IST OF CASES WHICH WERE E-FILED DURING THE MONTH OF December 2025

S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE

REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
MOBILE ID FILING

NUMBER

IMS. NEELOFER| 301, Extensio ICS COMM-1264/2025 01.12.2025 RAJEEV GOYAL PROPERTITOR OFPRAKASH AND9899090109 [PRAKASHNASSOCIA[29.11.2025
JABIDA PERVEEN| Block, Tis Hazaril IM/S RAAJ FABS VS SHAHIDASSOCIATES TES@GMAIL.COM
IDISTRICT JUDGE Courts, Delhi IABBAS
(COMMERCIAL
ICOURT)-01
301, ExtensionlPetition U/s-9 of Arbitration &OMP(I) COMM 1157/2025 [03.12.2025 IDCB BANK LTD. VS RAJNISH ROY |JANISH BHOLA 9811452022 JANISH_BHOLA17@ [02.12.2025
Block, Tis HazarilConciliation Act,1996 IYAHOO.COM
Courts, Delhi
301, ExtensionfRECOVERY CS COMM-1287/2025 04.12.2025 ICALLON IMPORTS PVT. LTD VSTEJAS GUPTA (9910983755 IADVTEJASGUPTA®@ (03.12.2025
Block, Tis Hazaril INIDHIKA AHUJA & ANR. IGMAIL.COM
Courts, Delhi
301, ExtensionEXECUTION PETITION [EX COMM 583/2025 04.12.2025 IM/S. ALLIED TUBES PVT. LTD. VSJAGRITI JAIN (8527506427 LAWFIRM@UNSOL [03.12.2025
Block, Tis Hazaril ISHAHISTA IVEDLEGAL.COM
Courts, Delhi
301, ExtensionEXECUTION PETITION [EX COMM 590/2025 08.12.2025 GOYAL ENTERPRISE VS BGRGHULAM 8529704284 IGHULAMSARWARO [06.12.2025
Block, Tis Hazari IENERGY SYSTEM LIMITED SARWAR 1@GMAIL.COM
Courts, Delhi
301, ExtensionfRECOVERY ICS COMM-1305/2025 10.12.2025 INEELAM JAIN VS MAHENDERPRAMOD 0871724396 chauhanpramod833 [09.12.2025
Block, Tis Hazaril IKANSAL SINGH (@gmail.com
Courts, Delhi
301, ExtensionfRECOVERY ICS COMM-1314/2025 11.12.2025 YOGESH AGGARWAL VS MCD &SATYENDRA (9811161525 ISKSINGH116 @GMAI {10.12.2025
Block, Tis Hazaril IANR. KUMAR SINGH IL.COM
Courts, Delhi
301, ExtensionEXECUTION PETITION EX COMM 612/2025 15.12.2025 SUDAM DAS VS SUKHDEV INITIN GOEL (9958617492 IMNGLAWOFFICE@ [12.12.2025
Block, Tis Hazaril IGMAIL.COM
Courts, Delhi
301, ExtensionfEXECUTION PETITION [EX COMM 623/2025 18.12.2025 M/S. CUBEX INDUSTRIES VSAYUSH GUPTA 9818402326 IAYUSH@GUPTALEG(17.12.2025
Block, Tis Hazaril SHYAM NARAIN RAM KUBER AL.IN
Courts, Delhi ISHUKLA
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301, Extensio CS COMM-1343/2025 19.12.2025 INIRAJ KUMAR VS VARSHASWAHARDIK 7859984398 ladvocatehardikaggar [18.12.2025
Block, Tis Hazaril SHARMA IAGGARWAL wal@gmail.com
Courts, Delhi
2 ISH. RAJESH KUMARICENTRAL [306 ICS (COMM) CS (COMM)/1295/2025 05-12-2025 ROHIT SURI Vs LIONDEAN|Chetna 0818280772 punitbhalla@gmail.c |03.12.2025
IGOEL, DISTRICT] ISERVICES PVT LTD AND ORS Bhalla(P), jom
WUDGE
(COMMERCIAL
ICOURT)-02
306 [Execution (Comm) [Execution (Comm)/587/2025(05-12-2025 SV METALS AND EXTRUSIONSABHISHEK 0650843596 vaibhav.vermaadvoca|03.12.2025
IPVT. LTD. te@gmail.com
Vs SHARMILA ROY
306 ICS (COMM) CS (COMM)/1297/2025 06-12-2025 SANJAY GOEL Vs KAMLESHSANTOSH 9313780408 sbpandey7@yahoo.co|04.12.2025
IPATHAK [KUMAR(P), Im
306 [Execution (Comm) [Execution (Comm)/595/2025(09-12-2025 DELHI ACADEMY OF MEDICALSOURAV 9953944409 Imrigank@agarwaljetl |06.12.2025
ISCIENCE PVT LTD Vs SURENDRAIKUMAR ley.com
KUMAR UENA(P),
306 [Execution (Comm) Execution (Comm)/596/2025/|09-12-2025 Delhi Academy of Medical ScienceSOURAV 9953944409 Imrigank@agarwaljetl |06.12.2025
Pvt Ltd Vs Surendra Kumar [KUMAR ley.com
VENA(P),
306 ICS (COMM) CS (COMM)/1313/2025 11-12-2025 IBANK OF BARODA Vs VIJAY Quaisar Ali(P), 9999802592 aliquaisar11o@gmail. |09.12.2025
com
306 [Execution (Comm) [Execution (Comm)/603/2025[11-12-2025 IRADHA KASERA PROP OF MS R SABHINAV(P), (9818621098 ladvsumitrana@gmail |03.12.2025

IDYE CHEM Vs ASHOK KAWATRA|
[PROP AUTHORISED

.Com
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306 [Execution (Comm) Execution (Comm)/613/2025[15-12-2025 IM/S JAGRITI PLASTICS LTD 9711771000 rakesh.advocate18@g|12.12.2025
Vs M/S VASUMET PLAST PVT LTD [KUMAR Imail.com

306 IOMP (1) (COMM OMP (1) (COMM)/1178/2025 [15-12-2025 IDCB BANK LTD IJANISH BHOLA (9811452022 lanish_bhola1y@yaho [12.12.2025
Vs KHATEEB AHMAD lo.com

306 ICS (COMM) CS (COMM)/1333/2025 15-12-2025 SUPER CASSETTES INDUSTRIESANJALI 09810389109 kkkhetan@tseries.netf12.12.2025
IPVT LTD INEHRA
Vs SHIV NARAYAN AND ANR.

306 Misc DJ Misc DJ/942/2025 19-12-2025 INANYA AIRCONN PVT LTD Vs OMINITIN 999934056 Imnglawoffice@gmail. [16.12.2025
BALAJEE AUTOMOBILE INDIAIGOEL(P), com
IPVT LTD

306 ICS (COMM) CS (COMM)/1352/2025 20-12-2025 RADHEY SHYAM Vs MUNICIPALjsatyendra 0811161525 sksingh116 @gmail.co [19.12.2025
ICORPORATION OF DELHI of Delhi kumar singh(P), Im

306 IOMP (COMM OMP (COMM)/65/2025 22-12-2025 IMURLIDHAR D SANTWANI VsDhruv 9971897143 vchawla@kreco.co.in 19.12.2025
IGODREJ FINANCE LTD IChawla(P),

306 IOMP (1) (COMM IOMP (1) (COMM)/1198/2025 [15-12-2025 [TATA CAPITAL LTD JANISH BHOLA [9811452022 lanish_bhola1y@yaho [18.12.2025
Vs ISHTIAQ AHMAD jo.com




S.NO COURT

3 S.
IKUMAR
IDISTRICT

ICOURT-03

DEVENDER

SHARMA,
JUDGE,

ICOMMERCIAL

DISTRICT

COURT ROOM

303, Extension|
Block, Tis Hazaril
Courts, Delhi

CASE TYPE

Suit for Recovery

CASE NUMBER

CS/COMM/ 1266/2025

DATE
REGISTRATION

01.12.2025

OFPETITIONER

NAME VS
RESPONDENT NAME

GAUTAM BHATI VS M/S MODA|
ICOCKTAIL

ADVOCATE

RAJ  KUMAR
SHARMA

ADVOCATE
MOBILE
NUMBER

0212084750

ADVOCATE EMAILDATE OF E-
ID FILING

IRAJSHARMA_DEL
@YAHOO.COM

27.11.2025

303, Extension[EXECUTION [EXE./COMM/ 582/2025 03.12.2025 PRACHI INDIA PVT. LTD. VSD.R.JAIN 0871059347 DJAIN5857@GMAIL [01.12.2025
Block, Tis Hazaril IMOTHER MARY PUBLIC HIGH] .COM

Courts, Delhi ISCHOOL

303, Extension|U/S 9 OMP(I)COMM/ 1159/2025 [03.12.2025 IHDFC BANK LTD. VS RABINDRAJANISH BHOLA (9811452022 JANISH_BHOLA17@ [01.12.2025
Block, Tis Hazari INATH TIWARI IYAHOO.COM

Courts, Delhi

303, Extension|Suit for Recovery ICS/COMM/ 1289/2025 04.12.2025 [UNION BANK OF INDIA VSALOKKUMAR (9911000126 JALOKADV2001@GM [02.12.2025
Block, Tis Hazaril ISHAHID JAIL.COM

Courts, Delhi

303, ExtensionfSuit for Recovery ICS/COMM/ 1291/2025 05.12.2025 SINGHLA AUTOTECH PVT. LTDJ/SHREYAS 7838989490 ISHREYASMALIK200(03.12.2025
Block, Tis Hazaril VS TOSHNIWAL AUTOPARTS PVTMALIK 0@GMAIL.COM

Courts, Delhi LTD.

303, ExtensionMISCELLANEOUS APPLICATIONMISC DJ/ 918/2025 09.12.2025 DAKSH FAB VS OP AND SONSUDYAN 9873994286 [UDYAN.SRIVASTAV (08.12.2025
Block, Tis Hazari [TRADERS PVT. LTD. SRIVASTAVA A@GMAIL.COM

Courts, Delhi

303, ExtensionMISCELLANEOUS APPLICATIONMISC DJ/919/2025 09.12.2025 BANK OF MAHARASHTRA VSAKASH JAIN (9354734757 IADVOCATEAAKASH (08.12.2025
Block, Tis Hazaril IAMARJEET SINGH JAIN@GMAIL.COM

Courts, Delhi

303, ExtensionfSuit for Recovery CS/COMM/ 1315/2025 11.12.2025 BANK OF BARODA VSIQUAISAR ALI 9999802592 IALIQUAISAR110@G [09.12.2025
Block, Tis Hazaril IDHAVENDER SINGH IMAIL.COM

Courts, Delhi

303, Extension|Suit for Recovery CS/COMM/1327/2025 13.12.2025 IHARSH GOEL VS SHREEJISUMMIT 0810313802 ISUMMITKAUSHAL [11.12.2025
Block, Tis Hazari INDUSTRIES AND TRADING [KAUSHAL @GMAIL.COM

Courts, Delhi

303, Extension[U/S 9 PETITION OMP(I)COMM/ 1172/2025 [15.12.2025 IDCB BANK LTD. VS SHAMIMANISH BHOLA 9811452022 JANISH_BHOLA17@ [13.12.2025

Block, Tis Hazaril
Courts, Delhi

IAHMAD

IYAHOO.COM
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303, Extension[U/S 9 PETITION OMP(I)COMM/ 1173/2025 [15.12.2025 DCB BANK LTD. VS RAJENDRA  [ANISH BHOLA [9811452022 JANISH_BHOLA17@ [13.12.2025
Block, Tis Hazaril IYAHOO.COM
Courts, Delhi
303, ExtensionfSuit for Recovery ICS/COMM/ 1336/2025 16.12.2025 IM/S CELESTIAL KNITS FAB PVT.JAWAHAR 9873292200 nil 15.12.2025
Block, Tis Hazaril LTD. VS KASHVI DESIGNS PVT|GOYAL
Courts, Delhi LTD.
303, Extension|Suit for Recovery CS/COMM/ 1337/2025 16.12.2025 IAKIF MOHAMMED ARIF NOORIZULFIQAR ALI09884102961 ZULFIQAR1971@GM [15.12.2025
Block, Tis Hazari IAL DAHALWI PROPRIETOR MSKHAN AIL.COM
Courts, Delhi ISALMA PERFUME TRADING
IESTABLISHMENT VS AL HIJAZ
PERFUME
303, Extension[EXECUTION [EXE./COMM/ 626/2025 19.12.2025 RAMANDEEP SINGH VSnil nil nil 18.12.2025
Block, Tis Hazaril HARMEET SINGH
Courts, Delhi
303, ExtensionfSuit for Recovery ICS/COMM/ 1355/2025 20.12.2025 IANIL KUMAR AGARWAL VSSIDDHARTHA (8527224980 UAIN.JSPARTNER@ [18.12.2025
Block, Tis Hazaril SAAHIL AHUJA JAIN IGMAIL.COM
Courts, Delhi
303, ExtensionEXECUTION [EXE./COMM/AWARD/ 22.12.2025 [UGRO CAPITAL LTD. VS JAI RAJ[RAJIV NARAIN [8130224461 INIL 19.12.2025
Block, Tis Hazaril 75/2025 INTERNATIONAL AND ORS.
Courts, Delhi
303, ExtensionMISCELLANEOUS APPLICATIONMISC/DJ/946/2025 22.12.2025 IDAYA RAM PREM SAGAR JAINPAWAN 0999833366 IADVOCATEPAWAN [19.12.2025
Block, Tis Hazaril JAND CO. VS SHRI RAM METALS |[KUMAR IDEDHA@GMAIL.CO
Courts, Delhi IM
303, ExtensionfSuit for Recovery ICS/COMM/ 1363/2025 26.12.2025 DAYANAND ANGLO VEDICVIVEK 9210107303 THEJURALSOLUTIO]R4.12.2025
Block, Tis Hazaril COLLEGE TRUST MANAGEMENT]SRIVASTAVA INS@GMAIL.COM
Courts, Delhi SOCIETY ANR VS DAV INTER|
ICOLLEGE
4 IMS ANIL KUMARICENTRAL |[304 RECOVERY CS (COMM)/1268/2025 01-12-2025 UMESH TYAGI Vs MUNICIPALJAkhil Rana(P), [7838798382 Akhilrana.adv@gmail|29.11.2025
ISISODIA, DISTRICT] ICORPORATION OF DELHI .com
UUDGE,
ICOMMERCIAL
ICOURT-04 304 IARBITRATION IOMP MISC (COMM)/2/2025 o1-12-2025 IMACHINERY CLUB Vs GMRAditya 8750-011-330 INA 19.11.2025

INFRASTRUCTURE LTD

Sharma(P),
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304 [EXECUTION ExCOMM - Award by Arbjo3-12-2025 IKOTAK MAHINDRA BANK VsMohit 9999-495-500 Imohitmongaadvocate [27.11.2025
Comm/71/2025 ISUNNY CHOUDHARY [Monga(P), (@gmail.com

304 [EXECUTION [Execution (Comm)/591/2025|[08-12-2025 IM/S V K JAIN AND SONS Vs M/SIARCHIT 0599-043-045 legal @sigmalegal.co |05.12.2025
IVAISHNAVI ENTERPRISES SINGHAL(P), m

304 [EXECUTION Execution (Comm)/592/2025/|08-12-2025 MD ISLAMUDDIN Vs SANJAY[PANKAJ 0810-437-609 ladvsanjeev@rediffmalo5.12.2025
ISAINT [KASHYAP(P), fil.com

304 [EXECUTION [Execution (Comm)/609/2025[13-12-2025 IDBI BANK LIMITED Vs KASHISH[Kunal 0811-191-050 ISATISH@KLFINDIA.02.12.2025
JAIN Kumar(P), ICOM

304 RECOVERY CS (COMM)/1324/2025 13-12-2025 SANJAY GOEL Vs PRAMODSANTOSH 9313-780-408 ISBPANDEY7@YAHO [10.12.2025
IKUMAR MEHTO KUMAR(P), 0.COM

304 JARBITRATION OMP (I) (COMM)/1179/2025 [15-12-2025 IDCB BANK LIMITED Vs STONEXIANISH 0811-482-022 JANISH_BHOLA17@ [12.12.2025
INDIA BHOLA(P), IYAHOO.COM

304 [EXECUTION [Execution (Comm)/618/2025[16-12-2025 IM/S LANDSEA IMPEX LTD VsPramod Kumar9811-594-109 P.K.SINHA72@GMAI[14.12.2025
SUNIL KUMAR KHEMKA Sinha(P), IL.COM

304 [EXECUTION [Execution (Comm)/624/2025[18-12-2025 IM/S AMAN TRAVELS LTD Vs M/SMUKESH 0818068521 lhoodamukeshadv@g [17.12.2025
HOLIDAYS BY SAHIBJI PVT LTDHOODA mail.com
IJAND ORS

304 [EXECUTION ExCOMM - Award by Arbji8-12-2025 M/S GAMBIT LEASING ANDVIKAS DEEP[7838963403 LAWVIKAS99GMAIL[15.11.2025

Comm/74/2025 FINANCE PVT LTD Vs RAMYJAIN(P), .COM

LAKHAN AND ORS

304 JARBITRATION OMP (1) (COMM)/1195/2025 [22-12-2025 [TATA CAPITAL LTD Vs M/S SAARANISH 0811-482-022 JANISH_BHOLA17@ [18.12.2025
[TRADERS 3641 BHOLA(P), IYAHOO.COM

304 [EXECUTION IM Ex/964/2025 22-12-2025 SHREE SHYAM TRAILORNitin Jain(P), 9999650755 nitinjain.suzok@gmaif19.12.2025
[TRANSPORT Vs  SHAPOORJI| l.com
IPALLONJI AND COMPANY]
IPRIVATE LIMITED
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5 ISH. MANOJ KUMAR|

IDISTRICT

ICOURT)-05
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JUDGE
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305 JARBITRATION OMP (I) (COMM)/1156/2025 |02-12-2025 IMONEYWISE FINANCIALJMehvish 0319212148 khanmehvish2189@g[20.11.2025
SERVICE PVT LTD Vs MANISH|[Khan(P), Imail.com
IKNITWEAR THROUGH ITS
IPROPRIETOR

305 IRECOVERY CS (COMM)/1281/2025 02-12-2025 SAROJ BALA Vs MUNICIPAIjsatyendra 0811161525 sksinghll6 @gniail.co [28-11-2025
ICORPORATION OF DELHI kumar singh(P), Im

305 RECOVERY CS (COMM)/1271/2025 01-12-2025 [Union Bank of India Vs RAJ KUMARKAMALJIT 9582775060 lgoyalshivamg421@gm [28-11-2025
GOYAL SINGH lail.com

RANOT(P),

305 RECOVERY CS (COMM)/1269/2025 01-12-2025 JAmit Mahajan Vs  Municipal]UTKARSH 7289988608 utkarshsharma.adv@ [29—11-2025
Corporation of Delhi SHARMA(P), lgmail.com

305 IRECOVERY CS (COMM)/1285/2025 03-12-2025 CISTA ESSENTIAL Vs AROMAAyushi 8826178008 ladvocatedevkinandan(01-12-2025
INNOVATION PVT LTD Singhal(P), (@gmail.com

305 IMISC. APPLICATION Misc DJ/911/2025 06-12-2025 IMUNICIPAL CORPORATION OHRANANT 9958465371 [Saniay @sethichambe [05-12-2025
IDELHI Vs MS Sahib Enterprises RAO(P), Irs.com

305 [EXECUTION [Execution (Comm)/632/2025[22-12-2025 [TIRUPATI INDUSTRIES Vs SudhinArun Arun(P), (7827245070 IVERIMA.ARUN2907 [05-12-2025
IAgarwal @GMAIL.COM

305 [EXECUTION [Execution (Comm)/619/2025 [12-12-2025 IANMOL FINANCIAL SERVICESJ K YADAV(P), 9999855157 IADVJITENDERYAD [16-12-2025
ILTD Vs GURCHARAN SINGH AND| IAV20
IANR 17@GMAIL.COM

305 IRECOVERY ICS (COMM)/1307/2025 10-12-2025 PNG ASIA THROUGH ITSHimanshu 9999309222 IContact@Utkrishthal 16-12-2025
PARTNER AND AUTHORISED{Dhawan(P), law.co
SIGNATORY MR  NARENDER
KUMAR Vs SHIVLDAS|
RAMCHAND SAVLANI

305 IRECOVERY CS (COMM)/1323/2025 12-12-2025 B M K DELHI Vs SHIV TEXTILES [Nishchal 0891106587 ladv.nishchal @gmail.cl06-12-2025

Uoshi(P), lom
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305 RECOVERY CS (COMM)/1317/2025 11-12-2025 MTHE SUPREME INDUSTRIESSHRIHAR 0548888420 shrihargmail.com 10-12-2025
ILIMITED Vs ASHUTOSH TIWARI [TRIPATHI(P),

305 IRECOVERY CS (COMM)/1329/2025 13-12-2025 ILAXMI PUBLICATIONS PVT LTDGAURAV 0810940055 rakeshk 1 9 87 @yj12-12-2025
Vs Vg ENTERPRISES KOCHHAR(P), laho 0. com

305 RECOVERY CS (COMM)/1348/2025 19-12-2025 IRAJNISH CHOPRA Vs RISHABHNITIN 9958086363 : info@,knowlex.in  [13-12-2025
SHARMA IGARG(P),

305 JARBITRATION OMP (I) (COMM)/1183/2025 [15-12-2025 DCB BANK LTD Vs RAKESHANISH 0811452022 lAnishbhola17(ayahoo 12-12-2025
KUMAR BHOLA(P), .com

305 JARBITRATION OMP (I) (COMM)/1187/2025 [16-12-2025 TATA CAPITAL LIMITED Vs M/SANISH 0811452022 Anishbhola17(ayahoo [13-12-2025
IANEXA HOME APPLIANCES INDIABBHOLA(P), .com
PVT LTD 0081

305 JARBITRATION IOMP (I) (COMM)/1188/2025[16-12-2025 [TATA CAPITAL LIMITED Vs M/SIANISH 9811452022 JAnishbhola17(ayahoo [13-12-2025
IANEXA HOME APPLIANCES INDIABBHOLA(P), .com
IPVT LTD 0525

305 JARBITRATION IOMP (I) (COMM)/1189/2025 [16-12-2025 [TATA CAPITAL LTD Vs M/S ANEXAIANISH 0811452022 lAnishbhola17(ayahoo 13-12-2025
[HOME APPLIANCES INDIA PVTBHOLA(P), .com
ILTD 2476

305 RECOVERY CS (COMM)/1346/2025 19-12-2025 Umesh  Tyagi Vs  MunicipallAkhil Rana(P), [7838798382 Akhilrana.adv@gmail18-12-2025
Corporation of Dlehi .com

305 IRECOVERY Counter Claim/59/2025 22-12-2025 Bemisales Media Vs Harsh CleanSHASHWAT  |9717443903 shashwat@aeddhaasl [22-12-2025
Dhan Pvt Ltd [TRIPATHI/ legal.com

305 JARBITRATION OMP MISC (COMM)/3/2025 [01-12-2025 IKHATTAR ENTERPRISE Vs GMRAditya 8750011330 ladityasharmaadvisors|9871980045
INFRASTRUCTURE LTD Sharma(P), @gmail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

305 IRECOVERY ICS (COMM)/1298/2025 06-12-2025 SHEKHAR GIRDHAR Vs BRIJ[Rakesh 0811539888 rakeshpatiyal1975@g (04-12-2025
IDWIVEDI [Patiyal(P), Imail.com
305 IMISC. APPLICATION Misc DJ/954/2025 23-12-2025 RUDRA PRATAP SINGH KAURAVMeahul 0811959407 - 22-12-2025
Vs RAJIV MOOLCHANDANI Gupta(P), lkumardavenderufvah
loo.com
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410 [Execution (Comm)/580/2025 [Execution 03-12-2025 IMS VISHWANATH AND CO Vs MSINARENDER (8368722310 ladvnarender74@gma [17.11.2025
(Comm)/580/2025 RAJ INDUSTRIES KUMAR(P), il.com
410 ICS (COMM)/1270/2025 ICS (COMM)/1270/2025 |02-12-2025 Ms THE PROMOTERS THROUGH[RAHUL 0711953429 rahulgupta219a@gmal18.11.2025
ITS PROPRIETOR MR MEHBOOBGUPTA(P), fil.com
IALAM QURESHI Vs MS APEX
IMANPOWER SOLUTIONS|
THROUGH ITS PROPRIETOR MR|
HIMANSHU SUNEJA
410 ICS (COMM)/1286/2025 ICS (COMM)/1286/2025 |04-12-2025 IMR NILESH VASANT SHAH PROPSTUTI 0811227766 lwasonandwason@gm 20.11.2025
OF M/S HARBOUR  PRESSWASON(P), lail.com
INTERNATIONAL Vs MRSY|
DIPTIBEN PANKAJKUMAR PATEL
IPROP M/S SCHOOLMATE
410 JOMP (I) (COMM)/1167/2025 |[OMP (Djo5-12-2025 IHDFC BANK LTD Vs JAI PRAKASHJANISH 0811452022 Anish_bhola17@yaho|01.12.2025
(COMM)/1167/2025 ISINGH BHOLA(P), lo.com
410 JOMP (I) (COMM)/1166/2025 |[OMP (Djo5-12-2025 I[HDFC BANK LTD Vs AFSAR ALI  [ANISH 0811452022 lAnish_bhola1y@yaho|01.12.2025
(COMM)/1166/2025 BHOLA(P), lo.com
410 ICS (COMM)/1330/2025 CS (COMM)/1330/2025 [15-12-2025 SHREE ENTERPRISES Vs SUNEJA[Karan Jain(P), (9810367549 ladvocatekj@gmail.co [01.12.2025
PAPERS m
410 [Execution (Comm)/586/2025 [Execution 05-12-2025 FILEX SYSTEMS PVT LTD VSVINAY MOHAN[7289068560 vinaysharma679@gm[29.11.2025
(Comm)/586/2025 IAMBIKA ARORA SHARMA(P), lail.com
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410 ICS (COMM)/1290/2025 ICS (COMM)/1290/2025 [05-12-2025 IBANK OF BARODA Vs MR RAHULSHAILENDER (8130237770 shailender.sisodia@g [03.12.2025
IDHILLON SINGH Imail.com
SISODIA
410 [Execution (Comm)/611/2025 [Execution 15-12-2025 GOYAL AND GOEL STAINLESSNITIN
(Comm)/611/2025 STEELS Vs ORCHIDSMITTAL(P),
INTERNATIONAL
410 [ExCOMM - Award by ArbExCOMM - Award by Arbji1-12-2025 IM/S Amazing Collection Vs MS SNGRACHIT 8877768661 ladvrachitraushan@g [06.12.2025
IComm/73/2025 Comm/73/2025 [Fashion Pvt Ltd and Ors RAUSHAN(P), Imail.com
410 ICS (COMM)/1309/2025 CS (COMM)/1309/2025 [1-12-2025 B ARUN CORPORATION ThroughlRISHABH 8586834657 rishabhgupta.lawyer [06.12.2025
its Partner Siddhant Jain VsiGUPTA(P), @gmail.com
Gurpreet Singh Sole Proprietor off
Prince Silver and Jewels
410 [Execution (Comm)/605/2025 [Execution 12-12-2025 IM/S MITRA COLD STORAGE PVTILOKESH 0811218876 [Lokesh@ACEConsiliu09.12.2025
(Comm)/605/2025 ILTD Vs M/S SAAMIRKUMAR Im.com
INTERNATIONAL AND ANR IAGGARWAL
410 IRP (Civil)/29/2025 RP (Civil)/29/2025 15-12-2025 SONU AGGARWAL Vs HARVIRaj KumarF rajkumar@yahoo.co.if11.12.2025
IMPEX Rathore(P), In
410 [Execution (Comm)/622/2025 [Execution 18-12-2025 ISH RAJENDER KUMAR GUPTA VsAvinash Kumar9g871441764 laktrivedilawoffices@gf15.12.2025
(Comm)/622/2025 IMUNICIPAL CORPORATION OHTrivedi(P), Imail.com
DELHI
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410 [Execution (Comm)/628/2025 [Execution 20-12-2025 PUMA SE Vs RAMESH SAINIPrachi 9911703098 prachigupta@pamsle [17.12.2025
(Comm)/628/2025 (GOLU SAINI) IGupta(P), lgal.com
410 [Execution (Comm)/629/2025 [Execution 20-12-2025 PUMA SE Vs RAMESH SAINIPrachi 9911703098 prachigupta@pamsle (17.12.2025
(Comm)/629/2025 (GOLU SAINI) IGupta(P), lgal.com
410 [Execution (Comm)/627/2025 [Execution 20-12-2025 PUMA SE Vs GAURAV CHADHA  [Prachi 9911703098 [Prachigupta@pamsle 17.12.2025
(Comm)/627/2025 IGupta(P), lgal.com
410 ICS (COMM)/1350/2025 ICS (COMM)/1350/2025 [20-12-2025 IM/S SHARDA RICE MILL Vs P(CSanjeev
IMODERN RICE MILL Singh(P),
410 ICS (COMM)/1357/2025 CS (COMM)/1357/2025 [22.12.2025 JRS E-VEHICLES PVT LTD VS. OMMAYANK GOEL|{9999340256 Imnglawoffice@gmail. [17.12.2025
BALAJEE AUTOMOBILE INDIA| lcom
PVT LTD
410 [Execution (Comm)/633/2025 [Execution 23.12.2025 IMAHABIR PRASAD VS. SOHANKAMAL 9811753008 lkamalvijayadvocate@17.12.2025
(Comm)/633/2025 LAL LAKHOTIYA KISHORE lgmail.com
IVIJAY
410 JOMP (I) (COMM)/1196/2025 |[OMP (Dj23-12-2025 [TATA CAPITAL LTD Vs MUNNA  |ANISH 0811452022 Anish_bhola1y@yaho18.12.2025
(COMM)/1196/2025 BHOLA(P), lo.com
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410 JOMP (I) (COMM)/1197/2025 |[OMP (I)23-12-2025 [TATA CAPITAL LTD Vs M/S SAARIANISH 0811452022 Anish_bhola1y@yaho[18.12.2025
(COMM)/1197/2025 [TRADERS 3643 BHOLA(P), lo.com
410 JOMP (I) (COMM)/1200/2025 [(OMP (I)26-12-2025 [TATA CAPITAL LTD Vs BALAVIRANISH 0811452022 Anish_bhola17@yaho(19.12.2025
(COMM)/1200/2025 ISINGH KHANGROT BHOLA(P), lo.com
410 [Execution (Comm)/634/2025 [Execution 24-12-2025 IM/S SAURABH INTERNATIONALjYash Kotak(P), [8527272859 vashkotak@kotakand [22.12.2025
(Comm)/634/2025 Vs M/S NOIDA BUILDWELL lassociates.com
7 ISH. MUKESHICENTRAL [COURT ROOM(CIVIL SUIT [EX.(COMM) 584/2025 04.12.2025 SHAILENDER SINGHAL VSJANKIT JAIN  [7838379763 lankit28jain10 @gmail |03.12.2025
[KUMAR GUPTA | 302 IASHISH MITTAL .com
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-07
COURT ROOMICIVIL SUIT [EX.COMM.-AWARD BY|05.12.2025 IMONEYWISE FINANCIAJMEHVISH 0319212148 khanmehvish2189@g|03.12.2025
302 IARB.COMM.72/2025 SERVICES PVT. LTD. VS UNITEDKHAN Imail.com
[TRADING COMPANY
COURT ROOM[CIVIL SUIT OMP(I)(COMM) 1168/2025 [05.12.2025 [URMILA DHANGER VS NEOSACHIN 0311738762 sachinchoudhary.co.i |04.12.2025
302 IDEVELOPERS PVT LTD ICHAUDHARY In@gmail.com
COURT ROOM[CIVIL SUIT CS(COMM) 1301/2025 09.12.2025 IM/S GREAT GALLION VENTURENP SINGH AND|8510005604 Inpsinghandassociates|05.12.2025
302 LTD VS RAM DIYA JASSOCIATES (@gmail.com
COURT ROOM(CIVIL SUIT CS(COMM)1304/2025 10.12.2025 IAMAN GOYAL VS ASHOK KUMARMANISH 09811107462, manish_miglani@ya [08.12.2025
302 SHARMA IMIGLANI 097171757571 lhoo.com
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COURT ROOM[CIVIL SUIT [EX(COMM)599/2025 10.12.2025 IHINDUSTAN PIPE SALESINEGI &0999029218 shailnegi1i984@gmail |08.12.2025
302 ICORPORATION VS PANKAJ SAINI [ASSOCIATES .co
COURT ROOM[CIVIL SUIT IM.EX.942/2025 11.12.2025 KIRAN ROADWAYS  PRIVATE[VARUN 081046767 lgupta.varuni@gmail. [10.12.2025
302 LIMITED VS MAXMECH|GUPTA/SIMRA lcom
IEQUIPMENTS PVT LTD IN

IWASON/PRAV

[EEN KUMAR|

IMISHRA
COURT ROOM(CIVIL SUIT EX.(COMM)604/2025 11.12.2025 IVIVA BOOKS (P) LIMITED VSNNARENDER (9811140704 Invashishta@gmail.co [08.12.2025
302 INATIONAL BOOK HOUSE IVASHISHTA & m

RENU

SHARMA
COURT ROOMICIVIL SUIT [EX(COMM) 610/2025 13.12.2025 SUDAM DAS VS PRASANN JEETIMAYANK 0999340256, imnglawoffice@gmail. |[12.12.2025
302 SINGH IGOEL, NITINj9958617492 lcom

IGOEL MNG|

LAW OFFICE
COURT ROOM[CIVIL SUIT OMP (I)(COMM)1180/2025 [15.12.2025 IDCB BANK LTD. VS KRIPAL SINGHANISH BHOLA (9811452022 lanish_bhola1y@yaho [13.12.2025
302 lo.com
COURT ROOM[CIVIL SUIT OMP (I)(COMM)1181/2025 [15.12.2025 IDCB BANK LTD. VS IRSHADIANISH BHOLA 9811452022 lanish_bhola1y@yaho 13.12.2025
302 JAHOOR 7310 lo.com
COURT ROOM(CIVIL SUIT OMP(I)(COMM) 1190/2025 [17.12.2025 DCB BANK LTD. VS IRSHADANISH BHOLA 9811452022 lanish_bhola17@yaho [15.12.2025
302 JAHOOR 7724 lo.com
COURT ROOM[CIVIL SUIT OMP(I)(COMM) 1191/2025 [17.12.2025 DCB BANK LTD. VS JAI PAL 4554 |ANISH BHOLA (9811452022 lanish_bhola17@yaho [15.12.2025
302 lo.com
COURT ROOM[CIVIL SUIT CS(COMM) 1338/2025 18.12.2025 IM/S SO-FINE ELECTRONICS PVTJANUJ KUMAR [7503380065 ladvocate.anuj@consu|15.12.2025
302 ILTD VS DEEPAK SHARMA [tant.com
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COURT ROOM[CIVIL SUIT ICS(COMM)1344/2025 19.12.2025 PUNJAB NATIONAL BANK VSNITIN GARG (9958986363 info@knowlex.in 11.12.2025
302 MEHAK KHAJURIA
COURT ROOM[CIVIL SUIT CS (COMM) 1349/2025 19.12.2025 SHREYAM AGRAWAL VS PAPPU [MAYANK 9999340256, mnglawoffice@gmail.[18.12.2025
302 IGOEL, NITINjg958617492 lcom
IGOEL
COURT ROOM(CIVIL SUIT ICS(COMM) 1356/2025 22.12.2025 IM/S SHARPLINE BROADCASTY S KOHLI 9999631964 jasneetsinghkohli@g [17.12.2025
302 LIMITED VS M/S ROUND D Imail.com
CLOCK ENTERTAINMENT MEDIA|
IHUB PVT LTD
S ISH. SANJEEVICENTRAL [308 IRECOVERY CS (COMM) 1265/2025 01-12-2025 IM/S R. B. HING CO. PVT. LTD. VsSudesh Kumar (9313195031 sudeshkradvocate@g [26-11-2025
UMAR IM/SAGARWALS INDiA Imail.com
ALHOTRA,
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT
308 IRECOVERY CS (COMM) 1279/2025 02-12-2025 [UNION BANK OF INDIA Vs SHYAM[KAMALJIT 9890410729 kamaljitsinghranot@ [29-11-2025
SINGH PROP UTTARAKHANDI|SINGH RANOT lgmail.com
SUIT SAREE
308 IMISC. APP. Misc DJ 905/2025 03-12-2025 M/s Ahmad Zai Yasser Ltd Vs M/sMehak 0871270660 INA 27-11-2025
Keshar Deo Ramesh Kumar and IChaudhary
308 [U/S 9 OF ARBITRATION ACT IOMP (I) (COMM.) 1165/2025 | 04-12-2025 [HDFC BANK LTD Vs FARHANANISH BHOLA (9811452022 IANISH 01-12-2025
ISIDDIQUI BHOLA17@YAHOO.
ICOM
308 IMISC. APP. Misc DJ 916/2025 09-12-2025 Paul's Pure Medicine Co. Vs NarainNishita Bhullar 9899604908 karansafron50@gmai|21-02-2025
IDas Drug Store l.com
308 [EXECUTION [Execution (Comm.) 593/2025|09-12-2025 KRISHAN SUDEN Vs MCD Dheeraj Gupta (9811412191 [dheeraj guptajo5-12-2025
1982@gmail.com
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308 [EXECUTION [Execution (Comm.) 594/2025|09-12-2025 M/S KARSHNI SALES Vs M/SMeena 0811047445 Imcsadvocate@gmail. |01-08-2025
GURUTECH PROJECTS PVT LTD [Chaudhary com.
Sharma
308 [EXECUTION [Execution (Comm.) 598/2025(09-12-2025 RENU BAJAJ Vs CONSILIUMpuneet bajaj 9811700978 bajaj.bajaj227 @(07-12-2025
IAUTOMATION AND FIRE 9213187809 lgmail.com
IPROTECTION AND ORS.
308 [U/S 9 OF ARBITRATION ACT OMP (I) (COMM.) 1169/2025|10-12-2025 IAXIS BANK LTD. Vs AMIT DALAL [Vibhor Mathur (9817326407 supporf@arvlawcham(20-08-2025
bers.co.in
308 [U/S 9 OF ARBITRATION ACT IOMP (I) (COMM.) 1170/2025|10-12-2025 AXIS BANK LTD. Vs|Vibhor Mathur (9817326407 supporf@arvlawcham{20-08-2025
RAHIMUDDIN bers.co.in
308 TRADE MARK ACT CS (COMM) 1310/2025 11-12-2025 Fortune Engineer and Architect V§SCHHAVI 8950703011 ladv.chhavinagpal@g [21-11-2025
IMEET DARJI Imail.com
308 Arbitration & Conciliation Act,OMP (COMM.) 62/2025 11-12-2025 UNION OF INDIA Vs M/S AL RAJ[Saurav  Singhi8954377855 sauravyadavri@gmail 14-10-2025
1006:34 INDIA CONSTRUCTIONS AND|Yadav .com
IANR. T
308 REVIEW PETITION RP (Civil) 28/2025 12-12-2025 KARIMS HOTEL PVT LTD VsAsghar Khan 8130624150 a.s0ni29051995@gm [11-12-2025
KARIMS FOOD lail.com
308 IRECOVERY CS (COMM) 1318/2025 12-12-2025 HARMIT SINGH Vs KAPIL DEV|Sujatha 0212092763 [Sujatha_ shirolkar@y |02-12-2025
JAND ANR. Shirolkar lahoo.co.in
308 [EXECUTION [Execution (Comm.) 606/2025|12-12-2025 M/S GRIPPERS INDIA Vs M/SRahul Kumar [8285828057 Ir.ksingh2109@gmail. [29-11-2025
TRIUMPH MOTORS PVT. LTD lcom
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308 IMISC. APP. Misc DJ931/2025 15-12-2025 [UNION OF INDIAVsM/S PREHARIOm Prakash 0818199103 oplawassociates@gm [02-09-2025
IPROTECTION SYST PVT. LTD ail.com

308 IMISC. APP. Misc DJ932/2025 15-12-2025 IJAmar Nath BhatiaVsRaju and Anr  [Umesh kr.[8802780380 INA 02-09-2025

lYadav

308 IMISC. APP. Misc DJ933/2025 15-12-2025 Kalpna KhannaVsMohammad ShabifMohd. Ikram 9810482807 ladv.mohammed.lkr3 [21-11-2025
&440ther Im@gmail.com

308 TRADE MARK ACT CS (COMM)1331/2025 15-12-2025 M/S PHARMACEUTICALSAnand Pandey (9818636496 08-12-2025
IANDMEDICAL DEVICES BUREAU l570lawchambers@g
IOFINDIAVSJAN AUSHADHI SEVA Imail.com
ISANGH

308 TRADE MARK ACT CS (COMM)1332/2025 15-12-2025 SUPER CASSETTES INDUSTRIESANJALI 0810389109 INA 13-12-2025
IPVTLTDVsMR NAGESHINEHRA
ICHHABRIA AND ANR

308 [U/S 9 OF ARBITRATION ACT OMP (I)(COMM.)1174/2025 [15-12-2025 IDCB BANK LTDVsMUJEERBAANISH BHOLA 9811452022 JANISH
RAHAMAN BHOLA17@YAHOO.

ICOM

308 [EXECUTION [Execution(Comm.)617/2025 [16-12-2025 ISTAR BIOMED PVTJAmit Chawla  |9718689708 IAMITCHAWLAAD@ [15-12-2025
LTDVsDIKSHIT DIAGNOSTI(C IGMAIL.COM
CENTRE

308 [EXECUTION [Execution(Comm.)621/2025 [16-12-2025 I[HARSH CLEANVsRAJ COPIER[Kapil Kher 9891 072729 lanilkher@gmaiLcom [12-06-2025
THROUG ITSPROPRIETOR KAMLA|
IPAT YADAV

308 Arbitration & Conciliation Act,OMP(COMM.)64/2025 17-12-2025 LASTMILE SOLUTIONS INDIAKAILASH 0810675135 kailashadv@mail.com{16-12-2025

1006:34 IPVTLTDVSIINDIAN PAINTS/KGNICHANDRA

IPUBLICITY,THROUGH
IPROPRIETOR  MDNIZAMUDDIN|
IANSARI
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308 IOMP MISC. OMP MISC.(COMM.)4/2025 [20-12-2025 RIYA VASHISTVSNEELAM SINGH [KAPIL KUMAR (871040215 APILKUMARLA 19-12-2025
WOFFICE@GMAIL.
ICOM
308 [EXECUTION [Execution(Comm.)630/2025 [20-12-2025 IMS KARIM HOTELS PVIManoj malik  [8882754440 service@diwanadvocal19-12-2025
LTDVsKARIMS FOO tes.com
308 IMISC. APP. Misc DJ-951/2025 23-12-2025 [Kamal GuptaVsMunicipalPANKAJ 09811070396 [PANKAJKOTRAS834 [20-12-2025
Corporation of Delh KOTRA @GMAIL.COM
308 [EXECUTION Ex.COMM -Award byArb.23-12-2025 UGRO CAPITAL LTDVsMAMASanjay Kumar8130224461 | adv.20-12-2025
Comm.76/2025 IBATTERY AND ORS Singh bgautam@gmail.com
308 IRECOVERY CS (COMM)1360/2025 24-12-2025 ISamin khan Vs. Jagdeep daga Shaiza gyaspuri [0818474218 INA 23-12-2025
308 IRECOVERY CS (COMM)1361/2025 24-12-2025 IASHOK KUMAR[Ashu Ralhan  |9582628330 larlegal266 @gmail.co [23-12-2025
LAKHERAVSSUMEET CHAWLA m
308 IMISC. APP. Misc DJ957/2025 26-12-2025 S CHAND and CO LTDVsGUNJAN|SATISH 9717973422 INA 24-12-2025
[TRADELINKS PVT LTD KUMAR
308 IEXECUTION [Ex.(Comm.)Award byArb.[26-12-2025 ROHIT GARGVSANURAG KUMARIANKIT KUMAR |9015505737 IADV.AANKITARYA@[23-12-2025
Comm-78/2025 ISINHA IGMAIL.COM
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309 IRECOVERY CS (COMM)/1263/2025 01-12-2025 IM/S PUJA CONSTRUCTION}satyendra 0811161525 sksinghl16@gmail.co [29.11.2025
ICOMPANY Vs Municipalkumar singh(P), Im
Corporation of Delhi

309 OMP (I) (COMM)/1155/2025 [01-12-2025 IMONEYWISE FINANCIALGaurav 9999720412 Ir.gourvsingh@gmaii.c[29.11.2025
SERVICES PVT LTD Vs LEGEND|Kumar(P), lom
ISTORIES

309 RECOVERY CS (COMM)/1284/2025 03-12-2025 Prem Dutt Arora LRs of Late SmtG. P Singh 0811992006 lg.p.singh@hotmail.co02.12.2025
|Anita Arora Vs Gaurav Chopra m

309 RECOVERY CS (COMM)/1283/2025 03-12-2025 IM/S EMPIRE ALCOBREV PVT LTDINAGENDRA  [8510005604 Inpsinghandassociates|02.12.2025
Vs MIRADOR HOSPITALITY PVTPRATAP @gmail.com
LTD SINGH(P),

309 IRECOVERY CS (COMM)/1294/2025 05-12-2025 [Parkash Machinery CompanyjSachin 8700151602 05.12.2025
Through AR Jagdish poddar Vs M/s{Sharma(P),
Kapil Logistics Service to be effected|
through its AR Prop Manager

309 RECOVERY CS (COMM)/1293/2025 05-12-2025 IAJAY GUPTA Vs KUMLESHYITENDER 9910848793 ladv.jkassociates@gm |05.12.2025
IRUSTOGI KUMAR lail.com

309 RECOVERY CS (COMM)/1303/2025 09-12-2025 PURSHOTTAM GOEL Vs GEETAPULKIT 9555916121 ladvocatepulkitsanghi [09.12.2025
GULATI SANGHI @gmail.com

309 RECOVERY CS (COMM)/1312/2025 11-12-2025 RAM KISHORE SHARMA VSPARAS 0810600656 parasaggarwaladv@g [10.12.2025
Municipal Corporation of Delhi IJAGGARWAL Imail.com

309 IRECOVERY CS (COMM)/1311/2025 11-12-2025 IYOGESH AGGARWAL Vs MunicipalSATYENDRA  [9811161525 sksinghli6@gmail.co [11.12.2025
Corporation of Delhi KUMAR SINGH Im
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309 JARBITRATION OMP (1) (COMM)/1175/2025 [15-12-2025 IDCB BANK LTD Vs STONEX INDIAANISH 0081 1452022 lanishbhola17@yahoo.[15.12.2025
0605 BHOLA(P), lcom
309 IRECOVERY CS (COMM)/1335/2025 16-12-2025 MOHAMMAD SHAIYOOMUDDININUSRAT 0717952264 ladvrnanish.singh@ya(16.12.2025
Vs SAYED MOHAMMADHOSSAIN lhoo.com
IRAZIUDDIN
309 RECOVERY CS (COMM)/1339/2025 18-12-2025 BIRENDER SINGH NEGI Vs RAJAN|V.P.RANA 9811165700 vpranalegalassociates 18.12.2025
SETH @gmail.com
309 JARBITRATION OMP (I) (COMM)/1192/2025 [20-12-2025 TATA CAPITAL LTD Vs PARTHJANISH 0981 1452022 lanishbhola17@yahoo.[20.12.2025
SABHARWAL BHOLA(P), lcom
10 SH. AJAY PANDEY/CENTRAL |[307 ICivil CS (COMM)/1267/2025 [01-12-2025 IAJAY JAIN Vs ANKIT GARG Raghav Saluja  |9810283700 IN.A. 26-11-2025
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT
307 ICivil ICS (COMM)/1280/2025 |02-12-2025 Sanjeev Kumar Goel Vs MunicipallAvinash Kumarg871441764 laktrivedilawoffices@go1-12-2025
Corporation of Delhi [Trivedi Imail.com
1307 ICivil OoOMP (D03-12-2025 HDFC BANK LTD Vs OM PRAKASH [ANISH BHOLA (9811452022 lanish_bhola17@yaho [02-12-2025
(COMM)/1163/2025 lo.com
307 ICivil OMP (I)j03-12-2025 I[HDFC BANK LTD Vs BASANTJANISH BHOLA 9811452022 lanish_bhola1y@yaho [02-12-2025
(COMM)/1162/2025 KUMAR ROY o.com
307 ICivil OMP (Dj03-12-2025 I[HDFC BANK LTD Vs ANTARAANISH BHOLA 9811452022 lanish_bhola17@yaho [02-12-2025
(COMM)/1164/2025 BHADRA SARKAR lo.com
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[Execution 04-12-2025 Bank of Baroda Vs  M/SCHITRA 9212888057 chitrasobti@gmail.co [03-12-2025
(Comm)/585/2025 KHANDELWAL FURNISHINGMALHOTRA m
IPROP ABHISHEK GUPTA
1307 ICivil [Execution 09-12-2025 ISHANKAR LAL Vs SHAHID ABBAS [Shreyek Gupta [9711424345 shreyekg2 @gmail.co |08-12-2025
(Comm)/597/2025 m
1307 ICivil CS (COMM)/1308/2025 [10-12-2025 VJ ELECTRO SALES PRIVATEsurinder kumar9810686784 JADVOCATESANTOS [09-12-2025
ILIMITED Vs SANDEEP KUMAR kumar IHYADAV@GMAIL.C
oM
1307 ICivil ICS (COMM)/1358/2025 [22-12-2025 SQUARE YARDS CONSULTINGneha pamnani [9810903521 lpamnanineha@yahooli1-12-2025
PRIVATE LIMITED Vs EKJOT] L.com
SINGH
307 ICivil ICS (COMM)/1334/2025 [15-12-2025 IBANK OF BARODA VslQuaisar Ali 9999802592 laliquaisar110@gmail. [11-12-2025
IDHARMENDRA SINGH lcom
307 ICivil OMP (Di15-12-2025 IDCB BANK LTD Vs FARMAN JANISH BHOLA 9811452022 lanish_bhola17@yaho [13-12-2025
(COMM)/1182/2025 o.com
1307 ICivil CS (COMM)/1341/2025 [18-12-2025 IM/S S K EDUCATIONS PVT LTD VsROHIT 0810189223 rohit1996vashist@gmf15-12-2025
IMR R JOHAN PAUL AND ORS IVASHIST lail.com
307 ICivil OMP (MDn6-12-2025 [TATA CAPITAL LTD Vs M/S ANEXAANISH BHOLA (9811452022 lanish_bhola17@yaho [15-12-2025
(COMM)/1184/2025 HOME APPLIANCES INDIA PVT] lo.com
ILTD 8469
307 ICivil ICS (COMM)/1354/2025 [20-12-2025 ISh SONAL JAIN Prop M/s LITTLEMUNISH 0811427955 Imunishlaw.vohra@g [16-12-2025
IPROFIT TRADING AND CO VsVOHRA Imail.com
DEEPAK AGGARWAL Prop M/
WYOTI STORES
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[Kumar Prop of M/s A N Store

307 OMP (ID20-12-2025 [TATA CAPITAL LTD Vs UMMEDANISH BHOLA [9811452022 lanish_bhola17@yaho [19-12-2025
(COMM)/1194/2025 IPANDEY o.com
1307 ICivil [Execution 03-12-2025 IMOHAMMAD AZHAR Prop of M/sfSaif Ali 0810722524 k9254886 @gmail.co [28-11-2025
(Comm)/581/2025 [Horizon ITI Co Vs M/s HI TECH Im
INFRA through its Prop Ms DEEPA|
GUDANCHE
1307 ICivil [Execution 15-12-2025 KALPANA GUPTA Vs PRADEEPAnkur Gupta (9899706368 lajay.advocate2010@g[13-12-2025
(Comm)/615/2025 IPATHAK Imail.com
307 ICivil Execution 20-12-2025 ISh Radhey Krishan Kumar Prop offARVIND 9540867068 ladvsudhirki4@gmail.j19-12-2025
(Comm)/631/2025 IM/s Maa Janki Trading Co Vs ArvindKUMAR lcom




S.NO COURT

SH. S.S RATHI,
IDISTRICT JUDGE,
COMMERCIAL
ICOURT

DISTRICT COURT ROOM

CASE TYPE

COURT ROOM 3100MP (I) (COMM)

CASE NUMBER

OMP (I) (COMM.)/1153/2025

DATE
REGISTRATION

01-12-2025

OFPETITIONER

RESPONDENT NAME

DCB BANK LTD Vs RAJENDRA

NAME VSADVOCATE

JAnish Bhola

ADVOCATE
MOBILE
NUMBER

0811452022

ADVOCATE EMAILDATE OF E-
ID FILING

Anish_bhola1y@yaho
10.cOm

25.11.2025

[HOSPITAL THROUGH ITS|
IMEDICAL SUPRITENDENT Vs
STALLION SECURITY THROUGH
ITS PARTNER

COURT ROOM 310[0MP (I) (COMM) OMP (I) (COMM.)/1154/2025/01-12-2025 [TATA CAPITAL LTD Vs{Anish Bhola 0811452022 Anish_bhola1y@yahol10.11.2025
IRAMCHANDRA BARGURJAR lo.com

ICOURT ROOM 310[CS (COMM) CS (COMM)/1262/2025 01-12-2025 BANK OF INDIA Vs BRAHAM DEV [Sandeep singh 8920646070 sandeeplawansh@ya [16.08.2025

lhoo.com

ICOURT ROOM 310(CS (COMM) CS (COMM)/1273/2025 02-12-2025 CANARA BANK Vs S  TSudesh Ranjanjgoi5511224 sudeshadvocate12@g [26.10.2025
[ENTERPRISES THROUGH ITSSingh Imail.com
IPROPRIETOR SAUOOD HASAN

COURT ROOM 310(CS (COMM) CS (COMM)/1274/2025 02-12-2025 ISh Sanjeev Kumar Goel Vs MunicipallA K Trivedi 0871441764 laktrivedilawoffices@g29.11.2025
Corporation of Delhi Imail.com

COURT ROOM 310(CS (COMM) CS (COMM)/1288/2025 04-12-2025 Sunita Verma Proprietor of MsShri Ram Vermal7299200008 shriramverma1990@ [03.12.2025
Manoj Kumar Jewellerz Vs Abdul lgmail.com
Wahid Mandal

ICOURT ROOM 310[CS (COMM) CS (COMM)/1292/2025 05-12-2025 LITESH KUMAR Vs SUNNYJAnuj Kumar 7503380065 ladvocate.anuj@consu|01.12.2025
BHATIA ltant.com

COURT ROOM 310Misc DJ Misc DJ/908/2025 05-12-2025 SHAHRUKH KHAN Vs ICICI BANK[Tushar Kumar (9871040589 ladvsurajjaiswal@gmalo4.12.2025
LTD fil.com

COURT ROOM 31000MP (I) (COMM) (OMP (COMM.)/63/2025 11-12-2025 JACHARYA SHREE BHIKSHU GOVTAjay K. Mishra [9811892158 lajaykmishraadvocate [09.12.2025

(@gmail.com
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COURT ROOM 310(CS (COMM) CS (COMM)/1316/2025 11-12-2025 WAI PRAKASH JAIN Vs ASHISHAnand 0310121346 09.12.2025
GOYAL IMaheshwari

COURT ROOM 310[0MP (I) (COMM) OMP (I) (COMM.)/1171/2025 [13-12-2025 IMONEY WISE FINANCIALPawan Kr Yadav (7011673219 ladvpawan1232@gmaif11.12.2025
SERVICE PVT LTD Vs MORDE( l.com
IGLOBAL PVT LTD

[COURT ROOM 310[EX (COMM) [Execution 16-12-2025 M/s S Chand and Co Ltd Vs AmitlRajesh Kumar/[9810195013 kumarrajeshadv@yahf10.12.2025

(Comm.)/620/2025 Kumar Singh Anju Bagai loo.com
COURT ROOM 3100MP (I) (COMM) IOMP (I) (COMM.)/1185/2025(16-12-2025 DCB Bank Ltd Vs Jai Pal JAnish Bhola 09811452022 lAnish_bhola1y@yahol12.12.2025
lo.com
COURT ROOM 310[0MP (I) (COMM) IOMP (I) (COMM.)/1184/2025[16-12-2025 [Tata Capital Vs M/s Home Appliance{Anish Bhola 0811452022 Anish_bhola1y@yaho[13.12.2025
lo.com

COURT ROOM 310Misc DJ Misc DJ/940/2025 17-12-2025 M/S STEEL METAL TUBES- - = -
( INDIA) PVT. LTD Vs OCEAN|
ISTEEL INDUSTRIES

ICOURT ROOM 310Misc DJ Misc DJ/941/2025 17-12-2025 BANWARI LAL ARORA AND SONSK - - -
Vs M/S S R FOILS AND HYGIENE
IPVT LTD

COURT ROOM 310(CS (COMM) CS (COMM)/1342/2025 19-12-2025 IAMIT KHANNA Prop of M/s[Vikas Bhatia 0811379676 vksbht6 @gmail.com [06.12.2025
Saarthak Trading Co. Vs ARSHAD
ISIDDIQUI Prop. of M/s Zam Zam|
Collection

COURT ROOM 310(CS (COMM) CS (COMM)/1351/2025 20-12-2025 KOCHAR SUNG UP ACRYLIC LTD|Neeraj Grover (9810376869 groverindia@outlook.[18.12.2025
Vs M/s SIGNATURE TEXTILH lcom
ICOMPANY
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COURT ROOM 3100MP (I) (COMM) (OMP (COMM.)/66/2025 22-12-2025 Merabo Labs Pvt Ltd Vs Accha AgrofShripal 8882185967 shripalupadhyayo4@ 17.12.2025
India [Upadhyay lgmail.com
COURT ROOM 310Misc DJ Misc D1/945/2025 22-12-2025 Queen Distillers and Bottlers Pvt LtdRajeev  Kumar9312276651 Ir.tewari88@gmail.co [13.12.2025
Vs Shri Ram Diya [Tewari Im
12 ISH. RAVINDER|CENTRAL }401 IMISC. DJ 899/25 01-12-2025 IKIRAN ROADWAYS  PRIVATEVARUN GUPTA [9810476767,8800 [EMAIL- 26-11-2025
IBEDI, DISTRICT] LIMITED Vs M/S UNILEC 663896 lqupta.varunl@gmail.
JUDGE, I[ENGINEERS LTD. lcom
ICOMMERCIAL
ICOURT
401 IOMP(I) COMM 1153/2025 01-12-2025 DCB Bank Ltd. Vs. Rajendra JANISH BHOLA (9811452022 Anish 26-11-2025
bhola17@vahoO.CO
IM
lho1 ICS(COMM) 1272/25 02-12-2025 [Union Bank of India JAMRENDRA 9990298248 11-10-2025
Vs MOHD SULTAN KR GIRI IAMRENDRAKG@G
IMAIL.COM
lho1 ICS(COMM) 1278/25 02-12-2025 MHE SUPREME INDUSTRIESSHRIHAR 91-9548888420 |Advocate.shrihar(eag [28-11-2025
ILIMITED VS MAHENDRA SINGH|TRIPATHI Imail.com
RAJPUROHIT
401 ICS(COMM) 1282/25 02-12-2025 [PURSHOTAM DASS SABLANIA Vs/RATNESH KA Nj9990427146 01-12-2025
IASHOK LEATHER COMPANY
401 JOMP (I) (COMM.) 1160/2025 03-12-2025 [HDFC BANK LTD. Vs. PRAMODANISH BHOLA (9811452022 Anish 01-12-2025
KUMAR bhola17@vahoO.CO
IM
lno1 ICS(COMM) : 1296/2025 06-12-2025 PNG ASIA THROUGH ITSHimanshu 0999309222 IContact@Utkrishthal [28-11-2025
IPARTNER Vs. ANWAR ALI SHAIKH[Dhawan law.com
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lto1 ICS(COMM) 1300/2025 08-12-2025 IDAGA FASHION CENTRE VS DEVIRISHABH JAIN 9953246669 [Rishabh 106-12-2025
I[ENTERPRISE laguarius(a),gmail.co
Im
lno1 IMISC. DJ 920/25 09-12-2025 IM/S SELINA PUBLISHERS PVT/SIDDHARTH (8527224980 jain.jspartners@gmai |06-12-2025
ILTD v M/S SANTOSH AGENCIES PJAIN l.com
l4o1 ICS(COMM) 1306/25 10-12-2025 IJAmit Khanna Prop of M/s SaarthaklVIKAS BHATIA 9811379676 IVKSBHT6@gmail.co [06-12-2025
[Trading CoVs. Akash Proprietor off Im
IM/s Fashion Love Shirts
401 ICS(COMM) 1320/2025 12-12-2025 IM/S SHIV RATNA PAPER P. LTD/,SUBHASH 0810459344 10-12-2025
Vs. M/S WOLKUS TECH. SOL/CHANDRA
IP.LTD.
lho1 ICS(COMM) 1321/25 12-12-2025 IM/s Simran Fab Vs. Kiran Chugh &ANIL KR.9810438858 10-12-2025
Or IPANDEY
lho1 [EX. COMM. 608/25 13-12-2025 IMohd. Qadeer Vs. Amit Kumar IMANEESH 9911315304 | - 11-12-2025
IGUMBER
401 ICS(COMM) 1326/25 13-12-2025 Prashant Sharma v Delhi Jal Board |JASHOK 9811106159 lashokmahajan79@g |08-12-2025
IMAHAJAN 0818473203 Imail.com
lto1 ICS(COMM) 1328/2025 13-12-2025 M/s R.L.F. Industries Ltd. Vs|Deepak Yadav 11-12-2025
Mukesh Sethi
lno1 IOMP (I) (COMM.) 1176/2025 15-12-2025 IDCB Bank Litd. Vs. Pravesh JANISH BHOLA 9811452022 Anish 12-12-2025
bhola17@vahoO.CO
IM
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lto1 JOMP (I) (COMM.) 1177/2025 15-12-2025 IDCB Bank Ltd. Vs. RAJ KUMARIANISH BHOLA 9811452022 Anish 12-12-2025
ISINGH bhola17@vahoO.CO
IM
lno1 IOMP (I) (COMM.) 1185/2025 15-12-2025 IDCB Bank Ltd. Vs.JAI PAL 4533 JANISH BHOLA 9811452022 Anish 12-12-2025
bhola17@vahoO.CO
IM
l4o1 JOMP (I) (COMM.) 1186/2025 16-12-2025 [Tata Capital Ltd. Vs. M/s AnexaANISH BHOLA (9811452022 |Anish 12-12-2025
[Home Appliances India P. Ltd. bhola1y@vahoO.CO
IM
401 M Ex 061/2025 19-12-2025 Ms. Shilpa Khanna Vs. Sumit Chopra|SANTOSH 17-12-2025
KUMAR
lho1 ICS(COMM) 1345/2025 19-12-2025 Shreyam Agrawal Vs. Evex AutoNITIN GOEL 17-12-2025
India Pvt. Ltd.
l4o1 ICS(COMM) 1347/2025 19-12-2025 IVikas Verma Vs. MCD & Anr. [UTKARSH 17-12-2025
SHARMA
401 JOMP (I) (COMM.) 1193/2025 20-12-2025 Tata Capital Ltd. Vs. M/s SaarfANISH BHOLA (9811452022 Anish 18-12-2025
Traders bhola17@vaho0O.CO
IM
401 IMISC. DJ 949/2025 22-12-2025 IPANNU CAR RENTAL PVT. LTD/SHANKER 20-12-2025
IVs. NATIONAL INSURANCESEHGAL
ICOLTD
lno1 [Ex.COMM - Award by Arb. Comm. [77/2025 24-12-2025 Kotak Mahindra Prime Ltd Vs/Sunny Arora 18-12-2025
IMOHD ADIL
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lho1 ICS (COMM) 1359/2025 24-12-2025 |Ashish Aggarwal Vs. M/s ArshadRajeev Kumar [30-10-2025
[Traders

lno1 ICS (COMM) 1364/2025 26-12-2025 Hamdard National = Foundation|Shivendra 0953394364 shivendra| 23-12-2025
(INDIA) & Anr v Moonstar LifecarelPratap Singh I31theacmeco.com
PvtLtd & Anr

l4o1 ICS (COMM) 1365/25 26-12-2025 M/s B.K Enterpirses v M/s ModernAMITVERMA& (9212422238, lamitvermalawyer80 [12-12-2025
Creation JASSOCIATES @gnmail.<br>l.com
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COURT ROOM(CIVIL SUIT [Execution (Comm.)/579/2025 01-12-2025 STT GLOBEL DATA CENTERSParshant Arora [P810335545 01-12-2025
402 INDIA PVT. LTD.

Vs Acceletrade Technologies Private

Lim
COURT ROOM[CIVIL SUIT [OMP (I) (COMM.)/1154/2025 01-12-2025 [TATA CAPITAL LTD JANISH BHOLA 9811452022 lanishbhola17@yahoo.l01-12-2025
402 Vs RAMCHANDRA BARGURJAR lcom
COURT ROOM[CIVIL SUIT "S (COMM)/1275/2025 02-12-2025 ISh Rajender Kumar Gupta JAVINESH 9871441764 AKTrivedilawoffices [02-12-2025
o2 Vs Municipal Corporation of Delhi  [KUMAR @gmail.com
COURT ROOM(CIVIL SUIT °S (COMM)/1276/2025 02-12-2025 IASHA GOEL Satyender Singh 0811161525 ISKSingh116@gmail.c |02-12-2025
402 Vs Municipal Corporation of Delhi om
COURT ROOM(CIVIL SUIT [CS (COMM)/1277/2025 02-12-2025 IMKM TECHNOLOGIES PVT LTD  [Sanyay 9810240028 [SanjayAdvocate123@ [02-12-2025
lho2 Vs  ONKAR ENGINES  ANDfhrivashtva lgmail.com

GENERATOR PVT LTD
COURT ROOM[CIVIL SUIT [OMP (I) (COMM.)/1161/2025 03-12-2025 IHDFC BANK LTD. JANISH BHOLA [9811452022 lanishbhola17@yahoo.|03-12-2025
lho2 Vs ANNU SINGH lcom
COURT ROOM(CIVIL SUIT Execution (Comm.)/588/2025 05-12-2025 BANK OF BARODA IChitra malhotra 212888057 IChitramalhotrasobli |05-12-2025
o2 Vs M/S DIVINE SUTRA PROP| (@gmail.com

SUSHANTJEE
COURT ROOM(CIVIL SUIT [Execution (Comm.)/589/2025 06-12-2025 IDevender singh Seema Khatri ~ [2999903919 ladvseemao7@gmail.cl06-12-2025
402 Vs M/S NOVATRIX DESIGNS PVT] jom

ILTD
COURT ROOM(CIVIL SUIT [CS (COMM)/1299/2025 08-12-2025 KAMAL GUPTA [Manoj kumar  [P868714805 Advocatemktyagi@g [08-12-2025
402 Vs M/S KISHAN ENTERPRIZES Imail.com
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COURT ROOM[CIVIL SUIT Execution (Comm.)/601/2025 10-12-2025 IVIVA BOOKS PRIVATE LTD [Narender 10-12-2025
402 Vs Vo Enterprises vasishth

COURT ROOM[CIVIL SUIT [CS (COMM)/1322/2025 12-12-2025 IMEENAKSHI JAIN INaveen kumar [0811603963 simransingh.98@gm [12-12-2025
402 Vs HARSH KHANNA lail.com
COURT ROOM(CIVIL SUIT [Execution (Comm.)/616/2025 15-12-2025 IASHIND INDUSTRIES PVT LTD JAnmol chadha 15-12-2025
402 Vs UPASANA JANDIAL
COURT ROOMICIVIL SUIT Execution (Comm.)/625/2025 18-12-2025 G B SINGH JAnil kumar 18-12-2025
402 Vs AADHARSHREE PAPER MILLS

IPVT LTD
COURT ROOM[CIVIL SUIT [CS (COMM)/1340/2025 18-12-2025 [TTIRUPATI TRADINGNitin Sharma  [2650466233 Attorneynitinsharma [18-12-2025
lho2 ICORPORATION through its partner (@gmail.com

[Parul Bansal
Vs RAJESH KUMAR PROPRIETOR|

IOF M/S CAPITAL GRAINS
COURT ROOM(CIVIL SUIT [CS (COMM)/1353/2025 20-12-2025 RADHEY SHYAM Satyender Singh 811161525 ISKSingh116@gmail.c [20-12-2025
lho2 IVs Municipal Corporation of Delhi om
COURT ROOM(CIVIL SUIT OMP (I) (COMM.)/1199/2025 24-12-2025 [TATA CAPITAL LTD JANISH BHOLA (9811452022 lanishbhola17@yahoo.|[24-12-2025
o2 Vs M/S PAAWAN ENERGY INDIA lcom
IPVT LTD
COURT ROOMICIVIL SUIT S (COMM)/1362/2025 24-12-2025 IA.R. JOSHI PROP DELHI COPIER [Satish kumar  [0717973422 24-12-2025
lho2 Vs SHAMIM AHMAD PROP AS]
IENTERPRISES
14 ISH. ASHUTOSHWEST 201 [EX Execution (Comm)/415/2025 01-12-2025 Somnath Yadav Vs Jai Nath Yadav |[Himanshu(P), 01-12-2025
[KUMAR, DISTRICT] [Extn Block
JUDGE

(COMMERCIAL
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(COMM)/2003/2025

PANDEY(P),

tes@gmail.com

IOMP (1) IOMP (1) (COMM)/1967/2025 01-12-2025 JAXIS BANK LTD Vs AJAY IADV 09871040589 lindolexlaw@gmail.co [29-11-2025
DHEERAJ(P), Im
IOMP (1) OMP (I) (COMM)/1980/2025/02-12-2025 JAXIS BANK LIMITED Vs [SANJEEV 0717028845 litigation@srcslegal.c [02-12-2025
SHAWETA MADAN PATHAK(P), jom
IOMP (1) OMP (I) (COMM)/1981/2025 [02-12-2025 IDFC FIRST BANK LIMITED Vs |[SANJEEV 0717028845 litigation@srcslegal.c |02-12-2025
IPRAVEEN KUMAR and Anr IPATHAK(P), jom
IOMP (1) OMP (I) (COMM)/1982/2025/|02-12-2025 IJAXIS BANK LTD Vs IRSHAD IADV 0871040589 lindolexlaw@gmail.co |02-12-2025
DHEERAJ(P), m
IOMP (1) OMP (I) (COMM)/1983/2025/|02-12-2025 IJAXIS BANK LTD Vs JASPREET |ADV 9871040589 lindolexlaw@gmail.co [02-12-2025
DHEERAJ(P), Im
IOMP (1) OMP (I) (COMM)/1984/2025/|02-12-2025 IAXIS BANK LTD Vs KRISHNAADV 9871040589 lindolexlaw@gmail.co [02-12-2025
KUMAR SONI DHEERAJ(P), Im
ICS ICS (COMM)/978/2025 02-12-2025 IATUL JAIN (Proprietor of M/sMohd Bilall7373738694 [dalalmohitys@gmail. [02-12-2025
Vardhman Sales Corporation Vs [Ansari(P), lcom
ISATISH CHAUDHARY ALIAS
ISATISH KUMAR (Proprietor of M/s
IOMP (1) OMP (I) (COMM)/1985/2025/02-12-2025 JAXIS BANK LTD Vs MOHDADV 9871040589 lindolexlaw@gmail.co [02-12-2025
RAHAT DHEERAJ(P), Im
IOMP (1) OMP (I) (COMM)/1979/2025|02-12-2025 IAXIS BANK LIMITED Vs [SANJEEV 0717028845 litigation@srcslegal.c |[02-12-2025
SIDDHANT PATHAK(P), jom
IOMP (1) OMP (Dj03-12-2025 IYes Bank Ltd Vs JATIN KUMAR JADV. LALIT|8130383143 lalitpandeyadvassocialo2-12-2025
(COMM)/2004/2025 PANDEY(P), tes@gmail.com
IOMP (1) OMP (I) (COMM)/2005/2025/03-12-2025 IYes Bank Ltd Vs SANJEEVADV. LALIT|8130383143 lalitpandeyadvassociajp2-12-2025
SANJEEV PANDEY(P), tes@gmail.com
IOMP (1) OMP (Djo3-12-2025 IYes Bank Ltd Vs VIJENDER MEHARIADV. LALIT|8130383143 lalitpandeyadvassocialo2-12-2025
(COMM)/2002/2025 ICHAND PANDEY(P), tes@gmail.com
IOMP (1) OMP (Dj03-12-2025 IYes Bank Ltd Vs SONU SONU JADV. LALIT|8130383143 lalitpandeyadvassocialo2-12-2025
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IOMP (1) OMP (I) (COMM)/2001/2025|03-12-2025 IYes Bank Ltd Vs ARUN CHAUHAN (ADV. LALIT|8130383143 lalitpandeyadvassocialo2-12-2025
IPANDEY(P), tes@gmail.com
ICS ICS (COMM)/986/2025 04-12-2025 Batra Breweries and Distilleries Pvirajeev =~ kumar9312276651 Ir.tewari88@gmail.co [03-12-2025
ILtd Vs Deep Mohan Singh Arneja  [tewari(P), Im
ICS ICS (COMM)/987/2025 04-12-2025 SANJAY BANSAL Vs FIROZRakesh 9711771000 rakesh.advocae18@g |02-12-2025
IABDULKADAR KHIMANI [Kumar(P), Imail.com
IOMP (1) OMP (Djp6-12-2025 TSC FINSERV PRIVATE LIMITEDADV. LALIT|8130383143 lalitpandeyadvassocialo4-12-2025
(COMM)/2028/2025 Vs NEW APNA CAR BAZAR and Anr[PANDEY(P), tes@gmail.com
IOMP (1) OMP (Dj06-12-2025 IAXIS BANK LTD Vs VRIJAKISHOR [ADV. LALIT|8130383143 lalitpandeyadvassocialo5-12-2025
(COMM)/2030/2025 PANDEY(P), tes@gmail.com
IOMP (1) OMP (I) (COMM)/2029/2025|06-12-2025 IAXIS BANK LTD Vs NIRMAL (ADV. LALIT|8130383143 lalitpandeyadvassocia|o5-12-2025
KUMAR PANDEY(P), tes@gmail.com
IOMP (1) IOMP (I) (COMM)/2047/2025/08-12-2025 IAXIS BANK LTD Vs HANUMAN IADV. LALIT|8130383143 lalitpandeyadvassocialo5-12-2025
PANDEY(P), tes@gmail.com
IOMP (1) OMP (Dj08-12-2025 IAXIS BANK LTD Vs BHARATIADV. LALIT|8130383143 lalitpandeyadvassocia|o5-12-2025
(COMM)/2048/2025 BHUSHAN RAI PANDEY(P), tes@gmail.com
IOMP (1) IOMP (I) (COMM)/2046/2025/08-12-2025 IJAXIS BANK LTD Vs DINESHIADV. LALIT|8130383143 lalitpandeyadvassocialo5-12-2025
IKUMAR PANDEY PANDEY(P), tes@gmail.com
IOMP (1) OMP (I) (COMM)/2059/2025|09-12-2025 IAXIS BANK LTD Vs DHIRENDRAADV. LALIT|8130383143 lalitpandeyadvassocial06-12-2025
BAHADUR SINGH PANDEY(P), tes@gmail.com
IOMP (1) OMP (I) (COMM)/2070/2025[10-12-2025 IAXIS BANK LTD Vs UTTAM SINGHIADV. LALIT|8130383143 lalitpandeyadvassociajo8-12-2025
PANDEY(P), tes@gmail.com
IOMP (1) OMP (I) (COMM)/2069/2025/10-12-2025 IAXIS BANK LTD Vs GAURAV (ADV. LALIT|8130383143 lalitpandeyadvassocia|08-12-2025
SINGH PANDEY(P), tes@gmail.com
ICS CS (COMM)/997/2025 10-12-2025 BANK OF BARODA Vs DHARAM|Deepa Gupta(P),0312292558 ladvocate.deepa.gupta |08-12-2025

IVIR

(@gmail.com
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PANDEY(P),

IOMP (1) IOMP (I) (COMM)/2093/2025(12-12-2025 IAXIS BANK LTD Vs PRAMOD [ADV. LALIT|8130383143 lalitpandeyadvassociafi1-12-2025
IDULARE IPANDEY(P), tes@gmail.com
ICS CS (COMM)/1010/2025 12-12-2025 IM/s Divit Industries LLP Vs M/sSUNIL 0654224557 ladvsunilsinghp@gma [11-12-2025
Impulse Travel Gears (P) Ltd andSINGH(P), lil.com
Ors
IOMP (1) OMP (Dp2-12-2025 IAXIS BANK LTD Vs RICHA[Sunita Singh(P),|9870140589 lindolexlaw@gmail.co [11-12-2025
(COMM)/2089/2025 ISHUKLA Im
IOMP (1) OMP (Dp2-12-2025 Shriram Finance Ltd Vs ISHAManoj 0811133644 Imanoj.adv@gmail.co [11-12-2025
(COMM)/2090/2025 INANDA Kumar(P), Im
IOMP (1) IOMP (1) (COMM)/2091/2025[12-12-2025 IAXIS BANK LTD Vs RAKSHARAM [ADV. LALIT|8130383143 lalitpandeyadvassociaji1-12-2025
PANDEY(P), tes@gmail.com
IOMP (1) IOMP (I) (COMM)/2092/202512-12-2025 Shriram Finance Ltd Vs VASUDEVManoj 0811133644 Imanoj.adv@gmail.co [11-12-2025
HARI Kumar(P), Im
IOMP (1) OMP (I) (COMM)/2097/2025[13-12-2025 IAXIS BANK LTD Vs MAHENDRA  [Sunita Singh(P),|9870140589 lindolexlaw@gmail.co [12-12-2025
Im
ICS CS (COMM)/1015/2025 13-12-2025 Indian Bank Vs Ankit Kumar IMANOJ 0811254078 Imanvakil1378 @gmail 12-12-2025
KUMAR .com
JARORA(P),
ICS CS (COMM)/1014/2025 13-12-2025 Indian Bank Vs Pratima Yadav IMANOJ 0811254078 Imanvakil1378 @gmail [12-12-2025
KUMAR .com
JARORA(P),
IOMP (1) OMP (I) (COMM)/2115/2025 [15-12-2025 IJAXIS BANK LTD Vs MANNA DEVI [Sunita Singh(P),|9870140589 lindolexlaw@gmail.co [13-12-2025
Im
ICS CS (COMM)/1023/2025 15-12-2025 M/S SHAILAUM MACHINEVIPUL 0899191983 Imr.guptavipul@gmailj13-12-2025
IMANUFACTURERS PVT LTD VsGUPTA(P), .com
IM/S SV INDUSTRIES
IMISC Misc DJ/1195/2025 15-12-2025 JAYA PRADEEP AND ANR VsSHIV KUMARB506880938 Inot mentioned 13-12-2025
IPUNJAB NATIONAL BANK KUSHWAH(P),
IOMP (1) IOMP (I) (COMM)/2123/2025[16-12-2025 IYes Bank Ltd Vs MANISH NAND  [ADV. LALIT|8130383143 lalitpandeyadvassociafi5-12-2025

tes@gmail.com
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IOMP (1) IOMP (I) (COMM)/2122/2025[16-12-2025 IYes Bank Ltd Vs PANKAJ SHARMA (ADV. LALIT|8130383143 lalitpandeyadvassociafi5-12-2025
IPANDEY(P), tes@gmail.com
ICS CS (COMM)/1024/2025 16-12-2025 Reliance Projects and PropertyHIMANSHU (8750618722 sswaniassociates@gm15-12-2025
Management  Services Ltd VSGARG(P), lail.com
INORTH WEST SALES AND|
IMARKETING LTD
IOMP (1) OMP (I) (COMM)/2145/2025[17-12-2025 IAXIS BANK LIMITED Vs ANSHU [SANJEEV 0717028845 litigation@srcslegal.c [16-12-2025
SINGH IPATHAK(P), jom
IOMP (1) OMP (I) (COMM)/2150/2025[17-12-2025 IJAXTS BANK LIMITED Vs RUKHSAD|ISANJEEV 0717028845 litigation@srcslegal.c 16-12-2025
AHMAD PATHAK(P), lom
IOMP (1) OMP (I) (COMM)/2149/2025[17-12-2025 IAXIS BANK LIMITED Vs SARABJITISANJEEV 9717028845 litigation@srcslegal.c [16-12-2025
SINGH PATHAK(P), jom
IOMP (1) OMP (I) (COMM)/2146/2025[17-12-2025 IYes Bank Ltd Vs ARUN ARYA JADV. LALIT|8130383143 lalitpandeyadvassociaf16-12-2025
PANDEY(P), tes@gmail.com
IOMP (1) OMP (I) (COMM)/2147/2025 [17-12-2025 IAXIS BANK LIMITED Vs AARATISANJEEV 9717028845 litigation@sreslegal.c [16-12-2025
WO SABHJIT PATHAK(P), jom
IOMP (1) IOMP (I) (COMM)/2148/2025[17-12-2025 IAXIS BANK LIMITED Vs MO [SANJEEV 9717028845 litigation@srcslegal.c [16-12-2025
ISALMAN PATHAK(P), om
IOMP (1) IOMP (1) (COMM)/2151/2025 [17-12-2025 IYes Bank Ltd Vs AARTI SINGH IADV. LALIT|8130383143 lalitpandeyadvassocial16-12-2025
PANDEY(P), tes@gmail.com
IOMP (1) OMP (1) (COMM)/2152/2025[17-12-2025 IJAXTS BANK LIMITED Vs ARCHNA [SANJEEV 9717028845 litigation@srcslegal.c [16-12-2025
SHUKLA PATHAK(P), lom
IOMP (1) OMP (I) (COMM)/2154/2025[17-12-2025 IAXIS BANK LIMITED Vs MANOJ [SANJEEV 0717028845 litigation@srcslegal.c 16-12-2025
KUMAR PATHAK(P), lom
IMISC Misc DJ/1214/2025 19-12-2025 IAARTI Vs YES BANK LTD IVISHAL 9999123492 Inot mentioned 18-12-2025
Khanna(P),
ICS CS (COMM)/1036/2025 19-12-2025 SBWOOD LAM LLP Vs KRISHNAVikrant 9013001400 ladvocatevikrantmeht {19-12-2025

IPLYWOOD

Mehta(P),

la@gmail.com
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SHASHANK THAKUR

PATHAK(P),

IOMP (1) OMP (D20-12-2025 IYes Bank Ltd Vs VIKASH KUMAR [ADV. LALIT|8130383143 lalitpandeyadvassocia19-12-2025
(COMM)/2208/2025 IPANDEY(P), tes@gmail.com
ICS CS (COMM)/1043/2025 20-12-2025 STATE BANK OF INDIA Vs RAMMANOJ 0654371856 ladvpandeymanoj@g [19-12-2025
IPAAL PANDEY(P), Imail.com
IOMP (1) OMP (I) (COMM)/2206/2025[20-12-2025 IYes Bank Ltd Vs GAJENDRAJADV. LALIT|8130383143 lalitpandeyadvassocia19-12-2025
KUMAR IPANDEY(P), tes@gmail.com
IOMP (1) OMP (I) (COMM)/2207/2025[20-12-2025 IYes Bank Ltd Vs ABHISHEKJADV. LALIT|8130383143 lalitpandeyadvassociaj19-12-2025
SHARMA PANDEY(P), tes@gmail.com
IOMP (1) OMP (I) (COMM)/2199/2025[20-12-2025 IYES BANK LTD Vs NEERAJKARTIK 9811250543 legal @katyalassociate(19-12-2025
IMEHAR CHAND KUMAR(P), s.com
IOMP (1) OMP (Dj20-12-2025 IYes Bank Ltd Vs ANAMIKA KOHLI [ADV. LALIT|8130383143 lalitpandeyadvassocia19-12-2025
(COMM)/2200/2025 PANDEY(P), tes@gmail.com
IOMP (1) OMP (I) (COMM)/2202/2025[20-12-2025 IYes Bank Ltd Vs AMARJOT KAUR [ADV. LALIT|8130383143 lalitpandeyadvassociaj19-12-2025
PANDEY(P), tes@gmail.com
IOMP (1) OMP (I) (COMM)/2203/2025[20-12-2025 IYes Bank Ltd Vs BITTU RAGHURAJIADV. LALIT|8130383143 lalitpandeyadvassociaj19-12-2025
ISINGH PANDEY(P), tes@gmail.com
IOMP (1) OMP (I) (COMM)/2204/2025[20-12-2025 IYES BANK LTD Vs MD TAUFIQKARTIK 0811250543 legal @katyalassociate(19-12-2025
IALVI KUMAR(P), s.com
IOMP (1) OMP (I) (COMM)/2205/2025[20-12-2025 YES BANK LTD Vs MAZHARKARTIK 0811250543 legal @katyalassociate(19-12-2025
IAHMAD KUMAR(P), s.com
[EX [Execution (Comm)/444/2025[22-12-2025 IMS GOYAL CHEMICALS VsRajeev 8368307264 ladvsnarmatush@gmaf20-12-2025
SHALINI WADHWA Bansal(P), fil.com
ICS CS (COMM)/1049/2025 22-12-2025 GANT AB AND ANR Vs ASHOK|Shravan 9910888645 lunitedmark@uniteda [20-12-2025
IKUMAR AND ANR Bansal(P), Indunited.com
IOMP (1) IOMP (I) (COMM)/2235/2025[23-12-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal.c [22-12-2025

jom
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IOMP (1) OMP (I) (COMM)/2236/2025[23-12-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal.c [22-12-2025
ISACHIN TOMAR IPATHAK(P), lom

ICS Counter Claim/57/2025 23-12-2025 IM/S ONEX INDUSTRIES PVT LTD{Sameer 0810134864 sameerdewan123@re [22-12-2025
Vs MOHD ZAKI PROP M/S AMIR[Dewan(P), diffmail.com
I[ELECTROPLATING WORKS

IOMP (1) OMP (I) (COMM)/2229/2025[23-12-2025 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@srcslegal.c [22-12-2025
ICANDY COMMUNICATIONS AND[PATHAK(P), jom
IANR

IOMP (1) IOMP (I) (COMM)/2230/2025[23-12-2025 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@srcslegal.c [22-12-2025
UMESH TIWARI PATHAK(P), lom

[EX [Execution (Comm)/447/2025[23-12-2025 PUNJAB NATIONAL BANK VSNITIN 9958986363 linfo@knowlex.in 22-12-2025
RENU IGARG(P),

IOMP (1) IOMP (I) (COMM)/2232/2025[23-12-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal.c [22-12-2025
ISUSHIL KUMAR THAKUR PATHAK(P), jom

IOMP (1) OMP (I) (COMM)/2234/202523-12-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal.c [22-12-2025
IMANISH MISHRA AND ANR PATHAK(P), jom

ICS CS (COMM)/1052/2025 23-12-2025 ISUDHANSHU BAJAJVikas 9999010507 jurislaw@outlook.co [22-12-2025
(PROPRIETOR OF  SCHOLARsSharma(P), Im
IACADEMY FOR IIT-JEE) Vs
Scholars A Plus Academy

IOMP (1) OMP (I) (COMM)/2231/2025[23-12-2025 IDFC FIRST BANK LIMITED Vs MD[SANJEEV 0717028845 litigation@srcslegal.c [22-12-2025
DILSHAD PATHAK(P), jom

IOMP (1) IOMP (1) (COMM)/2233/2025[23-12-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal.c [22-12-2025
INEERAJ AHIRWAR PATHAK(P), lom

ICS CS (COMM)/1053/2025 23-12-2025 ON CLOUDS GMBH Vs KHALSA|Shravan 0910888645 lunitedmark@uniteda [22-12-2025
IOVERSEAS AND ORS Bansal(P), Indunited.com

IOMP (1) OMP (I) (COMM)/2248/202524-12-2025 IAXIS BANK LTD Vs SHALU ADV 09871040589 lindolexlaw@gmail.co [23-12-2025

DHEERAJ(P), m

ICS CS (COMM)/1055/2025 24-12-2025 INIKE INNOVATE CV and Anr Vs{Shravan 9910888645 unitedmark@uniteda [23-12-2025

IASHOK KUMAR Bansal(P), Indunited.com
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IOMP (1) IOMP (1) (COMM)/2247/2025[24-12-2025 IJAXIS BANK LTD Vs NAGENDRA  |JADV 09871040589 lindolexlaw@gmail.co [23-12-2025
DHEERAJ(P), Im
[EX [Execution (Comm)/419/2025|04-12-2025 TECHWELL ENTERPRISESANIL 0810695699 lanilsaini@lawyer.co |03-12-2025
THROUGH ITS PROP OF SH ANILJKUMAR(P), Im
IKANT Vs VIMAL PLAST INDIA PVT]
ILTD THROUGH ITS DIRECTOR SH]
IOMP (1) OMP (I) (COMM)/2201/2025[20-12-2025 IYes Bank Ltd Vs AKHIL KAPOOR [ADV. LALIT|8130383143 lalitpandeyadvassocia19-12-2025
IPANDEY(P), tes@gmail.com
[EX [Execution (Comm)/451/2025 [26-12-2025 Indo Laminates Private Limited VsShikhar 0999443512 shikhargupta@advsgl [24-12-2025
RAM KARAN SHESHA RAMJIGupta(P), legal.in
IDEWASI
ICS CS (COMM)/1059/2025 26-12-2025 GENETIX BIOTECH ASIA LIMITEDMadhav 8700568976 madhav@rkgco.com [24-12-2025
Vs BHARAT IMMUNOLOGICALSGawri(P),
IAND BIOLOGICALS
ICORPORATION LIMITED
IOMP (1) IOMP (I) (COMM)/2255/2025[26-12-2025 HDFC BANK LTD Vs AMARJEET [NAVEEN 9350569040 Inot mentioned 24-12-2025
ISINGH SHARMA(P),
15 IMS. PREETIWEST 209 ICS(COMM) 971/2025 01.12.2025 BANK OF MAHARSHTRA VS. LAIJBIJAY MOHAN9015893668 ladvbmg2016@gmail. |01.12.2025
IAGARWAL GUPTA, [Extn Block IBIHARI YADAV IGOSWAMI lcom
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-02 IOMP(1)(COMM) 1965/2025 01.12.2025 IJAXIS BANK LTD VS. NARESH[SANJIT 9717028845 litigation@sreslegal.c [01.12.2025
KUMAR BARALA PATHAK om
IOMP(I)(COMM) 1066/2025 01.12.2025 IAXIS BANK LTD VS. SUNILSANJIT 0717028845 litigation@srcslegal.c [01.12.2025
KUMAR [PATHAK jom
IOMP(I)(COMM) 1977/2025 02.12.2025 IAXIS BANK LTD VS. VEDSANJIT 9717028845 litigation@srcslegal.c |02.12.2025
IPARKASH PATHAK lom
IOMP(I)(COMM) 1978/2025 02.12.2025 IAXIS BANK LTD VS. JITENDRASANJEEV 0717028845 litigation@srcslegal.c (02.12.2025
ISINGH SHAKTAWAT PATHAK lom
IOMP(I)(COMM) 1994/2025 03.12.2025 IYES BANK VS. ABHISHEK DIXIT [LALIT PANDEY (8130383143 lalitpandeyadvassocia03.12.2025
ts@gmail.com
IOMP(I)(COMM) 1997/2025 03.12.2025 IYES BANK VS. NAVEEN YADAV  [LALIT PANDEY 8130383143 lalitpandeyadvassocia|03.12.2025
ts@gmail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

ISINGH

IOMP(I)(COMM) 1999/2025 03.12.2025 IYES BANK VS. NAVEEN YADAV  [LALIT PANDEY 8130383143 lalitpandeyadvassocia03.12.2025
ts@gmail.com
IOMP(I)(COMM) 2000/2025 03.12.2025 IYES BANK VS. TARUN|LALIT PANDEY 8130383143 lalitpandeyadvassocia03.12.2025
IASSOCIATES ts@gmail.com
IOMP(COMM) 13/2025 04.12.2025 IMANT SADH VS. KOTAKVIKAS BHATIA (9811379676 vksbht6 @gmail.com [04.12.2025
IMAHINDRA BANK LTD
ICS(COMM) 984/2025 04.12.2025 CANARA BANK VS. PREETIKUMAR 888264250 ladv.vishwjeet@gmail.|04.12.2025
ISINGHAL IVISHWJEET lcom
ICS(COMM) 0985/2025 04.12.2025 IDUROPLY INDUSTRIES VSPITENDER 9968237035 jitenderkumarghahiy |04.12.2025
IPANKAJ KUMAR SHARMA IGAHIYAN lan@gmail.com
IMISC. DJ 1150/2025 04.12.2025 JARYA SAMAJ MANDIR VS|VINEET BAHL (9210092100 ladvocatebahl@hotma|04.12.2025
ISARABJIT SINGH fil.com
ICS(COMM) 088/2025 05.12.2025 BANK OF BARODA VS. SUNIIDEEPA GUPTA 9312292558 ladvocate.deepa.gupta|05.12.2025
IKUMAR @gmail.com
IOMP(I)(COMM) 2036/2025 08.12.2025 IAXIS BANK LTD VS. SAKET BHARI|LALIT PANDEY [8130383143 lalitpandeyadvassocia|08.12.2025
ts@gmail.com
ICS(COMM) 992/2025 08.12.2025 IVINEET TANEJA VS. ROJLACKIANJANI 0811675024 lanjanichoudhari@gm|08.12.2025
IASTA LTD KUMAR lail.com
ICHOUDHARY
IOMP(I)(COMM) 2052/2025 09.12.2025 IAXIS BANK LTD VS. MOHDJLALIT PANDEY 8130383143 lalitpandeyadvassocia|09.12.2025
ISHRAQ ts@gmail.com
IOMP(I)(COMM) 2053/2025 00.12.2025 IAXIS BANK LTD VS. NITIN KUMAR|LALIT PANDEY [8130383143 lalitpandeyadvassociaj09.12.2025
ts@gmail.com
IOMP(I)(COMM) 2054/2025 09.12.2025 IAXIS BANK LTD VS. NANKULALIT PANDEY (8130383143 lalitpandeyadvassocial09.12.2025
IMANSUR ts@gmail.com
IOMP(I)(COMM) 2067/2025 10.12.2025 IAXIS BANK LTD VS. RAM BAXLALIT PANDEY 8130383143 lalitpandeyadvassocial10.12.2025

ts@gmail.com
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IOMP(I)(COMM) 2068/2025 10.12.2025 IJAXIS BANK LTD VS. PREMA DEVI [LALIT PANDEY [8130383143 lalitpandeyadvassocial10.12.2025
ts@gmail.com
ICS(COMM) 995/2025 10.12.2025 IAMIT GUPTA VS. NEELAM GOYAL [LOVEKESH 0873300964 lovekesh27@gmail.co10.12.2025
m
ICS(COMM) 996/2025 10.12.2025 SHAKTI ENTERPRISES VS. M/SMAHINDER (90873027484 10.12.2025
IDIAMOND MODULAR PVT LTD SINGH
ICS(COMM) 1002/2025 11.12.2025 WUHIE INDIA PVT LTD VS. KSVISAMMAN 7717730165 officeofsammangauta 11.12.2025
TRADING THROUGH PROPJVARDHAN Im@gmail.com
ISANGEETA YADAV
ICS(COMM) 1005/2025 12.12.2025 IMAHENDER KUMAR VS. PRATEEKIROHIT GOEL |9312248785 rohitgoel1975@gmail.j12.12.2025
SINGHAL lcom
IOMP(I)(COMM) 2077/2025 12.12.2025 IJAXIS BANK LTD VS. NAFISA ISUNITA SINGH|9871040589 lindolexlaw@gmail.co [12.12.2025
m
IOMP(I)(COMM) 2078/2025 12.12.2025 IJAXIS BANK LTD VS. GAYA PRASADI|LALIT PANDEY [8130383143 lalitpandeyadvassociafi2.12.2025
ts@gmail.com
IOMP(I)(COMM) 2079/2025 12.12.2025 IAXIS BANK LTD VS. PUSHPALALIT PANDEY (8130383143 lalitpandeyadvassociaft2.12.2025
ISUNIL ts@gmail.com
IOMP(I)(COMM) 2107/2025 15.12.2025 IYES BANK VS. DEEPAK KUMAR  [LALIT PANDEY 8130383143 lalitpandeyadvassociafi5.12.2025
ts@gmail.com
IOMP(I)(COMM) 2108/2025 15.12.2025 IAXIS BANK LTD VS. GURDEVISUNITA SINGH 9871040589 lindolexlaw@gmail.co [15.12.2025
SINGH m
IOMP(I)(COMM) 2109/2025 15.12.2025 IJAXIS BANK LTD VS. ASHA DEVI  |[SUNITA SINGH 9871040589 lindolexlaw@gmail.co [15.12.2025
m
IOMP(I)(COMM) 2118/2025 16.12.2025 IYES BANK VS. RAJESH KUMARILALIT PANDEY 8130383143 lalitpandeyadvassocia(16.12.2025
IVARYANTI ts@gmail.com
IOMP(I)(COMM) 2119/2025 16.12.2025 IYES BANK LTD VS. HARISHREELALIT PANDEY 8130383143 lalitpandeyadvassociaft6.12.2025
MEHTA PANIGARHI ts@gmail.com
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IOMP(I)(COMM) 2120/2025 16.12.2025 IYES BANK LTD VS. ASHISH|LALIT PANDEY 8130383143 lalitpandeyadvassocial16.12.2025
GULATI ts@gmail.com
IOMP(I)(COMM) 2121/2025 16.12.2025 IYES BANK LTD VS. ARVIND|LALIT PANDEY 8130383143 lalitpandeyadvassociaf16.12.2025
IKUMAR ts@gmail.com
IOMP(I)(COMM) 2136/2025 17.12.2025 IAXIS BANK LTD VS. REKHA SANJEEV 9717028845 litigation@sreslegal.c [17.12.2025
IPATHAK jom
IOMP(I)(COMM) 2137/2025 17.12.2025 IYES BANK VS. ASHISH KHANNA [LALIT PANDEY 8130383143 lalitpandeyadvassociaft7.12.2025
ts@gmail.com
IOMP(I)(COMM) 2138/2025 17.12.2025 IYES BANK VS BAJRANG CRANELALIT PANDEY 8130383143 lalitpandeyadvassocial17.12.2025
SERVICE ts@gmail.com
IOMP(I)(COMM) 2139/2025 17.12.2025 IJAXIS BANK LTD VS. PRABHAKARSANJEEV 9717028845 litigation@srcslegal.c 17.12.2025
KAILASH NATH PATHAK jom
IOMP(I)(COMM) 2140/2025 17.12.2025 IAXIS BANK LTD VS. VINAY[SANJEEV 9717028845 litigation@srcslegal.c [17.12.2025
IKUMAR DUBEY PATHAK jom
IOMP(I)(COMM) 2141/2025 17.12.2025 IAXIS BANK LTD VS. NARESH[SANJEEV 9717028845 litigation@sreslegal.c [17.12.2025
KUMAR PATHAK om
IOMP(I)(COMM) 2142/2025 17.12.2025 JAXIS BANK LTD VS. MANEESH SANJEEV 0717028845 litigation@srcslegal.c [17.12.2025
[PATHAK jom
IOMP(I)(COMM) 2143/2025 17.12.2025 IAXIS BANK LTD VS. DEEPAKSANJEEV 9717028845 litigation@srcslegal.c [17.12.2025
KUMAR PATHAK lom
IOMP(I)(COMM) 2144/2025 17.12.2025 IJAXTS BANK LTD VS. VINOD YADAVISANJEEV 9717028845 litigation@srcslegal.c [17.12.2025

PATHAK

jom
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IOMP(I)(COMM) 2174/2025 18.12.2025 IYES BANK VS. ANWAR AHMED  [LALIT PANDEY 8130383143 lalitpandeyadvassocial18.12.2025
ts@gmail.com
ICS(COMM) 1026/2025 18.12.2025 IPANKAJ JAIN VS. ALLIANZETECHID.R. JAIN 0871059347 [djain5857@gmail.co 18.12.2025
REALCON PVT LTD Im
ICS(COMM) 1027/2025 18.12.2025 GIRISH DEV MISHRA VS. SURESH|PANKAJ 0318348798 lpankajvermao855@y [18.12.2025
IKUMAR MISHRA KUMAR lahoo.com
ICS(COMM) 1041/2025 20.12.2025 RELAXO FOOTWEARS LTD VSMANOJ 0868650379 Imanojkr_singh@gmal20.12.2025
IASHOK KUMAR KUMAR fil.com
ICS(COMM) 1042/2025 20.12.2025 IMS. ROHIN INFOTECH PVT LTD|PRASHANT KR (9311279764 legalprashant2018@g[20.12.2025
IVS. M/S TRYCAM INDIA Imail.com
IOMP(I)(COMM) 2194/2025 20.12.2025 IYES BANK VS. NIDHI GHAI SACHIN 011-26211488 legal @katyalassociate[20.12.2025
[KATYAL s.com
IOMP(I)(COMM) 2195/2025 20.12.2025 IYES BANK VS. MOHD. DANISH[SACHIN 011-26211488 legal @katyalassociate[20.12.2025
IAKHTAR KATYAL s.com
IOMP(I)(COMM) 2196/2025 20.12.2025 IYES BANK VS. ALOK ANJAN LALIT PANDEY 8130383143 lalitpandeyadvassocia20.12.2025
ts@gmail.com
IOMP(I)(COMM) 2197/2025 20.12.2025 IYES BANK VS. ARVIND SINGH LALIT PANDEY 8130383143 lalitpandeyadvassocia20.12.2025
ts@gmail.com
IOMP(I)(COMM) 2198/2025 20.12.2025 IYES BANK VS. HIMANSHU SACHIN 011-26211488 legal @katyalassociate[20.12.2025
[KATYAL s.com

16 ISH.
SINGH,
JUDGE

ICOURT)-03

RAGHUBIR|

(COMMERCIAL

DISTRICT]

IWEST

203
[Extn Block

OMP (I) (COMM)/1969/2025

02-12-2025

ISINGH SANDHU 2596

IAXIS BANK LTD Vs GURWINDER|

ADV
DHEERAJ(P),

987 I 0-10589 /
8920586266

lindilexlaw@gamil.co [01-12-2025
m

OMP (I) (COMM)/1968/2025

02-12-2025

JAXIS BANK LTD Vs SHALU SINGH
7849

ADV
DHEERAJ(P),

087 I 0O-10589 /
8920586266

indilexlaw@gamil.co [01-12-2025
m

EXCOMM - Award by Arb|
Comm/80/2025

10-12-2025

INDUSIND BANK LTD Vs M/S
IBROWN BIRD ENTERPRISES PVT

PANKAJ
KUMAR(P),

09-12-2025
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NUMBER

Execution (Comm)/429/2025(10-12-2025 Kotak Mahindra Prime Ltd VsSunny Arora(P), 09-12-2025
ISUNNY KHURANA
[Execution (Comm)/430/2025[10-12-2025 Canara Bank Vs SHYAM SAHNIlsumit 09-12-2025
IPROPRIETOR OF S Svirmani(P),
I[ENTERPRISES
CS (COMM)/1004/2025 11-12-2025 IANYA ENTERPRISES EXIM PVIIMANDEEP 0873811588 lsaneevsoniadvocate2 [10-12-2025
ILTD Vs SANCHIT SETIA SINGH(P), @gmail.com
OMP (Dp2-12-2025 Shriram Finance Ltd Vs SAURABHManoj 081113644 11-12-2025
(COMM)/2082/2025 SALUJA Kumar(P),
CS (COMM)/1012/2025 13-12-2025 Indian Bank Vs inder Singh IMANOJ 0811254078 /Imanvakil378s@gmail [12-12-2025
KUMAR 0560262990 .com
JARORA(P),
IOMP (I) (COMM)/2095/2025[13-12-2025 IJAXTS BANK LTD Vs ANIRAJ Sunita Singh(P),|087 I 0-10589 /jindilexlaw@gamil.co [12-12-2025
8920586266 Im
IOMP (I) (COMM)/2096/2025[13-12-2025 IAXIS BANK LTD Vs KAMLA [Sunita Singh(P),|987 I 0-10589 /lindilexlaw@gamil.co [12-12-2025
IVAISHNAV 8920586266 Im
CS (COMM)/1011/2025 13-12-2025 RAJESH ARORA Vs CRYSTAL CAPS[RAJESH 0810294894 [RAJESHBANTI@YA [12-12-2025
BANATI(P), HOO.CO.IN
IOMP (I) (COMM)/2125/2025[16-12-2025 IYes Bank Ltd Vs MANISH KUMAR [ADV. LALIT|8130383148 lalitpandayadvassociali5-12-2025
PANDEY(P), tes@gamil.com
OMP (I) (COMM)/2126/2025[16-12-2025 IYes Bank Ltd Vs MAHESH SHARMAIADV. LALIT|8130383148 lalitpandayadvassociajt5-12-2025
PANDEY(P), tes@gamil.com
OMP (I) (COMM)/2124/2025[16-12-2025 IYes Bank Ltd Vs SUJEET SUNILIADV. LALIT|8130383148 lalitpandayadvassociafi5-12-2025
KUMAR PANDEY(P), tes@gamil.com
OMP (I) (COMM)/2158/2025[17-12-2025 IAXTS BANK LIMITED Vs JAGSEER [SANJEEV 9717028845 litigation@srcslegal.c [16-12-2025
SINGH PATHAK(P), lom
OMP (I) (COMM)/2159/2025[17-12-2025 IAXIS BANK LIMITED Vs SUNITA [SANJEEV 9717028845 litigation@srcslegal.c [16-12-2025
IDEVI PATHAK(P), jom
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OMP (I) (COMM)/2153/2025[17-12-2025 IAXIS BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal.c [16-12-2025
GURPREET SINGH IPATHAK(P), lom

OMP (I) (COMM)/2157/2025 [17-12-2025 IJAXIS BANK LIMITED Vs URMILA [SANJEEV 0717028845 litigation@srcslegal.c 16-12-2025
INARESH PATHAK(P), jom

OMP (I) (COMM)/2155/2025 [17-12-2025 IAXIS BANK LIMITED Vs SIYARAM|ISANJEEV 0717028845 litigation@srcslegal.c [16-12-2025
ISO RAM SINGH IPATHAK(P), jom

CS (COMM)/1031/2025 18-12-2025 PURPLE UNITED SALES LTD|PRIYANK 0810719339,98106[Not Mentioned 17-12-2025

MTHROUGH ITS AUTHORISEDMOHAN(P), 19496
REPRESENTATIVE SH JATINDER|
IDEV SETH Vs UTKARSH

IM-Ex/438/2025 18-12-2025 RAJ BALA TANWAR Vs DHRUV|Sauraj Yadav(P), 17-12-2025
IKUMAR SINHA

CS (COMM)/1030/2025 18-12-2025 IMS RUDRAKSH SALES AND ANRAnshul Garg(P), 9810717949, piyvushmittaladvocat [17-12-2025
Vs MS GANDHI STORE 8920831715 le@gmail.com

[Execution (Comm)/440/2025[19-12-2025 |Atlas Logistics Private Limited Vs[Parshant 18-12-2025

STAR CEILING THROUGH ITSArora(P),
PROPRIETOR MS RAMAWATI

IPANDEY

IOMP (I) (COMM)/2180/2025[19-12-2025 IYES BANK LTD Vs MUKESHKARTIK 18-12-2025
IMANAK CHAND [KUMAR(P),

CS (COMM)/1040/2025 20-12-2025 IDEV ELECTRICAL ANDIPRIYANKA 8077665773 kashiyaandassociates [19-12-2025
[ENGINEERING  SERVICES  VSCHAUDHARY(P| (@amail.com
IADVANCE PANEL AND)),
SWITCHGEARS PVT LTD

OMP (I) (COMM)/2192/2025[20-12-2025 IYes Bank Ltd Vs ASHWANI KUMARADV. LALIT|8130383148 lalitpandayadvassociaj19-12-2025

PANDEY(P), tes@gamil.com

OMP (I) (COMM)/2190/2025[20-12-2025 IYes Bank Ltd Vs ADITYA KUMARADV. LALIT|8130383148 lalitpandayadvassociaf19-12-2025
SINGH PANDEY(P), tes@gamil.com

OMP (I) (COMM)/2221/2025[23-12-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal.c [22-12-2025
IMAHENDER GUPTA PATHAK(P), lom

OMP (I) (COMM)/2218/2025[23-12-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal.c [22-12-2025
INAVEEN KUMAR PATHAK(P), jom
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OMP (I) (COMM)/2249/202524-12-2025 IS BANK LTD Vs RAJNEESHADV 23-12-2025
KUMAR DHEERAJ(P),
CS (COMM)/1056/2025 26-12-2025 POWERCAM ELECTRICALS PVTRishi Sehgal(P), 9811056275 larvindsingh56275@g [24-12-2025
ILTD Vs JOHN BASHA SHAIK Imail.com
CS (COMM)/1057/2025 26-12-2025 [ULTIMATE LOGISTICS PVT LTD Vs[Pardeep 0891373332 ladv.rohit@gamil.com24-12-2025
IM M ASSOCIATES Sachdeva(P),
CS (COMM)/1058/2025 26-12-2025 IMKM TECHNOLOGIES PVT LTD Vs|Yash 08 10240028 sanjayadvocate 24-12-2025
IONKAR ENGINES ANDfSaraswat(P), 123 @gmail.com
GENERATOR PVT LTD
17 ISH. HARISHWEST 202 ICS (COMM) CS (COMM)/972/2025 01-12-2025 JASMINE KAUR Vs BESSONS ANDIGAGAN DEEP/9310905051 team@sslegalsohition[27.11.2025
[KUMAR, [Extn Block ICO PARTNERSHIP CONCERN SINGH s.com
IDISTRICT JUDGE
(COMMERCIAL-04)
ICS (COMM) CS (COMM)/974/2025 01-12-2025 [PRASHANT PRAJAPATI VSJITENDER 9212413759 litendersahayadvocate [29.11.2025
KAMLADITYYA CONSTRUCTIONISAHAY (@gmail.com
IPVT LTD
ICS (COMM) ICS (COMM)/979/2025 02-12-2025 vipul printers Vs M/S UmanathNARENDRA [9811403864 kalra.narender@gmai26.11.2025
[Press KALRA l.com
ICS (COMM) CS (COMM)/981/2025 02-12-2025 Balaji Action Buildwell Pvt Ltd VS§ABHISHEK 9310008854 laharjikali2@gmail.co|01.12.2025
ROCKY DODANI HARIJA Im
ICS (COMM) ICS (COMM)/982/2025 02-12-2025 MHREE N PRODUCTS PRIVATE[DAVESH 7082104633 mail @dvipattomeys.c|01.12.2025
LIMITED Vs KASANA RAM[VASHISHTHA jom
CHAUDHARY
JOMP (I) (COMM.) OMP (Djo3-12-2025 IAXIS BANK LTD Vs SHAHRUKH|DHEERAJ 8920586266 INDOLEXLAW@GM [10.12.2025
(COMM.)/1992/2025 KHAN 8560 JAIL.COM
JOMP (I) (COMM.) OMP (Djp3-12-2025 IAXIS BANK LTD Vs MILAN KUMARDHEERAJ 8920586266 INDOLEXLAW@GM [10.12.2025
(COMM.)/1993/2025 6413 JAIL.COM
JOMP (I) (COMM.) OMP (Djo3-12-2025 IAXIS BANK LTD Vs AKHILUDHEERAJ 8920586266 INDOLEXLAW@GM [10.12.2025
(COMM.)/1995/2025 IAGRAHARI 1712 JAIL.COM
JOMP (I) (COMM.) OMP (Djo3-12-2025 JAXIS BANK LTD Vs PARVEEN DHEERAJ 8920586266 INDOLEXLAW@GM [10.12.2025
(COMM.)/1996/2025 JAIL.COM
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IOMP (1) (COMM.) OMP (Dj03-12-2025 IAXIS BANK LTD Vs DEEPANSH 8920586266 INDOLEXLAW@GM [10.12.2025
(COMM.)/1998/2025 TYAGI JAIL.COM

JOMP (I) (COMM.) OMP (Djo4-12-2025 IYes Bank Ltd Vs AMAAN TRADERS |[LALIT PANDEY [8130383143 ILALITPANDEYADV [02.12.2025
(COMM.)/2010/2025 @GMAIL.COM

JOMP (I) (COMM.) OMP (I) (COMM.)/2011/2025/04-12-2025 IYes Bank Ltd Vs TARUN|LALIT PANDEY 8130383143 ILALITPANDEYADV [02.12.2025

IASSOCIATES @GMAIL.COM

JOMP (I) (COMM.) OMP (Djo4-12-2025 IYes Bank Ltd Vs SUNITA DEVI LALIT PANDEY (8130383143 ILALITPANDEYADV [02.12.2025
(COMM.)/2012/2025 @GMAIL.COM

JOMP (I) (COMM.) OMP (Djo4-12-2025 IYes Bank Ltd Vs RAHUL RAHUL  |[LALIT PANDEY (8130383143 ILALITPANDEYADV [02.12.2025
(COMM.)/2013/2025 @GMAIL.COM

IOMP (I) (COMM.) OMP (Djo4-12-2025 IYes Bank Ltd Vs ARVIND SINGH  [LALIT PANDEY (8130383143 [LALITPANDEYADV [02.12.2025
(COMM.)/2014/2025 @GMAIL.COM

ICS (COMM) ICS (COMM)/989/2025 05-12-2025 IBANK OF BARODA Vs PURAN DEEPA GUPTA (9312292558 04.12.2025

ladvocate.deepa.gupta
@email.com

IOMP (I) (COMM.) OMP (Djo5-12-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal.c [26.11.2025

(COMM.)/2015/2025 DEEPAK RAJENDER SINGH[PATHAK om
IYADAV

JOMP (I) (COMM.) OMP (Djo5-12-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal.c [26.11.2025
(COMM.)/2016/2025 GURDEV SINGH BHATTI [PATHAK jom

JOMP (I) (COMM.) OMP (Djo5-12-2025 IAXIS BANK LIMITED Vs SATISH [SANJEEV 0717028845 litigation@srcslegal.c [21.11.2025
(COMM.)/2017/2025 KUMAR PATHAK lom

JOMP (I) (COMM.) OMP (Djp6-12-2025 IAXIS BANK LTD Vs ABHISHEK [SANJEEV 0717028845 litigation@srcslegal.c [21.11.2025
(COMM.)/2031/2025 JADOUN PATHAK om

IOMP (I) (COMM.) OMP (Djo6-12-2025 IAXIS BANK LTD Vs RUDRA [SANJEEV 9717028845 litigation@srcslegal.c [21.11.2025
(COMM.)/2032/2025 [IPRATAP PATHAK lom

IOMP (I) (COMM.) OMP (Dj08-12-2025 IAXIS BANK LTD VS[SANJEEV 9717028845 litigation@srcslegal.c [21.11.2025
(COMM.)/2049/2025 SALAHUDDEEN PATHAK jom
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IOMP (1) (COMM.) OMP (Dj09-12-2025 IAXIS BANK LTD Vs FATEH [LALIT PANDEY|8130383143 ILALITPANDEYADV [21.11.2025
(COMM.)/2065/2025 IBAHADUR @GMAIL.COM
JOMP (I) (COMM.) OMP (Dj09-12-2025 IAXIS BANK LTD Vs SATEESH |[LALIT PANDEY 8130383143 ILALITPANDEYADV [09.12.2025
(COMM.)/2066/2025 KUMAR @GMAIL.COM
IOMP (I) (COMM.) OMP (Dpo-12-2025 IAXIS BANK LTD Vs BANSHI LAL |[LALIT PANDEY 8130383143 I[LALITPANDEYADV [09.12.2025
(COMM.)/2071/2025 @GMAIL.COM
ICS (COMM) CS (COMM)/1003/2025 11-12-2025 SH KESHAV KHANNA[YAKSHU 0211462592 sadashivlegalassociat [10.12.2025
IPROPRIETOR OF MS ROSHAN LAIJINDAL les@gmail.com
IKHANNA AND SONS Vs SH]
IVISHAL GUPTA PROPRIETOR OF
IOMP (I) (COMM.) OMP (I) (COMM.)/2110/2025[15-12-2025 IAXIS BANK LTD Vs ARSHAD DHEERAJ 8920586266 INDOLEXLAW@GM ([13.12.2025
AIL.COM
JOMP (I) (COMM.) OMP (I) (COMM.)/2111/2025[15-12-2025 IJAXIS BANK LTD Vs RANJAN TYAGIDHEERAJ 8920586266 INDOLEXLAW@GM [13.12.2025
IAIL.COM
IOMP (I) (COMM.) OMP (I) (COMM.)/2117/2025[15-12-2025 IAXIS BANK LTD Vs KOMAL DHEERAJ 8920586266 INDOLEXLAW@GM [13.12.2025
AIL.COM
IOMP (I) (COMM.) IOMP (I) (COMM.)/2127/202516-12-2025 IM/S IIFL FINANCE LTD. Vs KotakGOPALJHA (935933844 jhagopaladv(@gmail. [15.12.2025
Mahindra Bank Limited lcom
IOMP (I) (COMM.) OMP (Dp7-12-2025 IYes Bank Ltd Vs VARUN DAGAR  |[LALIT PANDEY 8130383143 LALITPANDEYADV [15.12.2025
(COMM.)/2128/2025 @GMAIL.COM
IOMP (I) (COMM.) OMP (Djt7-12-2025 IYes Bank Ltd Vs SUKHVINDER[LALIT PANDEY 8130383143 ILALITPANDEYADV [15.12.2025
(COMM.)/2129/2025 SINGH @GMAIL.COM
JOMP (I) (COMM.) OMP (Dp7-12-2025 IYes Bank Ltd Vs HARGYAN SINGH [LALIT PANDEY [8130383143 LALITPANDEYADV [15.12.2025
(COMM.)/2130/2025 @GMAIL.COM
IOMP (I) (COMM.) OMP (I) (COMM.)/2131/2025[17-12-2025 IYes Bank Ltd Vs RAJ KUMAR[LALIT PANDEY 8130383143 ILALITPANDEYADV [15.12.2025
IYADAV @GMAIL.COM
JOMP (I) (COMM.) OMP (Dp7-12-2025 IAXIS  BANK LTD Vs ANANDDHEERAJ 8920586266 INDOLEXLAW@GM [11.12.2025
(COMM.)/2132/2025 KUMAR SINGH IAIL.COM
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IOMP (I) (COMM.) OMP (Dr7-12-2025 IAXIS BANK LTD Vs KANHIYA LAL [DHEERAJ 8920586266 INDOLEXLAW@GM [11.12.2025
(COMM.)/2133/2025 JAIL.COM
JOMP (I) (COMM.) OMP (Dp7-12-2025 IAXIS BANK LTD Vs ASHOK SINGH [DHEERAJ 8920586266 INDOLEXLAW@GM [11.12.2025
(COMM.)/2134/2025 IAIL.COM
JOMP (I) (COMM.) OMP (Dp7-12-2025 IAXIS BANK LTD Vs ASHA DHEERAJ 8920586266 INDOLEXLAW@GM [11.12.2025
(COMM.)/2135/2025 JAIL.COM
ICS (COMM) CS (COMM)/1028/2025 18-12-2025 PURPLE UNITED SALES LTDMAN MOHAN9810719339 IMANMOHAN 17.12.2025
MHOURGH ITS AUTHORISEDIGUPTA 123@YAHOO.COM
REPRESENTATIVE SH JATINDER|
IDEV SETH Vs CHOICE TRADES
ICS (COMM) CS (COMM)/1033/2025 18-12-2025 CANTECH ENGINEERS PVT LTDKAVITA 0873725564 13.12.2025
Vs EMPIRE FURNITURE CO INAILWAL kavita@jvkassociates.
lcom
IOMP (I) (COMM.) OMP (Dj18-12-2025 IYes Bank Ltd Vs AMIT GOYAL LALIT PANDEY 8130383143 ILALITPANDEYADV (16.12.2025
(COMM.)/2170/2025 @GMAIL.COM
IOMP (I) (COMM.) IOMP (I) (COMM.)/2171/202518-12-2025 IYes Bank Ltd Vs APOORVAILALIT PANDEY 8130383143 LALITPANDEYADV [16.12.2025
THAKUR @GMAIL.COM
IOMP (I) (COMM.) OMP (I) (COMM.)/2172/202518-12-2025 IYes Bank Ltd Vs ASHOK SINGH LALIT PANDEY 8130383143 ILALITPANDEYADV (16.12.2025
@GMAIL.COM
JIOMP (I) (COMM.) IOMP (I) (COMM.)/2173/202518-12-2025 IYes Bank Ltd Vs DEEPAK SAINI LALIT PANDEY (8130383143 LALITPANDEYADV [16.12.2025
@GMAIL.COM
ICS (COMM) CS (COMM)/1038/2025 19-12-2025 RAHUL MITTAL Vs REGALIASANJAY 0818974450 ILEGALLEGAL 18.12.2025
BANQUET KUMAR ICOMPANY @REDIFF
IMAIL.COM
JOMP (I) (COMM.) OMP (Dho-12-2025 IYes Bank Ltd Vs AMIT AMIT LALIT PANDEY 8130383143 LALITPANDEYADV [17.12.2025
(COMM.)/2179/2025 @GMAIL.COM
ICS (COMM) CS (COMM)/1045/2025 20-12-2025 Sehdev Sehgal Vs YouTube LLC MAHIMA (9868510397 19.12.2025
IMALHOTRA contact@illlvmuditjai
In.com
ICS (COMM) CS (COMM)/1047/2025 20-12-2025 SBWOOD LAM LLP Vs SHIVVIKRANT 9013001400 ladvocatevikrantmelit {19.12.2025

ISHAKTI PLYWOOD

IMEHTA

la@gmail.com
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IOMP (I) (COMM.) OMP (Djzo-12-2025 IAxis Bank Limited Vs MIRZAAMIT KUMAR (8860939556 AMITKUMAR.294@ [25.10.2025
(COMM.)/2189/2025 ISULTAN FIROZ REDIFFMAIL.COM

JOMP (I) (COMM.) OMP (I) (COMM.)/2191/2025[20-12-2025 IAXIS BANK LTD Vs AMIT SHARMAIAMIT KUMAR [8860939556 IAMITKUMAR.294@ [13.10.2025

IREDIFFMAIL.COM

JOMP (I) (COMM.) OMP (Dj22-12-2025 IYes Bank Ltd Vs MUHAMMAD|LALIT PANDEY 8130383143 ILALITPANDEYADV (17.12.2025
(COMM.)/2215/2025 RAYHAN RAHMAN @GMAIL.COM

JOMP (I) (COMM.) OMP (I) (COMM.)/2217/2025022-12-2025 IAXIS BANK LTD Vs DEVENDRADHEERAJ 8920586266 INDOLEXLAW@GM (13.12.2025

ISINGH BISHT IAIL.COM

JOMP (I) (COMM.) OMP (Dj23-12-2025 IDFC FIRST BANK LIMITED VsDHEERAJ 8920586266 INDOLEXLAW@GM [13.12.2025
(COMM.)/2237/2025 IMUNNA GOVIND JAIL.COM

IOMP (I) (COMM.) OMP (Dj23-12-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal.c |01.12.2025
(COMM.)/2238/2025 JAHEER SHABBEER PATHAK lom

JOMP (I) (COMM.) OMP (Dj23-12-2025 IAXIS BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal.c [29.11.2025
(COMM.)/2239/2025 IHARDAYAL GURJAR PATHAK jom

IOMP (I) (COMM.) OMP (Dj23-12-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal.c [01.12.2025
(COMM.)/2240/2025 RAJPAL SINGH PATHAK om

JIOMP (I) (COMM.) OMP (Dj23-12-2025 IDFC FIRST BANK LTD Vs PRABAL [SANJEEV 0717028845 litigation@sreslegal.c [29.12.2025
(COMM.)/2241/2025 KUMAR PATHAK lom

JOMP (I) (COMM.) OMP (D24-12-2025 IJAXIS BANK LTD Vs PANKAJ SAINI [DHEERAJ 8920586266 INDOLEXLAW@GM [20.12.2025
(COMM.)/2250/2025 JAIL.COM

JOMP (I) (COMM.) OMP (Di24-12-2025 IAXIS BANK LTD Vs SUNNYDHEERAJ 8920586266 INDOLEXLAW@GM [20.12.2025
(COMM.)/2251/2025 KUMAR MANDAL IAIL.COM

IOMP (I) (COMM.) OMP (Di24-12-2025 IYES BANK LTD Vs SHAILENDERANANJAY 9030378800 singh.ananjay@gmail [22.12.2025
(COMM.)/2252/2025 SINGH SINGH .com

IOMP (I) (COMM.) OMP (Di24-12-2025 IYES BANK LTD Vs VIZHEN JANANJAY 9030378800 singh.ananjay@gmail [22.12.2025
(COMM.)/2254/2025 SINGH .com
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JOMP (I) (COMM.) OMP (D26-12-2025 IAXIS BANK LIMITED Vs SUSHILA [SANJEEV 9717028845 litigation@srcslegal.c [16.12.2025
(COMM.)/2263/2025 DEVI [PATHAK om

JOMP (I) (COMM.) OMP (Dj26-12-2025 JAXIS BANK LIMITED Vs RINJU [SANJEEV 0717028845 litigation@srcslegal.c 16.12.2025
(COMM.)/2264/2025 ISINGH PATHAK lom

JOMP (I) (COMM.) OMP (D26-12-2025 IAXIS BANK LIMITED Vs MANNU [SANJEEV 0717028845 litigation@srcslegal.c [16.12.2025
(COMM.)/2265/2025 PANDEY [PATHAK lom

JOMP (I) (COMM.) OMP (Dj26-12-2025 IJAXIS BANK LIMITED Vs MANJUSANJEEV 0717028845 litigation@srcslegal.c 16.12.2025
(COMM.)/2266/2025 WO PAPPU PATHAK lom

JOMP (I) (COMM.) OMP (Dj26-12-2025 IAXIS BANK LIMITED Vs SUKHDEV|SANJEEV 9717028845 litigation@srcslegal.c [16.12.2025
(COMM.)/2267/2025 SINGH PATHAK lom

18 %%PATHI}AJ DI%%%I;WEST 210 ICS (COMM)/980/2025 CS (COMM)/980/2025 02-12-2025 Balaji Action Buildwell Pvt Ltd VsAbhishek 9310008854 laharjika12 @gmail.co [02-12-2025
JUDGE  (COMMERCIAL Extn Block Orange And Green Interiors Pvt Ltd [Harjika Im
ICOURT)
ICS (COMM)/993/2025 ICS (COMM)/993/2025 08-12-2025 STATE BANK OF INDIA VSLOVEKESH 9873300964 lovekesh27@gmail.co |08-12-2025
RAJENDER SINGH IAGGARWAL m

IOMP (I) (COMM.)/2037/2025 OMP (I)j08-12-2025 IYes Bank Ltd Vs AASHIF AASHIF [Saakaar Sardanalg811600007 linfo@saakaarsardana [08-12-2025
(COMM.)/2037/2025 .com

JOMP (I) (COMM.)/2038/2025 |OMP (Dj08-12-2025 [Yes Bank Ltd Vs BM ENTERPRISES[Ms S. SOOD 0811786067 Imsssoodadvocate@g |08-12-2025
(COMM.)/2038/2025 Imail.com

IOMP (1) (COMM.)/2039/2025 OMP (I)j08-12-2025 IYes Bank Ltd Vs ASHISH TYAGI Sachin Katyal [011-26211488 legal @Katyalassociat [08-12-2025
(COMM.)/2039/2025 les.com

IOMP (I) (COMM.)/2040/2025 |(OMP (Dj08-12-2025 Yes Bank Ltd Vs AKHIL AHMED Sachin Katyal [011-26211488 legal@Katyalassociat (08-12-2025
(COMM.)/2040/2025 les.com

IOMP (I) (COMM.)/2041/2025 OMP (Dj08-12-2025 IYes Bank Ltd Vs SANTOSH[Sachin Katyal |011-26211488 legal @Katyalassociat [08-12-2025
(COMM.)/2041/2025 ISANTOSH les.com

IOMP (I) (COMM.)/2042/2025 OMP (Dj08-12-2025 IYes Bank Ltd Vs MANOJ KUMAR  [Sachin Katyal |011-26211488 legal @Katyalassociat |08-12-2025
(COMM.)/2042/2025 les.com
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IOMP (I) (COMM.)/2043/2025 OMP (Dj08-12-2025 TSC FINSERV PRIVATE LIMITEDManoj Kumang654371856 ladvpandeymanoj@g |08-12-2025
(COMM.)/2043/2025 Vs NEW APNA CAR BAZAR [Pandey Imail.com
IOMP (I) (COMM.)/2044/2025 OMP (Dj08-12-2025 TSC FINSERV PRIVATE LIMITED|PRAMOD 0810682372 shekhawatilegal@yah |08-12-2025
(COMM.)/2044/2025 Vs NEW APNA CAR BAZAR IAGARWAL oo.in
IOMP (1) (COMM.)/2045/2025 OMP (I)j08-12-2025 IAXIS BANK LTD Vs SULTAN LALIT PANDEY [011-26211488 legal @Katyalassociat [08-12-2025
(COMM.)/2045/2025 les.com
[Execution (Comm.)/426/2025 [Execution 09-12-2025 SH VIRENDER KUMAR Vs SH[LALIT PANDEY|011-26211488 legal @Katyalassociat [09-12-2025
(Comm.)/426/2025 WASMEEN SINGH WADHWA les.com
ICS (COMM)/994/2025 CS (COMM)/994/2025 09-12-2025 WINDAL SANITARYWARE PVT LTDArchit Singhal (9599043045 legal@sugmalegal.in |09-12-2025
Vs SANTOSH KUMAR KUNTAL
[Ex.COMM - Award by Arb[Ex.COMM - Award by Arb.11-12-2025 [Kotak Mahindra Prime Ltd Vs AMIT|LALIT PANDEY [011-26211488 legal@Katyalassociat [11-12-2025
IComm./81/2025 Comm./81/2025 KUMAR les.com
ICS (COMM)/1001/2025 CS (COMM)/1001/2025 11-12-2025 INAYASA SUPERPLAST Vs SHREELALIT PANDEY [011-26211488 legal @Katyalassociat [11-12-2025
JI INDUSTRIES les.com
Misc DJ/1174/2025 Misc DJ/1174/2025 11-12-2025 IRADHA RANI Vs VARUN SAHANI [GYAN 9971883579 lardhanslawfirm@gm [11-12-2025
IVARDHAN lail.com
SINGH,
JIOMP (1) (COMM.)/2072/2025 OMP (Dj11-12-2025 IAXIS BANK LTD Vs RAJENDRA [Amreshwar 0540643136 lamreshwarsinghadvo [11-12-2025
(COMM.)/2072/2025 SINGH Singh cate@gmail.com
IOMP (I) (COMM.)/2073/2025 OMP (Dj11-12-2025 IAXIS BANK LTD Vs ASHISH[Amreshwar 0540643136 lamreshwarsinghadvo [11-12-2025
(COMM.)/2073/2025 KUMAR PRAJAPATI Singh cate@gmail.com
IOMP (I) (COMM.)/2087/2025 OMP (Dp2-12-2025 IAXIS BANK LTD Vs ALOK KUMAR[Himanshu 0654546559 ladvocate.himanshuahf12-12-2025
(COMM.)/2087/2025 ISINGH IAhuja uja23(@gmail.com
IOMP (I) (COMM.)/2088/2025 |OMP (Dj12-12-2025 IJAXIS BANK LTD Vs DAL SINGAR[Rahul Malhotra [9899218215 rahulssmalhotra@gm12-12-2025
(COMM.)/2088/2025 SINGH lail.com
IOMP (I) (COMM.)/2094/2025 |[OMP (Dpr2-12-2025 Shriram Finance Ltd Vs SARVJEET|Ajay Uppal 9811740125 Virtuous.peopple@rn 12-12-2025
(COMM.)/2094/2025 ISINGH lail.com
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ICS (COMM)/1013/2025 CS (COMM)/1013/2025 13-12-2025 S BANK LTD Vs RAKESH|LALIT PANDEY 8130383143 ILALITPANDEYADV |[13-12-2025
IKUMAR alias RAKESH CHAUHAN @GMAIL.COM

ICS (COMM)/1019/2025 CS (COMM)/1019/2025 15-12-2025 IM/S GREAT GALLION VENTURE[LALIT PANDEY 8130383143 ILALITPANDEYADV [15-12-2025
ILTD Vs SUSHIL BAJAJ @GMAIL.COM

ICS (COMM)/1020/2025 CS (COMM)/1020/2025 15-12-2025 IM/S GREAT GALLION VENTUREMGA Law Office[9811504426 Imgalawoffice@gmail. [15-12-2025
ILTD Vs M/S SMIT ADVERTISERS| lcom
PVT LTD

ICS (COMM)/1021/2025 CS (COMM)/1021/2025 15-12-2025 M/S EMPIRE ALCOBREV PVT LTD(Gursimar Singh (9910266125 lgursimarsadana@yah15-12-2025
Vs RANJANA SHARMA loo.in

ICS (COMM)/1022/2025 CS (COMM)/1022/2025 15-12-2025 M/S GREAT GALLION VENTURE[LALIT PANDEY 8130383143 ILALITPANDEYADV |[15-12-2025
ILTD Vs RAMAN PREET SINGH @GMAIL.COM

IOMP (I) (COMM.)/2101/2025 OMP (I) (COMM.)/2101/2025(15-12-2025 JAXIS BANK LTD Vs ARSHAD ALINarender Lakra 9810157128 Inlakraadv@gmail.co [15-12-2025
0325 Im

IOMP (I) (COMM.)/2116/2025 OMP (I) (COMM.)/2116/2025[15-12-2025 IYes Bank Ltd Vs PARVEEN SAINI [Vijay Prakash 9810210832 INot Provided 15-12-2025

ICS (COMM)/1025/2025 CS (COMM)/1025/2025 17-12-2025 SUNITA DEVI Vs RAVINDRASachin Katyal [011-26211488 legal @Katyalassociat {17-12-2025
[POONAMCHAND ANGARA les.com

JOMP (I) (COMM.)/2160/2025 OMP (Dj17-12-2025 IYes Bank Ltd Vs SACHIN[Sachin Katyal [011-26211488 legal @Katyalassociat {17-12-2025

(COMM.)/2160/2025 IAGGARWAL les.com
IOMP (I) (COMM.)/2161/2025 OMP (I) (COMM.)/2161/2025[17-12-2025 IYes Bank Ltd Vs RUCHI RUCHI IMukuk Rawal (9899000289 Imukul_rawal@yahoo [17-12-2025

.com

IOMP (I) (COMM.)/2162/2025 OMP (Dp7-12-2025 IYes Bank Ltd Vs PRISHA TRADERS [Krishna Kumang899000289 ladvkrishna1411@gma17-12-2025
(COMM.)/2162/2025 Sharma fil.com

IOMP (I) (COMM.)/2167/2025 OMP (Dj18-12-2025 IAXIS BANK LTD Vs SANJEEV[Uday Kumar [8882303942 ladvudaykumar@gmai18-12-2025
(COMM.)/2167/2025 KUMAR l.com

IOMP (I) (COMM.)/2168/2025 OMP (Dj18-12-2025 IAXIS BANK LTD Vs RIZWAN [Aadesh 9999359053 laadeshg696 @gmail.c [18-12-2025
(COMM.)/2168/2025 IMANSURI Saraswat om
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IOMP (I) (COMM.)/2169/2025 OMP (D8-12-2025 IAXIS BANK LTD Vs GOVINDManoj Kumar [9811133644 IMANOJK.ADV@GM [18-12-2025
(COMM.)/2169/2025 ISINGH AIL.COM
IOMP (I) (COMM.)/2175/2025 IOMP (I) (COMM.)/2175/202518-12-2025 IYes Bank Ltd Vs DEBU KRakesh kumar [9711771000 rakesh.advocate18@g[18-12-2025
IDASGUPTA Imail.com
IOMP (1) (COMM.)/2176/2025 OMP (D8-12-2025 [Yes Bank Ltd Vs ARPAN SACHDEVA[Vinod Kumar 9350999608 ladvocatevinod1969@ [18-12-2025
(COMM.)/2176/2025 lgmail.com
IOMP (1) (COMM.)/2177/2025 OMP (I) (COMM.)/2177/2025[18-12-2025 IYes Bank Ltd Vs ASHWANI KUMAR [Vijay = Lakshmi9811373999 ladvvijaylakshmijain [18-12-2025
Jain @gmail.com
ICS (COMM)/1035/2025 CS (COMM)/1035/2025 19-12-2025 [RAJAT JAIN Vs ABDUL MANNAN [Uday Kumar 8882303942 ladvudaykumar@gmail19-12-2025
l.com
ICS (COMM)/1037/2025 CS (COMM)/1037/2025 19-12-2025 MCB ELECTRO CONTROLSfSanjeev Singh  [9811129304 [Sanjeev.singh@singh [19-12-2025
MTHROUGH AR MT BIRBAL Vg Inassociates.com
SAHIL ENTERPRISES THROUGH]
ITS PROP
ICS (COMM)/1039/2025 CS (COMM)/1039/2025 19-12-2025 ICANARA BANK Vs Jitender Kumar [Sachin Katyal [011-26211488 legal @Katyalassociat {19-12-2025
les.com
ICS (COMM)/1046/2025 CS (COMM)/1046/2025 20-12-2025 IFAST TRANSPORT CARRIER PVT|Sachin Katyal [011-26211488 legal @Katyalassociat [20-12-2025
LTD Vs KAMLA DEVI les.com
IPROPRIETOR SATNARAIN]
ISANJEEV KUMAR
IOMP (I) (COMM.)/2214/2025 OMP (Djz0-12-2025 Shriram Finance Ltd Vs DITTENVarun Mehlawat|9873486348 IVARUN_MEHLAWA |20-12-2025
(COMM.)/2214/2025 IBAKSHI T'@YAHOO.CO.IN
ICS (COMM)/1050/2025 CS (COMM)/1050/2025 22-12-2025 GANT AB AND ANR Vs ASHOKA. K. Raut 9999132159 lakroutadvocate@gma|22-12-2025
KUMAR AND ORS fil.com
ICS (COMM)/1060/2025 CS (COMM)/1060/2025 26-12-2025 PEX ENGINEERING LLP Vs JOHNManoj Pandey (90654371824 ladvpandeymanoj@g [26-12-2025
IBASHA SHAIK Imail.com
ICS (COMM)/1062/2025 CS (COMM)/1062/2025 26-12-2025 GIRISH KUMAR Vs GAGANDEEP[LALIT PANDEY 8130383143 ILALITPANDEYADV [26-12-2025
SINGH @GMAIL.COM
IOMP (I) (COMM.)/2256/2025 OMP (Dj26-12-2025 IDFC FIRST BANK LIMITED VS[LALIT PANDEY 8130383143 LALITPANDEYADV [26-12-2025
(COMM.)/2256/2025 ISAJID SHAH @GMAIL.COM
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IOMP (I) (COMM.)/2257/2025 OMP (D26-12-2025 IDFC FIRST BANK LIMITED VslAnanjay Singh [7030378800 INot Provided 26-12-2025
(COMM.)/2257/2025 RAMLAKHAN SHARMA
JOMP (I) (COMM.)/2258/2025 OMP (Dj26-12-2025 IAXIS BANK LIMITED Vs MO ALAMAnanjay Singh (7030378800 INot Provided 26-12-2025
(COMM.)/2258/2025 BADARE ALAM
JOMP (I) (COMM.)/2259/2025 OMP (D26-12-2025 IAXIS BANK LIMITED Vs RATNISH [Ananjay Singh [7030378800 INot Provided 26-12-2025
(COMM.)/2259/2025 IMISHRA
IOMP (I) (COMM.)/2260/2025 OMP (Dj26-12-2025 IJAXIS BANK LIMITED Vs MAYANK[Rohan Taneja 9953542080 rohan.taneja@kred- [26-12-2025
(COMM.)/2260/2025 KUMAR SHUKLA jure.in
IOMP (I) (COMM.)/2261/2025 OMP (Dj26-12-2025 IJAXIS BANK LIMITED Vs MANOJ [Manoj Kumar [9811133644 IMANOJK.ADV@GM [26-12-2025
(COMM.)/2261/2025 ISINGH JAIL.COM
IOMP (I) (COMM.)/2262/2025 OMP (Dj26-12-2025 IAXIS BANK LIMITED Vs MINAXI [Ananjay Singh (7030378800 INot Provided 26-12-2025
(COMM.)/2262/2025 JAISWAL
[Execution (Comm.)/442/2025 [Execution 20-12-2025 IM/s Suprabhat Textures Pvt Ltd VsiSudhir Gupta [9313885241 ISGADV0472@GMAI [20-12-2025
(Comm.)/442/2025 Sanjay Kumar Singh [L.COM
[Execution (Comm.)/438/2025 [Execution 16-12-2025 IANANDI DEVI Vs MAYASHEELLALIT PANDEY 8130383143 ILALITPANDEYADV [16-12-2025
(Comm.)/438/2025 RETAIL INDIA LTD @GMAIL.COM
IOMP (I) (COMM.)/2060/2025 |OMP (Dj09-12-2025 IAXIS BANK LTD Vs BABBLU[SiddhantJuyal [8375868868 ladv.siddhantjuyal@g [09-12-2025
(COMM.)/2060/2025 RAMPAL Imail.com
IOMP (I) (COMM.)/2062/2025 OMP (Dj09-12-2025 IAXIS BANK LTD Vs ROHIT SINGH [Sanjeet Kumarn9g868588173 sanjeetadvo@yahoo.c|09-12-2025
(COMM.)/2062/2025 Singh o.in
IOMP (I) (COMM.)/2063/2025 OMP (Dj09-12-2025 IAXIS BANK LTD Vs ASHRAFKGirish Verma [9811135305 legal.gva@gmail.com [09-12-2025
(COMM.)/2063/2025 IBRAR
19 ISH. NARESHWEST 403 ICS (COMM)/975/2025 CS (COMM)/975/2025 01-12-2025 INAVEEN SABHARWAL Vs SHOPZORAJESH 0810194135 IRMAHINDRU@RED [29-11-2025
IKUMAR [Extn Block IBRAND PVT LTD IMAHINDRU IFFMAIL.COM
IMALHOTRA,
IDISTRICT JUDGE
(COMMERCIAL ICS (COMM)/976/2025 CS (COMM)/976/2025 01-12-2025 RAJAN WAHI Vs THE IDBI BANKKAMAKSHI  [9818602711 IADVOCATEVARUNO |29-11-2025
ICOURT) THROUGH GM CEO IGARG 5@GMAIL.COMS
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ICS (COMM)/977/2025 CS (COMM)/977/2025 02-12-2025 [Rajesh Gupta Vs Ramadhin Yadav |ANKIT GUPTA (9717134040 IADVOCATEANKITG [01-12-2025
@GMAIL.COM
IOMP (I) (COMM.)/1971/2025 OMP (I) (COMM.)/1971/2025/02-12-2025 IAXIS BANK LTD Vs NEERAJDHEERAJ 9258048444 01-12-2025
IKUMAR 0888
IOMP (I) (COMM.)/1972/2025 OMP (Djo2-12-2025 IJAXIS BANK LTD Vs ANZUM 6937 [DHEERAJ 0258048444 01-12-2025
(COMM.)/1972/2025
IOMP (I) (COMM.)/1973/2025 OMP (I) (COMM.)/1973/2025/02-12-2025 IAXIS BANK LTD Vs GAGANDHEERAJ 9258048444 01-12-2025
IKUMAR 2376
IOMP (I) (COMM.)/1974/2025 OMP (Djo2-12-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 [ILITIGATION@SRCS [01-12-2025
(COMM.)/1974/2025 IVIKASH KUMAR PRASAD PATHAK LEGAL.COM
IOMP (I) (COMM.)/1975/2025 OMP (I) (COMM.)/1975/2025/02-12-2025 IAXIS BANK LIMITED Vs PARAS [SANJEEV 9717028845 LITIGATION@SRCS [01-12-2025
IKOHLI PATHAK ILEGAL.COM
IOMP (I) (COMM.)/1976/2025 OMP (Djo2-12-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 [ILITIGATION@SRCS [01-12-2025
(COMM.)/1976/2025 ISANJAY RAJENDER PATHAK LEGAL.COM
[Execution (Comm.)/417/2025 [Execution (Comm.)/417/2025/04-12-2025 IAJAY MANDAL Vs SYED IMRAN
ICS (COMM)/983/2025 CS (COMM)/983/2025 04-12-2025 CENTRAL BANK OF INDIA VsMANOJ 7042814207 03-12-2025
SURAJ KUMAR PROPRIETOR OHKUMAR SINGH
IM/S UNNATI TRADING COMPANY
IOMP (I) (COMM.)/2006/2025 |OMP (Djo4-12-2025 IYes Bank Ltd Vs SANT RAM LALIT PANDEY 8130383143 LALITPANDEYADV [02-12-2025
(COMM.)/2006/2025 @GMAIL.COM
IOMP (I) (COMM.)/2007/2025 OMP (Djo4-12-2025 IYes Bank Ltd Vs SUDHARAJ[LALIT PANDEY|[8130383143 ILALITPANDEYADV [02-12-2025
(COMM.)/2007/2025 IGURJAR @GMAIL.COM
IOMP (I) (COMM.)/2008/2025 |OMP (Djog4-12-2025 IYes Bank Ltd Vs MOHIT KUMAR  [LALIT PANDEY (8130383143 LALITPANDEYADV [02-12-2025

(COMM.)/2008/2025

@GMAIL.COM
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IOMP (I) (COMM.)/2009/2025 OMP (Djo4-12-2025 [Yes Bank Ltd Vs ANJANI KUMARI [LALIT PANDEY (8130383143 [LALITPANDEYADV |[02-12-2025
(COMM.)/2009/2025 @GMAIL.COM
IOMP (I) (COMM.)/2024/2025 OMP (Djp6-12-2025 IAXIS BANK LTD Vs CHANDRA [LALIT PANDEY 8130383143 ILALITPANDEYADV [05-12-2025
(COMM.)/2024/2025 IPAL @GMAIL.COM
JIOMP (I) (COMM.)/2025/2025 OMP (Dj06-12-2025 IAXIS BANK LTD Vs AGYADEEP [LALIT PANDEY 8130383143 ILALITPANDEYADV |05-12-2025
(COMM.)/2025/2025 SINGH @GMAIL.COM
IOMP (I) (COMM.)/2026/2025 OMP (Djp6-12-2025 IAXIS BANK LTD Vs NAFIS LALIT PANDEY (8130383143 ILALITPANDEYADV [05-12-2025
(COMM.)/2026/2025 @GMAIL.COM
IOMP (I) (COMM.)/2027/2025 OMP (Djo6-12-2025 TSC FINSERV PRIVATE LIMITED|LALIT PANDEY 8130383143 [LALITPANDEYADV |05-12-2025
(COMM.)/2027/2025 Vs ONKAR CARS @GMAIL.COM
ICS (COMM)/991/2025 CS (COMM)/991/2025 08-12-2025 Bank of Maharashtra Vs AnkushlBIJAY MOHAN/9015893668 ADVBMG2016@GM [06-12-2025
Mittal IGOSWAMI IAIL.COM
JOMP (I) (COMM.)/2033/2025 OMP (Djo8-12-2025 IAXIS BANK LTD Vs SANJAY |[LALIT PANDEY 8130383143 LALITPANDEYADV [06-12-2025
(COMM.)/2033/2025 IKUMAR @GMAIL.COM
IOMP (1) (COMM.)/2034/2025 OMP (Dj08-12-2025 IAXIS BANK LTD Vs TRIBHUVAN [LALIT PANDEY [8130383143 ILALITPANDEYADV (06-12-2025
(COMM.)/2034/2025 SINGH @GMAIL.COM
JOMP (I) (COMM.)/2035/2025 OMP (Dj08-12-2025 IAXIS BANK LTD Vs SUSHIL |[LALIT PANDEY 8130383143 LALITPANDEYADV [06-12-2025
(COMM.)/2035/2025 ISINGH @GMAIL.COM
IOMP (I) (COMM.)/2061/2025 OMP (Dj09-12-2025 IAXIS BANK LTD Vs ANUJ VERMA |LALIT PANDEY (8130383143 ILALITPANDEYADV [08-12-2025
(COMM.)/2061/2025 @GMAIL.COM
IOMP (I) (COMM.)/2064/2025 OMP (Dj09-12-2025 IAXIS BANK LTD Vs PRAMOD |[LALIT PANDEY 8130383143 LALITPANDEYADV [08-12-2025
(COMM.)/2064/2025 KUMAR @GMAIL.COM
ICS (COMM)/998/2025 CS (COMM)/998/2025 10-12-2025 BANK OF BARODA Vs PramodDEEPA GUPTA (9312295558 IADVOCATE.DEEPA. [09-12-2025
[Kumar IGUPTA@GMAIL.CO
M
ICS (COMM)/999/2025 CS (COMM)/999/2025 10-12-2025 SHELLZ INDIA LIMITED VsPRAMOD 0868920473 IPKAGG.ADV@GMALI (09-12-2025
ISARITA DEVI KUMAR L.COM

JAGARWAL
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ICS (COMM)/1000/2025 CS (COMM)/1000/2025 10-12-2025 SUMAN BALA Vs MUKESHISHANTNU 0319934092 10-12-2025
RAMPUTRA IAGGARWAL
[Ex.COMM - Award by Arb,Ex.COMM - Award by Arb/i1-12-2025 INDUSIND BANK LTD Vs MRS
IComm./82/2025 Comm./82/2025 INIRMALA P
[Execution (Comm.)/431/2025 [Execution (Comm.)/431/2025[11-12-2025 IG Enterprises Vs SHUBH LAXMI|
IBABY CARE
IOMP (I) (COMM.)/2074/2025 OMP (Dt1-12-2025 IJAXIS BANK LTD Vs SANGAM DEI [LALIT PANDEY 8130383143 ILALITPANDEYADV [09-12-2025
(COMM.)/2074/2025 @GMAIL.COM
JOMP (I) (COMM.)/2075/2025 OMP (Di11-12-2025 IAXIS BANK LTD Vs ARVIND [LALIT PANDEY 8130383143 [LALITPANDEYADV [09-12-2025
(COMM.)/2075/2025 KUMAR @GMAIL.COM
IOMP (I) (COMM.)/2076/2025 OMP (Dj11-12-2025 IAXIS BANK LTD Vs DEVI DEEN  [LALIT PANDEY 8130383143 ILALITPANDEYADV [09-12-2025
(COMM.)/2076/2025 @GMAIL.COM
[Execution (Comm.)/433/2025 [Execution 12-12-2025 [EQUITAS SMALL FINANCE BANK
(Comm.)/433/2025 ILTD Vs M/S BHAVYA|
I[ENTERPRISES
ICS (COMM)/1007/2025 CS (COMM)/1007/2025 12-12-2025 THE FEDERAL BANK LTD VSKIRAN 0810472145 10-12-2025 10-12-2025
IARAVIND P BABU IMAHAJAN
Misc DJ/1179/2025 Misc DJ/1179/2025 12-12-2025 IMINOCHA ENTERPRISES PVT LTDJUSNEET 11-12-2025
Vs SAISIDDI ENGINEERING PVTISINGH KOHLI
LTD
[Ex.COMM - Award by Arb,Ex.COMM - Award by Arb.15-12-2025 IKOTAK MAHINDRA PRIME LTD Vg
IComm./84/2025 Comm./84/2025 TIRLOCHAN SINGH
[Execution (Comm.)/435/2025 [Execution 15-12-2025 LANCER FOOTWEAR INDIA PVT]
(Comm.)/435/2025 ILTD Vs RAISA BEGUM
[Execution (Comm.)/437/2025 [Execution 15-12-2025 IGMNC TECHNOLOGIES PRIVATH
(Comm.)/437/2025 LIMITED Vs MANU MOHIT]
WADHWA ALIAS  MANU|
WADHWA
IOMP (I) (COMM.)/2114/2025 OMP (I) (COMM.)/2114/2025[15-12-2025 IYes Bank Ltd Vs SHRIPAL KESHRI [LALIT PANDEY (8130383143 LALITPANDEYADV [13-12-2025
@GMAIL.COM
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(COMM.)/2186/2025

SINGH

PATHAK

IOMP (1) (COMM.)/2163/2025 OMP (Djt7-12-2025 IYes Bank Ltd Vs DEEPANSH 8130383143 ILALITPANDEYADV [16-12-2025
(COMM.)/2163/2025 ISANJAY KUMAR @GMAIL.COM

IOMP (I) (COMM.)/2164/2025 OMP (Dp7-12-2025 [Yes Bank Ltd Vs ARUN TYAGI LALIT PANDEY (8130383143 ILALITPANDEYADV [17-12-2025
(COMM.)/2164/2025 @GMAIL.COM

IOMP (I) (COMM.)/2165/2025 OMP (Dp7-12-2025 IYes Bank Ltd Vs ARIS ANSARI LALIT PANDEY 8130383143 ILALITPANDEYADV |[17-12-2025
(COMM.)/2165/2025 @GMAIL.COM

IOMP (I) (COMM.)/2166/2025 OMP (Dp7-12-2025 IYes Bank Ltd Vs FARHAN MEWATI [LALIT PANDEY [8130383143 ILALITPANDEYADV [17-12-2025
(COMM.)/2166/2025 @GMAIL.COM

[Execution (Comm.)/441/2025 [Execution (Comm.)/441/2025[19-12-2025 ICANARA BANK Vs SHREE VANSH]

IMISHRA
ICS (COMM)/1034/2025 CS (COMM)/1034/2025 19-12-2025 IVIJAY KUMAR Vs ICICI BANK RAKSHIT 15-12-2025
KOCHHAR

JOMP (I) (COMM.)/2178/2025 OMP (Di19-12-2025 YES BANK LTD Vs CHHAYAKARTIK 1126211488 LEGAL@KATYALAS [18-12-2025
(COMM.)/2178/2025 IBHARANA KUMAR ISOCIATES.COM

IOMP (1) (COMM.)/2181/2025 IOMP (I) (COMM.)/2181/2025(19-12-2025 IYes Bank Ltd Vs MOHD SHAHZAD [LALIT PANDEY (8130383143 [LALITPANDEYADV [18-12-2025

@GMAIL.COM

IOMP (I) (COMM.)/2182/2025 OMP (Dj19-12-2025 IAXIS BANK LIMITED VSSANJEEV 9717028845 LITIGATION@SRCS [15-12-2025
(COMM.)/2182/2025 GHANASHYAM SINGH [PATHAK ILEGAL.COM

IOMP (I) (COMM.)/2183/2025 OMP (Dj19-12-2025 IAXIS BANK LIMITED Vs ARIF SANJEEV 9717028845 ILITIGATION@SRCS [15-12-2025
(COMM.)/2183/2025 PATHAK LEGAL.COM

IOMP (I) (COMM.)/2184/2025 OMP (Dho-12-2025 IAXIS BANK LIMITED Vs SANJAY [SANJEEV 0717028845 LITIGATION@SRCS [15-12-2025
(COMM.)/2184/2025 KUMAR PATHAK LEGAL.COM

IOMP (I) (COMM.)/2185/2025 OMP (Dj19-12-2025 IAXIS BANK LIMITED Vs SHIVISANJEEV 9717028845 ILITIGATION@SRCS [15-12-2025
(COMM.)/2185/2025 IMOHAN SINGH PATHAK ILEGAL.COM

IOMP (I) (COMM.)/2186/2025 OMP (Dj19-12-2025 IAXTS BANK LIMITED Vs NARAYANSANJEEV 9717028845 LITIGATION@SRCS [15-12-2025

LEGAL.COM
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(COMM.)/2244/2025

IMOHD HANIF

PATHAK

JIOMP (1) (COMM.)/2187/2025 OMP (Dj19-12-2025 IS BANK LIMITED Vs RAKESH [SANJEEV 9717028845 ILITIGATION@SRCS [15-12-2025
(COMM.)/2187/2025 KUMAR IPATHAK ILEGAL.COM

IOMP (I) (COMM.)/2188/2025 OMP (D9-12-2025 IJAXIS BANK LIMITED Vs MAHESH|SANJEEV 0717028845 ILITIGATION@SRCS [15-12-2025
(COMM.)/2188/2025 ISO ROOP SINGH PATHAK ILEGAL.COM

ICS (COMM)/1044/2025 CS (COMM)/1044/2025 20-12-2025 Saraswati ~ Lamifab Vs  FaiziAJAY KUMAR [9350730425 ADV.AJAY.KHOWAL/19-12-2025

Industries @GMAIL.COM

IOMP (I) (COMM.)/2209/2025 OMP (D20-12-2025 IYES BANK LTD Vs JAGRIT SAHNI |[KARTIK 1126211488 ILEGAL@KATYALAS [16-12-2025
(COMM.)/2209/2025 KUMAR ISOCIATES.COM

IOMP (1) (COMM.)/2210/2025 OMP (I)i20-12-2025 Shriram Finance Ltd Vs DITTENMANOJ 17-12-2025
(COMM.)/2210/2025 IBAKSHI KUMAR

IOMP (I) (COMM.)/2211/2025 OMP (I) (COMM.)/2211/2025[20-12-2025 IYes Bank Ltd Vs AMIT VERMA LALIT PANDEY 8130383143 ILALITPANDEYADV [17-12-2025

@GMAIL.COM

IOMP (I) (COMM.)/2212/2025 OMP (Dj20-12-2025 IYES BANK LTD Vs MITHELESH|KARTIK 1126211488 LEGAL@KATYALAS [16-12-2025
(COMM.)/2212/2025 IKUMAR MISHRA KUMAR ISOCIATES.COM

IOMP (1) (COMM.)/2213/2025 OMP (Dj20-12-2025 IYES BANK LTD Vs NIRDESHKARTIK 1126211488 ILEGAL@KATYALAS [16-12-2025
(COMM.)/2213/2025 KUMAR KUMAR ISOCIATES.COM

ICS (COMM)/1051/2025 CS (COMM)/1051/2025 22-12-2025 SBWOOD LAM LLP Vs SHIVVIKRANT 0013001400 IADVOCATEVIKRAN [20-12-2025

ISHAKTI LAMINATES IMEHTA ITMEHTA@GMAIL.C
oM

[Execution (Comm.)/448/2025 [Execution 23-12-2025 IAqualite Industries Private Limited|
(Comm.)/448/2025 IVs Boni Footwear

IOMP (I) (COMM.)/2242/2025 OMP (Dj23-12-2025 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 LITIGATION@SRCS [22-12-2025
(COMM.)/2242/2025 IMURGAN SO LAXMI PATHAK LEGAL.COM

IOMP (I) (COMM.)/2243/2025 OMP (Djz3-12-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SRCS [22-12-2025
(COMM.)/2243/2025 IAMIT KUMAR PATHAK ILEGAL.COM

IOMP (I) (COMM.)/2244/2025 OMP (Dj23-12-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 LITIGATION@SRCS [22-12-2025

LEGAL.COM
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JIOMP (I) (COMM.)/2245/2025 OMP (D23-12-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SRCS [22-12-2025
(COMM.)/2245/2025 ISAPPHIRE WELLNESS [PATHAK ILEGAL.COM
JOMP (I) (COMM.)/2246/2025 OMP (Dj23-12-2025 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 ILITIGATION@SRCS [22-12-2025
(COMM.)/2246/2025 SHAHBAZ HAIDER 50 PATHAK ILEGAL.COM
ICS (COMM)/1061/2025 CS (COMM)/1061/2025 26-12-2025 RAM PAL SINGH Vs SUNILMANISH 0891139408 IMANISHADV@GMA [24-12-2025
KUMAR [TANWAR L.COM
20 ISH. PULASTYAINEW DELHI1 ICS(COMM) 912/2025 01.12.2025 [HERO INVESTCORP PRIVATEPRAMOD 9718209970 IAASTHA@THELEGI [27.11.2025
IPARAMCHALA, IDISTRICT LIMITED & ANR. VS. ASHOKKUMAR SINGH IST.COM
IDISTRICT JUDGE] IKUMAR
(COMMERCIAL
ICOURT)-01 1 [EX.COMM BY ARB. COMM 108/2025 01.12.2025 JAXIS BANK VS. RANJIT BISHTA [SHOBHA 0811192158 ISRSHOBHAGUPTA [27.11.2025
IGUPTA @GMAIL.COM
1 ICS(COMM) 911/2025 01.12.2025 ISTATE BANK OF INDIA VS. ARUNANSHU 9210043774 JADVOCATEANSHU [24.11.2025
SHARMA SHUKLA @GMAIL.COM
1 ICS(COMM) 910/2025 01.12.2025 RAISHUDDIN VS. INDIANPAGDISH 9953207294 INOT AVAILABLE 27.11.2025
ICOUNCIL OF HISTORICALJPRASAD
RESEARCH (ICHR)
1 ICS(COMM) 909/2025 01.12.2025 .GARDGIL VOHRA VENTURES PVTJUJHAR 9711968186 JUJHARSINGHADV [27.11.2025
LTD. VS. AAMRAKUNJ REALTY|SINGH IOCATE@GMAIL.CO
ILIMITED AND ANR. IM
1 IMISC. DJ 5877/2025 02.12.2025 HT MEDIA VS. WINGS[LEGAL 0999886478 IABHINAY@LEGALK [28.11.2025
IADVERTISING KNIGHTS LAW, INIGHTS.IN
[FIRM
1 IMISC. DJ 5895/2025 05.12.2025 IDR. JAIKISHAN ROHRA VS[RAHUL 0717776572 INOT AVAILABLE 01.12.2025
DR.HIMANSHU BHASIN KUMAR
1 IMISC. DJ 5896/2025 05.12.2025 DR. JAIKISHAN ROHRA VS{RAHUL 9717776572 INOT AVAILABLE 01.12.2025
IDR.HIMANSHU BHASIN KUMAR
1 ICS(COMM) 921/2025 04.12.2025 IMR. ABDUL ALIM QURESHI VSM. TARIQ©811037869 IMTF2474@GMAIL.C [29.11.2025
M/S  SATKARTAR  SHOPPINGFAROOQI OM
LIMITED
1 ICS(COMM) 914/2025 03.12.2025 R L POLYMERS VS. SSO PRO[SURESH 0811293938 ICHAUDHARY3938@[29.11.2025
IPLAST INDIA LLP ICHAUDHARY IGMAIL.COM
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1 ICS(COMM) 915/2025 03.12.2025 M/S KNM SOURCE INDIA VS. [VIKAS SAREEN[8826872049 ILEXWORKSS@GMA [27.11.2025
SHEVAM GIFTING SOLUTION &AKHIL IL.COM
ORS. [KRISHAN
IMAGGU,
1 ICS(COMM) 016/2025 03.12.2025 IARP ENTERPRISES VS. SHEVAM|VIKAS SAREEN|8826872049 ILEXWORKSS@GMA [27.11.2025
GIFTING SOLUTION & ORS. JAKHIL [L.COM
[KRISHAN
IMAGGU,
1 ICS(COMM) 917/2025 03.12.2025 IM/S STYLE MART IMPEX VS. [VIKAS SAREEN[8826872049 ILEXWORKSS@GMA [27.11.2025
SHEVAM GIFTING SOLUTION &AKHIL IL.COM
ORS. [KRISHAN
IMAGGU,
1 ICS(COMM) 925/2025 06.12.2025 IFARMART SERVICE PVT. LTD. VS. SONDHI 89999925860 IDEEPANKUR@SON [02.12.2025
SV TRADERS THROUGH ITSPARTNERS IDHIPARTNERS.CO
IPROPRIETOR DONTHI MADHU IM
1 ICS(COMM) 924/2025 06.12.2025 [HUGO BOSS AG VS. HARSH[SHRAVAN 0120-4511311, RISHI@UNITEDAN |[05.12.2025
IRATHOD & ORS. KUMAR 4939659 IDUNITED.COM
BANSAL
1 IMISC. DJ 5902/2025 08.12.2025 RAJESH KUMAR JAIN VS. TATADEEPAK KR.9650335116 JAGARWALANDROY (03.12.2025
[TELESERVICES IAGGARWAL @GMAIL.COM
1 ICS(COMM) 929/2025 08.12.2025 IM/S AAHAN ENTERPRISES VSJ[ELITE ETHICS9999062018, [ELITEETHICSLEGA [02.12.2025
IMADHAVI SINHA PROP OF M/S[LEGAL 8586862018 IL@GMAIL.COM
ISAT PACKAGES
1 OMP(I)COMM 325/2025 09.12.2025 IM/S JAGDAMBA TRACK|DHIRAJ 09818114050 ISACHDEVA.DHIRAJ |04.12.2025
[FASTENERS CHOPANKI VSJSACHDEVA @GMAIL.COM
[UNION OF INDIA
it ICS(COMM) 0934/2025 11.12.2025 INIRMAL FIBRES (PVT.) LTD. V/ARTI GUPTA/|9999755355, IAMANASHT99@GM [08.12.2025
GAURAV KAPOOR JAMAN ASHT 9999556939 IAIL.COM
1 IMISC. DJ 5920/2025 11.12.2025 STATE BANK OF INDIA VS. MRJASHOK 0810019614 IBAHL.ASSOCIATES1[06.12.2025
JAI PRAKASH & ANR. KUMAR BAHL 095@GMAIL.COM
1 IOMP(COMM) 197/2025 12.12.2025 M/S BOOTES IMPEX TECH. LTD./GAURAV JAIN (9891421096 IGAURAVJAIN1824@ (08.12.2025
IVS. MR. YOGESH MALHOTRA IGMAIL.COM
1 ICS(COMM) 943/2025 12.12.2025 WELL FREIGHT (P) LTD. VS. [SANTANU 9650059372 IPATRASANTANU197(09.12.2025
INDIGO COLLECTIONERS (P) LTD.[KUMAR 2 @GMAIL.COM
PATRA
1 ICS(COMM) 942/2025 12.12.2025 STATE BANK OF INDIA VS. MRJ{A. K. RAUT 9999132159 JAKROUTADVOATE [05.12.2025

IPETER RAESH PREM & ANR.

@GMAIL.COM
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IMISC. DJ 5921/2025 12.12.2025 STATE BANK OF INDIA VS. MR{SNEHASHISH [9743851643 IPYNESNP@GMAIL.C08.12.2025
IRAM NARESH IPYNE oM
1 IOMP(I)COMM 335/2025 13.12.2025 IM/S BLINK FIX PVT .LTD. VS. M/SANAND 0899617989 JANAND.JHA@ASJL [01.11.2025
IVVSIN TECH PVT. LTD. SHANKAR [EGAL.IN
1 ICS(COMM) 946/2025 15.12.2025 IM/S AXSYS SOLUTIONS VS. M/S[SANJAY BAJAJ [9811082913, BBLS@GMAIL.COM |[11.12.2025
IASTAN HOTEL 0872505902
1 ICS(COMM) 945/2025 15.12.2025 I[HERO INVESTCORP PV. LTD. VS. [KUNAL 9999757185 [P.KUNALKHANNA (13.12.2025
IASHO K KUMAR KHANNA @gmail.com
1 ICS(COMM) 947/2025 15.12.2025 ISUPRABHA MITRA VS MUDA SSIR[U K SINGHALJ9599043047 ILEGAL@SIGMALEG |09.12.2025
[HUSSAIN JARDCHIT AL.IN
SINGHAL
1 ICS(COMM) 959/2025 17.12.2025 ISBI VS. MS. SWATI SH. VIJAY|9810210832 INOT AVAILABLE  [12.12.2025
PRAKASH
1 [EX.COMM BY ARB.[114/2025 16.12.2025 IMR. SHASHANK DEWAN VS. M/SSH. SAURABH|9953614717 ICHAMBERSSHARM [11.12.2025
ICOMM/114/2025 IDELHI 6 DEVELOPERS PVT. LTD{SHARMA A@GMAIL.COM
IAND ANR.
1 [EX.COMM BY ARB. COMM 115/2025 16.12.2025 IM/S DRESIER COMMODITIESSH. SAURABH[/9953614717 ICHAMBERSSHARM |[11.12.2025
PVT. LTD. VS. M/S DELHI 6SHARMA IA@GMAIL.COM
IDEVELOPERS PVT. LTD AND ANR
1 [EX.COMM BY ARB. COMM 113/2025 16.12.2025 IMR. AKSHAY DEWAN VS. M/SSH. SAURABH/9953614717 ICHAMBERSSHARM [11.12.2025
IDELHI 6 DEVELOPERS PVT. LTD{SHARMA A@GMAIL.COM
IAND ANR
1 ICS(COMM) 951/2025 16.12.2025 REVEX PLASTICISERS PVT. LTD,BHARAT KU5640851 ILEGISTAUXILIARY [11.12.2025
IVS. DEVENDRA NATH SAHNI IGUPTA/ @GMAIL.COM
IVARUN TYAGI
1 IOMP(I)COMM 337/2025 16.12.2025 IAXIS BANK VS. PALAK PREETIAVINASH 55906482, 011AVINASH.ADV@GM [11.12.2025
KAUR KUMAR k1513189 JAIL.COM
1 IOMP(I)COMM 336/2025 16.12.2025 IAXIS BANK LTD. VBS. PRAVEENAVINASH 5596482, 011{AVINASH.ADV@GM [15.12.2025
[TRIPATHI [KUMAR K¥1513189 IAIL.COM
1 [EX(COMM) 205/2025 16.12.2025 INITESH BANSAL VS. ANSHULRAM 8750746465 ramanugrahlegalcom [12.12.2025

GOEL

ANUGRAH

[pany@gmail.com
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1 ICS(COMM) 950/2025 16.12.2025 IASTAN HOTELS NORTH LIMITEDISHIVANKAR [9013410888 ISHIVANKAR@SHIV [13.12.2025
IVS. DBS BANK INDIA LIMITED RAO JANKARRAO.NET
1 IMISC. DJ 5931/2025 16.12.2025 ISUNGLOW CAPITAL SERVICES VS.|GAURAV 0999720412 Ir.gaURAVSINGH@G [10.12.2025
IHARSH JINDAL KUMAR IMAIL.COM
1 IOMP(I)COMM 344/2025 18.12.2025 [HERO FINCORP LIMITED VSJHARSH SINHA (9811015339 ILEGAL@KATYALAS [12.12.2025
IHARISH CKUMAR GUPTA AND| ISOCIATES..COM
ORS.
1 ICS(COMM) 965/2025 18.12.2025 SANJEEV KUMAR AGRAWAL VS/SUDARSHAN (9810132015 ILEGAL@UNITEDW (13.12.2025
IMANJU KUMAR AND ORS. KUMAR JORLD.CO.IN
BANSAL
1 ICS(COMM) 969/2025 19.12.2025 CINE SOUND VS. PROMSVIPIN TIWARI 8920765540 IVIPINTIWARI107@ [15.12.2025
I[EDUCATIONAL TRUST IGMAIL.COM
1 ICS(COMM) 968/2025 19.12.2025 ICANARA BANK VS. RAJESH SINHAICHITRA 9212888057 ICHITRAMALHOTRA [16.12.2025
IMALHOTRA ISOBTI@GMAIL.CO
IM
1 ICS(COMM) 067/2025 19.12.2025 INDIAN OVERSEAS BANK V.S M/SJUJJWAL 9899596050, [UJJWALLAWFIRM [13.12.2025
SILVER NAURAL FOODIKKUMAR, ANDg958792230 @GMAIL.COM
IPRODUCTS AND ANR. JASSOCIATES
1 OMP(I)COMM 353/2025 19.12.2025 IAXIS BANK LTYD. VS.SHYAMAVINASH 011-41513189, JAVINASH.ADV@GM [15.12.2025
ISUNDER SHARMA KUMAR 5596482 AIL.COM
it IOMP(I)COMM 354/2025 19.12.2025 IAXIS BANK LTD. VSJAVINASH 011-41513189, IAVINASH.ADV@GM (16.12.2025
RAMPRAKASH KUMAR 5596482 IAIL.COM
1 IOMP(I)COMM 355/2025 19.12.2025 IAXIS BANK LTD. VS. ASHTBHUJA |AVINASH 011-41513189, JAVINASH.ADV@GM [13.12.2025
KUMAR 5596482 IAIL.COM
it IOMP(I)COMM 352/2025 19.12.2025 IAXIS BANK LTD. VS. SEEMAJAVINASH 011-41513189, IAVINASH.ADV@GM [02.12.2025
IYADAV KUMAR 5596482 JAIL.COM
1 IOMP(I)COMM 351/2025 19.12.2025 IAXIS BANK LTD. VS. BHAVNAAVINASH 011-415131809, AVINASH.ADV@GM [13.12.2025
JOSHI [KUMAR 5596482 IAIL.COM
1 ICS(COMM) 970/2025 20.12.2025 M/S EAGLE CARGO MOVERS PVT/SH. AMRISH (8882288828 JADV.AMRISHMALIK{17.12.2025

LTD. VS. M/S MM LOGISTICS

@GMAIL.COM
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1 ICS(COMM) 979/2025 22.12.2025 BANK OF BARODA VS. AVIJITISATYAPAL 0811538496 ISATYAPSINGADV@ |[15.12.2025
IBISWAS SINGH IREDIFFMAIL.COM
1 IOMP(COMM) 204/2025 22.12.2025 INATIONAL RURALMS. 0971846684 IAMRITANANDA@CS|17.12.2025
INFRASTRUCTURE JAMRITANAND IMCHAMBERS.COM
IDEVELOPMENT AGENCY VS
IDECCAN CONSULTINGICHAKRAVORT
1 IOMP(COMM) 203/2025 22.12.2025 MYDSM GLOBAL SERVICESMANISH 0873645048 IMANISHRAGHAV@ 18.12.2025
PRIVATE LIMTIED VS. AXALTARRAGHAV IGMAIL.COM,
ICOSATING SYSTEMS INDIA PV.T]| IRAGHAVLAWEFILE
ILTD. IS@GMAIL.COM
1 IMISC. DJ l5961/2025 23.12.2025 ISUNGLOW CAPITAL SERVICES VS.[FIDES ANDI9999720412 [R.GAURAVSINGH@ [19.12.2025
IHARSH JINDAL FIDUCIA LAW, IGMAIL.COM
[FIRM
1 ICS(COMM) 086/2025 24.12.2025 IHERO INVESTCORP PRIVATE [PRAMOD 0810481016 IMAIL@THELEGIST. [22.12.2025
IVERSUS MATESWARIKUMAR SINGH ICOM
[ENTERPSEISE
1 ICS(COMM) 985/2025 24.12.2025 IHERO INVESTCORP PRIVATEKUNAL 9999757185 [P.KUNALKHANNA [23.12.2025
LIMITED VS. ASHOK KUMAR KHANNA @GMAIL.COM,
ILITIGATION.KUNAL
[KHANNACO@GMAI
1 [EX.COMM AWARD BY ARB.117/2025 24.12.2025 WANKI KAPOOR VS. M/S CASTLE 9RAHUL 0099031237 RAHULKOLHARAD [23.12.2025
ICOMM RESTAURANTS PVT. LTD. KOLHAR IVOCATE@GMAIL.C
OM
1 IMISC. DJ 5975/2025 24.12.2025 IPRIMEOVER MOBILITYJAMAN SINGH (7678644513 ISHREESH.CHADHA [24.12.2025
TECHNOLOGIES PVT. LTD. VS| @KAARYALAW.CO
ISANMARG INFRA TECH PVT. LTD. M
1 [EX.COMM AWARD BY ARB.126/2025 26.12.2025 IM/S KUMAR CASHEW EXPORT VSIASHISH 0810006115 KHORANAASSOCIA [22.12.2025
ICOMM [UNION OF INDIA KHORANA TES@GMAIL.COM
1 [EX.COMM AWARD BY ARB.122/2025 26.12.2025 M/S GUJARAT STATE CO-OPASHISH 0810006115 IKHORANAASSOCIA [22.12.2025
ICOMM GRAIN GROWERS FED .LTD VSKHORANA TES@GMAIL.COM
[UNION OF INDIA
1 [EX.COMM AWARD BY ARB.123/2025 26.12.2025 M/S GUJARAT STATE CO-OPASHISH 0810006115 KHORANAASSOCIA [22.12.2025
ICOMM GRAIN GROWERS FED .LTD VSKHORANA TES@GMAIL.COM
[UNION OF INDIA
1 [EX.COMM AWARD BY ARB124/2025 26.12.2025 IM/S KUMAR CASHEW EXPORT VSASHISH 9810006115 [KHORANAASSOCIA [22.12.2025
ICOMM [UNION OF INDIA [KHORANA TES@GMAIL.COM
1 [EX.COMM AWARD BY ARB|125/2025 26.12.2025 IM/S KUMAR CASHEW EXPORT VSASHISH 9810006115 KHORANAASSOCIA [22.12.2025
ICOMM [UNION OF INDIA [KHORANA TES@GMAIL.COM
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IOMP(1)COMM 366/2025 26.12.2025 IMONEYWISE FINANCIAJMEHVISH 0319212148 ANMEHVISH 22.12.2025
SERVICES PVT LTD VS SHKHAN 2189 @GMAIL.COM
IPRASHANT SARUP &ANR
1 ICS(COMM) 089/2025 2612.2025 ICANARA BANK VS GEETA RAO IPRATAP 90990366723 [PRANA 22.12.2025
ICHANDRA 25000@GMAIL.CO
RANA IM
21 ISH. BHUPESHINEW DELHI25 [EXCOMM - Award by Arb Comm [107/2025 01-12-2025 IJAXIS BANK Vs TIKA SAWAD Shobha 0811192158 25.11.2025
[KUMAR, DISTRICTDISTRICT Gupta(P), srshobhagupta@gmai
JUDGE l.com
(COMMERCIAL
ICOURT) b5 ICS (COMM) 908/2025 01-12-2025 GLOBAL TOURS AND TRAVELSRajat Bhalla(P), 9868858012 ladv.pankaj.s@gmail.c[26.11.2025
MHROUGH ITS PROPRIETOR MR lom
RISHI SAPRA Vs CHHATAR
ISINGH DARBAR
25 IOMP (I) (COMM) 319/2025 01-12-2025 IHERO FINCORP LTD Vs GOYALMAYANK 09873347330 27.11.2025
ISALES CORPORATION AND ORS |[MAHAJAN(P), Imayank_mahajanos
@yahoo.com
25 IOMP (I) (COMM) 320/2025 02-12-2025 IM/s Clix Capital Services Pvt Ltd Vs|Ravi  Shankarg718182038 lassociatesrsgarg 129.11.2025
IVENTURE MULTISPECIALITY PVT|Garg(P), (@gmail.com
LTD
o5 ICS (COMM) 918/2025 03-12-2025 JABC TRADING COMPANY Vs (vikas sareen(P), [8826872049 llexworkss@gmail.co [20.11.2025
SHEVAM GIFTING SOLUTION m
25 ICS (COMM) 920/2025 03-12-2025 IVEE PEE INTERNATIONAL Vs [vikas sareen(P), [8826872049 llexworkss@gmail.co [20.11.2025
ISHEVAM GIFTING SOLUTION Im
25 ICS (COMM) 919/2025 03-12-2025 UTOPIA GLOBAL Vs SHEVAMlikas sareen(P), 8826872049 llexworkss@gmail.co [20.11.2025
GIFTING SOLUTION m
25 ICS (COMM) 922/2025 04-12-2025 IMOHAMMAD AFSAR KHAN Vs [Mohd Bilal8826872049 Inot provided 28.11.2025
M/S SATKARTAR SHOPPINGAnsari(P),
LIMITED THROUGH THHE|
IMANAGING DIRECTOR
25 ICS (COMM) 923/2025 04-12-2025 ISMT SUNITA DEVI Vs NATIONALGurmit  Singhi9810209575, 9307|legalask@gmail.com |01.12.2025
INSURANCE COMPANY LTD Hans(P), k195779
25 IOMP (I) (COMM) 321/2025 04-12-2025 IKOTAK MAHINDRA PRIME LTD [MAYANK 9873347330 25.10.2025
Vs HARISH KURSEJA IMAHAJAN(P), mayank_mahajanos
@yahoo.com
25 Misc DJ 5889/2025 04-12-2025 IPRIMATEL FIBCOM LIMITED Vs [Aman 7838805393, laman@clslegal.in 20.11.2025
IGAIL (INDIA) LIMITED IMadan(P),
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25 IARB A (COMM) 15/2025 04-12-2025 Reframat Enterprises Pvt Ltd Vs [Mukti Ghai(P), (9971447700 imokshajuris@gmail.c01.12.2025
IDCM Limited om
25 [Execution (Comm) 193/2025 05-12-2025 IALOK CHUGH Vs M/S ELIIOSKanika 90999846566 28.11.2025
IFINTECH PRIVATE LIMITED IChugh(P), ligauravgg@gmail.co
Im
25 JOMP (I) (COMM) 322/2025 06-12-2025 IDFC FIRST BANK LTD Vs AZIMMAYANK 09873347330 131.10.2025
KHAN IMAHAJAN(P), Imayank_mahajanos
(@yahoo.com
25 IOMP (I) (COMM) 324/2025 08-12-2025 IM/S CLIX CAPITAL SERVICES PVTRavi  Shankarg718182038 lassociatesrsgarg 102.12.2025
ILTD Vs MANJEET SINGH BHATIAGarg(P), (@gmail.com
25 JOMP (I) (COMM) 327/2025 09-12-2025 HERO FINCORP LTD Vs [MAYANK 09873347330 Imayank_mahajanos [20.11.2025
IPEACOCK PACKING INDUSTRIES [MAHAJAN(P), @yahoo.com
25 ICounter Claim 57/2025 09-12-2025 TRAVOINSPIRE GLOBAL PVT LTD [NARENDRA  [9811167195 03.12.2025
Vs EODB SERVICES OPC P LTD KUMAR(P), bksingh.adv@gmail.c
om
25 JOMP (I) (COMM) 326/2025 09-12-2025 HERO FINCORP LTD Vs [MAYANK 9873347330 21.11.2025
IMOHAMMAD SALAHUDDIN IMAHAJAN(P), Imayank_mahajanos
@yahoo.com
25 IOMP (1) (COMM)/ 328/2025 10-12-2025 IAXIS FINANCE LTD Vs ANMOL Bfavinash 011 41513189 lavinash.adv@gmail.c |09.12.2025
IPATIL AND ANR kumar(P), lom
25 ICS (COMM) 0933/2025 11-12-2025 IAERO WHEELS EXPRESSAarya 0810035893 chamberofjoy@outlo |01.12.2025
[PRIVATE LIMITED Vs SIDDHANTKumar(P), lok.com
SINGH
25 ICS (COMM) 932/2025 11-12-2025 INIRMAL FIBERS PVT LTD Vs |ARTI 19999755355 lamanashtgg@gmail.c|30.11.2025
LEDERFIELD IGUPTA(P), lom
25 ICS (COMM) 931/2025 11-12-2025 INIRMAL FIBRES PVT LTD Vs M/SARTI 10999755355 lamanashtg9@gmail.c[30.11.2025
SHUBHAM ENTERPRISES IGUPTA(P), lom
25 IOMP (COMM) 195/2025 12-12-2025 Bharat Sanchar Nigam Limited Vs [KRISHAN 9910577700 krishenkumar@gmaillo4.12.2025
Quick Services KUMAR(P), .com
25 ICS (COMM) 937/2025 12-12-2025 THE PRESS TRUST OF INDIAJagriti Vij(P), [not provided wasim@lectiolaw.co [06.12.2025
LIMITED THROUGH ITS Im
IAUTHORIZED SIGNATORY MR MR
IMISHRA Vs  OPOYI PRIVATH
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25 [Execution (Comm) 196/2025 12-12-2025 ISAMEER NARANG Vs ALLIANCERajat Bhalla(P), 9811661193 raj atbhalla@hotmail.10.12.2025
[TELENET PVT LTD lcom
25 ICS (COMM) 038/2025 12-12-2025 [EN Communications Private Limited|Geetashi 0711882887 geetanshichandana@ [11.12.2025
Vs SANDEEP SHARMA IChandna(P), lgmail.com
25 JOMP (I) (COMM) 334/2025 13-12-2025 KOTAK MAHINDRA PRIME LTD |AMIT KUMAR(990659331 not provided 01.12.2025
Vs ANKUR KUMAR TYAGI SINHA(P),
25 [Execution (Comm) 197/2025 13-12-2025 R B ENTERPRISES Vs UNION OFGAURAV 90999846475 igauravgg@gmail.co [28.11.2025
INDIA AND OTHERS IAGGARWAL(P), m
25 JOMP (I) (COMM) 332/2025 13-12-2025 KOTAK MAHINDRA PRIME LTD |AMIT KUMAR(9990659331 not provided 01.12.2025
Vs ANIL KUMAR SINHA(P),
25 IOMP (I) (COMM) 333/2025 13-12-2025 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR9990659331 Inot provided 01.12.2025
Vs VARUN MARWAH SINHA(P),
25 [EXCOMM - Award by Arb Comm [112/2025 15-12-2025 KOTAK MAHINDRA PRIME LTD [Ritu Rana(P), [9310817303 09.12.2025
Vs ANKUR KUMAR lcodelegalconsultants
@gmail.com
25 [Execution (Comm) 204/2025 15-12-2025 IBASUDEV CHANDRA MALIK Vs [Roshan Lalg312210067 lawyersaini@yahoo.c [08.12.2025
Sradya Lifecare Pvt Ltd Saini(P), lom
25 ICS (COMM) 049/2025 15-12-2025 IGURDAYAL AND SONS Vs MANJUARCHIT 9599043045 legal @sigmalegal.in |08.12.2025
LATA SINGHAL(P),
25 IOMP (I) (COMM) 339/2025 16-12-2025 IJAXIS BANK LTD Vs SIKANDARfavinash 011-41513189 lavinash.adv@gmail.c [22.11.2025
ISINGH TANDON kumar(P), lom
25 IOMP (COMM) 198/2025 16-12-2025 Oriel Financial Solutions Pvt Ltd Vs [Harshad 0818834488 : 12.12.2025
Bestech Advisors Private Limited Gupta(P), khatriadvocates@gm
lail.com
25 [Execution (Comm) 206/2025 16-12-2025 RSWM LIMITED Vs M/S LAMBASSATISH 0810675719 = 06.01.2026
TEXTILE ladvocatesindia@vaho
lo.co.in
25 IOMP (I) (COMM) 338/2025 16-12-2025 IM/s Clix Capital Services Pvt Ltd Vs|Ravi  Shankarg718182038 lassociatesrsgarg 129.11.2025
Salasar Enterprises Garg(P), (@gmail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-

FILING

25 IOMP (COMM) 200/2025 17-12-2025 REALCARE BUILDINGSuditi Batra(P),[9916919942 10.12.2025
IMAINTENANCE SERVICES PVT] Fmanmeet.kaur@Xkaral
LTD Vs LUXRA ENTERPRISES Injawala.in
IPVTLTD

25 ICS (COMM) 954/2025 17-12-2025 IFARMART SERVICE PVT LTD Vs [DEEPANKUR |O11- 41745180 Deepankur@/04.12.2025
IDIAMOND FOOD GRAINSSONDHI(P), sondhipartners.com
THROUGH ITS PARTNERS|
IANWAR AND AZAAR

25 ICS (COMM) 955/2025 17-12-2025 STATE BANK OF INDIA Vs [Gopal Chand9810210832 vijayprakashg682@g [11.11.2025
IBALRAM JHA Sharma(P), Imail.com

25 ICS (COMM) 956/2025 17-12-2025 STATE BANK OF INDIA Vs [Gopal Chand9810210832 vijayprakashg682@g [11.11.2025
ISANJAY RAUL Sharma(P), Imail.com

25 ICS (COMM) 0957/2025 17-12-2025 STANDARD CHARTERED BANK [NAZIA 01 1 -47543981not provided 130.10.2025
Vs B K ENTERPRISES PARVEEN(P), [22375422

25 ICS (COMM) 958/2025 17-12-2025 STANDARD CHARTERED BANK [NAZIA 01 1 -47543981Jnot provided 30.10.2025
Vs SHREE SHAKTI STEEL PARVEEN(P), |22375422

25 JOMP (I) (COMM) 343/2025 17-12-2025 [HERO FINCORP LTD Vs VAASTAMAYANK 9873347330 mayank_mahajanos [20.11.2025
I[FOODS AND BEVERAGES IMAHAJAN(P), @yahoo.com

25 ICS (COMM) 962/2025 18-12-2025 ISTATE BANK OF INDIA Vs AJEETIANSHUMAN  |-9990042551 Inot provided 20.11.2025
KUMAR SRIVASTAVA(P

25 IOMP (COMM)/ 201/2025 18-12-2025 M/s B Enterprise Vs SuperwavelCHIRANTAN (8376904762 08.01.2026
Communication and Infra Solution[SAHA(P), sanjibdutta1967@yah
Private Limited loo.com

25 ICS (COMM) 963/2025 18-12-2025 IPAHARPUR COOLING TOWERSATANU 0810463278 lawyer.saikia@gmail. |07.12.2025
LTD THROGH AR Vs AIRSAIKIA(P), lcom
ISOLUTIONS

25 IOMP (I) (COMM) 346/2025 19-12-2025 KOTAK MAHINDRA PRIME LTD JAMIT KUMAR{9990659331 Inot provided 01.12.2025
Vs NAJMUDDIIN S/O AKTHAR[SINHA(P),
IALI

25 ICS (COMM) /966/2025 19-12-2025 HT Music and EntertainmenyMadhur 011-43032555 Inot provided 12.12.2025
Company Limited Vs R RajkumarDhingra(P),
[Proprietor M/S Media Circle and Anr|

25 IOMP (I) (COMM) 345/2025 19-12-2025 KOTAK MAHINDRA PRIME LTD AMIT KUMAR{9990659331 Inot provided 01.12.2025
Vs RAJKUMAR R SINHA(P),
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25 ICS (COMM) 972/2025 20-12-2025 CURRIE AND BROWN 0899397290 sksi.hgho1.12.2025
[PRIVATE LIMITED Vs KEANKUMAR(P), 9717101829 [7002@gmail.com
ICONSTRUCTION LLP
25 ICS (COMM) 973/2025 20-12-2025 Ht Media Ltd Vs Mezbaanjpuneet bajaj(P), (9811700978 bajaj.bajaji28@f11.12.2025
[Restaurant lgmail.com
25 ICS (COMM) 971/2025 20-12-2025 ICURRIE AND BROWN INDIA PVTJAMAR 0899397290 1 sksi.hghio1.12.2025
ILTD Vs OMKAR REALTORS ANDKUMAR(P), 0717101829 [7002@gmail.com
IDEVELOPERS PRIVATE LIMITED
25 IOMP (COMM) 202/2025 20-12-2025 Delhi Jal Board Vs DRATUSHAR 0911991166 19.12.2025
Consultants Pvt Ltd SANNU ladv.tusharsannu@gm
IDAHIYA(P), lail.com
25 JOMP (I) (COMM) 358/2025 22-12-2025 HERO FINCORP LTD Vs [MAYANK 09873347330 mayank_mahajanos [28.11.2025
IKAMALJIT KAUR AND ANR IMAHAJAN(P), @yahoo.com
25 IOMP (I) (COMM) 359/2025 22-12-2025 HERO FINCORP LTD Vs [MAYANK 9873347330 mayank_mahajanos [28.11.2025
RAKESHKUMAR TILAK RAJMAHAJAN(P), @yahoo.com
IBAWEJA AND ANR
25 ICS (COMM) 978/2025 22-12-2025 IBANK OF BARODA Vs MANJU SATYAPAL 0811538496 : 12.12.2025
SINGH(P), satvapsinghadv@,red
iffmail.com
25 ICS (COMM) 977/2025 22-12-2025 IBANK OF BARODA Vs HEMLATA[SATYAPAL 0811538496 : 12.12.2025
IMISHRA SINGH(P), satvapsinghadv@,red
fiffmail.com
25 ICS (COMM) 976/2025 22-12-2025 IM/S JSM ENERGY PVT LTD Vs [Rishi 9958259265 13.12.2025
IM/S BLUEBIRD SOLAR PRIVATEDidwania(P), ladvrishididwania@g
ILIMITED Imail.com
25 JARB A (COMM) 16/2025 22-12-2025 INARENDRA CHAWLA AND ANR [Narender 7048983964 14.12.2025
Vs Puri Construction Pvt Ltd Kumar(P), kansalrakesh@yahoo
Imail.com
25 ICS (COMM) 984/2025 23-12-2025 INIKE INNOVATE CV Vs ASHOK[Shravan 0650682928 05.01.2026
KUMAR AND ANR Bansal(P), lunitedmark@uniteda
Indunited..com
25 IOMP (I) (COMM) 361/2025 23-12-2025 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR9990659331 Inot provided 09.12.2025
Vs MOHIT K SINHA(P),
25 IOMP (I) (COMM) 360/2025 23-12-2025 KOTAK MAHINDRA PRIME LTD AMIT KUMAR{9990659331 Inot provided 09.12.2025
Vs MURASSLEEN SO TOHIDKAN [SINHA(P),
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25 ICS (COMM) 081/2025 23-12-2025 ICANON INDIA PRIVATE LIMITED [Saurabh 8269070908 : djain@luthra.com [20.12.2025
Vs ASSMAT MEDIA PRIVATE[Kumar(P),
LIMITED
25 Misc DJ 5970/2025 24-12-2025 Balraj Tuli Vs Vinod Kumar Tuli  [Saumay 8375849491 Inot provided 19.12.2025
Kapoor(P),
25 ICS (COMM) 987/2025 24-12-2025 IMS KML MOLDINGS A UNIT OFSunil Ojha(P), (9311181478 : 20.11.2025
IKRISHNA MARUTI LIMITED Vs sunilkojha.adv@gmai
IVIMAL PLAST (INDIA) PRIVATH l.com
LIMITED
25 IOMP (I) (COMM) 362/2025 24-12-2025 CREDITWISE CAPITAL PVT LTD [MAYANK 0873347330 Imayank_mahajanos [23.12.2025
Vs MANJESH KUMAR IMAHAJAN(P), @yahoo.com
25 IOMP (1) (COMM) 363/2025 24-12-2025 IM/s Clix Capital Services Pvt Ltd Vs|Ravi  Shankarjg718182038 lassociatesrsgarg 123.12.2025
R K Sunil Babu Garg(P), (@gmail.com
25 IOMP (I) (COMM) 364/2025 24-12-2025 [dfc First Bank Ltd Vs KESHAVIMAYANK 9873347330 Imayank_mahajanos |04.11.2025
ISINGH YADAV IMAHAJAN(P), @yahoo.com
25 Misc DJ 5971/2025 24-12-2025 Bodycentive Vs Rhiti SportAMAN KUMAR8860908989 19.12.2025
Management Private Limited ITHAKUR(P), lharneet646 @gmail.c
om
25 IOMP (I) (COMM) 368/2025 26-12-2025 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR9990659331 Inot provided 15.12.2025
Vs PAWAN KUMAR SINGH SINHA(P),
25 IOMP (I) (COMM) 367/2025 26-12-2025 M/S CLIX CAPITAL SERVICESRavi Shankarjg718182038 associatesrsgarg 123.12.2025
IPRIVATE LIMITED Vs R K SUNILGarg(P), (@gmail.com
BABU lassociatesrsgarg13@g
Imail.com
25 IOMP (1) (COMM) 369/2025 26-12-2025 IKOTAK MAHINDRA PRIME LTD JAMIT KUMARQ990659331 Inot provided 05.12.2025
Vs SUNAINA YADAV SINHA(P),
25 ICS (COMM) 990/2025 26-12-2025 KTC INDIA LIMITED Vs |Ghanshyam 0716662014 22.12.2025
IABSOLUTE LEGENDS SPORTSSharma(P), lgssharmalawchamber
IPRIVATE LIMITED s@gmail.com
law.sharmachambers
25 [ExXCOMM - Award by Arb Comm [120/2025 26-12-2025 Gujarat State Processing CooperativelSaurav  Singhig818306115 19.12.2025
[Federation Limited Vs UNION OHYadav(P), lkhoranaassociates@g
INDIA Imail.com
25 [EXCOMM - Award by Arb Comm [121/2025 26-12-2025 IVIVEK TRAVELS PRIVATEGurpreet 9910850147 20.12.2025
LIMITED Vs NORTHERN|Sachdeva(P), sachdeva.gurpreet@y
RAILWAY lahoo.com
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25 ICS (COMM) 936/2025 12-12-2025 International Law Affiliates SoleKARAN 41011920 inbox@ilaindia.com [09.12.2025
[Proprietor Mr Amir Z Singh Pasrich BAHMANI(P),
Vs M/S HEROME COSMATICS
25 [Execution (Comm) 108/2025 13-12-2025 ISOLOMON CAPITAL PVT LTD Vs [MANISH 0811898418 02.12.2025
BIKON WATER TREATMENT PVTIDEWAN(P), lasterismslegal @gmail
LTD .com
25 [Execution (Comm) 199/2025 13-12-2025 IMOGLI LABS INDIA PVT LTD Vs [Tarun +91 98714 95838 19.11.2025
M S CLOTHING Through itsVerma(P), estarunverma@gmail
Partners and Ors .com
25 [Execution (Comm) 202/2025 15-12-2025 HT MEDIA LTD Vs LOTUSMadhur 011-43032555 Inot provided 08.12.2025
ICREATIONS AND ORS Dhingra(P),
25 [Execution (Comm) 203/2025 15-12-2025 IHT MEDIA LTD Vs D CONNECTMadhur 011-43032555 not provided 10.12.2025
IMEDIA Dhingra(P),
25 [Execution (Comm) 208/2025 20-12-2025 [Homeshree Housing FinanceChelsy 9149350584 ladvocate chel sysinf13.12.2025
Limited Vs Ravi Kumar Singhal(P), lghal@grnai . Com
22 IMS. DEEPALINEW DELHI20 [EXECUTION PETITION ExCOMM - Award by Arboi-12-2025 IJAXIS BANK LTD Vs SANDEEPShobha 9810073568 INOT AVAILABLE  [19-11-2025
ISHARMA, DISTRICTDISTRICT Comm/106/2025 IPAIDI IGupta(P),
JUDGE
(COMMERCIAL
ICOURT)-03
20 ISUIT FOR RECOVERY CS (COMM)/907/2025 01-12-2025 INDERJIT MEHTA|Ana INOT AVAILABLE [NOT AVAILABLE 22-11-2025
ICONSTRUCTIONS PVT LTD Vs [Khandelwal(P),
IANAND WOOD CRAFT
20 [EXECUTION PETITION ExCOMM - Award by Arboi-12-2025 IAXIS BANK LTD Vs NAND LALShobha 0810073568 INOT AVAILABLE  [27-11-2025
Comm/105/2025 IMAHTO IGupta(P),
20 ISUIT FOR RECOVERY CS (COMM)/913/2025 02-12-2025 ICAPTAIN JASKARAN BHULLAR VSANAND 0310511420 prakash.law@gmail.c 13-11-2025
SPICEJET LIMITED PRAKASH(P), lom
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[EXECUTION PETITION ExCOMM - Award by Arbjo2-12-2025 IKOGTA FINANCIAL (INDIA) LTD [MANISHA 8826750777 Imanishabaruahlegal [26-11-2025
Comm/109/2025 Vs VIVEK TAANK AND ORS BARUAH(P), (@gmail.com
20 [EXECUTION PETITION ExCOMM - Award by Arbjog-12-2025 Ms Raj And Company Vs G M RlAnupam 8718835454 IANUPAM1090@GM [28-11-2025
Comm/111/2025 [Power and Urban Infrastructure Ltd [Pandey(P), JAIL.COM
20 [EXECUTION PETITION ExCOMM - Award by Arbjo4-12-2025 M/s ORTHO NEURO[Urvi Syal(P), [NOT AVAILABLE [NOT AVAILABLE 01-12-2025
Comm/110/2025 PHYSIOTHERAPY CLINIC Vs
I[EMPLOYEES STATE INSURANCH
ICORPORATION
20 [EXECUTION PETITION Execution (Comm)/192/2025|04-12-2025 HT DIGITAL STREAMS LTD. VsMadhur 0810640303 IMadhur@amsassocia [25-11-2025
IPAPERBOY ONLINE PVT. LTD. Dhingra tes.co.in
20 IOBJECTION PETITION U/S 340MP (COMM)/193/2025 05-12-2025 IVANCON MODULAR PVT LTD Vs [Deepak 9811120780 nobilitasjuris@gmail. |03-12-2025
IOF ARBITRATION & [Karan Kumar Surana [Tyagi(P), lcom
ICONCILIATION ACT
20 IPETITION u/s 9 OFOMP (I) (COMM)/323/2025 [06-12-2025 KOTAK MAHINDRA PRIME LTD [MAYANK 0873347330 Imayank_mahajanos [25-10-2025
JARBITRATION Vs YOGESH GOEL IMAHAJAN(P), @yahoo.com
20 ISUIT FOR RECOVERY CS (COMM)/927/2025 06-12-2025 I[FARMART SERVICE PVT LTD Vs [DEEPANKUR (7017361501 sondhiandpartner@g [27-11-2025
IPRAKRUTHI PROTEIN FOODSSONDHI(P), Imail.com
INDIA PVT LTD AND ORS
20 IOBJECTION PETITION U/S 340MP (COMM)/194/2025 06-12-2025 [UNION OF INDIA Vs ECARTESJyoti 9554140690 INOT AVAILABLE  [01-12-2025
IOF ARBITRATION & [TECHNOLOGY PVT LTD lAdvocate(P),
ICONCILIATION ACT
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ISUIT FOR RECOVERY CS (COMM)/926/2025 06-12-2025 HT MEDIA LTD Vs INDERJITpuneet bajaj(P), 9711166242 INOT AVAILABLE 20-11-2025
ISINGH SONI
20 [EXECUTION PETITION Execution (Comm)/194/2025/08-12-2025 IHIGH SPIRITS EXIM PVT LTD Vs |[ONKAR 9999671955 lonkarpandeybhu@g |09-10-2025
[TGI FRIDAYS RESTT PANDEY(P), Imail.com
20 ISUIT FOR RECOVERY ICS (COMM)/928/2025 08-12-2025 IMS SHRI MAHAVIR ENTERPRISESSUKRIT 9999913968 sukrit.gupta2718@g [21-11-2025
Vs AJAY ARORA IGUPTA(P), Imail.com
20 ISUIT FOR TRADEMARKS CS (COMM)/930/2025 10-12-2025 SHUBHAM GOLDIEE MASALE PVT|Shravan 9810017859 skbansalipr@gmail.c [05-12-2025
LTD Vs GOLD SPICES AND DRY[Bansal(P), om
FRUITS
20 [EXECUTION PETITION [Execution (Comm)/195/2025 [10-12-2025 IKOGTA FINANCIAL INDIA LTD Vs MANISHA 8826750777 imanishabaruahlegal |03-12-2025
JONNY RANA and Ors BARUAH(P), (@gmail.com
20 IPETITION u/s 9 OFOMP (I) (COMM)/329/2025 [11-12-2025 IVIRENDER KUMAR DHINGRA Vs [Rajeev 0811116256 rajeevkapoor1969@g [19-11-2025
JARBITRATION ININANIYA ESTATE LTD Kapoor(P), Imail.com
20 ISUIT FOR RECOVERY CS (COMM)/935/2025 11-12-2025 INIRMAL Vs B K REXINE HOUSEARTI 9810236090 INOT AVAILABLE 01-12-2025
IKHAIR NAGAR IGUPTA(P),
20 ISUIT FOR RECOVERY CS (COMM)/940/2025 12-12-2025 Greatech Easy Solutions Pvt Ltd Vs [Shivam 9911113105 shivamg895@gmail.c 18-11-2025
ILexus Corp Solutions IGupta(P), om
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ISUIT FOR RECOVERY CS (COMM)/941/2025 12-12-2025 [UNION BANK OF INDIA Vs [rajendra 7982870432 dvrajenrayadav@gm| 01-12-2025
[TANVIR AHMAD vadav(P), ail.com
20 IOBJECTION PETITION U/S 340MP (COMM)/196/2025 12-12-2025 IGTL INFRASTRUCTURE LTD Vs [Ankit Kumar(P),90910027367 INOT AVAILABLE  [03-12-2025
OF ARBITRATION & MTECHNOMAT COMPOSHEET PVT]
ICONCILIATION ACT LTD
20 ISUIT FOR RECOVERY ICS (COMM)/939/2025 12-12-2025 IARUN JULKA Vs DOUBLE TICKIRAHUL 0899218215 [RAHULSSMALHOTR|09-12-2025
IMEDIA PVT LTD IMALHOTRA(P), A@GMAIL.COM
20 [EXECUTION PETITION [Execution (Comm)/200/2025[13-12-2025 IMOGLI LABS INDIA PVT LTD Vs [Tarun 9310705005 tarunverma.law@gm [20-11-2025
ISAXENA MARINE TECH PVT LTDVerma(P), lail.com
JAND ANR
20 IPETITION u/s 9 OFOMP (I) (COMM)/330/2025 [13-12-2025 IAXIS FINANCE LTD Vs KS AND|Shikhar 9999443512 shikharg3o010 @gmail.jo5-12-2025
JARBITRATION ICO ORS IGupta(P), lcom
20 IPETITION u/s 9 OFOMP (I) (COMM)/331/2025 [13-12-2025 IJAXIS FINANCE LTD Vs NATRAJ[Shikhar 0999443512 shikharg3o10@gmail.| 04-12-2025
JARBITRATION CHEMICALS IGupta(P), lcom
20 ISUIT FOR RECOVERY CS (COMM)/944/2025 13-12-2025 LAKSHAY AHUJA Vs M/SISUNIL 9891880710 INOT AVAILABLE 26-11-2025
JUVENTAS CLOTHINGILALWANI(P),
[TECHNOLOGIES PVT LTD
20 [EXECUTION PETITION Execution (Comm)/201/2025[15-12-2025 HT MEDIA LTD. Vs. GOLDSIKKAMadhur 09810640303 IMadhur@amsassocia [08-12-2025
ILTD. Dhingra ltes.co.in
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ISUIT FOR RECOVERY CS (COMM)/948/2025 15-12-2025 [Pear]l Packaging Vs SamparkBabli kala(P), (9953249558 INOT AVAILABLE 08-12-2025
Industries Ltd
20 ISUIT FOR RECOVERY ICS (COMM)/953/2025 16-12-2025 M/s RAL CONSUMER PRODUCTSmansi 9910772005 imansi_chadha@hot [19-11-2025
LTD Vs M/s REDSON RETAIlichadha(P), Imail.com
JAND REALITY PVT LTD AND ORS
20 IPETITION U/S 9 OFOMP (I) (COMM)/341/2025 [16-12-2025 IAXIS BANK LTD Vs SERAJjavinash 9999991527 ladv.avinashkumar@g[20-11-2025
IARBITRATION IAHMAD lkumar(P), Imail.com
20 IPETITION u/s 9 OFOMP (I) (COMM)/340/2025 [16-12-2025 IAXIS BANK LTD Vs vinash 9999991527 ladv.avinashkumar@g|21-11-2025
ARBITRATION SHRIMAHABIR ELECTRONICALSkumar(P), mail.com
INDIA PVT LTD
20 IOBJECTION PETITION U/S 340MP (COMM)/199/2025 16-12-2025 DR ER RAJAINDERR JAINA Vs [SHAGUN 9891111129 INOT AVAILABLE 04-12-2025
IOF ARBITRATION & INDUS TOWERS LIMITED IMEHTA(P),
ICONCILIATION ACT
20 ISUIT FOR RECOVERY CS (COMM)/952/2025 16-12-2025 ISMILEY GARMENTS Vs S S MARTNeelam 0813226176 INOT AVAILABLE 09-12-2025
RETAIL LLP IMalik(P),
20 I[EXECUTION PETITION ExCOMM - Award by Arbji6-12-2025 M S GAYTRI INTERNATIONAL Vs |[Utsav Garg(P), [NOT AVAILABLE [NOT AVAILABLE 02-12-2025
Comm/116/2025 IM/S BHARAT SANCHAR NIGAM
LTD
20 IPETITION u/s 9 OFOMP (I) (COMM)/342/2025 [16-12-2025 JAMIT KUMAR MITTAL Vs INDIAN[Suresh Chandrag891954800 leximiuslegal@gmail.cl13-12-2025
IARBITRATION OIL CORPORATION LTD Sharma(P), jom
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ISUIT FOR RECOVERY CS (COMM)/961/2025 17-12-2025 ISTATE BANK OF INDIA Vs PRITY|Gopal Chand[7838929829 [Sharmag683@gmail. [11-11-2025
IKUMARI Sharma(P), lcom
20 ISUIT FOR RECOVERY CS (COMM)/960/2025 17-12-2025 PRIME COMFORT PRODUCTS PVIBHUVANESH (9810149006 bhuvanesh@abcolaw [08-12-2025
LTD Vs M/s SHREESEHGAL(P), offices.com
ISIDDHIVINAYAK TRADING
ICOMPANY
20 [EXECUTION PETITION [Execution (Comm)/207/2025[18-12-2025 PAHARPUR COOLING TOWERSATANU 0810463278 lawyer.saikia@gmail. |07-12-2025
ILTD Vs AIRWAVES ENGINEERSSAIKIA(P), lcom
PVT LTD
20 ISUIT FOR RECOVERY CS (COMM)/964/2025 18-12-2025 STATE BANK OF INDIA Vs MSANSHUMAN |NOT AVAILABLE [NOT AVAILABLE 29-11-2025
ISIMRAN AGGARWAL ISRIVASTAVA(P
20 IPETITION u/s OFOMP (I) (COMM)/350/2025 [19-12-2025 IAXIS BANK LTD Vs SUDHIRfavinash 9999991527 ladv.avinashkumar@g[20-11-2025
JARBITRATION SINGH kumar(P), Imail.com
20 IPETITION u/s OFOMP (I) (COMM)/348/2025 [19-12-2025 JAXIS BANK LTD Vs TARIF KHAN Jjavinash 0999991527 ladv.avinashkumar@g[20-11-2025
JARBITRATION kumar(P), Imail.com
20 IPETITION u/s OFOMP (I) (COMM)/349/2025 [19-12-2025 IJAXIS BANK LTD Vs RADHA DEVI javinash 9999991527 ladv.avinashkumar@g|21-11-2025
IARBITRATION kumar(P), Imail.com
20 IPETITION u/s OFOMP (I) (COMM)/347/2025 [19-12-2025 IAXIS BANK LTD Vs JITENDRAfavinash 9999991527 ladv.avinashkumar@g|22-11-2025
IARBITRATION KUMAR MEENA kumar(P), Imail.com
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ICONCILIATION ACT

JANR

ISUIT FOR RECOVERY CS (COMM)/974/2025 20-12-2025 ILIFE LINE UNIVERSAL PVT LTD [Kaushal INOT AVAILABLE [NOT AVAILABLE  [27-11-2025
Vs SIO VASUNDHRAAggarwal(P),
INTERNATIONAL PVT LTD AND|
ORS
20 IPETITION U/S 9 OHFOMP (I) (COMM)/356/2025 [20-12-2025 IAXIS FINANCE LTD Vs RashikbhaifAshish  kumang304583849 JAASHISH.AASHISH [11-12-2025
IARBITRATION Laxmanbhai Parmar And Anr singh(P), 37@GMAIL.COM
20 IPETITION U/S 9 OFOMP (I) (COMM)/357/2025 [20-12-2025 IAXIS FINANCE LTD Vs RAKESH|Ashish kumar9304583849 IAASHISH.AASHISH [11-12-2025
IARBITRATION JAND ANR singh(P), 37@GMAIL.COM
20 ISUIT FOR RECOVERY CS (COMM)/975/2025 20-12-2025 SYNAPSEINDIA  OUTSOURCINGBHUVANESH (9810149006 bhuvanesh@abcolaw [13-12-2025
PVT LTD Vs SOURCE FUSHSEHGAL(P), loffices.com
MTECHNOLOGIES INDIA PVT LTD|
IAND ORS
20 ISUIT FOR RECOVERY CS (COMM)/980/2025 22-12-2025 TRACK MANUFACTURING CO PVTBIJENDRA 0810393638 bijendram@gmail.co 15-12-2025
LTD Vs M/s KWALITYSINGH Im
PHARMACEUTICALS LTD IMETHIALA(P),
20 ISUIT FOR RECOVERY CS (COMM)/983/2025 23-12-2025 IAGCS AGGREGATION PRIVATEAyush  KumarNOT AVAILABLE [NOT AVAILABLE 20-12-2025
LIMITED Vs BANSI MORENASSingh(P),
WALA AND ANR
20 ISUIT FOR TRADEMARKS ICS (COMM)/982/2025 23-12-2025 ISOBHAGYA MEDIA PVT LTD Vs [DAVESH 9958445115 [dvashishth@gmail.co [22-12-2025
IAUTHENTIC PRESS NETWORKVASHISHTHA( Im
IPVT LTD AND ORS P),
20 IOBJECTION PETITION U/S 340MP (COMM)/206/2025 24-12-2025 WAGDISH TYRES PVT LTD Vs [Dushyant 0013173324 bhargavalegal @gmail 16-12-2025
OF ARBITRATION & INDAG RUBBER LIMITED AND|Bhargava(P), .com
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[EXECUTION PETITION ExCOMM - Award by Arbp4-12-2025 IM/S CENTURION LABORATORIESBishwajit 9811068051 bishwajitsingh.2008 [19-12-2025
Comm/118/2025 LTD Vs CENTRAL MEDICALsingh(P), @rediffmail.com
ISERVICE SOCIETY
20 IOBJECTION PETITION U/S 340MP (COMM)/205/2025 24-12-2025 INTELLIGENT COMMUNICATION|Shivnath 0873198385 ladv.shivnath@gmail. [19-12-2025
OF ARBITRATION & SYSTEMS INDIA LTD ICSIlKumar(P), lcom
ICONCILIATION ACT THROUGH ITS MANAGING
DIRECTOR Vs DELHI JAL BOARD
MHROUGH ITS AUTHORIZED|
SIGNATORY
20 ISUIT FOR RECOVERY CS (COMM)/988/2025 24-12-2025 ICANARA BANK Vs SUMIT PUNIA [KUMAR INOT AVAILABLE [NOT AVAILABLE 19-12-2025
IVISHWJEET(P)
20 IPETITION u/s 9 OFOMP (I) (COMM)/365/2025 [24-12-2025 BALAJI HOTEL BOARDING AND|Rajeshwar 0811319051 rsingh.adv6s@gmail. [22-12-2025
ARBITRATION LODGING Vs THE CHAIRMAN [Singh(P), com
IMANAGING DIRECTOR INDIAN]
RAILWAY CATERING AND|
[TOURISM CORPORATION LTD
20 [EXECUTION PETITION [Execution (Comm)/209/2025[24-12-2025 REVEX PLASTICISERS PVT. LTD/Bharat Gupta (9013534938 bharat.gupta@outloo [19-12-2025
IVs. INOVA ENTERPRISES PVT| k.in
LTD.
20 IEXECUTION PETITION ExCOMM - Award by Arbp4-12-2025 IPUNEET KAPOOR AND ANR Vs pJunaid 0654855894 IADVOCATEJUNAID [22-12-2025
Comm/119/2025 IM/S CASTLE 9 RESTAURANTS PlQureshi(P), IQURESHI@GMAIL.
LTD ICOM
20 IAPPLICATION U/S 151 CPC Misc DJ/5977/2025 26-12-2025 [UDAY VIRI Vs BHAWNA BHATIA [Brijesh 8287222088 ladvbrijeshyadav@out(19-12-2025
lYadav(P), look.com
20 IOBJECTION PETITION U/S 340MP (COMM)/207/2025 26-12-2025 Delhi Development Authority Vs [Promila 0811106945 INOT AVAILABLE  [20-12-2025
OF ARBITRATION & Rajinder Parshad Gupta lkapoor(P),
ICONCILIATION ACT
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IGUPTA(P),

[EXECUTION PETITION ExCOMM - Award by Arbp6-12-2025 M/S GUJARAT STATE CO-OPSaurav  Singh{8954377855 sauravyadavri@gmail 10-12-2025
Comm/128/2025 IGRAIN GROWER FED LTD Vs [Yadav(P), .com
IUNION OF INDIA
20 [EXECUTION PETITION ExCOMM - Award by Arbp6-12-2025 M/s Kumar Cashew Export Vs |Saurav  Singhl8954377855 sauravyadavri@gmail 20-12-2025
Comm/129/2025 [Union of India lYadav(P), .com
20 [EXECUTION PETITION ExCOMM - Award by Arbg6-12-2025 M/S GUJARAT STATESaurav Singhi8954377855 sauravyadavri@gmail19-12-2025
Comm/127/2025 IPROCESSING CO-OP FED LTD Vs [Yadav(P), .com
[UNION OF INDIA
20 IPETITION u/s OFOMP (I) (COMM)/371/2025 [26-12-2025 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR9999814620 INOT AVAILABLE  [15-12-2025
JARBITRATION Vs MANDIP KAMAL SINHA(P),
20 IPETITION u/s 9 OFOMP (I) (COMM)/370/2025 [26-12-2025 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR9999814620 INOT AVAILABLE 15-12-2025
ARBITRATION Vs MANOJ BANSAL SINHA(P),
23 IMS. SAVITA RAO,SOUTH 12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/8784/2025/02/12/2025 |Axis Bank Ltd Vs PUSHPENDRA [ASHISH 9999183119 lanuj@agcpartners.co.|01.12.2025
IDISTRICT Block-1 IConciliation Act KUMAR KUMAR fin
WUDGE(COMMERCI IGUPTA(P),
AL COURT)
12, New CourlU/s 9 of the Arbitration &OMP (I) (COMM)/8781/2025/02/12/2025 |Axis Bank Ltd Vs ASFAK JASHISH 0999183119 lanuj@agcpartners.co.|01.12.2025
Block-1 IConciliation Act KUMAR fin
IGUPTA(P),
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/8785/202502/12/2025 |Axis Bank Ltd Vs VANISH IASHISH 9999183119 lanuj@agcpartners.co.|01.12.2025
Block-1 IConciliation Act KUMAR fin
IGUPTA(P),
12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/8783/202502/12/2025 |Axis Bank Ltd Vs AJRUDDIN JASHISH 0999183119 lanuj@agcpartners.co.|01.12.2025
Block-1 IConciliation Act KUMAR fin
IGUPTA(P),
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/8786/2025/02/12/2025 IJAxis Bank Ltd Vs AMARJEET [ASHISH 9999183119 lanuj@agcpartners.co.|01.12.2025
Block-1 IConciliation Act ISINGH KUMAR fin
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/8780/202502/12/2025 IAXIS BANK LTD Vs RASVINDERfavinash 011-41513189 avinash.adv@gmail.c [01.12.2025
Block-1 IConciliation Act SINGH kumar(P), lom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/8774/2025/02/12/2025 IAXIS BANK LTD Vs  JATINjavinash 011-41513189 lavinash.adv@gmail.c [01.12.2025
Block-1 IConciliation Act PAHWA kumar(P), lom
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/8775/2025/02/12/2025 IAxis Bank Ltd Vs SUBHASH |ASHISH 9999183119 lanuj@agcpartners.co.|01.12.2025
Block-1 IConciliation Act SINGH KUMAR lin

IGUPTA(P),
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/8773/2025/02/12/2025 |Axis Bank Ltd Vs MAHENDERASHISH 9999183119 lanuj@agcpartners.co.|01.12.2025
Block-1 IConciliation Act ISINGH KUMAR fin

IGUPTA(P),
12, New CourtlU/s 9 of the Arbitration &OMP (Djo3/12/2025 |Axis Bank Ltd Vs JANGBIR IASHISH 9999183119 lanuj@agcpartners.co.|02.12.2025
Block-1 IConciliation Act (COMM)/8820/2025 KUMAR lin

IGUPTA(P),
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/8778/202502/12/2025 |Axis Bank Ltd Vs SULTAN SINGH [ASHISH 9999183119 lanuj@agcpartners.co.(01.12.2025
Block-1 IConciliation Act KUMAR fin

IGUPTA(P),
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/8817/2025/03/12/2025 |Axis Bank Ltd Vs SUNIL KUMARASHISH 9999183119 lanuj@agcpartners.co.|02.12.2025
Block-1 IConciliation Act IDIVEDI KUMAR fin

IGUPTA(P),
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/8777/2025/02/12/2025 |Axis Bank Ltd Vs DHARMRAJ RASHISH 0999183119 lanuj@agcpartners.co.(01.12.2025
Block-1 IConciliation Act UPADHYAY KUMAR fin

IGUPTA(P),
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/8819/2025/03/12/2025 IAxis Bank Ltd Vs RAJEEV [ASHISH 9999183119 lanuj@agcpartners.co.|02.12.2025
Block-1 IConciliation Act GANESH BABU KUMAR fin

IGUPTA(P),
12, New CourtlExecution Petition ExCOMM - Award by Arbo3/12/2025 IKOTAK MAHINDRA PRIME LTD [Kushal 7009793548 rishabh.eruditelegal |02.12.2025
Block-1 Comm/69/2025 Vs AKASH GUPTA Kumar(P), (@gmail.com
12, New CourlU/s 9 of the Arbitration &OMP (I) (COMM)/8812/2025/03/12/2025 JAXIS BANK LTD Vs SHAHKULADV 0871040589 lindolexlaw@gmail.co (02.12.2025
Block-I IConciliation Act 9174 DHEERAJ(P), Im
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/8813/2025/03/12/2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 [delhi.jangraadvocate [02.12.2025
Block-1 IConciliation Act FINANCE LIMITED Vs RAJATJANGRA(P), (@gmail.com

KUMAR

12, New CourtCIVIL CASES CS (COMM)/547/2025 04/12/2025 [UNION BANK OF INDIA Vs [Sunil 0312872882 ladvlalitkumar3700@ |03.12.2025
Block-1 IVARUN AGGARWAL IChoudhary(P), lgmail.com
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12, New lU/s 9 of the OMP (I) (COMM)/8861/2025/04/12/2025 IAXIS BANK LTD Vs favinash avinash.adv@gmail.c [03.12.2025
Block-1 IConciliation Act RAVINDERPAL SINGH GREWAL  [kumar(P), lom
12, New CourtlU/s 9 of the OMP Do4/12/2025 IAXIS BANK LTD Vs VIKASHjavinash lavinash.adv@gmail.c |03.12.2025
Block-1 IConciliation Act (COMM)/8860/2025 KUMAR kumar(P), lom
12, New CourtlU/s 9 of the OMP (I) (COMM)/8858/2025/04/12/2025 IKOTAK MAHINDRA PRIMHERAJESH [delhi.jangraadvocate [03.12.2025

Block-1

IConciliation Act

ILIMITED Vs Sahib KunwarjeetJANGRA(P),

Singh

@gmail.com

12, New Court

Block-1

U/s 9 of the
IConciliation Act

oo

OMP (I) (COMM)/8856/2025

04/12/2025

IPIRAMAL CAPITAL AND HOUSINGRAJESH

[FINANCE LIMITED Vs

Verma

GajendraJANGRA(P),

[delhi.jangraadvocate [03.12.2025
(@gmail.com

12, New Court|

Block-1

lU/s 9 of the
IConciliation Act

IOMP (I) (COMM)/8853/2025

04/12/2025

IPIRAMAL CAPITAL AND HOUSING[RAJESH
[FINANCE LIMITED Vs Raj Kumar JANGRA(P),

[delhi.jangraadvocate [03.12.2025
@gmail.com

12, New Court

Block-1

U/s 9 of the
IConciliation Act

oo

OMP (I) (COMM)/8857/2025

04/12/2025

IPTRAMAL CAPITAL AND HOUSINGRAJESH

IFINANCE LIMITED Vs

[PAL

MUKESHJANGRA(P),

delhi.jangraadvocate [03.12.2025
(@gmail.com

12, New Court

lU/s 9 of the

IOMP (I) (COMM)/8854/2025

04/12/2025

Cnh Industrial Capital India Pvt Ltd RAJESH

[delhi.jangraadvocate [03.12.2025

Block-1 IConciliation Act Vs HANSAPAL SINGH JANGRA(P), @gmail.com

12, New CourtiU/s 9 of the &OMP (I) (COMM)/8855/2025/04/12/2025 IAXIS BANK LTD Vs MUKESH|Shobha srshobhagupta@gmailo3.12.2025
Block-1 IConciliation Act KUMAR IGupta(P), l.com

12, New CourtlU/s 9 of the IOMP (I) (COMM)/8928/202506/12/2025 IJAXIS BANK LTD Vs MANDEEPShobha srshobhagupta@gmailos.12.2025
Block-I IConciliation Act IKAUR Gupta(P), l.com

12, New CourtlU/s 9 of the OMP (I) (COMM)/8926/2025(06/12/2025 IAXIS BANK LTD Vs RAJU Shobha srshobhagupta@gmailo5.12.2025
Block-1 IConciliation Act IGupta(P), l.com

12, New Court

Block-1

lU/s 9 of the
IConciliation Act

OMP (I) (COMM)/8964/2025

08/12/2025

IAXIS BANK LIMITED Vs PRERNA [Rahul

GUPTA

IChauhan(P),

info@aualegal.com |06.12.2025

12, New Court

Block-1

lU/s 9 of the
IConciliation Act

IOMP (I) (COMM)/8967/2025

08/12/2025

IAXIS BANK LIMITED Vs VINOD [Rahul

IKUMARI

IChauhan(P),

info@aualegal.com [06.12.2025

12, New Court

Block-1

U/s 9 of the
IConciliation Act

IOMP (I) (COMM)/8965/2025

08/12/2025

|Axis Bank Ltd Vs KAUSHLYA DEVIASHISH

BHATT

KUMAR
IGUPTA(P),

lanuj@agcpartners.co.06.12.2025
fin
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12, New lU/s 9 of the Arbitration &OMP (I) (COMM)/8966/202508/12/2025 |Axis Bank Ltd Vs ADESH KUMAR [ASHISH 9999183119 lanuj@agcpartners.co.|06.12.2025
Block-1 IConciliation Act KUMAR fin
IGUPTA(P),

12, New CourtlU/s 9 of the Arbitration &OMP (Do8/12/2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 [delhi.jangraadvocate [06.12.2025
Block-1 IConciliation Act (COMM)/8968/2025 FINANCE LIMITED Vs  ANILJANGRA(P), (@gmail.com

CHOUDHARY
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/8969/202508/12/2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 [delhi.jangraadvocate [06.12.2025
Block-1 IConciliation Act FINANCE LIMITED Vs AJAYJANGRA(P), @gmail.com

ISURJIT SINGH
12, New Court[Execution Petition [Execution (Comm)/174/2025 |09/12/2025 IBLOOMSBURY PUBLISHINGIMOHD 0711049871 ladv.m.fahad72 @gmail06.12.2025
Block-1 INDIA PRIVATE LIMITED Vs [FAHAD(P), l.com

INCBA EXPORTS PRIVATH

LIMITED
12, New CourtfExecution Petition Execution (Comm)/173/2025 09/12/2025 BIMAL KUMAR JAIN Vs |Anant 9312401165 bhushan_anant@hot [08.12.2025
Block-1 IBIOLYTICS RESEARCH AND[Bhushan(P), Imail.com

INNOVATIONS PRIVATE LIMITED
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9019/2025/09/12/2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 idelhi.jangraadvocate [08.12.2025
Block-1 IConciliation Act Vs RITESH KUMAR SAHU UVANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9018/202509/12/2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 [delhi.jangraadvocate [08.12.2025
Block-1 IConciliation Act Vs GANGADHAR NAIK JANGRA(P), @gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9016/2025/09/12/2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 [delhi.jangraadvocate [08.12.2025
Block-I IConciliation Act FINANCE LIMITED Vs NISHANJANGRA(P), @gmail.com

ISINGH
12, New Court[Execution Petition ExCOMM - Award by Arbog/12/2025 IAMBA ELECTRICALS Vs |Nitin Jain(P), (9999650755 najandcompany@gm [08.12.2025
Block-1 Comm/72/2025 [TOLLWAYS INFRA PROJECTS lail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9015/2025/09/12/2025 IAXIS BANK LIMITED Vs Pankaj [Rahul 0971891788 info@aualegal.com [08.12.2025
Block-1 IConciliation Act IChauhan IChauhan(P),
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/9059/2025[10/12/2025 IAXIS BANK LTD Vs SUMITjavinash 011-41513189 lavinash.adv@gmail.c [09.12.2025
Block-1 IConciliation Act KUMAR GAUTAM kumar(P), lom
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/9058/2025[10/12/2025 IAXIS BANK LTD Vs ABHAYfavinash 011-41513189 lavinash.adv@gmail.c |09.12.2025
Block-1 IConciliation Act KUMAR SINGH kumar(P), lom
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9055/2025[10/12/2025 IAXIS BANK LTD Vs HASEENpavinash 011-41513189 lavinash.adv@gmail.c |09.12.2025
Block-1 IConciliation Act IAHMED kumar(P), lom
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12, New lU/s 9 of the Arbitration &OMP (I) (COMM)/9056/2025[10/12/2025 IJAXIS BANK LTD Vs SANJAY GARGfavinash 011-41513189 avinash.adv@gmail.c [09.12.2025
Block-1 IConciliation Act kumar(P), lom
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/9054/2025[10/12/2025 IAXIS BANK LTD Vs ANITA JAIN [Shobha 0811192158 srshobhagupta@gmail09.12.2025
Block-1 IConciliation Act Gupta(P), l.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9052/2025[10/12/2025 IAXIS BANK LTD Vs DEENfvinash 011-41513189 lavinash.adv@gmail.c |09.12.2025
Block-1 IConciliation Act MAUHMMAD kumar(P), lom
12, New Court[Execution Petition [Execution (Comm)/175/2025 11/12/2025 IDBI Bank Ltd Vs ASHU SAROHA [Vivek Kumar(P),9811867703 kumarvivekadv@gmal10.12.2025
Block-1 fil.com
12, New CourtiCIVIL CASES ICS (COMM)/558/2025 11/12/2025 Outlook Publishing India PrivateSetu Niket(P), (9873109672 mail@curarelegal.co [10.12.2025
Block-I Limited Vs Brandfosys Media and| Im

[Technologies
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9081/202511/12/2025 IJAXIS BANK LTD Vs RAMA RAMfavinash 011-41513189 lavinash.adv@gmail.c [10.12.2025
Block-1 IConciliation Act IDHAYAL kumar(P), lom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9079/2025(11/12/2025 JAXIS BANK LTD Vs JAGATLAL javinash 011-41513189 lavinash.adv@gmail.c [10.12.2025
Block-1 IConciliation Act lkumar(P), lom
12, New CourflU/s 9 of the Arbitration &OMP (Djt1/12/2025 IJAXIS BANK LTD Vs DIMPLEavinash 011-41513189 lavinash.adv@gmail.c [10.12.2025
Block-1 IConciliation Act (COMM)/9080/2025 KHAROUR kumar(P), lom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9078/2025(11/12/2025 IAXIS BANK LTD Vs DIMPLEfavinash 011-41513189 lavinash.adv@gmail.c [10.12.2025
Block-1 IConciliation Act IKHAROUR kumar(P), lom
12, New CourtlExecution Petition ExCOMM - Award by Arbii/12/2025 IKOGTA FINANCIAL INDIA LTD Vs [Ankur 0811809439 lankurkatyal @asklegali10.12.2025
Block-1 Comm/74/2025 IMD JAHID KHAN Katyal(P), .co.in
12, New CourtiCIVIL CASES Misc DJ/319/2025 12/12/2025 IPRASHANT SHARMA Vs HDFCNOT 0555255500 Ipsharmai1414@gmail. 11.12.2025
Block-1 IBANK LTD AND ORS JAVAILABLE lcom
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/9101/2025[12/12/2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 [delhi.jangraadvocate [11.12.2025
Block-1 IConciliation Act FINANCE LIMITED Vs RahulJANGRA(P), (@gmail.com

IAniruddha Nakhate
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9102/202512/12/2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 delhi.jangraadvocate [11.12.2025
Block-1 IConciliation Act IFINANCE LIMITED Vs Lalit KumaryANGRA(P), (@gmail.com
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12, New lU/s 9 of the Arbitration &OMP (I) (COMM)/9100/2025[12/12/2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 [delhi.jangraadvocate [11.12.2025
Block-1 IConciliation Act Vs USMAN DILSHAD UJANGRA(P), (@gmail.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9148/2025[15/12/2025 JAXIS BANK LTD Vs SHEETAL [Sunita Singh(P),|90871040589 lindolexlaw@gmail.co [12.12.2025
Block-1 IConciliation Act IDUBEY m

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9150/2025(15/12/2025 IJAXIS BANK LTD Vs VINOD Sunita Singh(P),|9871040589 lindolexlaw@gmail.co [12.12.2025
Block-1 IConciliation Act Im

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/9149/2025[15/12/2025 IJAXIS BANK LTD Vs RABITA [Sunita Singh(P),|9871040589 lindolexlaw@gmail.co [12.12.2025
Block-1 IConciliation Act IYADAV Im

12, New CourtlCIVIL CASES CS (COMM)/562/2025 15/12/2025 ICANARA BANK Vs DEVAIAJAY KUMAR[8882449168 sk.lawnexus@gmail.c [12.12.2025
Block-1 I[ENTERPRISES SAINI(P), jom

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/9147/2025[15/12/2025 IAXIS BANK Vs JITENDRAIShobha 0811192158 srshobhagupta@gmaifi2.12.2025
Block-1 IConciliation Act SHARMA Gupta(P), l.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9198/2025(17/12/2025 IJAXIS BANK LTD Vs GAURAVADV 9871040589 lindolexlaw@gmail.co [16.12.2025
Block-1 IConciliation Act ISINGH DHEERAJ(P), m

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9199/2025(17/12/2025 IAXIS BANK LTD Vs JITENDERADV 0871040589 lindolexlaw@gmail.co [16.12.2025
Block-1 IConciliation Act KUMAR GARG DHEERAJ(P), Im

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9197/202517/12/2025 IJAXIS BANK LTD Vs RIHAN Sunita Singh(P),|0871040589 lindolexlaw@gmail.co [16.12.2025
Block-1 IConciliation Act [m

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9196/2025(17/12/2025 IJAXIS BANK LTD Vs PRAMOD|Sunita Singh(P),|9871040589 lindolexlaw@gmail.co [16.12.2025
Block-1 IConciliation Act KUMAR UPADHYAYA Im

12, New CourlU/s 9 of the Arbitration &OMP (I) (COMM)/9195/202517/12/2025 IAXIS BANK LTD Vs PANKAJ[Sunita Singh(P),|9871040589 lindolexlaw@gmail.co [16.12.2025
Block-1 IConciliation Act GUPTA Im

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/9194/2025(17/12/2025 JAXIS BANK LIMITED Vs ABDUL [Vibhor 9971680687 support@arvlawcham(16.12.2025
Block-1 IConciliation Act IAJIJ Mathur(P), bers.co.in

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9159/202516/12/2025 YES BANK LTD Vs RAMESHANANJAY 7030378800 lasaplegalandadvocate(15.12.2025
Block-1 IConciliation Act IAURANI SINGH(P), s@gmail.com
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12, New lU/s 9 of the Arbitration &OMP (I) (COMM)/9161/2025 [16/12/2025 IYES BANK LTD Vs TABASSUMANANJAY 7030378800 lasaplegalandadvocate(15.12.2025
Block-1 IConciliation Act INISHA SINGH(P), s@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9160/2025[16/12/2025 IYES BANK LTD Vs SAKIRIANANJAY 7030378800 lasaplegalandadvocatef15.12.2025
Block-1 IConciliation Act RAJUDDIN SINGH(P), s@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9180/2025(16/12/2025 OM SAI RAM ENTERPRISES Vs |AKSHAT 7985177435 bajpaiakshat@gmail.cl15.12.2025
Block-1 IConciliation Act INDIAN RAILWAY CATERING AND[BAJPAI(P), jom

[TOURISM CORPORATION
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/9182/202516/12/2025 |Axis Bank limited Vs MOTI RAM [Niraj Kumar(P), 9811306559 nirajkumar1976 @gm [15.12.2025
Block-1 IConciliation Act lail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9181/202516/12/2025 |Axis Bank limited Vs SHALOM NNiraj Kumar(P), 9811306559 nirajkumar1976 @gm [15.12.2025
Block-1 IConciliation Act RAJWADI lail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9189/202517/12/2025 |Axis Bank limited Vs VINAY [Niraj Kumar(P),|9811306559 nirajkumar1976 @gm [16.12.2025
Block-1 IConciliation Act ICHAUHAN lail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9190/2025(17/12/2025 |Axis Bank limited Vs  VIJAYNiraj Kumar(P), 9811306559 nirajkumar1976 @gm [16.12.2025
Block-1 IConciliation Act ISAXENA lail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9192/2025(17/12/2025 |Axis Bank limited Vs JASWINDER [Niraj Kumar(P), 9811306559 nirajkumar1976 @gm [16.12.2025
Block-1 IConciliation Act ISINGH lail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9187/2025(17/12/2025 |Axis Bank limited Vs SATISH [Niraj Kumar(P),9811306559 nirajkumar1976 @gm [16.12.2025
Block-1 IConciliation Act KUMAR lail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9191/2025 [17/12/2025 |Axis Bank limited Vs  SAHIINiraj Kumar(P),|9811306559 nirajkumar1976 @gm [16.12.2025
Block-1 IConciliation Act [TRANSPORT COMPANY lail.com
12, New CourlU/s 9 of the Arbitration &OMP (I) (COMM)/9188/2025(17/12/2025 IAxis Bank limited Vs PAWAN|Niraj Kumar(P),|9811306559 nirajkumar1976@gm (16.12.2025
Block-1 IConciliation Act KUMAR lail.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/9193/2025(17/12/2025 |Axis Bank limited Vs MUKESH INiraj Kumar(P), 9811306559 nirajkumar1976 @gm [16.12.2025
Block-1 IConciliation Act lail.com
12, New CourtCIVIL CASES CS (COMM)/564/2025 17/12/2025 IMRG CONSULTANTS PVT LTD Vs [Shubh 9354028785 ladvshubmathur@gm [16.12.2025
Block-1 ICOLOR PALETTE PVT LTD Mathur(P), lail.com
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12, New CourtlExecution Petition Execution (Comm)/178/2025 [17/12/2025 |Abhishek  Enterprises Vs |Aseem 9811062351 Imehrotra_aseem@ya [16.12.2025
Block-1 IMUNICIPAL CORPORATION OFMehrotra(P), lhoo.co.in

IDELHI
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9186/2025/17/12/2025 |Axis Bank limited Vs RAMBHAJAN [Niraj Kumar(P), 9811306559 nirajkumar1976 @gm [16.12.2025
Block-1 IConciliation Act lail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9240/202519/12/2025 IAXIS BANK Vs JAYPAL SINGH Shobha 0811192158 srshobhagupta@gmail18.12.2025
Block-1 IConciliation Act Gupta(P), l.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/9239/202519/12/2025 IAXIS BANK LTD Vs CHANCHALJADV 9871040589 indolexlaw@gmail.co 18.12.2025
Block-1 IConciliation Act ICARPENTER DHEERAJ(P), Im
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9233/2025[19/12/2025 IAXIS BANK LTD Vs AZIM ALI IADV 9871040589 indolexlaw@gmail.co [18.12.2025
Block-1 IConciliation Act DHEERAJ(P), Im
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/9234/202519/12/2025 IAXIS BANK LTD Vs  SUNILADV 9871040589 indolexlaw@gmail.co 18.12.2025
Block-1 IConciliation Act JAISWAL DHEERAJ(P), Im
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9235/2025[19/12/2025 JAXIS BANK LTD Vs NIJAKATA |ADV 9871040589 indolexlaw@gmail.co [18.12.2025
Block-1 IConciliation Act DHEERAJ(P), m
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/9236/202519/12/2025 IJAXIS BANK LTD Vs NARESHjavinash 011-41513189 lavinash.adv@gmail.c 18.12.2025
Block-I IConciliation Act KHATRI kumar(P), lom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9237/2025[19/12/2025 IJAXIS BANK LTD Vs BHOM SINGHfavinash 011-41513189 lavinash.adv@gmail.c 18.12.2025
Block-1 IConciliation Act PARTHAR kumar(P), lom
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9238/2025119/12/2025 IKOTAK MAHINDRA PRIMERAJESH 0958726491 [delhi.jangraadvocate [18.12.2025
Block-1 IConciliation Act LIMITED Vs Naveen Kumar Anand JANGRA(P), (@gmail.com
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/9230/2025[19/12/2025 KOTAK MAHINDRA PRIMERAJESH 0958726491 [delhi.jangraadvocate [18.12.2025
Block-1 IConciliation Act LIMITED Vs Amit Bidlan JANGRA(P), (@gmail.com
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/9229/202519/12/2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 [delhi.jangraadvocate [18.12.2025
Block-1 IConciliation Act ILIMITED Vs Mohd Arshan UJANGRA(P), (@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9228/202519/12/2025 KOTAK MAHINDRA PRIMERAJESH 9958726491 delhi.jangraadvocate 18.12.2025
Block-1 IConciliation Act LIMITED Vs Monu Kumar UVANGRA(P), (@gmail.com
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12, New lU/s 9 of the Arbitration &OMP (I) (COMM)/9232/2025[19/12/2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 [delhi.jangraadvocate [18.12.2025
Block-1 IConciliation Act ILIMITED Vs Hriday Kumar Pandey JANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9231/2025[19/12/2025 IKOTAK MAHINDRA PRIME LTD |[AMIT KUMAR{7030378800 lasaplegalandadvocate18.12.2025
Block-1 IConciliation Act Vs SUNIL GOYAL SINHA(P), s@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9227/202519/12/2025 IAXIS BANK LTD Vs MANISHfavinash 011-41513189 lavinash.adv@gmail.c 18.12.2025
Block-1 IConciliation Act IKUMAR PANDEY kumar(P), lom
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/9225/202519/12/2025 IAXIS BANK LTD Vs MOHDfavinash 011-41513189 lavinash.adv@gmail.c 18.12.2025
Block-1 IConciliation Act IZAHAIB kumar(P), lom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9226/202519/12/2025 IJAXIS BANK LTD Vs SAMREENjavinash 011-41513189 lavinash.adv@gmail.c 18.12.2025
Block-1 IConciliation Act INAINI lkumar(P), lom
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/9224/202519/12/2025 IJAXTS BANK LIMITED Vs MANISH AMIT 8860939556 lamitkumar.294 @redi18.12.2025
Block-1 IConciliation Act ISINGH KUMAR(P), ffmail.com
12, New CourtlCIVIL CASES CS (COMM)/568/2025 20/12/2025 IAmritsar Haveli Cuisines PrivatANSHUMAN(P)|9911373783 info@markshield.in [19.12.2025
Block-1 Limited Vs Kulwinder Singh ,
12, New CourtlExecution Petition [Execution (Comm)/182/2025[20/12/2025 IPOONAM BHARADWAJ Vs DR TIMANOJ 08101126707 INot provided 19.12.2025
Block-I ICHANDAN KUMAR
SINGH(P),

12, New CourtiCIVIL CASES Misc DJ/321/2025 20/12/2025 M S CHANDAN DAIRY Vs M SUrmila(P), 8700399846 INot provided 19.12.2025
Block-1 YOUNG MIND RESTAURANT PVT]

LTD
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9299/2025[22/12/2025 |Axis Bank Ltd Vs ANAND KUMAR [MAYANK 0873347330 mayank_mahajanos [20.12.2025
Block-1 IConciliation Act IMAHAJAN(P), @yahoo.com
12, New CourlU/s 9 of the Arbitration &OMP (I) (COMM)/9298/2025[22/12/2025 JAXIS BANK LTD Vs ANUJ KUMAR javinash 011-41513189 lavinash.adv@gmail.c [20.12.2025
Block-1 IConciliation Act kumar(P), lom
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/9297/2025[22/12/2025 IAXIS BANK LIMITED Vs RAKESH|Rahul 0971891788 info@aualegal.com [20.12.2025
Block-1 IConciliation Act KUMAR IChauhan(P),
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9292/2025122/12/2025 IJAXIS BANK LIMITED Vs MS[Rahul 9971891788 info@aualegal.com [20.12.2025
Block-1 IConciliation Act LUCKY AGENCIES IChauhan(P),
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12, New lU/s 9 of the Arbitration &OMP (I) (COMM)/9295/2025[22/12/2025 IAXIS BANK LIMITED Vs LALITA [Rahul 9971891788 info@aualegal.com [20.12.2025
Block-1 IConciliation Act IDEVI IChauhan(P),
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/9296/2025[22/12/2025 IAXIS BANK LIMITED Vs SHRIRahul 0971891788 info@aualegal.com [20.12.2025
Block-1 IConciliation Act ISHYAM CONSTRUCTION|Chauhan(P),

ICOMPANY
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9293/2025122/12/2025 IJAXIS BANK LIMITED Vs GAURAV [Rahul 9971891788 info@aualegal.com [20.12.2025
Block-1 IConciliation Act IMAAN IChauhan(P),
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9294/2025[22/12/2025 YES BANK LTD Vs VEER[SANJEEV 8285002845 Imanjul.sood @srcsleg [20.12.2025
Block-1 IConciliation Act TRADING CO PATHAK(P), lal.com
12, New CourtiCIVIL CASES ICS (COMM)/573/2025 24/12/2025 Punjab National Bank Vs Pradeep [Pratap Chandra 9990366723 prana25000@gmail.c[23.12.2025
Block-1 Rana(P), lom
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9336/202524/12/2025 IAXIS BANK LTD Vs INDRAJEET Y|Shobha 0811192158 srshobhagupta@gmail23.12.2025
Block-1 IConciliation Act IADAV Gupta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9333/2025[24/12/2025 JAXIS BANK LTD Vs SHAHID|Shobha 0811192158 srshobhagupta@gmail23.12.2025
Block-1 IConciliation Act [RANA Gupta(P), l.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9334/202524/12/2025 IAXIS BANK LTD Vs SWAROOPADV 0871040589 lindolexlaw@gmail.co [23.12.2025
Block-1 IConciliation Act SINGH DHEERAJ(P), Im
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9337/2025[24/12/2025 IYES BANK LTD Vs SONU SONU [ANANJAY 7030378800 lasaplegalandadvocate[23.12.2025
Block-1 IConciliation Act SINGH(P), s@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9338/2025/24/12/2025 IYES BANK LTD Vs VARUN KANTIANANJAY 7030378800 lasaplegalandadvocate[23.12.2025
Block-1 IConciliation Act BHUSHAN SINGH(P), s@gmail.com
12, New CourlU/s 9 of the Arbitration &OMP (I) (COMM)/9339/202524/12/2025 JAXIS BANK LTD Vs PRAMODADV 0871040589 lindolexlaw@gmail.co [23.12.2025
Block-1 IConciliation Act KUMAR DHEERAJ(P), Im
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/9332/2025[24/12/2025 IAXIS BANK LTD Vs VARIS KHAN [Shobha 0811192158 srshobhagupta@gmail23.12.2025
Block-1 IConciliation Act IGupta(P), l.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9340/202524/12/2025 IAXIS BANK LTD Vs UDA Y|Shobha 0811192158 srshobhagupta@gmail23.12.2025
Block-I IConciliation Act ICONSTRUCTIONS CO Gupta(P), l.com
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12, New lU/s 9 of the Arbitration &OMP (I) (COMM)/9335/2025[24/12/2025 IAXIS BANK LTD Vs SITA DEVIShobha 0811192158 srshobhagupta@gmail23.12.2025
Block-1 IConciliation Act [RATHI Gupta(P), l.com
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/9341/2025[24/12/2025 IAXIS BANKLTD Vs SUJATA Shobha 0811192158 srshobhagupta@gmail23.12.2025
Block-1 IConciliation Act Gupta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9342/202524/12/2025 IAXIS BANK LTD Vs ANITA GUPTA|Shobha 0811192158 srshobhagupta@gmail23.12.2025
Block-1 IConciliation Act Gupta(P), l.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9439/2025[26/12/2025 laxis bank 1td Vs FARHAN Shobha 0811192158 srshobhagupta@gmail24.12.2025
Block-I IConciliation Act Gupta(P), l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9441/2025[26/12/2025 |Axis Bank Ltd Vs RAKESH MALI |ASHISH 9999183119 lanuj@agcpartners.co.|[24.12.2025
Block-1 IConciliation Act KUMAR lin

IGUPTA(P),
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9440/202526/12/2025 |Axis Bank Ltd Vs KUMRPAL S/OASHISH 9999183119 lanuj@agcpartners.co.24.12.2025
Block-1 IConciliation Act HARACHANDI KUMAR fin

IGUPTA(P),
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9438/2025[26/12/2025 |Axis Bank Ltd Vs VEER BAHADUR |ASHISH 9999183119 lanuj@agcpartners.co.|[24.12.2025
Block-I IConciliation Act KUMAR fin

IGUPTA(P),
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9437/2025[26/12/2025 |Axis Bank Ltd Vs RAKESH SOASHISH 0999183119 lanuj@agcpartners.co.24.12.2025
Block-1 IConciliation Act PEMA RAM KUMAR fin

IGUPTA(P),
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/9431/2025[26/12/2025 PIRAMAL FINANCE LIMITED Vs [RAJESH 9958726491 [delhi.jangraadvocate [24.12.2025
Block-1 IConciliation Act CHETANBHAI HIRALAIJANGRA(P), (@gmail.com

IVAGADIYA

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9432/202526/12/2025 IPIRAMAL FINANCE LIMITED Vs [RAJESH 0958726491 [delhi.jangraadvocate [24.12.2025
Block-1 IConciliation Act INAYANA KHANDUBHAI PATEL  [JANGRA(P), (@gmail.com
12, New CourlU/s 9 of the Arbitration &OMP (I) (COMM)/9433/2025226/12/2025 PIRAMAL FINANCE LIMITED Vs [RAJESH 0958726491 [delhi.jangraadvocate [24.12.2025
Block-1 IConciliation Act IMUKESH KUMAR PANWAR JANGRA(P), (@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9436/2025[26/12/2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 [delhi.jangraadvocate [24.12.2025
Block-I IConciliation Act Vs Sarvodaya Agriculture AppliancesJANGRA(P), (@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/9434/2025[26/12/2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 [delhi.jangraadvocate [24.12.2025
Block-1 IConciliation Act Vs Arif Khan UANGRA(P), (@gmail.com
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6, New ICommercial Execution (Comm)/169/2025/02-12-2025 [Pharma Sales Corporation Vs [Sahil Talwar(P), 9711592772 sahiltalwar@yahoo.co[29.11.2025
Block-I [Fenway Pharmaceuticals Pvt Ltd Im
6, New CourtlCommercial [Execution (Comm)/170/2025|02-12-2025 IMS ASHWMEGH SPICES PVT LTD JYOTI 0599072552 yotiinsa11@gmail.co [29.11.2025
Block-1 Vs WELLNESS QED PVT LTD IADVOCATE(P), m
6, New CourtiCommercial OMP (I) (COMM)/8711/2025 |02-12-2025 [Fingrow Capital Private Limited Vs JITENDRA 8700133713 jkschauhan@rediffm |01.12.2025
Block-1 BRANCLEY IMPLEX PRIVATEKUMAR lail.com

LIMITED SINGH(P),
6, New  CourtiCommercial CS (COMM)/544/2025 03-12-2025 [Punjab National Bank Vs Kapil Jain |[Vikram Gola(P), 9811244509 vikramgola2o10@gm [02.12.2025
Block-I lail.com
6, New CourtCommercial ICS (COMM)/545/2025 03-12-2025 ISh SANJAY GUPTA Vs Sh SanjayiChandra Mohan [9810652956 lemgoyaladvocate@g [02.12.2025
Block-1 [Rastogi and Anr Goyal(P), Imail.com
6, New  CourtiCommercial OMP (I) (COMM)/8822/2025/03-12-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gma |02.12.2025
Block-I Vs M N CONSTRUCTIONS 84919 [JANGRA(P), fil.com
6, New  CourtiCommercial OMP (I) (COMM)/8823/2025/03-12-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 jangraadvocate@gma |02.12.2025
Block-1 FINANCE LIMITED Vs SACHINJANGRA(P), fil.com

IKISAN JADHAV
6, New  CourtiCommercial OMP (Dj03-12-2025 |Axis Bank limited Vs BRAHMANiraj Kumar(P),|9811306559 nirajkumar1976 @gm |02.12.2025
Block-1 (COMM)/8828/2025 SHARMA lail.com
6, New  CourtiCommercial OMP (I) (COMM)/8829/2025/03-12-2025 |Axis Bank limited Vs SHUSHIL [Niraj Kumar(P), 9811306559 nirajkumar1976 @gm |02.12.2025
Block-1 KUMAR lail.com
6, New CourtiCommercial OMP (Dj03-12-2025 |Axis Bank limited Vs NAWAZISH [Niraj Kumar(P), 9811306559 nirajkumar1976 @gm |02.12.2025
Block-1 (COMM)/8830/2025 lail.com
6, New CourtiCommercial OMP (I) (COMM)/8831/2025/|03-12-2025 IAxis Bank limited Vs MOHD [Niraj Kumar(P),|9811306559 nirajkumar1976 @gm (02.12.2025
Block-1 SHAHZAD lail.com
6, New CourtiCommercial OMP (I) (COMM)/8832/2025/03-12-2025 |Axis Bank limited Vs KHURSHID [Niraj Kumar(P), 9811306559 nirajkumar1976 @gm |02.12.2025
Block-1 KHAN lail.com
6, New  CourtCommercial OMP (I) (COMM)/8872/2025|04-12-2025 |Axis Bank Ltd Vs PAWAN SONIMAYANK 9873347330 mayank_mahajanos |03.12.2025
Block-1 7172 IMAHAJAN(P), @yahoo.com
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6, New ICommercial OMP (I) (COMM)/8862/2025/04-12-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 jangraadvocate@gma |03.12.2025
Block-1 FINANCE LIMITED Vs GAUSJANGRA(P), lil.com
MOHAMMAD
6, New CourtlCommercial OMP (I) (COMM)/8863/2025/04-12-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 jangraadvocate@gma |03.12.2025
Block-1 IFINANCE  LIMITED Vs JANGRA(P), fil.com
HIMANSHU PANDEY
6, New CourtiCommercial OMP (Djo4-12-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 jangraadvocate@gma |03.12.2025
Block-1 (COMM)/8864/2025 IFINANCE LIMITED Vs HIREN HYJANGRA(P), fil.com
IPRAJAPATI
6, New CourtiCommercial OMP (I) (COMM)/8865/2025|04-12-2025 |Axis Bank Ltd Vs MANPREET |ASHISH 9999183119 lashish@agcparteners./03.12.2025
Block-1 SINGH KUMAR lco.in
IGUPTA(P),
6, New CourtCommercial ExCOMM - Award by Arbjog4-12-2025 IKOTAK MAHINDRA PRIME LTD [Kushal 7009793548 INOT PROVIDED 03.12.2025
Block-1 Comm/70/2025 Vs JAGJIT GREWAL [Kumar(P),
6, New  CourtiCommercial OMP (Djo4-12-2025 |Axis Bank Ltd Vs JASWINDER [ASHISH 9999183119 lashish@agcparteners./03.12.2025
Block-I (COMM)/8866/2025 ISINGH KUMAR lco.in
IGUPTA(P),
6, New  CourtiCommercial OMP (I) (COMM)/8867/2025/04-12-2025 |JAxis Bank Ltd Vs PARTAP SINGH |[ASHISH 9999183119 lashish@agcparteners./03.12.2025
Block-I KUMAR co.in
IGUPTA(P),
6, New  CourtiCommercial OMP (Djog4-12-2025 |Axis Bank Ltd Vs Vijay singh JASHISH 9999183119 lashish@agcparteners./03.12.2025
Block-I (COMM)/8868/2025 KUMAR lco.in
IGUPTA(P),
6, New CourtiCommercial OMP (Djo4-12-2025 |Axis Bank Ltd Vs RAHUL KUMAR |ASHISH 9999183119 lashish@agcparteners./03.12.2025
Block-1 (COMM)/8869/2025 KUMAR lco.in
IGUPTA(P),
6, New CourtiCommercial OMP (I) (COMM)/8870/2025|04-12-2025 |Axis Bank Ltd Vs MEHAR SINGH [ASHISH 9999183119 lashish@agcparteners./03.12.2025
Block-1 KUMAR lco.in
IGUPTA(P),
6, New CourtiCommercial OMP (I) (COMM)/8871/2025/|04-12-2025 |Axis Bank Ltd Vs SUGANA RAM |ASHISH 9999183119 lashish@agcparteners.j03.12.2025
Block-1 KUMAR lco.in
IGUPTA(P),
6, New CourtiCommercial OMP (Djo5.12.2025 M/s PiramalFinance Ltd Vs NawabRAJESH 9958726491 jangraadvocate@gma |03.12.2025
Block-1 (COMM)/8906/2025 Singh UJANGRA(P), lil.com
6, New  CourtCommercial OMP (I) (COMM)/8907/2025/05.12.2025 |Axis Bank Ltd Vs Gursewak Singh  [ASHISH 9999183119 lashish@agcparteners.l04.12.2025
Block-1 KUMAR lco.in

GUPTA(P),
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6, New ICommercial OMP (Ij05.12.2025 IDFC Bank Ltd Vs Firoj Aleem SANJEEV 971702885 litigation@srcslegal.c |04.12.2025
Block-1 (COMM)/8908/2025 IPATHAK(P), lom

6, New CourtlCommercial OMP (Djo5.12.2025 IDFC Bank Ltd Vs Chirag Yadav SANJEEV 971702885 litigation@srcslegal.c |04.12.2025
Block-1 (COMM)/8909/2025 PATHAK(P), lom

6, New CourtiCommercial IOMP (I) (COMM)/8910/2025/05.12.2025 IDFC Bank Ltd Vs UpasanaSANJEEV 971702885 litigation@srcslegal.c |04.12.2025
Block-1 Bhardwaj IPATHAK(P), lom

6, New CourtiCommercial OMP (I) (COMM)/8911/2025[05.12.2025 IYes Bank Ltd Vs Preeti Upadhyay = [SANJEEV 971702885 litigation@srcslegal.c |04.12.2025
Block-1 PATHAK(P), lom

6, New CourtiCommercial OMP (I) (COMM)/8912/2025(05.12.2025 |Axis Bank Ltd Vs AS Logistic & Ors [Niraj Kumar(P), 9811306559 nirajkumar1976 @gm |04.12.2025
Block-1 lail.com

6, New  CourtiCommercial IOMP (I) (COMM)/8913/2025/05.12.2025 |Axis Bank Ltd Vs BJY Construction &Niraj Kumar(P), 9811306559 nirajkumar1976 @gm |01.12.2025
Block-1 |Anr lail.com

6, New CourtCommercial IOMP (I) (COMM)/8938/2025/06.12.2025 |Axis Bank Ltd Vs Pravin JAvinash Kumar (1141513189 lavinash.adv@gmail.c |04.12.2025
Block-1 lom

6, New  CourtiCommercial IOMP (I) (COMM)/8939/2025/06.12.2025 |Axis Bank Ltd Vs Shabnam JAvinash Kumar (1141513189 lavinash.adv@gmail.c |04.12.2025
Block-1 om

6, New  CourtiCommercial OMP (Dj06.12.2025 |Axis Bank Ltd Vs Sumit Yadav Avinash Kumar (1141513189 lavinash.adv@gmail.c |04.12.2025
Block-I (COMM)/8940/2025 om

6, New CourtiCommercial IOMP (I) (COMM)/8941/2025/06.12.2025 lAxis Bank Ltd Vs NagwanshiNiraj Kumar(P),|9811306559 nirajkumar1976 @gm |05.12.2025
Block-I Building Material & Ors lail.com

6, New CourtiCommercial IOMP (I) (COMM)/8993/2025/08.12.2025 |Axis Bank Ltd Vs Atval Singh INiraj Kumar(P), 9811306559 nirajkumar1976 @gm (05.12.2025
Block-1 lail.com

6, New CourtiCommercial IOMP (I) (COMM)/8992/2025/08.12.2025 |Axis Bank Ltd Vs Jisan Malik INiraj Kumar(P), 9811306559 nirajkumar1976 @gm |05.12.2025
Block-1 lail.com

6, New  CourtCommercial IOMP (I) (COMM)/8991/2025/08.12.2025 |Axis Bank Ltd Vs Raviraj Singh INiraj Kumar(P), 9811306559 nirajkumar1976 @gm |05.12.2025
Block-1 lail.com
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6, New ICommercial OMP (I)08.12.2025 |Axis Bank Itd Vs Gafur Mohammad [Rahul Chauhan (9971891788 info@aualegal.com |06.12.2025
Block-1 (COMM)/8990/2025

6, New CourtlCommercial OMP (Dj08.12.2025 |Axis Bank Ltd Vs Manish Kumar Rahul Chauhan 9971891788 info@aualegal.com |06.12.2025
Block-I (COMM)/8989/2025

6, New CourtiCommercial OMP (I)08.12.2025 |Axis Bank ltd Vs Vikramjit Singh Rahul Chauhan [9971891788 info@aualegal.com [06.12.2025
Block-1 (COMM)/8988/2025

6, New CourtiCommercial OMP (I) (COMM)/8987/2025/08.12.2025 |Axis Bank ltd Vs Eshant Sharma Rahul Chauhan 9971891788 info@aualegal.com |06.12.2025
Block-1

6, New CourtiCommercial OMP (Dj08.12.2025 |Axis Bank ltd Vs Suneet Gupta Rahul Chauhan [9971891788 info@aualegal.com |06.12.2025
Block-1 (COMM)/8986/2025

6, New  CourtiCommercial IOMP (I) (COMM)/8985/2025/08.12.2025 |Axis Bank ltd Vs Amritpal Singh Rahul Chauhan |9971891788 info@aualegal.com |06.12.2025
Block-1

6, New  CourtiCommercial OMP (Dj08.12.2025 |Axis Bank ltd Vs Jatin Singhal Rahul Chauhan 9971891788 info@aualegal.com [06.12.2025
Block-I (COMM)/8984/2025

6, New  CourtiCommercial OMP (I) (COMM)/8983/2025/08.12.2025 |Axis Bank ltd Vs Vikram Jakhar Rahul Chauhan |9971891788 info@aualegal.com |06.12.2025
Block-1

6, New CourtiCommercial IOMP (I) (COMM)/8982/2025/08.12.2025 |Axis Bank 1td Vs Suraj Kumar Rahul Chauhan 9971891788 info@aualegal.com |06.12.2025
Block-1

6, New CourtiCommercial IOMP (I) (COMM)/9035/2025/09.12.2025 IM/s Piramal Finance Ltd Vs JitendraRAJESH 9958726491 jangraadvocate@gma [06.12.2025
Block-1 [Parmer UJANGRA(P), lil.com

6, New CourtiCommercial OMP (I) (COMM)/9036/2025/09.12.2025 M/s Piramal Finance Ltd Vs KapilRAJESH 0958726491 jangraadvocate@gma [06.12.2025
Block-1 Veer Singh UANGRA(P), lil.com

6, New CourtiCommercial OMP (I) (COMM)/9037/2025/09.12.2025 Kotal Mahindra Prime Ltd VSRAJESH 9958726491 [delhi.jangraadvocate [03.12.2025
Block-1 [Pukhraj Singh UJANGRA(P), (@gmail.com

6, New  CourtCommercial OMP (Dj09.12.2025 IM/s Piramal Finance Ltd VS ManishRAJESH 9958726491 jangraadvocate@gma |05.12.2025
Block-1 (COMM)/9038/2025 |IAshok Kumar UANGRA(P), lil.com
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6, New ICommercial IOMP (I) (COMM)/9039/2025/09.12.2025 IM/s Piramal Finance Ltd VS DeepakRAJESH 9958726491 jangraadvocate@gma |05.12.2025
Block-1 [Tyagi UJANGRA(P), lil.com
6, New CourtiCommercial OMP (Dj09.12.2025 |Axis Bank Vs Ram Babu Shobha 98911192158 srshobhagupta@gmailos.12.2025
Block-1 (COMM)/9040/2025 Gupta(P), l.com
6, New CourtiCommercial IOMP (1) (COMM)/9041/2025/09.12.2025 IJAxis Bank Vs Naveen KumarjShobha 98911192158 srshobhagupta@gmailos.12.2025
Block-1 |Agnihotri Gupta(P), l.com
6, New CourtiCommercial IOMP (I) (COMM)/9042/2025/09.12.2025 IM/s Piramal Finance Ltd Vs RasheedRAJESH 0958726491 jangraadvocate@gma [06.12.2025
Block-1 Moothodathil Hamsa UANGRA(P), fil.com
6, New CourtCommercial OMP (Dp1.12.2025 |Axis Bank Ltd VS Najis Shobha 098911192158 srshobhagupta@gmailo3.12.2025
Block-1 (COMM)/9090/2025 Gupta(P), l.com
6, New  CourtiCommercial OMP (I) (COMM)/9091/2025(11.12.2025 |Axis Bank Ltd Vs Anwar Husain Shobha 08911192158 srshobhagupta@gmailo3.12.2025
Block-1 Gupta(P), l.com
6, New CourtCommercial IOMP (I) (COMM)/9092/2025(11.12.2025 |Axis Bank Ltd Vs Abbas Ashish Kumar9999183119 lashish@agcparteners./08.12.2025
Block-I IGupta lco.in
6, New  CourtiCommercial IOMP (I) (COMM)/9093/2025(11.12.2025 |Axis Bank Ltd Vs Sahroon Ashish Kumar9999183119 lashish@agcparteners.[08.12.2025
Block-1 IGupta lco.in
6, New  CourtiCommercial IOMP (I) (COMM)/9094/2025[11.12.2025 |Axis Bank Ltd Vs Manju lAshish  Kumar9999183119 lashish@agcparteners./08.12.2025
Block-I IGupta lco.in
6, New CourtiCommercial IOMP (I) (COMM)/9095/2025(11.12.2025 |Axis Bank Ltd VS Sandeep Ashish Kumar9999183119 lashish@agcparteners.[08.12.2025
Block-I IGupta lco.in
6, New CourtiCommercial OMP (I) (COMM)/9096/2025(11.12.2025 |Axis Bank Ltd Vs Parminder Singh [Avinash Kumar (1141513189 lavinash.adv@gmail.c [10.12.2025
Block-1 lom
6, New CourtiCommercial OMP (I) (COMM)/9097/2025(11.12.2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gma 09.12.2025
Block-1 Vs Shree Dadhibaman StoneJANGRA(P), lil.com

Crusher
6, New  CourtCommercial OMP (Djt1.12.2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gma |09.12.2025
Block-1 (COMM)/9098/2025 Vs Chandan Maharana UANGRA(P), fil.com
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6, New CourtlCommercial IOMP (I) (COMM)/9099/2025(11.12.2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gma [09.12.2025
Block-1 Vs Kailash Singh 79889 JANGRA(P), lil.com

6, New CourtlCommercial OMP (I) (COMM)/9106/2025[12.12.2025 |Axis Bank Ltd Vs Avinash Chander |AMIT 8860939556 lamitkumar.294@redi[10.12.2025
Block-1 KUMAR(P), ffmail.com

6, New CourtiCommercial OMP (I) (COMM)/9107/2025[12.12.2025 |Axis Bank Vs Navjot Singh GICL JAMIT 8860939556 lamitkumar.294@redi[10.12.2025
Block-1 KUMAR(P), ffmail.com

6, New  CourtiCommercial OMP (I) (COMM)/9108/2025[12.12.2025 |Axis Bank Ltd Vs Sarabjit Kaur JAMIT 8860939556 lamitkumar.294@redi10.12.2025
Block-1 KUMAR(P), ffmail.com

6, New CourtCommercial OMP (I) (COMM)/9109/2025[12.12.2025 |Axis Bank Ltd Vs Heeralal Ashish Kumar9999183119 lashish@agcparteners.11.12.2025
Block-I IGupta co.in

6, New  CourtiCommercial OMP (I) (COMM)/9110/2025[12.12.2025 |Axis Bank Ltd Vs Maskur Ashish Kumar9999183119 lashish@agcparteners.11.12.2025
Block-I IGupta co.in

6, New CourtCommercial OMP (I) (COMM)/9111/2025 [12.12.2025 |Axis Bank Ltd Vs Sombir Chajju Ashish Kumar9999183119 lashish@agcparteners.|11.12.2025
Block-I IGupta co.in

6, New  CourtiCommercial OMP (I) (COMM)/9112/2025 [12.12.2025 |Axis Bank Ltd Vs Raj Kali Ashish Kumar9999183119 lashish@agcparteners.|11.12.2025
Block-1 IGupta lco.in

6, New  CourtiCommercial OMP (I) (COMM)/9113/2025 [12.12.2025 |Axis Bank Ltd Vs Shiv Shanker lAshish  Kumar9999183119 lashish@agcparteners.|11.12.2025
Block-I IGupta co.in

6, New CourtiCommercial OMP (I) (COMM)/9114/2025 [12.12.2025 Cnh Industrial India Pvt Ltd Vs DilipRAJESH 9958726491 jangraadvocate@gma 09.12.2025
Block-1 Naik UJANGRA(P), lil.com

6, New CourtiCommercial OMP (I) (COMM)/9115/2025 [12.12.2025 Cnh Industrial India Pvt Ltd VSRAJESH 0958726491 jangraadvocate@gma [09.12.2025
Block-1 [Ratnakar Behera UANGRA(P), lil.com

6, New CourtiCommercial OMP (I) (COMM)/9116/2025 [12.12.2025 Cnh Industrial India Pvt Ltd VSRAJESH 9958726491 jangraadvocate@gma 09.12.2025
Block-1 [Ramchandra Pradhan UJANGRA(P), lil.com

6, New  CourtCommercial OMP (I) (COMM)/9135/202515.12.2025 IAXIS BANK LTD VS VAIBHAVIRAHUL 9971891788 info@aualegal.com |09.12.2025
Block-1 TYAGI ICHAUHAN
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6, New ICommercial OMP (I) (COMM)/9136/202515.12.2025 IAXIS BANK LTD VS SHIVPOOJA 9971891788 info@aualegal.com |09.12.2025
Block-1 IBABOO LALI ICHAUHAN

6, New CourtlCommercial OMP (I) (COMM)/9137/2025[15.12.2025 IJAXIS BANK LTD VS MAHUB ALI [RAHUL 0971891788 info@aualegal.com |09.12.2025
Block-1 ICHAUHAN

6, New CourtiCommercial OMP (I) (COMM)/9138/2025[15.12.2025 IAXIS BANK LTD VS YASH PAL RAHUL 9971891788 info@aualegal.com [09.12.2025
Block-1 ICHAUHAN

6, New CourtiCommercial OMP (I) (COMM)/9139/2025[15.12.2025 IAXIS BANK LTD VS NAKULJRAHUL 0971891788 info@aualegal.com |09.12.2025
Block-1 KUMAR GUPTA ICHAUHAN

6, New CourtiCommercial OMP (I) (COMM)/9140/2025[15.12.2025 IAXIS BANK LTD VS PUSHKAR LALJRAHUL 9971891788 info@aualegal.com |09.12.2025
Block-1 IAHIR ICHAUHAN

6, New  CourtiCommercial OMP (I) (COMM)/9141/2025 [15.12.2025 IAXIS BANK LTD VS BHUJANGNIRAJ KUMAR (9811306559 nirajkumar1976 @gm [11.12.2025

Block-1 INFRA OPC PVT LTD lail.com

6, New  CourtiCommercial OMP (I) (COMM)/9142/202515.12.2025 IAXIS BANK LTD VSINIRAJ KUMAR (9811306559 nirajkumar1976 @gm [11.12.2025

Block-1 IDHARMENDRA & ANR lail.com

6, New  CourtiCommercial OMP (I) (COMM)/9142/202515.12.2025 IAXTS BANK LTD VSINIRAJ KUMAR (9811306559 nirajkumar1976 @gm [11.12.2025

Block-1 DHARMENDRA & ANR lail.com

6, New  CourtiCommercial OMP (I) (COMM)/9143/202515.12.2025 IAXIS BANK LTD VS BHUJANGNIRAJ KUMAR 9811306559 nirajkumar1976 @gm [11.12.2025

Block-1 INFRA OPC PVT LTD lail.com

6, New CourtiCommercial OMP (I) (COMM)/9144/2025[15.12.2025 IAXTS BANK LTD VSINIRAJ KUMAR (9811306559 nirajkumar1976 @gm [11.12.2025

Block-1 DHARMENDRA & ANR lail.com

6, New CourtiCommercial OMP (I) (COMM)/9145/2025[15.12.2025 IAXIS BANK LTD VS PAWANAVINASH 1141513189 lavinash.adv@gmail.c [13.12.2025
Block-1 KUMAR SONI KUMAR lom

6, New CourtiCommercial OMP (I) (COMM)/9146/202515.12.2025 IAXIS BANK LTD VS VIKASHAVINASH 1141513189 lavinash.adv@gmail.c [13.12.2025
Block-1 KUMAR KUMAR om

6, New  CourtCommercial EX. (COMM)/176/2025 16.12.2025 M/s Jai Maa Enterprise Vs M/S SaijGAUTMI 9667560803 INOT PROVIDED 12.12.2025

Block-1

Print Pack

SEJWAL
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6, New ICommercial OMP (I) (COMM)/9162/2025[16.12.2025 IAXIS BANK LTD VS MOHDAVINASH 1141513189 avinash.adv@gmail.c [13.12.2025
Block-1 IPANKAJ KHAN [KUMAR lom

6, New CourtlCommercial OMP (I) (COMM)/9163/2025[16.12.2025 IAXIS BANK LTD VS JAGPREETAVINASH 1141513189 lavinash.adv@gmail.c 13.12.2025
Block-1 SINGH KUMAR jom

6, New CourtiCommercial IOMP (I) (COMM)/9164/2025[16.12.2025 JAXIS BANK LTD VS ASHOKAVINASH 1141513189 lavinash.adv@gmail.c [13.12.2025
Block-1 KUMAR KUMAR jom

6, New CourtiCommercial IOMP (I) (COMM)/9165/2025[16.12.2025 M/S PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gma [12.12.2025
Block-1 IPUKHRAJ D MALI JANGRA(P), fil.com

6, New CourtiCommercial OMP (I) (COMM)/9166/2025[16.12.2025 ICNH INDUSTRIAL INDIA PVT LTDRAJESH 9958726491 jangraadvocate@gma [12.12.2025
Block-1 IVS TILAK SINGH JANGRA(P), fil.com

6, New  CourtiCommercial IOMP (I) (COMM)/9167/2025[16.12.2025 IM/S PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gma [12.12.2025
Block-1 ISATPAL CHOTU RAM UVANGRA(P), fil.com

6, New  CourtiCommercial OMP (I) (COMM)/9168/2025[16.12.2025 IAXIS BANK LTD VS AMRIT AHARI [RAHUL 9971891788 info@aualegal.com [13.12.2025
Block-1 ICHAUHAN

6, New  CourtiCommercial IOMP (I) (COMM)/9169/2025[16.12.2025 IJAXTS BANK VS SAMI AHMAD Shobha 08911192158 srshobhagupta@gmaift3.12.2025
Block-1 IGupta(P), l.com

6, New  CourtiCommercial OMP (I) (COMM)/9205/2025(17.12.2025 |Axis Bank Ltd Vs Rahul TransportlNiraj Kumar [9811306559 nirajkumar1976 @gm [15.12.2025
Block-I Service lail.com

6, New CourtiCommercial OMP (I) (COMM)/9206/2025(17.12.2025 |Axis Bank Ltd Vs Surendra Nath[Niraj Kumar 0811306559 nirajkumar1976 @gm [15.12.2025
Block-1 [Pandey lail.com

6, New CourtiCommercial OMP (I) (COMM)/9207/2025[17.12.2025 |Axis Bank Ltd Vs Jaswinder Singh  [Niraj Kumar 0811306559 nirajkumar1976@gm (15.12.2025
Block-I lail.com

6, New CourtiCommercial OMP (D7.12.2025 |Axis Bank Ltd Vs RAVI SAXENA [Niraj Kumar 0811306559 nirajkumar1976 @gm [15.12.2025
Block-1 (COMM)/9208/2025 lail.com

6, New  CourtCommercial OMP (I) (COMM)/9209/2025(17.12.2025 |Axis Bank Ltd Vs AMIT KUMARNiraj Kumar 0811306559 nirajkumar1976 @gm [15.12.2025

Block-1

ISIKARWAR

lail.com
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6, New ICommercial IOMP (I) (COMM)/9210/2025[17.12.2025 |Axis Bank Ltd Vs SHIKHA [Niraj Kumar 0811306559 nirajkumar1976 @gm [15.12.2025
Block-1 ail.com
6, New CourtiCommercial OMP (I) (COMM)/9211/2025 [17.12.2025 Axis Bank Ltd Vs AMARJEET|Shobha 98911192158 ISRSHOBHAGUPTA (16.12.2025
Block-1 KUMAR IGupta(P), @GMAIL.COM
6, New CourtiCommercial IOMP (I) (COMM)/9223/202518-12-2025 IYES BANK LTD Vs NIDHI GHAI |ANANJAY 7030378800 IASAPLEGALAndadvo(16.12.2025
Block-1 SINGH(P), cates@gmail.com
6, New CourtiCommercial OMP (I) (COMM)/9222/2025[18-12-2025 IYES BANK LTD Vs JASVIR SINGH [ANANJAY 7030378800 IASAPLEGALAndadvo(16.12.2025
Block-1 SINGH(P), cates@gmail.com
6, New CourtiCommercial [Execution (Comm)/179/2025 [18-12-2025 IMS SHIVESH UDYOG PVT LTDJAGRITI 8527506427 ILAWFIRM@UNSOL [17.12.2025
Block-1 MHROUGH ITS DIRECTOR AR SHYAIN(P), IVEDLEGAL.COM

IVIPIN GOEL Vs ANUJ DAYAL

PROP OF M/S SAI PRINT AND|
6, New  CourtiCommercial IOMP (I) (COMM)/9218/2025(18-12-2025 IAXIS BANK Vs CHHATHU MAHTO|SANJEEV 9717028845 ILITIGATION@SRCS [16.12.2025
Block-1 PATHAK(P), LEGAL.COM
6, New CourtCommercial IOMP (1) (COMM)/9219/2025(18-12-2025 IAXIS BANK Vs SOMNATH Shobha 08911192158 ISRSHOBHAGUPTA [17.12.2025
Block-1 IGupta(P), @GMAIL.COM
6, New  CourtiCommercial OMP (I) (COMM)/9220/2025(18-12-2025 IYES BANK LTD Vs MADHU ANANJAY 7030378800 IASAPLEGALAndadvo[16.12.2025
Block-I SINGH(P), cates@gmail.com
6, New CourtiCommercial IOMP (I) (COMM)/9221/2025[18-12-2025 IYES BANK LTD Vs ABHISHEKIANANJAY 7030378800 IASAPLEGALAndadvo[16.12.2025
Block-1 [PRATAP SINGH SINGH(P), cates@gmail.com
6, New CourtiCommercial [Execution (Comm)/181/2025 [19-12-2025 JATINDER NATH THROUGHAVNIT 0873342989 IAVNITWARAICH@G18.12.2025
Block-1 LEGAL HEIRS VAISHALI SOOD[KAUR(P), IMAIL.COM

JAND ANR Vs M/S CHOPRA LAND]

IDEVELOPERS PVT LTD
6, New  CourtCommercial [Execution (Comm)/180/2025[19-12-2025 ISHRI SAURABH RAJPUT Vs OYO RAJAN 9958523388 RAJANTYAGI17@G [19.12.2025
Block-I HOTELS AND HOMOES PVT LTD [TYAGI(P), IMAIL.COM
6, New CourtiCommercial OMP (I) (COMM)/9279/2025[22.12.2025 IAXIS BANK VS MD FURKAN Shobha 08911192158 ISRSHOBHAGUPTA [19.12.2025
Block-1 IGupta(P), @GMAIL.COM
6, New  CourtCommercial OMP (Dj22.12.2025 IAXIS BANK VS NIKUNJ PANWAR [Shobha 08911192158 ISRSHOBHAGUPTA [19.12.2025
Block-1 (COMM)/9280/2025 IGupta(P), @GMAIL.COM
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6, New ICommercial IOMP (I) (COMM)/9281/2025[22.12.2025 JAXIS BANK VS SHIV PARKASH|Shobha 08911192158 ISRSHOBHAGUPTA [19.12.2025
Block-1 IAGIWAL Gupta(P), @GMAIL.COM
6, New CourtlCommercial IOMP (I) (COMM)/9282/2025[22.12.2025 JAXIS BANK VS VINOD KUMAR Shobha 08911192158 ISRSHOBHAGUPTA [19.12.2025
Block-I Gupta(P), @GMAIL.COM
6, New CourtiCommercial OMP (I) (COMM)/9283/2025[22.12.2025 KOTAK MAHINDRA PRIME LTDAMIT KUMAR(9990659331 kmpspartner@gmail. [20.12.2025
Block-1 VS SHABHANA H SINHA lcom
6, New CourtiCommercial OMP (I) (COMM)/9284/2025[22.12.2025 IKOTAK MAHINDRA PRIME LTDIAMIT KUMAR9990659331 kmpspartner@gmail. [20.12.2025
Block-I IVS RAHUL SHANSHAR SINGH SINHA lcom
6, New CourtiCommercial IOMP (I) (COMM)/9285/2025[22.12.2025 KOTAK MAHINDRA PRIME LTDAMIT KUMAR(9990659331 kmpspartner@gmail. [20.12.2025
Block-1 IVS SATISH KUMAR DHINGRA SINHA lcom
6, New  CourtiCommercial OMP (I) (COMM)/9286/2025[22.12.2025 YES BANK LTD VS ASHISHANANJAY 7030378800 lasaplegalandadvocate(20.12.2025
Block-1 IAGGARWAL SINGH(P), s@gmail.com
6, New  CourtiCommercial IOMP (I) (COMM)/9287/2025[22.12.2025 IAXIS BANK LTD VS BP SINGHVIBHOR 9971680687 ISUPPORT@ARVLA [20.12.2025
Block-1 IMEENA & ANR IMATHUR WCHAMBERS.CO.IN|
6, New  CourtiCommercial OMP (I) (COMM)/9288/2025[22.12.2025 IJAXIS BANK LTD VS MEENA DEVI |AVINASH 1141513189 lavinash.adv@gmail.c [19.12.2025
Block-1 KUMAR om
6, New  CourtiCommercial OMP (I) (COMM)/9289/2025[22.12.2025 IAXIS BANK LTD VS RAVI MISHRA [AVINASH 1141513189 lavinash.adv@gmail.c [19.12.2025
Block-1 KUMAR lom
6, New CourtiCommercial OMP (I) (COMM)/9290/2025[22.12.2025 IJAXIS BANK LTD VS BALAVINDARAVINASH 1141513189 lavinash.adv@gmail.c [19.12.2025
Block-1 ISINGH KUMAR om
6, New CourtiCommercial CS (COMM) 570/2025 22.12.2025 Canara Bank Vs Kamalni, Prop. JAnkur Singh 0910482995 lankursinghbhadana (12.12.2025
Block-I @gmail.com
6, New CourtiCommercial OMP (I) (COMM)/9382/2025[24.12.2025 IFINGROW CAPITAL PRIVATE LTDYJITENDRA 9911354578 jkschauhan@rediffm [22.12.2025
Block-1 IVS NITESH TRADERS KUMAR lail.com
SINGH(P),
25 ISH. SANDEEPSOUTH 17, New CourtiCommercial OMP (I) (COMM)/8710/2025/01/12/2025 IJAXIS BANK LIMITED Vs KALU[Vibhor 9971680687 support@arlawcham [13/11/2025
IYADAV, Block-1 LAL MEENA Mathur(P) bers.co.in
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17, New ICommercial OMP (I) (COMM)/8709/2025/01/12/2025 IAXIS BANK LTD Vs ZEESHAN[Shobha 0811192158 srshobhagupta@gmail21/11/2025
Block-1 IAHMAD IGupta(P) l.com
17, New CourtiCommercial OMP (I) (COMM)/8708/2025/01/12/2025 IAXIS BANK LTD Vs ASHOK[Shobha 0811192158 srshobhagupta@gmail21/11/2025
Block-1 IKUMAR IGupta(P) l.com
17, New CourtiCommercial ICS (COMM)/543/2025 01/12/2025 ISMALL FARMERS ARGI BUSINESSShantanu 7535066000 [delhi@maheshwarian|25/11/2025
Block-1 ICONSORTIUM Vs SHANTIGarg(P) [dco.com

INDUSTRIES
17, New CourtiCommercial OMP (I) (COMM)/8743/2025/02/12/2025 IDFC FIRST BANK LTD Vs [SANJEEV 0717028845 litigation@srcslegal.c 18/11/2025
Block-1 RAJINDER SINGH PATHAK(P) lom
17, New CourtiCommercial OMP (I) (COMM)/8745/2025(02/12/2025 IDFC FIRST BANK LTD Vs AJAY |[SANJEEV 9717028845 litigation@srceslegal.c [21/11/2025
Block-1 IKAMAL PATHAK(P) jom
17, New CourtiCommercial OMP (I) (COMM)/8744/2025/02/12/2025 IDFC FIRST BANK LTD Vs MOHD [SANJEEV 9717028845 litigation@srcslegal.c [21/11/2025
Block-1 IAZIM PATHAK(P) jom
17, New CourtiCommercial OMP (I) (COMM)/8772/2025(02/12/2025 |JAxis Bank Ltd Vs Sharif JASHISH 0999183119, lashish@agcpartners.cf19/11/2025
Block-1 KUMAR 0811517810 lo.in

IGUPTA(P)

17, New CourtiCommercial OMP (I) (COMM)/8771/2025|02/12/2025 IAXIS BANK LIMITED Vs KAVITA |AMIT 8860939556 lamitkumar.294@redi20/11/2025
Block-1 KUMAR(P) ffmail.com
17, New CourtiCommercial OMP (I) (COMM)/8770/2025/02/12/2025 IAXIS BANK LIMITED Vs LOKESH |AMIT 8860939556 lamitkumar.294@redi20/11/2025
Block-1 IDALAL [KUMAR(P) ffmail.com
17, New CourtiCommercial OMP (I) (COMM)/8768/2025/02/12/2025 IAXIS BANK LIMITED Vs BALDEV |AMIT 8860939556 lamitkumar.294@redi|20/11/2025
Block-1 SINGH KUMAR(P) ffmail.com
17, New CourtiCommercial OMP (I) (COMM)/8769/2025/02/12/2025 IAXIS BANK LIMITED Vs [AMIT 8860939556 amitkumar.294@redi20/11/2025
Block-1 IPARKAHS MASIH [KUMAR(P) ffmail.com
17, New CourtiCommercial OMP (I) (COMM)/8761/2025(02/12/2025 CNH Industrial Capital India PrivateSagar 0266434371 legali2@arenesslaw.c|27/11/2025
Block-I Limited Vs Raju Nirmal Aggarwal(P) om
17, New CourtiCommercial OMP (I) (COMM)/8760/2025/02/12/2025 laxis bank limited Vs JAYPAL [Vibhor 9971680687 support@arlawcham [21/11/2025
Block-1 SINGH Mathur(P) bers.co.in
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17, New ICommercial IOMP (I) (COMM)/8762/2025/02/12/2025 |Axis Bank Ltd Vs SURENDER S/OASHISH 9999183119, lashish@agcpartners.cl22/11/2025
Block-1 BHAGMAL KUMAR 0811517810 jo.in

IGUPTA(P)
17, New CourtiCommercial OMP (I) (COMM)/8766/2025/02/12/2025 |Axis Bank Ltd Vs KUMRPAL S/OASHISH 9999183119, lashish@agcpartners.cj22/11/2025
Block-1 'HARACHANDI KUMAR 0811517810 jo.in

IGUPTA(P)
17, New CourtiCommercial OMP (1) (COMM)/8767/2025/02/12/2025 |Axis Bank Ltd Vs ABHISHEK [ASHISH 9999183119, lashish@agcpartners.cl22/11/2025
Block-I IMOTLA KUMAR 9811517810 jo.in

IGUPTA(P)
17, New CourtiCommercial OMP (I) (COMM)/8765/2025/02/12/2025 IAxis Bank Ltd Vs NOOR [ASHISH 9999183119, lashish@agcpartners.cj22/11/2025
Block-I MOHAMMAD KUMAR 0811517810 lo.in

IGUPTA(P)
17, New CourtiCommercial OMP (I) (COMM)/8763/2025/02/12/2025 |JAxis Bank Ltd Vs Omkar IASHISH 0999183119, lashish@agcpartners.cl22/11/2025
Block-I KUMAR 0811517810 jo.in

IGUPTA(P)
17, New CourtiCommercial OMP (I) (COMM)/8764/2025/02/12/2025 |Axis Bank Ltd Vs SHRI KRISHNA [ASHISH 9999183119, lashish@agcpartners.cj22/11/2025
Block-I KUMAR 9811517810 o.in

IGUPTA(P)
17, New CourtiCommercial OMP (I) (COMM)/8755/2025(02/12/2025 IAXIS BANK LIMITED Vs RAJ [Rahul 9971891788 info@aualegal.com [22/11/2025
Block-1 KUMAR IChauhan(P)
17, New CourtiCommercial OMP (I) (COMM)/8758/2025/02/12/2025 IJAXIS BANK LIMITED Vs PRERNA [Rahul 0971891788 info@aualegal.com [22/11/2025
Block-I GUPTA IChauhan(P)
17, New CourtiCommercial OMP (I) (COMM)/8757/2025(02/12/2025 IJAXIS BANK LIMITED Vs AJAY [Rahul 0971891788 info@aualegal.com [22/11/2025
Block-1 KUMAR IChauhan(P)
17, New CourtiCommercial OMP (I) (COMM)/8754/2025/02/12/2025 IAXIS BANK LIMITED Vs [Rahul 0971891788 info@aualegal.com [22/11/2025
Block-1 [PUSHKAR LAL AHIR IChauhan(P)
17, New CourtiCommercial OMP (I) (COMM)/8756/2025/02/12/2025 IAXIS BANK LIMITED Vs [Rahul 0971891788 info@aualegal.com [22/11/2025
Block-1 MOHAMMAD FURKAN IChauhan(P)
17, New CourtiCommercial OMP (I) (COMM)/8759/2025(02/12/2025 IAXIS BANK LIMITED Vs AMRIT [Rahul 0971891788 info@aualegal.com [22/11/2025
Block-1 IAHARI IChauhan(P)
17, New CourtiCommercial OMP (I) (COMM)/8752/2025/02/12/2025 IAXIS BANK LIMITED Vs [Rahul 9971891788 info@aualegal.com [22/11/2025
Block-1 JITENDRA IChauhan(P)
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17, New ICommercial IOMP (I) (COMM)/8753/2025/02/12/2025 IAXIS BANK LIMITED Vs SALIM [Rahul 9971891788 info@aualegal.com [22/11/2025
Block-1 IChauhan(P)

17, New CourtiCommercial OMP (I) (COMM)/8742/2025/02/12/2025 IYES BANK LTD Vs POONAM RAM|SANJEEV 0717028845 litigation@srcslegal.c [28/11/2025
Block-1 SINGH PATHAK(P) jom

17, New CourtiCommercial OMP (Djo3/12/2025 IAXIS BANK LIMITED Vs NAKULjRahul 9971891788 info@aualegal.com [22/11/2025
Block-1 (COMM)/8850/2025 IKUMAR GUPTA IChauhan(P)

17, New CourtiCommercial OMP (I) (COMM)/8851/2025/03/12/2025 IJAXIS BANK LIMITED Vs Pankaj [Rahul 0971891788 info@aualegal.com [22/11/2025
Block-1 Chauhan IChauhan(P)

17, New CourtiCommercial OMP (D3/12/2025 IAXIS BANK LIMITED Vs [Rahul 9971891788 info@aualegal.com [22/11/2025
Block-1 (COMM)/8849/2025 IVAIBHAV TYAGI IChauhan(P)

17, New CourtiCommercial OMP (I) (COMM)/8845/2025/03/12/2025 IJAXIS BANK LIMITED Vs MOHIT [Rahul 9971891788 info@aualegal.com [22/11/2025
Block-1 SHARMA IChauhan(P)

17, New CourtiCommercial IOMP (I) (COMM)/8847/2025/03/12/2025 IAXIS BANK LIMITED Vs Mahbub [Rahul 9971891788 info@aualegal.com [22/11/2025
Block-1 Ali IChauhan(P)

17, New CourtiCommercial OMP (I) (COMM)/8843/202503/12/2025 IJAXIS BANK LIMITED Vs VINOD [Rahul 0971891788 info@aualegal.com [22/11/2025
Block-I KUMARI IChauhan(P)

17, New CourtiCommercial OMP (Djo3/12/2025 JAXIS BANK LIMITED Vs Surender [Rahul 9971891788 info@aualegal.com [22/11/2025
Block-1 (COMM)/8844/2025 Singh IChauhan(P)

17, New CourtiCommercial OMP (Djo3/12/2025 IJAXIS BANK LIMITED Vs YASH [Rahul 0971891788 info@aualegal.com [22/11/2025
Block-1 (COMM)/8848/2025 PAL IChauhan(P)

17, New CourtiCommercial OMP (Djo3/12/2025 IAXIS BANK LIMITED Vs [Rahul 0971891788 info@aualegal.com [22/11/2025
Block-1 (COMM)/8846/2025 IShivpoojan Baboolal IChauhan(P)

17, New CourtiCommercial OMP (I) (COMM)/8841/2025(03/12/2025 |Axis Bank Ltd Vs MANJEET IASHISH 9999183119, lashish@agcpartners.cj22/11/2025
Block-1 KUMAR 9811517810 jo.in

IGUPTA(P)

17, New CourtiCommercial OMP (I) (COMM)/8839/202503/12/2025 |Axis Bank Ltd Vs RAJ PAL JASHISH 9999183119, lashish@agcpartners.cj22/11/2025
Block-I KUMAR 9811517810 o.in

IGUPTA(P)
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17, New ICommercial OMP (I) (COMM)/8842/202503/12/2025 |Axis Bank Ltd Vs RAJVEER ASHISH 9999183119, lashish@agcpartners.cl22/11/2025
Block-1 KUMAR 0811517810 jo.in

IGUPTA(P)
17, New CourtiCommercial OMP (Djo3/12/2025 |Axis Bank Ltd Vs RAJU SO BHAYASHISH 9999183119, lashish@agcpartners.cj22/11/2025
Block-1 (COMM)/8840/2025 SINGH KUMAR 0811517810 jo.in

IGUPTA(P)
17, New CourtiCommercial OMP (I) (COMM)/8836/2025/03/12/2025 IAXIS BANK LTD Vs AKHILESHfavinash 0811182085 lavinash.adv@gmail.c [25/11/2025
Block-1 IKUMAR GUPTA kumar(P) lom
17, New CourtiCommercial OMP (I) (COMM)/8835/2025/03/12/2025 JAXIS BANK LTD Vs RISHABHjavinash 0811182985 lavinash.adv@gmail.c [24/11/2025
Block-1 TANEJA lkumar(P) lom
17, New CourtiCommercial OMP (I) (COMM)/8833/2025/03/12/2025 |Axis Bank Ltd Vs SUSHEEL [ASHISH 9999183119, lashish@agcpartners.cj26/11/2025
Block-I KUMAR KUMAR 0811517810 jo.in

IGUPTA(P)
17, New CourtiCommercial OMP (I) (COMM)/8834/202503/12/2025 |Axis Bank Ltd Vs RAVI SINGH JASHISH 9999183119, lashish@agcpartners.cj26/11/2025
Block-I KUMAR 9811517810 o.in

IGUPTA(P)
17, New CourtiCommercial OMP (Djo3/12/2025 |Axis Bank Ltd Vs PARMJEET |[ASHISH 9999183119, lashish@agcpartners.cl27/11/2025
Block-I (COMM)/8838/2025 [KAUR KUMAR 0811517810 jo.in

IGUPTA(P)
17, New CourtiCommercial OMP (I) (COMM)/8837/2025/03/12/2025 |Axis Bank Ltd Vs DALAVEER [ASHISH 9999183119, lashish@agcpartners.cl27/11/2025
Block-1 SINGH KUMAR 09811517810 o.in

IGUPTA(P)
17, New CourtiCommercial OMP (I) (COMM)/8852/2025/03/12/2025 IJAXIS BANK LTD Vs RACHNA 4491 {SUNITA 9871040589, indolexlaw@gmail.co [01/12/2025
Block-I SINGH(P) 8920586266 Im
17, New CourtiCommercial OMP (I) (COMM)/8821/2025/03/12/2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 29/11/2025
Block-I FINANCE LIMITED Vs VIVEKJANGRA(P) jangraadvocate@gma

KHITOLIYA fil.com

17, New CourtiCommercial OMP (Diog/12/2025 |JAxis Bank Ltd Vs MANOJ KUMARIASHISH 9999183119, ashish@agcpartners.cl27/11/2025
Block-I (COMM)/8904/2025 IDUBEY KUMAR 0811517810 lo.in

IGUPTA(P)
17, New CourtiCommercial OMP (I) (COMM)/8905/2025/04/12/2025 |Axis Bank Ltd Vs VEER BAHADURIASHISH 9999183119, lashish@agcpartners.cl27/11/2025
Block-1 KUMAR 9811517810 jo.in

IGUPTA(P)
17, New CourtiCommercial OMP (Diog/12/2025 |Axis Bank Ltd Vs VIMLESH JASHISH 9999183119, lashish@agcpartners.cl27/11/2025
Block-I (COMM)/8902/2025 KUMAR 9811517810 o.in

IGUPTA(P)
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17, New ICommercial OMP (Dio4/12/2025 |Axis Bank Ltd Vs Shubham Yadav 9999183119, lashish@agcpartners.cl27/11/2025
Block-1 (COMM)/8903/2025 KUMAR 0811517810 jo.in
UPTA(P)

17, New CourtiCommercial OMP (I) (COMM)/8901/2025(04/12/2025 JAXIS BANK LTD Vs SHEKHARJavinash 0811182085 lavinash.adv@gmail.c [26/11/2025
Block-1 CHAUHAN lkumar(P) lom
17, New CourtiCommercial ExCOMM - Award by Arbo4/12/2025 IKOTAK MAHINDRA PRIME LTD [Kushal 7009793548 rishabh.eruditelegal |25/11/2025
Block-I Comm/71/2025 Vs SURAJ AND ANR [Kumar(P) @gmail.com
17, New CourtiCommercial OMP (I) (COMM)/8887/2025/04/12/2025 IDFC FIRST BANK LTD Vs SWATI [SANJEEV 0717028845 litigation@srcslegal.c [28-11-225
Block-1 GUPTA PATHAK(P) lom
17, New CourtiCommercial OMP (Dio4/12/2025 IDFC FIRST BANK LTD Vs ANIL [SANJEEV 9717028845 litigation@srcslegal.c [28/11/2025
Block-I (COMM)/8888/2025 CHAUHAN PATHAK(P) jom
17, New CourtiCommercial OMP (Dio4/12/2025 IJAXIS BANKLTD Vs CHINTA Shobha 0811192158 srshobhagupta@gmailo1/12/2025
Block-1 (COMM)/8899/2025 IGupta(P) l.com
17, New CourtiCommercial OMP (Djo4/12/2025 IJAXIS BANK LTD Vs KARMVEER[Shobha 0811192158 srshobhagupta@gmailo1/12/2025
Block-I (COMM)/8900/2025 ISINGH IGupta(P) l.com
17, New CourtiCommercial OMP (Dio4/12/2025 IJAXIS BANK LTD Vs MOHAMAD{Shobha 0811192158 srshobhagupta@gmailo1/12/2025
Block-1 (COMM)/8898/2025 SAMEER IGupta(P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/8897/2025/04/12/2025 IAXIS BANK LTD Vs SAVANfvinash 0811182985 lavinash.adv@gmail.c |02/12/2025
Block-1 ISHRIVASTAV lkumar(P) lom
17, New CourtiCommercial OMP (Dio4/12/2025 IKOTAK MAHINDRA PRIMERAJESH 0058726491 01/12/2025
Block-1 (COMM)/8896/2025 LIMITED Vs Hemant Bhalla JANGRA(P) jangraadvocate@gma

fil.com
17, New CourtiCommercial OMP (I) (COMM)/8885/202504/12/2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 02/12/2025
Block-I IFINANCE LIMITED Vs Raju Singh JANGRA(P) jangraadvocate@gma

fil.com
17, New CourtiCommercial OMP (I) (COMM)/8895/2025/04/12/2025 IAXIS BANK LTD Vs ISTEKHAR  [Shobha 0811192158 srshobhagupta@gmailo1/12/2025
Block-1 IGupta(P) l.com
17, New CourtiCommercial OMP (Diog/12/2025 IAXIS BANKLTD Vs HUMAYU Shobha 0811192158 srshobhagupta@gmailo1/12/2025
Block-1 (COMM)/8894/2025 IGupta(P) l.com
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17, New CourtiCommercial IOMP (I) (COMM)/8971/2025(08/12/2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 02/12/2025
Block-I FINANCE LIMITED Vs VimalaJANGRA(P) jangraadvocate@gma

Devi lil.com
17, New CourtiCommercial IOMP (I) (COMM)/8970/2025/08/12/2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 02/12/2025
Block-1 FINANCE LIMITED Vs KishorJANGRA(P) jangraadvocate@gma

Dattatray Dond fil.com
17, New CourtiCommercial IOMP (I) (COMM)/8972/2025/08/12/2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 02/12/2025
Block-I FINANCE LIMITED Vs KrishnaJANGRA(P) jangraadvocate@gma

Choudhary fil.com
17, New CourtiCommercial IOMP (I) (COMM)/8981/2025/08/12/2025 JAXIS BANK LIMITED Vs [Rahul 0971891788 info@aualegal.com |05/12/2025
Block-1 IPUSHKAR LAL AHIR IChauhan(P)
17, New CourtiCommercial IOMP (I) (COMM)/8975/2025(08/12/2025 IAXIS BANK LIMITED Vs RAJ [Rahul 9971891788 info@aualegal.com |05/12/2025
Block-1 KUMAR IChauhan(P)
17, New CourtiCommercial OMP (I) (COMM)/8977/2025/08/12/2025 IAxis Bank Ltd Vs KAMALDEEPMAYANK 9873347330 Imayank_mahajanos [03/12/2025
Block-1 SHARMA IMAHAJAN(P) @yahoo.com
17, New CourtiCommercial IOMP (I) (COMM)/8979/2025/08/12/2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 29/11/2025
Block-1 IFINANCE LIMITED Vs MANISHJANGRA(P) jangraadvocate@gma

IKUMAR MAHESHWARI fil.com
17, New CourtiCommercial OMP (I) (COMM)/8974/202508/12/2025 IAXIS BANK LTD Vs RANJEETShobha 0811192158 srshobhagupta@gmailo2/12/2025
Block-I KUMAR PATRA IGupta(P) l.com
17, New CourtiCommercial IOMP (1) (COMM)/8973/2025/08/12/2025 IAXIS BANK LTD Vs SUKHPREET|Shobha 0811192158 srshobhagupta@gmailo2/12/2025
Block-1 IKAUR IGupta(P) l.com
17, New CourtiCommercial OMP (Djo8/12/2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0058726491 29/11/2025
Block-1 (COMM)/8980/2025 FINANCE LIMITED Vs RAMJANGRA(P) jangraadvocate@gma

ISAHAY KUMAWAT fil.com
17, New CourtiCommercial IOMP (I) (COMM)/8976/202508/12/2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 20/11/2025
Block-I [FINANCE LIMITED Vs KAMALJITJANGRA(P) jangraadvocate@gma

ISINGH fil.com
17, New CourtiCommercial IOMP (I) (COMM)/8978/2025/08/12/2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 29/11/2025
Block-1 [FINANCE LIMITED Vs JUGINDERJANGRA(P) jangraadvocate@gma

[PAL lil.com
17, New CourtiCommercial CS (COMM)/556/2025 09/12/2025 [UNION BANK OF INDIA Vs [Sunil 0312933300, INot provided 05/12/2025
Block-I IASHISH KUMAR SRIVASTAVA[Choudhary(P) [9540009991

JAND ORS
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17, New CourtiCommercial OMP (Djo9/12/2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 05/12/2025
Block-I (COMM)/9048/2025 Vs DIPTIRANJAN MOHAPATRA [JANGRA(P) jangraadvocate@gma
lil.com
17, New CourtiCommercial OMP (I) (COMM)/9047/2025(09/12/2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 29/11/2025
Block-I [FINANCE  LIMITED Vs  PJANGRA(P) jangraadvocate@gma
GURMINDER SINGH fil.com
17, New CourtiCommercial IOMP (I) (COMM)/9046/202509/12/2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 29/11/2025
Block-I [FINANCE LIMITED Vs NAVEENJANGRA(P) jangraadvocate@gma
INARULA fil.com
17, New CourtiCommercial OMP (I) (COMM)/9043/2025/09/12/2025 Cnh Industrial Capital India Pvt Ltd RAJESH 0958726491 05/12/2025
Block-I Vs MANAS KUMAR NANDA JANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial OMP (I) (COMM)/9045/2025/09/12/2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 05/12/2025
Block-I Vs SHYAMAL PARAMANIK UANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial OMP (I) (COMM)/9044/2025009/12/2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 05/12/2025
Block-I Vs KRIPAL VISHAMBHAR JANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial IOMP (I) (COMM)/9074/2025[10/12/2025 |Axis Bank Ltd Vs RAJ PAL IASHISH 9999183119, lashish@agcpartners.clo3/12/2025
Block-1 KUMAR 0811517810 lo.in
IGUPTA(P)
17, New CourtiCommercial OMP (I) (COMM)/9073/2025[10/12/2025 JAXIS BANK LTD Vs  VIVEKavinash 0811182985 lavinash.adv@gmail.c |05/12/2025
Block-I CHAUHAN kumar(P) lom
17, New CourtiCommercial IOMP (1) (COMM)/9072/2025[10/12/2025 IAXIS BANK LTD Vs MOHD FIROZavinash 0811182985 lavinash.adv@gmail.c |05/12/2025
Block-1 ISIDDIQUI lkumar(P) lom
17, New CourtiCommercial OMP (1) (COMM)/9077/2025[11/12/2025 JAXIS BANK LTD Vs DIMPLEavinash 0811182985 lavinash.adv@gmail.c |05/12/2025
Block-1 KHAROUR kumar(P) lom
17, New CourtiCommercial OMP (I) (COMM)/9076/2025/11/12/2025 IAXIS BANK LTD Vs ANURAGjavinash 0811182985 lavinash.adv@gmail.c 09/12/2025
Block-1 SINGH kumar(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/9075/2025[11/12/2025 JAXIS BANK LTD Vs SUNITA lavinash 0811182985 lavinash.adv@gmail.c |09/12/2025
Block-1 kumar(P) lom
17, New CourtiCommercial OMP (I) (COMM)/9105/2025[12/12/2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 11/12/2025
Block-I [FINANCE LIMITED Vs  AnitaJANGRA(P) jangraadvocate@gma
[Upadhyay fil.com
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17, New ICommercial IOMP (I) (COMM)/9104/202512/12/2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 11/12/2025
Block-I FINANCE LIMITED Vs KISHANJANGRA(P) jangraadvocate@gma

ISINGH RANA lil.com
17, New CourtiCommercial IOMP (I) (COMM)/9103/202512/12/2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 11/12/2025
Block-I [FINANCE LIMITED Vs TASEENJANGRA(P) jangraadvocate@gma

IVALA fil.com
17, New CourtiCommercial Misc DJ/308/2025 12/12/2025 Devvrat Impex Pvt Ltd Vs |[Natwar Rai(P) [9818906064 natwarrai@gmail.co |04/12/2025
Block-1 [Envirotech Im
17, New CourtiCommercial OMP (I) (COMM)/9134/2025[13/12/2025 IAXIS BANK LTD Vs SHEETAL [SUNITA 0871040589, lindolexlaw@gmail.co |05/12/2025
Block-I IDUBEY SINGH(P) 8920586266 Im
17, New CourtiCommercial IOMP (I) (COMM)/9133/2025[13/12/2025 IAXIS BANK LTD Vs  [Shobha 0811192158 srshobhagupta@gmailos/12/2025
Block-1 INASIBUNISHA IGupta(P) l.com
17, New CourtiCommercial OMP (I) (COMM)/9132/2025[13/12/2025 IAXIS BANK LTD Vs JAVED[Shobha 0811192158 srshobhagupta@gmailo5/12/2025
Block-1 IAKHTAR IGupta(P) l.com
17, New CourtiCommercial OMP (I) (COMM)/9131/2025 [13/12/2025 IAXIS BANK LTD Vs RAHUL Shobha 0811192158 srshobhagupta@gmailo4/12/2025
Block-1 IGupta(P) l.com
17, New CourtiCommercial OMP (I) (COMM)/9155/202515/12/2025 IJAXTS BANK Vs SAROJ KUMAR Shobha 0811192158 srshobhagupta@gmailo6,/12/2025
Block-I IGupta(P) l.com
17, New CourtiCommercial OMP (1) (COMM)/9156/2025(15/12/2025 laxis bank Vs UMA SHARMA Shobha 0811192158 srshobhagupta@gmailo6,/12/2025
Block-1 IGupta(P) l.com
17, New CourtiCommercial OMP (I) (COMM)/9153/202515/12/2025 IAXIS BANK Vs ARUN DUBEY Shobha 0811192158 srshobhagupta@gmailo6,/12/2025
Block-1 IGupta(P) l.com
17, New CourtiCommercial OMP (I) (COMM)/9154/2025[15/12/2025 IJAXIS BANK LTD Vs BANMEET|Shobha 0811192158 srshobhagupta@gmailo6/12/2025
Block-1 SINGH IGupta(P) l.com
17, New CourtiCommercial OMP (I) (COMM)/9152/202515/12/2025 IAXIS BANK LTD Vs MANOJ|SUNITA 9871040589, lindolexlaw@gmail.co [08/12/2025
Block-1 IKUMAR JAIN SINGH(P) 8920586266 Im
17, New CourtiCommercial Misc DJ/317/2025 15/12/2025 IPARAMPREET SINGH AHUJA Vs BHAGAT [Not provided INot provided 11/12/2025
Block-1 COFFEE DAY GLOBAL LTD SINGH(P)
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17, New ICommercial [Execution (Comm)/177/2025 [16/12/2025 IAKRITI TRADING COMPANY Vs N|Gauti Sejwal(P) [9667560803 INot provided 12/12/2025
Block-1 IH TRADERS

17, New CourtiCommercial IOMP (I) (COMM)/9185/2025[16/12/2025 IJAXIS BANK LTD Vs GAURAV SUNITA 0871040589, lindolexlaw@gmail.co [08/12/2025
Block-I SINGH(P) 8920586266 Im

17, New CourtiCommercial IOMP (I) (COMM)/9184/2025[16/12/2025 IJAXIS BANK LIMITED Vs SAKUR [Vibhor 9971680687 support@arvlawcham|o8/12/2025
Block-1 KHAN Mathur(P) bers.co.in

17, New CourtiCommercial OMP (I) (COMM)/9183/2025[16/12/2025 IYES BANK LTD Vs NAVIN KUMARANANJAY 7030378800 lasaplegalandadvocate|09/12/2025

Block-1

ICHANDIWAL

SINGH(P)

s@gmail.com

17, New Court)

Block-1

ICommercial

IOMP (I) (COMM)/9214/2025

17/12/2025

|Axis Bank limited Vs SAURABH
SINGH

INiraj Kumar(P)

9811306559

nirajkumar1976@gm {10/12/2025
lail.com

17, New Court)

Block-1

ICommercial

OMP (I) (COMM)/9212/2025

17/12/2025

|JAxis Bank limited Vs RAVI
ISAXENA

INiraj Kumar(P)

9811306559

nirajkumar1976@gm 12/12/2025
lail.com

17, New Court)

ICommercial

OMP (I) (COMM)/9213/2025

17/12/2025

|Axis Bank limited Vs MEENAKSHI

INiraj Kumar(P)

0811306559

nirajkumar1976@gm {10/12/2025

Block-I lail.com

17, New CourtiCommercial CS (COMM)/565/2025 17/12/2025 IMOOL CHAND Vs  SafderjangDeepak 9999600506 [deepakkumaro506@ [16/12/2025
Block-I Hospital kumar(P) lgmail.com

17, New CourtiCommercial CS (COMM)/566/2025 18/12/2025 WELLVERSED HEALTH PRIVATE[KUNAL 999757185 fip.kunalkhanna@gm [17/12/2025

Block-1

STORE Through its Proprietor
Manish Pahalwan

LIMITED Vs MACH NUTRITIONKHANNA(P)

lail.com

17, New CourtiCommercial OMP (I) (COMM)/9242/202519/12/2025 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR9990659331 kmpspartner@gmail. 12/12/2025
Block-1 Vs JITENDRA SINGH SINHA(P) lcom
17, New CourtiCommercial OMP (I) (COMM)/9241/2025[19/12/2025 KOTAK MAHINDRA PRIME LTD JAMIT KUMAR{9990659331 kmpspartner@gmail. 12/12/2025
Block-1 Vs ANIL PATEL SINHA(P) lcom
17, New CourtiCommercial Misc DJ/322/2025 20/12/2025 Union Bank of India Vs  ShINAVANEET 8851411733 chamberssakl@gmail.[06/12/2025
Block-1 Devender Sharma KUMAR(P) lcom
17, New CourtiCommercial OMP (I) (COMM)/9269/2025[20/12/2025 IAXIS BANK Vs NAUMAN Shobha 0811192158 srshobhagupta@gmailog/12/2025

Block-1

IGupta(P)

l.com
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17, New ICommercial OMP (I) (COMM)/9268/2025[20/12/2025 IJAXIS BANK LTD Vs RAJENDRASUNITA 0871040589, indolexlaw@gmail.co [10/12/2025
Block-1 JAGA SINGH(P) 8920586266 Im
17, New CourtiCommercial OMP (I) (COMM)/9270/2025[20/12/2025 IJAXIS BANK LTD Vs SANGEETA javinash 0811182085 lavinash.adv@gmail.c 10/12/2025
Block-1 lkumar(P) lom
17, New CourtiCommercial IOMP (1) (COMM)/9267/2025[20/12/2025 IJAXIS BANK LTD Vs MOINUDDIN |avinash 0811182985 lavinash.adv@gmail.c 12/12/2025
Block-1 kumar(P) lom
17, New CourtiCommercial OMP (I) (COMM)/9310/2025[22/12/2025 |Axis Bank Ltd Vs RAKESH MALI |ASHISH 9999183119, lashish@agcpartners.clog9/12/2025
Block-I KUMAR 0811517810 lo.in
IGUPTA(P)
17, New CourtiCommercial OMP (I) (COMM)/9275/2025[22/12/2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 12/12/2025
Block-1 ILIMITED Vs Varun Sethi UJANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial OMP (I) (COMM)/9274/2025[22/12/2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 12/12/2025
Block-I LIMITED Vs Karan So Bansi JANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial OMP (I) (COMM)/9276/202522/12/2025 KOTAK MAHINDRA PRIMERAJESH 9958726491 12/12/2025
Block-I ILIMITED Vs Pooja Daughter of kaliJANGRA(P) jangraadvocate@gma
Dass fil.com
17, New CourtiCommercial OMP (I) (COMM)/9278/202522/12/2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 12/12/2025
Block-1 LIMITED Vs Manoj So Mahender PJANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial OMP (I) (COMM)/9277/2025[22/12/2025 KOTAK MAHINDRA PRIMERAJESH 0958726491 12/12/2025
Block-I ILIMITED Vs Ajay Om Prakash JANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial OMP (Di22/12/2025 IAXIS BANK LIMITED Vs MOHITAMIT 8860939556 lamitkumar.294 @redi13/12/2025
Block-1 (COMM)/9308/2025 IVAISHNAV KUMAR(P) ffmail.com
17, New CourtiCommercial OMP (I) (COMM)/9309/2025[22/12/2025 |Axis Bank Ltd Vs MANJEET S/OASHISH 9999183119, lashish@agcpartners.ci3/12/2025
Block-1 IRAM KISHAN KUMAR 0811517810 jo.in
IGUPTA(P)
17, New CourtiCommercial OMP (I) (COMM)/9307/2025[22/12/2025 |Axis Bank Ltd Vs RAVI SINGH IASHISH 9999183119, lashish@agcpartners.cj13/12/2025
Block-1 KUMAR 9811517810 jo.in
IGUPTA(P)
17, New CourtiCommercial OMP (I) (COMM)/9306/2025[22/12/2025 IJAXIS BANK LTD Vs NAROTAMijavinash 0811182985 lavinash.adv@gmail.c 16/12/2025
Block-1 SHARMA lkumar(P) lom
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17, New ICommercial OMP (I) (COMM)/9305/2025[22/12/2025 IAXIS BANK LTD Vs GUDDI avinash 0811182985 avinash.adv@gmail.c [t7/12/2025
Block-1 kumar(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/9304/2025[22/12/2025 IJAXIS BANK LTD Vs LAL BABUjavinash 0811182085 lavinash.adv@gmail.c 17/12/2025
Block-1 IYADAV lkumar(P) lom
17, New CourtiCommercial OMP (Die2/12/2025 IAXIS BANK LIMITED Vs KAILASH|Rahul 9971891788 info@aualegal.com [18/12/2025
Block-1 (COMM)/9300/2025 IChauhan(P)
17, New CourtiCommercial OMP (I) (COMM)/9302/2025[22/12/2025 IAXIS BANK LIMITED Vs M SRahul 0971891788 info@aualegal.com [18/12/2025
Block-1 LAXMI ENTERPRISES IChauhan(P)
17, New CourtiCommercial OMP (I) (COMM)/9303/2025[22/12/2025 IAXIS BANK LIMITED Vs OM [Rahul 9971891788 info@aualegal.com [18/12/2025
Block-1 IPRAKASH IChauhan(P)
17, New CourtiCommercial OMP (I) (COMM)/9301/2025[22/12/2025 IDFC FIRST BANK LTD Vs [SANJEEV 9717028845 litigation@sreslegal.c 19/12/2025
Block-1 RAJENDRA PRASAD GUPTA PATHAK(P) jom
17, New CourtiCommercial CS (COMM)/569/2025 22/12/2025 IMYSORE DEEP PERFUMERYANIL KUMARQ80134793 lallipcare@gmail.com 18/12/2025
Block-1 HOUSE Vs MANASH LIFESTYLESAHU(P)

IPRIVATE LIMITED
17, New CourtiCommercial CS (COMM)/571/2025 23/12/2025 CANARA BANK Vs M/S DESIGN|SAURABH 9999797421 sk.lawnexus@gmil.co [11/12/2025
Block-I [ENSURE [KUSHAWAHA( Im

P)

17, New CourtiCommercial Misc DJ/327/2025 23/12/2025 IDFC FIRST BANK LTD Vs ([Tajinder PalNot provided INot provided 19/12/2025
Block-1 [TAJINDER PAL SINGH Singh(P)
17, New CourtiCommercial CS (COMM)/572/2025 23/12/2025 IM/s AAKRITI TRADING COMPANY|Paras  Chawlaj9g999148514 paras.chawlaz4@gmal20/12/2025
Block-1 Vs POWER HEALTH NUTRITION ((P) fil.com

JAND ORS
17, New CourtiCommercial OMP (I) (COMM)/9346/2025/24/12/2025 YES BANK LTD Vs SANJAYANANJAY 7030378800 lasaplegalandadvocatel20/12/2025
Block-1 IMAHENDER PAL SINGH(P) s@gmail.com
17, New CourtiCommercial OMP (I) (COMM)/9343/2025[24/12/2025 IAXIS BANK LTD Vs SUSHILSUNITA 9871040589, indolexlaw@gmail.co [20/12/2025
Block-1 KUMAR SINGH SINGH(P) 8920586266 Im
17, New CourtiCommercial OMP (I) (COMM)/9347/2025[24/12/2025 YES BANK LTD Vs SURAJIANANJAY 7030378800 lasaplegalandadvocate[20/12/2025
Block-1 IPRAKASH SINGH(P) s@gmail.com
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17, New ICommercial OMP (I) (COMM)/9344/2025[24/12/2025 YES BANK LTD Vs SHASHIANANJAY 7030378800 lasaplegalandadvocatel20/12/2025
Block-1 SHARMA SINGH(P) s@gmail.com
17, New CourtiCommercial OMP (I) (COMM)/9348/2025124/12/2025 IDFC FIRST BANK LIMITED Vs [SANJEEV 0717028845 litigation@srcslegal.c 19/12/2025
Block-1 IPRITPAL SINGH DHIMAN PATHAK(P) jom
17, New CourtiCommercial OMP (I) (COMM)/9349/2025[24/12/2025 IAXIS BANK LTD Vs SURYAMANIShobha 0811192158 srshobhagupta@gmaifig/12/2025
Block-1 SINGH IGupta(P) l.com
17, New CourtiCommercial OMP (I) (COMM)/9350/2025[24/12/2025 IAXIS BANK LTD Vs  VIKASShobha 0811192158 srshobhagupta@gmaijig/12/2025
Block-1 TRIVEDI IGupta(P) l.com
17, New CourtiCommercial OMP (1) (COMM)/9351/2025[24/12/2025 |Axis Bank Ltd Vs NOORJASHISH 9999183119, lashish@agcpartners.cl20/12/2025
Block-1 MOHAMMAD KUMAR 0811517810 lo.in

IGUPTA(P)
17, New CourtiCommercial OMP (I) (COMM)/9352/2025[24/12/2025 IDFC FIRST BANK LTD Vs RAVI SANJEEV 9717028845 litigation@sreslegal.c 19/12/2025
Block-1 KATARIA PATHAK(P) jom
17, New CourtiCommercial IOMP (I) (COMM)/9345/2025[24/12/2025 IDFC FIRST BANK LTD Vs RAHULSSANJEEV 9717028845 litigation@srcslegal.c 19/12/2025
Block-1 JAIVIR PATHAK(P) jom
17, New CourtiCommercial OMP (I) (COMM)/9353/202524/12/2025 IDFC FIRST BANK LTD Vs NILISH[SANJEEV 9717028845 litigation@srcslegal.c 19/12/2025
Block-I AGGARWAL PATHAK(P) om
17, New CourtiCommercial IOMP (1) (COMM)/9354/2025[24/12/2025 IJAXIS BANK LTD Vs NAEEM KHAN|Shobha 0811192158 srshobhagupta@gmaifig/12/2025
Block-1 IGupta(P) l.com
17, New CourtiCommercial OMP (I) (COMM)/9427/2025[26/12/2025 IAXIS BANK LTD Vs SHIVRAJ[Shobha 0811192158 srshobhagupta@gmail23/12/2025
Block-1 SINGH IGupta(P) l.com
17, New CourtiCommercial OMP (I) (COMM)/9428/2025[26/12/2025 IAXIS BANK LTD Vs LOKESH|Shobha 0811192158 srshobhagupta@gmaijig/12/2025
Block-1 KUMAR JAIN IGupta(P) l.com
17, New CourtiCommercial OMP (I) (COMM)/9429/2025[26/12/2025 |Axis Bank Ltd Vs RAVI SINGH IASHISH 9999183119, lashish@agcpartners.c20/12/2025
Block-1 KUMAR 9811517810 jo.in

IGUPTA(P)
17, New CourtiCommercial OMP (I) (COMM)/9430/2025[26/12/2025 |JAxis Bank Ltd Vs DALAVEERASHISH 9999183119, lashish@agcpartners.cl20/12/2025
Block-1 SINGH KUMAR 0811517810 o.in

IGUPTA(P)
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17, New ICommercial OMP (I) (COMM)/9426/2025[26/12/2025 IS BANK LTD Vs SANJEEV|Shobha 0811192158 srshobhagupta@gmaifi8/12/2025
Block-1 IKUMAR IGupta(P) l.com
17, New CourtiCommercial OMP (I) (COMM)/9422/2025[26/12/2025 IAXIS BANK LTD Vs BALBIR[Shobha 0811192158 srshobhagupta@gmail22/12/2025
Block-1 SINGH IGupta(P) l.com
17, New CourtiCommercial OMP (I) (COMM)/9423/2025[26/12/2025 IPIRAMAL FINANCE LIMITED Vs [RAJESH 9958726491 23/12/2025
Block-I [PRIYARANJAN KUMAR JANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial OMP (I) (COMM)/9424/2025[26/12/2025 PIRAMAL FINANCE LIMITED Vs [RAJESH 0958726491 23/12/2025
Block-I ILAKHWINDER SINGH JANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial OMP (1) (COMM)/9425/2025[26/12/2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 24/12/2025
Block-1 Vs Raghvendra Latoori Singh UJANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial OMP (I) (COMM)/9421/202526/12/2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 24/12/2025
Block-I Vs Mukut Bihari JANGRA(P) jangraadvocate@gma
fil.com
17, New CourtiCommercial OMP (I) (COMM)/9420/2025[26/12/2025 JAXIS BANK LTD Vs KIRAN DEVI [Shobha 0811192158 srshobhagupta@gmail24/12/2025
Block-1 IGupta(P) l.com
17, New CourtiCommercial CS (COMM)/576/2025 26/12/2025 JANIL KUMAR RAIZADA Vs INDUS[LALIT 9818772001 ladv.lalitsharmaog@g [24/04/2024
Block-I [TOWER LIMITED THROUGH ITSSHARMA(P) Imail.com
IDIRECTOR/S
26 SH. AJAY KUMARSSOUTH 29, New CourtiCommercial OMP (I) (COMM)/8707/2025/01-12-2025 IAXIS BANK LTD Vs YAMEEN |[ASHISH 0999183119, lashish@agcpartners.c[22.11.2025
JAIN, DISTRICT] Block-11 IKHAN KUMAR 0811517810 jo.in
JUDGE IGUPTA(P),
(COMMERCIAL
ICOURT) (DIGITAL)A 29, New CourtCommercial OMP (I) (COMM)/8703/2025/01-12-2025 JAXIS BANK LTD Vs ATUL KUMAR|ASHISH 9999183119, lashish@agcpartners.cf22.11.2025
04 Block-11 KUMAR 9811517810 o.in
IGUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/8702/2025/01-12-2025 IAXIS BANK LTD Vs MUKEEM |[ASHISH 9999183119, lashish@agcpartners.c24.11.2025
Block-11 KHAN KUMAR 0811517810 jo.in
IGUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/8706/2025/01-12-2025 IAXIS BANK LTD Vs AAKIL JASHISH 0999183119, lashish@agcpartners.cl24.11.2025
Block-11 KUMAR 9811517810 jo.in
IGUPTA(P),
29, New CourtCommercial OMP (I) (COMM)/8704/2025/01-12-2025 IAXIS BANK LTD Vs LAXMIAMIT 8860939556 lamitkumar.294@redi [25.11.2025
Block-11 IELECTRICAL WORKS KUMAR(P), ffmail.com
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29, New ICommercial OMP (I) (COMM)/8705/2025/01-12-2025 IS BANK LTD Vs PRAVEENjavinash 0811182985, avinash.adv@gmail.c [25.11.2025
Block-11 KUMAR kumar(P), 45596482 om
29, New CourtiCommercial OMP (Dp1-12-2025 IAXIS BANK LTD Vs RAJENDERjavinash 9811182985, 011-javinash.adv@gmail.c [24.11.2025
Block-11 (COMM)/8700/2025 ISINGH kumar(P), 5596482 lom
29, New CourtiCommercial IOMP (1) (COMM)/8697/2025/01-12-2025 IAXIS BANK LTD Vs RAVIfavinash 0811182985, o011-avinash.adv@gmail.c [25.11.2025
Block-11 ISHANKAR KUMAR kumar(P), k15596482 lom
29, New CourtiCommercial OMP (Dp1-12-2025 JAXIS BANK LTD Vs PRATAPjavinash 0811182985, o011-javinash.adv@gmail.c [24.11.2025
Block-11 (COMM)/8698/2025 SINGH kumar(P), 45596482 lom
29, New CourtiCommercial IOMP (I) (COMM)/8699/2025/01-12-2025 JAXIS BANK LTD Vs BRIJESH JASHISH 9999183119, lashish@agcpartners.cl27.11.2025
Block-11 KUMAR 0811517810 lo.in

IGUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/8701/2025/01-12-2025 IAXIS BANKLTD Vs HARIPAL JASHISH 9999183119, lashish@agcpartners.cl27.11.2025
Block-11 KUMAR 0811517810 o.in

IGUPTA(P),
29, New CourtiCommercial [Execution (Comm)/167/2025 [01-12-2025 STATE BANK OF INDIA Vs |ADAITA 9999132159 lakroutadvocate@gmal20.11.2025
Block-11 SANDEEP KUMAR fil.com

ROUT(P),
29, New CourtiCommercial [Execution (Comm)/168/2025[01-12-2025 STATE BANK OF INDIA Vs |ADAITA 0999132159 lakroutadvocate@gma|20.11.2025
Block-11 RANVEER KUMAR fil.com

ROUT(P),
29, New CourtCommercial OMP (I) (COMM)/8695/2025/01-12-2025 IYES BANK LTD Vs SURJEETSANJEEV 0717028845 litigation@srcslegal.c [28.11.2025
Block-11 IKASHYAP PATHAK(P), jom
29, New CourtiCommercial IOMP (I) (COMM)/8696/2025/01-12-2025 IYES BANK LTD Vs RIYAZ BAIG [SANJEEV 0717028845 litigation@srcslegal.c [28.11.2025
Block-11 PATHAK(P), lom
29, New CourtiCommercial CS (COMM)/542/2025 01-12-2025 [UNION BANK OF INDIA Vs VINAY[DHANANJAY (9540009991 adv.lalitkumars700@[27.11.2025
Block-11 IPRASAD KUMAR lgmail.com
29, New CourtiCommercial OMP (I) (COMM)/8749/2025/02-12-2025 IAXIS BANK LTD Vs AMIT MITTALShobha 0811192158 srshobhagupta@gmailo1.12.2025
Block-11 IGupta(P), l.com
29, New CourtCommercial OMP (I) (COMM)/8747/2025/|02-12-2025 IAXIS BANK LTD Vs GRIJESH|Shobha 0811192158 srshobhagupta@gmailo1.12.2025
Block-11 GUPTA Gupta(P), l.com
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29, New ICommercial OMP (I) (COMM)/8751/2025/02-12-2025 JAXIS BANK LTD Vs  ANKIT|Shobha 0811192158 srshobhagupta@gmailo1.12.2025
Block-11 TAILOR Gupta(P), l.com
29, New CourtiCommercial OMP (I) (COMM)/8750/2025/02-12-2025 IAXIS BANK LTD Vs CHANDfShobha 0811192158 srshobhagupta@gmailo1.12.2025
Block-11 MOHAMMAD IGupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/8746/2025/02-12-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 jangraadvocate@gam [29.11.2025
Block-11 IFINANCE LIMITED Vs MANISHJANGRA(P), fil.com

KUMAR
29, New CourtiCommercial OMP (I) (COMM)/8748/2025/|02-12-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 jangraadvocate@gam [29.11.2025
Block-11 FINANCE LIMITED Vs SUNDARJANGRA(P), fil.com

ISHARMA
29, New CourtiCommercial OMP (I) (COMM)/8811/2025|03-12-2025 IAZAM Vs MANOJ SEJWAL JANANT 9210029087 ladvocaterkgupta1984 [01.12.2025
Block-11 RAO(P), (@gmail.com
29, New CourtiCommercial CS (COMM)/548/2025 04-12-2025 Wugal Kishore Chowdhury CharitablefP.K. AGARWAL [8285230770 Office@pkagrawaladv|02.12.2025
Block-11 Educational Trust Vs Brace Radical locates.com

Credit Rating Private Limited
29, New CourtCommercial ICS (COMM)/549/2025 04-12-2025 IM/S NATURE MAGIC WORLD Vs |[ARUNI 9540555810 lpoddarlegal@gmail.c |03.12.2025
Block-11 Reliance Retail Limited PODDAR(P), lom
29, New CourtiCommercial OMP (I) (COMM)/8876/2025|04-12-2025 IKOTAK MAHINDRA PRIMERAJESH 0958726491 jangraadvocate@gam [01.12.2025
Block-11 LIMITED Vs Amar Nath JagdishJANGRA(P), lil.com

Rai
29, New CourtCommercial IOMP (I) (COMM)/8874/2025/04-12-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 jangraadvocate@gam [02.12.2025
Block-11 FINANCE LIMITED Vs SunithaJANGRA(P), fil.com

[Kumari S
29, New CourtiCommercial OMP (1) (COMM)/8873/2025/04-12-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 jangraadvocate@gam [02.12.2025
Block-11 FINANCE LIMITED Vs SaurabhJANGRA(P), lil.com

Kumar
29, New CourtiCommercial OMP (I) (COMM)/8875/2025|04-12-2025 Cnh Industrial Capital India Pvt Ltd [RAJESH 0958726491 jangraadvocate@gam (02.12.2025
Block-11 Vs INDERBHAN CHIRANJI LAL. JANGRA(P), fil.com
29, New CourtiCommercial [Execution (Comm)/172/2025 [05-12-2025 M/S GREATECH TELECOM|NAVDEEP 9560523320, Imail.attriandattri@g |03.12.2025
Block-11 TECHNOLOGIES PVT LTD Vs [SINGH(P), 8860751228 Imail.com

ISHRING CRAFT INC
29, New CourtCommercial CS (COMM)/552/2025 06-12-2025 IM/S NEELAM ENTERPRISES Vs [Deepal Goel(P), 9999048001 [deepal@deepalgoel.injo4.12.2025
Block-11 IM/S MP PHARMACEUTICAL AND

IANR
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29, New ICommercial OMP (I) (COMM)/8944/2025/06-12-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 jangraadvocate@gam [02.12.2025
Block-11 IFINANCE LIMITED Vs SHOBHITJANGRA(P), lil.com

IKUMAR
29, New CourtiCommercial OMP (I) (COMM)/8945/2025/06-12-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 jangraadvocate@gam [02.12.2025
Block-11 FINANCE LIMITED Vs VISHALJJANGRA(P), fil.com

UPADHAYAY
29, New CourtilCommercial OMP (I) (COMM)/8943/2025|06-12-2025 JAXIS BANK LTD Vs WASHIM|Shobha 0811192158 srshobhagupta@gmailo2.12.2025
Block-11 IAKRAM Gupta(P), l.com
29, New CourtiCommercial OMP (I) (COMM)/8942/2025|06-12-2025 IAXIS BANK LTD Vs  SURAJShobha 0811192158 srshobhagupta@gmail02.12.2025
Block-11 IPRAKASH Gupta(P), l.com
29, New CourtCommercial IOMP (I) (COMM)/9014/2025/|08-12-2025 IM/S FINGROW CAPITAL PVT LTD JITENDRA 9911354578 jkschauhan@rediffm |03.12.2025
Block-11 Vs M/S SPEEDWAYS ROADLINE[KUMAR lail.com

IAND ORS SINGH(P),
29, New CourtiCommercial OMP (I) (COMM)/9013/2025/|08-12-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 jangraadvocate@gam [02.12.2025
Block-11 FINANCE LIMITED Vs HEYNAJANGRA(P), fil.com

RAM AVTAR
29, New CourtiCommercial IOMP (I) (COMM)/9011/2025|08-12-2025 IAXIS BANK LTD Vs AMAN DEEPASHISH 0999183119, lashish@agcpartners.cl03.12.2025
Block-11 SINGH KUMAR 0811517810 lo.in

IGUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/9012/2025/|08-12-2025 IJAXIS BANK LTD Vs SURENDER|Shobha 0811192158 srshobhagupta@gmail02.12.2025
Block-11 KUMAR IGupta(P), l.com
29, New CourtCommercial OMP (Dj08-12-2025 IJAXIS BANK LTD Vs MOHIT [Rahul 0971891788 info@aualegal.com |05.12.2025
Block-11 (COMM)/9009/2025 SHARMA IChauhan(P),
29, New CourtiCommercial OMP (I) (COMM)/9010/2025/08-12-2025 IJAXIS BANK LTD Vs JITENDRA  [Rahul 0971891788 info@aualegal.com |05.12.2025
Block-11 IChauhan(P),
29, New CourtiCommercial IOMP (I) (COMM)/9007/2025/08-12-2025 IJAXIS BANK LTD Vs SANSAR Shobha 0811192158 srshobhagupta@gmaij02.12.2025
Block-11 Gupta(P), l.com
29, New CourtiCommercial OMP (Dj08-12-2025 IAXIS BANK LTD Vs SHASHANKASHISH 0999183119, lashish@agcpartners.cl03.12.2025
Block-11 (COMM)/9008/2025 TRIPATHI KUMAR 9811517810 jo.in
IGUPTA(P),

29, New CourtCommercial OMP (I) (COMM)/9033/2025|09-12-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 jangraadvocate@gam [05.12.2025
Block-I1 IPVT LTD Vs KAILASH SINGH UANGRA(P), fil.com
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29, New ICommercial OMP (I) (COMM)/9032/2025|09-12-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 jangraadvocate@gam [05.12.2025
Block-11 IPVT LTD Vs KAILASH SINGH JANGRA(P), lil.com
29, New CourtiCommercial OMP (I) (COMM)/9034/2025/09-12-2025 IM/S TATA CAPITAL LTD Vs D SINAVEEN 0350569040 naveenkioia@yahoo. [03.12.2025
Block-11 [HOME CONSTRUCTION PRIVATESHARMA(P), lcom

LIMITED
29, New CourtiCommercial ExCOMM - Award by Arbjog-12-2025 UGRO CAPITAL LTD Vs ISHANVIRajiv Narain (9810318803, leagumdelhi@gmail.clo4.12.2025
Block-11 Comm/73/2025 IENTERPRISES AND ORS 8130224461 lom
29, New CourtiCommercial OMP (I) (COMM)/9031/2025/|09-12-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gam [05.12.2025
Block-11 PVT LTD Vs DEBANANDA PANI JANGRA(P), fil.com
29, New CourtiCommercial OMP (Dj09-12-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 jangraadvocate@gam [05.12.2025
Block-11 (COMM)/9030/2025 IPVT LTD Vs SANATANA BEHERA PJANGRA(P), fil.com
29, New CourtiCommercial OMP (I) (COMM)/9051/2025[10-12-2025 IAXIS BANK LTD Vs RAUSHAN|Shobha 0811192158 srshobhagupta@gmail02.12.2025
Block-11 KUMAR SINGH Gupta(P), l.com
29, New CourtCommercial OMP (Dpo-12-2025 IAxis Bank Ltd Vs SAURABHMAYANK 9873347330 Imayank_mahajanos |03.12.2025
Block-11 (COMM)/9060/2025 ISINGH IMAHAJAN(P), @yahoo.com
29, New CourtiCommercial CS (COMM)/557/2025 10-12-2025 ICHIMES AVIATION PVT LTD Vs [NAVDEEP 0811311360 Insingh_1908@yahoo./04.12.2025
Block-11 THE NATIONAL INSURANCE CO[SINGH(P), lco.in

LTD
29, New CourtiCommercial IOMP (I) (COMM)/9050/202510-12-2025 IJAXIS BANK LTD Vs MOHD BILAL favinash 0811182985, o11djavinash.adv@gmail.c |04.12.2025
Block-11 kumar(P), KU5596482 om
29, New CourtiCommercial IOMP (I) (COMM)/9049/2025[10-12-2025 JAXIS BANK LTD Vs SANJAYjavinash 0811182985, 0o11avinash.adv@gmail.c |05.12.2025
Block-11 SINGH kumar(P), 45596482 lom
29, New CourtiCommercial OMP (Dt1-12-2025 IAXIS BANK LTD Vs SURENDERjavinash 0811182985, o011avinash.adv@gmail.c [05.12.2025
Block-11 (COMM)/9089/2025 KUMAR kumar(P), 45596482 lom
29, New CourtiCommercial OMP (Dj11-12-2025 IAXIS BANK LTD Vs DEVENDER favinash 9811182985, 011-javinash.adv@gmail.c |05.12.2025
Block-11 (COMM)/9088/2025 kumar(P), 45596482 lom
29, New CourtCommercial OMP (I) (COMM)/9087/2025[11-12-2025 IAXIS BANK LTD Vs PARAMJITjavinash 0811182985, o011-javinash.adv@gmail.c |09.12.2025
Block-11 KOUR kumar(P), 45596482 lom
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29, New ICommercial OMP (I) (COMM)/9120/2025[12-12-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 jangraadvocate@gam [11.12.2025
Block-11 FINANCE  LIMITED Vs JANGRA(P), lil.com

GAJENDRA SINGH
29, New CourtiCommercial OMP (I) (COMM)/9121/2025 [12-12-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 jangraadvocate@gam [11.12.2025
Block-11 FINANCE LIMITED Vs AAFTABJANGRA(P), fil.com

(OSAF ALI
29, New CourtiCommercial OMP (I) (COMM)/9119/2025 [12-12-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 jangraadvocate@gam [11.12.2025
Block-11 FINANCE LIMITED Vs BALJITJANGRA(P), fil.com

IKAUR
29, New CourtiCommercial IOMP (I) (COMM)/9117/2025 [12-12-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 jangraadvocate@gam [11.12.2025
Block-11 IPVT LTD Vs BHARAT LAL JANGRA(P), fil.com
29, New CourtiCommercial OMP (I) (COMM)/9118/2025 [12-12-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 jangraadvocate@gam [11.12.2025
Block-11 PVT LTD Vs M  NJANGRA(P), fil.com

ICONSTRUCTIONS
29, New CourtiCommercial CS (COMM)/561/2025 13-12-2025 KEYSTONE SOLUTIONS Vs [Chetan Roy(P), [011-46541551, O11-chetan@integritaslaw[11.12.2025
Block-11 IAMBROSIA BRANDS PRIVATE 15036338 firm.co

LIMITED
29, New CourtCommercial IOMP (I) (COMM)/9126/2025(13-12-2025 JAXIS BANK LTD Vs HARISH|Shobha 0811192158 srshobhagupta@gmailos.12.2025
Block-11 ICHANDRA SHUKLA IGupta(P), l.com
29, New CourtiCommercial OMP (COMM)/56/2025 15-12-2025 IPRANAY ARUN PANDIT Vs M/SBHIDE 7709954317 kalyanidilipbhide@g [11.12.2025
Block-11 PIRAMAL  CAPITAL AND |[KALYANI Imail.com

IHOUSING FINANCE LIMITED DILIP(P),
29, New CourtiCommercial OMP (1) (COMM)/9151/2025 [15-12-2025 IAXIS BANK LTD Vs HARBIR[SUNITA SINGH|90871040589, lindolexlaw@gmail.co [08.12.2025
Block-11 SINGH 8920586266 Im
29, New CourtiCommercial IOMP (I) (COMM)/9179/2025[16-12-2025 IAXIS BANK LTD Vs SHASHISunita Singh(P),|0871040589, lindolexlaw@gmail.co [08.12.2025
Block-11 BHUSHAN KUMAR 8920586266 m
29, New CourtiCommercial IOMP (I) (COMM)/9178/2025[16-12-2025 IAXIS BANK LTD Vs SARANSHSunita Singh(P),/9871040589, lindolexlaw@gmail.co [08.12.2025
Block-11 IMATHUR 8920586266 Im
29, New CourtiCommercial OMP (I) (COMM)/9176/2025 [16-12-2025 IAXIS BANK LTD Vs PUNIT Sunita Singh(P),/9871040589, lindolexlaw@gmail.co [08.12.2025
Block-11 8920586266 Im
29, New CourtCommercial IOMP (I) (COMM)/9177/2025 [16-12-2025 IJAXIS BANKLTD Vs VIKASH Vibhor 9971680687 support@arvlawcham|08.12.2025
Block-11 Mathur(P), bers.co.in




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

29, New ICommercial OMP (I) (COMM)/9173/2025 [16-12-2025 IYES BANK LTD Vs NAVIN KUMARANANJAY 70303 78800 IASAPLEGALANDAD [09.12.2025
Block-11 ICHANDIWAL SINGH(P), IVOCATES@GMAIL.C

oM
29, New CourtiCommercial OMP (I) (COMM)/9174/2025[16-12-2025 IYES BANK LTD Vs KAILASHANANJAY 70303 78800 IASAPLEGALANDAD [09.12.2025
Block-11 CHANDRA BHATT SINGH(P), IVOCATES@GMAIL.C|

oM
29, New CourtiCommercial OMP (I) (COMM)/9175/2025 [16-12-2025 IAXIS BANK LTD Vs RAMESH [Niraj Kumar(P),|9811306559 nirajkumar1976 @gm [11.12.2025
Block-11 IBASANDANI lail.com
29, New CourtiCommercial OMP (I) (COMM)/9201/2025[17-12-2025 IAXIS BANK LTD Vs VINAY [Niraj Kumar(P),|9811306559 nirajkumar1976 @gm [10.12.2025
Block-11 CHAUHAN lail.com
29, New CourtiCommercial OMP (I) (COMM)/9203/2025[17-12-2025 IAXIS BANK LTD Vs PRASHANTNiraj Kumar(P),9811306559 nirajkumar1976 @gm [10.12.2025
Block-11 IKUMAR MISHRA lail.com
29, New CourtiCommercial IOMP (I) (COMM)/9204/2025(17-12-2025 IAXIS BANK LTD Vs  [Niraj Kumar(P), 9811306559 nirajkumar1976 @gm [11.12.2025
Block-11 IDHARMENDRA PAL lail.com
29, New CourtiCommercial OMP (I) (COMM)/9202/2025[17-12-2025 IAXIS BANK LTD Vs SUNEETA [Niraj Kumar(P),9811306559 nirajkumar1976 @gm [10.12.2025
Block-11 TTIWARI lail.com
29, New CourtiCommercial OMP (Dp7-12-2025 IJAXIS BANK LTD Vs VAIBHAVjavinash 09811182985, o011-avinash.adv@gmail.c 11.12.2025
Block-11 (COMM)/9200/2025 CHAUHAN kumar(P), 45596482 lom
29, New CourtCommercial IOMP (I) (COMM)/9261/2025(19-12-2025 JAXIS BANK LTD Vs GOPALJI Shobha 0811192158 srshobhagupta@gmail09.12.2025
Block-11 Gupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/9253/2025[19-12-2025 IAXIS BANK LTD Vs SAJIDA[Shobha 0811192158 srshobhagupta@gmail09.12.2025
Block-11 IAKHTAR IGupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/9256/2025[19-12-2025 IAXIS BANK LTD Vs KULDEEP Shobha 0811192158 srshobhagupta@gmaij09.12.2025
Block-11 Gupta(P), l.com
29, New CourtiCommercial OMP (I) (COMM)/9252/2025[19-12-2025 IAXIS BANK LTD Vs ASHOKJSUNITA SINGH|9871040589, lindolexlaw@gmail.co [10.12.2025
Block-11 KUMAR 8920586266 Im
29, New CourtCommercial IOMP (I) (COMM)/9255/2025[19-12-2025 IAXIS BANK LTD Vs IMRAN KHAN|SUNITA SINGH 9871040589, lindolexlaw@gmail.co [10.12.2025
Block-11 8920586266 Im
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29, New ICommercial OMP (I) (COMM)/9257/2025[19-12-2025 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR9990659331 kmpspartner@gmail. [10.12.2025
Block-11 Vs PANKAJ TOMAR SINHA(P), lcom
29, New CourtiCommercial OMP (I) (COMM)/9258/2025[19-12-2025 IAXIS BANK LTD Vs LALIT KUMARjavinash 9811182985, o011-javinash.adv@gmail.c 10.12.2025
Block-11 MITTLE kumar(P), k15596482 om
29, New CourtilCommercial IOMP (I) (COMM)/9260/2025[19-12-2025 JAXIS BANK LTD Vs UMESHjavinash 09811182985, o11-avinash.adv@gmail.c [11.12.2025
Block-11 [IPRASAD KHARWAR kumar(P), k15596482 lom
29, New CourtiCommercial IOMP (I) (COMM)/9259/2025[19-12-2025 JAXIS BANK LTD Vs  SUNILjavinash 9811182985, o011-avinash.adv@gmail.c [11.12.2025
Block-11 KUMAR TANWAR kumar(P), 15596482 om
29, New CourtCommercial IOMP (1) (COMM)/9254/2025[19-12-2025 JAXIS BANK LTD Vs  PINKIavinash 0811182985, o11-avinash.adv@gmail.c [11.12.2025
Block-11 CHAUHAN kumar(P), k15596482 lom
29, New CourtiCommercial IOMP (I) (COMM)/9251/2025[19-12-2025 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR9990659331 kmpspartner@gmail. [12.12.2025
Block-11 Vs NITIN N SINHA(P), lcom
29, New CourtiCommercial OMP (I) (COMM)/9250/2025[19-12-2025 KOTAK MAHINDRA PRIMERAJESH 9958726491 jangraadvocate@gam [12.12.2025
Block-11 LIMITED Vs KAWAL BHADANA [JANGRA(P), fil.com
29, New CourtiCommercial IOMP (I) (COMM)/9249/2025[19-12-2025 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR9990659331 kmpspartner@gmail. [12.12.2025
Block-11 Vs ROBIN GUPTA SINHA(P), com
29, New CourtCommercial OMP (I) (COMM)/9248/2025[19-12-2025 KOTAK MAHINDRA PRIMERAJESH 0958726491 jangraadvocate@gam [12.12.2025
Block-11 ILIMITED Vs GEETANSHU J JANGRA(P), fil.com
29, New CourtiCommercial IOMP (I) (COMM)/9246/2025[19-12-2025 IJAXIS BANK LTD Vs SUMIT GUPTAfvinash 0811182985, o011-avinash.adv@gmail.c [12.12.2025
Block-11 kumar(P), 45596482 lom
29, New CourtiCommercial IOMP (I) (COMM)/9247/2025[19-12-2025 IAXIS BANK LTD Vs JITENDERjavinash 0811182985, o011-avinash.adv@gmail.c [12.12.2025
Block-11 GUPTA kumar(P), 15596482 om
29, New CourtiCommercial IOMP (I) (COMM)/9244/2025[19-12-2025 JAXIS BANK LTD Vs OMKAR IASHISH 9999183119, lashish@agcpartners.cf13.12.2025
Block-11 KUMAR 9811517810 jo.in

IGUPTA(P),
29, New CourtCommercial IOMP (I) (COMM)/9243/2025[19-12-2025 IAXIS BANK LTD Vs PARMJEETIASHISH 9999183119, lashish@agcpartners.cf13.12.2025
Block-I1 KAUR KUMAR 9811517810 o.in

IGUPTA(P),
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29, New ICommercial OMP (I) (COMM)/9245/2025[19-12-2025 IAXIS BANK LTD Vs SHARIF ASHISH 9999183119, lashish@agcpartners.cf13.12.2025
Block-11 KUMAR 0811517810 jo.in

IGUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/9321/2025[22-12-2025 IDFC FIRST BANK LTD Vs NAVIN[SANJEEV 0717028845 litigation@srcslegal.c [15.12.2025
Block-11 IDUTT MISHRA PATHAK(P), jom
29, New CourtCommercial IOMP (I) (COMM)/9320/2025[22-12-2025 IDFC FIRST BANK LTD Vs ANILSANJEEV 9717028845 litigation@srcslegal.c [15.12.2025
Block-11 CHAUHAN IPATHAK(P), jom
29, New CourtiCommercial OMP (I) (COMM)/9318/2025[22-12-2025 IJAXIS BANK LTD Vs DURGESHjavinash 0811182985, o011-javinash.adv@gmail.c 16.12.2025
Block-11 KUMAR MISHRA kumar(P), 15596482 om
29, New CourtiCommercial IOMP (1) (COMM)/9317/2025 [22-12-2025 IAXIS BANK LTD Vs DHEERAJfavinash 0811182985, o11avinash.adv@gmail.c [16.12.2025
Block-11 SHARMA kumar(P), k15596482 lom
29, New CourtiCommercial OMP (I) (COMM)/9319/2025[22-12-2025 IAXIS BANKLTD Vs ARCHNA IMAYANK 9873347330 Imayank_mahajanos [16.12.2025
Block-11 IMAHAJAN(P), @yahoo.com
29, New CourtiCommercial OMP (I) (COMM)/9316/2025[22-12-2025 IDFC FIRST BANK LTD Vs [SANJEEV 9717028845 litigation@srcslegal.c [17.12.2025
Block-11 [URMILA SHARMA PATHAK(P), jom
29, New CourtiCommercial IOMP (I) (COMM)/9314/2025[22-12-2025 IAXIS BANK LTD Vs PATHAKRahul 0971891788 info@aualegal.com [18.12.2025
Block-11 ICONSTRUCTION COMPANY IChauhan(P),
29, New CourtCommercial OMP (I) (COMM)/9291/2025[22-12-2025 IAXIS BANK LTD Vs  [Rahul 0971891788 info@aualegal.com [18.12.2025
Block-11 IDHARMENDRA SINGH GURJAR  (Chauhan(P),
29, New CourtiCommercial OMP (1) (COMM)/9312/2025[22-12-2025 IAXIS BANK LTD Vs SATISH [Rahul 0971891788 info@aualegal.com [18.12.2025
Block-11 ICHANDRA IChauhan(P),
29, New CourtiCommercial OMP (I) (COMM)/9315/2025 [22-12-2025 IJAXIS BANK LTD Vs JAHUL Rahul 0971891788 info@aualegal.com [18.12.2025
Block-11 IChauhan(P),
29, New CourtiCommercial OMP (I) (COMM)/9313/2025[22-12-2025 IJAXIS BANK LTD Vs SHANU Shobha 0811192158 srshobhagupta@gmai18.12.2025
Block-11 IGupta(P), l.com
29, New CourtCommercial OMP (I) (COMM)/9311/2025 [22-12-2025 IAXIS BANK LTD Vs RAJENDRA [Shobha 0811192158 srshobhagupta@gmaifi8.12.2025
Block-11 Gupta(P), l.com
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29, New ICommercial [Execution (Comm)/183/2025[23-12-2025 IM/S FISHPOND DESIGN STUDIO [DEEPAK 9958688517 [deepakmenon1986@ [16.12.2025
Block-11 Vs 12 CURE PVT LTD KUMAR(P), lgmail.com
29, New CourtiCommercial OMP (I) (COMM)/9331/2025[23-12-2025 IAXIS BANK LTD Vs RAKESHjavinash 9811182985, o011-avinash.adv@gmail.c [17.12.2025
Block-11 KUMAR kumar(P), 45596482 lom
29, New CourtilCommercial CS (COMM)/575/2025 24-12-2025 Max Healthcare Institute Limited VSRAUNAQ 9999947699 raunaq@ira.law 23.12.2025
Block-1I Eye Max Hospital KAMATH
29, New CourtiCommercial IOMP (I) (COMM)/9368/202524-12-2025 IAXIS BANK LTD Vs SIDHARTH|Shobha 0811192158 srshobhagupta@gmail20.12.2025
Block-11 SINGH Gupta(P), l.com
29, New CourtCommercial IOMP (1) (COMM)/9377/2025[24-12-2025 JAXIS BANK LTD Vs MUKESH|Shobha 0811192158 srshobhagupta@gmail20.12.2025
Block-11 IKUMAR SHARMA Gupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/9371/2025 [24-12-2025 IYES BANK LTD Vs SURENDERANANJAY 70303 78800 JASAPLEGALANDAD [20.12.2025
Block-11 KUMAR SINGH(P), IVOCATES@GMAIL.C|

oM
29, New CourtCommercial IOMP (1) (COMM)/9372/2025[24-12-2025 JAXIS BANK LTD Vs TUBBY IMPEX|SUNITA SINGH 9871040589, lindolexlaw@gmail.co [20.12.2025
Block-11 IPRIVATE LIMITED 8920586266 m
29, New CourtiCommercial IOMP (1) (COMM)/9373/2025[24-12-2025 YES BANK LTD Vs SHIBATAJANANJAY 70303 78800 IASAPLEGALANDAD [20.12.2025
Block-11 IPNENMETICS INDUSTRIES SINGH(P), IVOCATES@GMAIL.C

oM
29, New CourtCommercial OMP (I) (COMM)/9374/202524-12-2025 IYES BANK LTD Vs SUKHINDERANANJAY 70303 78800 IASAPLEGALANDAD [20.12.2025
Block-11 RANA SINGH(P), IVOCATES@GMAIL.C|

oM
29, New CourtiCommercial IOMP (1) (COMM)/9378/202524-12-2025 YES BANK LTD Vs RUCHISANJEEV 0717028845 litigation@srcslegal.c [19.12.2025
Block-11 BHATNAGAR PATHAK(P), lom
29, New CourtiCommercial IOMP (I) (COMM)/9370/202524-12-2025 YES BANK LTD Vs POOJASANJEEV 0717028845 litigation@srcslegal.c [19.12.2025
Block-11 GAUTAM PATHAK(P), lom
29, New CourtiCommercial OMP (I) (COMM)/9375/2025[24-12-2025 IAXIS BANK LTD Vs TUSHAR|Shobha 0811192158 srshobhagupta@gmaift9.12.2025
Block-11 ISRIVASTAVA IGupta(P), l.com
29, New CourtCommercial IOMP (I) (COMM)/9379/2025[24-12-2025 IAXIS BANK LTD Vs AKSHAY|Shobha 0811192158 srshobhagupta@gmaif19.12.2025
Block-11 IYADAV Gupta(P), l.com
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29, New ICommercial OMP (Dj24-12-2025 IDFC FIRST BANK LTD Vs [SANJEEV 9717028845 litigation@srcslegal.c [19.12.2025
Block-11 (COMM)/9380/2025 ISHASHI BHUSHAN IPATHAK(P), lom
29, New CourtiCommercial OMP (I) (COMM)/9376/2025[24-12-2025 IDFC FIRST BANK LTD Vs [SANJEEV 0717028845 litigation@srcslegal.c 19.12.2025
Block-11 SAGEER VALI MOHAMMAD PATHAK(P), jom
29, New CourtCommercial OMP (I) (COMM)/9381/2025[24-12-2025 IDFC FIRST BANK LTD Vs HEENA[SANJEEV 9717028845 litigation@sreslegal.c [19.12.2025
Block-11 SETHI IPATHAK(P), jom
29, New CourtiCommercial IOMP (I) (COMM)/9369/2025[24-12-2025 IAXIS BANK LTD Vs NAVALShobha 0811192158 srshobhagupta@gmaif19.12.2025
Block-11 KISHORE Gupta(P), l.com
29, New CourtCommercial IOMP (1) (COMM)/9418/2025[26-12-2025 JAXIS BANK LTD Vs POOJAShobha 0811192158 srshobhagupta@gmaif19.12.2025
Block-11 IVERMA Gupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/9419/2025[26-12-2025 IAXIS BANK LTD Vs YASH MAYAL [Shobha 0811192158 srshobhagupta@gmaif19.12.2025
Block-11 Gupta(P), l.com
29, New CourtiCommercial OMP (I) (COMM)/9413/2025[26-12-2025 IAXIS BANK LTD Vs SHRIASHISH 0999183119, lashish@agcpartners.cl20.12.2025
Block-11 IKRISHNA KUMAR 0811517810 lo.in

IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/9412/2025[26-12-2025 IAXIS BANK LTD Vs |ASHISH 9999183119, lashish@agcpartners.c[20.12.2025
Block-11 IMANOJKUMAR DUBEY KUMAR 9811517810 lo.in

IGUPTA(P),
29, New CourtCommercial OMP (I) (COMM)/9415/2025[26-12-2025 IAXIS BANK LTD Vs SHUBHAMASHISH 9999183119, lashish@agcpartners.cl20.12.2025
Block-11 [YADAV KUMAR 0811517810 jo.in

IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/9390/2025[26-12-2025 IYES BANK LTD Vs SEEMA SEEMAJANANJAY 70303 78800 IASAPLEGALANDAD [20.12.2025
Block-11 SINGH(P), IVOCATES@GMAIL.C

oM

29, New CourtiCommercial IOMP (I) (COMM)/9416/2025[26-12-2025 IAXIS BANK LTD Vs SUSHEELASHISH 9999183119, lashish@agcpartners.c20.12.2025
Block-11 KUMAR KUMAR 0811517810 jo.in

IGUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/9417/2025[26-12-2025 IAXIS BANK LTD Vs NATHU LAL |ASHISH 0999183119, lashish@agcpartners.c[20.12.2025
Block-11 KUMAR 9811517810 jo.in

IGUPTA(P),
29, New CourtCommercial IOMP (I) (COMM)/9414/2025[26-12-2025 IAXIS BANK LTD Vs CHAND GIAN|Shobha 0811192158 srshobhagupta@gmaifi8.12.2025
Block-11 ICHAND Gupta(P), l.com
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29, New CourtiCommercial IOMP (I) (COMM)/9389/2025[26-12-2025 YES BANK LTD Vs YUSUFANANJAY 70303 78800 JASAPLEGALANDAD [20.12.2025
Block-11 CHAHAT SINGH(P), IVOCATES@GMAIL.C
oM
29, New CourtiCommercial OMP (I) (COMM)/9410/2025[26-12-2025 IJAXIS BANK LTD Vs raj singh SUNITA SINGH 9871040589, lindolexlaw@gmail.co [22.12.2025
Block-11 8920586266 Im
29, New CourtCommercial IOMP (I) (COMM)/9409/2025126-12-2025 PIRAMAL FINANCE LIMITED Vs [RAJESH 9958726491 jangraadvocate@gam [23.12.2025
Block-11 IVISHWAJIT OM PRAKASH JANGRA(P), fil.com
29, New CourtiCommercial OMP (I) (COMM)/9411/2025 [26-12-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 0958726491 jangraadvocate@gam [24.12.2025
Block-11 Vs UDAY JIVABHAI MORI JANGRA(P), fil.com
29, New CourtCommercial IOMP (I) (COMM)/9407/2025[26-12-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gam [24.12.2025
Block-11 Vs Mukesh Kumar UJANGRA(P), lil.com
29, New CourtiCommercial IOMP (I) (COMM)/9406/2025126-12-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gam [24.12.2025
Block-11 Vs Dharmesh Narayan UANGRA(P), lil.com
29, New CourtCommercial OMP (D26-12-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gam [24.12.2025
Block-11 (COMM)/9408/2025 Vs Jasakaran Vijay UANGRA(P), fil.com
27 ISH. LOKESHSSOUTH 4o, New CourtiCommercial IOMP (I) (COMM)/8694/2025/01-12-2025 IKOTAK MAHINDRA BANK Vs ASSparv 0643646534 lparvmahajanoo7@g |02-07-2025

[KUMAR SHARMA,| Block-11 MOHAMMED 154 imahajan(P), Imail.com

IDISTRICT

JUDGE(COMMERCI

AL COURT)
Mo, New CourtiCommercial OMP (I) (COMM)/8691/2025/01-12-2025 KOTAK MAHINDRA BANK Vs |parv 0643646534 lparvmahajanoo7@g [02-07-2025
Block-11 INARESH S mahajan(P), Imail.com
4o, New CourtiCommercial OMP (I) (COMM)/8693/2025/01-12-2025 KOTAK MAHINDRA BANK Vs |parv 0643646534 lparvmahajanoo7@g |02-07-2025
Block-11 ISAHIL KHATRI imahajan(P), Imail.com
4o, New CourtiCommercial IOMP (I) (COMM)/8692/2025/01-12-2025 IYES BANK LTD Vs NAWAL GUPTASANJEEV 9717028845 litigation@srcslegal.c |03-07-2025
Block-11 IPATHAK(P), lom
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40, ICommercial OMP (Djp1-12-2025 YES BANK LTD Vs NEERAJISANJEEV 9717028845 litigation@srcslegal.c |03-07-2025
Block-11 (COMM)/8690/2025 RUHELA IPATHAK(P), lom
4o, New CourtiCommercial OMP (Djo1-12-2025 IYES BANK LTD Vs VIPIN KUMAR [SANJEEV 0717028845 litigation@srcslegal.c |03-07-2025
Block-11 (COMM)/8689/2025 PATHAK(P), lom
4o, New CourtiCommercial OMP (Djo1-12-2025 IYES BANK LTD Vs SUSHEELSANJEEV 9717028845 litigation@srcslegal.c |03-07-2025
Block-11 (COMM)/8688/2025 KUMAR PATHAK(P), jom
4o, New CourtiCommercial OMP (I) (COMM)/8687/2025/01-12-2025 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [03-07-2025
Block-11 INDIA LIMITED Vs SHYAM BABU|Bhardwaj(P), lail.com

1433
4o, New CourtiCommercial OMP (Djo1-12-2025 |Axis Bank limited Vs RAIS ALAM [Niraj Kumar(P), 90811306559 nirajkumar1976 @gm |08-07-2025
Block-11 (COMM)/8686/2025 lail.com
4o, New CourtiCommercial IOMP (I) (COMM)/8685/2025/01-12-2025 IAXIS BANK LTD Vs BRAJESH|Shobha 0811192158 srshobha@gmail.com|09-07-2025
Block-11 KUMAR IGupta(P),
4o, New CourtiCommercial OMP (Djo1-12-2025 IAXIS BANK Vs ASHOK KUMAR [Shobha 0811192158 srshobha@gmail.com|09-07-2025
Block-11 (COMM)/8684/2025 IGupta(P),
4o, New CourtiCommercial OMP (I) (COMM)/8681/2025/01-12-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 [parvmahajanoo7@g [14-07-2025
Block-11 IMANISH BANSAL imahajan(P), Imail.com
4o, New CourtiCommercial OMP (I) (COMM)/8682/202501-12-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 lparvmahajanoo7@g [14-07-2025
Block-11 IMANPREET SINGH KOHLI 952 mahajan(P), Imail.com
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40, ICommercial IOMP (I) (COMM)/8683/202501-12-2025 IKOTAK MAHINDRA BANK Vs [parv 0643646534 [parvmahajanoo7@g [14-07-2025
Block-11 SAHIL KHATRI imahajan(P), Imail.com

4o, New CourtiCommercial OMP (Djo1-12-2025 IJAXIS BANK LTD Vs SANTOSH|Sunita Singh(P),|9871040589 lindolexlaw@gmail.co 06-08-2025
Block-11 (COMM)/8680/2025 KUMAR GUPTA Im

4o, New CourtiCommercial OMP (I) (COMM)/8675/2025/01-12-2025 IAXIS BANK LTD Vs BHUPINDER|Shobha 0811192158 srshobha@gmail.com[20-11-2025
Block-11 ISINGH IGupta(P),

4o, New CourtiCommercial OMP (I) (COMM)/8676/2025/01-12-2025 |JAxis Bank Ltd Vs KULDEEP 5232 [MAYANK 09873347330 Imayank_mahajanos [21-11-2025

Block-11 IMAHAJAN(P), @yahoo.com

4o, New CourtiCommercial IOMP (I) (COMM)/8678/2025/01-12-2025 |Axis Bank Ltd Vs AMIT NAGARMAYANK 0873347330 Imayank_mahajanos [21-11-2025

Block-11 9065 IMAHAJAN(P), (@yahoo.com

4o, New CourtiCommercial OMP (I) (COMM)/8679/2025/01-12-2025 Axis Bank Ltd Vs SHAMBHUMAYANK 09873347330 Imayank_mahajanos [21-11-2025

Block-11 IKUMAR GUPTA 3154 IMAHAJAN(P), (@yahoo.com

4o, New CourtiCommercial OMP (I) (COMM)/8677/2025/01-12-2025 IJAxis Bank Ltd Vs AASTHAMMAYANK 9873347330 Imayank_mahajanos [21-11-2025

Block-11 ISACHDEVA 2489 IMAHAJAN(P), @yahoo.com

4o, New CourtiCommercial OMP (I) (COMM)/8730/2025/|02-12-2025 JAXIS BANK LIMITED Vs KAPOORfavinash 1141513189 lavinash.adv.@gmail.c18-07-2025
Block-11 ICHAND kumar(P), lom

4o, New CourtiCommercial OMP (I) (COMM)/8728/2025/02-12-2025 IDFC FIRST BANK LTD Vs [SANJEEV 0717028845 litigation@srcslegal.c [21-11-2025

Block-11 IKARTAR SINGH YADAV PATHAK(P), lom
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40, ICommercial OMP (I) (COMM)/8722/2025/02-12-2025 |JAxis Bank Ltd Vs MANGALA RAM |ASHISH 9999183119 lashish@gcpartners.col19-11-2025
Block-11 [KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial OMP (I) (COMM)/8723/2025/02-12-2025 |Axis Bank Ltd Vs PUSHPA DEVI [ASHISH 9999183119 lashish@gcpartners.co19-11-2025
Block-11 KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial OMP (I) (COMM)/8725/2025/02-12-2025 IJAxis Bank Ltd Vs ASHISHMAYANK 9873347330 Imayank_mahajanos [20-11-2025
Block-11 BENJAAMIN EGBERT IMAHAJAN(P), @yahoo.com
4o, New CourtiCommercial OMP (I) (COMM)/8724/2025/|02-12-2025 |Axis Bank Ltd Vs SUMIT KUMARMAYANK 9873347330 Imayank_mahajanos [20-11-2025
Block-11 ISINGH 8679 IMAHAJAN(P), @yahoo.com
4o, New CourtiCommercial OMP (I) (COMM)/8721/2025(02-12-2025 |Axis Bank Ltd Vs AJAY KUMARMAYANK 0873347330 Imayank_mahajanos [20-11-2025
Block-11 IGUPTA IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial OMP (I) (COMM)/8726/2025/02-12-2025 |Axis Bank Ltd Vs SUNITA YADAV |ASHISH 0999183119 lashish@gcpartners.cof19-11-2025
Block-11 KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial OMP (I) (COMM)/8720/2025/02-12-2025 |JAxis Bank Ltd Vs TIKAM SINGH |ASHISH 9999183119 lashish@gcpartners.cof19-11-2025
Block-11 KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial OMP (I) (COMM)/8727/2025(02-12-2025 |Axis Bank Ltd Vs BALRAM SINGHMAYANK 0873347330 Imayank_mahajanos [20-11-2025
Block-11 5669 IMAHAJAN(P), (@yahoo.com
4o, New CourtiCommercial OMP (I) (COMM)/8719/2025(02-12-2025 IAXIS BANK LTD Vs GURPREET|Shobha 0811192158 srshobha@gmail.com|21-11-2025
Block-11 KUMAR IGupta(P),
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ko, ICommercial IOMP (I) (COMM)/8738/2025/02-12-2025 JAXIS BANK LTD Vs BALJIT KAUR [Sunita Singh(P),|9871040589 lindolexlaw@gmail.co [28-07-2025
Block-11 Im
4o, New CourtiCommercial OMP (I) (COMM)/8741/2025(02-12-2025 IJAXIS BANK LTD Vs APURV[Sunita Singh(P),|9871040589 lindolexlaw@gmail.co [28-07-2025
Block-11 SHARMA Im
4o, New CourtiCommercial OMP (I) (COMM)/8740/2025/02-12-2025 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [19-07-2025
Block-11 INDIA LIMITED Vs Bhardwaj(P), lail.com

MAHESHKUMAR AMBARAMBHA]J

ISARDAVA 1219
4o, New CourtiCommercial IOMP (I) (COMM)/8739/2025/|02-12-2025 IJAXIS BANK LTD Vs RAJAPURI javinash 1141513189 lavinash.adv.@gmail.cl24-07-2025
Block-11 kumar(P), lom
4o, New CourtiCommercial OMP (I) (COMM)/8729/2025/02-12-2025 JAXIS BANK LIMITED Vs RADHA favinash 1141513189 lavinash.adv.@gmail.c[24-07-2025
Block-11 kumar(P), lom
4o, New CourtiCommercial OMP (I) (COMM)/8731/2025(02-12-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 lparvmahajanoo7@g [12-08-2025
Block-11 IMANPREET SINGH KOHLI 524 mahajan(P), Imail.com
4o, New CourtiCommercial OMP (I) (COMM)/8732/2025/02-12-2025 IAXIS BANK LTD Vs DEEPAK|Shobha 0811192158 srshobha@gmail.com[20-08-2025
Block-11 KUMAR IGupta(P),
4o, New CourtiCommercial OMP (I) (COMM)/8733/2025/|02-12-2025 IAXIS BANK LTD Vs AJAY IADV 09871040589 lindolexlaw@gmail.co [08-08-2025
Block-11 DHEERAJ(P), Im
4o, New CourtiCommercial OMP (I) (COMM)/8734/2025/02-12-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 lparvmahajanoo7@g [12-08-2025
Block-11 PRATYKSHA ENTERPRISES 173  mahajan(P), Imail.com
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40, ICommercial OMP (I) (COMM)/8735/2025/02-12-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 lparvmahajanoo7@g [12-08-2025
Block-11 IMANOJ GUPTA 764 imahajan(P), Imail.com
4o, New CourtiCommercial OMP (I) (COMM)/8736/2025/02-12-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 lparvmahajanoo7@g [12-08-2025
Block-11 IMANOJ GUPTA 585 mahajan(P), Imail.com
4o, New CourtiCommercial OMP (I) (COMM)/8737/2025(02-12-2025 JAXIS BANK LTD Vs MOHAMMAD(Sunita Singh(P),|9871040589 lindolexlaw@gmail.co [08-08-2025
Block-11 IAKEEL m
4o, New CourtiCommercial IOMP (I) (COMM)/8810/2025|03-12-2025 Cnh Industrial Capital India Pvt Ltd |RAJESH 9958726491 jangraadvocate@gma [11-10-2025
Block-11 Vs AMANDEEP SINGH JANGRA(P), fil.com
4o, New CourtiCommercial OMP (Djo3-12-2025 |Axis Bank Ltd Vs CHARAN JEET [ASHISH 9999183119 lashish@gcpartners.col24-11-2025
Block-11 (COMM)/8804/2025 KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial OMP (Djo3-12-2025 |Axis Bank Ltd Vs Angapal IASHISH 9999183119 lashish@gcpartners.col24-11-2025
Block-11 (COMM)/8805/2025 KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial OMP (Dj03-12-2025 |JAxis Bank Ltd Vs SAHID JASHISH 9999183119 lashish@gcpartners.col24-11-2025
Block-11 (COMM)/8803/2025 KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial OMP (Djo3-12-2025 |Axis Bank Ltd Vs MAHESH IASHISH 9999183119 lashish@gcpartners.col24-11-2025
Block-11 (COMM)/8802/2025 KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial OMP (Djo3-12-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 jangraadvocate@gma [11-10-2025
Block-11 (COMM)/8809/2025 FINANCE LIMITED Vs NITINJANGRA(P), lil.com

KISHANRAO KADAM
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40, ICommercial ICS (COMM)/546/2025 03-12-2025 IMR PRAMIT SANGHAVI Vs |[DAVESH 7082104633 [davesh@dvipattorney|o1-12-2025
Block-11 LABNEH IVASHISHTHA( s.com
P),

4o, New CourtiCommercial OMP (I) (COMM)/8797/2025(03-12-2025 JAXIS BANK Vs DUSHY ANT|Shobha 0811192158 srshobha@gmail.com|05-09-2025
Block-11 ISINGH PUNDHIR IGupta(P),
4o, New CourtiCommercial OMP (I) (COMM)/8792/2025/03-12-2025 IAXIS BANK Vs DHARAMVIR|Shobha 0811192158 srshobha@gmail.com|05-09-2025
Block-11 ISINGH IGupta(P),
4o, New CourtiCommercial OMP (I) (COMM)/8793/2025/03-12-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 jangraadvocate@gma [11-10-2025
Block-11 ILIMITED Vs Prabhat Singh Tiger |[JANGRA(P), fil.com
4o, New CourtiCommercial OMP (I) (COMM)/8794/2025/03-12-2025 JAXIS BANK LTD Vs KRISHAN PAlfavinash 1141513189 lavinash.adv.@gmail.c|08-09-2025
Block-11 SINGH kumar(P), lom
4o, New CourtiCommercial OMP (I) (COMM)/8795/2025/03-12-2025 IAXIS BANK LTD Vs MOHDADV 09871040589 lindolexlaw@gmail.co [13-09-2025
Block-11 RAHAT (9203) DHEERAJ(P), Im
4o, New CourtiCommercial IOMP (I) (COMM)/8796/2025/03-12-2025 IAXIS BANK LIMITED Vs RAJUAMIT 8860939556 lamitkumar294@refifflo7-09-2025
Block-11 ISINGH CHOUHAN KUMAR(P), Imail.com
4o, New CourtiCommercial OMP (I) (COMM)/8798/2025/|03-12-2025 [TATA CAPITAL LTD Vs D S HOMENAVEEN 9350569048 naveenk101@yahoo.c [12-09-2025
Block-11 ICONSTRUCTION PRIVATESHARMA(P), lom

LIMITED
4o, New CourtiCommercial OMP (I) (COMM)/8799/2025/03-12-2025 JAXIS BANK LTD Vs BIKRAMJIT|Shobha 0811192158 srshobha@gmail.com{11-09-2025
Block-11 SINGH IGupta(P),




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

40, ICommercial OMP (Djo3-12-2025 IS BANK LTD Vs SIMERJIT|Shobha 0811192158 srshobha@gmail.comf11-09-2025
Block-11 (COMM)/8800/2025 IKAUR Gupta(P),
4o, New CourtiCommercial OMP (I) (COMM)/8801/2025/03-12-2025 JAXIS BANK LTD Vs OMPRAKASH|Shobha 0811192158 srshobha@gmail.com{11-09-2025
Block-11 GEHRILAL JOSHI IGupta(P),
4o, New CourtiCommercial OMP (Djo3-12-2025 IAXIS BANK LIMITED Vs [Vibhor 79711680687 support@arvlawchamf21-11-2025
Block-11 (COMM)/8806/2025 IMAHAVIR JAT IMathur(P), bers.co.in
4o, New CourtiCommercial OMP (I) (COMM)/8807/2025/03-12-2025 IAXIS BANK LIMITED Vs PARTA [Vibhor 79711680687 support@arvlawchamf21-11-2025
Block-11 Mathur(P), bers.co.in
4o, New CourtiCommercial OMP (Djo3-12-2025 IAXIS BANK LIMITED Vs |Vibhor 79711680687 support@arvlawchamf21-11-2025
Block-11 (COMM)/8808/2025 IGURVINDER SINGH IMathur(P), bers.co.in
4o, New CourtiCommercial OMP (I) (COMM)/8787/2025/03-12-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gma [20-08-2025
Block-11 Vs SURJEET MAHENDER JANGRA(P), fil.com
4o, New CourtiCommercial OMP (I) (COMM)/8788/2025/03-12-2025 IAXIS BANK LIMITED Vs RAJEEV |AMIT 8860939556 lamitkumar294@refiff19-08-2025
Block-11 KUMAR KUMAR(P), Imail.com
4o, New CourtiCommercial OMP (I) (COMM)/8789/2025/|03-12-2025 TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gm [21-08-2025
Block-11 INDIA LIMITED Vs ARYAN[Bhardwaj(P), lail.com

IDHANRAJ 3041
4o, New CourtiCommercial OMP (I) (COMM)/8790/2025/|03-12-2025 ICNH INDUSTRIAL CAPITAL INDIAKanika 0266434371 legali2@arenesslaw.c24-08-2025
Block-11 [PRIVATE LIMITED Vs PKBaweja(P), lom

PRADHAN AND CO Through its

Managing Partner




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

40, ICommercial OMP (I) (COMM)/8791/2025(03-12-2025 IJAXIS BANK LTD Vs DHANRAJjavinash 1141513189 avinash.adv.@gmail.c[30-08-2025
Block-11 IMOHINDERSINGH SODHI kumar(P), lom
4o, New CourtiCommercial OMP (Djo4-12-2025 Axis Bank Ltd Vs RAVENDR [ASHISH 9999183119 lashish@gcpartners.col24-08-2025
Block-11 (COMM)/8890/2025 KUMAR KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial OMP (I) (COMM)/8893/2025/04-12-2025 |JAxis Bank Ltd Vs ASHOK KUMAR |ASHISH 9999183119 lashish@gcpartners.col24-08-2025
Block-11 KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial OMP (I) (COMM)/8892/2025/04-12-2025 |Axis Bank Ltd Vs VIKRAM SINGH |ASHISH 9999183119 lashish@gcpartners.col24-08-2025
Block-11 KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial OMP (I) (COMM)/8891/2025/04-12-2025 |Axis Bank Ltd Vs GAJRAJ S/OASHISH 9999183119 lashish@gcpartners.col24-08-2025
Block-11 IATAR SINGH KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial OMP (Djo4-12-2025 YES BANK LTD Vs MOHITISANJEEV 9717025545 litigation@srcslegal.c [28-11-2025
Block-11 (COMM)/8884/2025 CHAUDHARY PATHAK(P), lom
4o, New CourtiCommercial OMP (Djo4-12-2025 IYES BANK LTD Vs SANJAY|SANJEEV 9717025545 litigation@srcslegal.c [28-11-2025
Block-11 (COMM)/8883/2025 IMISTRI PATHAK(P), om
4o, New CourtiCommercial OMP (Djo4-12-2025 KOTAK MAHINDRA PRIME LTD |AMIT KUMAR(9990659331 kampspartner@gmail[28-11-2025
Block-11 (COMM)/8889/2025 Vs MOHD FAISAL SINHA(P), .com
4o, New CourtiCommercial OMP (I) (COMM)/8877/2025/04-12-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 jangraadvocate@gma [20-08-2025
Block-11 IFINANCE LIMITED Vs PUKHRAJJANGRA(P), lil.com

D MALI
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40, ICommercial OMP (Djo4-12-2025 KOTAK MAHINDRA PRIME LTD |AMIT KUMAR990659331 kampspartner@gmail[28-11-2025
Block-11 (COMM)/8886/2025 Vs AVINASH SHARMA SINHA(P), .com
4o, New CourtiCommercial OMP (I) (COMM)/8878/2025|04-12-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 jangraadvocate@gma [20-08-2025
Block-11 FINANCE LIMITED Vs MukeshJANGRA(P), lil.com

Kumar Panwar
4o, New CourtiCommercial OMP (I) (COMM)/8879/2025/04-12-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 jangraadvocate@gma [20-08-2025
Block-11 [FINANCE LIMITED Vs VishwajitJANGRA(P), fil.com

Om Prakash
4o, New CourtiCommercial OMP (Djo4-12-2025 IDFC FIRST BANK LTD Vs [SANJEEV 9717025545 litigation@srcslegal.c [28-11-2025
Block-11 (COMM)/8880/2025 IDEEPIKA VASHISHT IPATHAK(P), jom
4o, New CourtiCommercial OMP (I) (COMM)/8881/2025/04-12-2025 IDFC FIRST BANK LTD Vs RISHISANJEEV 9717025545 litigation@srcslegal.c [28-11-2025
Block-11 GAUTAM IPATHAK(P), lom
4o, New CourtiCommercial OMP (Djo4-12-2025 IDFC FIRST BANK LTD Vs NAVIN[SANJEEV 9717025545 litigation@srcslegal.c [28-11-2025
Block-11 (COMM)/8882/2025 DUTT MISHRA PATHAK(P), lom

Block-11

IPVT LTD Vs MS Aditi Techno Craft

IMishra(P),

4o, New CourtiCommercial OMP (I) (COMM)/8921/2025(05-12-2025 |Axis Bank limited Vs RAJU INiraj Kumar(P), 9811306559 nirajkumar1976 @gm [20-11-2025
Block-11 lail.com
4o, New CourtiCommercial OMP (1) (COMM)/8919/2025(05-12-2025 |Axis Bank limited Vs SANOJ [Niraj Kumar(P),|0811306559 nirajkumar1976 @gm [20-11-2025
Block-11 KUMAR lail.com
4o, New CourtiCommercial CS (COMM)/551/2025 05-12-2025 IMS SIKKIMS AQUATECH BLISSAkash 0310673258 ladvocatemishraz67@ [24-11-2025

lgmail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

40, ICommercial OMP (I) (COMM)/8924/2025(05-12-2025 |Axis Bank Ltd Vs Raju ASHISH 999183119 lashish@gcpartners.col22-11-2025
Block-11 [KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial OMP (I) (COMM)/8922/202505-12-2025 |Axis Bank Ltd Vs MUKTA PRASADASHISH 999183119 lashish@gcpartners.col22-11-2025
Block-11 KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial OMP (I) (COMM)/8915/2025(05-12-2025 IAXIS BANK LTD Vs JAI [Rahul 9971891788 info@aualegal.co. 22-11-2025
Block-11 BHAGWAN IChauhan(P),
4o, New CourtiCommercial IOMP (I) (COMM)/8916/2025(05-12-2025 IAXIS BANK LTD Vs IQBAL [Rahul 9971891788 info@aualegal.co. 22-11-2025
Block-11 IAHMAD IChauhan(P),
4o, New CourtiCommercial OMP (I) (COMM)/8914/2025(05-12-2025 IAXIS BANK LTD Vs SHEELA [Rahul 9971891788 info@aualegal.co. 22-11-2025
Block-11 SINGH IChauhan(P),
4o, New CourtiCommercial OMP (Djo5-12-2025 |Axis Bank limited Vs A S LOGISTIC[Niraj Kumar(P), 9811306559 nirajkumar1976 @gm [20-11-2025
Block-11 (COMM)/8920/2025 lail.com

4o, New CourtiCommercial IOMP (I) (COMM)/8923/2025/05-12-2025 |Axis Bank Ltd Vs HAFEEJ JASHISH 999183119 lashish@gcpartners.coj22-11-2025
Block-11 KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial CS (COMM)/550/2025 05-12-2025 IM/S SMOKIN STONE KAFZ P LTD |[SUSHIL 0999260020 not given 02-12-2025
Block-11 Vs M/S SAI SHAKTI CIVILRATAN(P),

IENGINEERING

4o, New CourtiCommercial IOMP (I) (COMM)/8917/2025(05-12-2025 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR9990659331 kampspartner@gmail[28-11-2025
Block-11 Vs KAMAL NEEL SHUKLA SINHA(P), .com
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40, ICommercial OMP (I) (COMM)/8918/2025/05-12-2025 KOTAK MAHINDRA PRIME LTD |AMIT KUMAR990659331 kampspartner@gmail[28-11-2025
Block-11 Vs RAJU RAJU SINHA(P), .com

4o, New CourtiCommercial OMP (I) (COMM)/8935/2025/06-12-2025 IAXIS BANK LTD Vs  [Rahul 0971891788 info@aualegal.co. 22-11-2025
Block-11 SUKHMINDER SINGH IChauhan(P),

4o, New CourtiCommercial OMP (I) (COMM)/8932/2025/06-12-2025 IAXIS BANK LTD Vs SATYENDRA [Rahul 9971891788 info@aualegal.co. 22-11-2025
Block-11 INATH IChauhan(P),

4o, New CourtiCommercial OMP (I) (COMM)/8933/2025/|06-12-2025 IAXIS BANK LTD Vs RANJEET Rahul 9971891788 linfo@aualegal.co. 22-11-2025
Block-11 IChauhan(P),

4o, New CourtiCommercial OMP (I) (COMM)/8934/2025|06-12-2025 IAXIS BANK LTD Vs SHIV [Rahul 9971891788 info@aualegal.co. 22-11-2025
Block-11 CHARAN IChauhan(P),

4o, New CourtiCommercial IOMP (I) (COMM)/8937/2025/06-12-2025 IAXIS BANK LTD Vs RAVINDER [Rahul 0971891788 info@aualegal.co. 22-11-2025
Block-11 KUMAR IChauhan(P),

4o, New CourtiCommercial OMP (I) (COMM)/8929/2025/06-12-2025 |Axis Bank limited Vs BJY[Niraj Kumar(P), (9811306559 nirajkumar1976 @gm [25-11-2025
Block-11 ICONSTRUCTION lail.com

4o, New CourtiCommercial OMP (Dj06-12-2025 |Axis Bank limited Vs A S LOGISTIC[Niraj Kumar(P), 0811306559 nirajkumar1976 @gm [25-11-2025
Block-11 (COMM)/8930/2025 lail.com

4o, New CourtiCommercial OMP (I) (COMM)/8931/2025(06-12-2025 |Axis Bank limited Vs A S LOGISTIC[Niraj Kumar(P), 90811306559 nirajkumar1976 @gm [25-11-2025
Block-11 lail.com
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Block-11

Bebibai Rameshrao Askar

Sharma(P),

40, ICommercial OMP (I) (COMM)/8936/2025|06-12-2025 |Axis Bank Ltd Vs ROHAN KUMAR |ASHISH 999183119 lashish@gcpartners.col22-11-2025
Block-11 [KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial OMP (I) (COMM)/8953/2025/06-12-2025 JAXIS BANK LTD Vs DAL CHANDfvinash 1141513189 lavinash.adv.@gmail.c{14-09-2025
Block-11 ISAINI kumar(P), lom
4o, New CourtiCommercial OMP (I) (COMM)/8946/2025/06-12-2025 IAXIS BANK LTD Vs DINESH|Shobha 081192158 srshobha@gmail.comf11-09-2025
Block-11 YADAV IGupta(P),
4o, New CourtiCommercial IOMP (I) (COMM)/8947/2025/06-12-2025 IAXIS BANK LIMITED Vs ASHA |AMIT 8860939556 lamitkumar294@refiffii1-09-2025
Block-11 KANWAR KUMAR(P), Imail.com
4o, New CourtiCommercial OMP (Djo6-12-2025 IJAXTS BANK LIMITED Vs HARDEV |AMIT 8860939556 lamitkumar294@refiffj11-09-2025
Block-11 (COMM)/8948/2025 SINGH KUMAR(P), Imail.com
4o, New CourtiCommercial OMP (I) (COMM)/8949/2025/06-12-2025 IAXIS BANK LIMITED Vs SYEDAMIT 8860939556 lamitkumar294@refiffj11-09-2025
Block-11 INAYAB AHMAD RIZVI KUMAR(P), Imail.com
4o, New CourtiCommercial IOMP (I) (COMM)/8950/2025/06-12-2025 IKOTAK MAHINDRA BANK LTD Vs|Arun Kumar (9990151720 lgloriouslawassociates 12-09-2025
Block-11 Gopal Vyankatrao Hasule Sharma(P), @gmail.com
4o, New CourtiCommercial OMP (I) (COMM)/8951/2025(06-12-2025 IAXIS BANK LIMITED Vs NAWAL |AMIT 8860939556 lamitkumar294@refiffii1-09-2025
Block-11 IKISHOR KUMAR(P), Imail.com
4o, New CourtiCommercial OMP (I) (COMM)/8952/2025/06-12-2025 IKOTAK MAHINDRA BANK LTD Vs[Arun Kumar (9990151720 lgloriouslawassociates [12-09-2025

(@gmail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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40, ICommercial OMP (I) (COMM)/8954/2025/|06-12-2025 IAXIS BANK LTD Shobha 081192158 srshobha@gmail.comf11-09-2025
Block-11 SHYAMENDRA SINGH Gupta(P),

4o, New CourtiCommercial OMP (I) (COMM)/8955/2025/06-12-2025 IJAXIS BANK LIMITED Vs RAJEEV AMIT 8860939556 lamitkumar294@refiffj11-09-2025
Block-11 LOHAR KUMAR(P), Imail.com

4o, New CourtiCommercial OMP (I) (COMM)/8956/2025/06-12-2025 IKOTAK MAHINDRA BANK LTD Vs|Arun Kumar (9990151720 lgloriouslawassociates 12-09-2025
Block-11 Gunaji Motirnnt Deshmukh Sharma(P), @gmail.com

4o, New CourtiCommercial IOMP (I) (COMM)/8957/2025/06-12-2025 IAXIS BANK LIMITED Vs VIJAYAMIT 8860939556 lamitkumar294@refiffii1-09-2025
Block-11 ISAINT KUMAR(P), Imail.com

4o, New CourtiCommercial OMP (I) (COMM)/8958/2025|06-12-2025 IAXIS BANK LIMITED Vs PARAS JAMIT 8860939556 lamitkumar294@refiffj11-09-2025
Block-11 JAIN KUMAR(P), Imail.com

4o, New CourtiCommercial OMP (I) (COMM)/8959/2025/|06-12-2025 IJAXIS BANK LTD Vs DAVINDERfavinash 1141513189 lavinash.adv.@gmail.c[15-09-2025
Block-11 SINGH kumar(P), lom

4o, New CourtiCommercial OMP (Djo6-12-2025 IAXIS BANK LIMITED Vs MANISH |AMIT 8860939556 lamitkumar294@refiffj11-09-2025
Block-11 (COMM)/8960/2025 ISINGH KUMAR(P), Imail.com

4o, New CourtiCommercial IOMP (I) (COMM)/8961/2025/|06-12-2025 IAXIS BANK LTD Vs RAHULJADV 09871040589 lindolexlaw@gmail.co [20-09-2025
Block-11 KUMAR DHEERAJ(P), Im

4o, New CourtiCommercial OMP (I) (COMM)/8962/2025|06-12-2025 IJAXIS BANK LTD Vs SHAHNAZSunita Singh(P),|9871040589 lindolexlaw@gmail.co [20-09-2025
Block-11 BEGUM Im
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40, ICommercial OMP (I) (COMM)/8995/2025/|08-12-2025 |Axis Bank Ltd Vs RAMAN DEVI |ASHISH 999183119 lashish@gcpartners.col19-11-2025
Block-11 KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial OMP (I) (COMM)/8999/2025/08-12-2025 |Axis Bank Ltd Vs UTTAM KUMAR [ASHISH 999183119 lashish@gcpartners.co19-11-2025
Block-11 KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial IOMP (I) (COMM)/8996/2025/08-12-2025 |JAxis Bank Ltd Vs JAGDEESH |ASHISH 999183119 lashish@gcpartners.cof19-11-2025
Block-11 KUMAR KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial IOMP (I) (COMM)/8997/2025/08-12-2025 IAxis Bank Ltd Vs JAGAT PALASHISH 999183119 lashish@gcpartners.col19-11-2025
Block-11 SINGH KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial OMP (Dj08-12-2025 |Axis Bank Ltd Vs NETRAPAL JASHISH 999183119 lashish@gcpartners.col19-11-2025
Block-11 (COMM)/8998/2025 KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial OMP (I) (COMM)/8994/2025/08-12-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 jangraadvocate@gma [02-12-2025
Block-11 [FINANCE LIMITED Vs ManjeetJANGRA(P), lil.com

Singh
4o, New CourtiCommercial CS (COMM)/553/2025 08-12-2025 Dassault Systmes SE Vs MehbubulDinesh 9730049704 litigation@jotwani.co |04-012-2025
Block-11 |JAlam Barbhuiya Director Barak andJotwani(P), Im
Brazos Engineering Pvt Ltd

4o, New CourtiCommercial OMP (Dj08-12-2025 IAXIS BANK LIMITED Vs LALITA |AMIT 8860939556 lamitkumar294@refiffii1-09-2025
Block-11 (COMM)/9003/2025 KUMAR(P), Imail.com
4o, New CourtiCommercial OMP (Dj08-12-2025 laxis bank Vs manoj kumar Shobha 081192158 srshobha@gmail.com|02-09-2025
Block-11 (COMM)/9004/2025 IGupta(P),
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40, ICommercial IOMP (I) (COMM)/9005/2025/08-12-2025 IAXIS BANK LIMITED Vs ROMIL 8860939556 lamitkumar294@refiffii1-09-2025
Block-11 KUMAR(P), Imail.com
4o, New CourtiCommercial OMP (Dj08-12-2025 IAXIS BANK LIMITED Vs LALITA |AMIT 8860939556 lamitkumar294@refiffii1-09-2025
Block-11 (COMM)/9006/2025 KUMAR(P), Imail.com
4o, New CourtiCommercial OMP (Djo8-12-2025 JAXIS BANK LTD Vs PARMINDER(Sunita Singh(P),|9871040589 lindolexlaw@gmail.co [20-09-2025
Block-11 (COMM)/9000/2025 ISINGH Im
4o, New CourtiCommercial IOMP (I) (COMM)/9001/2025/08-12-2025 IJAXIS BANK LTD Vs SATNAMjavinash 1141513189 lavinash.adv.@gmail.cj17-09-2025
Block-11 SINGH kumar(P), lom
4o, New CourtiCommercial OMP (Dj08-12-2025 IJAXIS BANK LTD Vs BHNGAT|[Sunita Singh(P),|9871040589 lindolexlaw@gmail.co [20-09-2025
Block-11 (COMM)/9002/2025 ISINGH Im
4o, New CourtiCommercial OMP (I) (COMM)/9023/2025|09-12-2025 IAXIS BANK LTD Vs KRISHAN|Shobha 0811192158 srshobha@gmail.com|01-12-2025
Block-11 KUMAR IGupta(P),
4o, New CourtiCommercial OMP (I) (COMM)/9021/2025/09-12-2025 IAXIS BANK LTD Vs KAPILDEV [Shobha 0811192158 srshobha@gmail.com|01-12-2025
Block-11 IGupta(P),
4o, New CourtiCommercial CS (COMM)/554/2025 09-12-2025 Banwari Lal Soni Proprietor of SoniGAUTAM 0891212667 lgautampanjwani1i2@ [06-12-2025
Block-11 Jewellers Vs M/S SONIPANJWANI(P), lgmail.com

WEWELLERS through its proprietor

IAmarnath Soni
4o, New CourtiCommercial OMP (I) (COMM)/9027/2025/09-12-2025 IAXIS BANK LIMITED Vs NISHANAMIT 8860939556 lamitkumar294@refiffo7-10-2025
Block-11 SINGH KUMAR(P), Imail.com




S.NO COURT

DISTRICT COURT ROOM

40,
Block-11

CASE TYPE

ICommercial

CASE NUMBER

CS (COMM)/555/2025

DATE
REGISTRATION

09-12-2025

OFPETITIONER NAME VS

RESPONDENT NAME

M/s Appy Pie Llp Vs cloudflare
india pvt Itd

ADVOCATE

Raj Kumar(P),

ADVOCATE
MOBILE
NUMBER

9958031223

ADVOCATE EMAILDATE OF E-
ID FILING

rajadvocat1985@gma
lil.com

20-08-2025

Block-11

ISINGH

IGupta(P),

4o, New CourtiCommercial OMP (I) (COMM)/9029/2025/09-12-2025 IAXIS BANK LIMITED Vs [AMIT 8860939556 lamitkumar294@refiffo7-10-2025
Block-11 JASHANDEEP SINGH KUMAR(P), Imail.com
4o, New CourtiCommercial OMP (Dj09-12-2025 IAXIS BANK LIMITED Vs DAYAIAMIT 8860939556 lamitkumar294 @refifflo7-10-2025
Block-11 (COMM)/9028/2025 [KISHAN KUMAR(P), Imail.com
4o, New CourtiCommercial OMP (Dj09-12-2025 IYES BANK LTD Vs SANJEEV[SANJEEV 9717028845 litgation @srcslegal.col28-11-2025
Block-11 (COMM)/9020/2025 KUMAR IPATHAK(P), Im
4o, New CourtiCommercial OMP (I) (COMM)/9022/2025|09-12-2025 IAXIS BANK LTD Vs KANCHAN|Shobha 0811192158 srshobha@gmail.com|01-12-2025
Block-11 ICAUSIK Gupta(P),
4o, New CourtiCommercial OMP (I) (COMM)/9024/2025/09-12-2025 IAXIS BANK LIMITED Vs [AMIT 8860939556 lamitkumar294@refiffo7-10-2025
Block-11 ISANTOSH SHARMA KUMAR(P), Imail.com
4o, New CourtiCommercial OMP (I) (COMM)/9025/2025/09-12-2025 [Tata Capital LTD Vs D S HOMENAVEEN 9350569048 naveenkioi@yahoo.c |06-10-2025
Block-11 ICONSTRUCTION PRIVATESHARMA(P), om

LIMITED
4o, New CourtiCommercial OMP (I) (COMM)/9026/2025/09-12-2025 IJAXIS BANK LIMITED Vs [AMIT 8860939556 lamitkumar294@refiffo7-10-2025
Block-11 IVARINDER SINGH [KUMAR(P), Imail.com
4o, New CourtiCommercial IOMP (I) (COMM)/9067/2025(10-12-2025 IAXIS BANK LTD Vs HARENDRAShobha 0811192158 srshobha@gmail.com|01-12-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

40, ICommercial OMP (Dpo-12-2025 IJAXIS BANK LTD Vs MOHAMMAD [Rahul 9971891788 info@aualegal.co. 05-12-2025
Block-11 (COMM)/9068/2025 [FURKAN IChauhan(P),
4o, New CourtiCommercial IOMP (I) (COMM)/9066/2025/10-12-2025 IAXIS BANK LTD Vs SURENDRAShobha 0811192158 srshobha@gmail.com|01-12-2025
Block-11 SINGH IGupta(P),
4o, New CourtiCommercial OMP (I) (COMM)/9069/2025[10-12-2025 IAXIS BANK LTD Vs Surender [Rahul 9971891788 info@aualegal.co. 05-12-2025
Block-11 Singh IChauhan(P),
4o, New CourtiCommercial OMP (I) (COMM)/9071/2025[10-12-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 jangraadvocate@gma [29-11-2025
Block-11 IFINANCE  LIMITED Vs JANGRA(P), fil.com

RAVEENDRA KUMAR
4o, New CourtiCommercial OMP (I) (COMM)/9070/2025[10-12-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 jangraadvocate@gma [29-11-2025
Block-11 FINANCE  LIMITED Vs JANGRA(P), fil.com

IMOHINDER
4o, New CourtiCommercial OMP (I) (COMM)/9062/2025/10-12-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 jangraadvocate@gma [29-11-2025
Block-11 FINANCE LIMITED Vs RAJUPJANGRA(P), fil.com

IYADAV
4o, New CourtiCommercial OMP (I) (COMM)/9063/2025[10-12-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 jangraadvocate@gma [29-11-2025
Block-11 [FINANCE LIMITED Vs NIZAM ALIJANGRA(P), fil.com
4o, New CourtiCommercial OMP (I) (COMM)/9061/2025[10-12-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 jangraadvocate@gma [29-11-2025
Block-11 FINANCE LIMITED Vs ROHITJANGRA(P), fil.com

IPAPPU
4o, New CourtiCommercial IOMP (I) (COMM)/9065/2025[10-12-2025 Axis Bank Ltd Vs MAGADEMAYANK 09873347330 Imayank_mahajanos |03-12-2025
Block-11 JOTIRAM GANGADHAR IMAHAJAN(P), @yahoo.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

40, ICommercial IOMP (I) (COMM)/9064/2025[10-12-2025 IAxis Bank Ltd Vs ABHISHEKMAYANK 09873347330 Imayank_mahajanos |03-12-2025
Block-11 ISINGH 4703 IMAHAJAN(P), (@yahoo.com

4o, New CourtiCommercial CS (COMM)/559/2025 11-12-2025 [UNION BANK OF INDIA Vs Vipin|Sunil 0810424400 lhbajajog@gmail.com [20-08-2025
Block-11 [Kumar IChoudhary(P),

4o, New CourtiCommercial OMP (Di11-12-2025 IAXIS BANK LTD Vs SAADHANA|Shobha 0811192158 srshobha@gmail.com|01-12-2025

Block-IT (COMM)/9083/2025 DEEXHIT Gupta(P),

4o, New CourtiCommercial OMP (Dp1-12-2025 JAXIS BANK LTD Vs AKHLAK|Shobha 0811192158 srshobha@gmail.com01-12-2025

Block-11 (COMM)/9082/2025 IAHMED Gupta(P),

4o, New CourtiCommercial OMP (Dj11-12-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gma [29-11-2025

Block-11 (COMM)/9086/2025 Vs BHARAT ENGINEERING JANGRA(P), fil.com

4o, New CourtiCommercial IOMP (I) (COMM)/9085/2025[11-12-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gma [29-11-2025

Block-11 Vs KIRANMAY PALIT JANGRA(P), fil.com

4o, New CourtiCommercial CS (COMM)/560/2025 11-12-2025 TARC LIMITED Vs PHEONIXAkshit 9650944850 info@reignlegal.in  |08-12-2025
Block-11 [EXPOVENT [Navaney(P),

4o, New CourtiCommercial OMP (Dp1-12-2025 JAXIS BANK LTD Vs DHANANJAY|Shobha 0811192158 srshobha@gmail.com|o1-12-2025

Block-11 (COMM)/9084/2025 IKUMAR Gupta(P),

4o, New CourtiCommercial ExXCOMM - Award by Arbi3-12-2025 INDUSIND BANK LTD Vs PHOOLINAGENDER |9717850496 not given 10-12-2025

Block-11 Comm/75/2025 SINGH SINGH(P),




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

40, ICommercial ExCOMM - Award by Arbji3-12-2025 INDUSIND BANK LTD Vs JCIINAGENDER |9717850496 not given 10-12-2025
Block-11 Comm/76/2025 [TRANSPORT SERVICE SINGH(P),
4o, New CourtiCommercial OMP (I) (COMM)/9125/2025[13-12-2025 IDFC FIRST BANK LTD Vs [SANJEEV 0717028845 litigation@srcslegal.c [25-10-2025
Block-11 SHESHAM NARULA PATHAK(P), lom
4o, New CourtiCommercial OMP (I) (COMM)/9122/2025[13-12-2025 IAXIS BANK LIMITED Vs MOHITAMIT 8860939556 lamitkumar294 @refifflo7-10-2025
Block-11 IVAISHNAV KUMAR(P), Imail.com
Mo, New CourtiCommercial IOMP (I) (COMM)/9123/2025(13-12-2025 IAXIS BANK LIMITED Vs ALTAF |AMIT 8860939556 lamitkumar294@refiffo7-10-2025
Block-11 KUMAR(P), Imail.com
4o, New CourtiCommercial OMP (I) (COMM)/9124/2025[13-12-2025 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gma [29-11-2025
Block-11 Vs AMIT KUMAR JANGRA(P), fil.com
4o, New CourtiCommercial OMP (I) (COMM)/9127/2025 [13-12-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 jangraadvocate@gma [29-11-2025
Block-11 [FINANCE LIMITED Vs ChetanbhaiJANGRA(P), lil.com

Hiralal Vagadiya
4o, New CourtiCommercial OMP (I) (COMM)/9128/2025[13-12-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 jangraadvocate@gma [29-11-2025
Block-11 FINANCE LIMITED Vs NayanaJANGRA(P), lil.com

IKhandubhai Patel
4o, New CourtiCommercial OMP (I) (COMM)/9129/2025[13-12-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 jangraadvocate@gma [29-11-2025
Block-11 [FINANCE LIMITED Vs PriyaranjanJANGRA(P), lil.com

[Kumar
4o, New CourtiCommercial OMP (I) (COMM)/9130/2025[13-12-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 jangraadvocate@gma [29-11-2025
Block-11 [FINANCE LIMITED Vs LakhwinderJANGRA(P), lil.com

Singh




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
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40, ICommercial Misc DJ/315/2025 15-12-2025 9717728017 deepaklegal1985@gm
Block-11 IMANISH KUMAR Kumar(P), ail.com

08-12-2025

4o, New CourtiCommercial OMP (I) (COMM)/9158/202515-12-2025 IAXIS BANK LTD Vs VANITA[Shobha 0811192158 srshobha@gmail.com|06-12-2025
Block-11 IGUPTA IGupta(P),

4o, New CourtiCommercial OMP (I) (COMM)/9157/2025 [15-12-2025 IAXIS BANK LTD Vs USHA DEVI [Shobha 0811192158 srshobha@gmail.com|06-12-2025
Block-11 IGupta(P),

4o, New CourtiCommercial Misc DJ/316/2025 15-12-2025 IRAJIT KAICKER SR CITIZEN Vs [Ashok 9717728017 [deepaklegal1985@gm|08-12-2025
Block-11 IMANISH KUMAR [Kumar(P), lail.com

4o, New CourtiCommercial OMP (I) (COMM)/9172/2025 [16-12-2025 IJAXIS BANK LTD Vs BACCHUSfavinash 1141513189 lavinash.adv.@gmail.c/05-12-2025
Block-11 I[ENTERPRISES LTD kumar(P), lom

4o, New CourtiCommercial CS (COMM)/563/2025 16-12-2025 IALASHORE MARINE EXPORTSAasheesh 0560284991 kgconsorsllp@gmail.cji2-12-2025
Block-11 PVT LTD Vs MINISTRY OF FOOD(Gupta(P), lom

IPROCESSING INDUSTRIES
GOVERNMENT OF INDIA AND

IANR
4o, New CourtiCommercial OMP (I) (COMM)/9170/2025[16-12-2025 IYES BANK Vs SURENDER KUMARIANANJAY 7030378800 lasaplegalandadvocate|09-12-2025
Block-11 SHARMA SINGH(P), s@gmail.com
4o, New CourtiCommercial IOMP (I) (COMM)/9171/2025 [16-12-2025 IYES BANK Vs KAKA GOODSANANJAY 7030378800 lasaplegalandadvocate|09-12-2025
Block-11 TRANSPORT CO SINGH(P), s@gmail.com
4o, New CourtiCommercial IOMP (I) (COMM)/9217/2025 [18-12-2025 |Axis Bank limited Vs RAMESH [Niraj Kumar(P),|90811306559 nirajkumar1976 @gm [10-12-2025

Block-11 IBASANDANI lail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ko, ICommercial IOMP (1) (COMM)/9216/2025(18-12-2025 |Axis Bank limited Vs MOHAMMADNiraj Kumar(P), 0811306559 nirajkumar1976 @gm [10-12-2025
Block-11 UMAR ail.com
4o, New CourtiCommercial IOMP (I) (COMM)/9215/2025[18-12-2025 |Axis Bank limited Vs SANJAY [Niraj Kumar(P),|9811306559 nirajkumar1976 @gm [10-12-2025
Block-11 IYADAV lail.com
4o, New CourtiCommercial CS (COMM)/567/2025 18-12-2025 WELLVERSED HEALTH PVT LTD [KUNAL
Block-11 Vs OWN FITNESS UPPLEMENTIKHANNA(P),

INUTRITION
4o, New CourtiCommercial IOMP (I) (COMM)/9262/2025[20-12-2025 JAXIS BANK LTD Vs OM PRAKASHjavinash 1141513189 lavinash.adv.@gmail.c/05-12-2025
Block-11 IMADAAN kumar(P), lom
4o, New CourtiCommercial OMP (I) (COMM)/9263/2025[20-12-2025 IAXIS BANK LTD Vs SANJAYfavinash 1141513189 lavinash.adv.@gmail.c/05-12-2025
Block-11 CHAUDHARY kumar(P), lom
4o, New CourtiCommercial OMP (I) (COMM)/9264/2025[20-12-2025 IJAXIS BANK LTD Vs IMRAN lavinash 1141513189 lavinash.adv.@gmail.c/05-12-2025
Block-11 kumar(P), lom
4o, New CourtiCommercial OMP (I) (COMM)/9266/2025[20-12-2025 laxis bank limited Vs MEHARAM  |[Vibhor 9971680687 support@arvlawcham|08-12-2025
Block-11 Mathur(P), bers.co.in
4o, New CourtiCommercial IOMP (I) (COMM)/9265/2025[20-12-2025 IJAXIS BANK LIMITED Vs [Vibhor 9971680687 support@arvlawcham|08-12-2025
Block-11 HANUMAN SINGH IMathur(P), bers.co.in
4o, New CourtiCommercial OMP (I) (COMM)/9273/2025[22-12-2025 Axis Bank Ltd Vs ABHISHEKIASHISH 999183119 lashish@gcpartners.cof13-12-2025
Block-11 IMOTLA KUMAR Lin

IGUPTA(P),




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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40, ICommercial OMP (I) (COMM)/9272/2025[22-12-2025 |Axis Bank Ltd Vs JAVED S/OASHISH 999183119 lashish@gcpartners.cof13-12-2025
Block-11 IHAMIDA [KUMAR Lin

IGUPTA(P),
4o, New CourtiCommercial OMP (I) (COMM)/9271/2025 [22-12-2025 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR990659331 kampspartner@gmailji2-12-2025
Block-11 Vs VISHAL SO VIKRAM SINGH SINHA(P), .com
4o, New CourtiCommercial OMP (I) (COMM)/9322/2025[22-12-2025 IYES BANK LTD Vs MAHESH|SANJEEV 9717028845 litigation@jotwani.co [18-12-2025
Block-11 CHANDRA PATHAK(P), Im
4o, New CourtiCommercial OMP (I) (COMM)/9323/2025[22-12-2025 IYES BANK LTD Vs PRASANJEET|SANJEEV 0717028845 litigation@jotwani.co 18-12-2025
Block-11 IBANDOPADHYAY IPATHAK(P), Im
4o, New CourtiCommercial IOMP (1) (COMM)/9325/2025[23-12-2025 IJAXIS BANK LTD Vs GORA INFRA [Rahul 9971891788 info@aualegal.co. 18-12-2025
Block-11 IChauhan(P),
4o, New CourtiCommercial OMP (I) (COMM)/9326/2025[23-12-2025 IAXIS BANK LTD Vs VINOD [Rahul 0971891788 info@aualegal.co. 18-12-2025
Block-11 IVISHWAKARMA IChauhan(P),
4o, New CourtiCommercial OMP (I) (COMM)/9324/202523-12-2025 IAXIS BANK LTD Vs KIRAN [Rahul 9971891788 info@aualegal.co. 18-12-2025
Block-11 ISINGH IChauhan(P),
4o, New CourtiCommercial OMP (I) (COMM)/9327/2025[23-12-2025 IAXIS BANK LTD Vs AMANDEEP[Sunita Singh(P),9871040589 srshobha@gmail.com08-12-2025
Block-11 IKAUR
4o, New CourtiCommercial IOMP (I) (COMM)/9330/2025[23-12-2025 IAXIS BANK LTD Vs KAMAISunita Singh(P),|9871040589 srshobha@gmail.com|08-12-2025
Block-11 SINGH
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40, ICommercial OMP (I) (COMM)/9329/2025[23-12-2025 IAXIS BANK LTD Vs SHIFATADV 0871040589 srshobha@gmail.com08-12-2025
Block-11 IAHMAD DHEERAJ(P),

4o, New CourtiCommercial OMP (E) (COMM)/3/2025 [23-12-2025 IAXIS BANK LTD Vs SHAILESHADV 0871040589 srshobha@gmail.com|08-12-2025
Block-11 IKUMAR 9832 DHEERAJ(P),

4o, New CourtiCommercial OMP (I) (COMM)/9328/2025[23-12-2025 IAXIS BANK LTD Vs VINNILADV 9871040589 srshobha@gmail.com|08-12-2025
Block-11 IMARKAN 2451 DHEERAJ(P),

4o, New CourtiCommercial IOMP (1) (COMM)/9361/2025[24-12-2025 IAXIS BANK LTD Vs MANOJ GAURJavinash 1141513189 lavinash.adv.@gmail.cj18-11-2025
Block-11 kumar(P), lom

4o, New CourtiCommercial OMP (I) (COMM)/9357/2025[24-12-2025 IDFC FIRST BANK LTD Vs HILALSANJEEV 9717028845 litigation@srcslegal.c 18-11-2025
Block-11 IAHMAD MIR IPATHAK(P), lom

4o, New CourtiCommercial OMP (I) (COMM)/9363/202524-12-2025 IAXTS BANK LIMITED Vs SITA BAIAMIT 8860939556 lamitkumar294@refiff20-11-2025
Block-11 KUMAR(P), Imail.com

4o, New CourtiCommercial OMP (I) (COMM)/9360/202524-12-2025 IAXIS BANK LIMITED Vs ROHITAMIT 8860939556 lamitkumar294 @refiffl20-11-2025
Block-11 INARANG KUMAR(P), Imail.com

4o, New CourtiCommercial OMP (I) (COMM)/9362/202524-12-2025 IAXIS BANK LIMITED Vs PRIYAAMIT 8860939556 lamitkumar294@refiffi20-11-2025
Block-11 IGUPTA KUMAR(P), Imail.com

4o, New CourtiCommercial IOMP (I) (COMM)/9364/2025[24-12-2025 IAXIS BANK LIMITED Vs [AMIT 8860939556 lamitkumar294@refiff20-11-2025
Block-11 ISUSHANT KUMAR KUMAR(P), Imail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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40, ICommercial OMP (I) (COMM)/9359/2025[24-12-2025 IAXIS BANK LIMITED 8860939556 lamitkumar294@refiffi20-11-2025
Block-11 HARVINDER SALUJA KUMAR(P), Imail.com
4o, New CourtiCommercial OMP (I) (COMM)/9358/202524-12-2025 IAXIS BANK LTD Vs PIYUSH [Rahul 0971891788 info@aualegal.co. 22-11-2025
Block-11 IBANSAL IChauhan(P),
4o, New CourtiCommercial OMP (I) (COMM)/9365/202524-12-2025 IAXIS BANK LTD Vs SHANTANU |[Rahul 9971891788 info@aualegal.co. 22-11-2025
Block-11 JANA IChauhan(P),
4o, New CourtiCommercial IOMP (I) (COMM)/9366/2025[24-12-2025 JAXIS BANK LTD Vs SANJAYjavinash 1141513189 lavinash.adv.@gmail.c/05-12-2025
Block-11 [YADAV kumar(P), lom
4o, New CourtiCommercial OMP (I) (COMM)/9367/202524-12-2025 IJAXIS BANK LTD Vs MASOOMfavinash 1141513189 lavinash.adv.@gmail.c/05-12-2025
Block-11 RAIS kumar(P), lom
4o, New CourtiCommercial CS (COMM)/574/2025 24-12-2025 M/S GREAT GALLION VENTURENAGENDRA [8510005604 Inpsinghandassociatesf10-12-2025
Block-II ILTD Vs M/S EVERGOOD LEASINGIPRATAP (@gmail.com

IAND FINANCE PVT LTD SINGH(P),
4o, New CourtiCommercial [Execution (Comm)/184/2025[24-12-2025 [Punjab National Bank Vs  RJ|Sheepali 9717387978 ladvsheepali@gmail.c 12-12-2025
Block-11 [FABRICS Patial(P), lom
4o, New CourtiCommercial IOMP (1) (COMM)/9355/2025[24-12-2025 JAXIS BANK LTD Vs RAJESH|Shobha 0811192158 srshobha@gmail.com[18-12-2025
Block-11 KUMAR JAT Gupta(P),
4o, New CourtiCommercial OMP (I) (COMM)/9356/2025[24-12-2025 IAXIS BANK LTD Vs RASHMIShobha 0811192158 srshobha@gmail.com[18-12-2025
Block-11 IGUPTA IGupta(P),
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40, ICommercial OMP (I) (COMM)/9387/2025[24-12-2025 IDFC FIRST BANK LTD Vs MANJU|SANJEEV 9717028845 litigation@srcslegal.c [19-12-2025
Block-11 DEVI IPATHAK(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/9383/2025[24-12-2025 IYES BANK LTD Vs RAJWARDHANSANJEEV 0717028845 litigation@srcslegal.c [19-12-2025
Block-11 TOKAS PATHAK(P), lom
4o, New CourtiCommercial OMP (I) (COMM)/9385/202524-12-2025 IYES BANK LTD Vs REKHA REKHA|SANJEEV 9717028845 litigation@srcslegal.c 19-12-2025
Block-11 17 PATHAK(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/9386/2025[24-12-2025 IYES BANK LTD Vs POOJASANJEEV 9717028845 litigation@srcslegal.c [19-12-2025
Block-11 IBHAGWAN SINGH IPATHAK(P), jom
4o, New CourtiCommercial IOMP (I) (COMM)/9384/202524-12-2025 IYES BANK LTD Vs RAVISANJEEV 9717028845 litigation@srcslegal.c [19-12-2025
Block-11 IPRAKASH IPATHAK(P), lom
4o, New CourtiCommercial OMP (I) (COMM)/9392/202526-12-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 jangraadvocate@gma [19-12-2025
Block-11 ILIMITED Vs Sachin P UJANGRA(P), lil.com
4o, New CourtiCommercial OMP (I) (COMM)/9395/202526-12-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 jangraadvocate@gma [19-12-2025
Block-11 LIMITED Vs Amit R UANGRA(P), fil.com
4o, New CourtiCommercial OMP (I) (COMM)/9391/2025[26-12-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 jangraadvocate@gma [19-12-2025
Block-11 FINANCE  LIMITED Vs JANGRA(P), fil.com

MOHAMMAD SHAHID
4o, New CourtiCommercial IOMP (I) (COMM)/9405/2025[26-12-2025 IAXIS BANK LIMITED Vs NISHANAMIT 8860939556 lamitkumar294@refiff13-12-2025
Block-11 SINGH KUMAR(P), Imail.com
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40, ICommercial IOMP (I) (COMM)/9404/2025026-12-2025 IDFC FIRST BANK LTD Vs SWATISANJEEV 9717028845 litigation@srcslegal.c [19-12-2025
Block-11 GUPTA IPATHAK(P), lom
4o, New CourtiCommercial IOMP (I) (COMM)/9403/2025126-12-2025 IAXIS BANK LIMITED Vs [AMIT 8860939556 lamitkumar294@refiff13-12-2025
Block-11 OMPRAKASH AMARSINGKUMAR(P), Imail.com

KUSHWAHA
4o, New CourtiCommercial OMP (I) (COMM)/9402/202526-12-2025 IAXIS BANK LTD Vs VARSHA lavinash 1141513189 lavinash.adv.@gmail.cj17-12-2025
Block-11 kumar(P), lom
4o, New CourtiCommercial IOMP (1) (COMM)/9398/2025[26-12-2025 IJAXIS BANK LTD Vs SALEEM ADILjShobha 0811192158 srshobha@gmail.com20-12-2025
Block-11 KHAN Gupta(P),
4o, New CourtiCommercial OMP (Dj26-12-2025 IAXIS BANK LTD Vs YATENDRAShobha 0811192158 srshobha@gmail.com|20-12-2025
Block-11 (COMM)/9400/2025 SINGH CHAUHAN Gupta(P),
4o, New CourtiCommercial OMP (I) (COMM)/9401/2025[26-12-2025 IAXIS BANK LTD Vs GURWINDER|Shobha 0811192158 srshobha@gmail.com|20-12-2025
Block-11 SINGH IGupta(P),
4o, New CourtiCommercial OMP (I) (COMM)/9399/2025[26-12-2025 IAXIS BANK LTD Vs MAHAVEER [Shobha 0811192158 srshobha@gmail.com|20-12-2025
Block-11 IGupta(P),
4o, New CourtiCommercial IOMP (I) (COMM)/9394/2025[26-12-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 jangraadvocate@gma [19-12-2025
Block-11 ILIMITED Vs Amitab Jaiswal JANGRA(P), fil.com
4o, New CourtiCommercial OMP (I) (COMM)/9397/202526-12-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 jangraadvocate@gma [19-12-2025
Block-11 LIMITED Vs Nagendra PratapJANGRA(P), lil.com

Singh
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Mo, New CourtiCommercial OMP (I) (COMM)/9393/202526-12-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 jangraadvocate@gma [19-12-2025
Block-11 ILIMITED Vs Sunny Bhatia UJANGRA(P), lil.com
4o, New CourtiCommercial IOMP (I) (COMM)/9396/2025[26-12-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 jangraadvocate@gma [19-12-2025
Block-11 ILIMITED Vs Sameer Sircar JANGRA(P), lil.com
28 SH. LAL SINGH,SOUTH- 18 BLOCK 1 18(CS(COMM) 974/2025 01-12-2025 IMANTU MANDAL PROPRIETORICHANDRA 9810209981 legal.shebang@gmail.[26-11-205
IDISTRICT JUDGE [EAST BLOCK 1 IMSM PERIPHERALS POINT VSSHEKHAR lcom
IAVADH KISHOR PROPRIETOR|
IWAKE UP MARKETING INDIA
ICS(COMM) 981/2025 02-12-2025 DR. VARUN AGARWAL VsMANISH 9813607617 chambersofkte @gmai[28-11-2025
TELEGRAM FZ LLC AND ORS l.com
IOMP(I) (COMM) 113/2025 04-12-2025 RATNA DEEP LAL Vs M/SIALOK SAXENA 98114141931 law.aloksaxena@gma [01-12-2025
IARAMBH EDUCATION AND| fil.com
WELFARE SOCIETY
ICS(COMM) 991/2025 04-12-2025 SHRI UDIT KAUSHIK Vs SH ADAN  LAL9810693008 madanlal. ml@gmail.cl27-11-2025
GAURAV KUMAR GUPTA ANDSHARMA jom
IANR
[EX(COMM) 305/2025 05-12-2025 K K SEHGAL HUF (THROUGHNITESH 0810047680 [dhananjaypuri2y@g [08-11-2025
KARTA) AND ANR Vs M/S AUREUSKUMAR Imail.com
ICAPITAL AND ANR
ICS(COMM) 996/2025 05-12-2025 IR K ASSOCIATES AND HOTELIERSVIJAY KUMAR/9811264777 vijay.kundal@sarafpal03-12-225
IPVT LTD Vs M/S BLUE STAR PACKIKAUNDAL rtners.com
IKRAFT THROUGH PROPRIETOR
IMR PARASMALJI JEETHMAL
ICS(COMM) 997/2025 05-12-2025 ISUNITA KALRA Vs ADITYA BIRLAIANUPAM 9891475320 lpankajsinghal.advoca |03-12-2025
IFASHION AND RETAIL LTD JINDAL te@gmail.com
IMISC DJ 1316/2025 06-12-2025 IVELOCITY CARGO SOLUTIONSAMARJEET 0599106390 INOT MENTIONED|04-12-2025
PVT LTD Vs PARDEEP KUMAR[YADAV & [N PLAINT
IMALHOTRA SAMARTH
KAPOOR
ICS(COMM) 1006/2025 08-12-2025 HETTICH INDIA PVT. LTD. Vs M/sRUPAM 9910721966 rka.advocate@gmail.cl14-11-2025
IVCURVE INFRA SOLUTIONS LLPKUMARI om
JAND ORS.
ICS(COMM) 1007/2025 08-12-2025 M/s MOGLI LABS (INDIA) PVT[TARUN VERMA|9871495838 lestarunverma@gmail 18-11-2025
ILTD. Vs SUPERTECH INDIA PVT| .com
LTD.
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ICOMM

VIKRAM SO VIJAY SINGH AND|
JANR

SINHA

iIcom

ICS(COMM) 1009/2025 09-12-2025 THE FOUNDRY VISIONMONGERS[PUNEET 0120-4059300 shantanu@anandand [06-12-2025
LIMITED Vs SRIRAMIAHUJA lanand.com
ICHANDRASEKARAN AND ANR.

ICS(COMM) 1014/2025 10-12-2025 IBANK OF INDIA Vs THE UNIQUEAMRENDRA  [9910717081 ladvamrendra22@gm [07-12-2025
[UNISEX SALON INATH SHUKLA lail.com

ICS(COMM) 1027/2025 13-12-2025 DEEPAK KUMAR Vs MOHD.|TUSHAR 0899324444 tharejatushar2g@gm |02-12-2025
INAZISH KHAN [THAREJA lail.com

ICS(COMM) 1032/2025 15-12-2025 IMAGUNTA AGRO FARMS PRIVATE[RAHUL  ANIL9958995824 rahul@rklaw.co.in  [11-12-2025
LIMITED Vs M/S EXQUISITEKHANNA
TRADELINKS LLP

ICS(COMM) 1033/2025 15-12-2025 ISTATE BANK OF INDIA Vs RAJISSUCHITA 8896932838 lagnihotrisuchita@gm [12-12-2025
KUMAR DIXIT lail.com

ICS(COMM) 1039/2025 16-12-2025 IALK ENTERPRISES AND ANR. VSAKANSHA 9717321989 ladvocateakanshasiso [12-12-2025
RANI AGGARWAL AND ORS. SISODIA [dia@gmail.com

ICS(COMM) 1049/2025 17-12-2025 ISOHINI SINGH Vs KRS EXPORTS [SHALAJ 9810656757 shalaj.mridul@legalc [15-12-2025

IMRIDUL orpus.co.in

ICS(COMM) 1059/2025 18-12-2025 IM/S FOREVER EXIM INDIA PVT|ISAKSHIJAIN (8800214656 sakshijain@jaincham [17-12-2025
LTD Vs M/S NUMBER ONE bers.com
IADVERTISING AND MARKETING
CO

ICS(COMM) 1061/2025 18-12-2025 RAHUL SIWACH Vs VENUSVISHAL 0717686645 vishalpanwar2003@gf10-12-2025
I[ESTATE PVT LTD PANWAR Imail.com

ICS(COMM) 1082/2025 23-12-2025 IP. ARYAN ART GALLERY PVT. LTDJAYUSH GUPTA (9818402326 layush@guptalegal.in [21-12-2025
Vs EJAAZ COUTURE PRIVATE
LTD. AND ANR.

[EX(COMM) k06/2025 23-12-2025 IASHOK SHARMA Vs INDOSPIRITSWADESH 0899848679 lswadeshbansal73804 [17-12-2025
BARS (P) LTD. BANSAL (@gmail.com

IOMP(COMM) 73/2025 24-12-2025 IDELHI URBAN SHELTERMEENAKSHI (9810589773 imeenakshikataria89 [20-12-2025
IMPROVEMENT BOARD \E (@gmail.com
GAJENDRA SINGH

[EX.(COMM)-AWARD BY ARB/115/2025 26-12-2025 KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR{9990659331 kmpspartner@gmail. [23-12-2025
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209 ISH. LALIT KUMAR 14 ICOMMERCIAL SUIT CS (COMM)/1062/2025 19.12.2025 State Bank of India Vs BRIJLAL  [NAZIA 0810021846 sagarandsagar@live.c(18.12.25
ILD. DJ COMM-o02, [EAST IPARVEEN(P), jom
SOUTH EAST]
IDISTRICT,
ISAKET COURT,| CS (COMM)/987/2025 03.12.2025 IMOHAMMED JUNAID Vs THEMohd  Shuaibjg711876418 imohdshuaibkhanoo7 [02.12.25
IDELHI ISTARK VISAS through its managingKhan(P), @gmail.com
director
ICS (COMM)/975/2025 01.12.2025 IMANTU MANDAL Vs BIMILESH|Chandra 9810209981 legal.shebang@gmail.|30.11.25
IKUMAR DUBEY Shekhar lcom
lYadav(P),
CS (COMM)/982/2025 03.12.2025 IM/S ALLIANCE QUARRIES MINESAKkhil Pratap9868503817 [dineshchawla@yahoo|02.12.25
PVT LTD Vs RAHUL SUKHWALSingh(P), .com
JAND ANR
CS (COMM)/995/2025 05.12.2025 [PORTRONICS DIGITAL PRIVATESumit 9911995000 mail@nagpal.law 04.12.25
LIMITED Vs NEW SHOP CSTORENagpal(P),
INETWORK PVT LTD
CS (COMM)/1019/2025 12.12.2025 Shilpkar India  Designers andAshok 8178802330 ladv.ashokkumar84@ [11.12.25
contractors private limited Vs |[Kumar(P), lgmail.com
Buildcon Developers
CS (COMM)/1020/2025 12.12.2025 INUMBER ONE ADVERTISING ANDRajeev 9899785517 info@kandbparthers. [11.12.25
IMARKETING CO Vs TRUSTCAP[Kapoor(P), lcom
IPVT LTD
CS (COMM)/1012/2025 09.12.2025 IM/S ZOMA ENGINEERS Vs M/SANURAG 9958879724 Inelawnetwork@gmail|08.12.25
USC INSTITUTESINGH(P), .com
IGIPROSTROYOMOST
CS (COMM)/1024/2025 13.12.2025 CANARA BANK Vs SANDEEP[Sanjeev 9711142200 chopra6791@gmail.c [12.12.25
GAHLAWAT PROP KCChopra(P), jom
RESTURANT CHAYLO
CS (COMM)/1028/2025 13.12.2025 ISHRI VIJAY KUMAR AGGARWALJHemant 0811249331 legalteam.plc@gmail. 12.12.25
MHROUGH HIS AR Vs  M/SGupta(P), lcom
IPIONEER MEGA PRINTERS
CS (COMM)/1017/2025 11.12.2025 DR HARRY CONSULTANTS PVTRohit Taneja(P),[90810945207 jusjurisofc@gmail.co 10.12.25
LTD Vs indian oil corporation| Im
limited
CS (COMM)/1045/2025 17.12.2025 IVIJAY GARG Vs M/S IREO GRACEMUKESH 0810682372 shekhawatilegal@yah 16.12.25
REALTECH PVT LTD AND ORS KUMAR(P), oo.co.in
CS (COMM)/1053/2025 18.12.2025 BANK OF BARODA Vs [Eram Khan(P), (9717099220 leramadv2000@gmail17.12.25
SHATRUGHAN KUMAR PODDAR .com
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ICS (COMM)/1081/2025 23.12.2025 IVISHWAS SINGHAL (Prop of M/sSHALU 0811041494 radheyshyamadv@g [22.12.25
lAnalco India Company) Vs M/S[KARDAM(P), Imail.com
SEETU KOHLI CONCEPTS PVT]
ILTD(THR ITS DIRECTOR/AR

CS (COMM)/1070/2025 22.12.2025 IM/S RX INFOTECH PVT LTD Vs [Maneesh 0911315304 laxentlawfirm@gmail. [21.12.25
IM/S A P Peripherals IGumber(P), lcom

CS (COMM)/1093/2025 24.12.2025 IMANTU MANDAL Vs SHIVAMChandra 9810209981 legal.shebang@gmail.[23.12.25
[YADAV Shekhar lcom

lYadav(P),

OMP (COMM)/71/2025 16.12.2025 ISWATI ARUN PANDIT Vs M/SBHIDE 7709954317 [Kalyanidilipbhide@g [15.12.25
IPIRAMAL CAPITAL AND HOUSINGKALYANI Imail.com
IFINANCE LIMITED DILIP(P),
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IPOOJA WANG

ICommercial Suit IOMP MISC (COMM)/1/2025 [01-12-2025 IFACILITY PLUS ESTATEmukti bodh(P), 9958944220 Imuktibodhl@gmail.c [29.11.2025
IMANAGEMENT PRIVATE LIMITED| lom
Vs INNOVISION LTD
OMP MISC (COMM)/2/2025 [01-12-2025 [FACILITY PLUS ESTATEmukti bodh(P), 9958944220 muktibodhl@gmail.c [29.11.2025
IMANAGMENT PRIVATE LIMITED jom
Vs INNOVISION LTD
CS (COMM)/986/2025 03-12-2025 THREE-N-PRODUCTS PRIVATEDAVESH 70821046333 Imail @dvipattorneys.c[29.11.2025
LIMITED Vs TEAMEX RETAILJVASHISHTHA( jom
LIMITED P),
CS (COMM)/984/2025 03-12-2025 IRFAN HUSSAIN Vs ARVIND JAINJADVOCATE 0811661342 layyubahmad @gmail. |01.12.2025
IAYYUB lcom
IAHMAD(P),
ExCOMM - Award by Arbjo6-12-2025 IDHARMENDER THAKUR Vs M/SSUNIL 8800972470 ladvocate.skojha@gm [03.12.2025
Comm/106/2025 INTERNATIONAL PRINT O-PACOJHA(P), lail.com
LTD
CS (COMM)/1002/2025 06-12-2025 IM/S KAILASH CHANDRA SAHOO |Abhishek 9711477106 ladvocateabhisheksha [04.12.2025
Vs HARJI ENGINEERING WORKS|Sharma(P), rma2324@gmail.co
IPVT LTD
Contempt Petition/9/2025 |06-12-2025 IM/S ANU PRODUCTS LTD Vs M/SMUKESH 0811311360 nsingh_1908@yahoo./03.12.2025
IDECAN AGRO CHEMICALS IAGGARWAL(P), lco.in
CS (COMM)/1021/2025 12-12-2025 INDIAN BANK Vs RAMANRAJESH 031299343 7 shandilyalawof:fices [10.12.2025
KUMAR GUPTA KUMAR @gmail.com
SHANDILYA(P)
Misc DJ/1342/2025 12-12-2025 IPRAMOD JAIN Vs ISH CHAWLA [Harsh 0810047548 |Adv.satishpandit@g [10.12.2025
Rajput(P), Imail.com
CS (COMM)/1035/2025 15-12-2025 IM/S FABYARN INC Vs REKHA|Shivam Bedi(P),[9810068578 ladvkumarkrishan@g [12.12.2025
GOSWAMI PROP M/S DAKSH Imail.com
IGARMENTS CO AND ANR
Misc DJ/1348/2025 15-12-2025 Integral International Vs  NA[Sandeep 0810336233 nalcindia@gmail.comf11.12.2025
Container Terminal Pvt Ltd Singh(P),
ExCOMM - Award by Arbjis-12-2025 GOYAL AND GOEL STAINLESSNITIN 0811191761 Imittal782004(d.vaho [09.12.2025
Comm/112/2025 STEELS Vs AGRO LIFE SCIENCEMITTAL(P), o.co.in
ICORPORATION
CS (COMM)/1040/2025 16-12-2025 KRISHAN KUMAR GUPTA Vs [Ishan Dewan(P),8800473474 siddharth@circlepart 13.12.2025

ners.in
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TECHNOLOGY CO

JHA(P),

EXECUTION 17-12-2025 IABHISHEK KUMAR Vs MGlArsh(P), 0560956484 langad@amehta.co.in [15.12.2025

(COMM)/403/2025 IMOBILES INDIA PVT LTD

CS (COMM)/1057/2025 18-12-2025 THE NAINITAL BANK LTD Vs MSManoj 9999846390 ladvocatemanoj16@g [15.12.2025
IPOOJA YADAV Gupta(P), Imail.com

CS (COMM)/1055/2025 18-12-2025 BANK OF BARODA Vs HARISH|Eram Khan(P), (9717099220 eramadv2000@gmail{16.12.2025
KUMAR .com

CS (COMM)/1056/2025 18-12-2025 RAJBALI VERMA Vs FASHION[Ishpreet - - 16.12.2025
IFLASHER INDIA PVT LTD Singh(P),

Misc DJ/1363/2025 18-12-2025 IDEEPAK SAWHNEY Vs BHARATIDEEKSHA 031311925 IDEEKSHA.KAKAR@ [17.12.2025
IBHUSHAN DUA [KAKAR(P), ISCLADI.COM

CS (COMM)/1065/2025 19-12-2025 IBENI HORA PROPRIETOR OF M/SISHPREET 9990325209 lisplegalsolutions@gmf17.12.2025
SUN SHINE PRINTERS Vs [SINGH(P), lail.com
IPOONAM CHOPRA PROPRIETOR]
IOF M/SPRIME OUTDOORS

CS (COMM)/1063/2025 19-12-2025 ICASIO KEISANKI KABUSHIKI Vs [Dinesh 9730049704 litigation@jotwani.co [17.12.2025
XXXXXXXXX Potwani(P), m

CS (COMM)/1073/2025 22-12-2025 IM/S GRYPHON APPLIANCES LTD [Kishan 0811113569 ladvocateashwanikr@ [19.12.2025
Vs M/S NAVYA ENTERPRISES Kumar(P), lgmail.com

CS (COMM)/1079/2025 23-12-2025 M/S HSPS TEXTILE PRIVATERISHABH 99996670 IADVRISHABHMEHT|20.12.2025
LIMITED Vs N SUBRAMANIAM |MEHTA(P), A@GMA

CS (COMM)/1078/2025 23-12-2025 IMOHD AKRAM Vs MOHAMMADNazim uddinjg718156319 IRAASHIDAAZAM @G{20.12.2025
IHAROON IAhmed(P), IMAIL.COM

ExCOMM - Award by Arbj23-12-2025 KOTAK MAHINDRA PRIME LTD JAMIT KUMAR{9990659331 kmpspartner@gmail. [20.12.2025

Comm/114/2025 Vs JAMEEL J and ors SINHA(P), lcom

OMP (COMM)/72/2025 24-12-2025 M/S  GTL  INFRASTRUCTUREAnkit Kumar(P),9818058809 legalconsultus@gmail|23.12.2025
LIMITED Vs HANSRAJ .com

IM-Ex/82/2025 24-12-2025 INISHA GUPTA Vs M/S MOBILETAPAN KUMAR9811778900 lattin@iolegal.com  [23.12.2025
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Comm./105/2025

IMOHAMMAD SHAREEF AND ORS.

SINGH

31 IMS. ANU GROVER] [Execution Petition Ex - Award by Arb/14/2025 [03-12-2025 [UGRO CAPITAL LTD Vs KRISHNA|Sanjay Kumar 9810318803 leagumdelhi@gmail.cl45985
BALIGA [EAST I[ELECTRONICS AND ORS Singh(P), lom

ICommercial Suit ICS (COMM)/989/2025 03-12-2025 IM/S ANGEL NETWORKINGGAURAV 9717219890 ladvpiyali2o21@gmail 45989
ISOLUTIONS Vs POWERSEHRAWAT(P), .com
INETWORKS AND ORS

ICommercial Suit ICS (COMM)/994/2025 04-12-2025 SHRI AKHILESH SINGH Vs [rajendra 0312046733 vadavrazen@gmail.col45992
ISAARTHI PEDAGOGY PVT LTD vadav(P), Im

ICommercial Suit CS (COMM)/992/2025 04-12-2025 IM/s Ismartu India Private Limited [Kritika 0643008880 lcontact@aaalegal.pro 45992
Vs K K OVERSEAS PRIVATETuteja(P),
LIMITED

32 IMS. NEELAM SINGH [SOUTH- 22 [Execution Petition [EXECUTION 02-12-2025 ISTATE BANK OF INDIA Vs Rahul [Dharmendra  |--- - 22-11-2025
[EAST (COMM.)/389/2025 Singh

ICommercial Suit Misc DJ/1289/2025 02-12-2025 IM/S SANICOS SANITATIONS AND}--- -~ - 02-12-2025
IANR. Vs M/S AADIDEVA|
INFOTECH PVT. LTD. AND ORS.

ICommercial Suit Misc DJ/1290/2025 02-12-2025 Devesh Kumar Singh Vs RoyalINDRAJEET (94168002154, -~ 27-11-2025
ISundaram general insurance|
company

[Execution Petition Ex. - Award by Arb./12/2025 |02-12-2025 IKOGTA FINANCIAL INDIA LTD. VsAnkur Katyal (9811809439 Inkurkatyal@asklegal. [28-11-2025
IMAAN SINGH lco.in

[Execution Petition Ex.COMM - Award by Arb/03-12-2025 M/S INDUSIND BANK LTD. VSNAGENDER |9717850496 PANK1AJKUMARSI [28-11-2025

INcYAHOO.COM

ICommercial Suit ICS (COMM)/985/2025 03-12-2025 ICSAT SYSTEMS PRIVATE LIMITEDMD SAZID|9818499323 litigation@ashwathhl |01-12-2025
Vs ABHINAV BIRLA AND ORS. RAYEEN legal.com

ICommercial Suit OMP (COMM.)/68/2025 04-12-2025 M/s. KRISHI RASAYAN EXPORTSSHIV 0810148367 legalvibes.lawfirm@g [28-11-2025
PVT. LTD. Vs M/S GOYAL andSHANKAR Imail.com
IGOEL STAINLESS STEELS

ICommercial Suit CS (COMM)/999/2025 05-12-2025 M/S BIOREX HEALTHCARE PVT/SHYAM 9999154100 shyamkumar@altindij27-11-2025

LTD. Vs  M/S
PHARMACEUTICALS PVT. LTD.

BIOCRUZKUMAR

lalegal.com

[Execution Petition

Ex.COMM - Award by Arb,|

Comm./108/2025

09-12-2025

KOTAK MAHINDRA PRIME LTD|
Vs RAVINDRA KUMAR

AMIT KUMAR|
SINHA

9990659331

kmpspartner@gmail. | 14-11-2025
com
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ILIMITED

[Execution Petition IM-Ex/79/2025 12-12-2025 IN Satyanarayana Vs National LabourfNaresh Talwar (8510009009 vIs.co.lawfirm@}gma [10-12-2025
Cooperatives Federation of India fil.com
Limited

ICommercial Suit CS (COMM)/1025/2025 13-12-2025 Badri Prasad Goyal Vs GannonlArnab Pal +919899399424, [palsk3@rediffmail.co [11-12-2025
Dunckely And Co. Ltd. m

ICommercial Suit CS (COMM)/1034/2025 15-12-2025 STATE BANK OF INDIA Vs MR,Suchita Dixit |:8896932838 lagnihotrisuchita@gm {12-12-2025
IDEVENDER lail.com

ICommercial Suit CS (COMM)/1038/2025 16-12-2025 SH. PIYUSH MATHUR Vs M/S/Pashupati Singh{8700295024 [dashmaheswary3@g [12-12-2025
BIOME AIR PURIFIER PVT. LTD.[Yadav Imail.com
JAND ORS.

ICommercial Suit RP/15/2025 18-12-2025 IM/S NAKSH JWELLERS Vs RISHIChaaitanya Jain [8585954922 JAdvanshul.s@gmail.c11-12-2025
SEHDEV AND ANR. jom

ICommercial Suit CS (COMM)/1052/2025 18-12-2025 [PUNJAB NATIONAL BANK Vs MS|Vikram Gola 9811244209 Vikramgola2010@gm16-12-2025
ISANJANA CHHABRA lail.com

ICommercial Suit ICS (COMM)/1054/2025 18-12-2025 IMASCOT HEALTH SERIES PVT[Naveen Chandrag810078786 ladvocatenaveenchando4-12-2025
ILTD. Vs MS. TRIPTI SRIVASTAVA ra@gmail.com

[Execution Petition EXECUTION 19-12-2025 IM/S KAPAS TECHNO FABS PVT/|Vijay Waghey (9810244197 wagheyvi@yahoo.co.i [12-12-2025

(COMM.)/404/2025 LTD. Vs M/S Q N TRADERS In
ICommercial Suit CS (COMM)/1077/2025 23-12-2025 IBANK OF BARODA Vs JAGBIR [Eram Khan 0717099220 leramadv2000 @gmail[18-12-2025
.com

ICommercial Suit CS (COMM)/1083/2025 23-12-2025 [UNION BANK OF INDIA Vs MEENAIAYUSH KUMAR/9971839717 ladvpriyamagrawal@g(19-12-2025
DEVI AND ANR. Imail.com

ICommercial Suit CS (COMM)/1084/2025 23-12-2025 UNION BANK OF INDIA VSAYUSH KUMAR09971839717 ladvpriyamagrawal@g19-12-2025
SHAKUNTLA AND ANR. Imail.com

ICommercial Suit Misc DJ/1382/2025 06-12-2025 IVATIKA LIMITED AND ANR Vs MS{-- --- - 06-12-2025
IVANDANA KHATTAR

ICommercial Suit CS (COMM)/1085/2025 18-12-2025 IVIVEK KHANNA AND ANR. VsPUBLIC -~ - 18-12-2025
GMS  CONSULTANT PRIVATEPROSECUTOR
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ICommercial Suit CS (COMM)/1094/2025 26-12-2025 ICOMAC INDIA PVT. LTD. Vs MRJKunal Kukreja [:9871236226 whilcandblacklawycrs|22-12-2025
ICLEAN AND ORS. (@gmail.com
ICommercial Suit CS (COMM)/1096/2025 26-12-2025 IGURUJI KA ASHRAM TRUST Vs P J|Pardeep Dahiya (9717720707 lakshitagoyal 24-12-2025
ISIKAND AND ORS. 121@gmail.com
33 IMS. NEERASOUTH- Commercial Suit |Commercial Suit CS (COMM)/1050/2025 17-12-2025 ISPG SHIPPING PVT. LTD. VS. P. KJAMOGH NATH|7827770007 JAdvocateamogh@gm [12-12-2025
IBHARTIHOKE, [EAST IFINE FOODS THROUGH ITSPAL lail.com
IDISTRICT IPARTNER
JUDGE(COMMERCI
AL COURT) ICS (COMM)/1067/2025 2-12-2025 BANK OF BARODA VS. CHANDER[ERAM KHAN |9717099220 eramadv2000@gmail[18-12-2025
BHAN .com
CS (COMM)/1076/2025 22-12-2025 M/S G & G RMC SOLUTION VS {UMIT 9711791072 sumit_yadavi984@y [17-12-2025
IM/S H.S. BUILDTECH AND ORS. |KUMAR lahoo.in
CS (COMM)/1080/2025 23-12-2025 IM/S GRYPHON APPLIANCES LTDJASHWANI 0811113569 ladvocateashwanikr@ [19-12-2025
IVS. M/S ALPAS CORPORATION KUMAR lgmail.com
IMISC DJ/1377/2025 22-12-2025 BEC CONDUCTS PRIVATERUCHIN 9650033995 ruchiny@gmail.com [19-12-2025
ILIMITED VS. S.R. ENGINEERING [MIDHA
CS (COMM)/1087/2025 23-12-2025 Gleneagles Healthcare India PrivateBHARGAVI +919870108783  |[phargavikamrnna  [22-12-2025
Limited Vs. One 97 CommunicationsfKANNAN lv@grnail.com
Limited
CS (COMM)/1089/2025 23-12-2025 UNION BANK OF INDIA VS[PRIYAM 9971839717 privamagrawal @gmai19-12-2025
GEETA AND ORS. IAGRAWAL l.com
CS (COMM)/1016/2025 11-12-2025 IM/S THE TIMES TRAVEL VS. M/SKARAN +91-9999641617, [karannagpal 09-12-2025
INARBADA TRAVEL INAGPAL 9354379617, 1991@gmail.com/Kar
lan@querylegal. in
OMP (I) (COMM.)/112/2025 [01-12-2025 TATA CAPITAL HOUSINGANAND 0971550603 office@anandsharma [24-11-2025
IFINANCE LTD. VS. KAILASH NATH[SHARMA lassociates.com
SINGH
CS (COMM)/972/2025 01-12-2025 [UNITED INDIA EXPORTS VS. SATISHAHZEB 9911150016 office@acechambers.ij20-11-2025
IACCURATE EXIM PRIVATEAHMED In
LIMITED
CS (COMM)/973/2025 01-12-2025 STATE BANK OF INDIA VS RAJISHIV K. TYAGINA INA 27-11-2025
KUMAR IAND
JASSOCIATES
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CS (COMM)/976/2025 01-12-2025 IKALPWISH CONCEPTS LLP VS,SATYA 0871260076 law.spbhardwaj@gm [26-11-2025
M/S LDD BIOSCIENCE PRIVATEPRAKASH ail.com
LIMITED BHARDWAJ
CS (COMM)/977/2025 01-12-2025 SANJEEV KUMAR VS. AMRITARAJENDRA 0312046733 vadavrazen@gmail.co[22-11-2025
IVERMA IYADAV m
CS (COMM)/978/2025 01-12-2025 CANARA BANK VS. JATINDERANSHUMAN 9990042642 INA 20-11-2025
IARNEJA PARTNER ANDI|SRIVASTAVA
GUARANTOR OF M/S JATINDER|
IBROTHERS
CS (COMM)/1000/2025 06-12-2025 IM/S USHA ALUMINIUM PVT. LTD.JAIN & VERMA/9660729214 eslegal@gmail.com [24-11-2025
IVS. ABANOS FURNITURE PVTJASSOCIATES
ILTD.
CS (COMM)/1001/2025 06-12-2025 ZAHOOR AHMED VS. AMITIMOHD. 0811225408 INA 19-11-2025
IBHATIA RASHID
CS (COMM)/1010/2025 09-12-2025 BENTLEY SYSTEMS INC. ANDSHANTANU |0120-4059300 shantanu@anandand |05-12-2025
JANR. VS. ANTO BERCHMANSSAHAY lanand.com
WESURAJ AND ANR.
IEXECUTION 01-12-2025 IPOONAM BHARDWAJ VS. DR. T/M.N. SIDDIQUI 9810126707 INA 26-11-2025
(COMM.)/387/2025 CHANDRAN
EXECUTION 01-12-2025 BOJ LIMITED YUGEN KISHA VS|CHIRAYU JAIN 7406073670 chamberschirayuj@g [21-11-2025
(COMM.)/388/2025 GIRISH SHARMA mail.com
[EX.-Award by Arb./11/2025 [02-12-2025 KOGTA FINANCIAL INDIA LTDJAnkur Katyal (9811809439 lankurkatyal @asklegali24-11-2025
IVS. DURGESH .co.in
IM-Ex/74/2025 02-12-2025 HINDUSTAN PREFAB LTD. VSJ/PARVEEN 0810042189 lparveenmehdiratta@ [02-12-2025
ICENTRAL RESERVE POLICEMEHDIRATTA lhotmail.com
IFORCE
[EXECUTION 03-12-2025 GSI ENTERPRISES  PRIVATEVALI AND CO. (9910358225 office@vali.co.in 24-11-2025
(COMM.)/392/2025 LIMITED VS. KASHYAP]
INFRASTRUCTURE PRIVATH
LIMITED
Ex. COMM-Award by Arb/09-12-2025 IKOTAK MAHINDRA PRIME LTDJ/ERUDITE 7009793548 [Rishabh.eruditelegal |[25-11-2025
Comm./109/2025 IVS. PINKU CHAUHAAN LEGAL, (@gmail.com
[KUSHAL
KUMAR
EXECUTION 09-12-2025 IVIDHUR KOHLI VS. MANOJAVTAR SINGH|9810910333 lavtarsingh78 @yahoo. 05-12-2025
(COMM.)/399/2025 KAPOOR IJAND lcom
JASSOCIATES
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EXECUTION 15-12-2025 RAJYESH KUMAR PATNI VSYUITIN 0899934315 INA 11-12-2025
(COMM.)/401/2025 WALNUT PICTURES [TEWATHIA
IM-Ex/81/2025 16-12-2025 [FRIEGHT BRIDGE LOGISTICS PVT/ARVIND 8800849986 ladvaks@yahoo.co.in [13-12-2025
ILTD. VS. AMBASSADORIKUMAR SINGH
ILOGISTICS PVT. LTD.
EXECUTION 19-12-2025 IMOHD. IDREES VS. DEEPSNA 19-12-2025
(COMM.)/405/2025 IMANNIQUINS
EX/361/2025 23-12-2025 J.H.PARABIA TRANSPORT|NA INA
IPRIVATE LIMITED COMPANY JT|
ID ZARKSIS JAHANGIR PARABIA|
IVS. ZAGSON ENGINEERING
EXECUTION 23-12-2025 IMESSERS H DOHILMANCHANDA (9811010461 info@manchandco.cof22-12-2025
(COMM.)/407/2025 ICONSTRUCTIONS CO. PVT. LTDJAND CO. Im
IVS. MESSERS BBN FINCON PVT,
LTD.
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34 IMS. NIRJA BHATIA,| 30 ICS(Comm) 990/2025 03.12.2025 Petra Global Logistic Pvt. Ltd. VslLalit Sharma  [9810299997 lalit.sharma@hotmailf19.11.2025
ILD. DISTRICT[EAST Thermoking & Anr. .com
JUDGE
(COMMERCIAL
ICOURT-07)DIGITAL [Execution 398/2025 03.12.2025 M/S Fishpond Design Studio Vs 12]Deepak Kumar 9958688517 IDEEPAKMENON198 [01.12.2025
ISOUTH-EAST, Cure pvt Itd 6@GMAIL.COM
ISAKET COURT
ICS(Comm) 1008/2025 03.12.2025 M/s Usha Aluminium Vs AbanosNancy Jain 9660729214 eslegal@gmail.com [01.12.2025
ffurniture
ICS(Comm) 993/2025 03.12.2025 Krishan Chawla Vs Sanjeev Jain Shubhankar Senl9636359055 shubhankarsen@gma[28.11.2025
Gupta fil.com
ICS(Comm) 1013/2025 09.12.2025 IM/S Twenty four Secure Services VslAayush Kumar (8527274542 aayush@rvslegal.in  |04.12.2025
M/S Rolta
[Execution 110/2025 10.12.2025 IM/S Sundram Finance Vs AnandNitin Mehta 9773667288 ladvocate.mehtaassocift3.11.2025
Kumar lateog@gmail.com
ICS(Comm) 1018/2025 11.12.2025 Deepak Agarwal Vs M/S A.V[Puneet Dhawan (9899141610 laorpuneet@gmail.co [13.11.2025
Hospitality Im
ICS(Comm) 1030/2025 13.12.2025 IVijay Agarwal Vs M/S DC Project Pawan Kumar9873938816 Imittalpko8 @Gmail.c |11.12.2025
[Mittal om
ICS(Comm) 1029/2025 13.12.2025 Ms. Akansha Gupta Vs M/S NewlHarsh Goyal 9711513525 lgoyal.harsh345@gmali1.12.2025
Shop fil.com
ICS(Comm) 1036/2025 [15.12.2025 State Bank of India Vs Mr GaneshiShuchita Dixit (8896932838 lagnihotrisuchita@gm 12.12.2025
Wakchaure lail.com
ICS(Comm) 1047/2025 17.12.2025 Rohit Agarwal Vs The State Bank offBhuvnesh 0810149006 sehgalbhuvnesh2gma 16.12.2025
India Sehgal fil.com
ICS(Comm) 1066/2025 20.12.2025 Vinay Sharma Vs Veer RajuApoorva Thakrallo873046401 lapoorva@saanco.in  [19.12.2025
[Kanakam
ICS(Comm) 1069/2025 22.12.2025 Bank of Baroda Vs Sanoj Kumar [Eram Khan 9717099220 leramadv20002gmail. 16.12.2025
lcom
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IVIRENDER SINGH

ICS(Comm) 1068/2025 22.12.2025 Bank of Baroda Vs Anita Eram Khan 9717099220 eramadv20002gmail. 18.12.2025
com
ICS(Comm) 1071/2025 22.12.2025 Canara Bank Vs Anita Devi [Fahad Khan 0219701292 fahadadvocatekhan2gf19.12.2025
Imail.com
ICS(Comm) 1060/2025 18.12.2025 Mannan R.Dattah Vs Mo Shadab Shubham Vermal8439151682 vermashubhamg352g(17.12.2025
Imail.com
Misc DJ 1370/2025 20.12.2025 Indian Overseas Bank Vs M/S AroraSurendra Kumar{8130522481 surendralawoffices@ [02.12.2025
[Namkeen lgmail.com
[Execution 393/2025 03.12.2025 Sandeep Gupta Vs M/S Pand G Ravinder Kumarj9910617978 ladvarp26@gmail.com(19.11.2025
IOMP(I)(Comm) 115/2025 23.12.2025 Car 24 Services Vs Ayush Rahul Chauhan |9971891788 INFO@AUALEGAL.C[22.12.2025
oM
ICS(Comm) 1086/2025 23.12.2025 [Union Bank of India Vs Sunita Priyam Agrawal 9971839717 ladvpriyamagrawal@g19.12.2025
Imail.com
ICS(Comm) 1088/2025 23.12.2025 [Union Bank of India Vs Chandra Priyam Agrawal 9971839717 ladvpriyamagrawal@g19.12.2025
Imail.com
Misc DJ 1383/2025 23.12.2025 Montu Mandal Vs Ms Roshni IChandra 0810209981 legal- 20.12.2025
Shekhar shebang@gmail.com
Misc DJ 1390/2025 24.12.2025 Sandeep Gupta Vs M/S Pand G Ravinder Kuman9910617978 ladvarp26@gmail.com22.12.2025
35 IMS VEENA RANLSOUTH- 39 BlockIi CS (COMM)/971/2025 IMANTU MANDAL Vs01-12-2025 ICHANDRA 0810209981 legal.shebang@gmail.[26-11-2025
lJ)IIJ%TGRé(CCTOMMER ciar  [EAST KARMKANDI PVT, SHEKHAR com
COURT) LTD. YADAV
Ex. - Award by Arb./13/2025 [KOGTA FINANCIALj02-12-2025 JANKUR 9811809439 lankurkatyal @asklegalo2-12-2025
INDIA LTD Vs KATYAL .co.in
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ICS (COMM)/983/2025 [UNILINE ENERGY|03-12-2025 SANCHIT 9999605495 dvsanchitgoyal@gm [27-11-2025
ISYSTEMS Vs TANISI IT| IGOYAL il.com
ISERVICES PVT. LTD.

CS (COMM)/988/2025 IMUHAMMAD  RAFIK|03-12-2025 IAYYUB AHMAD9811661342, layyubahmad @gmail. |01-12-2025
Vs ARVIND JAIN 0212661342 lcom

ICS (COMM)/998/2025 IALKA AGGARWAL Vs05-12-2025 SHARAD JAIN [8860499812 ladvsharadjain@grnai 17-11-2025
IAKASH TIWARI l.com

CS (COMM)/1003/2025 Shalendra  Singh  Vs06-12-2025 SACHIN KR 9873586359 ISKJAINADVOCATEQ [02-12-2025
sudhir power projects JAIN @GMAIL.COM
ltd

CS (COMM)/1011/2025 ICOMAC INDIA PVT09-12-2025 KUNAL 0871236226 whilcandblacklawyersj22-11-2025
LTD Vs PEYUSH| KUKREJA fiyjgmail.com
[TRADERS

CS (COMM)/1015/2025 IM S Welcon Fabtechfio-12-2025 IMOHD. 9810070449 IADVZUBAIR70@GM |08-12-2025
India Vs Ahluwalia ZUBAIR JAIL.COM
IContract (I) Limited

[EXECUTION BHAWARLAL 11-12-2025 IMUKESH 9811365575 Imukesh_ aggarwalx25/08-11-2025

(COMM.)/400/2025 RIDAMALJI MUNOT Vs IAGGARWAL la@yahoo.co.in
RDEVIS ENGINEERS
IPRIVATE LIMITED

CS (COMM)/1022/2025 BANK OF INDIA Vsji2-12-2025 AMRENDRA  fadvamrendra22@gfadvamrendra22@gm [10-12-2025
IPOOJA TYAGI INATH SHUKLA mail.com lail.com
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CS (COMM)/1026/2025 SHRI VIJAY KUMARI13-12-2025 RITU GUPTA 9811249331 legalteam.plc@gmail. |09-12-2025
IAGGARWAL lcom
THROUGH HIS AR Vg
IM/S SUN INDUSTRIES

OMP (COMM.)/70/2025 Amit Kumar Rai Vs15-12-2025 JAMRENDRA 9990298248 lamrendrakg 25-09-2025
Rajendra Pradhaan KUMAR GIRI @gmail.com

CS (COMM)/1031/2025 Vikram Wasandili5-12-2025 JARCHIT 95909043045 legal @sigmalegal.in [28.11.2025
Proprietor of  Sagal SINGHAL
[Papers Vs BPI INDIA
IPRIVATE LIMITED

Misc DJ/1347/2025 IOM PRAKASH Vs NIVA(15-12-2025 IGUFRANALI 9868671320 gufranadvyo@gmail.c19.11.2025
BUPA HEALTH om
INSURANCE CO LTD

CS (COMM)/1041/2025 IMESSERS GREAT16-12-2025 IN.P Singh 8510005604 Inpsinghandassociatesft1.12.2025
IGALLON VENTURE (@gmail.com
ILTD Vs MESSERS A TO|
Z. TRADE LINK P LTD

CS (COMM)/1042/2025 BANK OF BARODA Vsi16-12-2025 INirmal kumar (9953128141 lamb.nirmal@gmail.c {12.12.2025
SHRAWAN KUMAR lom

CS (COMM)/1043/2025 BANK OF BARODA Vsi16-12-2025 INirmal kumar (9953128141 lamb.nirmal@gmail.c [12.12.2025
IANEESHA SHARMA jom

CS (COMM)/1044/2025 BANK OF BARODA Vsi16-12-2025 INirmal kumar (9953128141 lamb.nirmal@gmail.c 12.12.2025

IDIMPY JOHN

jom
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CS (COMM)/1046/2025 artesa Living Pvt Ltd Vsf17-12-2025 IMukesh kumar 9711694968 shekhawatilegal@yah [10-12-2025
lpayal mittal loo.in

ICS (COMM)/1048/2025 IMUKESH KUMAR Vs17-12-2025 H. K PANDA  [9213188157 pandarishikesh308@ [07.03.2025
SAMVARDHANA lgmail,com
IMOTHERSON
HAMAKYOREX
IENGINEERED
ILOGISTIC LTD

ICS/COMM/1051/2025 [UNION BANK OF JAKHILGUPTA (9811085046 lgupta26a@yahoo.co.i|05.12.2025
INDIA V/S M/S HOLLY] n
ICRAFT

ICS/COMM/1058/2025 BANK OF BARODA V/Sj17-12-2025 [ERAM KHAN 9717099220 leramadv2000@gmaili17.12.2025
KUSHAL .com

IMISC DJ/1364/2025 IMR. ANIL BANA V/Sj19.12.2025 neeraj gautam (9810338446 lgautamneerajio@gm [18.12.2025
ISM FINLEASE lail.com

ICS/COMM/1072/2025 HALDIRAM INDIA]22.12.2025 IMohd. Bilal 9958000637 lakansha385@gmail.c [10.12.2025
PVT. LTD. V/S BABA lom
HALDIRAM & ANR.

[EXECUTION ISPARSH FASHION LTDj24.12.2025 HARSHIT JAIN9899113806 contact@harshitjain.cj18.11.2025

(COMM.)/408/2025 V/S BAJAJ| & ASSOCIATES jo.in
[ENTERPRISES

ICS/COMM/1092/2025 IGUJRAL 24.12.2025 IM.P 9560016017 madhurprabhat@gm [19.12.2025
RESTAURANTS BHARGAVA lail.com

IMANAGEMENTS PVT]
ILTD V/S SKY HIGH
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URBAN SHELTER IMPROVEMENT]
IBOARD

SUSHOBHAN

CS/COMM/944/2025 INTERCORP BIOTECH|21.11.2025 9811556470 rajat.mathur@bsmla [14.11.2025
IV/S NUTRAX BIOTECH] IMATHUR wassociates.com
IPVT. LTD
ICS/COMM/979/2025 BENTLEY SYSTEM V/Sp1.11.2025 JANKUR 0811809439 IANkurkatyal @askleg [17-11-2025
ROTHER LEHMANN [KATYAL lal.co.in
ICS/COMM/980/2025 BENTLEY SYSTEM V/S21.11.2025 JANKUR 0811809439 lankurkatyal@asklegali13.11.2025
IDETHEL DESIGN| [KATYAL .co.in
ISOLUTIONS
ICS/COMM/1095/2025 IPRITAM CHHABRA[]26.12.2025 SANTOSH 0811102173 vineetchaudhary21 |24.12.2025
V/S NEERAJ KUMAR ICHAUDHARY @gmail. com
JAIN
136 ISH. DEVENDEREAST 209 ICS COMM 74 3367/2025 03-12-2025 IMANJU B PVT. LTD. VS CHITRASH BHANU|9953546358 lguptabhanu197@gmalo3.12.25
[KUMAR, DISTRICT] IDIDWANI IGUPTA fil.com
JUDGE
(COMMERCIAL
ICOURT) 209 ICS COMM 74 3368/2025 03-12-2025 STATE BANK OF INDIA VSMS SHALINI9899408618 shaliniupadhyay.advolo3.12.25
IDHAJENDRA KUMAR [UPADHYAY cate@gmail.com
209 ICS COMM 74 3372/2025 03-12-2025 GURATH PHARMA P. LTD. VSTANUJA 8527118714 ladvocatetanuja1885 [03.12.25
IMORPEN LTD. SHARMA (@gmail.com
209 ICS COMM 74 3374/2025 03-12-2025 BANK OF BARODA VS KUNALSH UMESH|9910568669 ladvumeshjoshi@gma [03.12.25
SHARMA JOSHI fil.com
209 ICS COMM 74 3380/2025 04-12-2025 STATE BANK OF INDIA VSMS  SHALINI9899408618 shaliniupadhyay.advo|03.12.25
IRAMPAL [UPADHYAY cate@gmail.com
209 ICS COMM 74 3387/2025 04-12-2025 IBANK OF BARODA VS NILESH IMS SUDHA9899918203 ladvsudhashukla@gm (04.12.25
SHUKLA lail.com
209 ICS COMM 74 3407/2025 06-12-2025 RAMKESH SHARMA VS DELHISH KUMAR9810137773 ladvocatesushobhan@ (05.12.25

lgmail.com
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209 ICS COMM 74 3409/2025 06-12-2025 IROHIT SACHDEVA VS S K ATIYAR |[SH ARSHl9711575152 legalbhalla@gmail.co [06.12.25
RAHMAN BHALLA Im

209 ICS COMM 74 3438/2025 09-12-2025 IBANK OF INDIA VS RAJESH SH VARUN|9811161300 ladv.varunsharma@g [09.12.25

SHARMA Imail.com

209 ICS COMM 74 3451/2025 10-12-2025 I[ELPRON EXCHANGE WATERSH PRAMOD|9871724396 chauhanpramod833 [10.12.25
I[ENGG. PVT. LTD. VS AVINASH[SINGH @gmail.com
SHARMA

209 ICS COMM 74 3473/2025 11-12-2025 UNITED METALIK P LTD. VSSH GURKAMAILj9811208191 lg3alegal@gmail.com [11.12.25
IGAURAV SRIVASTAVA HORA AROA

209 ICS COMM 74 3475/2025 11-12-2025 3D COMPUTING VS MANAS DAS |SH YOGESH|9289470666 kgoels5@gmail.com [11.12.25

KUMAR GOEL

209 ICS COMM 74 3504/2025 15-12-2025 ICANARA BANK VS SATPAL SINGH|SH SHORYA8800313195 [Parth_tandon28@ya [13.12.25
CHAUDHARY IGOEL hoo.co.in

209 ICS COMM 74 3508/2025 15-12-2025 OMNI FUTURE OF SURFACE PMS GYAN9891240460 lgyanmitag@gmail.co [15.12.25
LTD. VS SPACE TIME MEDICAIMITRA Im
SYSTEM AND HOSPITAL
IFURNITURE

209 ICS COMM 74 3539/2025 17-12-2025 WASPAL SINGH VS OM SAIMS 9873079397 thejusticeallyofficial [16.12.25
HEALTHCARE THRU RADHY|PRATISHTHA (@gmail.com
SHYAM IMAJUMDAR

209 ICS COMM 74 3592/2025 20-12-2025 KRYSTAL TRADERS VS 3SSH ANURAGQ8588862272 lanurag.aretilegal@g [20.12.25
IMULTIVENTURES P LTD. IGUPTA Imail.com

209 ICS COMM 74 3596/2025 20-12-2025 SURENDER SURI VS HITESHSH ROHIT|9811751675 lhotservelegal @gmail. [20.12.25
KOHLI SINGHA lcom

209 ICS COMM 74 3621/2025 03-01-2026 KAMDHENU RICE MILL VS FOOD|SH GAGAN9971287776 ladvsunilsinghp@gma [23.12.25
ICORPORATION OF INDIA KUMAR fil.com

209 ICS COMM 74 3627/2025 03-01-2026 ISHRI RAM MOHAN GUPTA PROPISH S KARYA (9958314706 laandalegal24@gmail. [23.12.25
IMS GUPTA AUTO DEALS VS OM lcom
IPRAKASH YADAV PROP MS SONA|
IAUTO FINANCE

209 ICS COMM 74 3632/2025 03-01-2026 RAM MOHAN GUPTA PROPSH S KARYA (9958314706 laandalegal24@gmail. [23.12.25
GUPTA AUTO DEALS VS OM| lcom
PRAKASH YADAV PROP SONA|
IAUTO FINANCE
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IAMREE SOFT CAPS

[TIWARI

m

209 ICS COMM 74 3642/2025 24-12-2025 IPARASNATH LOOMTEX PVT. LTDSH LAVKUSH [8808633231 lavkush1979@gmail.c23.12.25
VS SHUBH INTERPRISES lom
209 IOMP COMM73 3652/2025 26-12-2025 P K A CAPITAL PVT. LTD.VSSH AJAY9910040471 kohlisobti@gmail.co [24.12.25
HITANI ENTERPRISES PVT. LTD. [KOHLI m
209 ICS COMM 74 3659/2025 26-12-2025 IPUNJAB NATIONAL BANK VSSH DEEPAK[9999170066 ID221173@GMAIL.CO]24.12.25
IANURAGINI MALIK SINGH IM
209 ICS COMM 74 3690/2025 03-01-2026 SWATI HANAD VS MARRY KON|SH PRADEEP9350516145 sharma.pradeepkuma(31.12.25
IPAINT, NITIN GARG KUMAR r3300@gmail.com
SHARMA
37 IMS. RUBY ALKA[EAST 101 ICS COMM 74 3342/2025 02-12-2025 SHRI RAM MOHAN GUPTA VSSH S.K.ARYA (9958314706 laandalegal24@gmail. |01.12.25
IGUPTA, DISTRICT] UDAYVEER lcom
JUDGE
(COMMERCIAL
ICOURT) 101 ICS COMM 74 3354/2025 02-12-2025 UNION BANK OF INDIA VSSH AMIT9717743446 lamitmishramanui4@02.12.25
IEXPORT KING PVT. LTD. AND ORS[KUMAR lgmail.com
IMISHRA
101 ICS COMM 74 3371/2025 04-12-2025 BHARTI GOYAL VS NAVEENISH MOHIT|9811070701 03.12.25
GUPTA BHARDWAJ
101 ICS COMM 74 3388/2025 06-12-2025 ILEPAKSHI TUBES PVT. LTD. VS BSH 0818555913 lexlionlawchambers@|04.12.25
IN SHANKER SUBRAMANIUM IYUDHISTAR lgmail.com
SHARMA
101 ICS COMM 74 3392/2025 06-12-2025 ICHEMSYNTH DRUGS AND[SH R.C.TIWARI 9868118015 rctiwariadv@gmail.col04.12.25
PHARMACEUTICALS PVT. LTD. V§| m
IALCHEMYMEDICINE PVT. LTD.
101 ICS COMM 74 3417/2025 06-12-2025 IBANK OF BARODA VS KISHANISH UMESHI9910568669 ladvumeshjoshi@gma [06.12.25
INAGAR JOSHI fil.com
101 ICS COMM 74 3460/2025 08-12-2025 BOB VS PANKAJ SABHARWALMS SUDHA9899918203 ladvsudhashukla@gm [10.12.25
IPROP SABHARWAL ENTERPRISES[SHUKLA lail.com
101 ICS COMM 74 3564/2025 19-12-2025 IRANCHODMAL POONAMKISH 0650508945 ladvdk.yadavyo@gmai18.12.25
RATHOD PROP BHARAT LIGHTIDHARMENDRA| l.com
HOUSE VS SHALINI BANSAL PROPK YADAV
IBANSAL WIRES
101 ICS COMM 74 3617/2025 22-12-2025 CHEMSYNTH SYNERGIES VSSH R.C[9868118015 rctiwariadv@gmail.cof22.12.25
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ICS COMM 74 3667/2025 26-12-2025 PUNJAB NATIONAL BANK VSSH DEEPAK[9999170066 ID221173@GMAIL.CO]26.12.25
JAYANT D KASHYAP SINGH IM
101 ICS COMM 74 3681/2025 03-01-2026 IAVJ GLOBAL VENTURE PVT. LTD/SH SURYANS9811329325 Imani.abhay@gmail.c [27.12.25
IVS PARTH STONE IAGRRWAL jom
101 ICS COMM 74 3684/2025 05-01-2026 STATE BANK OF INDIA VSSH SURESH[9810099445 suresh.sharma717@g [29.12.25
CHEENU SHARMA KUMAR Imail.com
SHARMA
38 ISH. GORAKH NATHNORTH 201, New BuildingC.S.(COMM) 147/2025 01-12-2025 STATE BANK OF INDIA VsSHALINI 0899408618 shaliniupadhyay.advol27-11-2025
IPANDEY, DISTRICTIEAST KKD IABHILASH MITTAL JUPADHYAY cate@gmail.com
JUDGE
(COMMERCIAL)-01
---do-- IC.S.(COMM) 148/2025 01-12-2025 INITIN RASTOGI Vs SHAILI TYAGI [HAMANSHU 8527962690 sba.himanshu@gmail 29-11-2025
IGUPTA .com
---do-- IC.S.(COMM) 149/2025 08-12-2025 IDBI BANK LTD Vs SAPNA DEVI  [VIVEK KUMAR (9811867703 kumarvivekadv@gma|06-12-2025
fil.com
---do-- IC.S.(COMM) 150/2025 09-12-2025 RUVIENT PRIVATE LIMITED VSALOK SHARMA|9953433853 aloksharma@live.co [05-12-2025
IMOCKBOARD EDUTECH PRIVATH Im
LIMITED
---do-- IC.S.(COMM) 151/2025 11-12-2025 [HAJI WASIQ AHMED Vs AWEZ IMOHD HASAN (8860404848 sahoo.heema@gmail. [10-12-2025
com
---do-- IC.S.(COMM) 152/2025 11-12-2025 HAJI WASIQ AHMED Vs MOHDMOHD HASAN (8860404848 sahoo.heema@gmail. [10-12-2025
IZUBAIR lcom
---do-- IC.S.(COMM) 153/2025 12-12-2025 BADAR ABBAS Vs BHUSHANPBRIJESH 0899222783, lawsolutionpoint@g [11-12-2025
KUMAR SHARMA KUMAR 9136609699 Imail.com
SHARM
---do-- IC.S.(COMM) 154/2025 18-12-2025 STATE BANK OF INDIA VsSUCHITA 8896932838 lagnihotrisuchita@gm [17-12-2025
IHIMANSHU RATHOR DIXIT lail.com
---do-- IC.S.(COMM) 155/2025 18-12-2025 STATE BANK OF INDIA Vs MOHD[SUCHITA 8896932838 lagnihotrisuchita@gm 17-12-2025
IVASEEM DIXIT lail.com
---do-- IC.S.(COMM) 156/2025 20-12-2025 ISTATE BANK OF INDIA SUCHITA 8896932848 lagnihotrisuchita@gm 19-12-2025
Vs SEEMA CHAUHANDIXIT lail.com
IPROPRIETOR OF RANA|
IAGRICULTURE INDUSTRIES
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---do-- IC.S.(COMM) 157/2025 23-12-2025 V. K METAL Vs SUPERIORSSANJEET 0540421497 sanjeetadvocate@gm [20-12-2025
INDUSTRIES LTD & ORS. [KUMAR ail.com

---do-- [EX. (COMM) 08/2025 01-12-2025 IMOHD AMIR Vs DIWAN SINGHMOHD - 3 27-11-2025
IYADAV SARFRAJ

---do-- [EX. (COMM) 99/2025 01-12-2025 SH VIKASH NAHAR Vs MS[SIDHANT 9650677902 ladv.sidhantdhingra@ [27-11-2025
IARVIND KUMAR AND SONS IDHINGRA AND lgmail.com

JASSOCIATES

---do-- [EX. (COMM) 100/2025 06-12-2025 CACHET PRAMECUTICALS PVTAKSHAY 8285312893 lakshayrajput54@gmalo4-12-2025
LTD Vs DYNAMIC MEDIWAVESKUMAR fil.com
IPVT LTD ICHAUHAN

---do-- [EX. (COMM) 101/2025 11-12-2025 PREM LATA JAIN AND ANR VSAMIT JAIN 9911525000 lamitoswal14@gmail.cl09-12-2025
JITENDER SINGH jom

---do-- [EX. (COMM) 102/2025 12-12-2025 [UNION BANK OF INDIA Vs REKHARAVI KUMAR (9911118926 ladvocateraviyg@gma [10-12-2025

fil.com

---do-- [EX. (COMM) 103/2025 15-12-2025 POONAM AGGARWAL}- - - -
IPROPRIETOR TRYCA PRODUCTS|
Vs JAGDISH PROPRIETOR ANSHU|
IENTERPRISES

---do-- [EX. (COMM) 104/2025 17-12-2025 IPREHLAD RAI GARG Vs YES SIR[SAHIBA SINGH|9873435255 sahibasingh1192@ya [16-12-2025
ICATERING SERVICES PVT LTD hoo.in

---do---- [EX.(COMM) AWARD 27/2025 01-12-2025 UGRO CAPITAL LTD Vs VIRATISANJAY 9999310970 sanjayksingh.adv@g [20-11-2025
[FITNESS KUMAR Imail.com

SINGH

---do---- [EX.(COMM) AWARD 28/2025 09-12-2025 IKOGTA FINANCIAL INDIA LTD VSANKUR 0811809439 lankurkatyal @asklegalo9-12-2025
IASFAK MOHD KATYAL .co.in

---do---- [EX.(COMM) AWARD 29/2025 11-12-2025 KOTAK MAHINDRA PRIME LTD.SAGAR 7053284188 sagarmishra249o0@g [28-11-2025
Vs MOHD AKRAM IMISHRA Imail.com

---do---- [EX.(COMM) AWARD 30/2025 23-12-2025 IKOTAK MAHINDRA PRIMEDEEPAK 9999980081 [deepakyadavadvocate(16-12-2025
ILIMITED IYADAV (@gmail.com
Vs CHOUDHRY MEHKAR SINGH

---do---- [EX.(COMM) AWARD 31/2025 23-12-2025 KOTAK MAHINDRA PRIMEDEEPAK 9999980081 [deepakyadavadvocate(16-12-2025
LIMITED IYADAV (@gmail.com
Vs SUDHIR SINGH




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

[EX.(COMM) AWARD 32/2025 24-12-2025 IKOTAK MAHINDRA BANK LTD IMONTY SINGH (9999988060 ladvmontysingh@gmalo3-12-2025
Vs NASIM KHAN lil.com
---do---- IMISC DJ K13/2025 01-12-2025 INAR DEVELOPERS PVT LTD VSARUN KUMAR [9868227076 ladv.arunkr@gmail.co [28-11-2025
IRAJ IRON AND CONSTRUCTION| Im
IPVT LTD
---do---- IMISC DJ k14/2025 01-12-2025 BEENA TRIPATHI Vs VIJAYBRAHAM PAL [9811117255 bpsinghg811@gmail.cj29-11-2025
IBANSAL jom
---do---- IMISC DJ k23/2025 09-12-2025 RESHMA COLLECTION Vs NYSAAINAEEM 0210386190 naeemadv2021@gma [09-12-2025
RETAIL VENTURE PVT LTD IAHMED fil.com
---do---- IMISC DJ k29/2025 18-12-2025 JOY BATH FITTINGS THROUGH|DUSHYANT 9013173324 bhargavalegal @gmail 18-12-2025
ITS PROPRIETOR VISH BHARGAVA .com
ISINGH Vs MAA KALI EMPORIUM
---do---- IMISC DJ k31/2025 22-12-2025 IBANK OF BARODA ICHITRA SINGH|- = 19-12-2025
Vs AJAY KUMAR PANDEY
39 ISH. SUDESH[SHAHDARA(301, New CourtiCS (COMMERCIAL ) 03-12-2025 ICS State Bank of India Vs Deep Narayan[Rohit Kumar9811139553 rmahiya31 26.11.2025
[KUMAR, DISTRICT] Building (COMM)/681/2025 [Yadav Mahiya O@gmail.cn m
JUDGE,
ICOMMERCIAL
ICOURT-01
1301, New CourtiCS (COMMERCIAL ) 03-12-2025 MISC DJ/1087/2025 |Amrit trading company Vs ShuklafJai Kimar 9568204722 jk.sinhao7@gmail.co [30.11.2025
Building [Hardware and Machinery Store Im
1301, New CourtiCS (COMMERCIAL ) 04-12-2025 [Ex. - Award byJUGRO CAPITAL LTD Vs USHA[Sanjay Kumang810318803 leagumdelhi@gmail.c|03.12.2025
Building |Arb./59/2025 TRADING COMPANY Singh om




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

1301, New S (COMMERCIAL) 04-12-2025 [Ex. - Award byKOGTA FINANCIAL INDIA LTD VsAnkur Katiyal (9811809439 lankurkatyal@asklegalo3.12.2025
Building |Arb./60/2025 INAFEES AHMAD .co.in

1301, New CourtiCS (COMMERCIAL) 04-12-2025 [Ex. - Award byKOGTA FINANCIAL INDIA LTD VsAnkur Katiayl (9811809439 lankurkatyal@asklegalo3.12.2025
Building |Arb./61/2025 IZAKIR .co.in

301, New CourtiCS/COMMERCIAL 06-12-2025 ICS IFCB GARMENT TEX INDIA PVTArpitjain 0811595800 larpitjain2099 @gmail [13.11.2025
Building (COMM)/685/2025 [LTD Vs Maa Garments L.com

301, New CourtiCS (COMMERCIAL ) 08-12-2025 ICS Progressive Auto Sports Vs AnillPraveen 0810620827 lAdvocatemahajan27 [28.11.2025
Building (COMM)/688/2025 [Kumar Gupta IMahajan (@gmail.com

1301, New CourtiCS (COMMERCIAL) 09-12-2025 ICS STATE BANK OF INDIA VgParas Agarwal (9810600656 [parasaggarwaladv@g (04.12.2025
Building (COMM)/690/2025 [NARENDER KUMAR Imail.com

1301, New CourtiCS (COMMERCIAL) 12-12-2025 ICS IABHYUDAYA TELE INFRA VsAKDANISH (9810706377 ladvocateazeemkhan1 [04.12.2025
Building (COMM)/699/2025 [Zudio Trent ltd @gmail.com

1301, New CourtiCS (COMMERCIAL) 12-12-2025 ICS IMOHAMMAD SAGIR MALIK VsOsama Suhail (9717345345 losamasuhailadv@gm [10.12.2025
Building (COMM)/700/2025 |AZHAR BASHIR lail.com
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|Arb/55/2025

Vs VIJAY GUPTA

IMishra(P),

hoo.co.in

1301, New S (COMMERCIAL) 15-12-2025 oMP [UNION OF INDIA THROUGHSandeep Tyagi (9811912208 sandeeptyagiadv@gm|06.12.2025
Building (COMM)/16/2025 CPWD Vs VOID FIRE ail.com
ICONSULTANTS AND ORS
1301, New CourtiCS (COMMERCIAL) 15-12-2025 ICS Kanha Enterprises Vs M/s RidhiSUNITA GUPTA{9267964747 sunitan071991@gmai [09.12.2025
Building (COMM)/706/2025 [Sidhi Enterprises l.com
301, New CourtiCS (COMMERCIAL) 16-12-2025 [Ex. - Award byKOTAK MAHINDRA PRIME LTD Vs|Sagar Mishra (7053284188 sagarmishra249o@g [12.12.2025
Building |Arb./64/2025 IDURGESH KUMAR Imail.com
1301, New CourtiCS (COMMERCIAL) 16-12-2025 OMP (DMONEYWISE FINANCIALJPAWAN 7011673219 lpawan1832@gmail.cof11.12.2025
Building (COMM)/83/2025 SERVICES PVT LTD Vs ManishKUMAR YADAYV| Im
Hoseiry
301, New CourtiCS (COMMERCIAL) 16-12-2025 ICS IMANOJ TEXTILES THROUGHNAMRATA 0582265779 lawaidconsultants@g [10.12.2025
Building (COMM)/708/2025 [KARTA PRAVEEN ARORA Vs M/SJOSHI Imail.com
Maa Vaishno Enterprises PROP OH
IMOHAN SHARMA
301, New CourtiCS (COMMERCIAL) 23-12-2025 ICS IMOHIT JAIN Vs MANI SETH RAVI 0811139553 lpawan1832@gmail.co17.12.2025
Building (COMM)/719/2025 BHARGAVA Im
40 IMS. KIRAN BANSAL,SHAHDARAROOM NO 208 |COMMERCIAL 01-12-2025 ICS (COMM)/674/2025 [Ruchi Collection Pvt Ltd Vs ShrijAvinash Kumar9871550208 ladvavinashkumar202(01-12-2025
IDISTRICT JUDGE,| Khatu Shyam Megawee MartAe LLP [Singh(P), 0@gmail.com
(COMMERCIAL
ICOURT)
ROOM NO 208 [COMMERCIAL 01-12-2025 Ex - Award byKOTAK MAHINDRA PRIME LTD [Sagar 0811062351 Imehrotra_aseem@ya [01-12-2025




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE OFPETITIONER

REGISTRATION

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-

FILING

[Engg Works

Sharma Proprietor of New Anuradhal

lail.com

[ROOM NO 208 ICOMMERCIAL 01-12-2025 ICS (COMM)/673/2025 [Canara Bank Vs Ravinder Kumar |Amit gupta(P), (9810224624 lamitguptaadv366@g [01-12-2025
Imailcom
ROOM NO 208 [COMMERCIAL 01-12-2025 ICS (COMM)/677/2025 [Dharampal Arora Vs Uma Devi INitin 09599779195 Inot available 01-12-2025
Sharma(P),
[ROOM NO 208 ICOMMERCIAL 02-12-2025 ICS (COMM)/678/2025 [Canara Bank Vs Hrishikesh Roy Amit gupta(P), (9810224624 lamitguptaadv366@g |02-12-2025
Imailcom
ROOM NO 208 [COMMERCIAL 03-12-2025 [Execution IM/S BALAJI CREATIONS Vs M/SR.S. Bansal 0540440406 ladvocate.rsbansal@g [03-12-2025
(Comm)/252/2025 RAHUL FASHION PRIVATE Imail.com
LIMITED
[ROOM NO 208 ICOMMERCIAL 03-12-2025 ICS (COMM)/682/2025 [KULDEEP CHAKRAVARTY Vs M P8588826768 mpchaudhary 07 @|03-12-2025
ICHANDRA KISHOR JOSHI IChoudhary(P), lgmail.com
ROOM NO 208 [COMMERCIAL 06-12-2025 ICS (COMM)/687/2025 [Wrap Fashion Private Limited Vs [SUNIL 8800972470 ladvocate.skojha@gm [06-12-2025
Bansal Enterprises IOJHA(P), lail.com
[ROOM NO 208 ICOMMERCIAL 09-12-2025 ICS (COMM)/689/2025 (State Bank Of India Vs Braj Pal [PARAS 9810600656 09-12-2025
IAGGARWAL(P), [parasaggarwaladv@g
Imail.com
ROOM NO 208 [COMMERCIAL 09-12-2025 ICS (COMM)/692/2025 IADEERA PACKAGING PRIVATESIMRAN BRARQ650204869 lofficesbk123@gmail.cl09-12-2025
LIMITED Vs FIBS LOGISTICS& RUCHI om
INDIA PRIVATE LIMITED JANNSARI
ROOM NO 208  [COMMERCIAL 10-12-2025 ICS (COMM)/695/2025 [MOHD HAROON Vs JAMIATULMohd Asif(P), (9818576258 ladvmojdashif@gmail.j10-12-2025
IHUDA lcom
ROOM NO 208 [COMMERCIAL 10-12-2025 [Execution IMUDIT GARG Vs ARMPadam Kumar/9818539988 lpadamkumarkhanna [10-12-2025
(Comm)/254/2025 [FINANCIAL MARKETING PRIVATEKhanna(P), (@gmail.com
LIMITED
ROOM NO 208 [COMMERCIAL 13-12-2025 [Execution IM/s Suresh Apparels Vs SHEKHAR[Bharat 9268300000 bharat.guptarkca@g [13-12-2025
(Comm)/255/2025 SHARMA Prakash(P), Imail.com
ROOM NO 208 [COMMERCIAL 13-12-2025 ICS (COMM)/702/2025 M G Books Vs Modern BooklAjit Bidhuri(P), 9599338558 seemasinghadvocate3(13-12-2025
Distributors 8@gmail.com
ROOM NO 208 [COMMERCIAL 15-12-2025 ICS (COMM)/707/2025 (State Bank of India Vs BhubneshiSuchita Dixit(P),8896932838 lagnihotrisuchita@gm 15-12-2025
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ROOM NO 208 [COMMERCIAL 15-12-2025 [Execution ISMT SANGEETA Vs M/S AAR KAY|Subhash 8213861442 Inot available 15-12-2025
(Comm)/256/2025 [FINLEASE PVT LTD IChandra
Lochakia(P),
ROOM NO 208 [COMMERCIAL 16-12-2025 [Execution WAGDISH AND SONS INDIA LLP [Neelam Malik [7303296156 Ineelam.malik8512@g [16-12-2025
(Comm)/258/2025 Vs SUSHIL KUMAR Imail.com
ROOM NO 208 [COMMERCIAL 16-12-2025 ICS (COMM)/709/2025 [Sh Akshat Jain Prop Of M/s ArihantiVikas Bhatia(P), (9811379676 vksbht6 @gmail.com [16-12-2025
Traders Through SPA Holder Vs
IM/s Lueur Vestures Pvt Ltd Through|
its directors
ROOM NO 208 [COMMERCIAL 19-12-2025 ICS (COMM)/713/2025 [BANK OF BARODA Vs RAJAMIT 0899913203 ladvavinashkumar202(19-12-2025
INARAYAN SHARMA PANCHAL(P), o@gmail.com
[ROOM NO 208 ICOMMERCIAL 19-12-2025 [Execution IDBI BANK LTD Vs SAHIB[Kunal 09811191050 satish@klfindia.com [19-12-2025
(Comm)/261/2025 IDHIMAN [Kumar(P),
ROOM NO 208 [COMMERCIAL 20-12-2025 ICS (COMM)/715/2025 [SHREE BANKEY BEHARI FABRICS|Sehdev Rana(P),l9718565756 rakeshnautiyal21@g [20-12-2025
PVT LTD Vs JAGDISH PRASAD| Imail.com
SWAMI PROP K D JEANS
ROOM NO 208 [COMMERCIAL 22-12-2025 ICS (COMM)/717/2025 [Bansal Enterprises Vs  RachilAtul Sahi(P), 9873355153 latulsahi@live.com  [22-12-2025
[Pharma
ROOM NO 208 [COMMERCIAL 23-12-2025 ICS (COMM)/724/2025 (Canara Bank Vs Naman Grover [Eshu 9711275696 leshuadvocate@gmail.[23-12-2025
IChaudhary(P), lcom
ROOM NO 208  [COMMERCIAL 23-12-2025 Execution ISHIV KUMAR GANDHI Vs M/SManish 0068466963 laormanishkumar@g [23-12-2025
(Comm)/262/2025 IMAYASHEEL RETAIL INDIAKumar(P), Imail.com
LIMITED
[ROOM NO 208 ICOMMERCIAL 23-12-2025 ICS (COMM)/720/2025 [V P INDUSTRIES Vs VaidiKASHOK 0811241972 vspanwar.associate20[23-12-2025
[Electricals KUMAR(P), 6@gmail.com
ROOM NO 208 [COMMERCIAL 23-12-2025 ICS (COMM)/722/2025 [Robin Jain / Robin Kumar Jain Vs|[Padam Kumarg818539988 lpadamkumarkhanna [23-12-2025
Santosh Kumar Gupta Khanna(P), (@gmail.com
ROOM NO 208 [COMMERCIAL 23-12-2025 ICS (COMM)/723/2025 |[AMAR KANT JHA Vs YUVRAJHardik 8510004533 lhdkvashisth@gmail.c [23-12-2025
SHARMA IVashisht(P), lom
ROOM NO 208 [COMMERCIAL 24-12-2025 Execution Mahender Kumar Gupta Vs IgbalGulzar Ali(P), (9868260509 Inot available 24-12-2025
(Comm)/266/2025 Singh Chhachi deceased Through
ILRs
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[ROOM NO 208 ICOMMERCIAL 24-12-2025 ICS (COMM)/729/2025 [DEEPANKAR SHARMA Vs [Varun Sikka(P), 9810777375 varunsikka.adv@gma [24-12-2025
RAJESH TANEJA lil.com
ROOM NO 208 [COMMERCIAL 24-12-2025 ICS (COMM)/731/2025 |SUNEHREE THROUGH ITS PROPHARSHIT 9718975363 legonomics2017@gm [24-12-2025
JATIN ARORA Vs THE SUNHERIKHANNA(P), lail.com
ISTUDIO
ROOM NO 208 [COMMERCIAL 24-12-2025 ICS (COMM)/728/2025 [OSHO OM TEXTURES Vs KEWAIMayank 9990849579 ladvocate.mskushwetaj24-12-2025
ISOOTI KAPDE KI DUKAN Shekhar @gmail.com
[Kushwaha(P),
ROOM NO 208 [COMMERCIAL 26-12-2025 ICS (COMM)/732/2025 [BSES YAMUNA POWER LTD Vs [VAIBHAV 0971336611 vaibhav.yadav@hotm [26-12-2025
ISANJAY KUMAR IYADAV(P), lail.com
ROOM NO 208 [COMMERCIAL 26-12-2025 OMP (COMM)/17/2025 MINISTRY OF INFORMATIONVertika 9811542620 lchambervertikasharmi26-12-2025
IAND BROADCASTING Vs [Sharma(P), la@gmail.com
IKULWANT SINGH
41 ISH. SANJAY[SHAHDARA EX(COMM) 250/2025 01.12.2025 MADHAV PUFOAM PVT LTD VSNEERAJ 9810061735 v4legalaid@gmail.co [27.11.2025
ISHARMA-II, IDLITE FOAM PVT LTD & ORS KUMAR Im
IDISTRICT JUDGE,|
ICOMMERCIAL
ICOURT EX ARB 56/2025 02.12.2025 JAXIS BANK VS MITHLESH KUMAR[SHOBHA 0811192158 shobhagupta74@gmal25.11.2025
THAKUR IGUPTA fil.com
[EX(COMM) 251/2025 03.12.2025 INAVIN VISHNU BHATIA VSM V CHAUHAN 9845741254 imvchauhan@gmail.c [02.12.2025
IVIRENDRA KUMAR JIAN om
EX AWARD 57/2025 03.12.2025 M/S KOTAK MAHINDRA PRIMEAJAY UPPAL [9811740125 virtuous.people@gmal15.11.2025
ILTD VS SUMIT KUMAR fil.com
CS(COMM) 680/2025 03.12.2025 IFCB GARMENT TEX INDIA PVTIARPIT JAIN 09811595800 larpitjain2099 @gmail [24.11.2025
ILTD VS RV MARTS .com
[EX AWARD 62/2025 05.12.2025 KOGTA FINANCIAL INDIA LTDEANKUR 0811809439 lankurkatyal @asklegali03.12.2025
IVS DEEPANKAR KUMAR [KATYAL .co.in
IMISC DJ 1093/2025 05.12.2025 SURESH GUPTA VS RAJAT|PRATEEK 9911886609 prateekadv@gmail.co|03.12.2025
SHARMA IMEHTA m
CS(COMM) 684/2025 05.12.2025 I[HASHIM ALI VS PATEL [DILSHAD ALI [9818261222 alidilshad718 @gmail. |04.12.2025
lcom
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IMAKERS AND CARD CENTRE

SINGHAL

m

ICS(COMM)686/2025 06.12.2025 MS PHOOL KUMARI VS SHJ/DHRUV 85877030456 idhruv@ailegal.co.in [04.12.2025
IPULKIT GOEL SHARMA

ICS(COMM) 691/2025 09.12.2025 ISTATE BANK OF INDIA VS PREETIJEEVAN 0810099243 VPGADVOCATE@G [08.12.2025
ISINHA [PARKASH IMAIL.COM

IGUPTA
ICS(COMM) 698/2025 12.12.2025 ISAVITA BATRA VS ADESH KUMARMOHD ZAHID (9811750070 rahidg811750070@g [09.12.2025
Imail.com

CS(COMM) 701/2025 12.12.2025 STATE BANK OF INDIA VSSHALINI 0899408618 shaliniadvocate@gmal08.12.2025
INAVEEN AGGARWARL JUPADHYAY fil.com

ICS(COMM) 703/2025 13.12.2025 INNOVISION LIMITED VSVARUN 988799877 ladv.varunchugh@gm |02.12.2025
SODEXO INDIA SERVICES PVIICHUGH lail.com
LTD

EX(COMM) 257/2025 15.12.2025 SANJEEV KUMAR BHARDWAJ VSATUL SINGH (9568808835 tssindiaandassociates [12.12.2025
IMS NKG INFRASTRUCTURE LTD (@gmail.com

EX(COMM) 259/2025 17.12.2025 IBIJENDER KUMAR JAIN VS BILASPADAM Ki8800268148 lpadamkumarkhanna [14.12.2025
IRAT BABBAR KHANNA @gmail.com

IMISC DJ 1132/2025 17.2.2025 IASHFAQ VS JOLLY VERMA IAFTAB 0810122399 lar 11.12.2025

RASHEED | advocate@rediffmai
l.com

EX AWARD ARB 66/2025  [18.12.20225 WANA SMALL FINANCE BANK LTD[LALIT PANDEY (8130383143 lalitpandeyassociates [10.11.2025
VS A G ENTERPRISES @gmail.com

ICS(COMM) 710/2025 18.12.2025 STATE BANK OF INDIA VS R KSUCHITA 8896932838 lagnihotrisuchita@gm 17.12.2025
INNOVATIVE SOLUTIONS DIXIT lail.com

ICS(COMM) 716/2025 20.12.2025 IM/S VTP FILMS VS M/S ALSTONEGAURAV 0958904033 Imehtalegalconsultant [18.12.2025
IMANUFACTURING PVT LTD IMEHTA (@gmail.com

IMISC DJ 1144/2025 22.12.2025 M/S PM IMPEX PVT LTD VS M/SDEVASHISH [7838743919 infor@bhadauriaasso [26.11.2025
IAUTO METAL TECH BHADAURIA ciates.com

ICS(COMM) 721/2025 23.12.2025 IRD SONS VS TIRUMALA ENVELOPADITI 9582253870 ladvaditigo@gmail.co [17.12.2025
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Vs  M/S KRISHNA GARMENTS
JAND ANR

jom

[EX(COMM) 265/2025 24.12.2025 RAKESH BAJAJ VS MOHD SHAKIR 9870800950adv.g4 20.12.2025
SINGH
ICS(COMM) 727/2025 24.12.2025 CANARA BANK VS M/S ROZIKAMAL 0868249232 kamalyy@gmail.com [21.12.2025
UEANS & ANR IMEHTA
42 ISH. PAWAN KUMARSSHAHDARA|C. No. 304 ICOMMERCIAL ICS (COMM)/675/2025 01-12-2025 IM/S K K ENTERPRISES Vs M/SSunil Kumar(P),|9811144965 Inga.legal@hotmail.co [28.11.2025
IMATTO DJ (COMM-| IHP TILES MACHINERY Im
04)
ICOMMERCIAL CS (COMM)/676/2025 01-12-2025 IMR GHANSHYAM DAS MOHTA Vs [Subhash 9891323730 jainandjainadvocates [28-11-2025
IMS ANU KUMARI IChandra @gmail.com
Lochakia(P),
ICOMMERCIAL ICS (COMM)/679/2025 02-12-2025 INISHANT JAIN Vs PRATEEKAnkush 9999930291 ladvocateankushyadavi28-11-2025
IMALHOTRA PROPRIETOR OF SAlYadav(P), (@gmail.com
I[ECOM ENTERPRISES
ICOMMERCIAL [Ex - Award by Arb/58/2025 [03-12-2025 IKOTAK MAHINDRA PRIMEgajay uppal(P), [9811740125 virtuous.people@ 21-11-2025
LIMITED Vs HARENDER SINGH lgmail. Com
ICOMMERCIAL [Execution (Comm)/253/2025(04-12-2025 IM/s Bansal enterprises Through itsAtul Sahi(P), 9873355153 latulsahi@live.com  |04-12-2025
[Partner Rohit Bansal Vs M/s Alzan|
[Pharmaceuticals PvtLtd
ICOMMERCIAL CS (COMM)/683/2025 04-12-2025 ISH JAYANT BHOLA Vs M/S TOPMonica Goel(P), 9971853567 ladvocatemonicagoel [03.12.2025
[TUITIONS AND  COMPUTER| @gmail.com
CENTRE
ICOMMERCIAL IMISC DJ/1094/2025 05-12-2025 ICANARA BANK ESHU 0711275697 leshuadvocate@gmail.|03-12-2025
Vs GREESH PRAKASH ICHAUDHARY ICom
ICOMMERCIAL CS (COMM)/694/2025 09-12-2025 IM/S ROLLING STONE HOTELSnikhil singh(P), 9899699242 sanghi.piyush@gmail |09-12-2025
PVT LTD Vs MR Preet Pal Singh| .com
Dhingra
ICOMMERCIAL CS (COMM)/693/2025 09-12-2025 Ravinder Nath Vs Smt Poonam|Shashi Pratapjg560536975 sashipratapadv@gma [06-12-2025
[Rajouria Singh(P), fil.com
ICOMMERCIAL CS (COMM)/696/2025 10-12-2025 ISANJAY JAIN Vs Shyamal Garg SACHIN 0873586359 skjainadvocates@gm |06-12-2025
KUMAR lail.com
JAIN(P),
ICOMMERCIAL CS (COMM)/697/2025 11-12-2025 IM/S MAA PADMAWATI FABRICS [Shachi Jain(P), [8800544256 ladvsachijain@gmail.cl10.12.2025



mailto:9870800950adv.gagandeep13@gmail.com
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ICOMMERCIAL ICS (COMM)/705/2025 13-12-2025 IShri Bankey Behari Fabrics Pvt. Ltd, 9718565756 rakesh.nautiyal2l@zo [12.12.2025
Vs Akhlesh Sharma Prop S R[NAUTIYAL ho.com
Collection

ICOMMERCIAL CS (COMM)/704/2025 13-12-2025 DD BLESSINGS PVT. LTD. VSSHAILENDER [7/503040507 ladvocateshail@hotm [09-12-2025
IPRADEEP TEKCHANDANTI & ANR. [SINGH lail.com

ICOMMERCIAL Ex. - Award by Arb./63/2025 [15-12-2025 Indusind bank Ltd Vs SAMEERMANOJ 0811133644 Imanojk.adv@yahoo.c [10-12-2025
IMALIK KUMAR jom

ICOMMERCIAL IMISC DJ/1131/2025 16-12-2025 SHAMA MOHAMMAD Vs MR[DALIP ANAND (9873476464 [dalipanand991@gmaif15-12-2025
KHETADAN l.com

ICOMMERCIAL Ex. - Award by Arb./65/2025 [17-12-2025 Kotak Mahindra Prime Ltd VsMAYANK 873347330 Imayank_mahajanos [12-12-2025
ILILOO SINGH IMAHAJAN @yahoo.com

ICOMMERCIAL CS (COMM)/711/2025 18-12-2025 PUNJAB NATIONAL BANK VSDEOKANT 9711332383 [deokanttripathic@g [16-12-2025
INSHARA W/O MOHD. SALEEM[TRIPATHI Imail.com
IPROPRIETOR OF INSHARA
I[ENTERPRISES

ICOMMERCIAL CS (COMM)/712/2025 18-12-2025 [Punjab National Bank Vs SMT/DEOKANT 9711332383 [deokanttripathi2@g [16-12-2025
[PARUL JAIN PROPRIETOR OF M/STRIPATHI Imail.com
THE YOGA STUDIO

ICOMMERCIAL IMISC DJ/1136/2025 18-12-2025 VLK ASSOCIATES PVT LTD. VS PBAMAN BATRA (9582448961 lamanbatrao1@gmail. {17-12-2025
RETAILS PVT LTD. com

ICOMMERCIAL [Execution 18-12-2025 JAnkit Mohata Vs RAMESH KUMARJANUJ TOMAR (9990789695 lanujtomar.advocate@[17-12-2025

(Comm.)/260/2025 PAREEK lgmail.com

ICOMMERCIAL CS (COMM)/714/2025 19-12-2025 IABHISHEK JAIN Vs SH. MANIROHIT KUMAR8445310310 rmahiya3zio@gmail.c {17-12-2025
SETH IMAHIYA lom

ICOMMERCIAL CS (COMM)/718/2025 22-12-2025 SH. RISHABH JAIN Vs SHJ[/KUSHAGRA [9711443294 kushagragoel1@gmaili17-12-2025
IDEEPENDRA GOYAL IGOEL .com

ICOMMERCIAL IMISC DJ/1145/2025 22-12-2025 Mohd Qamar Ansari Vs ShobhitDivyanshu INA INA 19.12.2025
[Bhushan [Tiwari(P),

ICOMMERCIAL CS (COMM)/725/2025 23-12-2025 IMR ALOK JAIN Vs HIMANSHUMANISH 9717157571 manish_miglani@ya [22.12.2025

SHARMA

IMIGLANI(P),

hoo.com
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ICOMMERCIAL CS (COMM)/726/2025 23-12-2025 IMS RUBY Vs M/S DSARUN KUMAR999338484 larunkumarsharma@g22.12.2025
IENTERPRISES AND OTHERS SHARMA(P), Imail.com

ICOMMERCIAL [Execution (Comm)/263/2025[23-12-2025 SHIV KUMAR GANDHI Vs SHRIManish 0968466963 lajormanishkumar@g [13.12.2025
IKHATU SHYAM MEGA MART LLP [Kumar(P), Imail.com

ICOMMERCIAL Execution (Comm)/264/2025[23-12-2025 VLK ASSOCIATES PVT LTD Vs [Manish 9968466963 laormanishkumar@g [13.12.2025
ISHARDA RETAIL PVT LTD [Kumar(P), Imail.com

ICOMMERCIAL CS (COMM)/730/2025 24-12-2025 IAnkur Jain Vs Rajesh Kumar Arora [Piyush 8700925528 piyushkatyalg8@gma|23.12.2025

Katyal(P), lil.com

ICOMMERCIAL IMISC DJ/1150/2025 24-12-2025 [Punjab National Bank Vs INAYAJANULATA 7000041067 fyoti_gautam2010@y [28.11.2025
TRADERS AND RAHUL [KASHYAP(P), lahoo.com

ICOMMERCIAL CS (COMM)/733/2025 26-12-2025 RAJ KAML JAIN VS RAMANFSANJAY 0873820628 INA 23.12.2025
IAGGARWAL KUMAR
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lto6 ICivil CS (COMM)/843/2025 01-12-2025 BANK OF MAHARASHTRA SHAILESH 9891285888 IADVSHAILESHKUM [17-03-2026

IVIPIN CHANDER TIWARI [KUMAR(P), AR@GMAIL.COM

CS (COMM)/844/2025 01-12-2025 BANK OF MAHARASHTRA Vs [SHAILESH 9891285888 JADVSHAILESHKUM [17-03-2026
INDERJEET SINGH KUMAR(P), AR@GMAIL.COM

ICS (COMM)/845/2025 01-12-2025 BANK OF MAHARASHTRA Vs [SHAILESH 9891285888 JADVSHAILESHKUM [17-03-2026
IUMA SABHARWAL [KUMAR(P), AR@GMAIL.COM

ICS (COMM)/846/2025 01-12-2025 BANK OF MAHARASHTRA Vs [SHAILESH 9891285888 JADVSHAILESHKUM [17-03-2026
IVIJAY KUMAR KUMAR(P), IAR@GMAIL.COM

ICS (COMM)/854/2025 04-12-2025 IGANPATI OIL COMPANY Vs P KINISHANT 9015656259 nishantyadavadvocat [11-03-2026
ICONSTRUCTION IYADAV(P), le@gmail.com

CS (COMM)/858/2025 05-12-2025 Protech Distribution Pvt Ltd Vs |Ankit Kumar(P),015505737 JADV .AANKITARYA[20-03-2026
Dinesh Kumar @ GMAIL.COM

ICS (COMM)/865/2025 09-12-2025 IMOHD ANAS TRADING AS M/S[Kapil Yadav(P), [2650508945 ladvdk.yadavy9@gmaif13-02-2026
IHALEX COSMO INTERNATIONAL l.com
Vs MOHAMMAD SAUD TRADING
IAS M/S COSMO ENTERPRISES

CS (COMM)/866/2025 09-12-2025 IShyam Spectra Pvt Ltd Vs Bobby IT|Surendra 9910860320 surendra.law@gmail. [17-04-2026
Services  Through its ProprietofKumar(P), lcom
Bobby

ICS (COMM)/871/2025 11-12-2025 IAB Builders Through Its Prop AtulfRobin 9560905884 robinbhardwaj529  [10-03-2026
Bansal Vs MCD and Another Bhardwaj(P), (@gmail.com

CS (COMM)/874/2025 12-12-2025 State Bank of India Vs MritunjaylSiddharth(P), 16-04-2026
Kumar Singh

CS (COMM)/873/2025 12-12-2025 INICHOLAS HEALTHCAREPrashant 8750509178 progressivclawoflices.|06-01-2026
LIMITED Vs RAGHU NATH|Sharma(P), plo@gmail.com
IDOGIPARTHI

CS (COMM)/872/2025 12-12-2025 ISWIFT SECURITAS PVT LTD Vs SUMAN 9540649131 06-01-2026
IVIDYA INFRABUILT PVT LTD [KUMAR ladvocatesuman82@q

SINGH(P), Imail.com

CS (COMM)/875/2025 13-12-2025 IDBI BANK LTD Vs M/S MBSVivek Kumar(P),?811867703 kumarvivekadv@gma|o8-01-2026

INTERNATIONAL AND ORS fil.com
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CS (COMM)/877/2025 15-12-2025 ISUNIL KUMAR GUPTA Vs VirrajPRANAV 8076338675 lpanditmewara@gmai |07-01-2026
[Projects (India) Pvt Ltd [DWIVEDI(P), l.com

CS (COMM)/878/2025 15-12-2025 Shreya Gupta Through AuthorizedPRANAV 8076338675 lpanditmewara@gmai |07-01-2026
Representative Vs Viraaj Projectss DWIVEDI(P), l.com
(India) Pvt Ltd

CS (COMM)/879/2025 15-12-2025 Veena Gupta Vs Tata AIG GeneralMUDIT 0811558111 14-01-2026
Insurance Company Ltd BANSAL(P),

ICS (COMM)/880/2025 15-12-2025 KHANAK ENTERPRISES Vs ICICIARJUN .(P), 9711961562 ladvarju11595@gmail. 14-01-2026
BANK lcom

CS (COMM)/882/2025 16-12-2025 IMANTORA OIL PRODUCTS PVTVarnika 98386 60707 vamikabajajadvocate [08-01-2026
ILTD Vs SHYAM TRADERS Bajaj(P), (@gmail.com

CS (COMM)/883/2025 16-12-2025 INICHOLAS HEALTHCARE LTD Vs [Bhawna 9810905600 bhawnaadv.17@gmail{17-01-2026
INisha Kamath Pain(P), .com

ICS (COMM)/886/2025 18-12-2025 [Union Bank of India Vs M/S ADI [RAJ 9650776104 krtrkt21@gmail.com [13-01-2026
[ENTERPRISES Through its [KUMAR(P),
[Proprietor Mrs BHANUMAT]
IPATRA

CS (COMM)/887/2025 19-12-2025 ICANARA BANK Vs SONA and Anr [Sanjeev 9711142200 chopra6791@gmail.c [03-02-2026

IChopra(P), lom

CS (COMM)/890/2025 20-12-2025 Manjeet Vs Biolum Skin Science Pvtlrshad 9911440422 07-01-2026

Ltd |JAhmed(P), ladv.razia7268 @gmail
.com

CS (COMM)/895/2025 22-12-2025 IPUNJAB NATIONAL BANK Vs SmyANJALI 9312520717 sharmasuresh590@g [07-02-2026
Meera Saxena AND ANR INEHRA(P), Imail.com

ICS (COMM)/898/2025 26-12-2025 ICHIBAN CROP SCIENCE LTD Vs [KAMAL 9899607559 kamalgarg.adv@gmai20-01-2026

IWE ONE SEEDS PVT LTD

IGARG(P),

l.com




S.NO COURT

44

H.DEVENDER
[KUMAR JANGALA

DISTRICT COURT ROOM

INORTH-
IWEST

205

CASE TYPE

Civil

CASE NUMBER

CS(Comm.)/847/25

DATE
REGISTRATION

01.12.2025

RESPONDENT NAME

[E-Green Urja Vs. Mago Thermals (P)
ILtd.

OFPETITIONER NAME VSADVOCATE

Rama Bhatara

ADVOCATE
MOBILE
NUMBER

0311338803

ADVOCATE EMAILDATE OF E-
ID FILING

ramabhatara@gmail.
com

27.11.25

Maa Enterprises

CS(Comm.)/848/25 02.12.25 IM/s Vidya Vs. Ms. Sadho The BandManish Bala 0810333571 Imanish@anandandan|26.11.25
& Ors. land.com
CS(Comm.)/849/25 02.12.25 IShyam Ji Traders Vs. M.K Logistics [Shraveen Kr.[8800696082 llexactoandco@gmail. [24.11.25
IVerma lcom
CS(Comm.)/850/25 02.12.25 Shyam Ji Traders Vs. AngelShraveen Kr|8800696082 lexactoandco@gmail. [24.11.25
[Enterprises [Verma lcom
CS(Comm.)/851/25 02.12.25 IShyam Ji Traders Vs. Balaji Traders [Shraveen Kr.[8800696082 llexactoandco@gmail. [24.11.25
[Verma lcom
CS(Comm.)/852/25 02.12.25 Shyam Ji Traders Vs. Jay ShreefShraveen Kr.[8800696082 lexactoandco@gmail. [24.11.25
IShyam Enterprises [Verma lcom
CS(Comm.)/853/25 03.12.25 B. C Infra Projects (P) Ltd. Vs/Shayuk Kr. 8595615865 shayuk@ash.associat |01.12.25
|Anindya Infratech (P) Ltd. les
CS(Comm.)/855/25 04.12.25 Bank of Maharashtra Vs. Praveen  [Shailesh Kr. 0891285888 ladvshaileshkumar@g [29.11.25
Imail.com
CS(Comm.)/856/25 04.12.25 [Rajan Gogna Vs. Sh. Vipul Vikas Bhardwaj [8750903300 ladvvikasbhardwaj@g [27.11.25
Imail.com
CS(Comm.)/857/25 04.12.25 IM/s Sun Control System Vs. M/sVijay Mishra (9136346788 vijaymishra649@gmalo3.12.25
|Aarcity Infrastructure (P) Ltd. lil.com
CS(Comm.)/859/25 06.12.25 Canara Bank Vs. Atul Gupta IChitra Malhotra (9212888057 lchitramalhotrasobti@|02.12.25
lgmail.com
CS(Comm.)/860/25 06.12.25 Canara Bank Vs. Monika Ahuja IChitra Malhotra (9212888057 chitramalhotrasobti@|02.12.25
lgmail.com
ICS(Comm.)/861/25 06.12.25 [United Fuel Station Vs. Ms. New JailHardik Nagpal (9953302737 nagpali3.hardik@gm |03.12.25

lail.com
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CS(Comm.)/862/25 06.12.25 |JAmit Kr. Vs. Dinesh Kr. JAnkit Kr. 0015505737 ladv.aankitarya@gmailo3.12.25
l.com
CS(Comm.)/863/25 08.12.25 [Rays Pharmachem Vs. Baxil PharmalRam Gopal9953700748 ladvocateramgopal199[27.11.25
(P) Ltd. Sharma 1@gmail.com
ICS(Comm.)/864/25 09.12.25 IPramod Kr. Vs. JKRBY|Pramod Agarwal|9810682372 sekhawatilegal@yaho [28.11.25
Infrastructure (P) Ltd. lo.in
CS(Comm.)/867/25 10.12.25 ISBI Vs. Pramod Kr. Pankaj Kr. 8010812345 ladvocatepankaj2018 [09.12.25
(@gmail.com
CS(Comm.)/868/25 10.12.25 Kanjhawla Infra Vs. Hansraj |Ajeet Singh 8750295207 lajitkat@yahoo.co.in [06.12.25
CS(Comm.)/869/25 11.12.25 [Union Bank of India Vs. KaranlRaj Kumar 9650776104 krtrkt21@gmail.com [06.12.25
[Enterprises
ICS(Comm.)/870/25 11.12.25 IM/s Gonsai Logistics (P) Ltd. Vs|Rakesh Kr|9868040826 sharmarakeshadvi@g|08.12.25
IM/s West World Enterprises Sharma Imail.com
CS(Comm.)/876/25 16.12.25 [E I E Complete Solutions (P) Ltd. VsMonika Sharma [9911393913 Imonikasharmaadvocalt1.12.25
Captiva Energy Solutions (P) Ltd. te@gmai.com
ICS(Comm.)/881/25 16.12.25 Nicholas  Healthcare Ltd. Vs/[Lokender Singhl8750509178 [progressivelawoffices.[10.12.25
Rshtriya Medical Stores Rathore plo@gmail.com
CS(Comm.)/884/25 18.12.25 IPankaj Arora Vs. Priyanka Ranjan  |R.K Bharti 0350826026 rkbhartiadvocate@g [12.12.25
Imail.com
CS(Comm.)/885/25 18.12.25 IM/s Aldeko Panels (P) Ltd. Vs. SomalGourav Dhyani (9599469442 gouravdhyani@gmail.j14.12.25
Sunder Kashinath lcom
CS(Comm.)/888/25 19.12.25 IPSS Logistics Vs. M/s Sieger RoboteklKaran Gupta (8178993862 guptakaran833@gmali7.12.25
[Electric (P) Ltd. & Ors. lil.com
CS(Comm.)/889/25 19.12.25 PSS Logistics Vs. M/s Siegerl[Karan Gupta (8178993862 guptakaran833@gmali7.12.25
[Technologies & Ors. fil.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ICS(Comm.)/891/25 22.12.25 Sohil Mathur Vs. M/s 7 VowsManish Shukla [9999070992 Imsalawchambers@g [18.12.25
[Production House Imail.com

CS(Comm.)/892/25 22.12.25 Rathi  Enterprises Vs. MaggulRajneesh Kr.[9810613470 rajneeshsharmaog@gf17.12.25
Brothers Sharma Imail.com

ICS(Comm.)/893/25 22.12.25 Willett Cables (P) Ltd. Vs. ShriAmanpreet 0891845353 wslegalsolutions@gm|15.12.25
[Radha Vallabh Enterprises Singh fail.com

ICS(Comm.)/894/25 22.12.25 Willett Cables (P) Ltd. Vs. IndiaAmanpreet 09891845353 wslegalsolutions@gm15.12.25
[Network Solutions Singh lail.com

ICS(Comm.)/896/25 23.12.25 Sunil Aggarwal Vs. Rahul VenkateshMohinder = Pal9811257078 ladvocatemahinderpal [20.12.25
Lyer Singh @gmail.com

CS(Comm.)/897/25 23.12.25 Sneha Fab. (P) Ltd. Vs. Laxmi KantlNikita Gupta (9711894248 ladvnikita@gmail.com|26.11.25
Dakowal
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5

H. JAGDISHNORTH
IKUMAR, DISTRICT]
JUDGE,

ICOMMERCIAL

ICOURT

307

Civil

Execution 01-12-2025 CANARA BANK Vs MAMTAY KINOT INOT MENTIONEDNOT
(Comm.)/301/2025 IACHARYA (Prop of  Simran/GHAHLYAN(P),[MENTIONED ASAS SINGLE PAGE ISMENTIONED
[Enterprises) SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/771/2025 01-12-2025 KRISHAN KUMAR PROP OFVIKAS INOT INOT MENTIONEDNOT
ISHAKTI AUTO GREEN VSBHARDWAJ(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
PRAMJEET SINGH PROP OF SINGLE PAGE ISRECIEVED IAS SINGLE
SAHIB ENTERPRISES RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/772/2025 02-12-2025 Subhash Chander Gupta Vs M/SANSHUMAN [NOT INOT MENTIONEDNOT
IVIDYA MANTRA EDUSYSTEMSSRIVASTAVA(P MENTIONED ASAS SINGLE PAGE ISMENTIONED
PVT LTD , SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/773/2025 02-12-2025 STATE BANK OF INDIA Vs M/S[PANKAJ INOT INOT MENTIONEDNOT

JANAKI HOME CARE [KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/367/2025 [03-12-2025 BINDIYA CAPITAL LTD Vs ABDUUMOHD INOT INOT MENTIONEDNOT
SALIM SHAMEEM(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Ex.Comm - Award byo04-12-2025 IKOGTA FINANCIAL INDIABanke Bihari [NOT INOT MENTIONEDNOT
IArb.Comm/66/2025 ILIMITED Vs VIRENDRA KUMARISharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGH SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL
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ID

FILING

Ex.Comm - Award by04-12-2025 IKOGTA FINANCIAL INDIABBHARAT INOT INOT MENTIONEDNOT
IArb.Comm/67/2025 ILIMITED Vs AZRA JAMAL BHUSHAN(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/777/2025 04-12-2025 CANARA BANK Vs  SURAJISANJAY INOT INOT MENTIONEDNOT
SHARMA IGOEL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/778/2025 04-12-2025 ICANARA BANK Vs RANI [UTKARSH INOT INOT MENTIONEDNOT
SHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/779/2025 04-12-2025 SANDEEP GUPTA HUF Vs M/SIDRESH INOT INOT MENTIONEDNOT
INIRMAL OVERSEAS IAHEMAD(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/780/2025 04-12-2025 IM/S VNS TRADEVENTURE LLP VsAbhishek INOT INOT MENTIONEDNOT
ICHAITANYA CHOPRA (HUF) Kaushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/781/2025 04-12-2025 [TARUN JAIN Vs SANDEEP GUPTA [Abhishek INOT INOT MENTIONEDNOT
Kaushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1839/2025 04-12-2025 |Anita Vs Devender Tanwar JArun KumarNOT INOT MENTIONEDNOT
Shukla(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL
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ICS (COMM.)/783/2025 05-12-2025 Bank of Baroda Vs MRIGANKOSanjeev INOT INOT MENTIONEDNOT
SHEKHORE ROY IChopra(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 06-12-2025 [Punjab National Bank Vs IndenAkshay Raj(P), NOT INOT MENTIONEDNOT
(Comm.)/303/2025 Mohan IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/369/2025 [06-12-2025 IAXIS BANK LTD Vs ABHISHEK IMAYANK INOT INOT MENTIONEDNOT
IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Ex.Comm - Award by08-12-2025 IAXIS BANK LTD Vs SARITA INITIN INOT INOT MENTIONEDNOT
|Arb.Comm/71/2025 IGARG(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 08-12-2025 IM/S CHEMTECH MARKETING VsVikas INOT INOT MENTIONEDNOT
(Comm.)/304/2025 IM/S I BOND INDIA Sharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/371/2025 |08-12-2025 IAXIS BANK LTD Vs VIMLESH[PARAS INOT INOT MENTIONEDNOT
KUMAR JAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/787/2025 08-12-2025 ISTATE BANK OF INDIA Vs JAGDEV|PARAS INOT INOT MENTIONEDNOT
IAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

CS (COMM.)/788/2025

DATE

REGISTRATION

08-12-2025

OFPETITIONER

NAME

RESPONDENT NAME

ISTATE BANK OF INDIA Vs VARUN|

VSADVOCATE

SANJEEV

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

IKUMAR IPATHAK(P), |MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/372/2025 |09-12-2025 TOYOTA FINANCIAL SERVICESMMAYANK INOT INOT MENTIONEDNOT

INDIA LTD Vs TENDULKAR [MAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
IBHARTI SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/373/2025 |09-12-2025 TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONEDNOT

INDIA LTD Vs RAVI KUMAR UJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/374/2025 [09-12-2025 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONEDNOT

INDIA LTD Vs SAJJAN KUMAR PJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
[KILLA SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 10-12-2025 IARADHYA STEELS VSRAJESH INOT INOT MENTIONEDNOT
(Comm.)/305/2025 CHANDRABHAN JANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/377/2025 10-12-2025 IAXIS BANK LTD Vs ASHWANI [Arvind INOT INOT MENTIONEDNOT
SHARMA Kumar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/378/2025 [10-12-2025 IAXIS BANK LTD Vs DHAN SINGH[Arjun INOT INOT MENTIONEDNOT
CHAUHAN IVachher(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL
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OMP (I) (COMM.)/379/2025 [10-12-2025 IAXIS BANK LTD Vs RAM KUMAR [Neeraj Jha(P), [NOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/380/2025 10-12-2025 IAXIS BANK LTD Vs NIJAM KHAN |[LOVEKESH INOT INOT MENTIONEDNOT
IAGGARWAL(P),MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/381/2025 [10-12-2025 IAXIS BANK LTD Vs ANKIT [MOHINI INOT INOT MENTIONEDNOT
SHAKYA JAIN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/382/2025 [10-12-2025 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONEDNOT
INDIA LTD Vs RIAJUL HOQUE PJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ILASKAR SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/789/2025 10-12-2025 [Punjab National Bank Vs Rakesh|Sunita Singh(P),[NOT INOT MENTIONEDNOT
ISharma IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/790/2025 10-12-2025 INSD Traders Pvt Ltd Vs SHRI RAM|Sunita Singh(P),[NOT INOT MENTIONEDNOT
IPLASTIC AND PAPERS IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/791/2025 10-12-2025 IJAmit Gupta Vs SHREE GANESHSunita Singh(P),[NOT INOT MENTIONEDNOT
IPLASTIC IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH

IMAIL
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CS (COMM.)/792/2025 10-12-2025 Rampal Vs Inderdeep singh Sunita Singh(P),[NOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Ex.Comm - Award 11-12-2025 KOGTA FINANCIAL INDIA LTD VsSunita Singh(P),[NOT INOT MENTIONEDNOT
|Arb.Comm/72/2025 ISHIV SINGH AND ORS IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
Ex.Comm - Award 11-12-2025 INDUSIND BANK LTD Vs MEHTABRAJESH INOT INOT MENTIONEDNOT
|Arb.Comm/73/2025 SINGH UJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/394/2025 [11-12-2025 [Nissan Renault Financial ServicesRAJESH INOT INOT MENTIONEDNOT
India Private Limited Vs ASHOKJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
KUMAR SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/395/2025 [11-12-2025 INissan Renault Financial ServicesRAJESH INOT INOT MENTIONEDNOT
India Pvt. Ltd Vs FATEH SINGH JANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/396/2025 [11-12-2025 [Nissan Renault Financial ServicesRAJESH INOT INOT MENTIONEDNOT
India Private Limited VSJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
WASIMKHAN S SOLANKI SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/397/2025 [11-12-2025 [TOYOTA FINANCIAL SERVICESPANKAJ INOT INOT MENTIONEDNOT
INDIA LTD Vs NILAMADHAB [KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
BEHERA SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

OMP (I) (COMM.)/398/2025

DATE

REGISTRATION

11-12-2025

OFPETITIONER NAME VS
RESPONDENT NAME

[TOYOTA FINANCIAL SERVICE

ADVOCATE

bhishek

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

INDIA LTD Vs MITHUN BEHERA [Kaushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/399/2025 [11-12-2025 TOYOTA FINANCIAL SERVICESMMAYANK INOT INOT MENTIONEDNOT

INDIA LTD Vs AKADASHI ROUT |MAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/400/202511-12-2025 [TOYOTA FINANCIAL SERVICESMAYANK INOT INOT MENTIONEDNOT

INDIA LTD Vs VISHWNATH

IMAHAJAN(P),

IMENTIONED AS

AS SINGLE PAGE ISMENTIONED

IPRASAD JAYSWAL SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 12-12-2025 [Punjab National Bank Vs LALITAIMAYANK INOT INOT MENTIONEDNOT
(Comm.)/306/2025 SINGH IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/401/2025 [12-12-2025 IAXIS BANK LTD Vs RAJESH |NITIN INOT INOT MENTIONEDNOT
IKUMAR IGARG(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/402/2025 [12-12-2025 IAXIS BANK LTD Vs AVADHESHRAJESH INOT INOT MENTIONEDNOT
1958 JANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/403/2025 [12-12-2025 [TOYOTA FINANCIAL SERVICES[Sunita Singh(P),[NOT INOT MENTIONEDNOT
INDIA LTD Vs BISWA RANJAN IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IBORAH SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

OMP (I) (COMM.)/404/2025 [12-12-2025 IAXIS BANK LTD Vs DEEPAK 3345 [MAYANK INOT INOT MENTIONEDNOT
IMAHAJAN(P), MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/405/2025 [12-12-2025 [TOYOTA FINANCIAL SERVICESMAYANK INOT INOT MENTIONEDNOT
INDIA LTD Vs NIJARA HALOI IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/406/2025 [12-12-2025 IAXIS  BANK LTD Vs ANANDMAYANK INOT INOT MENTIONEDNOT
IKUMAR 2153 IMAHAJAN(P), MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/407/2025 [12-12-2025 IAXIS BANK LTD Vs LILARAM 5441 [MAYANK INOT INOT MENTIONEDNOT
IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE|
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1904/2025 12-12-2025 INIKHIL GUPTA Vs PAWANRAJESH INOT INOT MENTIONEDNOT
IKUMAR SONI JANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 13-12-2025 IAJAY BANSAL Vs MOHIT JAISWAL[Rajesh INOT INOT MENTIONEDNOT
(Comm.)/307/2025 Bhatia(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/408/2025 [13-12-2025 [TOYOTA FINANCIAL SERVICESJYOTI INOT INOT MENTIONEDNOT
INDIA LTD Vs MUKUT DEKA JADVOCATE(P), MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH
IMAIL
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OMP (I) (COMM.)/409/2025 [13-12-2025 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONEDNOT
INDIA LTD Vs MAHENDRA JANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
BEHERA SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/802/2025 13-12-2025 IASHWMEGH INDUSTRIES PVTRAJESH INOT INOT MENTIONEDNOT
ILTD Vs NIDHI AGARWAL UANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/424/2025 [15-12-2025 IPEEJAY FINANCE CO LTD Vs M/SBanke Bihari [NOT INOT MENTIONEDNOT

IMANJU BHATI Sharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Ex.Comm - Award byjty7-12-2025 Kogta Financial India Limited VSPANKAJ INOT INOT MENTIONEDNOT
|Arb.Comm/75/2025 Mamta Devi [KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Ex.Comm - Award Dbyjty-12-2025 IKOTAK MAHINDRA PRIME LTD VslKushal INOT INOT MENTIONEDNOT
|Arb.Comm/76/2025 IKARANJEET SINGH Kumar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Ex.Comm - Award byjty7-12-2025 INDUSIND BANK LTD VsRavi  ShankarNOT INOT MENTIONEDNOT
|Arb.Comm/77/2025 ISAILENDER SHARMA Garg(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution 17-12-2025 SAROJ ARORA Vs  ASHISHISAURAV INOT INOT MENTIONEDNOT
(Comm.)/310/2025 IBHATNAGAR IPANWAR(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL
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OMP (I) (COMM.)/425/2025 [17-12-2025 IS BANK LTD Vs SATYENDRAADV INOT INOT MENTIONEDNOT

IKUMAR 0240 DHEERAJ(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/426/2025 [17-12-2025 IAXIS BANK LTD Vs RAJ SINGHIADV INOT INOT MENTIONEDNOT
8048 DHEERAJ(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/427/2025 [17-12-2025 IAXIS BANK LTD Vs MOSIM ADV INOT INOT MENTIONEDNOT
DHEERAJ(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL [PAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/807/2025 17-12-2025 TRECO WIRE INDIA PVT LTD VS[NARENDRA  [NOT INOT MENTIONEDNOT
ISM OVERSEAS SINGH(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/428/2025 [18-12-2025 IAXIS BANK LTD Vs VIKASH Banke Bihari [NOT INOT MENTIONEDNOT
Sharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/429/2025 [18-12-2025 JAXIS BANK LTD Vs AMAR SINGH [Umang INOT INOT MENTIONEDNOT
Mittal(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/430/2025 [18-12-2025 IAXIS BANK LTD Vs VISHANMOHIT INOT INOT MENTIONEDNOT
IBAINSLA KAUSHIK(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE CASE NUMBER

IOMP (I) (COMM.)/431/2025

DATE

REGISTRATION

18-12-2025

OFPETITIONER
RESPONDENT NAME

NAME

VS

IAXIS BANK LTD Vs MUNNILAL

ADVOCATE

IADV

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

RAM DHEERAJ(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/432/2025 [18-12-2025 IJAXIS BANK LTD Vs BRIJESHIADV INOT INOT MENTIONEDNOT
KUMAR DHEERAJ(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/433/2025 [18-12-2025 IAXIS BANK LTD Vs SARIKA IADV INOT INOT MENTIONEDNOT
DHEERAJ(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/434/2025 [18-12-2025 IAXIS BANK LTD Vs SURYA KANTIADV INOT INOT MENTIONEDNOT

IDWIVEDI DHEERAJ(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/435/2025 [18-12-2025 JAXTS BANK LTD Vs SHYODAYAL UADV INOT INOT MENTIONEDNOT

9581 DHEERAJ(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED ITHROUGH MAIL  [PAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/436/2025 [18-12-2025 IAXIS BANK LTD Vs RAVINA KAURADV INOT INOT MENTIONEDNOT
6062 DHEERAJ(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/437/2025 18-12-2025 IAXIS BANK LTD Vs PRADEEPADV INOT INOT MENTIONEDNOT
KUMAR MISHRA DHEERAJ(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

IOMP (I) (COMM.)/438/2025

DATE

REGISTRATION

18-12-2025

OFPETITIONER

RESPONDENT NAME

NAME

VSADVOCATE

PEEJAY FINANCE CO LTD VsAADV

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID

INOT MENTIONEDNOT

FILING

IM/S MAHUA PLUS POLYMERS

IMAHAJAN(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

IYOGESH MEHLAWAT DHEERAJ(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/808/2025 18-12-2025 IVINOD KUMAR Vs SHIV SHANKARIADV INOT INOT MENTIONEDNOT
SAH DHEERAJ(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/809/2025 18-12-2025 SHREE RAM PACKAGINHADV INOT INOT MENTIONEDNOT
[IPRODUCTS Vs RLI DIE CASTING [DHEERAJ(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1929/2025 18-12-2025 SANJEEV MARWAH Vs SAVVY[Kiran INOT INOT MENTIONEDNOT
IGRAND HOTELS PVT LTD IMahajan(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/814/2025 19-12-2025 THE FEDRAL BANK LTD Vs AJAYAnuj Arya(P), [NOT INOT MENTIONEDNOT
TTWARI IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/815/2025 20-12-2025 ISATNARAYAN GOYAL Vs M/S PLM|Prasann INOT INOT MENTIONEDNOT
ISALES INDIA PVT LTD Prashar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/816/2025 20-12-2025 IM/S SHIV SHAKTI PACKAGING VSMAYANK INOT INOT MENTIONEDNOT

IRECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

IMISC DJ/1943/2025 20-12-2025 JArun chanana Vs Go Alubuild pvifMAYANK INOT INOT MENTIONEDNOT
ILtd IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Ex.Comm - Award Dbyj22-12-2025 IMS Cholamandalam Investment andMAYANK INOT INOT MENTIONEDNOT
|Arb.Comm/80/2025 [Finance Company Ltd Vs MukeshMAHAJAN(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
[Kumar SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/450/2025 [22-12-2025 INissan Renault Financial ServicesMAYANK INOT INOT MENTIONEDNOT
India Private Limited Vs KARTHIKIMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
M SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/451/2025 [22-12-2025 [Nissan Renault Financial ServicesKUSHAGRA INOT INOT MENTIONEDNOT
India Private Limited Vs SAGAR[BANSAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPATEL SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (1) (COMM.)/452/2025 [22-12-2025 [Nissan Renault Financial ServicesVIMAL INOT INOT MENTIONEDNOT
India Private Limited VSKHURANA(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
IPRADIPKUMAR PUKHRAJBHAI SINGLE PAGE ISRECIEVED IAS SINGLE
IBARIYA 6209 RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/453/2025 [22-12-2025 [Nissan Renault Financial ServicesMAYANK INOT INOT MENTIONEDNOT
India Private Limited VSMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
JITENDRABHAI MANJIBHAI SINGLE PAGE ISRECIEVED IAS SINGLE
IRANA RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/454/2025 [22-12-2025 Nissan Renault Financial ServicesMAYANK INOT INOT MENTIONEDNOT
India Private Limited Vs AHAMEDMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
BILAL SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION
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OFPETITIONER NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

OMP (I) (COMM.)/455/2025 [22-12-2025 INissan Renault Financial ServicesMAYANK INOT INOT MENTIONEDNOT
India Private Limited VSMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
IMALUSARE SANTOSHBHAJ SINGLE PAGE ISRECIEVED IAS SINGLE
ISURESHBHAI RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/456/2025 [22-12-2025 INissan Renault Financial ServicesMAYANK INOT INOT MENTIONEDNOT
India Private Limited Vs AKHADEMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISUNADABEN KAUTIK SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/457/2025 [22-12-2025 INissan Renault Financial ServicesMAYANK INOT INOT MENTIONEDNOT
India Private Limited VSMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SUFIYANKHAN PATHAN SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/458/2025 [22-12-2025 [Nissan Renault Financial ServicesRAJIV INOT INOT MENTIONEDNOT
India Private Limited VSRAHEJA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SHABBIRBHAI ASGARALIJ SINGLE PAGE ISRECIEVED IAS SINGLHE
INAGARIA RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/817/2025 22-12-2025 IM/S SHAKTI POLYMERS Vs RAJIANSHIKA(P), [NOT INOT MENTIONEDNOT
KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/311/2025[23-12-2025 PRATEEK VATS Vs ANSHUKUSHAGRA  |NOT INOT MENTIONEDNOT
IBHATIA BANSAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/312/202524-12-2025 GUGAN SINGH Vs UNION OFSAHIL INOT INOT MENTIONEDNOT
INDIA IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

IMISC DJ/1964/2025 24-12-2025 Shiv Bhola Filamentsn Pvt Ltd VSRAM INOT INOT MENTIONEDNOT
Tony Sharma BHUSHAN IMENTIONED ASAS SINGLE PAGE ISMENTIONED
PANDEY(P), SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/313/2025126-12-2025 ICANARA BANK Vs SAJJAN KUMARBharat INOT INOT MENTIONEDNOT
IGOEL Bagga(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/821/2025 26-12-2025 JANIL KUMAR Vs JASHAN DEEPAKHLESH INOT INOT MENTIONEDNOT
ISINGH BHULLAR KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IGUPTA(P), SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/822/2025 26-12-2025 IMASTER BATCH SOLUTIONS Vsnaveen(P), INOT INOT MENTIONEDNOT
Samudra Green Valley Pvt Ltd IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/823/2025 26-12-2025 IM/S DEVSARIA IMPEX PRIVATE[PANKAJ INOT INOT MENTIONEDNOT
ILIMITED Vs MAPSA TAPES PVIKUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
LTD SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/824/2025 26-12-2025 M/S Pharma Zone Vs Medi XperfMOHD INOT INOT MENTIONEDNOT
India Ltd SHAMEEM(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1973/2025 26-12-2025 ISIMARANJEET KAUR AND ORS VsBanke Bihari [NOT INOT MENTIONEDNOT
SHUBHIT CHOPRA Sharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

46

H.
IKUMAR-II,
IDISTRICT

(COMMERCIAL)

RAKESHNORTH

JUDGE

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
307 ICivil
IM/S SOLAR PRINT VSGEETIKA KAPUR(P), 02-12-2025 INOT INOT MENTIONEDNOT
IM/S SHELLZ INDIA] IMENTIONED ASAS SINGLE PAGE MENTIONED
PVT LTD SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
RAGHURAJ SINGH VsSundaram Choudhary(P), 03-12-2025 INOT INOT MENTIONEDNOT
Kiran Sharma IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
RAKESH CHADHA VsYogesh Valecha(P), 03-12-2025 INOT INOT MENTIONEDNOT
UPDESH SINGH IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Yuneja  finance  VsKajol sahu(P), 03-12-2025 INOT INOT MENTIONEDNOT
Ravinder IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IContinental PackagingPUNIT JAIN(P), 04-12-2025 INOT INOT MENTIONEDNOT
thr AR Ritesh Vs IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Dealberg Technologies SINGLE PAGE [RECIEVED IAS  SINGLE
Pvt Ltd thr its Director RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IKOGTA FINANCIALAbhishek Kaushik(P), 04-12-2025 INOT INOT MENTIONEDNOT
INDIA LIMITED Vg IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPRATAP SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
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ADVOCATE EMAILDATE OF E-

ID

FILING

KOGTA FINANCIALAbhishek Kaushik(P), 04-12-2025 INOT INOT MENTIONEDNOT
INDIA LIMITED Vg IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ICHANDAN SAH SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
KOGTA FINANCIALIAbhishek Kaushik(P), 04-12-2025 INOT INOT MENTIONEDNOT
INDIA LIMITED Vs IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IVASIM SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Dinesh kumar Vs Diesell[Himanshu Detwal(P), 05-12-2025 INOT INOT MENTIONEDNOT
[power IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
BANK OF BARODA VsAkshay Raj(P), 05-12-2025 INOT INOT MENTIONEDNOT
ISUNIL KUMAR| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ICHOUDHARY SINGLE PAGE [RECIEVED IAS SINGLHE
RECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
BANK OF BARODA VsAkshay Raj(P), 05-12-2025 INOT INOT MENTIONEDNOT
Deepak Dhawan IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IAXIS BANK LTD VsSMAYANK MAHAJAN(P), 06-12-2025 INOT INOT MENTIONEDNOT
VUMMA 9642 IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IGOKUL PHARMAfrram gopal sharma(P), 08-12-2025 INOT INOT MENTIONEDNOT
THROUGH ITS SPA| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IARUN JAIN Vs BROAD SINGLE PAGE [RECIEVED IAS SINGLE
LIFECARE SCIENCES| RECIEVED THROUGH MAIL  [PAGE IS
IPRIVATE LIMITED THROUGH MAIL RECIEVED
THROUGH
IMAIL
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IGOKUL PHARMA[ram gopal sharma(P), 08-12-2025 INOT INOT MENTIONEDNOT
MHROUGH ITS SPA| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IARUN JAIN Vs BROAD| SINGLE PAGE [RECIEVED IAS SINGLE
INJECTABLES RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
STATE BANK OF INDIAIPARAS AGGARWAL(P), 08-12-2025 INOT INOT MENTIONEDNOT
Vs RANDHIR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
ISTATE BANK OF INDIAPARAS AGGARWAL(P), 08-12-2025 INOT INOT MENTIONEDNOT
Vs KAMLESH IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IM/S SUPER SALESSUMAN KUMAR SINGH(P), 08-12-2025 INOT INOT MENTIONEDNOT
ICORPORATION Vs I (| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
INDIA CASTING PVT SINGLE PAGE [RECIEVED IAS SINGLHE
LTD RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
[TOYOTA  FINANCIALIRAJESH JANGRA(P), 09-12-2025 INOT INOT MENTIONEDNOT
SERVICES INDIA LTD| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs DIPANKAR] SINGLE PAGE [RECIEVED IAS SINGLE
IMAJUMDER RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
TOYOTA  FINANCIALIRAJESH JANGRA(P), 09-12-2025 INOT INOT MENTIONEDNOT
SERVICES INDIA LTD IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs RAVINDRA KUMAR SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ILIBRO FOOTWEARRakesh Kumar(P), 10-12-2025 INOT INOT MENTIONEDNOT
PVT LTD Vs RAEES IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IAHAMAD SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH
IMAIL
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ADVOCATE
MOBILE
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ADVOCATE EMAILDATE OF E-

ID
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IM/S DOST FINCAP PVTBanke Bihari Sharma(P), 10-12-2025 INOT INOT MENTIONEDNOT
ILTD Vs Namkant Bhusal| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
INSD Traders Pvt Ltd Vs[Neeraj Jha(P), 10-12-2025 INOT INOT MENTIONEDNOT
ISANTOSHI IMENTIONED ASAS SINGLE PAGE ISMENTIONED
I[ENTERPRISES SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
INSD Traders Pvt Ltd Vs[Neeraj Jha(P), 10-12-2025 INOT INOT MENTIONEDNOT
IDURGA PACKAGING IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IVARDHMAN INOX VSBHARAT BHUSHAN(P), 10-12-2025 INOT INOT MENTIONEDNOT
RAM MILAN PAL IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE|
RECIEVED ITHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
[TOYOTA  FINANCIALIRAJESH JANGRA(P), 10-12-2025 INOT INOT MENTIONEDNOT
SERVICES INDIA LTD| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs BAIJNATH SINKU SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
TOYOTA  FINANCIALIRAJESH JANGRA(P), 10-12-2025 INOT INOT MENTIONEDNOT
SERVICES INDIA LTD IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs TRISHNA MEDHI SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[TOYOTA  FINANCIALRAJESH JANGRA(P), 10-12-2025 INOT INOT MENTIONEDNOT
SERVICES INDIA LTD IMENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs PANKAJ KUMAR SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL |[PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH
IMAIL
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OF
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NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

[TOYOTA  FINANCIALRAJESH JANGRA(P), 10-12-2025 INOT

SERVICES INDIA LTD| IMENTIONED AS

Vs KISKU| SINGLE PAGE

ICONSTRUCTION RECIEVED

IPRIVATE LIMITED THROUGH MAIL

AXIS BANK LTD VsSunita Singh(P), 10-12-2025 INOT

SAHIL IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL

IAXIS BANK LTD VsSunita Singh(P), 10-12-2025 INOT

IAMARJEET SINGH IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL

AXIS BANK LTD VsSunita Singh(P), 10-12-2025 INOT

IMAHIPAL IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL

IAXIS BANK LTD VsSunita Singh(P), 10-12-2025 INOT

IKARAMBIR IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL

AXIS BANK LTD VsSunita Singh(P), 10-12-2025 INOT

IMOHD JUNAID IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL

IAXIS BANK LTD VsSunita Singh(P), 10-12-2025 INOT

RAMKUMAR PUNIA IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL
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CASE TYPE
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DATE OFPETITIONER

REGISTRATION
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ADVOCATE
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NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

[TOYOTA  FINANCIALRAJESH JANGRA(P), 11-12-2025 INOT

SERVICES INDIA LTD IMENTIONED AS

Vs MANISH SHAW SINGLE PAGE
RECIEVED
THROUGH MAIL

SHRAYANS COATINGSJitender Kumar(P), 11-12-2025 INOT

LTD Vs JKG AND IMENTIONED AS

ICOMPNAY SINGLE PAGE
RECIEVED
MHROUGH MAIL

Dharmender Kumar VsBasant Gupta(P), 11-12-2025 INOT

ISuresh Kumar IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL

SH RAJAN GUPTAAbhishek Kaushik(P), 11-12-2025 INOT

IPROP OF MS| IMENTIONED AS

ICHIRANJILAL SINGLE PAGE

INDUSTRIES Vs M/S RECIEVED

SUNBEAM PLAST| MHROUGH MAIL

THROUGH ITS|

IDIRECTORS

Nissan RenaultMAYANK MAHAJAN(P), 11-12-2025 INOT

Financial Services India IMENTIONED AS

Private  Limited Vg SINGLE PAGE

IDESAI NEHA| RECIEVED

VELABHAI THROUGH MAIL

SWEETY GOYAL VSSAURAV PANWAR(P), 12-12-2025 INOT

LALIT KUMAR IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL

INDUSIND BANK LTDPANKAJ KUMAR(P), 12-12-2025 INOT

Vs SANJAY KUMAR| IMENTIONED AS

SHARMA SINGLE PAGE
RECIEVED
MTHROUGH MAIL
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ROYALE RESINEX PVTBharat Arora(P), 12-12-2025 INOT

LTD Vs BHANTU| IMENTIONED AS

HEALTHCARE PVT] SINGLE PAGE

LTD RECIEVED
THROUGH MAIL

ISUNIL KUMARMandeep Bansal(P), 12-12-2025 INOT

[TREHAN Vs Sunny Boy| IMENTIONED AS

Bags and Ors SINGLE PAGE
RECIEVED
MHROUGH MAIL

[TOYOTA  FINANCIALRAJESH JANGRA(P), 12-12-2025 INOT

SERVICES INDIA LTD IMENTIONED AS

Vs AMAN SINGH SINGLE PAGE
RECIEVED
THROUGH MAIL

TOYOTA  FINANCIALIRAJESH JANGRA(P), 12-12-2025 INOT

SERVICES INDIA LTD IMENTIONED AS

Vs PRAKASH| SINGLE PAGE

[UPADHYAYA RECIEVED
MHROUGH MAIL

[TOYOTA  FINANCIALIRAJESH JANGRA(P), 12-12-2025 INOT

SERVICES INDIA LTD| IMENTIONED AS

Vs VIVEK KUMAR SINGLE PAGE
RECIEVED
THROUGH MAIL

IAXIS BANK LTD VsSMAYANK MAHAJAN(P), 12-12-2025 INOT

JUMMA 1886 IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL

IAXIS BANK LTD VSMAYANK MAHAJAN(P), 12-12-2025 INOT

IMADHAYV SINGH 2701 IMENTIONED AS
SINGLE PAGE
RECIEVED
MTHROUGH MAIL
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IAXIS BANK LTD Vs MOMAYANK MAHAJAN(P), 12-12-2025 INOT

IKASIM 6300 IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL

Kunal Sadana Vs M/SMAHENDRA PRASAD SINHA(P), [13-12-2025 INOT

Array Fashions Private IMENTIONED AS

Limited SINGLE PAGE
RECIEVED
THROUGH MAIL

[TOYOTA  FINANCIALRAJESH JANGRA(P), 13-12-2025 INOT

SERVICES INDIA LTD| IMENTIONED AS

Vs GEOLANG| SINGLE PAGE

BASUMATARY RECIEVED
THROUGH MAIL

TOYOTA  FINANCIALIRAJESH JANGRA(P), 13-12-2025 INOT

SERVICES INDIA LTD IMENTIONED AS

Vs BIPRABAR SETHI SINGLE PAGE
RECIEVED
THROUGH MAIL

PEEJAY FINANCE COBanke Bihari Sharma(P), 13-12-2025 INOT

ILTD Vs SURAJ BHAN IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL

IM/S PEEJAY FINANCEBanke Bihari Sharma(P), 13-12-2025 INOT

ICO LTD Vs YOGESH] IMENTIONED AS

IMEHLAWAT SINGLE PAGE
RECIEVED
THROUGH MAIL

TOYOTA  FINANCIALRAJESH JANGRA(P), 13-12-2025 INOT

SERVICES INDIA LTD| IMENTIONED AS

Vs BIJAYA SARMA| SINGLE PAGE

BARUA RECIEVED
THROUGH MAIL
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PEEJAY FINANCE COBanke Bihari Sharma(P), 15-12-2025 INOT

LTD Vs PRAVESH| IMENTIONED AS

IBHATI SINGLE PAGE
RECIEVED
THROUGH MAIL

ISAPNA STAMPING Vs BSANDEEP SINGH NAINWAL(P), [t7-12-2025 INOT

ID ENTERPRISES IMENTIONED AS
SINGLE PAGE
RECIEVED
MHROUGH MAIL

IKOGTA FINANCIAL CORavi Shankar Garg(P), 17-12-2025 INOT

LTD Vs RAM SURESH| IMENTIONED AS

IPAL AND ANR SINGLE PAGE
RECIEVED
THROUGH MAIL

PEEJAY FINANCE COBanke Bihari Sharma(P), 17-12-2025 INOT

ILTD Vs SURAJ BHAN IMENTIONED AS
SINGLE PAGE
RECIEVED
MHROUGH MAIL

DEEPAK ARORA Vspuneet bajaj(P), 17-12-2025 INOT

IASHOK KUMAR SAH IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL

IAXIS BANK LTD Vs RAJADV DHEERAJ(P), 17-12-2025 INOT

IKISHOR MISHRA 4955 IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL

IAXIS BANK LTD VSADV DHEERAJ(P), 17-12-2025 INOT

RACHNA 4491 IMENTIONED AS
SINGLE PAGE
RECIEVED
MTHROUGH MAIL
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DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE OFPETITIONER

REGISTRATION

RESPONDENT NAME

NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

IAXIS BANK LTD VSADV DHEERAJ(P), 17-12-2025 INOT

INEMICHAND IMENTIONED AS

IPARJAPAT 8634 SINGLE PAGE
RECIEVED
THROUGH MAIL

IAXIS BANK LTD VSADV DHEERAJ(P), 17-12-2025 INOT

IMOHAK MAHI 1767 IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL

IMAHAVIR |JAakash Rana(P), 18-12-2025 INOT

[TRANSPORT Vs PAYAL IMENTIONED AS

IVAISH SINGLE PAGE
RECIEVED
THROUGH MAIL

INDUSIND BANK LTDPANKAJ KUMAR(P), 18-12-2025 INOT

Vs PREM SHANKAR IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL

IAAKASH JAIN Vs AVAIABHINAV(P), 18-12-2025 INOT

INTERNATIONAL PVT] IMENTIONED AS

LTD THROUGH ITS SINGLE PAGE

IDIRECTOR ANIRUDH RECIEVED

IBANSAL THROUGH MAIL

IAXIS BANK LTD VSADV DHEERAJ(P), 18-12-2025 INOT

SHIVAM GIRI 2242 IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL

IAXIS BANK LTD VSADV DHEERAJ(P), 18-12-2025 INOT

PARVEJ 4978 IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL
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ID

FILING

IAXIS BANK LTD VSADV DHEERAJ(P), 18-12-2025 INOT

IVIPIN KUMAR 6783 IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL

IAXIS BANK LTD VSADV DHEERAJ(P), 18-12-2025 INOT

IANIL DIVAKAR 2134 IMENTIONED AS
SINGLE PAGE
RECIEVED
MHROUGH MAIL

IAXIS BANK LTD VSADV DHEERAJ(P), 18-12-2025 INOT

SARJEENA 1418 IMENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL

SHAGUN FURNITUREAjit Singh(P), 19-12-2025 INOT

[THROUGH ITS IMENTIONED AS

IAUTHORIZED SINGLE PAGE

SIGNATORY Vs OM RECIEVED

IFURNITURE MHROUGH MAIL

IASP STEEL through its|Nikhil Daga(P), 19-12-2025 INOT

proprietor Amit Pareek IMENTIONED AS

Vs ASHIANA ISPAT| SINGLE PAGE

LIMITED RECIEVED
THROUGH MAIL

Nissan RenaultMAYANK MAHAJAN(P), 22-12-2025 INOT

Financial Services India| IMENTIONED AS

Private  Limited Vg SINGLE PAGE

IMAYA RAIJBHAI RECIEVED

THAKOR THROUGH MAIL

Nissan RenaultMAYANK MAHAJAN(P), 22-12-2025 INOT

[Financial Services India IMENTIONED AS

Private  Limited Vg SINGLE PAGE

JAVID RASHID| RECIEVED

SHAIKH MTHROUGH MAIL
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ADVOCATE
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ID

FILING

Nissan RenaultMAYANK MAHAJAN(P), 22-12-2025 INOT
Financial Services India IMENTIONED AS
Private  Limited Vg SINGLE PAGE
IDHARMENDRA RECIEVED
RAMNARAYAN YADAYV| THROUGH MAIL
2143
Nissan RenaultMAYANK MAHAJAN(P), 22-12-2025 INOT
Financial Services India IMENTIONED AS
Private Limited Vs SINGLE PAGE
PADHAR RECIEVED
IGORDHANBHAI MHROUGH MAIL
IABHUBHAI
Midson Chits Pvt LtdJ S JAISWAL(P), 22-12-2025 INOT
Through Its Ar Amit] IMENTIONED AS
Gupta Vs  Subhash| SINGLE PAGE
IChander Mittal RECIEVED
THROUGH MAIL
Nissan RenaultMAYANK MAHAJAN(P), 22-12-2025 INOT
Financial Services India IMENTIONED AS
Private Limited Vg SINGLE PAGE
IKAILASH KUMAR| RECIEVED
IVERMA MHROUGH MAIL
Nissan RenaultMAYANK MAHAJAN(P), 22-12-2025 INOT
Financial Services India IMENTIONED AS
Private  Limited Vg SINGLE PAGE
IDISHA VASHISHTHA| RECIEVED
IGUPTA THROUGH MAIL
Nissan RenaultMAYANK MAHAJAN(P), 22-12-2025 INOT
Financial Services India| IMENTIONED AS
Private  Limited Vg SINGLE PAGE
BHARAT LADAKU| RECIEVED
SHWALE THROUGH MAIL
ICANARA BANK VSRAM BHUSHAN PANDEY(P), 26-12-2025 INOT
IAMIT KUMAR AND| IMENTIONED AS
IANR SINGLE PAGE
RECIEVED
MTHROUGH MAIL
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S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

IMASTER BATCHnaveen(P), 26-12-2025 INOT
SOLUTIONS Vs sun| IMENTIONED AS
polyfab SINGLE PAGE
RECIEVED
THROUGH MAIL
PEEJAY FINANCE LTD[Banke Bihari Sharma(P), 26-12-2025 INOT
Vs SHEIKH MATIHAR| IMENTIONED AS
REHMAN SINGLE PAGE
RECIEVED
THROUGH MAIL
47 SH. RAJ KUMAR,SOUTH- 603 IPETITION U/S 9 OMP(I) COMM. 790/2025  [04.12.2025 M/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgargl@g [26.11.2025
IDISTRICT JUDGEWEST INVESTMENT AND FINANCE CO/SHANKAR Imail.com
(COMMERCIAL ILTD VS GOPAL
ICOURT-01
603 IPETITION U/S 9 OMP(I) COMM. 804/2025 [05.12.2025 M/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgargi@g [25.11.2025
INVESTMENT AND FINANCE CO/SHANKAR mail.com
LTD VS KAPIL YADAV
603 IPETITION U/S 9 OMP(I) COMM. 805/2025 [05.12.2025 IM/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgargl@g [29.11.2025
INVESTMENT AND FINANCE CO/SHANKAR Imail.com
ILTD VS BILAL
603 IPETITION U/S 9 OMP(I) COMM. 806/2025 [05.12.2025 M/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgargi@g [19.11.2025
INVESTMENT AND FINANCE COJSHANKAR Imail.com
LTD VS SHER ALI
603 IPETITION U/S 9 OMP(I) COMM. 807/2025 [05.12.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 lassociatesrsgargi@g [19.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS SANTOSH KUMAR
603 IPETITION U/S 9 OMP(I) COMM. 815/2025 [06.12.2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashoki@gmal27.11.2025
INDIA LIMITED VS METROPOLIS [KUMAR fil.com
603 IPETITION U/S 9 OMP(I) COMM. 816/2025 [06.12.2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmal27.11.2025
INDIA LIMITED VS SAFALTA KUMAR fil.com
603 IPETITION U/S 9 OMP(I) COMM. 817/2025 [06.12.2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashoki@gmal27.11.2025
INDIA LIMITED VS VIVEKKUMAR lil.com
KUMAR VILAS PATIL
603 IPETITION U/S 9 OMP(I) COMM. 818/2025 [06.12.2025 IAXIS BANK LTD. VS ABID ALI IMAYANK 9873347330 Imayank_mahajanos [24.11.2025
IMAHAJAN @yahoo.com
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ID
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FILING

603 IPETITION U/S 9 OMP(I) COMM. 819/2025 [06.12.2025 IAXIS BANK LTD. VS DEVENDRAMAYANK 0873347330 Imayank_mahajanos [22.11.2025
ISINGH IMAHAJAN (@yahoo.com

603 IPETITION U/S 9 OMP(I) COMM. 820/2025 [06.12.2025 IAXIS BANK LTD. VS SUSHEEJMAYANK 0873347330 mayank_mahajanos [22.11.2025
SINGH IMAHAJAN @yahoo.com

603 IPETITION U/S 9 OMP(I) COMM. 850/2025 [08.12.2025 IAXIS BANK LTD. VS ARVINDMAYANK 09873347330 Imayank_mahajanos [24.11.2025
IKUMAR IMAHAJAN @yahoo.com

603 IPETITION U/S 9 OMP(I) COMM. 851/2025 [08.12.2025 JAXIS BANK LTD. VS SANJAYMAYANK 0873347330 Imayank_mahajanos [03.12.2025
CHOUDHARY IMAHAJAN @yahoo.com

603 IPETITION U/S 9 OMP(I) COMM. 852/2025 [08.12.2025 M/S CHOLAMANDALAM|RAVI 0911883595 lassociatesrsgargl@g [26.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
LTD VS KARAM PAL

603 IPETITION U/S 9 OMP(I) COMM. 853/2025 [08.12.2025 IM/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgargl@g [25.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
LTD VS MOHD. ISMAIL

603 IPETITION U/S 9 OMP(I) COMM. 854/2025 [08.12.2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmal27.11.2025
INDIA LIMITED VS ABID MALIK [KUMAR fil.com

603 IPETITION U/S 9 OMP(I) COMM. 855/2025 [08.12.2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmal27.11.2025
INDIA LIMITED VS HARSHKUMAR fil.com
IBIDURI

603 IPETITION U/S 9 OMP(I) COMM. 856/2025 [08.12.2025 M/S CHOLAMANDALAM[RAVI 0911883595 lassociatesrsgargl@g [25.11.2025
INVESTMENT AND FINANCE CO/SHANKAR Imail.com
ILTD VS JOGENDER SINGH

603 IPETITION U/S 9 OMP(I) COMM. 858/2025 [09.12.2025 IAXIS BANK LTD. VS ROHITAMIT KUMAR (8860939556 lamitkumar.294@redi|03.12.2025
KUMAR SRIVASTAVA ffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 859/2025 [09.12.2025 IAXIS BANK LTD. VS BHAVESHIAMIT KUMAR [8860939556 lamitkumar.294@redi(03.12.2025
KUMAR JAIN ffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 860/2025 [09.12.2025 M/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgargi@g |03.12.2025
INVESTMENT AND FINANCE COJSHANKAR Imail.com
LTD VS PANKAJ KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 861/2025 [|09.12.2025 M/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgargl@g |03.12.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS SHAKIR KHAN
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603 IPETITION U/S 9 OMP(I) COMM. 862/2025 [09.12.2025 IM/S CHOLAMANDALA 0911883595 lassociatesrsgarg1@g (09.12.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS ABDUL KAREEM

603 IPETITION U/S 9 OMP(I) COMM. 863/2025 [09.12.2025 IM/S CHOLAMANDALAM[RAVI 0911883595 lassociatesrsgargi@g |03.12.2025
INVESTMENT AND FINANCE COJSHANKAR Imail.com
ILTD VS SUMIT RAHAL

603 IPETITION U/S 9 OMP(I) COMM. 864/2025 [09.12.2025 M/S CHOLAMANDALAM|RAVI 9911883595 [associatesrsgargli@g [27.11.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS PRASHANT YADAV

603 IPETITION U/S 9 OMP(I) COMM. 865/2025 [09.12.2025 M/S CHOLAMANDALAM[RAVI 0911883595 lassociatesrsgargl@g [27.11.2025
INVESTMENT AND FINANCE CO/SHANKAR Imail.com
LTD VS KSYP MINING PRIVATEH
LTD

603 IPETITION U/S 9 OMP(I) COMM. 882/2025 [10.12.2025 IAXIS BANK LTD. VS HABEEB ALI |AMIT KUMAR (8860939556 lamitkumar.294@redi06.12.2025

ffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 883/2025 [10.12.2025 IAXIS BANK LTD. VS KARTIKIAMIT KUMAR [8860939556 lamitkumar.294@redi|06.12.2025
JOSHI ffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 884/2025 [10.12.2025 M/S KOTAK MAHINDRA BANKRAVI 9911883595 lassociatesrsgarg1@g (04.12.2025
ILTD VS DEVI PRASAD TIWARI SHANKAR Imail.com

603 IPETITION U/S 9 OMP(I) COMM. 885/2025 [10.12.2025 M/S KOTAK MAHINDRA BANKRAVI 9911883595 lassociatesrsgarg1@g (04.12.2025
LTD VS SANDEEP KUMAR SHANKAR mail.com

603 IPETITION U/S 9 OMP(I) COMM. 886/2025 [10.12.2025 M/S KOTAK MAHINDRA BANKRAVI 0911883595 lassociatesrsgarg1@g (04.12.2025
ILTD VS SURENDER KUMAR SHANKAR Imail.com

603 IPETITION U/S 9 OMP(I) COMM. 887/2025 [10.12.2025 M/S KOTAK MAHINDRA BANKRAVI 9911883595 lassociatesrsgarg1@g (04.12.2025
ILTD VS RAJESH SHANKAR Imail.com

603 IPETITION U/S 9 OMP(I) COMM. 888/2025 [10.12.2025 M/S KOTAK MAHINDRA BANKRAVI 0911883595 lassociatesrsgarg1@g (06.12.2025
ILTD VS SATBIR PRITHAVI SHANKAR Imail.com

603 IPETITION U/S 9 OMP(I) COMM. 906/2025 [11.12.2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmal02.12.2025
INDIA LIMITED VS SALIM KHAN [KUMAR fil.com

603 IPETITION U/S 9 OMP(I) COMM. 907/2025  [11.12.2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashoki1@gmal27.11.2025
INDIA LIMITED VS HARMANJOT [KUMAR fil.com
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603 IPETITION U/S 9 OMP(I) COMM. 908/2025 [11.12.2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmalo2.12.2025
INDIA LIMITED VS VIJAYKUMAR lil.com
IGANESH INGALE
603 IPETITION U/S 9 OMP(I) COMM. 909/2025 [11.12.2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmal02.12.2025
INDIA LIMITED VS RAHULJKUMAR fil.com
GANESH BHAI SHUKLA
603 IPETITION U/S 9 OMP(I) COMM. 910/2025  [11.12.2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmalo2.12.2025
INDIA LIMITED VS SANDEEPKUMAR fil.com
IYADAV
603 IPETITION U/S 9 OMP(I) COMM. 939/2025 [12.12.2025 M/S KOTAK MAHINDRA BANKRAVI 0911883595 lassociatesrsgargl@g [10.12.2025
ILTD VS KAUSHAL KAMAT SHANKAR Imail.com
603 IPETITION U/S 9 OMP(I) COMM. 941/2025 [12.12.2025 M/S KOTAK MAHINDRA BANKRAVI 0911883595 lassociatesrsgarg1@g [10.12.2025
ILTD VS JOGINDER SHANKAR Imail.com
603 IPETITION U/S 9 OMP(I) COMM. 942/2025 [12.12.2025 M/S KOTAK MAHINDRA BANKRAVI 9911883595 lassociatesrsgarg1@g [10.12.2025
LTD VS RUPENDER SHARMA SHANKAR Imail.com
603 IPETITION U/S 9 OMP(I) COMM. 943/2025 [12.12.2025 M/S KOTAK MAHINDRA BANKRAVI 9911883595 lassociatesrsgarg1@g [10.12.2025
ILTD VS RUPENDER SHARMA SHANKAR Imail.com
603 IPETITION U/S 9 OMP(I) COMM. 944/2025 [12.12.2025 IAXTS BANK LTD. VS MUKESH JAMIT KUMAR (8860939556 lamitkumar.294@redi|06.12.2025
ffmail.com
603 IPETITION U/S 9 OMP(I) COMM. 945/2025 [12.12.2025 IAXIS BANK LTD. VS HARIAMIT KUMAR [8860939556 lamitkumar.294@redi|03.12.2025
ISHANKAR ffmail.com
603 IPETITION U/S 9 OMP(I) COMM. 946/2025 [12.12.2025 IAXIS BANK LTD. VS VIJAY KUMARIAMIT KUMAR (8860939556 lamitkumar.294@redi|03.12.2025
ffmail.com
603 IPETITION U/S 9 OMP(I) COMM. 959/2025 [13.12.2025 IDFC FIRST BANK LTD. VS IRFANJAMIT KUMAR (8860939556 lamitkumar.294@redi08.12.2025
IFAYYAS ffmail.com
603 IPETITION U/S 9 OMP(I) COMM. 960/2025 [13.12.2025 IDFC FIRST BANK LTD. VSAMIT KUMAR (8860939556 lamitkumar.294@redi|08.12.2025
IMAHENDER KUMAR ffmail.com
603 IPETITION U/S 9 OMP(I) COMM. 961/2025  [13.12.2025 IAXIS BANK LTD. VS DADDAN JAMIT KUMAR (8860939556 lamitkumar.294@redi|06.12.2025
ffmail.com
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603 IPETITION U/S 9 OMP(I) COMM. 962/2025 [13.12.2025 IM/S CHOLAMANDALA 0911883595 lassociatesrsgarg1@g (09.12.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS MOHD NAYAB

603 IPETITION U/S 9 OMP(I) COMM. 963/2025 [13.12.2025 IM/S CHOLAMANDALAM[RAVI 0911883595 lassociatesrsgargi@g |09.12.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS RAHUL RAWA

603 IPETITION U/S 9 OMP(I) COMM. 964/2025 [13.12.2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmal09.12.2025
INDIA LIMITED VS JOIJADKUMAR fil.com
IGANGA PRASAD RAMESH

603 IPETITION U/S 9 OMP(I) COMM. 965/2025 [13.12.2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmal09.12.2025
INDIA LIMITED VS SHIVAMIKUMAR fil.com
ISODHI

603 IPETITION U/S 9 OMP(I) COMM. 972/2025 [15.12.2025 M/S KOTAK MAHINDRA BANKRAVI 0911883595 lassociatesrsgarg1@g [10.12.2025
ILTD VS MOHBIN SAIFI SHANKAR Imail.com

603 IPETITION U/S 9 OMP(I) COMM. 973/2025  [15.12.2025 IM/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgarg1@g [10.12.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
LTD VS AMIT GUPTA

603 IPETITION U/S 9 OMP(I) COMM. 974/2025 [15.12.2025 IDFC FIRST BANK LTD. VSAMIT KUMAR (8860939556 lamitkumar.294@redi 08.12.2025
IABHINAV SINGH ffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 975/2025  [15.12.2025 IDFC FIRST BANK LTD. VSAMIT KUMAR (8860939556 lamitkumar.294@redi|08.12.2025
RAVINDER KUMAR ffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 976/2025 [15.12.2025 M/S CHOLAMANDALAM[RAVI 0911883595 lassociatesrsgarg1@g [10.12.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS ADITYA PANJETA

603 IPETITION U/S 9 OMP(I) COMM. 998/2025 [16.12.2025 M/S CHOLAMANDALAM|RAVI 9911883595 lassociatesrsgarg1@g [10.12.2025
INVESTMENT AND FINANCE COJSHANKAR Imail.com
LTD VS OM PRAKASH

603 IPETITION U/S 9 OMP(I) COMM. 999/2025 [16.12.2025 M/S CHOLAMANDALAM[RAVI 0911883595 lassociatesrsgargl@g (12.12.2025
INVESTMENT AND FINANCE CO/SHANKAR Imail.com
ILTD VS SALMAN KHAN

603 IPETITION U/S 9 OMP(I) COMM. 1000/2025 [16.12.2025 M/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgargi@g [12.12.2025
INVESTMENT AND FINANCE COJSHANKAR Imail.com
LTD VS SAPNA S

603 IPETITION U/S 9 OMP(I) COMM. 1001/2025 [16.12.2025 M/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgargi@g [12.12.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS MD. IRFAN
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603 IPETITION U/S 9 OMP(I)COMM 1002/2025 [16.12.2025 IM/S CHOLAMANDALA 0911883595 lassociatesrsgargli@g (14.12.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS PRINCE JAISWAL

603 IPETITION U/S 9 OMP(I)COMM 1003/2025  [16.12.2025 IDFC FIRST BANK LTD. VS SUMITIAMIT KUMAR (8860939556 lamitkumar.294@redi 08.12.2025
TOMAR ffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 1004/2025 [16.12.2025 IAXIS BANK LTD. VS DEELIP JAMIT KUMAR (8860939556 lamitkumar.294@redi[10.12.2025

ffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 1012/2025 [17.12.2025 M/S CHOLAMANDALAM[RAVI 0911883595 lassociatesrsgargl@g [15.12.2025
INVESTMENT AND FINANCE CO/SHANKAR Imail.com
ILTD VS DEVENDER TYAGI

603 IPETITION U/S 9 OMP(I)COMM. 1013/2025 [17.12.2025 M/S KOTAK MAHINDRA BANKRAVI 0911883595 lassociatesrsgargl@g [15.12.2025
ILTD VS MD. AFIR ANSARI SHANKAR Imail.com

603 IPETITION U/S 9 OMP(I) COMMM.1014/2025 [17.12.2025 IDFC FIRST BANK LTD. VS LALITIAMIT KUMAR (8860939556 lamitkumar.294@redi|08.12.2025
KUMAR ffmail.com

603 IPETITION U/S 9 OMP(I) COMM 1015/2025 [17.12.2025 IDFC FIRST BANK LTD. VSAMIT KUMAR (8860939556 lamitkumar.294@redi 08.12.2025
GOPESH KHANDELWAL ffmail.com

603 IPETITION U/S 9 OMP(I) COMM 1016/2025  [17.12.2025 IDFC FIRST BANK LTD. VSAMIT KUMAR (8860939556 lamitkumar.294@redi|08.12.2025
IVIKRANT SINGH ffmail.com

603 IPETITION U/S 9 OMP(I) COMM 1017/2025 [17.12.2025 IDFC FIRST BANK LTD. VS MEGHAIAMIT KUMAR (8860939556 lamitkumar.294@redi|08.12.2025
IGROVER ffmail.com

603 IPETITION U/S 9 OMP(I) COMM1078/2025 [19.12.2025 M/S KOTAK MAHINDRA BANKRAVI 9911883595 lassociatesrsgarg1@g [10.12.2025
LTD VS KESHAV MAHADEVISHANKAR Imail.com
PAWAR

603 IPETITION U/S 9 OMP(I) COMM 1079/2025 [19.12.2025 M/S KOTAK MAHINDRA BANKRAVI 0911883595 lassociatesrsgargl@g (17.12.2025
ILTD VS Pitambar Giridhar Lute SHANKAR Imail.com

603 IPETITION U/S 9 OMP(I) COMM1080/2025 [19.12.2025 M/S KOTAK MAHINDRA BANKRAVI 9911883595 lassociatesrsgargi@g [16.12.2025
ILTD VS CHETAN JAGANNATHRAOISHANKAR Imail.com
[TAPRE

603 IPETITION U/S 9 OMP(I) COMM1081/2025 [19.12.2025 M/S KOTAK MAHINDRA BANKRAVI 9911883595 lassociatesrsgargi@g [16.12.2025
LTD VS VINAYAK BALASAHEBSHANKAR Imail.com
THENGE
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603 IPETITION U/S 9 OMP(I) COMM1082/2025 [19.12.2025 IM/S KOTAK MAHINDRA BANK] 0911883595 lassociatesrsgargi@g (16.12.2025
ILTD VS BHUPENDRA GANESHSHANKAR Imail.com
IDHANGAR

603 IPETITION U/S 9 OMP(I) COMM1083/2025 [19.12.2025 IM/S KOTAK MAHINDRA BANKRAVI 0911883595 lassociatesrsgargi@g [16.12.2025
LTD VS SATWAN DEVIDASSHANKAR Imail.com
JADHAV

603 IPETITION U/S 9 OMP(I) COMM1084/2025 [19.12.2025 M/S KOTAK MAHINDRA BANKRAVI 9911883595 lassociatesrsgargl@g (16.12.2025
ILTD VS GAUTAM GAMBHIR MORE|SHANKAR Imail.com

603 IPETITION U/S 9 OMP(I) COMM1085/2025 [19.12.2025 INISSAN RENAULT FINANCIALVARUN TYAGI (7503464768 varuntyagii426@gmalf17.12.2025
ISERVICES INDIA PVT fil.com
ILTD Vs FARIDABEGUM JAMADAR

603 IPETITION U/S 9 OMP(I) COMM1086/2025 [19.12.2025 INISSAN RENAULT FINANCIALJVARUN TYAGI [7503464768 varuntyagiiq26@gmaf17.12.2025
ISERVICES INDIA PVT fil.com
ILTD Vs ANUSA ASHOK RUDE

603 IPETITION U/S 9 OMP(I) COMM1105/2025  [20.12.2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmal13.12.2025
INDIA LIMITED VS MANASKUMAR fil.com
GUPTA

603 IPETITION U/S 9 OMP(I) COMM1106/2025  [20.12.2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmal13.12.2025
INDIA LIMITED VS RAMESHWARKUMAR fil.com
GIRI

603 IPETITION U/S 9 OMP(I) COMM1107/2025  [20.12.2025 BMW INDIA FINANCIAJASHOK 9013493108 ladvocateashok1@gmal13.12.2025
SERVICES PVT LTD Vs RigjunaKUMAR fil.com
Singh

603 IPETITION U/S 9 OMP(I) COMM1108/2025 [20.12.2025 M/S CHOLAMANDALAM[RAVI 0911883595 lassociatesrsgargl@g (16.12.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS VEERPAL H

603 IPETITION U/S 9 OMP(I) COMM1109/2025 [20.12.2025 M/S KOTAK MAHINDRA BANKRAVI 9911883595 lassociatesrsgargli@g (16.12.2025
LTD VS BABU RAO HIRAMANSHANKAR Imail.com
KOLI

603 IPETITION U/S 9 OMP(I) COMM1110/2025 20.12.2025 M/S KOTAK MAHINDRA BANKRAVI 0911883595 lassociatesrsgargl@g (16.12.2025
ILTD VS Prabhawati VitthalraoSHANKAR Imail.com
Mankar

603 IPETITION U/S 9 OMP(I) COMM1135/2025 22.12.2025 M/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgargi@g [16.12.2025
INVESTMENT AND FINANCE COJSHANKAR Imail.com
LTD VS RADHA KRISHNA
ICONSTRUCTION

603 IPETITION U/S 9 OMP(I) COMM1136/2025  [22.12.2025 M/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgargi@g [16.12.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS SONU P




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

603 IPETITION U/S 9 OMP(I) COMM1137/2025 22.12.2025 IAXIS BANK LTD. VS KALYAN JAMIT KUMAR (8860939556 lamitkumar.294@redi(16.12.2025
ffmail.com
603 IPETITION U/S 9 OMP(I) COMM1138/2025  [22.12.2025 IAXIS BANK LTD. VS SUNIL SINGH [AMIT KUMAR [8860939556 lamitkumar.294@redi[16.12.2025
ffmail.com

603 IPETITION U/S 9 OMP(I) COMM1139/2025  [22.12.2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmal09.12.2025
INDIA LIMITED VS RAVINDRAKUMAR fil.com
IMALLIKARJUN KAWADE

603 IPETITION U/S 9 OMP(I) COMM1140/2025 [22.12.2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmal09.12.2025
INDIA LIMITED VS RASHMIN KUMAR fil.com

603 IPETITION U/S 9 OMP(I) COMM1150/2025  [23.12.2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmal13.12.2025
INDIA LIMITED VS JANNATUNKUMAR fil.com
INISHA

603 IPETITION U/S 9 OMP(I) COMM1151/2025 23.12.2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmal13.12.2025
INDIA LIMITED VS SHANKARB [KUMAR fil.com

603 IPETITION U/S 9 OMP(I) COMM1152/2025  [23.12.2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmal13.12.2025
INDIA LIMITED VS MOHD.KUMAR fil.com
[EHSAN

603 IPETITION U/S 9 OMP(I) COMM1153/2026  [23.12.2025 IM/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgarg1@g [18.12.2025
INVESTMENT AND FINANCE CO/SHANKAR Imail.com
LTD VS PARDEEP KUMAR

603 IPETITION U/S 9 OMP(I) COMM1154/2026  [23.12.2025 M/S CHOLAMANDALAM[RAVI 0911883595 lassociatesrsgargl@g (16.12.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS YASIN M

603 IPETITION U/S 9 OMP(I) COMM1155/2027 23.12.2025 M/S CHOLAMANDALAM|RAVI 9911883595 lassociatesrsgargl@g (19.12.2025
INVESTMENT AND FINANCE COJSHANKAR Imail.com
LTD VS NAFEES SAIFI

603 IPETITION U/S 9 OMP(I) COMM1158/2027  [24.12.2025 M/S CHOLAMANDALAM[RAVI 0911883595 lassociatesrsgargl@g (19.12.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS ISHWAR CHOUHAN

603 IPETITION U/S 9 OMP(I) COMM1159/2028  [24.12.2025 M/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgargi@g [19.12.2025
INVESTMENT AND FINANCE COJSHANKAR Imail.com
LTD VS RAJWANI

603 IPETITION U/S 9 OMP(I) COMM1160/2028  [24.12.2025 M/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgargi@g [19.12.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS MAHIR SAIFI
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603 IPETITION U/S 9 OMP(I) COMM1161/2029 24.12.2025 IM/S CHOLAMANDALA 0911883595 lassociatesrsgargli@g (19.12.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS RIHAN R

603 IPETITION U/S 9 OMP(I) COMM1162/2030  [24.12.2025 IM/S CHOLAMANDALAM[RAVI 0911883595 lassociatesrsgargi@g [19.12.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
LTD VS NEERAJ KUMAR

603 IPETITION U/S 9 OMP(I) COMM1163/2031 24.12.2025 M/S CHOLAMANDALAM|RAVI 9911883595 lassociatesrsgargl@g (19.12.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS DEEPAK

603 IPETITION U/S 9 OMP(I) COMM1164/2032  [24.12.2025 M/S CHOLAMANDALAM[RAVI 0911883595 lassociatesrsgargl@g [19.12.2025
INVESTMENT AND FINANCE CO/SHANKAR Imail.com
LTD VS JAI MAA TRANSPORT]
SERVICE

603 IPETITION U/S 9 OMP(I) COMM1173/2033 26.12.2025 M/S CHOLAMANDALAM|RAVI 0911883595 lassociatesrsgargl@g (19.12.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS VICKY

603 IPETITION U/S 9 OMP(I) COMM1175/2034 26.12.2025 IM/S CHOLAMANDALAM[RAVI 9911883595 lassociatesrsgargl@g [19.12.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS SALMAN KHAN

603 IPETITION U/S 9 OMP(I) COMM1177/2035 26.12.2025 M/S CHOLAMANDALAM|RAVI 9911883595 lassociatesrsgargl@g (19.12.2025
INVESTMENT AND FINANCE COJ/SHANKAR Imail.com
ILTD VS SUNIL KUMAR

603 IPETITION U/S 9 OMP(I) COMM1178/2036  [26.12.2025 IM/S CHOLAMANDALAM[RAVI 9911883595 [associatesrsgarg1@g [22.12.2025
INVESTMENT AND FINANCE CO/SHANKAR mail.com
LTD VS AAQUIB ALAM

603 IPETITION U/S 34 OMP COMM. 23/2025 15.12.2025 MTHREE VEE MARKETING PLVIVARUN 0650668623 IVS@lexprime.co.in  [11.12.2025
LTD VS M/S TRAVEL RETAILSHARMA
SERVICES PVT LTD

603 IPETITION U/S 34 OMP COMM. 24/2025 24.12.2025 IDISHYANSHU SINGH VS|YASH SINGH 9795484579 singhyash066 @gmail [23.12.2025
IABHISHEK INDUSTRIES .com

603 [EXECUTION PETITION [EX. COMM. 300/2025 04.12.2025 KOTAK MAHINDRA PRIME LTDKUSHAL 7009793548 Rishabh.eruditelegal [28.11.2025
IVS GEETALI BENBORUAH KUMAR (@gmail.com

603 [EXECUTION PETITION [EX. COMM. 298/2025 04.12.2025 IKOTAK MAHINDRA PRIME LTDKUSHAL 7009793548 [Rishabh.eruditelegal [28.11.2025
IVS CHINKI RAMAWTAR KUMAR (@gmail.com

603 [EXECUTION PETITION [EX. COMM. 297/2025 04.12.2025 KOTAK MAHINDRA PRIME LTDKUSHAL 7009793548 Rishabh.eruditelegal [28.11.2025
IVS PRINCE GAHLOT KUMAR (@gmail.com
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603 [EXECUTION PETITION [EX. COMM. 296/2025 04.12.2025 IKOTAK MAHINDRA PRIME LTDKUSHAL 7009793548 [Rishabh.eruditelegal [28.11.2025
IVS VINOD KUMAR UPADHYAY [KUMAR (@gmail.com
603 [EXECUTION PETITION EX. COMM. 295/2025 04.12.2025 IKOTAK MAHINDRA PRIME LTDKUSHAL 7009793548 [Rishabh.eruditelegal [28.11.2025
VS ASHISH KUMAR KUMAR (@gmail.com
603 [EXECUTION PETITION [EX. COMM.326/2025 24.12.2025 RAKESH GUPTA VS M/SINITIN GARG 9958986363 info@knowlex.in 23.12.2025
IMANDHAR MARKETING
603 [EXECUTION PETITION EX. COMM. 319/2025 18.12.2025 IPRAKASH PIPES LTD VS UJJWALAVTAR SINGH (9810910333 lavtarsingh78 @yahoo.[18.12.2025
IAGROTECH lcom
603 [EXECUTION PETITION [EX. COMM. 318/2025 18.12.2025 IPRAKASH PIPES LTD VS M/SIAVTAR SINGH (9810910333 lavtarsingh78 @yahoo.[18.12.2025
INUTRIBEST AGRO PVT. LTD. lcom
603 [EXECUTION PETITION [EX. COMM. 322/2025 20.12.2025 PUNJAB NATIONAL BANK VSVED PRAKESH 9711900673 JADVOCATEPRAKAS ([19.12.2025
IMOHD. ISRAYAL HVED @GMAIL.COM
603 [EXECUTION PETITION [EX. COMM. 316/2025 17.12.2025 INDUSIND BANK LTD VS M/S[PANKAJ 9958732424 Roy.pankaj@yahoo.c [09.12.2025
SHVETA CARRIER KUMAR jo.in
603 [EXECUTION PETITION EX. COMM. 317/2025 17.12.2025 [UNION BANK OF INDIA VS MSKESHAV 9999626126 [IKESHAV.ADV1@GM |[11.12.2025
JUST JOLLY KUMAR AIL.COM
603 [EXECUTION PETITION EX. COMM. 323/2025 22.12.2025 [UGRO CAPITAL LTD. VS M/SRAJIV NARAIN 90810318803 Leagumdelhi@gmail. [20.11.2025
LAXMI TRADERS lcom
48 ISH. BALWANT RAISOUTH- 613 ICommercial OMP (I)(COMM)/742/2025 [01-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [12-01-2026
IBANSAL, DISTRICT|WEST Suit IAnd Finance Company Limited Vs [SHANKAR mail.com
UDUGE, IDeepak Sharma ARG
ICOMMERCIAL
ICOURT-02 613 ICommercial OMP (I)(COMM)/743/2025 |o1-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [12-01-2026
Suit lAnd Finance Company Limited Vs [SHANKAR Imail.com
|Anil Verma ARG
613 ICommercial OMP (I)(COMM)/744/2025 [01-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [12-01-2026
Suit IAnd Finance Company Limited Vs [SHANKAR mail.com
Mohd Anees ARG
613 ICommercial OMP (I)(COMM)/745/2025 [01-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [12-01-2026
Suit lAnd Finance Company Limited Vs [SHANKAR Imail.com
Shribaba Transport Carrier ARG
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613 ICommercial IOMP (I)(COMM)/746/2025 [01-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [12-01-2026
Suit IAnd Finance Company Limited Vs [SHANKAR Imail.com
IShribaba Transport Carrier IGARG
613 ICommercial OMP (I)(COMM)/751/2025 [03-12-2025 JAXIS BANK LTD Vs RAHUL 9931 |[MAYANK 0873347330 mayamk_mahajanos [14-01-2026
Suit IMAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/752/2025 [03-12-2025 IJAXIS BANK LTD Vs MO HASHIMMAYANK 9873347330 Imayamk_mahajanos [14-01-2026
Suit 8947 IMAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/757/2025 [03-12-2025 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gm [12-12-2025
Suit INDIA LIMITED Vs DHEERAJBhardwaj(P), lail.com
IRAJPUT 8895
613 ICommercial OMP (I)(COMM)/753/2025 [03-12-2025 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gm [12-12-2025
Suit INDIA LIMITED Vs JAI KUMARBhardwaj(P), lail.com
5234
613 ICommercial OMP (I)(COMM)/754/2025 |03-12-2025 [TOYOTA FINANCIAL SERVICES[Rahul 9013493108 ladvocateashok.1@gm [12-12-2025
Suit INDIA LIMITED Vs PARADISEBhardwaj(P), lail.com
[TRAVELS 5246
613 ICommercial OMP (I)(COMM)/755/2025 [03-12-2025 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gm [12-12-2025
Suit INDIA LIMITED Vs JARNAILBhardwaj(P), lail.com
ISINGH 3256
613 ICommercial OMP (I)(COMM)/756/2025 [03-12-2025 [TOYOTA FINANCIAL SERVICES[Rahul 9013493108 ladvocateashok.1@gm [12-12-2025
Suit INDIA LIMITED Vs HIMANSHU[Bhardwaj(P), lail.com
KUMAR 7563
613 ICommercial OMP (I)(COMM)/758/2025 [03-12-2025 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 ladvocateashok.1@gm [12-12-2025
Suit INDIA LIMITED Vs AKASH[Bhardwaj(P), lail.com
JANARDHAN KHOSE 0599
613 ICommercial OMP (I)(COMM)/775/2025 |04-12-2025 [Kotak Mahindra Bank Ltd Vs Saroj [RAVI 9958683230 lassociatesrsgarg2@g [14-01-2026
Suit SHANKAR Imail.com
IGARG
613 ICommercial OMP (I)(COMM)/776/2025 |04-12-2025 Kotak Mahindra Bank Ltd Vs [RAVI 0958683230 lassociatesrsgarg2@g (14-01-2026
Suit Krishan Kumar SHANKAR Imail.com
IGARG
613 ICommercial OMP (I)(COMM)/777/2025 |04-12-2025 Kotak Mahindra Bank Ltd Vs [RAVI 9958683230 lassociatesrsgarg2@g [14-01-2026
Suit Jaisingh SHANKAR mail.com
IGARG
613 ICommercial OMP (I)(COMM)/778/2025 |04-12-2025 Kotak Mahindra Bank Ltd Vs [RAVI 9958683230 lassociatesrsgarg2@g [14-01-2026
Suit Karamvir SHANKAR Imail.com
IGARG
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613 ICommercial OMP (I)(COMM)/779/2025 |04-12-2025 Kotak Mahindra Bank Ltd Vs [RAVI 9958683230 lassociatesrsgarg2@g [14-01-2026
Suit IDharmender SHANKAR Imail.com
IGARG
613 ICommercial OMP (I)(COMM)/787/2025 [04-12-2025 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gm [09-12-2025
Suit INDIA LIMITED Vs SHEETALBhardwaj(P), lail.com
IPRAKASH SHINDE 5210
613 ICommercial OMP (I)(COMM)/788/2025 |04-12-2025 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gm [09-12-2025
ISuit INDIA LIMITED Vs SUNILBhardwaj(P), lail.com
IKUMAR 1188
613 ICommercial OMP (I)(COMM)/782/2025 |04-12-2025 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gm [09-12-2025
Suit INDIA LIMITED Vs TEJ NARAYAN|Bhardwaj(P), lail.com
ISINGH 9082
613 ICommercial OMP (I)(COMM)/785/2025 |04-12-2025 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gm [09-12-2025
Suit INDIA LIMITED Vs SUKUMARBhardwaj(P), lail.com
IVAZRADHAR PALYEKAR 6972
613 ICommercial OMP (I)(COMM)/808/2025 [05-12-2025 Kotak Mahindra Bank Ltd Vs [RAVI 9958683230 lassociatesrsgarg2@g [17-01-2026
Suit Ravinder Kumar SHANKAR Imail.com
IGARG
613 ICommercial OMP (I1)(COMM)/809/2025 [05-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [17-01-2026
Suit lAnd Finance Company Limited Vs [SHANKAR Imail.com
[Ravi Kumar ARG
613 ICommercial OMP (I)(COMM)/810/2025 [05-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [17-01-2026
Suit IJAnd Finance Company Limited Vs [SHANKAR Imail.com
Gulam Jilani ARG
613 ICommercial OMP (I)(COMM)/811/2025 [05-12-2025 M/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg2@g [17-01-2026
Suit IAnd Finance Company Limited Vs [SHANKAR Imail.com
[Haseen Ahmed ARG
613 ICommercial OMP (I)(COMM)/812/2025 [05-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [17-01-2026
Suit IAnd Finance Company Limited Vs [SHANKAR mail.com
Munif J IGARG
613 ICommercial OMP (I)(COMM)/813/2025 [05-12-2025 Kotak Mahindra Bank Ltd Vs [RAVI 0958683230 lassociatesrsgarg2@g [17-01-2026
Suit Yashpal Builders And Earthmovers [SHANKAR Imail.com
IGARG
613 ICommercial OMP (I)(COMM)/814/2025 [05-12-2025 Kotak Mahindra Bank Ltd Vs [RAVI 9958683230 lassociatesrsgarg2@g [17-01-2026
Suit Sumesta SHANKAR Imail.com
IGARG
613 ICommercial OMP (I)(COMM)/841/2025 [06-12-2025 TOYOTA FINANCIAL SERVICES[Rahul 9013493108 ladvocateashok.1@gm [09-12-2025
Suit INDIA LIMITED Vs KULDEEPBhardwaj(P), lail.com
KUMAR 7287
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613 ICommercial OMP (I)(COMM)/839/2025 [06-12-2025 TOYOTA FINANCIAL SERVICESRahul 9013493108 dvocateashok.1@gm [09-12-2025
ISuit INDIA LIMITED Vs  MANJITBhardwaj(P), ail.com
ISINGH 3592
613 ICommercial OMP (I)(COMM)/833/2025 [06-12-2025 IAXIS BANK LTD Vs SHYAMMAYANK 0873347330 mayamk_mahajanos [09-12-2025
Suit ISUNDER YADAYV 2491 IMAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/824/2025 |06-12-2025 IJAXIS BANK LTD Vs RAJU 3706 |[MAYANK 9873347330 Imayamk_mahajanos [09-12-2025
Suit IMAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/842/2025 |06-12-2025 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gm [09-12-2025
Suit INDIA LIMITED Vs THAKORBhardwaj(P), lail.com
IMAHESHKUMAR PRATAPJI 2763
613 ICommercial OMP (I)(COMM)/840/2025 |06-12-2025 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gm [09-12-2025
Suit INDIA LIMITED Vs LOKESHBhardwaj(P), lail.com
SANJEEVA SHETTY 0069
613 ICommercial OMP (I)(COMM)/838/2025 |06-12-2025 [TOYOTA FINANCIAL SERVICES[Rahul 9013493108 ladvocateashok.1@gm [09-12-2025
Suit INDIA LIMITED Vs RANDHIRBhardwaj(P), lail.com
ISINGH 7691
613 ICommercial OMP (I)(COMM)/837/2025 [06-12-2025 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gm [09-12-2025
Suit INDIA LIMITED Vs ROHIT SINGH|Bhardwaj(P), lail.com
6882
613 ICommercial OMP (I)(COMM)/836/2025 [06-12-2025 IAXIS BANK LTD Vs NKGMAYANK 9873347330 Imayamk_mahajanos [09-12-2025
Suit INFRASTRUCTURE LTD 4494 IMAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/835/2025 [06-12-2025 IJAXIS BANK LTD Vs JAGTAR [MAYANK 0873347330 mayamk_mahajanos [09-12-2025
[Suit ISINGH 6250 IMAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/834/2025 [06-12-2025 IAXIS BANK LTD Vs NILESH [MAYANK 9873347330 Imayamk_mahajanos [09-12-2025
Suit KUMAR 2485 IMAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/866/2025 [10-12-2025 M/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg2@g [20-01-2026
Suit lAnd Finance Company Limited Vs [SHANKAR Imail.com
IBSB Contractor ARG
613 ICommercial OMP (I)(COMM)/867/2025 [10-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [20-01-2026
Suit IAnd Finance Company Limited Vs [SHANKAR mail.com
Lokesh G ARG
613 ICommercial OMP (I)(COMM)/868/2025 [10-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [20-01-2026
Suit lAnd Finance Company Limited Vs [SHANKAR Imail.com
[Deepak V ARG
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613 ICommercial OMP (I)(COMM)/869/2025 [10-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [20-01-2026
Suit IAnd Finance Company Limited Vs [SHANKAR Imail.com
Chandrapal Singh ARG
613 ICommercial OMP (I)(COMM)/931/2025 [12-12-2025 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gm [16-12-2025
Suit INDIA LIMITED Vs NAZMEENBhardwaj(P), lail.com
ISAYED 3554
613 ICommercial IOMP (I)(COMM)/932/2025 [12-12-2025 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gm [16-12-2025
Suit INDIA LIMITED Vs ARSHADBhardwaj(P), lail.com
IKHAN 5839
613 ICommercial OMP (I)(COMM)/933/2025 [12-12-2025 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gm [16-12-2025
Suit INDIA LIMITED Vs ASHWANIBhardwaj(P), lail.com
SURJEET 7285
613 ICommercial IOMP (I)(COMM)/940/2025 [12-12-2025 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gm [16-12-2025
Suit INDIA LIMITED Vs GAURAV[Bhardwaj(P), lail.com
TOURS AND TRAVELS 7956
613 ICommercial OMP (I)(COMM)/934/2025 [12-12-2025 BMW INDIA FINANCIALJRahul 9013493108 ladvocateashok.1@gm [16-12-2025
Suit SERVICES PVT LTD Vs MOHD [Bhardwaj(P), lail.com
IZAHAIB 9992
613 ICommercial IOMP (I)(COMM)/935/2025 [12-12-2025 BMW INDIA FINANCIALjRahul 9013493108 ladvocateashok.1@gm [16-12-2025
ISuit ISERVICES PVT LTD Vs OverseasBhardwaj(P), lail.com
[Education And Career Consultants
India Pvt Ltd 9204
613 ICommercial OMP (I)(COMM)/936/2025 [12-12-2025 BMW INDIA FINANCIAJRahul 9013493108 ladvocateashok.1@gm [16-12-2025
Suit SERVICES PVT LTD Vs POOJA[Bhardwaj(P), lail.com
IMEHRA 2220
613 ICommercial IOMP (I)(COMM)/937/2025 [12-12-2025 BMW INDIA FINANCIALJRahul 0013493108 ladvocateashok.1@gm [16-12-2025
Suit ISERVICES PVT LTD Vs SANKALPBhardwaj(P), lail.com
ISARANGI 4940
613 ICommercial OMP (I)(COMM)/938/2025 [12-12-2025 BMW INDIA FINANCIALJRahul 9013493108 ladvocateashok.1@gm [16-12-2025
Suit SERVICES PVT LTD Vs Varun [Bhardwaj(P), lail.com
Vinay 5680
613 ICommercial OMP (I)(COMM)/918/2025 [12-12-2025 M/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg2@g [23-01-2026
Suit lAnd Finance Company Limited Vs [SHANKAR Imail.com
|Azad ARG
613 ICommercial OMP (I)(COMM)/919/2025 [12-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [23-01-2026
Suit IAnd Finance Company Limited Vs [SHANKAR mail.com
Amit ARG
613 ICommercial OMP (I)(COMM)/920/2025 [12-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [23-01-2026
Suit lAnd Finance Company Limited Vs [SHANKAR Imail.com
IMohammad Ali ARG
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613 ICommercial IOMP (I)(COMM)/921/2025 [12-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [23-01-2026
Suit IAnd Finance Company Limited Vs [SHANKAR Imail.com
Seerat Transport Service PropGARG
Deepak Kumar Masson
613 ICommercial OMP (I)(COMM)/922/2025 [12-12-2025 M/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg2@g [23-01-2026
Suit IAnd Finance Company Limited Vs [SHANKAR Imail.com
JAmit Kumar ARG
613 ICommercial IOMP (I)(COMM)/923/2025 [12-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [23-01-2026
Suit IAnd Finance Company Limited Vs [SHANKAR Imail.com
[Rahul M ARG
613 ICommercial OMP (I)(COMM)/924/2025 [12-12-2025 M/s Cholamandalam InvestmenRAVI 0958683230 lassociatesrsgarg2@g [23-01-2026
Suit lAnd Finance Company Limited Vs [SHANKAR Imail.com
|Anil Kumar IGARG
613 ICommercial IOMP (I)(COMM)/925/2025 [12-12-2025 [Kotak Mahindra Bank Ltd Vs FuelRAVI 9958683230 lassociatesrsgarg2@g [23-01-2026
Suit Wings India Pvt Ltd SHANKAR Imail.com
IGARG
613 ICommercial OMP (I)(COMM)/926/2025 [12-12-2025 Kotak Mahindra Bank Ltd Vs [RAVI 9958683230 lassociatesrsgarg2@g [23-01-2026
Suit Subhash Yadav SHANKAR Imail.com
IGARG
613 ICommercial IOMP (I)(COMM)/927/2025 [12-12-2025 Kotak Mahindra Bank Ltd Vs [RAVI 9958683230 lassociatesrsgarg2@g [23-01-2026
Suit Riyajul SHANKAR Imail.com
IGARG
613 ICommercial OMP (I)(COMM)/928/2025 [12-12-2025 Kotak Mahindra Bank Ltd Vs [RAVI 9958683230 lassociatesrsgarg2@g [23-01-2026
Suit [Naseem Malik SHANKAR Imail.com
IGARG
613 ICommercial IOMP (I)(COMM)/929/2025 [12-12-2025 Kotak Mahindra Bank Ltd Vs [RAVI 0958683230 lassociatesrsgarg2@g [23-01-2026
Suit Guddu Kumar SHANKAR Imail.com
IGARG
613 ICommercial IOMP (I)(COMM)/930/2025 [12-12-2025 [Kotak Mahindra Bank Ltd Vs AnupRAVI 9958683230 lassociatesrsgarg2@g [23-01-2026
Suit Massey SHANKAR Imail.com
IGARG
613 ICommercial OMP (I)(COMM)/950/2025 [13-12-2025 IAXIS BANK LTD Vs PRAVEENMAYANK 0873347330 Imayamk_mahajanos [15-12-2025
Suit KUMAR GURJAR 5049 IMAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/951/2025 [13-12-2025 IAXIS BANK LTD Vs DEVENDRA [MAYANK 09873347330 Imayamk_mahajanos [24-01-2026
Suit IYADAV 1927 IMAHAJAN (@yahoo.com
613 ICommercial OMP (I)(COMM)/952/2025 [13-12-2025 IDFC FIRST BANK LTD Vs [MAYANK 9873347330 mayamk_mahajanos [24-01-2026
Suit ISUKHPAL SINGH 8086 IMAHAJAN @yahoo.com
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613 ICommercial OMP (I)(COMM)/953/2025 [13-12-2025 IDFC FIRST BANK LTD Vs 9873347330 Imayamk_mahajanos [15-12-2025
Suit ISANJAY KUMAR 8170 IMAHAJAN (@yahoo.com
613 ICommercial OMP (I)(COMM)/954/2025 [13-12-2025 IDFC FIRST BANK LTD Vs RAM [MAYANK 0873347330 Imayamk_mahajanos [24-01-2026
Suit IAVTAR 3434 IMAHAJAN @yahoo.com
613 ICommercial IOMP (I)(COMM)/955/2025 [13-12-2025 IJAXIS BANK LTD Vs SURESH GMAYANK 9873347330 Imayamk_mahajanos [24-01-2026
Suit 9387 IMAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/956/2025 [13-12-2025 IJAXIS BANK LTD Vs PAWAN SONIMAYANK 0873347330 Imayamk_mahajanos [24-01-2026
Suit 5854 IMAHAJAN @yahoo.com
613 ICommercial IOMP (I)(COMM)/957/2025 [13-12-2025 IJAXIS BANK LTD Vs MAYANK 4695MAYANK 9873347330 Imayamk_mahajanos [24-01-2026
Suit IMAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/958/2025 [13-12-2025 IJAXTIS BANKLTD Vs SONIA 1028 |[MAYANK 9873347330 Imayamk_mahajanos [15-12-2025
Suit IMAHAJAN @yahoo.com
613 ICommercial OMP (I1)(COMM)/966/2025 [15-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [15-12-2025
Suit lAnd Finance Company Limited Vs [SHANKAR Imail.com
Sayyed Imran ARG
613 ICommercial OMP (I)(COMM)/968/2025 [15-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [15-12-2025
Suit IJAnd Finance Company Limited Vs [SHANKAR Imail.com
|IAkshay Sharma ARG
613 ICommercial OMP (I)(COMM)/969/2025 [15-12-2025 M/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg2@g [15-12-2025
Suit IAnd Finance Company Limited Vs [SHANKAR Imail.com
Sunder D ARG
613 ICommercial OMP (I)(COMM)/970/2025 [15-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [15-12-2025
Suit IAnd Finance Company Limited Vs [SHANKAR mail.com
Monu B IGARG
613 ICommercial [Execution (Comm.)/314/2025[15-12-2025 KRT FOODS PVT LTDVsK KSOURABH 0999031721 sourabh@samaylaw.i [2025-12-18
[Exe [TRADERS IGUPTA In
613 ICommercial [Execution (Comm.)/315/2025[15-12-2025 [UNION BANK OF INDIA Vs LalanIKESHAV 9999626126 keshav.advi@gmail.c
[Exe [Kumar Jha KUMAR om
613 ICommercial IOMP (I)(COMM.)/996/2025 [16-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g
Suit |And Finance Company[SHANKAR Imail.com
Limited Vs Arnab Banerjee ARG
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613 ICommercial IOMP (I)(COMM.)/997/2025 [16-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g
Suit IAnd Finance Company[SHANKAR Imail.com
Limited Vs Sahil ARG
613 ICommercial [Execution (Comm.)/313/2025[12-12-2025 Ms B K Structural Contracts PviL B RAI 0810614546 INo email provided
[Exe ILtd Vs Aarochan Projects Pvt Ltd
613 ICommercial [Execution (Comm.)/312/2025[11-12-2025 [Kansai Nerolac PaintsllRANEEV 9910685478 raneevdahiya@gmail.
[Exe [Limited Vs M/s KhusheelDAHIYA lcom
International Coating
613 ICommercial CS (COMM)/665/2025 05-12-2025 Saurabh Kapoor Vs Punjab NationalPRAG CHAWLA|9810048366 lpragchawla@gmail.co|
Suit Bank Im
613 ICommercial ICS (COMM)/664/2025 05-12-2025 GULJEET SINGH Vs FRONTIERVaibhav 0810472854 lsinhavaibhav@rediff
Suit IMOTORS PVT LTD Sinha(P), Imail.com
613 ICommercial CS (COMM)/684/2025 15-12-2025 IM/S SIA REALTECH LLP Vs M/SRajesh 9319919165 tlas.partners@gmail.c|
Suit INKG INFRASTRUCTURE LTD [Khaware(P), lom
613 ICommercial ICS (COMM)/686/2025 15-12-2025 ICANARA BANK Vs DK Enterprises [SARITA 09560812121 info@stklegal.in
ISuit [KANWAR(P),
613 ICommercial [Execution 01-12-2025 ISATYA PARKASH AND BROTHERSASEEM 0811062351 Imehrotra-
[Exe (Comm.)/289/2025 IPRIVATE LIMITED THROUGH ITSMEHROTRA laseem @yahoo.co.in
IDIRECTOR Vs MUNICIPAL
ICORPORATION OF DELH]]
613 ICommercial IOMP (I)(COMM)/1033/2025 [18-12-2025 [TOYOTA FINANCIAL SERVICES[Rahul 0013493108 ladvocateashok.1@gm [28-01-2026
Suit INDIA LIMITED Vs DIVYAMBhardwaj(P), lail.com
IGUPTA 5496
613 ICommercial IOMP (I)(COMM)/1034/2025 [18-12-2025 [TOYOTA FINANCIAL SERVICES[Rahul 9013493108 ladvocateashok.1@gm [28-01-2026
Suit INDIA LIMITED Vs ALROUGE[Bhardwaj(P), lail.com
IENTERPRISES 0566
613 ICommercial OMP (I)(COMM)/1035/2025 [18-12-2025 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gm [28-01-2026
Suit INDIA LIMITED Vs JASBIRBhardwaj(P), lail.com
SINGH 1155
613 ICommercial IOMP (I)(COMM)/1036/2025 [18-12-2025 [TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gm [28-01-2026
Suit INDIA LIMITED Vs SEEMA DEVIBhardwaj(P), lail.com
0246
613 ICommercial IOMP (I)(COMM)/1006/2025 [17-12-2025 Kotak Mahindra Bank Ltd Vs [RAVI 9958683230 lassociatesrsgarg2@g [28-01-2026
Suit Sandeep SHANKAR Imail.com
IGARG




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

613 ICommercial IOMP (I)(COMM)/1037/2025 [18-12-2025 BMW INDIA FINANCIALjRahul 9013493108 dvocateashok.1@gm [28-01-2026
ISuit SERVICES PVT LTD Vs  [Bhardwaj(P), ail.com
IMAHINDRA STILLER AUTO|
[TRUCKS LTD 2640
613 ICommercial IOMP (I)(COMM)/1038/2025 [18-12-2025 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gm [28-01-2026
Suit INDIA LIMITED Vs MANGLABhardwaj(P), lail.com
IKAUR 2773
613 ICommercial IOMP (1)(COMM)/1039/2025 [18-12-2025 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gm [28-01-2026
ISuit INDIA LIMITED Vs RAJUBhardwaj(P), lail.com
SHARMA 2712
613 ICommercial IMISC DJ ADJ/875/2025 17-12-2025 ISUNSTAR ENTERPRISES Vs R RIAMARNATH [9811258052 rsaggarwalana@gmai [13-01-2026
[Exe CLOTHING IAGGARWAL(P), l.com
613 ICommercial ICS (COMM)/692/2025 18-12-2025 IMECHMAARK INDUSTRIES PVT|Neeraj 9811267045 info@juslawoffice.co [28-01-2026
Suit LTD Vs PRADEEP GARG Gupta(P), Im
613 ICommercial OMP (I)(COMM)/1040/2025 [18-12-2025 Kotak Mahindra Bank Ltd Vs [RAVI 9958683230 lassociatesrsgarg2@g [28-01-2026
Suit Shrawan Shantaram Khairnar SHANKAR Imail.com
IGARG
613 ICommercial IOMP (I1)(COMM)/1041/2025 [18-12-2025 Kotak Mahindra Bank Ltd Vs Gopal[RAVI 9958683230 lassociatesrsgarg2@g [28-01-2026
Suit IVyankatrao Hasule SHANKAR Imail.com
IGARG
613 ICommercial OMP (I)(COMM)/1042/2025 [18-12-2025 Kotak Mahindra Bank Ltd Vs [RAVI 9958683230 lassociatesrsgarg2@g [28-01-2026
Suit Shivraj Madhavrao Patil SHANKAR Imail.com
IGARG
613 ICommercial IOMP (I1)(COMM)/1043/2025 [18-12-2025 Kotak Mahindra Bank Ltd Vs [RAVI 0958683230 lassociatesrsgarg2@g [28-01-2026
Suit Dhanraj Ramdas Ade SHANKAR Imail.com
IGARG
613 ICommercial OMP (I)(COMM)/1044/2025 [18-12-2025 Kotak Mahindra Bank Ltd Vs [RAVI 9958683230 lassociatesrsgarg2@g [28-01-2026
Suit Shivratan Babarao Solanke SHANKAR Imail.com
IGARG
613 ICommercial OMP (I)(COMM)/1045/2025 [18-12-2025 Kotak Mahindra Bank Ltd Vs [RAVI 0958683230 lassociatesrsgarg2@g [28-01-2026
Suit Manisha Deepak Aher SHANKAR Imail.com
IGARG
613 ICommercial IOMP (I)(COMM)/1046/2025 [18-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [28-01-2026
Suit IAnd Finance Company Limited Vs [SHANKAR mail.com
Gourav Bhati ARG
613 ICommercial OMP (I)(COMM)/1047/2025 [18-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [28-01-2026
Suit lAnd Finance Company Limited Vs [SHANKAR Imail.com
[Naseem R ARG
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613 ICommercial ICS (COMM)/693/2025 18-12-2025 Concertina Coils Pvt Ltd Vs [Mohit 9811449071 lpatronuslawoffices@ [31-01-2026
Suit [ROBUST STEEL PRODUCTS |Aggarwal(P), lgmail.com
613 ICommercial OMP (I)(COMM)/1089/2025 [20-12-2025 TOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gm [31-01-2026
Suit INDIA LIMITED Vs SUDHIRBhardwaj(P), lail.com
IVIDHYADHAR NARVEKAR 3271
613 ICommercial IOMP (I)(COMM)/1090/2025 [20-12-2025 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gm [31-01-2026
ISuit INDIA LIMITED Vs SAGAR[Bhardwaj(P), lail.com
IBALIRAM TAPKIR 9813
613 ICommercial OMP (I)(COMM)/1062/2025 [19-12-2025 IDFC FIRST BANK LTD Vs [MAYANK 0873347330 mayamk_mahajanos [30-01-2026
Suit IAVINASH KUMAR SINGH IMAHAJAN @yahoo.com
613 ICommercial IOMP (I)(COMM)/1055/2025 [19-12-2025 Kotak Mahindra Bank Ltd Vs [RAVI 9958683230 lassociatesrsgarg2@g [30-01-2026
Suit [Rashidakha Sandekha Pathan SHANKAR Imail.com
IGARG
613 ICommercial IOMP (I)(COMM)/1056/2025 [19-12-2025 Kotak Mahindra Bank Ltd Vs SomaRAVI 9958683230 lassociatesrsgarg2@g (30-01-2026
Suit Suka Sonawane SHANKAR Imail.com
IGARG
613 ICommercial IOMP (I)(COMM)/1057/2025 [19-12-2025 Kotak Mahindra Bank Ltd Vs [RAVI 9958683230 lassociatesrsgarg2@g [30-01-2026
Suit [Ramesh Uttam Ahire SHANKAR Imail.com
IGARG
613 ICommercial IOMP (I)(COMM)/1058/2025 [19-12-2025 Kotak Mahindra Bank Ltd Vs [RAVI 9958683230 lassociatesrsgarg2@g [30-01-2026
Suit IShankar Ramrao Patil SHANKAR Imail.com
IGARG
613 ICommercial IOMP (I)(COMM)/1059/2025 [19-12-2025 M/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg2@g [30-01-2026
Suit IAnd Finance Company Limited Vs [SHANKAR Imail.com
Sandeep Kumar ARG
613 ICommercial IOMP (I)(COMM)/1060/2025 [19-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [30-01-2026
Suit IAnd Finance Company Limited Vs [SHANKAR mail.com
Samit J IGARG
613 ICommercial IOMP (I)(COMM)/1066/2025 [19-12-2025 IAXIS BANK LTD Vs NKGMAYANK 0873347330 Imayamk_mahajanos [31-01-2026
Suit INFRASTRUCTURE LTD 4494 IMAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/1067/2025 [20-12-2025 IAXIS BANK LTD Vs RAJEEVMAYANK 09873347330 Imayamk_mahajanos [31-01-2026
Suit IKUMAR 7781 IMAHAJAN (@yahoo.com
613 ICommercial IOMP (I)(COMM)/1068/2025 [19-12-2025 IAXIS BANK LTD Vs PREMDATIMAYANK 9873347330 mayamk_mahajanos [31-01-2026
Suit SHARMA 9286 IMAHAJAN @yahoo.com
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613 ICommercial OMP (I)(COMM)/1064/2025 [19-12-2025 INISSAN RENAULT FINANCIALJVARUN 7503464768 varuntyagii426@gmaj30-01-2026
Suit ISERVICES INDIA PVT LTD Vs [TYAGI(P), lil.com
IANSARI SALIMAHMAD 0425
613 ICommercial CS (COMM)/697/2025 19-12-2025 PURANSHI = EVENTS AND|POONAM 0643501636 lcontact@priogalhelps|06-01-2026
Suit COMMUNCATIONS Vs StraighiRIMAL(P), .com
Solutions Pvt Ltd
613 ICommercial OMP (I)(COMM)/1087/2025 [20-12-2025 IAXIS BANK LTD Vs NILESHMAYANK 9873347330 Imayamk_mahajanos [31-01-2026
Suit IKUMAR 2485 IMAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/1088/2025 [20-12-2025 IJAXIS BANK LTD Vs JITESHMAYANK 0873347330 Imayamk_mahajanos [31-01-2026
Suit GOYAL IMAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/1091/2025 [20-12-2025 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gm [31-01-2026
Suit INDIA LIMITED Vs AASMABhardwaj(P), ail.com
TRAVELS 2231
613 ICommercial CS (COMM)/699/2025 23-12-2025 M/s BPI India Pvt Ltd Vs NysaaRAJESH 0810195013 kumarrajeshadv@yahl21-02-2026
Suit Retail Venture Pvt Ltd [KUMAR(P), 0.in
613 ICommercial OMP (I)(COMM)/1112/2025 [22-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g (02-02-2026
Suit land Finance Co Ltd Vs NomeshwarfSHANKAR Imail.com
[Rao Coppisetti ARG
613 ICommercial OMP (I)(COMM)/1116/2025 [22-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 associatesrsgarg2@g [02-02-2026
Suit and Finance Co Ltd Vs Gore LalSHANKAR mail.com
Kumar ARG
613 ICommercial OMP (I)(COMM)/1115/2025 [22-12-2025 M/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg2@g [02-02-2026
Suit land Finance Co Ltd Vs Pawan SHANKAR Imail.com
ARG
613 ICommercial OMP (I)(COMM)/1114/2025 [22-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g (02-02-2026
Suit and Finance Co Ltd Vs MohdSHANKAR Imail.com
IShadan ARG
613 ICommercial OMP (I)(COMM)/1113/2025 [22-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [02-02-2026
Suit and Finance Co Ltd Vs MukeshSHANKAR Imail.com
[Kumar IGARG
613 ICommercial OMP (I)(COMM)/1124/2025 [22-12-2025 M/s Cholamandalam Investmen;lRAVI 9958683230 lassociatesrsgarg2@g [02-02-2026
Suit and Finance Co Ltd Vs Jai MaaSHANKAR Imail.com
[Transport Service IGARG
613 ICommercial OMP (I)(COMM)/1122/2025 [22-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [02-02-2026
Suit land Finance Co Ltd Vs Sonu SHANKAR Imail.com
ARG
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613 ICommercial OMP (I)(COMM)/1121/2025 [22-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [02-02-2026
Suit and Finance Co Ltd Vs Harinder = [SHANKAR Imail.com
ARG
613 ICommercial OMP (I)(COMM)/1119/2025 [22-12-2025 M/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg2@g [02-02-2026
Suit and Finance Co Ltd Vs HarshSHANKAR Imail.com
[Transport Service ARG
613 ICommercial OMP (I)(COMM)/1117/2025 [22-12-2025 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [02-02-2026
Suit land Finance Co Ltd Vs Mohit SHANKAR Imail.com
IGARG
613 ICommercial OMP (I)(COMM)/1126/2025 [22-12-2025 IKOTAK MAHINDRA BANK LTD Vs [RAVI 0958683230 lassociatesrsgarg2@g [02-02-2026
Suit [Fuel Wings India Pvt Ltd SHANKAR Imail.com
IGARG
613 ICommercial CS (COMM)/701/2025 24-12-2025 WORKEX SOLUTIOS ANDIKAMLESH 9990948701 lanandkamlesh99o @g|04-02-2026
Suit ISERVICES PRIVATE LIMITED Vs [ANAND(P), Imail.com
BLUWHEELZ MOBILITY|
ISERVICES PRIVATE LIMITED
613 ICommercial OMP (I)(COMM)/1157/2025 [24-12-2025 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g [03-02-2026
Suit IAND FINANCE COMPANY|SHANKAR Imail.com
ILIMITED Vs Farman Ali IGARG
613 ICommercial [Execution (Comm)/328/2025[24-12-2025 IMS SHIV BHOLA FILAMENTS PVTJANSHIKA(P), [8800475490 ladv.seemagupta@gm |08-01-2026
[Exe ILTD Vs GEETA JAIN lail.com
613 ICommercial OMP (I)(COMM)/1167/2025 [26-12-2025 INISSAN RENAULT FINANCIALJVARUN 7503464768 varuntyagii426@gmaj07-01-2026
Suit SERVICES INDIA PVT LTD Vs [TYAGI(P), fil.com
IVISHNU LAL 0260
613 ICommercial [Execution (Comm)/320/2025(18-12-2025 IM/S PRAKASH PIPES LIMITED Vs|/AVTAR SINGH[9810910333 lavtarsingh78 @yahoo.[19-12-2025
[Exe M/S JAI MAAA TARA FOODBHAMLOT(P), lcom
IPRODUCTS
613 ICommercial IMISC DJ ADJ/876/2025 18-12-2025 VLK Associates Pvt Ltd Vs PBAMAN 9582448961 lamanbatra@gmail.co [18-12-2025
Suit Retails Pvt Ltd BATRA(P), Im
49 ISH. GAUTAM|SOUTH- 614 ICOMMERCIAL SUIT CS (COMM)/660/2025 01-12-2025 ZETCHEM SUPPLY CHAINMR. 9971291939 IMAIL@AGNEYLEGA[30.11.2025
IMANAN, DISTRICTIWEST ISERVICES Vs INDOIN BIOLIFE PURUSHOTTA L.COM
JUDGE, IM KR JHA
ICOMMERCIAL
ICOURT-03 614 ICOMMERCIAL SUIT CS (COMM)/661/2025 01-12-2025 RHYTHM ENETERPRISES PVTIMR. SAHILj9654440009 IADMIN@AMATRAL [18.12.2025
ILTD Vs POOJA KHETAN ICHOPTA [EGAL.COM
614 JARBITRATION OMP (I)(COMM.)/739/2025 [01-12-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [10.10.2025
IAND FIN. CO. LTD Vs DEEPAKSHANKAR IGi@GMAIL.COM
KUMAR
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614 JARBITRATION OMP (I)(COMM.)/740/2025 [01-12-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [10.10.2025
JAND FIN. CO. LTD Vs SONU SINGHISHANKAR IGi@GMAIL.COM
YADAV
614 JARBITRATION OMP (I)(COMM.)/741/2025 [01-12-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IJASSOCIATESRSGAR [10.10.2025
JAND FIN. CO. LTD Vs SANDEEPSHANKAR IGi@GMAIL.COM
SINGH
614 JARBITRATION OMP (I)(COMM.)/747/2025 [02-12-2025 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883595 JASSOCIATESRSGAR [30.11.2025
ISOMVIR SINGH SHANKAR IGi@GMAIL.COM
614 JARBITRATION OMP (I)(COMM.)/748/2025 |02-12-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [29.11.2025
JAND FIN. CO. LTD Vs FARUKHISHANKAR IGi@GMAIL.COM
MOHD
614 JARBITRATION OMP (I)(COMM.)/749/2025 [03-12-2025 IAXIS BANK LTD Vs MAHAENDRAMR. MAYANK9873347330 IMAYANK MAHAJA [24.11.2025
KUMAR IMAHAJAN INo5s@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/750/2025 |03-12-2025 IJAXIS BANK LTD Vs DINESH IMR. MAYANK9873347330 IMAYANK _MAHAJA [24.11.2025
IMAHAJAN INo5s@YAHOO.COM
614 JARBITRATION OMP (I)(COMM.)/759/2025 [03-12-2025 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[27.11.2025
INDIA LIMITED Vs MOHD SAJIDBHARDWAJ @GMAIL.COM
ISABIT,ALI SAYYED
614 [EXECUTION [Execution 04-12-2025 IKOTAK MAHINDRA PRIME LTD VsMR. RAVI9911883595 JASSOCIATESRSGAR [25.11.2025
(Comm.)/299/2025 WITENDER KUMAR SHANKAR IG1@GMAIL.COM
614 [EXECUTION [Execution 04-12-2025 KOTAK MAHINDRA PRIME LTD VsMR. RAVI|9911883595 JASSOCIATESRSGAR [25.11.2025
(Comm.)/301/2025 IVARUN SHARMA SHANKAR IGi@GMAIL.COM
614 [EXECUTION [Execution 04-12-2025 IKOTAK MAHINDRA PRIME LTD VsMR. RAVI9911883595 JASSOCIATESRSGAR [25.11.2025
(Comm.)/302/2025 IYAJNESH KAUSHIK SHANKAR IGi@GMAIL.COM
614 JARBITRATION OMP (I)(COMM.)/780/2025 |04-12-2025 Kotak Mahindra Bank Ltd VsMR. RAVI9911883595 IJASSOCIATESRSGAR [01.12.2025
Mukesh SHANKAR IGi@GMAIL.COM
614 JARBITRATION OMP (I)(COMM.)/783/2025 [04-12-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.1[27.11.2025
INDIA LIMITED Vs ZAHEERBHARDWAJ @GMAIL.COM
IAHMAD
614 JARBITRATION OMP (I)(COMM.)/786/2025 |04-12-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.1[27.11.2025
INDIA LIMITED Vs VIJAY JAIVIR [BHARDWAJ @GMAIL.COM
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614 ARBITRATION OMP (COMM.)/21/2025 05-12-2025 S S MOTA SINGH Vs APPALONMS. ARANYA8826235642 JARANYA.MOULICK [278.11.2025

IOVERSEAS IMOULICK @MOULICKLAWOF
[FICE.COM

614 ICOMMERCIAL SUIT CS (COMM)/663/2025 05-12-2025 IFARAH AHMED Vs INFINITYMS. JITENDER (9911269002 IADVJITENDERGUP [03.12.2025
RTETAIL INDIA IGUPTA TA@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/791/2025 [05-12-2025 Kotak Mahindra Bank Ltd VsMR. RAVI9911883595 JASSOCIATESRSGAR [04.12.2025
Mandeep Saroha SHANKAR IG1@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/792/2025 [05-12-2025 Kotak Mahindra Bank Ltd VsMR. RAVI9911883595 JASSOCIATESRSGAR [04.12.2025
Rajender Kumar SHANKAR IG1@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/793/2025 [05-12-2025 [Kotak Mahindra Bank Ltd Vs SunnyMR. RAVI9911883595 JASSOCIATESRSGAR [04.12.2025
[Kumar SHANKAR G1@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/794/2025 [05-12-2025 M/s Cholamandalam InvestmentMR. RAVI9911883595 JASSOCIATESRSGAR (03.12.2025
lAnd Finance Company Limited VSSHANKAR 31@GMAIL.COM
IYashpal Singh

614 JARBITRATION OMP (I1)(COMM.)/795/2025 [05-12-2025 M/s Cholamandalam Investment]MR. RAVI9911883595 JASSOCIATESRSGAR [03.12.2025
IAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
Munif Zameer Ahmad

614 JARBITRATION OMP (I)(COMM.)/796/2025 [05-12-2025 IM/s Cholamandalam InvestmentMR. RAVI9911883595 JASSOCIATESRSGAR (03.12.2025
IJAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
Mohd Asif

614 JARBITRATION OMP (I1)(COMM.)/797/2025 [05-12-2025 IM/s Cholamandalam Investment]MR. RAVI9911883595 JASSOCIATESRSGAR |05.12.2025
lAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
Gurmeet Singh

614 JARBITRATION OMP (I)(COMM.)/798/2025 [05-12-2025 IM/s Cholamandalam Investment]MR. RAVI9911883595 JASSOCIATESRSGAR (03.12.2025
IAnd Finance Company Limited VSSHANKAR IGi@GMAIL.COM
Mohd Alam

614 JARBITRATION OMP (I)(COMM.)/821/2025 |06-12-2025 IAXIS BANK LTD Vs MOHITMR. MAYANK9873347330 IMAYANK_MAHAJA [24.11.2025
KUMAR SINGH IMAHAJAN INo5@YAHOO.COM

614 JARBITRATION OMP (I)(COMM.)/822/2025 [06-12-2025 IAXIS BANK LTD Vs AJAY SHUKLA [MR. MAYANK/9873347330 IMAYANK_MAHAJA [24.11.2025

IMAHAJAN INo5@YAHOO.COM

614 [EXECUTION OMP (I)(COMM.)/823/2025 |06-12-2025 IAXIS BANK LTD Vs CHANDER [MR. MAYANK9873347330 IMAYANK_MAHAJA [24.11.2025

IPARKASH 0279 IMAHAJAN INo5@YAHOO.COM
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614 ARBITRATION OMP (I)(COMM.)/825/2025 [06-12-2025 TOYOTA FINANCIAL SERVICES VsMR. 8376049807 IADVOCATEASHOK.1[27.11.2025
IPARVEEN DHANKAR BHARDWAJ @GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/826/2025 [06-12-2025 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 JADVOCATEASHOK.1[27.11.2025
IABHINAV SINGH BHARDWAJ @GMAIL.COM

614 ARBITRATION OMP (I)(COMM.)/827/2025 [06-12-2025 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1[27.11.2025
RAGHUBIR SINGH BHARDWAJ @GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/828/2025 |06-12-2025 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 JADVOCATEASHOK.1[27.11.2025
ILATOOR B BHARDWAJ @GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/829/2025 [06-12-2025 [TOYOTA FINANCIAL SERVICES XﬂMR. RAHUL8376049807 IADVOCATEASHOK.1[27.11.2025
IMANABHAI KHUSHALBHAIBHARDWAJ @GMAIL.COM
IPARMAR

614 JARBITRATION OMP (I)(COMM.)/830/2025 |06-12-2025 [TOYOTA FINANCIAL SERVICES VsMR. RAHULB376049807 JADVOCATEASHOK.1[27.11.2025
IMANSINGH BARWAD BHARDWAJ @GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/831/2025 [06-12-2025 [TOYOTA FINANCE SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1[27.11.2025
ROHIT BABU RATHOUR BHARDWAJ @GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/832/2025 |06-12-2025 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1[27.11.2025
REHAN ABDUL RASEED BHARDWAJ @GMAIL.COM

614 JARBITRATION OMP (COMM.)/22/2025 08-12-2025 GOYAL AND GOEL STAINLESSMR. NITINj9891188839 IMITTAL782004@G (05.12.2025
STEELS Vs PRABHAT FERTILIZERMITTAL IMAIL.COM
IAND CHEMICAL WORKS

614 JARBITRATION OMP (I)(COMM.)/889/2025 [10-12-2025 BMW INDIA FINANCIAL/MR. RAHUL8376049807 IADVOCATEASHOK.1/06.12.2025
SERVICES PVT LTD Vs AJAYBHARDWAJ @GMAIL.COM
ROHAN

614 JARBITRATION OMP (I)(COMM.)/890/2025 [10-12-2025 BMW INDIA FINANCIALJMR. RAHUL8376049807 JADVOCATEASHOK.1(06.12.2025
ISERVICES PVT LTD Vs NAVDURGABHARDWAJ @GMAIL.COM
INFRAVENTURES LIMITED

614 JARBITRATION OMP (I)(COMM.)/891/2025 [10-12-2025 BMW INDIA FINANCIALJMR. RAHUL8376049807 JADVOCATEASHOK.1(06.12.2025
SERVICES PVT LTD Vs VINDUBHARDWAJ @GMAIL.COM
BATRA

614 JARBITRATION OMP (I)(COMM.)/892/2025 [10-12-2025 BMW INDIA FINANCIALJMR. RAHUL8376049807 JADVOCATEASHOK.1(06.12.2025
SERVICES PVT LTD Vs ASHISHBHARDWAJ @GMAIL.COM
CHAUDHARY
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614 ARBITRATION OMP (I)(COMM.)/893/2025 [10-12-2025 BMW INDIA FINANCIALMR. RAHUL8376049807 JADVOCATEASHOK.1/06.12.2025
ISERVICES PVT LTD Vs D2 GLOBAJBHARDWAJ @GMAIL.COM
IEDUCATION AND IMMIGRATION

614 JARBITRATION OMP (I)(COMM.)/894/2025 [10-12-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/02.12.2025
INDIA LIMITED Vs JYOTI S BHARDWAJ @GMAIL.COM

614 ARBITRATION OMP (I)(COMM.)/895/2025 [10-12-2025 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/02.12.2025
INDIA LIMITED Vs NEELKANTHBHARDWAJ @GMAIL.COM
ICONSTRUCTIONS

614 JARBITRATION OMP (I)(COMM.)/896/2025 [10-12-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.1/02.12.2025
INDIA LIMITED Vs SATYPAIYBHARDWAJ @GMAIL.COM
SINGH

614 JARBITRATION OMP (I)(COMM.)/897/2025 [10-12-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/02.12.2025
INDIA LIMITED Vs FARUKH BHARDWAJ @GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/898/2025 [10-12-2025 [TOYOTA FINANCIAL SERVICESMR. RAHULB376049807 JADVOCATEASHOK.1/02.12.2025
INDIA LIMITED Vs SONIABHARDWAJ @GMAIL.COM
IDAYORA

614 JARBITRATION OMP (I)(COMM.)/899/2025 [10-12-2025 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.1/02.12.2025
INDIA LIMITED Vs SONAL/BHARDWAJ @GMAIL.COM
ILUTHRA

614 ICOMMERCIAL SUIT CS (COMM)/677/2025 11-12-2025 IVIMAL FACILITY SOLUTIONS PVIMR. RAVI9911883595 JASSOCIATESRSGAR [02.12.2025
LTD Vs CFM FACILITIES SHANKAR G1i@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/911/2025 [12-12-2025 Kotak Mahindra Bank Ltd VsMR. RAVI9911883595 JASSOCIATESRSGAR |11.12.2025
Chander Prakash SHANKAR IG1@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/912/2025 [12-12-2025 [Kotak Mahindra Bank Ltd Vs Lokesh[MR. RAVI9911883595 JASSOCIATESRSGAR (11.12.2025
Kumar Sharma SHANKAR IGi@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/913/2025 [12-12-2025 Kotak Mahindra Bank Ltd VsMR. RAVI9911883595 JASSOCIATESRSGAR (11.12.2025
Mahavir SHANKAR IGi@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/914/2025 [12-12-2025 Kotak Mahindra Bank Ltd VsMR. RAVI9911883595 JASSOCIATESRSGAR (11.12.2025
Chandan Ray SHANKAR IG1@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/915/2025 [12-12-2025 M/s Cholamandalam InvestmentMR. RAVI9911883595 JASSOCIATESRSGAR [09.12.2025
lAnd Finance Company Limited VSSHANKAR 31@GMAIL.COM
IShyam Kumar
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614 JARBITRATION IOMP (I)(COMM.)/916/2025 [12-12-2025 IM/s Cholamandalam InvestmentMR. 9911883595 JASSOCIATESRSGAR [09.12.2025
IAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
Manish Mittal

614 JARBITRATION OMP (I)(COMM.)/917/2025 [12-12-2025 M/s Cholamandalam InvestmentMR. RAVI9911883595 JASSOCIATESRSGAR [09.12.2025
IAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
Manish Tanwer

614 ICOMMERCIAL SUIT CS (COMM)/682/2025 15-12-2025 IDOLISHA MAHANI Vs MS JYOTIMR. VIVEK9811770164 INFO@AALAWCORP|06.12.2025
IALIAS MAHI LAKRA IAGGARWAL .COM

614 ICOMMERCIAL SUIT CS (COMM)/683/2025 15-12-2025 [UNION BANK OF INDIA Vs KARANMR. KESHAV|9999626126 [KESHAV.ADV1@GM [12.12.2025
I[ENTERPRISES KUMAR ATL.COM

614 ICOMMERCIAL SUIT CS (COMM)/687/2025 15-12-2025 CANARA BANK Vs AMMS. SARIKA/9560812121 INFO@STKLEGAL.I {11.12.2025
INFOSYSTEM KANWAR IN

614 JARBITRATION OMP (I)(COMM.)/967/2025 [15-12-2025 M/s Cholamandalam InvestmentMR. RAVI9911883595 JASSOCIATESRSGAR [10.12.2025
lAnd Finance Company Limited VSSHANKAR 31@GMAIL.COM
Manoj Kumar

614 JARBITRATION OMP (I)(COMM.)/971/2025 [15-12-2025 M/s Cholamandalam Investment]MR. RAVI9911883595 JASSOCIATESRSGAR [12.12.2025
IAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
Bijender Singh

614 JARBITRATION IOMP (I)(COMM.)/990/2025 [16-12-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR (12.12.2025
IAND FIN. CO. LTD Vs BHARAT|SHANKAR G1i@GMAIL.COM
IAGRICULTURE WORKS

614 JARBITRATION OMP (I)(COMM.)/991/2025 [16-12-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR (12.12.2025
IAND FIN. CO. LTD Vs AISHSHANKAR IGi@GMAIL.COM
IAHMED

614 JARBITRATION IOMP (I)(COMM.)/992/2025 [16-12-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [12.12.2025
IAND FIN CO. LTD Vs PAWANISHANKAR IGi@GMAIL.COM
KUMAR

614 JARBITRATION IOMP (I)(COMM.)/993/2025 [16-12-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IJASSOCIATESRSGAR (12.12.2025
JAND FIN. CO. LTD Vs AMITISHANKAR IGi@GMAIL.COM
ISHUKLA

614 JARBITRATION OMP (I)(COMM.)/994/2025 [16-12-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR (12.12.2025
JAND FIN. CO. LTD Vs ASTHASHANKAR IGi@GMAIL.COM
ROADLINES

614 JARBITRATION IOMP (I)(COMM.)/995/2025 [16-12-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR (12.12.2025
JAND FIN. CO. LTD Vs BHAVYASHANKAR IG1@GMAIL.COM
I[ENTERPRISES
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614 JARBITRATION OMP (I)(COMM.)/1007/2025[17-12-2025 IAXIS BANK LTD Vs JAHAGIRMR. MAYANK9873347330 IMAYANK_MAHAJA [10.12.2025
IHUSSAIN IMAHAJAN INo5@YAHOO.COM

614 JARBITRATION OMP (I)(COMM.)/1008/2025[17-12-2025 IJAXIS BANK LTD Vs JAINUDDEEN [MR. MAYANK9873347330 IMAYANK_MAHAJA [10.12.2025

IMAHAJAN INo5@YAHOO.COM

614 JARBITRATION OMP (I)(COMM.)/1009/2025[17-12-2025 IDFC FIRST BANK LTD Vs SONU [MR. MAYANK9873347330 IMAYANK_MAHAJA [08.12.2025
KUMAR IMAHAJAN INo5@YAHOO.COM

614 JARBITRATION OMP (I)(COMM.)/1010/2025[17-12-2025 IDFC FIRST BANK LTD Vs BHARTI [MR. MAYANK9873347330 IMAYANK_MAHAJA [08.12.2025
IDEVI IMAHAJAN INo5@YAHOO.COM

614 JARBITRATION OMP (I)(COMM.)/1011/2025 [17-12-2025 IDFC FIRST BANK LTD VsMR. MAYANK(9873347330 IMAYANK_MAHAJA [08.12.2025
GAJENDER KUMAR IMAHAJAN INo5@YAHOO.COM

614 JARBITRATION CS (COMM)/694/2025 18-12-2025 ISTATE BANK OF INDIA Vs VISHALJMR. A.K. ROUT 9999132159 JAKROUTADVOCATE 13.12.2025
SHARMA @GMAIL.COM

614 JARBITRATION IOMP (I1)(COMM.)/1023/2025(18-12-2025 Kotak Mahindra Bank Ltd VsMR. RAVI9911883595 IJASSOCIATESRSGAR (16.12.2025
IDadarao Nagorao Kondle SHANKAR IG1@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/1024/2025[18-12-2025 Kotak Mahindra Bank Ltd VsMR. RAVI9911883595 JASSOCIATESRSGAR (16.12.2025
Ravindra Shahebrao Ugale SHANKAR IGi@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1025/2025(18-12-2025 Kotak Mahindra Bank Ltd Vs ManasMR. RAVI9911883595 JASSOCIATESRSGAR [16.12.2025
Kailas Ahire SHANKAR IGi@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1026/202518-12-2025 IM/s Cholamandalam Investment]MR. RAVI9911883595 JASSOCIATESRSGAR (16.12.2025
IAnd Finance Company Limited VSSHANKAR IGi@GMAIL.COM
IJAnkur Kumar

614 JARBITRATION OMP (I)(COMM.)/1027/202518-12-2025 M/s Cholamandalam InvestmentfMR. RAVI9911883595 JASSOCIATESRSGAR (16.12.2025
lAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
IKdm Public Senior Secondary School

614 JARBITRATION IOMP (I)(COMM.)/1028/2025[18-12-2025 M/s Cholamandalam InvestmentMR. RAVI9911883595 JASSOCIATESRSGAR (16.12.2025
IAnd Finance Company Limited VSSHANKAR IGi@GMAIL.COM
Shriram Enterprises

614 JARBITRATION OMP (I)(COMM.)/1029/2025[18-12-2025 M/s Cholamandalam InvestmentMR. RAVI9911883595 JASSOCIATESRSGAR (16.12.2025
lAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
IShamshad Iliyas




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

614 ARBITRATION OMP (I)(COMM.)/1030/2025(18-12-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1{13.12.2025
INDIA LIMITED Vs AASMABHARDWAJ @GMAIL.COM
TRAVELS

614 JARBITRATION IOMP (I)(COMM.)/1031/2025[18-12-2025 BMW INDIA FINANCIALJMR. RAHUL8376049807 IADVOCATEASHOK.1[13.12.2025
SERVICES PVT LTD Vs SUBRATABBHARDWAJ @GMAIL.COM
DEY

614 JARBITRATION IOMP (I)(COMM.)/1032/2025[18-12-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1{13.12.2025
INDIA LIMITED Vs JOGINDERBHARDWAJ @GMAIL.COM
SINGH

614 ICOMMERCIAL SUIT CS (COMM)/696/2025 19-12-2025 ISTATE BANK OF INDIA Vs LOVE [SH. NIRMALj9311131978 JADVNIRMALMISHR [09.12.2025
LEDER EXPORTS IMISHRA A@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1069/2025(19-12-2025 IM/s Cholamandalam Investment]MR. RAVI9911883595 IJASSOCIATESRSGAR [18.12.2025
IAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
|Ashish Hooda

614 JARBITRATION IOMP (I)(COMM.)/1070/2025[19-12-2025 M/s Cholamandalam InvestmentMR. RAVI9911883595 JASSOCIATESRSGAR [18.12.2025
lAnd Finance Company Limited VSSHANKAR IG1@GMAIL.COM
IDharmender Kumar Contractor

614 JARBITRATION IOMP (I)(COMM.)/1071/2025 [19-12-2025 Kotak Mahindra Bank Ltd Vs DattaMR. RAVI9911883595 IJASSOCIATESRSGAR [18.12.2025
Marotrav Kakde SHANKAR IGi@GMAIL.COM

614 JARBITRATION IOMP (I)(COMM.)/1072/2025[19-12-2025 INISSAN RENAULT FINANCIALMR. VARUN[7503464768 IVARUNTYAGII426@ [17.12.2025
SERVICES INDIA PVT LTD VSTYAGI IGMAIL.COM
LIDHIN CHERUTHODY

614 JARBITRATION OMP (I)(COMM.)/1073/2025[19-12-2025 IAXIS BANK LTD Vs JAGTARMR. MAYANK9873347330 IMAYANK_MAHAJA (16.12.2025
ISINGH IMAHAJAN INo5@YAHOO.COM

614 JARBITRATION OMP (I)(COMM.)/1074/2025[19-12-2025 IAXIS BANK LTD Vs SHYAMMR. MAYANK09873347330 IMAYANK_MAHAJA [16.12.2025
ISUNDER YADAV IMAHAJAN INo5@YAHOO.COM

614 ICOMMERCIAL SUIT CS (COMM)/698/2025 20-12-2025 GASKON ENGINEERS Vs M/SMR. SACHIN/9899804192 ISHUBHDHARWALQ [18.12.2025
RUDRAPUR GREEN ENERGY PVIIDHAMIJA > @GMAIL.COM
LIMITED

614 JARBITRATION OMP (I)(COMM.)/1095/2025[20-12-2025 IDFC FIRST BANK LTD Vs HARISHMR. MAYANK9873347330 IMAYANK_MAHAJA [18.12.2025
IKUMAR PREMI IMAHAJAN INo5@YAHOO.COM

614 JARBITRATION OMP (I)(COMM.)/1096/2025[20-12-2025 IDFC FIRST BANK LTD Vs NEELUMR. MAYANK9873347330 IMAYANK_MAHAJA [18.12.2025
JHA IMAHAJAN INo5@YAHOO.COM
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614 JARBITRATION OMP (I)(COMM.)/1097/2025[20-12-2025 IDFC FIRST BANK LTD Vs MANO, . 0873347330 IMAYANK_MAHAJA [18.12.2025
KUMAR IMAHAJAN INo5@YAHOO.COM

614 JARBITRATION OMP (I)(COMM.)/1098/2025[20-12-2025 IAXIS BANK LTD Vs JAGDISH IMR. MAYANK9873347330 IMAYANK_MAHAJA [18.12.2025

IMAHAJAN INo5@YAHOO.COM

614 JARBITRATION OMP (I)(COMM.)/1099/202520-12-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1{13.12.2025
INDIA LIMITED Vs SATVIR SINGH BHARDWAJ @GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/1100/2025[20-12-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.1[18.12.2025
INDIA LIMITED Vs AASMABHARDWAJ @GMAIL.COM
TRAVELS

614 JARBITRATION OMP (I)(COMM.)/1101/2025 [20-12-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[18.12.2025
INDIA LIMITED Vs AASMABHARDWAJ @GMAIL.COM
TRAVELS

614 JARBITRATION OMP (I)(COMM.)/1102/2025[20-12-2025 [TOYOTA FINANCIAL SERVICESMR. RAHULB376049807 JADVOCATEASHOK.118.12.2025
INDIA LIMITED Vs SANTOSHBHARDWAJ @GMAIL.COM
IKUMAR AGRAHARI

614 JARBITRATION OMP (I)(COMM.)/1103/2025 [20-12-2025 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[18.12.2025
INDIA LIMITED Vs SUBHASHBHARDWAJ @GMAIL.COM
IPRABHAKAR PATIL

614 JARBITRATION OMP (I)(COMM.)/1104/2025[20-12-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.1[18.12.2025
INDIA LIMITED Vs AKSHAYBHARDWAJ @GMAIL.COM
ISURESH KAMBLE

614 JARBITRATION OMP (I)(COMM.)/1111/2025 [20-12-2025 KOTAK MAHINDRA BANK VsMR. RAVI9911883595 JASSOCIATESRSGAR [18.12.2025
IKAILASH MADHAVRAO SHINDE [SHANKAR G1@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/1118/2025 [22-12-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [18.12.2025
IAND FINANCE Vs MANGAL SINGH|[SHANKAR G1@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/1120/2025 [22-12-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [18.12.2025
IAND FINANCE Vs SAIF ALI KHAN |[SHANKAR G1@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/1123/2025 [22-12-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [18.12.2025
JAND FINANCE Vs LAVIT SHANKAR G1@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/1125/2025 [22-12-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [18.12.2025
JAND FINANCE Vs NADIM KHAN |[SHANKAR 51@GMAIL.COM
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614 ARBITRATION OMP (I)(COMM.)/1127/2025 [22-12-2025 CHOLAMANDALAM INVESTMENT] 9911883595 IASSOCIATESRSGAR 18.12.2025
JAND FINANCE Vs JASMEENSSHANKAR G1@GMAIL.COM
ISINGH BIRDI

614 JARBITRATION OMP (I)(COMM.)/1128/2025 [22-12-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IJASSOCIATESRSGAR [18.12.2025
JAND FINANCE Vs TUSHAR GUPTA [SHANKAR IGi@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/1129/2025 [22-12-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [18.12.2025
IAND FINANCE Vs NAWAB R SHANKAR IGi@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/1130/2025 [22-12-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [18.12.2025
JAND FINANCE Vs IQBAL ALVI SHANKAR IGi@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/1131/2025 [22-12-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [18.12.2025
IAND FINANCE Vs MOHAMMADSHANKAR IGi@GMAIL.COM
IVASIM

614 JARBITRATION OMP (I)(COMM.)/1132/2025 [22-12-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [18.12.2025
IAND FINANCE Vs SUNDERSHANKAR IG1@GMAIL.COM
COMPNY

614 JARBITRATION OMP (I)(COMM.)/1133/2025 [22-12-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI|9911883595 JASSOCIATESRSGAR [18.12.2025
IAND FINANCE Vs MOHD YUSUF |[SHANKAR IGi@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/1134/2025 [22-12-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [18.12.2025
IAND FINANCE Vs  VIJAY[SHANKAR IG1@GMAIL.COM
IENTERPRISE

614 JARBITRATION OMP (I)(COMM.)/1148/2025 [23-12-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [18.12.2025
IAND FINANCE COMPANY|SHANKAR IGi@GMAIL.COM
ILIMITED Vs AFREEN

614 JARBITRATION OMP (I)(COMM.)/1149/2025 [23-12-2025 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [18.12.2025
IAND FINANCE COMPANY|SHANKAR IGi@GMAIL.COM
LIMITED Vs JAISHREESHYAM
[TRADERS

614 JARBITRATION OMP (I)(COMM.)/1165/2025 [24-12-2025 SHANKAR CRANE SERVICE VsMS. MUSKAN (9953459292 IMUSKAN2440SAGA [23.12.2025
ICHOLAMANDALAM INVESTMENT] R@GMAIL.COM
IAND FINANCE COMPANY LTD

614 JARBITRATION OMP (I)(COMM.)/1166/2025 [24-12-2025 IAMIT Vs CHOLAMANDALAMMR. 0818422127 IS_ ADVOCATE1983@20.12.2025
INVESTMENT AND FINANCHESATENDER IYAHOO.COM
COMPANY LTD HAUDHARY

614 ICOMMERCIAL SUIT CS (COMM)/702/2025 26-12-2025 STATE BANK OF INDIA Vs BACHIMR. A.K. ROUT |9999132159 JAKROUTADVOCATE [22.12.2025
IDEVI @GMAIL.COM
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614 ICOMMERCIAL SUIT ICS (COMM)/703/2025 26-12-2025 M/s Sky Seater Tours And Travels|SH. 7836856036 JADVOCATEIKMISH [23.12.2025
IPvt Ltd Through its Director RakeshINDRAJEET [RA@GMAIL.COM
[Rai Vs Dheeraj Dogra Proprietor M/sKUMAR
Sea Education and Marine Services [MISHRA

614 JARBITRATION OMP (I)(COMM.)/1168/2025 [26-12-2025 INISSAN RENAULT FINANCIALJMR. VARUN[7503464768 IVARUNTYAGII426@ [19.12.2025
SERVICES INDIA PVT LTD VSTYAGI IGMAIL.COM
SEJAL AJAY MEHTA

614 JARBITRATION OMP (I)(COMM.)/1169/2025 [26-12-2025 INISSAN RENAULT FINANCIALMR. VARUN[7503464768 IVARUNTYAGII426@[11.12.2025
SERVICES INDIA PVT LTD VSITYAGI IGMAIL.COM
IGAJJAR PRITIBEN UMESHBHAI

614 JARBITRATION OMP (I)(COMM.)/1170/2025 [26-12-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.111.12.2025
INDIA LIMITED Vs JISHAD P K BHARDWAJ @GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/1171/2025 [26-12-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[11.12.2025
INDIA LIMITED Vs KHALIDBHARDWAJ @GMAIL.COM
IMANIKOTH

614 JARBITRATION OMP (I)(COMM.)/1172/2025 [26-12-2025 [TOYOTA FINANCIAL SERVICESMR. RAHULB376049807 JADVOCATEASHOK.1[11.12.2025
INDIA LIMITED Vs SHIMLA DBHARDWAJ @GMAIL.COM
COUTH

614 JARBITRATION OMP (I)(COMM.)/1174/2025 [26-12-2025 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[11.12.2025
INDIA LIMITED Vs FAISAL TH BHARDWAJ @GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/1176/2025 [26-12-2025 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[11.12.2025
INDIA LIMITED Vs VAGHELABHARDWAJ @GMAIL.COM
IPRAHLADJI

614 JARBITRATION OMP (I)(COMM.)/1179/2025 [26-12-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.1[11.12.2025
INDIA LIMITED VS BHARDWAJ @GMAIL.COM
IMITESHKUMAR KANUBHAI
IDHANANI

614 JARBITRATION OMP (I)(COMM.)/1180/2025[26-12-2025 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[11.12.2025
INDIA LIMITED Vs AHUJABHARDWAJ @GMAIL.COM
IDEEVESH

614 JARBITRATION OMP (I)(COMM.)/1181/2025 [26-12-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.1[11.12.2025
INDIA LIMITED Vs HEMANTBHARDWAJ @GMAIL.COM
IMAURYA

614 JARBITRATION OMP (I)(COMM.)/1182/2025 [26-12-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.1[11.12.2025
INDIA LIMITED Vs DINESHBHARDWAJ @GMAIL.COM
KUMAR GURJAR

614 JARBITRATION OMP (I)(COMM.)/1183/2025 [26-12-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 JADVOCATEASHOK.1[11.12.2025
INDIA LIMITED Vs B MBHARDWAJ @GMAIL.COM
I[ENTERPRISES
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ARBITRATION OMP (I)(COMM.)/1184/2025 [26-12-2025 OYOTA FINANCIAL SERVICESMR. RAHUL8376049807 ADVOCATEASHOK.1[11.12.2025
INDIA LIMITED Vs MUBEENBHARDWAJ @GMAIL.COM
KHAN




S.NO COURT

50 ISH.
[IPANDIT,
JUDGE,

ICOURT-04

DISTRICT]

ICOMMERCIAL

DISTRICT COURT ROOM

509

CASE TYPE

ICS (COMM)

CASE NUMBER

660/2025

DATE
REGISTRATION

15992
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ZETCHEM SUPPLY CHAI
ISERVICES Vs INDOIN BIOLIFE

ADVOCATE

Purushottam
[Kumar Jha

ADVOCATE
MOBILE
NUMBER

9971291939

ADVOCATE EMAIL
ID

Imail @agneylegal.in

DATE OF E-
FILING

28.11.2025

509 ICS (COMM) 659/2025 01-12-2025 M S RHYTHM ENTERPRISES PVT|Amatra legal9654440009 ladmin @amatralegal.c[29.11.2025
ILTD THROUGH ITS AUTHORISEDfadvocate lom
REPRESENTATIVE MR JATINDER
IKUMAR BAHL Vs ASHOK KHETAN|
JAND ANR

509 [Execution (Comm.) 290/2025 03-12-2025 IKOTAK MAHINDRA PRIME LTD VsKushal Kumar (7009793548 rishabh.eruditelegal [28.11.2025
SHUBHAM JAISWAL @gmail.com

509 [Execution (Comm.) 201/2025 03-12-2025 IKOTAK MAHINDRA PRIME LTD Vs[Kushal Kumar [7009793548 rishabh.eruditelegal [28.11.2025
IDEEPAK VERMA @gmail.com

509 [Execution (Comm.) 292/2025 03-12-2025 IKOTAK MAHINDRA PRIME LTD VslKushal Kumar [7009793548 rishabh.eruditelegal [28.11.2025
IVIJAY DHANI RAM (@gmail.com

509 [Execution (Comm.) 293/2025 03-12-2025 IKOTAK MAHINDRA PRIME LTD VslKushal Kumar (7009793548 rishabh.eruditelegal [28.11.2025
IRAJ KUMAR NAIR (@gmail.com

509 IOMP (I)(COMM.) 768/2025 03-12-2025 JAXIS BANK LTD Vs VIJNESH 3185 [Mayank 9873347330 Imayank_mahajanos [26.11.2025

[Mahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 769/2025 03-12-2025 IAXIS BANK LTD Vs AMIT KUMAR[Mayank 09873347330 Imayank_mahajanos [01.12.2025
3987 IMahajan & Co. (@yahoo.com

509 IOMP (I)(COMM.) 770/2025 03-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [02.12.2025

INDIA LIMITED Vs AASHISH Bg& Co.

0182

lail.com
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509 IOMP (I)(COMM.) 771/2025 03-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 Advocateashok.1@gm |01.12.2025
INDIA LIMITED Vs OVO CABS& Co. ail.com
IPRIVATE LIMITED 1601

509 IOMP (I)(COMM.) 772/2025 03-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 hdvocateashok.1@gm [02.12.2025
INDIA LIMITED Vs ANKISH|& Co. ail.com
IMADHAN 6153

509 JOMP (I)(COMM.) 773/2025 03-12-2025 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [01.12.2025
INDIA LIMITED Vs GOGRAJ Co. lail.com
ICHOUDHARY 1530

509 IOMP (I)(COMM.) 774/2025 03-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [02.12.2025
INDIA LIMITED Vs JASBIR SINGH|& Co. lail.com
0810

509 [Execution (Comm.) 204/2025 04-12-2025 JAXIS BANK Vs GEETA SHARMA  [Shobha Gupta [9811192158 srshobhagupta@gmail26.11.2025

l.com

509 [Execution (Comm.) 304/2025 05-12-2025 IM/S AAR KAY FIN LEASE PVT LTDVikasdeep Jain (7838963403 lawvikasgg @gmail.co(t7.11.2025
Vs VIRENDER DESHWAL AND m
ORS

509 IOMP (I)(COMM.) 799/2025 05-12-2025 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [03.12.2025
INDIA LIMITED Vs SUNIL KUMAR Co. lail.com
7875

509 IOMP (I)(COMM.) 800/2025 05-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [03.12.2025
INDIA LIMITED Vs SAQIB& Co. lail.com
MOHAMMED GUFRAN SHAIKH]
6653

509 IOMP (I)(COMM.) 801/2025 05-12-2025 M/s Cholamandalam Investmentlgahul Bhardwaj8376049807 ladvocateashok.1@gm [04.12.2025
IAnd Finance Company Limited Vs& Co. lail.com
Mehboob E
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509 IOMP (I)(COMM.) 802/2025 05-12-2025 M/s Cholamandalam InvestmentiRahul Bhardwaj8376049807 dvocateashok.1@gm |04.12.2025
IAnd Finance Company Limited Vs& Co. ail.com
IShamsher Khan

509 IOMP (I)(COMM.) 803/2025 05-12-2025 M/s Cholamandalam Investmentlgahul Bhardwaj8376049807 hdvocateashok.1@gm [04.12.2025
IAnd Finance Company Limited Vs& Co. ail.com
|Akash Saini

509 ICS (COMM) 667/2025 06-12-2025 ISHRIKANT PANDEY Vs Bean MediaHarish Kumar (8285202359 barahamilegalservice (05.12.2025
Group PTY LTD s.com

509 IMISC DJ ADJ 836/2025 06-12-2025 SUDHIR GUPTA Vs Modi MarcofSidharth Dias 9810626743 siddharthdias@gmail |05.12.2025
|Aldany Pvt Ltd .com

509 IOMP (I)(COMM.) 843/2025 06-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [04.12.2025
INDIA LIMITED Vs RITU Co. lail.com
IDHAMEEJA 6344

509 IOMP (I)(COMM.) 844/2025 06-12-2025 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [04.12.2025
INDIA LIMITED Vs RAJNI S 7484 & Co. lail.com

509 IOMP (I)(COMM.) 845/2025 06-12-2025 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [04.12.2025
INDIA LIMITED Vs MUKESH Co. lail.com
KUMAR 3626

509 IOMP (I)(COMM.) 846/2025 06-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm |05.12.2025
INDIA LIMITED Vs VIVEK KUMAR& Co. lail.com
1183

509 IOMP (I)(COMM.) 847/2025 06-12-2025 IJAXIS BANK LTD Vs VIDULA [Mayank 09873347330 Imayank_mahajanos |05.12.2025
IPANWAR 6667 IMahajan & Co. @yahoo.com
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509 IOMP (I)(COMM.) 848/2025 06-12-2025 IAXIS BANK LTD Vs ANSHUMayank 09873347330 Imayank_mahajanos [03.12.2025
IVERMA 8320 [Mahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 849/2025 06-12-2025 IJAXIS BANK LTD Vs ABBAS M 7773 [Mayank 09873347330 Imayank_mahajanos |05.12.2025

IMahajan & Co. @yahoo.com

509 [Execution (Comm.) 307/2025 08-12-2025 IKOTAK MAHINDRA PRIME LTD VsSagar Mishra 7053284188 sagarmishra249o@g |01.12.2025
IHIMANSHU SO INDERJEET Imail.com

509 [Execution (Comm.) 308/2025 08-12-2025 IKOTAK MAHINDRA PRIME LTD VsjSagar Mishra 7053284188 sagarmishra249o@g [01.12.2025
IASHWIN AMARNATH Imail.com

509 [Execution (Comm.) 309/2025 08-12-2025 IKOTAK MAHINDRA PRIME LTD VsfSagar Mishra  [7053284188 sagarmishra249o@g |01.12.2025
IANIL KUMAR SON OF PREM Imail.com
SINGH

509 ICS (COMM) 670/2025 08-12-2025 TWENTY FOUR SECURFEAayush Kuman8527274542 laayush@rvslegal.in  |05.12.2025
SERVICES PRIVATE LIMITED[Kuchhal
THROUGH ITS AR MR SIVAM Vj
SHASHA INFOTECH PRIVATH
LIMITED

509 ICS (COMM) 671/2025 08-12-2025 [UMESH CHAND GARG Vs AWADH|Ashok  Kumarn8368931426 akjha.akhil@gmail.co|06.12.2025
INARAYAN SINGH Uha Im

509 IOMP (I)(COMM.) 857/2025 08-12-2025 M/s Cholamandalam InvestmentlRavi  Shankar9958683230 lassociateersgarg2@g [24.11.2025
IAnd Finance Company Limited VsGarg Imail.com
Wogendra

509 [Execution (Comm.) 310/2025 10-12-2025 IPUNJAB NATIONAL BANK Vs SRISagar Mishra [7053284188 sagarmishra249o@g [09.12.2025
IKANT SINGH Imail.com
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509 [Execution (Comm.) 311/2025 10-12-2025 INDUSIND BANK LTD Vs M/SMayank 09873347330 Imayank_mahajanos [09.12.2025
IBLACK RIVER SERVICES PVT LTD [Mahajan & Co. @yahoo.com

509 ICS (COMM) 674/2025 10-12-2025 IPUMA SE Vs Ashok Kumar IGautam Bhasin (9999306881 leludication.legal@out|08.12.2025

look.com

509 ICS (COMM) 676/2025 10-12-2025 JAmit Joon Vs Aurora DesignfDeepak Kumar [8588853481 [deepakpanchaladv@g|09.12.2025
|Academy Imail.com

509 IOMP (I)(COMM.) 870/2025 10-12-2025 BMW INDIA FINANCIALJRahul Bhardwaj8376049807 ladvocateashok.1@gm [08.12.2025
SERVICES PVT LTD Vs KUNAL& Co. lail.com
IRANA 8976

509 IOMP (I)(COMM.) 871/2025 10-12-2025 BMW INDIA FINANCIALJRahul Bhardwaj8376049807 ladvocateashok.1@gm [08.12.2025
SERVICES PVT LTD Vs Kavita& Co. lail.com
Jaiswal 1864

509 IOMP (I)(COMM.) 872/2025 10-12-2025 BMW INDIA FINANCIALRahul Bhardwaj8376049807 ladvocateashok.1@gm [08.12.2025
ISERVICES PVT LTD Vs AHMADg Co. lail.com
KAMALUDDIN 5356

509 IOMP (I)(COMM.) 873/2025 10-12-2025 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [08.12.2025
INDIA LIMITED Vs GURVINDERK Co. lail.com
ISINGH 2509

509 IOMP (I)(COMM.) 874/2025 10-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [08.12.2025
INDIA LIMITED Vs KARAMVEER Co. lail.com
ISINGH 2958

509 IOMP (I)(COMM.) 875/2025 10-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [08.12.2025
INDIA LIMITED Vs HARENDRA Ri& Co. lail.com
6674
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509 IOMP (I)(COMM.) 876/2025 10-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 dvocateashok.1@gm [08.12.2025
INDIA LIMITED Vs MOGAL& Co. il.com
IMOSINKHAN IBRAHIMKHAN|
6904

509 IOMP (I)(COMM.) 877/2025 10-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [08.12.2025
INDIA LIMITED Vs PINTU KUMAR& Co. lail.com
1534

509 JOMP (I)(COMM.) 878/2025 10-12-2025 JAXIS BANK LTD Vs PRAVESH[Mayank 9873347330 mayank_mahajanos [08.12.2025
IKUMAR MISHRA 5691 IMahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 879/2025 10-12-2025 IDFC FIRST BANK LTD Vs AMIT [Mayank 9873347330 Imayank_mahajanos [09.12.2025
IKUMAR 1659 IMahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 880/2025 10-12-2025 IAXIS BANK LTD Vs SANDEEPMayank 0873347330 Imayank_mahajanos [09.12.2025
IKUMAR NISHAD 4982 IMahajan & Co. (@yahoo.com

509 IOMP (I)(COMM.) 881/2025 10-12-2025 IDFC FIRST BANK LTD Vs JISHANMayank 09873347330 Imayank_mahajanos [09.12.2025
ISHAH 8513 IMahajan & Co. (@yahoo.com

509 ICS (COMM) 678/2025 11-12-2025 SH BALVINDER SINGH Vs MS |Pankaj Kumar (9311020997 lpankajkumaradvocat [10.12.2025
IVISHAKHA CHADHA le@gmail.com

509 ICS (COMM) 679/2025 12-12-2025 [Puma Se Vs Ashok Kumar IGautam Bhasin 9999306881 leludication.legal@outft1.12.2025

look.com

509 IOMP (I)(COMM.) 947/2025 12-12-2025 M/s Cholamandalam InvestmentiRavi  Shankar9958683230 lassociateersgarg2@g [10.12.2025
IAnd Finance Company Limited VsGarg Imail.com
[Raj Kumar
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509 IOMP (I)(COMM.) 948/2025 12-12-2025 M/s Cholamandalam InvestmentlRavi  Shankar9958683230 lassociateersgarg2@g [10.12.2025
IAnd Finance Company Limited VsGarg Imail.com
|Ankit Gupta

509 ICS (COMM) 680/2025 13-12-2025 IMOHIT GUPTA Vs MS JYOTI ALIASVivek Aggarwal 9811770164 linfo@aalawcorp.com [08.12.2025
IMAHI LAKRA

509 ICS (COMM) 681/2025 15-12-2025 [Under Armour Vs Ashok Kumar IGautam Bhasin (9999306881 leludication.legal@out13.12.2025

look.com
509 ICS (COMM) 685/2025 15-12-2025 [Union Bank of India Vs F R Services [Keshav Kumar (9999626126 keshav.advl@gmail.c [13.12.2025
om

509 IOMP (I)(COMM.) 977/2025 15-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [09.12.2025
INDIA LIMITED Vs SANJEEV|& Co. lail.com
IKUMAR 0646

509 IOMP (I)(COMM.) 978/2025 15-12-2025 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [10.12.2025
INDIA LIMITED Vs AMBUJR Co. lail.com
KUMAR PANDEY 1026

509 IOMP (I)(COMM.) 979/2025 15-12-2025 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [10.12.2025
INDIA LIMITED Vs JOTIBA DATTU Co. lail.com
IBHANDURGE 9594

509 IOMP (I)(COMM.) 980/2025 15-12-2025 IDFC FIRST BANK LTD Vs DEVMayank 09873347330 Imayank_mahajanos [12.12.2025
[ENTERPRISES 0604 [Mahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 081/2025 15-12-2025 IDFC FIRST BANK LTD Vs TUSHARMayank 09873347330 Imayank_mahajanos [12.12.2025
BANSAL 0224 IMahajan & Co. @yahoo.com
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509 IOMP (I)(COMM.) 982/2025 15-12-2025 IDFC FIRST BANK LTD Vs MOHD [Mayank 09873347330 Imayank_mahajanos [12.12.2025
IAFTAB 5872 [Mahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 0983/2025 15-12-2025 IDFC FIRST BANK LTD Vs RAJ [Mayank 09873347330 Imayank_mahajanos [11.12.2025
IKUMAR 5885 IMahajan & Co. @yahoo.com

509 JOMP (I)(COMM.) 084/2025 15-12-2025 IDFC FIRST BANK LTD Vs RAVI [Mayank 9873347330 mayank_mahajanos [10.12.2025
IKUMAR 0302 IMahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 985/2025 15-12-2025 IDFC FIRST BANK LTD Vs PUNEETMayank 9873347330 Imayank_mahajanos [12.12.2025
DABAS 9182 IMahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 086/2025 15-12-2025 IDFC FIRST BANK LTD Vs EAGLE gMayank 0873347330 Imayank_mahajanos [11.12.2025
ISECURITY SOLUTIONS 5406 IMahajan & Co. (@yahoo.com

509 IOMP (I)(COMM.) 987/2025 15-12-2025 IDFC FIRST BANK LTD Vs RAHUMayank 09873347330 mayank_mahajanos [10.12.2025
IKUMAR BHARTIYA 5453 IMahajan & Co. (@yahoo.com

509 IOMP (I)(COMM.) 088/2025 15-12-2025 JAXIS BANK LTD Vs ROHIT KUMAR[Mayank 9873347330 mayank_mahajanos [12.12.2025
ISRIVASTAVA 4807 [Mahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 989/2025 15-12-2025 IAXIS BANK LTD Vs JAKIRMayank 09873347330 Imayank_mahajanos [12.12.2025
[HUSSAIN 6605 [Mahajan & Co. @yahoo.com

509 ICS (COMM) 688/2025 16-12-2025 ICANARA BANK Vs SK Enterprises [Sarita Kanwar [9560812121 linfo@s&Kklegal.in 13.12.2025
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509 IOMP (I)(COMM.) 1005/2025 16-12-2025 M/s Cholamandalam InvestmentlRavi  Shankar9958683230 lassociateersgarg2@g [15.12.2025
IAnd Finance Company Limited VsGarg Imail.com
Wogender V

509 IOMP (I)(COMM.) 1018/2025 17-12-2025 IDFC FIRST BANK LTD VsMayank 09873347330 Imayank_mahajanos [16.12.2025
ISITARAM MANDAL 4263 IMahajan & Co. @yahoo.com

509 JOMP (I)(COMM.) 1019/2025 17-12-2025 IDFC FIRST BANK LTD Vs USAMAMayank 9873347330 mayank_mahajanos [15.12.2025
IMAKHDOOM AHMED 3101 IMahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 1020/2025 17-12-2025 IDFC FIRST BANK LTD VsMayank 9873347330 Imayank_mahajanos [16.12.2025
IPRAMOD KUMAR 0729 IMahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 1021/2025 17-12-2025 IDFC FIRST BANK LTD VsMayank 0873347330 Imayank_mahajanos [15.12.2025
ISANGEETA CHANDEL 8672 IMahajan & Co. (@yahoo.com

509 IOMP (I)(COMM.) 1022/2025 17-12-2025 IDFC FIRST BANK LTD Vs HARIMayank 09873347330 Imayank_mahajanos [15.12.2025
ISHYAM SINGH 7080 IMahajan & Co. (@yahoo.com

509 ICS (COMM) 695/2025 18-12-2025 ISTATE BANK OF INDIA Vs SATISHJA . K. ROUT &9999132159 lakroutadvocate@gmali7.12.2025
CHAND RASTOGI PROP OF M/SASSOCIATES fil.com
IMAHADEV TRADERS AND FOODS

509 IOMP (I)(COMM.) 1048/2025 18-12-2025 BMW INDIA FINANCIALJRahul Bhardwaj8376049807 ladvocateashok.1@gm [16.12.2025
ISERVICES PVT LTD Vs Nomula& Co. lail.com
Sudhakar Reddy 1796

509 IOMP (I)(COMM.) 1049/2025 18-12-2025 BMW INDIA FINANCIALRahul Bhardwaj8376049807 ladvocateashok.1@gm [16.12.2025
ISERVICES PVT LTD Vs SPARSH Co. lail.com
IEDUCATIONAL TRUST 5996
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509 IOMP (I)(COMM.) 1050/2025 18-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 dvocateashok.1@gm [16.12.2025
INDIA LIMITED Vs BALKAR Co. ail.com
ISINGH 7758

509 IOMP (I)(COMM.) 1051/2025 18-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [16.12.2025
INDIA LIMITED Vs ASHISH SINGH|& Co. lail.com
2627

509 JOMP (I)(COMM.) 1052/2025 18-12-2025 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [16.12.2025
INDIA LIMITED Vs VIKRAMK Co. lail.com
THAKUR 8724

509 IOMP (I)(COMM.) 1053/2025 18-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [15.12.2025
INDIA LIMITED Vs CHARANJEET& Co. lail.com
ISINGH 0221

509 IOMP (I)(COMM.) 1054/2025 18-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [15.12.2025
INDIA LIMITED Vs PANKAJ Co. lail.com
IYADAV 8887

509 [Execution (Comm.) 321/2025 19-12-2025 IM/S PRAKASH PIPES LIMITED VsAvatar Singh &9810910333 lavatarsingh78 @yaho 19.12.2025
m/s GEE PEE FOODS PRIVATE[Associates o.com
LIMITED

509 IOMP (I)(COMM.) 1061/2025 19-12-2025 INISSAN RENAULT FINANCIALjVarun Tyagi &7503464768 IVARUNTYAGI1426@18.12.2025
SERVICES INDIA PVT LTD VsCo. IGMAIL.COM
SAMIR KUMAR 3185

509 JOMP (I)(COMM.) 1063/2025 19-12-2025 INISSAN RENAULT FINANCIAjVarun Tyagi &7503464768 IVARUNTYAGI1426@|18.12.2025
SERVICES INDIA PVT LTD VsCo. IGMAIL.COM
IMUSTAFA KHAN 6962

509 IOMP (I)(COMM.) 1065/2025 19-12-2025 INISSAN RENAULT FINANCIAljVarun Tyagi &7503464768 IVARUNTYAGI1426@[18.12.2025
SERVICES INDIA PVT LTD VsCo. IGMAIL.COM
DETHALIYA ALPESH]
IMAHESHBHAI 9075
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509 IOMP (I)(COMM.) 1075/2025 19-12-2025 IAXIS BANK LTD Vs VIKASH[Mayank 09873347330 Imayank_mahajanos [18.12.2025
IMISHRA 7854 IMahajan & Co. (@yahoo.com

509 IOMP (I)(COMM.) 1076/2025 19-12-2025 IDFC FIRST BANK LTD Vs VICKYMayank 09873347330 mayank_mahajanos [18.12.2025
RAJVEER IMahajan & Co. @yahoo.com

509 JOMP (I)(COMM.) 1077/2025 19-12-2025 IDFC FIRST BANK LTD Vs AMMADMayank 9873347330 mayank_mahajanos [18.12.2025
I[HAROON IMahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 1092/2025 20-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [18.12.2025
INDIA LIMITED Vs RAJESH|& Co. lail.com
IKUMAR DIXIT 8694

509 IOMP (I)(COMM.) 1003/2025 20-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [18.12.2025
INDIA LIMITED Vs SAYYED| Co. lail.com
IRAZIYA JAMSHED ALI 1958

509 IOMP (I)(COMM.) 1004/2025 20-12-2025 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [18.12.2025
INDIA LIMITED Vs NISAMUDEEN|& Co. lail.com
T 8452

509 IOMP (I)(COMM.) 1141/2025 22-12-2025 CHOLAMANDALAM INVESTMENT[Ravi  Shankar9958683230 lassociateersgarg2 @g [20.12.2025
IAND FINANCE COMPANY|Garg Imail.com
ILIMITED Vs Kashif

509 JOMP (I)(COMM.) 1142/2025 22-12-2025 CHOLAMANDALAM INVESTMENTRavi  Shankarjg958683230 lassociateersgarg2@g [20.12.2025
IAND FINANCE COMPANY|Garg Imail.com
ILIMITED Vs Alimuddin

509 IOMP (I)(COMM.) 1143/2025 22-12-2025 CHOLAMANDALAM INVESTMENTRavi  Shankarj9g58683230 lassociateersgarg2@g [20.12.2025
IAND FINANCE COMPANY|Garg Imail.com
ILIMITED Vs Pankaj
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509 IOMP (I)(COMM.) 1144/2025 22-12-2025 JAXIS BANK LTD Vs SHALU 9808 [Mayank 09873347330 Imayank_mahajanos [19.12.2025
[Mahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 1145/2025 22-12-2025 IDFC FIRST BANK LTD VsMayank 09873347330 Imayank_mahajanos [19.12.2025
WITENDRA JAGVEER IMahajan & Co. @yahoo.com

509 JOMP (I)(COMM.) 1146/2025 22-12-2025 IDFC FIRST BANK LTD Vs BASANTMayank 9873347330 Imayank_mahajanos [19.12.2025
IBAHADUR SHAHI IMahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 1147/2025 22-12-2025 IAXIS BANK LTD Vs RAJU 3706 [Mayank 9873347330 Imayank_mahajanos [19.12.2025

IMahajan & Co. @yahoo.com
509 [Execution (Comm.) 324/2025 23-12-2025 IAuro Logistics Vs Global Logistics  [Legal Finitee  [8470878929 legalfinitee@gmail.co [19.12.2025
Im

509 IOMP (I)(COMM.) 1156/2025 23-12-2025 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [16.12.2025
INDIA LIMITED Vs SIB SHANKAR& Co. lail.com
ISEN 9361

509 [Execution (Comm.) 327/2025 24-12-2025 [Kotak Mahindra Bank Limited VsArvind Gupta &9811317311 ladvocatearvindgupta [19.12.2025
IMANISH SODHA JAssociates @gmail.com

509 [Execution (Comm.) 329/2025 26-12-2025 [FIRE ENGINEERINGRavi Kant 0540222267 ravikantlaw@gmail.c [24.12.2025
TECHNOLOGY Vs MAHESHWAR]]| lom
IMINING PVT LTD

509 IOMP (I)(COMM.) 1185/2025 27-12-2025 INISSAN RENAULT FINANCIAljVarun Tyagi &7503464768 IVARUNTYAGI1426@(24.12.2025
SERVICES INDIA PVT LTD VsCo. IGMAIL.COM
DHARMVATI GHANSHYAM
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509 JOMP (I)(COMM.) 1186/2025 27-12-2025 INISSAN RENAULT FINANCIALjVarun Tyagi &7503464768 IVARUNTYAGI1426@[24.12.2025
SERVICES INDIA PVT LTD VsCo. IGMAIL.COM
INAVPREET KAUR BHATIA

509 IOMP (I)(COMM.) 1187/2025 27-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [24.12.2025
INDIA LIMITED Vs PRADEEP& Co. lail.com
KUMAR YADAV 6919

509 JOMP (I)(COMM.) 1188/2025 27-12-2025 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [24.12.2025
INDIA LIMITED Vs SANSKRITI& Co. lail.com
ISINGH 8981

509 IOMP (I)(COMM.) 1189/2025 27-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [24.12.2025
INDIA LIMITED Vs THAKOR AMIT}& Co. lail.com
7118

509 IOMP (I)(COMM.) 1190/2025 27-12-2025 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [24.12.2025
INDIA LIMITED Vs INDRA MANI& Co. lail.com
TIWARI 0428

509 IOMP (I)(COMM.) 1191/2025 27-12-2025 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [24.12.2025
INDIA LIMITED Vs RUDRA TOURS|& Co. lail.com
JAND TRAVELS 3067

TOTAL

2739




IST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF December-2025.

DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE DATE OF E-
REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT
ION NUMBER COURT FEES

IMS. NEELOFER ABIDA| 01, ExtensionRECOVERY ICS COMM-+01.12.2025 [RAJEEV GOYAIPRAKASH  AND9899090109  [PRAKASHNASSO [26.11.2025
IPERVEEN DISTRICT] Block, Tis| 1264/2025 [PROPERTITOR OF M/S|ASSOCIATES CIATES@GMAIL.
VUDGE (COMMERCIAL [Hazari Courts,| [RAAJ FABS VS SHAHID) ICOM
ICOURT)-01 Delhi IABBAS
1301, ExtensionRECOVERY ICS COMM-+04.12.2025 |[CALLON IMPORTS PVT.TEJAS GUPTA 9910983755 IADVTEJASGUPT [28.11.2025
[Block, Tis| 1287/2025 ILTD VS  NIDHIKA| IA@GMAIL.COM
[Hazari Courts,) IAHUJA & ANR.
IDelhi
1301, ExtensionRECOVERY ICS COMM-10.12.2025 [NEELAM JAIN  VSPRAMOD SINGH (9871724396 chauhanpramod83(08.12.2025
[Block, Tis| 1305/2025 IMAHENDER KANSAL I3@gmail.com
[Hazari Courts,)
IDelhi
1301, ExtensionRECOVERY ICS COMM-11.12.2025 [YOGESH  AGGARWALSATYENDRA 9811161525 [SKSINGH116@G 1.12.2025
IBlock, Tis| 1314/2025 VS MCD & ANR. IKUMAR SINGH [MAIL.COM
[Hazari Courts,)
[Delhi
1301, ExtensionRECOVERY ICS COMMA19.12.2025 [NIRAJ KUMAR  VSHARDIK 7859984398  [advocatehardikagg(08.12.2025
IBlock, Tis| 1343/2025 [VARSHASWA SHARMA |AGGARWAL larwal @gmail.com
[Hazari Courts,)
[Delhi
2 |SH. RAJESH KUMARCENTRAL [306 ICS (COMM) ICS l05-12-2025 [ROHIT SURI VsChetna Bhalla(P), (9818280772  [punitbhalla@gmai [NA
IGOEL, DISTRICT]| (COMM)/1295/2 [LIONDEAN SERVICES| [l.com
DUDGE (COMMERCIAL 025 [PVT LTD AND ORS
ICOURT)-02
06 ICS (COMM) ICS 06-12-2025 [SANJAY GOEL  VSSANTOSH 9313780408  [sbpandey7@yahoo [03.12.2025
(COMM)/1297/2 [KAMLESH PATHAK [KUMAR(P), l.com
025
06 ICS (COMM)/ [CS 11-12-2025 [BANK OF BARODA VsfQuaisar Ali(P), (9999802592 faliquaisariio@gm [07.12.2025
(COMM)/1313/2 VIJAY lail.com
025
1306 ICS (COMM)/ [CS 15-12-2025 [SUPER CASSETTESANJALI NEHRA [9810389109 [kkkhetan@tseries. [31.07.2025
(COMM)/1333/2 [INDUSTRIES PVT LTD et
025 [Vs SHIV NARAYAN AND)
IANR.
1306 ICS (COMM)/ [CS 20-12-2025 RADHEY SHYAM Vsssatyendra kuman9811161525 isksingh116 @gmail l0.12.2025
(COMM)/1352/2 IMUNICIPAL lsingh(P), fcom
025 ICORPORATION OF
IDELHI of Delhi
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1303, ExtensionSuit ICS/COMM/ l01.12.2025 |GAUTAM BHATI VS [RAJ KUMAR9212084750 IRAJSHARMA_DE [14.11.2025
[KUMAR SHARMA,| [Block, Tis[Recovery 1266/2025 [M/S MODA COCKTAIL [SHARMA IL@YAHOO.COM
IDISTRICT JUDGE, [Hazari Courts,|
ICOMMERCIAL COURT-| IDelhi
3

=

1303, ExtensionSuit o1lCS/COMM/ 104.12.2025 [UNION BANK OF INDIAALOK KUMAR 19911000126 JALOKADV2001@ [22.09.2025

[Block, Tis[Recovery 1289/2025 VS SHAHID IGMAIL.COM
[Hazari Courts,|
IDelhi

=

1303, ExtensionSuit o1ICS/COMM/ 05.12.2025 [SINGHLA AUTOTECH|SHREYAS MALIK [7838989490 |SHREYASMALIK2(02.12.2025

Block, Tis[Recovery 1291/2025 [PVT. LTD. VS l000@GMAIL.CO
Hazari Courts,) TOSHNIWAL M
IDelhi JAUTOPARTS PVT. LTD.

=y

03, ExtensionfSuit o1lCS/COMM/ 11.12.2025 [BANK OF BARODA VS-IQUAISARALI 9999802592  |JALIQUAISAR110 [07.12.2025

Block, TisRecovery 1315/2025 IDHAVENDER SINGH |@GMAIL.COM
[Hazari Courts,|
[Delhi

03, ExtensionfSuit forlCS/COMM/ 13.12.2025 [HARSH GOEL VSSUMMIT 9810313802 |§UMMITKAUSHA11.1242025
[Block, Tis[Recovery 1327/2025 ISHREEJI INDUSTRIESKAUSHAL IL@GMAIL.COM

[Hazari Courts,) JAND TRADING

Delhi

303, ExtensionSuit forlCS/COMM/ 16.12.2025 [M/S CELESTIAL KNITSJAWAHAR 9873292200 il [12.12.2025
[Block, Tis[Recovery 1336/2025 [FAB PVI. LTD. VSGOYAL

[Hazari Courts,| IKASHVI DESIGNS PVT|

Delhi ILTD.

3

1303, ExtensionSuit ICS/COMM/ 16.12.2025 |AKIF MOHAMMEDEZULFIQAR  ALI9884102961 [ZULFIQAR1971@ [15.12.2025

[Block, Tis[Recovery 1337/2025 IARIF NOORI ALKHAN GMAIL.COM
[Hazari Courts,)| IDAHALWI
IDelhi IPROPRIETOR MS|
ISALMA PERFUME|
TRADING
loomA DT ToTI DT e AT
303, ExtensionSuit forlCS/COMM/ 20.12.2025 |ANIL KUMARSIDDHARTHA  [8527224980  JAIN.JSPARTNER}29.11.2025
[Block, Tis[Recovery 1355/2025 IAGARWAL VS SAAHILJAIN |@GMAIL.COM
[Hazari Courts,| IAHUJA
[Delhi
1303, ExtensionSuit fonCS/COMM/ 26.12.2025 [DAYANAND ANGLO|VIVEK 9210107303 [THEJURALSOLU [18.12.2025
Block, Tis[Recovery 1363/2025 EDIC COLLEGE TRUST|SRIVASTAVA [TIONS@GMAIL.C
[Hazari Courts,)| IMANAGEMENT [OM
IDelhi [SOCIETY ANR VS DA
[NTER COLLEGE
4 MS ANIL KUMARICENTRAL [ROOM NO.304 [RECOVERY ICS l01-12-2025 [UMESH  TYAGI VslAkhil Rana(P), 78387098382  [Akhilrana.adv@g [29.11.2025
[SISODIA, DISTRICT] (COMM)/1268/2 [MUNICIPAL imail.com
PUDGE, COMMERCIAL 025 ICORPORATION OF
ICOURT-04 IDELHI
[ROOM NO.304 [RECOVERY ICS 13-12-2025 [SANJAY GOEL VSSANTOSH 9313-780-408 |[SBPANDEY7@YA [10.12.2025
((COMM)/1324/2 [PRAMOD KUMARKUMAR(P), HOO.COM
025 MEHTO
I5 [SH. MANOJ KU! ENTRAL [305 IRECOVERY ICS l02-12-2025 [SAROJ BALA Vssatyendra kumarn9811161525 lsksinghll6@gniail. |09-10-2025
[DISTRICT JUDG! (COMM)/1281/2 [MUNICIPAL lsingh(P), fcom
COMMERCIAL 025 ICORPORATION OF
ICOURT)-05 IDELHI
1305 IRECOVERY ICS 01-12-2025 [Union Bank of India VSKAMALJIT 9582775060  [goyalshivam421@ [28-11-2025
(COMM)/1271/2 [RAJ KUMAR GOYAL ISINGH lgmail.com
025 [RANOT(P),
1305 IRECOVERY ICS 01-12-2025 [Amit Mahajan VYUTKARSH 7289988608  [utkarshsharma.ad [29-11-2025
(COMM)/1269/2 Municipal Corporation o SHARMA(P), v@gmail.com
025 IDelhi
1305 IRECOVERY ICS l03-12-2025 [CISTA ESSENTIAL Vs{Ayushi Singhal(P), [8826178008 |advocatedevkinan [27-08-2025
(COMM)/1285/2 IAROMA INNOVATION]| ldan@gmail.com

025 IPVT LTD
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1305 IRECOVERY ICS 10-12-2025 [PNG ASIA THROUGHHimanshu 9999309222  [Contact@Utkrisht [04-12-2025
(COMM)/1307/2 [TS PARTNER AND|Dhawan(P), alaw.co
025 IAUTHORISED
ISIGNATORY MR/
INARENDER KUMAR V:
[SHIVLDAS RAMCHAND|
1305 IRECOVERY ICS 12-12-2025 [B M K DELHI Vs SHIV|Nishchal Joshi(P), [9891106587 dv.nishchal@gmal09-12-2025
(COMM)/1323/2 [TEXTILES fil.com
025
1305 IRECOVERY ICS 11-12-2025 [THE SUPREMESHRIHAR 9548888420  [shrihargmail.com [07-12-2025
(COMM)/1317/2 INDUSTRIES LIMITEDTRIPATHI(P),
025 [Vs ASHUTOSH TIWARI
05 IRECOVERY ICS 13-12-2025 [LAXMI PUBLICATIONSGAURAV 9810940055  [rakeshk 1 9 87 @yj01-03-2024
(COMM)/1329/2 PVT LTD Vs V9KOCHHAR(P), laho 0. com
025 [ENTERPRISES
05 IRECOVERY ICS 19-12-2025 [RAJNISH CHOPRA VSNITIN GARG(P), 9958986363 | info@,knowlex.inf13-12-2025
(COMM)/1348/2 IRISHABH SHARMA
025
1305 IRECOVERY ICS 19-12-2025 [Umesh Tyagi Vs{Akhil Rana(P), 7838798382  [Akhilrana.adv@g [15-12-2025
(COMM)/1346/2 Municipal Corporation of| imail.com
025 IDlehi
1305 IRECOVERY ICounter [p2-12-2025 [Bemisales Media  VSSHASHWAT 9717443903 ishashwat@aeddha [22-12-2025
Claim/59/2025 Harsh Clean Dhan Pv{TRIPATHI/ laslegal.com
ILtd
1305 IRECOVERY ICS l06-12-2025 [SHEKHAR GIRDHAR Vs[Rakesh Patiyal(P),|9811539888 frakeshpatiyal1975 |01.12.2025
(COMM)/1298/2 IBRIJ DWIVEDI (@gmail.com
025
[SH. RAM LAL MEENA, [CENTRAL Q1o [CS l02-12-2025 Ms THE PROMOTERSRAHUL 9711953429 frahulgupta219a@g|02.07.2025
IDJ COMM-06  TIS| (COMM)/1270/ [(COMM)/1270/2 [THROUGH ITSGUPTA(P), mail.com
[HAZRI COURT]| 2025 025 [PROPRIETOR MR|
ICENTRAL DELHI IMEHBOOB ALAM|
IQURESHI Vs MS APEX]
MANPOWER
AT IITIANG TUDATTAL]
u1o ICS 04-12-2025 MR NILESH VASANTSTUTI 9811227766 wasonandwason@ [13.11.2025
(COMM)/1286/|(COMM)/1286/2 ISHAH PROP OF M/SWASON(P), lgmail.com
2025 025 [HARBOUR PRESS|
INTERNATIONAL Vs
IMRS DIPTIBEN|
[PANKAJKUMAR PATEL
lppAD a1/d]
k1o ICS CS 15-12-2025 [SHREE ENTERPRISESKaran Jain(P), 9810367549 ladvocatekj@gmail.[27.11.2025
(COMM)/1330/ |(COMM)/1330/2 [Vs SUNEJA PAPERS fcom
2025 025
k10 ICS ICS l05-12-2025 [BANK OF BARODA VSSHAILENDER 8130237770 ishailender.sisodia |02.12.2025
(COMM)/1290/|(COMM)/1290/2 [MR RAHUL DHILLON [SINGH SISODIA (@gmail.com
2025 025
k1o ICS 11-12-2025 [B ARUN CORPORATION[RISHABH 8586834657  [rishabhgupta.lawy [06.12.2025
(COMM)/1309/|(COMM)/1309/2 [Through its  PartneflGUPTA(P), ler@gmail.com
2025 lo25 [Siddhant Jain \E|
IGurpreet ~ Singh  Sole|
Proprietor ~ of  Prince|
[Silver and Jewels
K10 ICS CS 20-12-2025 [M/S ~ SHARDA  RICESanjeev Singh(P),
(COMM)/1350/ |(COMM)/1350/2 IMILL Vs PC MODERY]|
2025 025 IRICE MILL
k1o ICS 22.12.2025 (RS E-VEHICLES PVIMAYANK GOEL (9999340256  [mnglawoffice@gm [16.12.2025
(COMM)/1357/ |(COMM)/1357/2 ILTD VS. OM BALAJEE| fail.com
2025 025 JAUTOMOBILE INDIA|
[PVT LTD
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ISH. MUKESH KUMA! ROOMICIVIL SUIT [EX.(COMM) 04.12.2025 |SHAILENDER SINGHALANKIT JAIN 7838379763 lankit28jain10 @gmni
IGUPTA, DISTRICT] 302 584/2025 VS ASHISH MITTAL il.com
PUDGE, COMMERCIAL|
ICOURT-07
ICOURT ROOM[CIVIL SUIT [EX.COMM.- 05.12.2025 [MONEYWISE IMEHVISH KHAN (9319212148 lkhanmehvish2189 [nil
1302 JAWARD BY| [FINANCIAL SERVICES| (@gmail.com
JARB.COMM.72/2 IPVT. LTD. VS UNITED|
lo25 [TRADING COMPANY
[COURT ROOMICIVIL SUIT JOMP(I)(COMM) |05.12.2025 [URMILA DHANGER VSSACHIN 0311738762 lsachinchoudhary.c|NIL
1302 1168/2025 [INEO DEVELOPERS PVIICHAUDHARY lo.in@gmail.com
ILTD
ICOURT ROOMICIVIL SUIT ICS(COMM) 09.12.2025 [M/S GREAT GALLIONINP SINGH ANDI8510005604 npsinghandassociaf03.12.2025
1302 1301/2025 ENTURE LTD VS RAMASSOCIATES tes@gmail.com
IDIYA
[COURT ROOMICIVIL SUIT ICS(COMM)1304/[10.12.2025 [AMAN GOYAL VSMANISH 00811107462, |manish_miglani@ il
1302 2025 JASHOK KUMARMIGLANT 1097171757571 ahoo.com
[SHARMA
ICOURT ROOM|CIVIL SUIT [EX(COMM)599/ [10.12.2025 [HINDUSTAN PIPENEGI &0999029218  [shailnegi1984@gmnil
1302 2025 [SALES CORPORATIONASSOCIATES il.co
[VS PANKAJ SAINT
[COURT ROOMICIVIL SUIT IM.EX.942/2025 [11.12.2025 [KIRAN ROADWAYSVARUN 1981046767 lgupta.varun1@gm [NIL
[302 IPRIVATE LIMITED VSGUPTA/SIMRAN il.com
MAXMECH WASON/PRAVEE
[EQUIPMENTS PVT LTD [N KUMAR]
[MISHRA
ICOURT ROOMICIVIL SUIT [EX. 11.12.2025 [VIVA BOOKS (P)NARENDER 9811140704 mvashishta@gmail. jnil
1302 (COMM)604/202| ILIMITED VS NATIONALJVASHISHTA & fcom
5 IBOOK HOUSE [RENU SHARMA

ICOURT ROOMICIVIL SUIT __[EX(COMM) 13.12.2025 [SUDAM _ DAS _ VSMAYANK GOEL|9999340256, |mnglawoffice@gm [NIL

1302 610/2025 IPRASANN JEET SINGH [NITIN GOELj9958617492 il.com
MNG LAW|
OFFICE
ICOURT ROOM|CIVIL SUIT OMP (Df15.12.2025 [DCB BANK LTD. VSANISH BHOLA [9811452022 lanish_bhola17@ya|NIL
1302 (COMM)1180/20 IKRIPAL SINGH thoo.com
25
ICOURT ROOM[CIVIL SUIT IOMP (If15.12.2025 [DCB BANK LTD. VSANISH BHOLA [9811452022 nish_bhola17@ya[NIL
02 ((COMM)1181/20 [[RSHAD JAHOOR 7310 00.com
25

ICOURT ROOM[CIVIL SUIT IOMP(I)(COMM) [17.12.2025 [DCB BANK LTD. VSANISHBHOLA [9811452022 nish_bhola17@ya|NIL
02 1190/2025 [[RSHAD JAHOOR 7724 00.com

ICOURT ROOM[CIVIL SUIT IOMP(I)(COMM) [17.12.2025 [DCB BANK LTD. VS JAIANISH BHOLA  [9811452022 lanish_bhola17@ya|NIL

1302 1191/2025 [PAL 4554 00.cOM

ICOURT ROOM[CIVIL SUIT ICS(COMM) 18.12.2025 [M/S SO-FINEANUJ KUMAR  [7503380065 dvocate.anuj@co [28.11.2025
1302 1338/2025 [ELECTRONICS PVT LTD)| msultant.com

S DEEPAK SHARMA

[COURT ROOMICIVIL SUIT ICS(COMM)1344/[19.12.2025 [PUNJAB NATIONALNITIN GARG 19958086363 info@knowlex.in [05.12.2025
1302 2025 [BANK AN MEHAK|
IKHAJURIA




COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATRESPONDENT NAME

ION

OFPETITIONER NAME VSADVOCA

ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-
PAYMENT OF
COURT FEES

ICOURT ROOM[CIVIL SUIT ICS (COMM)19.12.2025 [SHREYAM AGRAWAIMAYANK GOELJ9999340256, [mnglawoffice@gm [16.12.2025
1302 1349/2025 VS PAPPU INITIN GOEL 19958617492 il.com
ICOURT ROOM[CIVIL SUIT ICS(COMM) 22.12.2025 [M/S SHARPLINEYJ S KOHLI 19999631964 jasneetsinghkohli [12.12.2025
1302 1356/2025 IBROADCAST LIMITED| (@gmail.com
S M/S ROUND D
ICLOCK
[ENTERTAINMENT
[MEDIA HUB PVT LTD
ISH. SANJEEV KUMARICENTRAL [308 IRECOVERY ICS (COMM) 01-12-2025 [M/S R. B. HING CO.Sudesh Kumar 9313195031 isudeshkradvocate [RS. 12501
IMALHOTRA, DISTRICT] 1265/2025 [PVT. LTD. V| (@gmail.com IDATED  19-11
PUDGE, COMMERCIAL| [M/SAGARWALS INDiA (2025
ICOURT
08 IRECOVERY ICS (COMM )02-12-2025 [UNION BANK OF INDIAKAMALJIT 9890410729 [kamaljitsinghranotfNOT FILED
1279/2025 [Vs SHYAM SINGH PROPSINGH RANOT (@gmail.com
[UTTARAKHAND  SUIT]
ISAREE
08 IRECOVERY ICS (COMM)12-12-2025 | HARMIT SINGH VsSujatha Shirolkar [9212092763 Sujatha_shirolkar [RS. 1150
1318/2025 I[KAPIL DEV AND ANR. (@yahoo.co.in IDATED  28-11
2025
1308 [TRADE MARK [CS (COMM) 11-12-2025 | Fortune Engineer andCHHAVI 18950703011 dv.chhavinagpal [RS. 7250/-
IACT 1310/2025 |Architect Vs  MEET] (@gmail.com [DATED  18-11
IDARJT 2025
1308 [TRADE MARK [CS 15-12-2025 [M/S lAnand Pandey 9818636496 RS. 52000/
IACT (COMM)1331/20 IPHARMACEUTICALS Is70lawchambers@DATED  04-11-
25 IANDMEDICAL DEVICES| lgmail.com 2025
[BUREAU
IOFINDIAVSJAN
IAUSHADHI SEVA|
lc AntoLr
1308 [TRADE MARK |CS 15-12-2025 [SUPER CASSETTESANJALI NEHRA (9810389109 INA IRS. 12150/
IACT (COMM)1332/20 [INDUSTRIES IDATED  31-07-
25 [PVTLTDVsMR NAGESH] 2025
ICHHABRIA AND ANR
1308 IRECOVERY ICS [24-12-2025 [Samin khan Vs. Jagdeepls_haiza gyaspuri (9818474218 INA IRS. 9500/
(COMM)1360/20 idaga IDATED  22-12-
25 2025
1308 IRECOVERY ICS l24-12-2025 [ASHOK KUMAR[Ashu Ralhan 9582628330 larlegal266@gmail. [RS. 6833/
(COMM)1361/20 ILAKHERAVSSUMEET fcom IDATED  16-12-
25 [CHAWLA 2025
[SH. DEEPAK GARG,|CENTRAL [309 IRECOVERY ICS lo1-12-2025 [M/S PUJAlsatyendra  kumarn9811161525 isksinghl16@gmail.[29.11.2025
IDISTRICT JUDGE,| (COMM)/1263/2 ICONSTRUCTION ingh(P), lcom
ICOMMERCIAL COURT-| 025 ICOMPANY Vs Municipall
9 ICorporation of Delhi
1309 IRECOVERY ICS 03-12-2025 [Prem Dutt Arora LRs offG. P Singh 9811992006 lg.p.singh@hotmailjo2.12.2025
(COMM)/1284/2 [Late Smt Anita Arora Vs l.com
025 IGaurav Chopra
1309 IRECOVERY ICS l03-12-2025 M/S EMPIRENAGENDRA 18510005604 psinghandassocialo2.12.2025
(COMM)/1283/2 IJALCOBREV PVT LTD VsPRATAP tes@gmail.com
025 IMIRADOR ISINGH(P),
I[HOSPITALITY PVT LTD
09 IRECOVERY ICS l05-12-2025 [Parkash MachinerySachin Sharma(P), 8700151602 5.12.2025
(COMM)/1294/2 ICompany Through AR
025 Pagdish poddar Vs M/
[Kapil Logistics Service to|
e effected through its AR|
[Prop Manager
1309 IRECOVERY ICS l05-12-2025 |AJAY GUPTA VSJITENDER 9910848793 ladv.jkassociates@ |05.12.2025
(COMM)/1293/2 IKUMLESH RUSTOGI IKUMAR lgmail.com
025
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1309 IRECOVERY ICS 09-12-2025 [PURSHOTTAM GOEL VsPULKIT SANGHI |9555916121 ladvocatepulkitsan j09.12.2025
(COMM)/1303/2 IGEETA GULATI lghi@gmail.com
025
09 IRECOVERY ICS 11-12-2025 [RAM KISHOREPARAS 9810600656  [parasaggarwaladv [10.12.2025
(COMM)/1312/2 ISHARMA Vs MunicipaAGGARWAL (@gmail.com
025 ICorporation of Delhi
1309 IRECOVERY ICS 11-12-2025 [YOGESH AGGARWAL VSSATYENDRA 9811161525 isksinghl16@gmail. |11.12.2025
(COMM)/1311/2 Municipal Corporation of KUMAR SINGH lcom
25 [Delhi
1309 IRECOVERY ICS 16-12-2025 [MOHAMMAD INUSRAT 9717952264 ladvrnanish.singh [16.12.2025
(COMM)/1335/2 ISHAIYOOMUDDIN  VSHOSSAIN |@yahoo.com
025 ISAYED MOHAMMAD|
[RAZIUDDIN
1309 IRECOVERY ICS 18-12-2025 [BIRENDER SINGH|V.P.RANA 9811165700 vpranalegalassocia[18.12.2025
(COMM)/1339/2 INEGI Vs RAJAN SETH tes@gmail.com
025
1o [SH. AJAY PANDEY,CENTRAL (307 (Civil ICS 01-12-2025 [AJAY JAIN Vs ANKIT[Raghav Saluja 9810283700  [N.A. [21-11-2025
IDISTRICT JUDGE,| (COMM)/1267/2 IGARG
ICOMMERCIAL COURT 025
1307 (Civil ICS 02-12-2025 {Sanjeev Kumar Goel VsfAvinash — Kuman9871441764 laktrivedilawoffices [28-11-2025
(COMM)/1280/2 Municipal Corporation offIrivedi (@gmail.com
025 Delhi
07 (Civil CS 10-12-2025 [VJ ELECTRO SALESsurinder  kumar9810686784  |ADVOCATESANT [05-12-2025
(COMM)/1308/2 IPRIVATE LIMITED Vskumar [OSHYADAV@GM
025 [SANDEEP KUMAR JAIL.COM
07 ICivil ICS l22-12-2025 [SQUARE YARDSneha pamnani 9810903521 [pamnanineha@ya |03-12-2025
(COMM)/1358/2 ICONSULTING PRIVATE] lhoo.com
025 ILIMITED Vs EKJOT|
ISINGH
1307 ICivil ICS 15-12-2025 [BANK OF BARODA VsQuaisar Ali 9999802592 [aliquaisar110@gm [07-12-2025
(COMM)/1334/2 IDHARMENDRA SINGH il.com
025
1307 ICivil ICS 18-12-2025 [M/S S K EDUCATIONS[ROHIT VASHIST (9810189223 frohit1996vashist@ [28-10-2025
(COMM)/1341/2 PVT LTD Vs MR R lgmail.com
025 VOHAN PAUL AND ORS
1307 [Civil ICS l20-12-2025 [Sh  SONAL JAIN PropMUNISH VOHRA [9811427955 imunishlaw.vohra [20-11-2025
(COMM)/1354/2 [M/s LITTLE PROFIT (@gmail.com
025 [TRADING AND CO Vg
IDEEPAK ~ AGGARWAL
Prop M/s JYOTI STORES
1 [SH. S.S RATHI,CENTRAL _ [COURTROOM 310 _[CS (COMM) Ics o1-12-2025  [BANK OF INDIA Vs BRAHAM[Sandeep singh 18920646070 sandeeplawansh@ [10.07.2025
IDISTRICT JUDGE, (COMM)/1262/2025 IDEV yahoo.com
ICOMMERCIAL COURT
[COURT ROOM 310  [CS (COMM) ICS lo2-12-2025 CANARA  BANK Vs S TSudesh Ranjan Singh [9015511224 lsudeshadvocate12 [26.10.2025
((COMM)/1273/2025 [ENTERPRISES ~ THROUGH @gmail.com
TS PROPRIETOR SAUOOD) .
[HASAN
[COURT ROOM 310  [CS (COMM) ICS l02-12-2025 S Sanjeev Kumar Goel Vs|A K Trivedi 0871441764 ktrivedilawoffices [28.11.2025
(COMM)/1274/2025 [Municipal ~ Corporation  of| @gmail com
[Delhi .
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ICOURT ROOM 310 'S (COMM) ICS l04-12-2025 unita Verma Proprietor of Ms|Shri Ram Verma 172909200008 shriramverma199o|03.12.2025
(COMM)/1288/2025 Vanoj Kumar Jewellerz Vs ‘mail.com
[Abdul Wahid Mandal (@gmail.
ICOURT ROOM 310 [CS (COMM) ICS (COMM)/1292/202|05-12-2025  [LITESH KUMAR Vs SUNNY[Anuj Kumar 7503380065 dvocate.anuj@co [6.11.2025
[BHATIA sultant.com
[COURT ROOM 310  [CS (COMM) ICs 10-12-2025 [AMIT KHANNA Prop of M/s[Vikas Bhatia 9811379676 vksbht6 @gmail.co [05.12.2025
(COMM)/1342/2025 [Saarthak Trading Co. Vs Im

[ARSHAD SIDDIQUI Prop. of
1/s Zam Zam Collection

ICOURT ROOM 310 'S (COMM) ICS l20-12-2025 (OCHAR SUNG UP ACRYLI(]Neeraj Grover 9810376869 gmverindia@outlo 15.12.2025
((COMM)/1351/2025 ILTD Vs M/s SIGNATURE| lok.com
TEXTILE COMPANY .
iz [SH. RAVINDER BEDL/CENTRAL }o1 ICS(COMM) 1272/25 l02-12-2025 [Union Bank of India IAMRENDRA KR(9990298248 [11-10-2025
IDISTRICT JUDGE, [Vs MOHD SULTAN IGIRT IAMRENDRAKG@
ICOMMERCIAL COURT IGMAIL.COM

ko1 ICS(COMM) 1278/25 l02-12-2025 [THE SUPREMESHRIHAR 91-9548888420 |Advocate.shrihar(ef28-11-2025
[INDUSTRIES LIMITED{TRIPATHI lagmail.com
VS MAHENDRA SINGH]
IRAJPUROHIT

ko1 ICS(COMM) 1282/25 l02-12-2025 [PURSHOTAM DASSRATNESH KA NT [9990427146 [01-12-2025
ISABLANIA Vs. ASHOK|
[LEATHER COMPANY

ko1 ICS(COMM) : 1296/2025 l06-12-2025 [PNG ASIA THROUGHHimanshu 19999309222  |Contact@ Utkrisht [28-11-2025
TS PARTNER  Vs/Dhawan lhalaw.com
IANWAR ALI SHAIKH

ko1 ICS(COMM) 1300/2025 08-12-2025 [DAGA FASHIONRISHABH JAIN  [9953246669  |[Rishabh 106-12-2025
ICENTRE VS DEV] laguarius(a),gmail.
[ENTERPRISE om

ko1 ICS(COMM) [1306/25 10-12-2025 [Amit Khanna Prop of M/sVIKAS BHATIA  [9811379676 [VKSBHT6@gmail. j06-12-2025
[Saarthak Trading CoVs,| lcom

|Akash Proprietor of M/s|
[Fashion Love Shirts

ko1 ICS(COMM) 1320/2025 12-12-2025 [M/S SHIV  RATNAISUBHASH 9810459344 chandraadv3y@g [10-12-2025
[PAPER P. LTD. Vs. M/SCHANDRA imail.com
WOLKUS TECH. SOL)|
IP.LTD.

ko1 ICS(COMM) 1321/25 12-12-2025 [M/s Simran Fab VsJANIL KR [9810438858 - 10-12-2025
[Kiran Chugh & Or [PANDEY

ko1 ICS(COMM) 1326/25 13-12-2025 [Prashant Sharma v DelhiASHOK 9811106159 lashokmahajan79@|08-12-2025
Pal Board MAHAJAN 9818473203 lgmail.com

ko1 ICS(COMM) 1328/2025 13-12-2025 [M/s R.L.F. IndustriegDeepak Yadav 9999980081  [DeepakYadavAdvo[t1-12-2025
[Ltd. Vs. Mukesh Sethi lcate@Grnail.Com

ko1 ICS(COMM) 1345/2025 19-12-2025 IS_hreyam Agrawal  VsNITIN GOEL 19999340256, 17-12-2025
[Evex Auto India Pvt. Ltd. 9958617492 [Email:mnglawoffic|

le@gmail.com
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s UPASANA JANDIAL

ko1 [CS(COMM) 1347/2025 19-12-2025 [Vikas Verma Vs. MCD 7289988608  [Utkarshsharma.ad [17-12-2025
IAnr. HARMA v@gmail.com
ko1 [CS (COMM) 1364/2025 26-12-2025 [Hamdard NationalShivendraPratapSi[953394364 hivendra| 23-12-2025
[Foundation (INDIA) &ngh I31theacmeco.com
JAnr v Moonstar Lifecare]
[PvtLtd & Anr
ko1 ICS (COMM) 1365/25 26-12-2025 [M/s B.K Enterpirses VAMITVERMA&AS [9212422238, [amitvermalawyer8[12-12-2025
IM/s Modern Creation ~ [SOCIATES lo@gnmail.<br>l.c
m
M.K NAGPAL,CENTRAL [COURT ROOMICIVIL SUIT Fxceution (Comm)5792001-12-2025 [STT  GLOBEL _ DATA[Parshant Arora  PS10335545 [NA
IDISTRICT JUDGE, ko2 ICENTERS INDIA PVT|
ICOMMERCIAL COURT ILTD.
s Acceletrade
[Technologies Private Lim
ICOURT ROOM|CIVIL SUIT OMP (I) (COMM.)/1154/391-12-2025 [TATA CAPITAL LTD JANISH BHOLA  [9811452022 lanishbhola17@yah [NA
ko2 s RAMCHANDRA| foo.com
IBARGURJAR
ICOURT ROOM|CIVIL SUIT [CS (COMM)/1275/2025 " |92-12-2025 |Sh Rajender ~ KumarAVINESH 871431764 IAKTrivedilawoffice[28.11.2025
ko2 IGupta IKUMAR ls@gmail.com
[Vs Municipal Corporation|
f Delhi
ICOURT ROOMICIVIL SUIT [CS (COMM)/127612025 J02-12-2025 [ASHA GOEL [Satyender Singh ~ [?811161525 ISKSingh116@gmai(21.11.2025
ro2 s Municipal Corporation| .com
f Delhi
ICOURT ROOMICIVIL SUIT [CS (COMM)127772035 [02-12-2025 [MKM TECHNOLOGIES[Sanyay shrivashtval$10240028 [SanjayAdvocate12 [14.07.2025
o2 IPVT LTD I3@gmail.com
[Vs ONKAR ENGINES|
JAND GENERATOR PVT]
ILTD
ICOURT ROOM|CIVIL SUIT OMP (I) (COMM.)/1161/393-12-2025 [HDFC BANK LTD. IANISH BHOLA  [9811452022 lanishbhola17@yah [NA
ko2 s ANNU SINGH 0.com
ICOURT ROOM[CIVIL SUIT [Execution (Comm.)/588/2(05-12-2025 [BANK OF BARODA IChitra malhotra  [9212888057 [Chitramalhotrasob|NA
ko2 Vs M/S DIVINE SUTRA| i@gmail.com
[PROP SUSHANTJEE
ICOURT ROOM[CIVIL SUIT [Execution (Comm.)/589/2006-12-2025 [Devender singh [Seema Khatri 19999903919 ladvseemao7@gma [NA
uo2 Vs M/S NOVATRIX| fil.com
IDESIGNS PVT LTD
ICOURT ROOMICIVIL SUIT [CS (COMM)/129972025 0 8-12-2025 [KAMAL GUPTA Manoj kumar 0868714305 |Advocatemktyagi [12.11.2025
ko2 Vs M/S KISHAN]| (@gmail.com
[ENTERPRIZES
ICOURT ROOMICIVIL SUIT Exceution (Comm.)/60122410-12-2025 [VIVA BOOKS PRIVATENarender vasishth [NA
ko2 LTD
s Vg Enterprises
ICOURT ROOM[CIVIL SUIT [CS (COMM)/132212025 |12-12-2025 [MEENAKSHI JAIN INaveen kumar 9811603963 lsimransingh.98@g|08.12.2025
ko2 [Vs HARSH KHANNA mail.com
ICOURT ROOM[CIVIL SUIT [Execution (Comm.)/6162(y5-12-2025 [ASHIND  INDUSTRIESAnmol chadha [NA
ko2 [PVT LTD
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ROOMICIVIL SUIT [Exccution (Comm.)/6252018-12-2025 |G B SINGH [Anil kumar
uo2 Vs AADHARSHREE|
IPAPER MILLS PVT LTD

ICOURT ROOM[CIVIL SUIT [CS (COMM)/134012025 }18-12-2025 [TIRUPATI TRADINGNitin Sharma 9650466233 [Attorneynitinshar [12.12.2025
ko2 ICORPORATION through ima@gmail.com
fits partner Parul Bansal

s RAJESH KUMAR|
IPROPRIETOR OF M/S|

ICAPITAL GRAINS
ICOURT ROOMICIVIL, SUIT [0S (COMM)I3532055 [50-12-2025 [RADHEY SHYAM [Satyender Singh _ Ps11161525 SKSingh116@gmaifio.12.2025
ko2 [Vs Municipal Corporation| l.com
f Delhi

ICOURT ROOMICIVIL SUIT OMP () (COMM.)/ 119939 4-12-2025 [TATA CAPITAL LTD IANISH BHOLA  |9811452022 lanishbhola17@yah [NA

ko2 s M/S PAAWAN| loo.com
[ENERGY INDIA PVT|
ILTD

ICOURT ROOMICIVIL SUIT (S (COMM)/136272025 [54-12-2025 [A.R. JOSHI PROP[Satish kumar 0717973422

ko2 [DELHI COPIER
Vs SHAMIM AHMAD)
IPROP AS]]
[ENTERPRISES
4 [SH. ASHUTOSHWEST ICS ICS l02-12-2025 [ATUL JAIN (ProprietorfMohd Bilall7373738694 [dalalmohit75@gm [28-11-2025
[KUMAR, DISTRICT] (COMM)/978/20 lof M/s Vardhman Sales|Ansari(P), il.com
PUDGE (COMMERCIAL 25 ICorporation Vs SATISH]
ICOURT) ICHAUDHARY ALIAS
ISATISH KUMAR]
(Proprietor of M/s Jatin|
Moo dine o A and
ICS ICS 04-12-2025 [Batra  Breweries  andjrajeev kumar9312276651 r.tewari88@gmail. |04-11-2025
(COMM)/986/20 IDistilleries Pvt Ltd Vstewari(P), lcom
25 [Deep  Mohan  Singh
|Arneja
ICS ICS l04-12-2025 [SANJAY BANSAL VsRakesh Kumar(P), 9711771000 frakesh.advocae18 |02-12-2025
(COMM)/987/20 [FIROZ ABDULKADAR] (@gmail.com
25 [KHIMANT
ICS ICS 12-12-2025 [M/s Divit Industries LLPSUNIL SINGH(P), [9654224557 ladvsunilsinghp@g [06-12-2025
(COMM)/1010/2 Vs M/s Impulse Travell imail.com
025 IGears (P) Ltd and Ors
ICS ICS 13-12-2025 [[ndian Bank Vs AnkifMANOJ KUMARI9811254078 imanvakil1378@g [06-12-2025
(COMM)/1015/2 [Kumar JARORA(P), imail.com
025
ICS ICS 13-12-2025 [Indian Bank Vs PratimaMANOJ KUMAR[9811254078 manvakil1378@g [06-12-2025
(COMM)/1014/2 [Yadav IARORA(P), Imail.com
025
ICS ICS 15-12-2025 [M/S SHAILAUM|VIPUL GUPTA(P),[90899191983 imr.guptavipul@g [02-05-2025
(COMM)/1023/2 MACHINE imail.com
025 IMANUFACTURERS PVT]|
LTD Vs M/S SV
[INDUSTRIES
ICS ICS 16-12-2025 [Reliance Projects andHIMANSHU 8750618722 Isswaniassociates@ [13-12-2025
(COMM)/1024/2 [Property ManagementGARG(P), lgmail.com
025 [Services Ltd Vs NORTH|
WEST  SALES  AND|
IMARKETING LTD
ICS Cs 19-12-2025 [SBWOOD LAM LLP VsVikrant Mehta(P), [9013001400 dvocatevikrantmeft7-10-2025
(COMM)/1036/2 [KRISHNA PLYWOOD lhta@gmail.com
025
ICS ICS 20-12-2025 [STATE BANK OF INDIAMANOJ 9654371856 ladvpandeymanoj [16-12-2025
(COMM)/1043/2 Vs RAM PAAL [PANDEY(P), (@gmail.com

025



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
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ICS [22-12-2025 [GANT AB AND ANR VgShravan Bansal(P),j9910888645 unitedmark@unite[19-12-2025
(COMM)/1049/2 JASHOK KUMAR AND)| dandunited.com
025 IANR
ICS ICounter 23-12-2025 [M/S ONEX INDUSTRIESSameer Dewan(P), 9810134864 sameerdewan123 [15-12-2025
IClaim/57/2025 [PVT LTD Vs MOHD ZAK]] |@rediffmail.com
IPROP M/S AMIR|
[ELECTROPLATING
ORKS
ICS ICS 23-12-2025 [SUDHANSHU BAJAJ|Vikas Sharma(P), [9999010507  [jurislaw@outlook. [15-12-2025
(COMM)/1052/2 (PROPRIETOR OF om
025 ISCHOLARs ACADEMY|
[FOR 1IT-JEE) Vs
IScholars A Plus Academy
ICS ICS 26-12-2025 [GENETIX BIOTECHMadhav Gawri(P), [8700568976  |madhav@rkgco.co [18-12-2025
(COMM)/1059/2 IASIA LIMITED Vs m
025 IBHARAT
[MMUNOLOGICALS
IAND BIOLOGICALS|
ICORPORATION
15 [MS. PREETI AGARWAL|WEST ICS(COMM) 984 /2025 04.12.2025 [CANARA BANK VSJKUMAR 1888264250 dv.vishwjeet@gm [02.12.2025
IGUPTA, DISTRICT] [PREETI SINGHAL [VISHWJEET lail.com
PUDGE (COMMERCIAL
ICOURT)-02
ICS(COMM) 985/2025 04.12.2025 [DUROPLY INDUSTRIESJITENDER 9968237035 jitenderkumargha [02.12.2025
S. PANKAJ KUMARGAHIYAN hiyan@gmail.com
ISHARMA
ICS(COMM) 988/2025 05.12.2025 [BANK OF BARODA VS|DEEPA GUPTA [9312292558 ladvocate.deepa.gu |04.12.2025
ISUNIL KUMAR Ipta@gmail.com
ICS(COMM) 992/2025 08.12.2025 [VINEET TANEJA VSJANJANI KUMAR9811675024 lanjanichoudhari@ [28.11.2025
IROJLACK ASTA LTD ICHOUDHARY lgmail.com
ICS(COMM) 995/2025 10.12.2025 [AMIT GUPTA VS|LOVEKESH 9873300964  [lovekesh27@gmail(01.12.2025
INEELAM GOYAL L.com
ICS(COMM) 996/2025 l10.12.2025 [SHAKTI ENTERPRISESMAHINDER 9873027484 [24.09.2025
VS. M/S DIAMONDSINGH
[MODULAR PVT LTD
ICS(COMM) 1002/2025 11.12.2025 PJUHIE INDIA PVT LTDSAMMAN 7717730165 lofficeofsammanga |03.11.2025
[VS. KSV  TRADING[VARDHAN [utam@gmail.com
[THROUGH PROP,|
ISANGEETA YADAV
ICS(COMM) 1026/2025 18.12.2025 [PANKAJ  JAIN  VS/D.R.JAIN 9871059347 [djain5857@gmail. [02.12.2025
IALLIANZETECH om
[REALCON PVT LTD
ICS(COMM) 1027/2025 18.12.2025 |GIRISH DEV MISHRAPANKAJ KUMAR (9318348798 [pankajvermao855 [04.12.2025
[VS. SURESH KUMAR| |@yahoo.com
IMISHRA
ICS(COMM) 1042/2025 20.12.2025 [MS. ROHIN INFOTECH[PRASHANT KR (9311279764 legalprashant2018 [08.12.2025
PVT LTD VS. M/S (@gmail.com
TRYCAM INDIA
16 [SH. RAGHUBIR SINGH,WEST OMP (Djo2-12-2025 AXIS BANK LID VSADV 087 T 0-10589 /findilexlaw@gamil.
IDISTRICT JUDGE| (COMM)/1969/2 IGURWINDER SINGHDHEERAJ(P), 18920586266 om
COMMERCIAL 025 [SANDHU 2596
ICOURT)-03
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IOMP (Iyo2-12-2025 |AXIS BANK LTD VsADV 987 1 0-10589 /lindilexlaw@gamil.
((COMM)/1968/2 ISHALU SINGH 7849  [DHEERAJ(P),  [8920586266  |com

025

[ExXCOMM H{10-12-2025 [INDUSIND BANK LTD[PANKAJ

JAward by Arb Vs M/S BROWN BIRDKUMAR(P),

IComm/80/2025 [ENTERPRISES PVT

[Execution 10-12-2025 [Kotak Mahindra PrimeSunny Arora(P),

(Comm)/429/20 ILtd Vs UNNY]|

25 IKHURANA

[Execution 10-12-2025 [Canara Bank Vs SHYAMsumit virmani(P),

(Comm)/430/20 ISAHNI PROPRIETOR OF|

25 IS S ENTERPRISES

ICS 11-12-2025 [ANYA ENTERPRISESMANDEEP 9873811588 lsaneevsoniadvocat [09-12-2025
(COMM)/1004/2 [EXIM PVT LTD VSSINGH(P), le2@gmail.com
025 ISANCHIT SETIA

IOMP (Dp2-12-2025 [Shriram Finance Ltd VsManoj Kumar(P), (981113644

(COMM)/2082/2 ISAURABH SALUJA

025

ICS 13-12-2025 [[ndian Bank Vs indeffMANOJ KUMAR/9811254078 /jmanvakil378s@g
(COMM)/1012/2 ISingh IJARORA(P), 9560262990  [mail.com

025

IOMP (I)13-12-2025 |AXIS BANK LTD VsSunita Singh(P), (987 I 0-10589 /lindilexlaw@gamil.
(COMM)/2095/2 IANIRAJ 18920586266  [com

025

IOMP (I)13-12-2025 |AXIS BANK LTD VsSunita Singh(P), (987 I 0-10589 /lindilexlaw@gamil.
(COMM)/2096/2 IKAMLA VAISHNAV 18920586266  |com

025

ICS 13-12-2025 |RAJESH ARORA VSRAJESH 9810294894 IRAJESHBANTI@ [01-12-2025
(COMM)/1011/2 ICRYSTAL CAPS BANATI(P), [YAHOO.CO.IN
025

IOMP (I)16-12-2025 [Yes Bank Ltd VSADV. LALIT|8130383148 lalitpandayadvasso|
(COMM)/2125/2 [IMANISH KUMAR [PANDEY(P), lciates@gamil.com
025

IOMP (I)16-12-2025 [Yes Bank Ltd VSADV. LALIT|8130383148 lalitpandayadvasso|
(COMM)/2126/2 IMAHESH SHARMA [PANDEY(P), [ciates@gamil.com
025

IOMP (D[16-12-2025 [Yes Bank Ltd Vs SUJEETIADV. LALIT|8130383148 lalitpandayadvassol
(COMM)/2124/2 [SUNIL KUMAR [PANDEY(P), [ciates@gamil.com
025

OMP (I17-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 litigation@sreslegal
(COMM)/2158/2 DAGSEER SINGH IPATHAK(P), .com

025

IOMP (I17-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 litigation @srcslegal
(COMM)/2159/2 ISUNITA DEVI [PATHAK(P), l.com

025




COURT

DISTRICT COURT ROOM CASE TYPE

CASE NUMBER DATE

REGISTRATRESPONDENT NAME

ION

OFPETITIONER NAME VSADVOCA

ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-
PAYMENT OF
COURT FEES

IOMP (Df17-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 litigation@sreslega
(COMM)/2153/2 IGURPREET SINGH IPATHAK(P), .com
025
IOMP (In17-12-2025 [AXIS BANK LIMITED VSSANJEEV 9717028845 litigation@sreslegal
(COMM)/2157/2 [URMILA NARESH IPATHAK(P), .com
025
IOMP (Iy17-12-2025 [AXIS BANK LIMITED VSSANJEEV 9717028845 litigation@sreslega
(COMM)/2155/2 ISIYARAM SO  RAM[PATHAK(P), l.com
025 ISINGH
ICS 18-12-2025 [PURPLE UNITED SALESPRIYANK 9810719339,981[Not Mentioned 16-12-2025
(COMM)/1031/2 ILTD THROUGH ITSMOHAN(P), 10649496
025 JAUTHORISED

IREPRESENTATIVE  SH

UATINDER DEV SETH|

Vs UTKARSH]
IM-Ex/438/2025 [18-12-2025 [RAJ BALA TANWAR VsfSauraj Yadav(P),

[DHRUV KUMAR SINHA
ICS 18-12-2025 [MS RUDRAKSH SALES{Anshul Garg(P), (9810717949,  [piyvushmittaladvo [NIL
(COMM)/1030/2 IAND ANR Vs MS 18920831715 lcate@gmail.com
025 IGANDHI STORE
[Execution 19-12-2025 [Atlas Logistics PrivatelParshant Arora(P),
((Comm)/440/20 Limited Vs STAR|
25 ICEILING THROUGH ITS|

[PROPRIETOR M§

[RAMAWATI PANDEY
IOMP (Dp9-12-2025 [YES BANK LTD VSKARTIK
(COMM)/2180/2 IMUKESH MANAKKUMAR(P),
025 ICHAND
ICS l20-12-2025 [DEV ELECTRICAL AND|PRIYANKA 18077665773 [kashiyaandassocia |01-09-2025
(COMM)/1040/2 [ENGINEERING ICHAUDHARY(P), tes@amail.com
025 ISERVICES Vs ADVANCE|

IPANEL AND|

ISWITCHGEARS PVT)

ILTD
IOMP (Df2o-12-2025 [Yes Bank Ltd  VSADV. LALIT|8130383148 lalitpandayadvasso|
(COMM)/2192/2 JASHWANI KUMAR [PANDEY(P), ciates@gamil.com
025
IOMP (I)20-12-2025 [Yes Bank Ltd Vs ADITYAIADV. LALIT|8130383148 lalitpandayadvasso|
(COMM)/2190/2 [KUMAR SINGH [PANDEY(P), lciates@gamil.com
025
OMP (I)}23-12-2025 [IDFC ~ FIRST  BANKISANJEEV 9717028845 litigation@srcslegal
(COMM)/2221/2 [LIMITED VSPATHAK(P), .com
025 IMAHENDER GUPTA
OMP (Df23-12-2025 IDFC  FIRST BANKISANJEEV 9717028845 litigation@sreslegal
(COMM)/2218/2 [LIMITED Vs NAVEEN [PATHAK(P), .com
025 [KUMAR
IOMP (Dj24-12-2025 AXIS BANK LTD VsADV
(COMM)/2249/2 IRAJNEESH KUMAR  [DHEERAJ(P),
025
ICS 26-12-2025 [POWERCAM Rishi Sehgal(P), [9811056275 larvindsingh56275 [18-12-2025
(COMM)/1056/2 [ELECTRICALS PVT LTD)| (@gmail.com
025 s JOHN BASHA SHAIK
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b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF
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ICS 26-12-2025 [ULTIMATE LOGISTICS[Pardeep 9891373332 ladv.rohit@gamil.c [18-12-2025
(COMM)/1057/2 [PVT LTD Vs M MfSachdeva(P), m
025 IASSOCIATES
ICS 26-12-2025 [MKM TECHNOLOGIES[Yash Saraswat(P), [98 10240028  |sanjayadvocate l14-12-2025
(COMM)/1058/2 [PVT LTD Vs ONKAR| 123@gmail.com
025 [ENGINES AND|
IGENERATOR PVT LTD
7 [SH. SANJEEVIWEST ICS (COMM) ICS 01-12-2025 JASMINE KAUR VSGAGAN DEEP9310905051 team@sslegalsohit [27.11.2025
IAGGARWAL, DISTRICT] (COMM)/972/20 [BESSONS AND  COSINGH fions.com
PUDGE (COMMERCIAL 25 IPARTNERSHIP
ICOURT) ICONCERN
ICS (COMM) ICS l01-12-2025 [PRASHANT PRAJAPATIJITENDER 19212413759 litendersahayadvoc [29.11.2025
(COMM)/974/20 Vs KAMLADITYYASAHAY late@gmail.com
25 ICONSTRUCTION  PVT]
ILTD
ICS (COMM)  [CS [02-12-2025 ipul printers Vs M/SNARENDRA 9811403864  [kalra.narender@g [26.11.2025
(COMM)/979/20 [Umanath Press IKALRA [mail.com
25
ICS (COMM) ICS l02-12-2025 [Balaji Action BuildwellABHISHEK 9310008854 harjikal12@gmail [01.12.2025
(COMM)/981/20 Pvt  Ltd Vs ROCKYHARIJA .com
o5 [DODANT
ICS (COMM) ICS l02-12-2025 THREE N PRODUCTSDAVESH 7982104633 imail @dvipattomey|01.12.2025
(COMM)/982/20 IPRIVATE LIMITED VsVASHISHTHA [s.com
25 [KASANA RAM|
ICHAUDHARY
[OMP (DOMP (Djo3-12-2025 |AXIS BANK LTD VsDHEERAJ 18920586266  [INDOLEXLAW@ [10.12.2025
(COMM.) (COMM.)/1992/2| ISHAHRUKH KHAN| GMAIL.COM
025 18560
[OMP (DIOMP (Djo3-12-2025 |AXIS BANK LTD VsDHEERAJ 18920586266  [[INDOLEXLAW@ [10.12.2025
(COMM.) ((COMM.)/1993/2 MILAN KUMAR 6413 GMAIL.COM
025
(OMP (DIOMP (Djo3-12-2025 |AXIS BANK LTD VsDHEERAJ 18920586266  [[INDOLEXLAW@ [10.12.2025
(COMM.) (COMM.)/1995/2 JAKHIL AGRAHARI 1712 IGMAIL.COM
025
IOMP (IYOMP (Iyo3-12-2025 |AXIS BANK LTD VsDHEERAJ 18920586266  [INDOLEXLAW@ [10.12.2025
(COMM.) (COMM.)/1996/2] [PARVEEN IGMAIL.COM
025
[OMP (DlOoMP (Djo3-12-2025 |AXIS BANK LTD VsDHEERAJ 18920586266 INDOLEXLAW@ [10.12.2025
(COMM.) (COMM.)/1998/2] [DEEPANSHU TYAGI IGMAIL.COM
025
MP (IYOMP (IYo4-12-2025 [Yes Bank Ltd Vs AMAAN|LALIT PANDEY (8130383143 ILALITPANDEYAD(02.12.2025
(COMM.) (COMM.)/2010/ [TRADERS [V@GMAIL.COM
2025
MP (DoMp (IYo4-12-2025 [Yes Bank Ltd Vs TARUN|LALIT PANDEY (8130383143 ILALITPANDEYAD(02.12.2025
(COMM.) (COMM.)/2011/2 IASSOCIATES [V@GMAIL.COM
025
IOMP (IYOMP (IYo4-12-2025 [Yes Bank Ltd Vs SUNITALALIT PANDEY (8130383143 ILALITPANDEYAD(02.12.2025
(COMM.) (COMM.)/2012/2] [DEVI [V@GMAIL.COM
025




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF

ION NUMBER COURT FEES

(IYOMP (IYo4-12-2025 [Yes Bank Ltd Vs RAHULJLALIT PANDEY (8130383143 ILALITPANDEYAD(02.12.2025
(COMM.) ((COMM.)/2013/2] [RAHUL [V@GMAIL.COM
025
MP (DoMp (IYo4-12-2025 [Yes Bank Ltd Vs ARVIND|LALIT PANDEY (8130383143 ILALITPANDEYAD(02.12.2025
(COMM.) (COMM.)/2014/2] ISINGH [V@GMAIL.COM
025
ICS (COMM) ICS l05-12-2025 [BANK OF BARODA VSDEEPA GUPTA (9312292558 4.12.2025
(COMM)/989/20 [PURAN ladvocate.deepa.gu
25 Ipta@email.com
IOMP (DoMP (Dos-12-2025 IDFC ~ FIRST = BANK[SANJEEV 9717028845 litigation@sreslegaf26.11.2025
(COMM.) (COMM.)/2015/2] [LIMITED Vs DEEPAK [PATHAK .com
025 IRAJENDER SINGH|
[YADAV
IOMP (DoMP (Djo5-12-2025 IDFC ~ FIRST = BANK[SANJEEV 9717028845 litigation@sreslegal26.11.2025
(COMM.) (COMM.)/2016/2] [LIMITED Vs GURDEV[PATHAK .com
025 ISINGH BHATTI
IOMP (DOMP (Dos5-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 litigation@sreslegal21.11.2025
(COMM.) (COMM.)/2017/2 ISATISH KUMAR [PATHAK .com
025
IOMP (DIOMP (Djo6-12-2025 |AXIS BANK LTD VSSANJEEV 9717028845 litigation @srcslegal21.11.2025
(COMM.) (COMM.)/2031/2] JABHISHEK JADOUN  [PATHAK .com
025
OMP (DOMP (Djo6-12-2025 |AXIS BANK LTD VSSANJEEV 9717028845 litigation @srcslegal21.11.2025
(COMM.) (COMM.)/2032/ IRUDRA PRATAP IPATHAK .com
2025
IOMP (DIOMP (Djo8-12-2025 |AXIS BANK LTD VSSANJEEV 9717028845 litigation @srcslegal21.11.2025
(COMM.) (COMM.)/2049/ ISALAHUDDEEN IPATHAK .com
2025
(OMP (DIOMP (Djog-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD|21.11.2025
(COMM.) (COMM.)/2065/ [FATEH BAHADUR [V@GMAIL.COM
2025
IOMP (IYOMP (Iy09-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD(09.12.2025
(COMM.) (COMM.)/2066/ ISATEESH KUMAR [V@GMAIL.COM
2025
IOMP (IYOMP (I)i0-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD(09.12.2025
(COMM.) (COMM.)/2071/2| [BANSHI LAL [V@GMAIL.COM
025
ICS (COMM) ICS 11-12-2025 [SH KESHAV KHANNAYAKSHU JINDAL (9211462592 lsadashivlegalassoc [10.12.2025
(COMM)/1003/2 [PROPRIETOR OF MS§| liates@gmail.com
025 [ROSHAN LAL KHANNA|
IAND SONS Vs SH|
IVISHAL GUPTA|
[PROPRIETOR OF MS|
Ann cppuion
MP (Iyomp (In5-12-2025 [AXIS BANK LTD VSDHEERAJ 18920586266 INDOLEXLAW®@ [13.12.2025
(COMM.) (COMM.)/2110/2 IARSHAD IGMAIL.COM
025
[OMP (IYOMP (I)15-12-2025 |AXIS BANK LTD VSDHEERAJ 18920586266  [INDOLEXLAW@ [13.12.2025
(COMM.) (COMM.)/2111/2 [RANJAN TYAGI IGMAIL.COM
025




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
NO. REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF
ION NUMBER COURT FEES

(IYOMP (I)15-12-2025 |AXIS BANK LTD VSDHEERAJ 18920586266  [INDOLEXLAW@ [13.12.2025
(COMM.) (COMM.)/2117/2 [KOMAL IGMAIL.COM
025
MP (IYOMP (I)16-12-2025 [M/S IIFL FINANCE LTD/GOPAL JHA 935933844 jhagopaladv(@gm [15.12.2025
(COMM.) (COMM.)/2127/2 [Vs Kotak Mahindra Bank| lail.com
025 Limited
IOMP (DoMp (IN17-12-2025 [Yes Bank Ltd Vs VARUN|LALIT PANDEY (8130383143 ILALITPANDEYAD|15.12.2025
(COMM.) (COMM.)/2128/2] [DAGAR [V@GMAIL.COM
025
IOMP (DoMP (If17-12-2025 [Yes Bank Ltd VSLALIT PANDEY (8130383143 ILALITPANDEYAD|15.12.2025
(COMM.) (COMM.)/2129/2] ISUKHVINDER SINGH [V@GMAIL.COM
025
IOMP (DoMP (Dp7-12-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD|15.12.2025
(COMM.) (COMM.)/2130/2] [HARGYAN SINGH [V@GMAIL.COM
025
loMP (DjoMP (Dfi7-12-2025 [Yes Bank Ltd Vs RAJILALIT PANDEY |[8130383143  |[LALITPANDEYAD[I5.12.2025
(COMM.) (COMM.)/2131/2 IKUMAR YADAV @GMAIL.COM
025
[OMP (DIOMP (Dfi7-12-2025 |AXIS BANK LTD VSDHEERAJ 18920586266  [[INDOLEXLAW@ [11.12.2025
(COMM.) (COMM.)/2132/2| IANAND KUMAR SINGH GMAIL.COM
025
[OMP (DOMP (Dpi7-12-2025 |AXIS BANK LTD VSDHEERAJ 18920586266  [INDOLEXLAW@ [11.12.2025
(COMM.) (COMM.)/2133/2| IKANHIYA LAL GMAIL.COM
025
[OMP (DIOMP (Dpi7-12-2025 |AXIS BANK LTD VsDHEERAJ 18920586266  [[INDOLEXLAW@ [11.12.2025
(COMM.) (COMM.)/2134/2 IASHOK SINGH GMAIL.COM
025
(OMP (DIOMP (Dpi7-12-2025 |AXIS BANK LTD VsDHEERAJ 18920586266  [[INDOLEXLAW@ [11.12.2025
(COMM.) (COMM.)/2135/2 IASHA IGMAIL.COM
025
ICS (COMM) ICS 18-12-2025 [PURPLE UNITED SALESMAN MOHAN|9810719339 IMANMOHAN [17.12.2025
(COMM)/1028/2 [LTD THOURGH ITSGUPTA 123@YAHOO.CO
025 IAUTHORISED M
IREPRESENTATIVE  SH
UATINDER DEV SETH
Vs CHOICE TRADES|
or AL
ICS (COMM) ICS 18-12-2025 [CANTECH ENGINEERSKAVITA 9873725564 [13.12.2025
(COMM)/1033/2 [PVT LTD Vs EMPIRENAILWAL [kavita@jvkassociat]
025 [FURNITURE CO les.com
MP (IYOMP (I)18-12-2025 [Yes Bank Ltd Vs AMIT|LALIT PANDEY (8130383143 ILALITPANDEYAD(16.12.2025
(COMM.) (COMM.)/2170/2| IGOYAL [V@GMAIL.COM
025
MP (DoMp (I)18-12-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD(16.12.2025
(COMM.) (COMM.)/2171/2 IAPOORVA THAKUR [V@GMAIL.COM
025
IOMP (IYOMP (I)18-12-2025 [Yes Bank Ltd Vs ASHOKILALIT PANDEY (8130383143 ILALITPANDEYAD16.12.2025
(COMM.) (COMM.)/2172/2 ISINGH [V@GMAIL.COM
025
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(IYOMP (I)18-12-2025 [Yes Bank Ltd Vs DEEPAKILALIT PANDEY (8130383143 ILALITPANDEYAD(16.12.2025
(COMM.) (COMM.)/2173/2 ISAINT IV@GMAIL.COM
025
ICS (COMM) ICS 19-12-2025 [RAHUL  MITTAL VSSANJAY KUMAR (9818974450 ILEGALLEGAL 18.12.2025
((COMM)/1038/2 IREGALIA BANQUET ICOMPANY@RED]|
025 [FFMAIL.COM
IOMP (DoMp (IN19-12-2025 [Yes Bank Ltd Vs AMIT|LALIT PANDEY (8130383143 ILALITPANDEYAD[17.12.2025
(COMM.) (COMM.)/2179/2 IAMIT [V@GMAIL.COM
025
ICS (COMM) ICS 20-12-2025 [Sehdev Sehgal V: MAHIMA 9868510397 [19.12.2025
(COMM)/1045/2 [YouTube LLC IMALHOTRA ontact@illlvmudit|
025 jain.com
ICS (COMM) ICS l20-12-2025 [SBWOOD LAM LLP VSVIKRANT MEHTA|9013001400 dvocatevikrantmef19.12.2025
(COMM)/1047/2 ISHIV SHAKT]| ita@gmail.com
025 [PLYWOOD
OMP (IYomMP (I)20-12-2025 |Axis Bank Limited VSAMIT KUMAR (8860939556 |AMITKUMAR.294[25.10.2025
(COMM.) ((COMM.)/2189/2| IMIRZA SULTAN FIROZ |(@REDIFFMAIL.C
025 OM
[OMP (DIOMP (Df20-12-2025 |AXIS BANK LTD VSAMIT KUMAR 18860939556  [AMITKUMAR.294[13.10.2025
(COMM.) (COMM.)/2191/2 IAMIT SHARMA |(@REDIFFMAIL.C
025 [OM
OMP (DOMP (Djg2-12-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD|17.12.2025
(COMM.) (COMM.)/2215/2 IMUHAMMAD RAYHAN]| @GMAIL.COM
025 [RAHMAN
[OMP (DIOMP (Dfg2-12-2025 |AXIS BANK LTD VsDHEERAJ 18920586266  [INDOLEXLAW@ [13.12.2025
(COMM.) (COMM.)/2217/2 IDEVENDRA SINGH| GMAIL.COM
025 [BISHT
(OMP (DIOMP (Df23-12-2025 IDFC  FIRST BANKIDHEERAJ 18920586266  [INDOLEXLAW@ [13.12.2025
(COMM.) (COMM.)/2237/2| ILIMITED Vs MUNNA IGMAIL.COM
025 [GOVIND
IOMP (IYOMP (I)}23-12-2025 [IDFC ~ FIRST  BANKISANJEEV 9717028845 litigation@sreslegajo1.12.2025
(COMM.) (COMM.)/2238/ [LIMITED Vs JAHEER [PATHAK .com
2025 [SHABBEER
IOMP (IYomP (I)}23-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegaf29.11.2025
(COMM.) (COMM.)/2239/ [HARDAYAL GURJAR  [PATHAK .com
2025
MP (IyYomMP (I)}23-12-2025 [IDFC  FIRST = BANKISANJEEV 9717028845 litigation@sreslegajo1.12.2025
(COMM.) (COMM.)/2240/ [LIMITED Vs RAJPAL [PATHAK .com
2025 [SINGH
MP (IYOoMP (I)23-12-2025 [IDFC FIRST BANK LTDSANJEEV 9717028845 litigation@sreslegal29.12.2025
(COMM.) (COMM.)/2241/2] [Vs PRABAL KUMAR [PATHAK .com
025
[OMP (IYOMP (I)24-12-2025 |[AXIS BANK LTD VSDHEERAJ 18920586266  [INDOLEXLAW@ [20.12.2025
(COMM.) (COMM.)/2250/ [PANKAJ SAINT IGMAIL.COM
2025




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF

ION NUMBER COURT FEES

(DlOMP (Df24-12-2025 |AXIS BANK LTD VSDHEERAJ 18920586266 INDOLEXLAW®@ [20.12.2025
(COMM.) (COMM.)/2251/2 ISUNNY KUMAR] IGMAIL.COM
025 IMANDAL
MP (DoMp (Iy24-12-2025 [YES BANK LTD VSANANJAY SINGH [9030378800 [singh.ananjay@gm[22.12.2025
(COMM.) (COMM.)/2252/ ISHAILENDER SINGH lail.com
2025
IOMP (DoMp (Iy24-12-2025 [YES BANK LTD VSANANJAY SINGH [9030378800 [singh.ananjay@gm[22.12.2025
(COMM.) (COMM.)/2254/ VIZHEN lail.com
2025
IOMP (DoMP (D26-12-2025 |JAXIS BANK LIMITED VSSANJEEV 9717028845 litigation@sreslegaf16.12.2025
(COMM.) (COMM.)/2263/ ISUSHILA DEVI [PATHAK .com
2025
IOMP (DoMP (D26-12-2025 |JAXIS BANK LIMITED VSSANJEEV 9717028845 litigation@sreslegal16.12.2025
(COMM.) (COMM.)/2264/ [RINJU SINGH IPATHAK .com
2025
IOMP (DOMP (Df26-12-2025 |JAXIS BANK LIMITED VSSANJEEV 9717028845 litigation@sreslegal16.12.2025
(COMM.) (COMM.)/2265/ IMANNU PANDEY IPATHAK .com
2025
IOMP (DIOMP (Df26-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 litigation@srcslegal16.12.2025
(COMM.) (COMM.)/2266/ IMANJU WO PAPPU IPATHAK .com
2025
OMP (DOMP (Df26-12-2025 |AXIS BANK LIMITED VS{SANJEEV 9717028845 litigation @sreslegal16.12.2025
(COMM.) (COMM.)/2267/2| ISUKHDEV SINGH IPATHAK .com
025
18 [SH. RAJ KUMARWEST ICS ICS l02-12-2025 [Balaji Action BuildwellRahat Bansal 9899057063  [advrahatbansal@g [29.07.2025
[TRIPATHI, DISTRICT] (COMM)/980/2/(COMM)/980/20 IPvt Ltd Vs Orange And| imail.com
PDUDGE (COMMERCIAL 025 25 IGreen Interiors Pvt Ltd
ICOURT)
ICS ICS 08-12-2025 |[STATE BANK OF INDIA[LALIT PANDEY (8130383143 ILALITPANDEYAD[3.07.2025
(COMM)/993/2((COMM)/993/20 Vs RAJENDER SINGH IV@GMAIL.COM
025 25
ICS ICS 09-12-2025 JINDAL ILALIT PANDEY [011-26211488 [legal@Katyalassocij04.08.2025
(COMM)/994/2|(COMM)/994/20 [SANITARYWARE  PVT] lates.com
025 25 [LTD Vs SANTOSH|
IKUMAR KUNTAL
ICS ICS 11-12-2025 [NAYASA SUPERPLAST|LALIT PANDEY [011-26211488 [legal@Katyalassoci
(COMM)/1001/ (COMM)/1001/2 Vs SHREE J] lates.com
2025 025 INDUSTRIES
ICS ICS 13-12-2025 [YES BANK LTD VS[LALIT PANDEY (8130383143 ILALITPANDEYAD
(COMM)/1013/ [(COMM)/1013/2 IRAKESH KUMAR alias| IV@GMAIL.COM
2025 025 [RAKESH CHAUHAN
ICS ICS 15-12-2025 [M/S GREAT GALLION[LALIT PANDEY (8130383143 ILALITPANDEYAD
(COMM)/1019/ [(COMM)/1019/2 VENTURE LTD V| IV@GMAIL.COM
2025 025 ISUSHIL BAJAJ
ICS ICS 15-12-2025 M/S GREAT GALLIONMGA Law Office (9811504426 imgalawoffice@gm
(COMM)/1020/|(COMM)/1020/2 VENTURE LTD Vs M/S lail.com
2025 025 ISMIT ADVERTISERS|
[PVT LTD




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF

ION NUMBER COURT FEES

ICS ICS 15-12-2025 [M/S EMPIREGursimar Singh (9910266125 lgursimarsadana@
(COMM)/1021/ [(COMM)/1021/2 IALCOBREV PVT LTD V: ahoo.in
2025 025 [RANJANA SHARMA
ICS ICS 15-12-2025 [M/S GREAT GALLION[LALIT PANDEY (8130383143 ILALITPANDEYAD
(COMM)/1022/ [(COMM)/1022/2 VENTURE LTD V| IV@GMAIL.COM
2025 025 IRAMAN PREET SINGH
ICS CS 17-12-2025 [SUNITA DEVI VsSachin Katyal 011-26211488  [legal @Katyalassoci
(COMM)/1025/ |(COMM)/1025/2 [RAVINDRA lates.com
2025 025 IPOONAMCHAND
IANGARA
ICS ICS 19-12-2025 [RAJAT JAIN Vs ABDUL [Uday Kumar 8882303942  [advudaykumar@g
(COMM)/1035/ |(COMM)/1035/2 IMANNAN imail.com
2025 025
ICS ICS 19-12-2025 [MCB ELECTROEanjeevsingh 9811129304 ISanjeev.singh@sin
(COMM)/1037/ |(COMM)/1037/2 ICONTROLS THROUGH| lghnassociates.com
2025 025 JAR MT BIRBAL V:
ISAHIL  ENTERPRISES|
[THROUGH ITS PROP
ICS CS 19-12-2025 [CANARA  BANK  VsSachin Katyal 011-26211488  [legal @Katyalassocil
(COMM)/1039/|(COMM)/1039/2 Yitender Kumar lates.com
2025 025
ICS CS 20-12-2025 [FAST TRANSPORTSachin Katyal 011-26211488  [legal@Katyalassoci
(COMM)/1046/|(COMM)/1046/2 CARRIER PVT LTD Vg lates.com
025 025 IKAMLA DEVI
[PROPRIETOR
ISATNARAIN SANJEEV|
IKUMAR
ICS ICS l22-12-2025 [GANT AB AND ANR VgA. K. Raut 19999132159 lakroutadvocate@g
(COMM)/1050/|(COMM)/1050/2 JASHOK KUMAR AND)| Imail.com
2025 025 ORS
Ics cs [26-12-2025 [PEX ENGINEERING LLPManoj Pandey  [0654371824  fadvpandeymanoj
(COMM)/1060/|(COMM)/1060/2 [Vs JOHN BASHA SHAIK (@gmail.com
2025 025
ICS ICS [26-12-2025 |GIRISH KUMAR  VSLALIT PANDEY [8130383143 I[LALITPANDEYAD
(COMM)/1062/|(COMM)/1062/2 IGAGANDEEP SINGH IV@GMAIL.COM
2025 025
19 [SH. NARESH KUMAR[WEST ICS ICS 01-12-2025 [NAVEEN SABHARWALRAJESH 9810194135 IRMAHINDRU@R [29-11-2025
IMALHOTRA, DISTRICT]| (COMM)/975/2 [(COMM)/975/20 Vs SHOPZO BRAND PVIIMAHINDRU [EDIFFMAIL.COM
PVUDGE (COMMERCIAL 025 25 [ILTD
ICOURT)
ICS ICS l01-12-2025 [RAJAN WAHI Vs THEKAMAKSHI 9818602711 IADVOCATEVARU [29-11-2025
(COMM)/976/2|(COMM)/976/20 IDBI BANK THROUGH|GARG INo5@GMAIL.CO
025 25 IGM CEO MS
[Execution [Execution 02-12-2025 [Canara Bank Vs Anill
(Comm.)/416/2|(Comm.)/416/20 isharma prop Ms perfect]
025 25 ffire equipment
ICS ICS 02-12-2025 [Rajesh Gupta VSANKIT GUPTA  |9717134040 JADVOCATEANKI [01-12-2025
(COMM)/977/2|(COMM)/977/20 [Ramadhin Yadav TG@GMAIL.COM
025 25
IOMP (IYOMP (Iyo2-12-2025 |AXIS BANK LTD VsSDHEERAJ 9258048444 1-12-2025
(COMM.)/1971/|(COMM.)/1971/2 INEERAJ KUMAR 0888
2025 025
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MP (IYOMP (Iyo2-12-2025 |AXIS BANK LTD VSDHEERAJ 9258048444 1-12-2025
(COMM.)/1972/|[(COMM.)/1972/2 IANZUM 6937
2025 025
MP (DoMp (Djo2-12-2025 |AXIS BANK LTD VsDHEERAJ 9258048444 1-12-2025
(COMM.)/1973/|(COMM.)/1973/2 IGAGAN KUMAR 2376
2025 025
IOMP (DoMp (Djo2-12-2025 [IDFC FIRST BANK|SANJEEV 9717028845 ILITIGATION@SR [01-12-2025
(COMM.)/1974/[(COMM.)/1974/2 ILIMITED Vs VIKASHPATHAK ICSLEGAL.COM
2025 025 IKUMAR PRASAD
IOMP (DoMP (Djo2-12-2025 |JAXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [01-12-2025
(COMM.)/1975/|(COMM.)/1975/2 IPARAS KOHLI IPATHAK ICSLEGAL.COM
2025 025
loMP (DjoMP (Djo2-12-2025 [IDFC _ FIRST _ BANKSANJEEV 9717028845  [LITIGATION@SR |o1-12-2025
(COMM.)/1976/|(COMM.)/1976/2 ILIMITED Vs SANJAY [PATHAK ICSLEGAL.COM
2025 025 RAJENDER
[Execution [Execution 04-12-2025 |AJAY MANDAL Vs SYED)
(Comm.)/417/2 |(Comm.)/417/20 IMRAN
025 25
[CS ICS l04-12-2025 [CENTRAL BANK OFMANOJ KUMAR[7042814207 [03-12-2025
(COMM)/983/2|(COMM)/983/20 [INDIA Vs SURAJISINGH
025 25 [KUMAR PROPRIETO!
IOF M/S UNNAT]
TRADING COMPANY

OMP (DOMP (Djo4-12-2025 [Yes Bank Ltd Vs SANTILALIT PANDEY (8130383143 ILALITPANDEYAD|02-12-2025
(COMM.)/2006|(COMM.)/2006/ RAM @GMAIL.COM

2025 2025
IOMP (DIOMP (Djog-12-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD|02-12-2025
(COMM.)/2007 |(COMM.)/2007/ [SUDHARAJ GURJAR @GMAIL.COM

2025 2025
IOMP (DIOMP (Djo4-12-2025 |Yes Bank Ltd Vs MOHIT|LALIT PANDEY (8130383143 ILALITPANDEYAD|02-12-2025
(COMM.)/2008|(COMM.)/2008/ IKUMAR [V@GMAIL.COM

2025 2025
IOMP (IYOMP (IYo4-12-2025 [Yes Bank Ltd Vs ANJANILALIT PANDEY (8130383143 ILALITPANDEYAD [02-12-2025
(COMM.)/2009(COMM.)/2009/ [KUMARI [V@GMAIL.COM

2025 2025
IOMP (IYOMP (Iy06-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD[05-12-2025
(COMM.)/2024 [(COMM.)/2024/ ICHANDRA PAL IV@GMAIL.COM

2025 2025

MP (IYOMP (Iy06-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD(05-12-2025
(COMM.)/2025 [(COMM.)/2025/ IAGYADEEP SINGH IV@GMAIL.COM

2025 2025

MP (DoMp (Djo6-12-2025 AXIS BANK LTD VS[LALIT PANDEY (8130383143 ILALITPANDEYAD(05-12-2025
(COMM.)/2026 |(COMM.)/2026/ [NAFIS [V@GMAIL.COM

2025 2025
IOMP (IYOMP (IY06-12-2025 [TSC FINSERV PRIVATELALIT PANDEY (8130383143 ILALITPANDEYAD[05-12-2025
(COMM.)/2027 |(COMM.)/2027/ [LIMITED Vs ONKAR| [V@GMAIL.COM

2025 2025 ICARS
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ICS ICS 08-12-2025 [Bank of Maharashtra VSBIJAY = MOHAN|/9015893668  [ADVBMG2016@G [06-12-2025
(COMM)/991/2 [(COMM)/991/20 |Ankush Mittal IGOSWAMI IMAIL.COM
025 25

MP (DoMp (Djo8-12-2025 AXIS BANK LTD VS[LALIT PANDEY (8130383143 ILALITPANDEYAD[06-12-2025
(COMM.)/2033 [(COMM.)/2033/ ISANJAY KUMAR IV@GMAIL.COM

2025 2025
IOMP (DoMp (Djo8-12-2025 AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD|06-12-2025
(COMM.)/2034 |(COMM.)/2034/ [TRIBHUVAN SINGH [V@GMAIL.COM

2025 2025
IOMP (DoMP (Djo8-12-2025 AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD[06-12-2025
(COMM.)/2035 |(COMM.)/2035/ ISUSHIL SINGH [V@GMAIL.COM

2025 2025
loMP (DjoMP (Djog-12-2025 |AXIS BANK LID VSLALIT PANDEY [8130383143  |[LALITPANDEYAD[08-12-2025
(COMM.)/2061 |(COMM.)/2061/2] IANUJ VERMA [V@GMAIL.COM

2025 025
loMP (DjoMP (Djog-12-2025 |AXIS BANK LID VSLALIT PANDEY [8130383143  |[LALITPANDEYAD08-12-2025
(COMM.)/2064 [(COMM.)/2064/ [PRAMOD KUMAR @GMAIL.COM

2025 2025
[CS ICS [10-12-2025 [BANK OF BARODA VSDEEPA GUPTA (9312295558 IADVOCATE.DEEP[09-12-2025
(COMM)/998/2|(COMM)/998/20 IPramod Kumar IA.GUPTA@GMAI
025 25 IL.COM
[CS ICS l0-12-2025 [SHELLZ INDIAPRAMOD KUMAR|9868920473 IPKAGG.ADV@GM|09-12-2025
(COMM)/999/2|(COMM)/999/20 LIMITED Vs SARITAAGARWAL JATIL.COM
025 25 [DEVI
[CS l10-12-2025 [SUMAN BALA VSSHANTNU 9319934092 10-12-2025
(COMM)/1000/|(COMM)/1000/2 IMUKESH RAMPUTRA |AGGARWAL
2025 025
[Ex.COMM {Ex.COMM H{t1-12-2025 [INDUSIND BANK LTD|
IJAward by ArbJAward by Arb) [Vs MRS NIRMALA P
IComm./82/202 |Comm./82/2025
5
[Execution [Execution 11-12-2025 [IG Enterprises Vs
(Comm.)/431/2|(Comm.)/431/20 ISHUBH LAXMI BABY|
025 25 [CARE
IOMP (IYOMP (Ii1-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD[09-12-2025
(COMM.)/2074 [(COMM.)/2074/ ISANGAM DEI IV@GMAIL.COM

2025 2025

MP (IYOMP (I11-12-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD[09-12-2025
(COMM.)/2075 [(COMM.)/2075/ JARVIND KUMAR IV@GMAIL.COM

2025 2025

MP (DoMp (Djt1-12-2025 JAXIS BANK LTD VS[LALIT PANDEY (8130383143 ILALITPANDEYAD[09-12-2025
(COMM.)/2076 [(COMM.)/2076/ IDEVI DEEN IV@GMAIL.COM

2025 2025
[Execution [Execution 12-12-2025 [EQUITAS SMALL
(Comm.)/433/2|(Comm.)/433/20 [FINANCE BANK LTD Vs
025 25 M/S BHAVYA|
[ENTERPRISES
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ICS ICS 12-12-2025 [THE FEDERAL BANK] 9810472145 [10-12-2025 10-12-2025
(COMM)/1007/ [(COMM)/1007/2 ILTD Vs ARAVIND PMAHAJAN
2025 025 [BABU
[Misc Misc 12-12-2025 [MINOCHA WUSNEET SINGH| 11-12-2025
IDJ/1179/2025 |DJ/1179/2025 [ENTERPRISES PVT LTDKOHLI
S SAISIDD]|
[ENGINEERING PV
ILTD
[Ex.COMM H{Ex.COMM H15-12-2025 [KOTAK MAHINDRA|
IJAward by ArbJAward by Arb) [PRIME LTD Vs
IComm./84/202 |Comm./84/2025 [TIRLOCHAN SINGH
5
[Execution [Execution 15-12-2025 [LANCER  FOOTWEAR]
(Comm.)/435/2|(Comm.)/435/20 [INDIA PVT LTD Vg
025 25 IRAISA BEGUM
[Execution [Execution 15-12-2025 [GMNC TECHNOLOGIES|
(Comm.)/437/2|(Comm.)/437/20 [PRIVATE LIMITED Vg
025 25 MANU MOHTIT]
'ADHWA ALIAS
MANU WADHWA
IOMP (DOMP (Dpi5-12-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD[13-12-2025
(COMM.)/2114/((COMM.)/2114/2 ISHRIPAL KESHRI @GMAIL.COM
2025 025
IOMP (DIOMP (Dpi7-12-2025 [Yes Bank Ltd VSLALIT PANDEY (8130383143 ILALITPANDEYAD[16-12-2025
(COMM.)/2163/|((COMM.)/2163/2| IDEEPANSHU  SANJAY] @GMAIL.COM
2025 025 [KUMAR
OMP (DOMP (Dpi7-12-2025 [Yes Bank Ltd Vs ARUN|LALIT PANDEY (8130383143 ILALITPANDEYAD|17-12-2025
(COMM.)/2164 |(COMM.)/2164/2| TYAGI @GMAIL.COM
2025 025
IOMP (DIOMP (Dfi7-12-2025 [Yes Bank Ltd Vs ARISLALIT PANDEY |[8130383143 ILALITPANDEYAD|17-12-2025
(COMM.)/2165/[(COMM.)/2165/2 IANSART @GMAIL.COM
2025 025
IOMP (DIOMP (Dpi7-12-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 ILALITPANDEYAD|17-12-2025
(COMM.)/2166 |(COMM.)/2166/2] [FARHAN MEWATI [V@GMAIL.COM
2025 025
[Execution [Execution 10-12-2025 [CANARA  BANK Vg
(Comm.)/441/2|(Comm.)/441/20 ISHREE VANSH MISHRA|
025 25
ICS ICS 19-12-2025 [VIJAY KUMAR Vs ICICIRAKSHIT 15-12-2025
(COMM)/1034/|(COMM)/1034/2 [BANK [KOCHHAR
2025 025
MP (IYOMP (IN19-12-2025 [YES BANK LTD VSKARTIK KUMAR (1126211488 ILEGAL@KATYAL [18-12-2025
(COMM.)/2178/[(COMM.)/2178/2| ICHHAYA BHARANA IASSOCIATES.CO
2025 025 M
MP (DoMp (IN19-12-2025 [Yes Bank Ltd Vs MOHD|LALIT PANDEY (8130383143 ILALITPANDEYAD[18-12-2025
(COMM.)/2181/[(COMM.)/2181/2 SHAHZAD IV@GMAIL.COM
2025 025
IOMP (IYOMP (I)19-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [15-12-2025
(COMM.)/2182 |(COMM.)/2182/2] IGHANASHYAM SINGH [PATHAK ICSLEGAL.COM
2025 025
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MP (IYOMP (I)19-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [15-12-2025
(COMM.)/2183 [(COMM.)/2183/2] JARTF IPATHAK ICSLEGAL.COM

2025 025

MP (DoMp (Dj19-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [15-12-2025
(COMM.)/2184 |(COMM.)/2184/2] ISANJAY KUMAR [PATHAK ICSLEGAL.COM

2025 025
IOMP (DoMp (Df19-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [15-12-2025
(COMM.)/2185/(COMM.)/2185/2] ISHIV MOHAN SINGH  [PATHAK ICSLEGAL.COM
2025 025
IOMP (DoMP (Df19-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [15-12-2025
(COMM.)/2186 |(COMM.)/2186/2] [INARAYAN SINGH [PATHAK ICSLEGAL.COM

2025 025
loMP (DjoMP (Dfi9-12-2025 |AXIS BANK LIMITED VSSANJEEV 0717028845  [LITIGATION@SR [15-12-2025
(COMM.)/2187/|((COMM.)/2187/2| [RAKESH KUMAR [PATHAK ICSLEGAL.COM
2025 025
loMP (DjoMP (Dfi9-12-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  [LITIGATION@SR [15-12-2025
(COMM.)/2188 [(COMM.)/2188/2| IMAHESH SO ROOPPATHAK ICSLEGAL.COM

2025 025 ISINGH
ICS ICS [20-12-2025 [Saraswati Lamifab VSAJAY KUMAR 9350730425  |ADV.AJAY.KHOW [19-12-2025
(COMM)/1044/|(COMM)/1044/2 [Faizi Industries IAL@GMAIL.COM
2025 025
[OMP (IYOMP (Dlzo-12-2025 [YES BANK LTD VSKARTIK KUMAR [1126211488 ILEGAL@KATYAL [16-12-2025
(COMM.)/2209 |(COMM.)/2209/ VAGRIT SAHNI IASSOCIATES.CO

2025 2025 M
IOMP (DIOMP (Df20-12-2025 [Shriram Finance Ltd VSMANOJ KUMAR l17-12-2025
(COMM.)/2210 |(COMM.)/2210/2 IDITTEN BAKSHI

2025 025
IOMP (DIOMP (Djzo-12-2025 [Yes Bank Ltd Vs AMITILALIT PANDEY (8130383143 ILALITPANDEYAD|17-12-2025
(COMM.)/2211/|(COMM.)/2211/2 VERMA [V@GMAIL.COM
2025 025
IOMP (IYOMP (Iy20-12-2025 [YES BANK LTD VSKARTIK KUMAR (1126211488 ILEGAL@KATYAL [16-12-2025
(COMM.)/2212/(COMM.)/2212/2] MITHELESH  KUMAR| IASSOCIATES.CO
2025 025 IMISHRA M
IOMP (IYOMP (Iy20-12-2025 [YES BANK LTD VSKARTIK KUMAR (1126211488 ILEGAL@KATYAL [16-12-2025
(COMM.)/2213/[(COMM.)/2213/2| INIRDESH KUMAR IASSOCIATES.CO
2025 025 M
ICS 22-12-2025 [SBWOOD LAM LLP VSVIKRANT MEHTA|9013001400 IADVOCATEVIKR [20-12-2025
(COMM)/1051/ [(COMM)/1051/2 HIV SHAKTI| IANTMEHTA@GM
2025 025 [LAMINATES IAIL.COM
[Execution [Execution 23-12-2025 |Aqualite Industries|
(Comm.)/448/2|(Comm.)/448/20 [Private Limited Vs Boni
025 125 [Footwear
IOMP (IYOMP (I)23-12-2025 [IDFC  FIRST BANKISANJEEV 9717028845 ILITIGATION@SR [22-12-2025
(COMM.)/2242 |(COMM.)/2242/ [ILIMITED Vs MURGAN [PATHAK ICSLEGAL.COM

2025 2025 [SO LAXMI
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MP (IYOMP (I)23-12-2025 [IDFC  FIRST BANKISANJEEV 9717028845 ILITIGATION@SR [22-12-2025
(COMM.)/2243 [(COMM.)/2243/ ILIMITED Vs AMIT [PATHAK ICSLEGAL.COM
2025 2025 [KUMAR
MP (DoMp (Df23-12-2025 [IDFC FIRST BANK|ISANJEEV 9717028845 ILITIGATION@SR [22-12-2025
(COMM.)/2244 [(COMM.)/2244/ ILIMITED Vs MOHD [PATHAK ICSLEGAL.COM
2025 2025 [HANIF
IOMP (DoMp (D}23-12-2025 [IDFC FIRST BANK|SANJEEV 9717028845 ILITIGATION@SR [22-12-2025
(COMM.)/2245 |(COMM.)/2245/ [LIMITED Vs SAPPHIRE[PATHAK ICSLEGAL.COM
2025 2025 ELLNESS
IOMP (DoMP (Df23-12-2025 IDFC ~ FIRST = BANK[SANJEEV 9717028845 ILITIGATION@SR [22-12-2025
(COMM.)/2246 |(COMM.)/2246/ [LIMITED Vs SHAHBAZ [PATHAK ICSLEGAL.COM
2025 2025 IHAIDER 50
Ics cs 26-12-2025 [RAM PAL SINGH VSMANISH 0891139408 [MANISHADV@G |24-12-2025
(COMM)/1061/ |(COMM)/1061/2 ISUNIL KUMAR [TANWAR [MAIL.COM
2025 025
2o [SH. PULASTYANEW DELHI |t [CS(COMM) __ |o12/2025 01.12.2025 [HERO _ INVESTCORPPRAMOD KUMAR[9718209970  |AASTHA@THELE [24.11.2025
IPARAMCHALA, [PRIVATE LIMITED &SINGH IGIST.COM
[IDISTRICT JUDGE| IANR. VS. ASHOK|
COMMERCIAL IKUMAR
ICOURT)-01
il ICS(COMM) 911/2025 l01.12.2025 |STATE BANK OF INDIAANSHU SHUKLA (9210043774 IADVOCATEANSH [03.11.2025
S. ARUN SHARMA [U@GMAIL.COM
L ICS(COMM) 910/2025 01.12.2025 [RAISHUDDIN VS.JAGDISH 9953207294  [NOT AVAILABLE [04.10.2025
[NDIAN COUNCIL OFPRASAD
[HISTORICAL
[RESEARCH (ICHR)
il ICS(COMM) 909/2025 01.12.2025 |GARDGIL VOHRAJUJHAR SINGH [9711968186 JUJHARSINGHA [20.11.2025
IVENTURES PVT. LTD,| IDVOCATE@GMAI
VS. AAMRAKUN/J| IL.COM
IREALTY LIMITED AND|
IANR.
L ICS(COMM) 921/2025 04.12.2025 MR.  ABDUL  ALIMM. TARIQ9811037869 IMTF2474@GMAI [19.11.2025
IQURESHI ~ VS.  M/SFAROOQI L.COM
ISATKARTAR SHOPPING|
ILIMITED
L ICS(COMM) 914/2025 03.12.2025 |R L POLYMERS VS. SSOSURESH 9811293938 ICHAUDHARY393 [21.11.2025
[PRO PLAST INDIA LLP |[CHAUDHARY 8@GMAIL.COM
L ICS(COMM) 915/2025 03.12.2025 M/S KNM SOURCEVIKAS SAREEN|8826872049 [LEXWORKSS@G [19.11.2025
[NDIA VS. SHEVAM |AKHIL KRISHAN| [MAIL.COM
IGIFTING SOLUTION &MAGGU, AYUSH]
IORS. [MITTAL &
IMEHAK SHARMA
1l ICS(COMM) 916/2025 03.12.2025 |ARP ENTERPRISES VS. [VIKAS SAREEN|8826872049 [LEXWORKSS@G [19.11.2025
ISHEVAM GIFTINGAKHIL KRISHAN| [MAIL.COM
ISOLUTION & ORS. IMAGGU, AYUSH]
[MITTAL &
IMEHAK SHARMA
L ICS(COMM) 917/2025 03.12.2025 [M/S STYLE MART|VIKAS SAREEN|8826872049 |[LEXWORKSS@G [18.11.2025
[MPEX VS. SHEVAMAKHIL KRISHAN| [MAIL.COM
IGIFTING SOLUTION &MAGGU, AYUSH]
IORS. [MITTAL &
IMEHAK SHARMA
It [MISC. DJ 5902/2025 08.12.2025 [RAJESH KUMAR JAINDEEPAK KR 9650335116 IAGARWALANDR [29.11.2025
. TATAAGGARWAL IOY@GMAIL.COM
[TELESERVICES
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ICS(COMM) 929/2025 08.12.2025 [M/S AAHAN[ELITE ETHICS9999062018, |[ELITEETHICSLE [29.11.2025

[ENTERPRISES VS|LEGAL 8586862018  |GAL@GMAIL.CO
IMADHAVI SINHA PROP| M
IOF M/S SAI PACKAGES

L MP(I)COMM [325/2025 09.12.2025 [M/S JAGDAMBA TRACKDHIRAJ 9818114050 ISACHDEVA.DHIR [28.11.2025
[FASTENERS CHOPANKISACHDEVA IAJ@GMAIL.COM

S. UNION OF INDIA

It [OMP(COMM) [197/2025 12.12.2025 [M/S BOOTES IMPEX|GAURAV JAIN 9891421096 IGAURAVJAIN182 [02.12.2025
[TECH. LTD. VS. MR| 4@GMAIL.COM
[YOGESH MALHOTRA

i [CS(COMM) _ |943/2025 12.12.2025 |WELL FREIGHT (P)SANTANU 0650059372 [PATRASANTANU [28.11.2025
[LTD. VS. INDIGOKUMAR PATRA 1972@GMAIL.CO
ICOLLECTIONERS  (P) M
ILTD.

L ICS(COMM) 942/2025 12.12.2025 |STATE BANK OF INDIAA. K. RAUT 9999132159 IAKROUTADVOAT [26.11.2025
[VS. MR. PETER RAESH] [E@GMAIL.COM
[PREM & ANR.

L ICS(COMM) 946/2025 15.12.2025 [M/S AXSYS SOLUTIONSSANJAY BAJAJ 9811082913, IBBLS@GMAIL.CO[29.11.2025

S. M/S ASIAN HOTEL 9872505902 M

il ICS(COMM) 945/2025 15.12.2025 [HERO INVESTCORP PV [KUNAL KHANNA (9999757185 [[P.KUNALKHANNJ11.12.2025
ILTD. VS. ASHO K IA@gmail.com
[KUMAR

L ICS(COMM) 947/2025 l15.12.2025 [SUPRABHA MITRA VSU K SINGHALJ[9599043047 |LEGAL@SIGMAL [22.11.2025
[MUDA SSIR HUSSAIN |ARDCHIT I[EGAL.IN

ISINGHAL
il ICS(COMM) 959/2025 17.12.2025 [|SBIVS. MS. SWATI ISH. VIJAY|9810210832 [NOT AVAILABLE [28.10.2025
IPRAKASH

il ICS(COMM) 951/2025 16.12.2025 [REVEX PLASTICISERSBHARAT GUPTA, 145640851 ILEGISTAUXILIAR[18.11.2025
[PVT. LTD. VS|VARUN TYAGI [Y@GMAIL.COM
[DEVENDRA NATH]
ISAHNI

L ICS(COMM) 969/2025 19.12.2025 |CINE SOUND VS|VIPIN TIWARI  [8920765540 TPINTIWARI107 [23.11.2023
[PROMS EDUCATIONAL |@GMAIL.COM
[TRUST

il ICS(COMM) 968/2025 19.12.2025 |[CANARA BANK VS|CHITRA 19212888057 [CHITRAMALHOT [11.12.2025
[RAJESH SINHA MALHOTRA IRASOBTI@GMAI

IL.COM

1l ICS(COMM) 967/2025 19.12.2025 [INDIAN OVERSEASUJJWAL KUMAR/9899596050, [UJJWALLAWFIR [08.12.2025
[BANK V.S M/S SILVERAND 9958792230  [M@GMAIL.COM
INAURAL FOOD|ASSOCIATES
[PRODUCTS AND ANR.

L [CS(COMM) 970/2025 20.12.2025 [M/S EAGLE CARGO[SH. AMRISH 18882288828 [ADV.AMRISHMA [04.11.2025
[MOVERS PVT. LTD. VS| ILIK@GMAIL.CO
IM/S MM LOGISTICS M

It ICS(COMM) 979/2025 22.12.2025 [BANK OF BARODA VS/SATYAPAL 9811538496 ISATYAPSINGADV [02.12.2025,
IAVIJIT BISWAS ISINGH |(@REDIFFMAIL.C [10.12.2025

M
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MP(COMM) [204/2025 22.12.2025 [NATIONAL RURALMS. 9971846684 IAMRITANANDA [17.12.2025
INFRASTRUCTURE IAMRITANANDA |(@CSMCHAMBER
[IDEVELOPMENT CHAKRAVORTY S.COM
JAGENCY VS. DECCAN|
ICONSULTING
[ENGINEERS PVT.LTD.
L [CS(COMM) 986/2025 24.12.2025 [HERO INVESTCORP[PRAMOD KUMAR[9810481016 IMAIL@THELEGI [17.12.2025
[PRIVATE VERSUS [SINGH IST.COM
IMATESWARI
[ENTERPSEISE
It ICS(COMM) 985/2025 24.12.2025 [HERO INVESTCORP[KUNAL KHANNA (9999757185 [P.KUNALKHANN|22.12.2025
[PRIVATE LIMITED VS| IA@GMAIL.COM,
JASHOK KUMAR ILITIGATION.KUN|
IALKHANNACO@
IGMATAL.COM
21 [SH. BHUPESH KUMAR,NEW DELHI 25 ICS (COMM) 908/2025 l01-12-2025 [GLOBAL TOURS ANDIRajat Bhalla(P), [9868858012 [adv.pankaj.s@gmali5.11.2025
IDISTRICT JUDGE| [TRAVELS THROUGH| il.com
COMMERCIAL COURT)) [TS PROPRIETOR MR
IRISHI SAPRA Vs
ICHHATAR SINGH]
[DARBAR
25 ICS (COMM) 918/2025 l03-12-2025 |ABC TRADINGyvikas sareen(P), 8826872049 exworkss@gmail. [17.11.2025
ICOMPANY Vs SHEVAM| om
IGIFTING SOLUTION
25 ICS (COMM) 920/2025 l03-12-2025 [VEE PEEpvikas sareen(P), (8826872049 exworkss@gmail. [14.11.2025
INTERNATIONAL Vs fcom
ISHEVAM GIFTING|
ISOLUTION
25 ICS (COMM) 919/2025 l03-12-2025 [UTOPIA GLOBAL Vs [vikas sareen(P), [8826872049 exworkss@gmail. [12.11.2025
ISHEVAM GIFTING| fcom
ISOLUTION
25 ICS (COMM) 922/2025 l04-12-2025 MOHAMMAD AFSARMohd Bilal8826872049  |not provided [26.11.2025
IKHAN Vs M/SlAnsari(P),
ISATKARTAR SHOPPING
[LIMITED THROUGH]
THE MANAGING|
IDIRECTOR
25 ICS (COMM) 923/2025 l04-12-2025 [SMT SUNITA DEVI Vs |Gurmit Singhlg810209575, [06.11.2025
INATIONAL INSURANCEHans(P), 9307 495779  [legalask@gmail.co
ICOMPANY LTD fm
25 ICS (COMM) 933/2025 11-12-2025 [AERO WHEELSAarya Kumar(P), (9810035893 chamberofjoy@outft7.11.2026
[EXPRESS PRIVATE ook.com
[LIMITED Vs
ISIDDHANT SINGH
25 ICS (COMM) 932/2025 11-12-2025 [NIRMAL FIBERS PVTARTI GUPTA(P), [:9999755355 [amanashtgo@gmale2.11.2025
[LTD Vs LEDERFIELD fil.com
25 ICS (COMM) 931/2025 11-12-2025 [NIRMAL FIBRES PVTARTI GUPTA(P), [:9999755355 [amanashtgg@gmal25.10.2025
[LTD Vs M/S SHUBHAM| fil.com
[ENTERPRISES
25 ICS (COMM) 937/2025 12-12-2025 [THE PRESS TRUST OFJagriti Vij(P), not provided asim@lectiolaw.c[28.11.2025
[[INDIA LIMITED) m
[THROUGH ITS
IAUTHORIZED
ISIGNATORY MR MR
[MISHRA Vs  OPOY]|
lpprzATE T RN Ane
25 ICS (COMM)  [938/2025 12-12-2025 [EN Communications(Geetashi 9711882887 lgeetanshichandan [30.11.2025
[Private Limited Vs [Chandna(P), la@gmail.com
ISANDEEP SHARMA
25 ICS (COMM) 954/2025 17-12-2025 [FARMART SERVICEDEEPANKUR 0O11- 41745180 Deepankur@|05.11.2025
[PVT LTD Vs DIAMOND|SONDHI(P), isondhipartners.co
[FOOD GRAINS Im
[THROUGH ITS
[PARTNERS ANWAR|
IAND AZAAR
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25 ICS (COMM) 955/2025 17-12-2025 [STATE BANK OF INDIA |Gopal Chand9810210832 vijayprakash9682 [02.11.2025
Vs BALRAM JHA harma(P), (@gmail.com

25 [CS (COMM) 956/2025 17-12-2025 [STATE BANK OF INDIA |Gopal Chand9810210832 vijayprakash9682 [14.11.2025
[Vs SANJAY RAUL |Sharma(P), (@gmail.com

25 ICS (COMM) 957/2025 17-12-2025 [STANDARD INAZIA 01 1 -47543981,jnot provided [16.11.2025
ICHARTERED BANK Vs [PARVEEN(P), 22375422
IB K ENTERPRISES

25 ICS (COMM) 958/2025 17-12-2025 [STANDARD INAZIA 01 1 -47543981,not provided [23.11.2025
ICHARTERED BANK Vs [PARVEEN(P), 22375422
ISHREE SHAKTI STEEL

25 ICS (COMM) 962/2025 18-12-2025 [STATE BANK OF INDIA ANSHUMAN F9990042551 ot provided 9.11.2025
Vs AJEET KUMAR ISRIVASTAVA(P),

25 ICS (COMM) 963/2025 18-12-2025 [PAHARPUR COOLINGATANU 9810463278 awyer.saikia@gm [19.11.2025
[TOWERS LTD THROGH[SAIKIA(P), il.com
AR Vs AIR SOLUTIONS

25 ICS (COMM) /966/2025 19-12-2025 [HT Music andMadhur 011-43032555 [not provided [07.11.2025
[Entertainment Company[Dhingra(P),
[Limited Vs R Rajkumar|
[Proprietor M/S Media
[Circle and Anr

25 ICS (COMM) 972/2025 l20-12-2025 [CURRIE AND BROWNJAMAR 9899397290 sksi.hgh{28.10.2025
INDIA PRIVATEKUMAR(P), 9717101829 [7002@gmail.com
[LIMITED Vs KEAN|
ICONSTRUCTION LLP

25 ICS (COMM) 973/2025 20-12-2025 [Ht Media Ltd Vs [puneet bajaj(P), 9811700978 bajaj.bajaj128@[03.11.2025
[Mezbaan Restaurant lgmail.com

25 ICS (COMM) 971/2025 l20-12-2025 [CURRIE AND BROWNAMAR 9899397290 1| sksi.hghf24.11.2025
[NDIA PVT LTD Vs [KUMAR(P), 9717101829 [7002@gmail.com
IOMKAR REALTORS|
IAND DEVELOPERS|
[PRIVATE LIMITED

25 ICS (COMM) 978/2025 22-12-2025 [BANK OF BARODA Vs [SATYAPAL 9811538496 : [29.10.2025
MANJU ISINGH(P), lsatvapsinghadv@,r|

lediffmail.com

25 ICS (COMM) 977/2025 22-12-2025 [BANK OF BARODA Vs [SATYAPAL 9811538496 : [16.11.2025

[HEMLATA MISHRA [SINGH(P), atvapsinghadv@,r|
lediffmail.com

25 ICS (COMM) 976/2025 22-12-2025 [M/S JSM ENERGY PVT|Rishi Didwania(P),-9958259265 |advrishididwania [30.10.2025
[LTD Vs M/S BLUEBIRD| (@gmail.com
ISOLAR PRIVATE|
[LIMITED

25 ICS (COMM) 984/2025 23-12-2025 [NIKE INNOVATE CV Vs [Shravan Bansal(P),9650682928 [26.11.2025
IASHOK KUMAR AND| unitedmark@unite
IANR [dandunited..com

25 ICS (COMM) 981/2025 23-12-2025 [CANON INDIA PRIVATESaurabh 18269070908 [30.11.2025

ILIMITED Vs ASSMAT]
IMEDIA PRIVATE
ILIMITED

[Kumar(P),

&j ain@luthra.com
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[24-12-2025

IMS KML MOLDINGS A}
[UNIT OF KRISHNA
IMARUTI LIMITED Vs
IVIMAL PLAST (INDIA)
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: 5.11.2025
isunilkojha.adv@g
[mail.com

b5 [Cs (comm)

990/2025

26-12-2025

IKTC INDIA LIMITED Vs

ISPORTS
ILIMITED

PRIVATE

Ghanshyam

ABSOLUTE LEGENDS [Sharma(P),

9716662014

[17.11.2025

b5 lcs (comm)

936/2025

12-12-2025

[International Law
|Affiliates Sole Proprietor]
Mr Amir Z Singh Pasrich
Vs M/S HEROME
ICOSMATICS

IKARAN
IBAHMANI(P),

F41011920

linbox@ilaindia.co [18.11.2025
m
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ISUIT FORICS l01-12-2025 [INDERJIT MEHTAAnay INOT [INOT AVAILABLE [14-11-2025
IRECOVERY (COMM)/907/20 ICONSTRUCTIONS PVT[Khandelwal(P), |AVAILABLE
25 ILTD Vs ANAND WOOD|
ICRAFT
20 ISUIT FOR(CS l02-12-2025 [CAPTAIN JASKARANJANAND 9310511420 Iprakash.law@gmaif12-11-2025
[RECOVERY (COMM)/913/20 [BHULLAR Vs SPICEJET[PRAKASH(P), .com
25 ILIMITED
20 IOBJECTION  [OMP l05-12-2025 [VANCON MODULARDeepak Tyagi(P), (9811120780 nobilitasjuris@gm [02-12-2025
IPETITION U/S(COMM)/193/20 [PVT LTD Vs Karan| lail.com
134 OHz25 [Kumar Surana
IARBITRATION
&
ICONCILIATIO
20 IOBJECTION  [OMP l06-12-2025 [UNION OF INDIA Vs (Jyoti Advocate(P), 9554140690  [NOT AVAILABLE [05-12-2025
IPETITION U/S(COMM)/194/20 [ECARTES
134 OHz25 [TECHNOLOGY PVT LTD
IARBITRATION
&
ICONCILIATIO
AcT
20 EIUIT FOR(CS 06-12-2025 [HT MEDIA LTD Vs [puneet bajaj(P), [9711166242 INOT AVAILABLE [11-11-2025
[RECOVERY (COMM)/926/20 INDERJIT SINGH SONI
25
ko [SOTT FOR(CS 08-12-2025 [MS  SHRI  MAHAVIRSUKRIT 9999913068 _ [sukrit.gupta2718@[06-11-2025
RECOVERY  [(COMM)/928/20| [ENTERPRISES Vs AJAY(GUPTA(P), lgmail.com
o5 IARORA
20 [SUTT FOR[CS 10-12-2025 [SHUBHAM GOLDIEEShravan Bansal(P),[9810017859 iskbansalipr@gmai |01-12-2025
[TRADEMARKS ((COMM)/930/20 IMASALE PVT LTD Vs .com
25 IGOLD SPICES AND DRY]|
[FRUITS
20 [SUTT FOR[CS 11-12-2025 [NIRMAL Vs B KIARTI GUPTA(P), [9810236090 [NOT AVAILABLE [12-11-2025
IRECOVERY (COMM)/935/20 IREXINE HOUSE KHAIR|
o5 INAGAR
20 ISUIT FOR[CS 12-12-2025 [(Greatech Easy SolutionsShivam Gupta(P), 9911113105 ishivamg895@gma |08-10-2025
IRECOVERY  |(COMM)/940/20 Pvt Ltd Vs Lexus Corp| iil.com
25 [Solutions
20 ISUIT FORCS 12-12-2025 [UNION BANK OF INDIA [rajendra yadav(P), [7982870432 ladvrajenrayadav@ [01-12-2025
IRECOVERY (COMM)/941/20 [Vs TANVIR AHMAD lgmail.com
25
20 IOBJECTION  [OMP 12-12-2025 |GTL INFRASTRUCTURBAnkit Kumar(P), (9910027367 INOT AVAILABLE [10-12-2025
PETITION U/S(COMM)/196/20 ILTD Vs TECHNOMAT|
34 OF25 ICOMPOSHEET PVT LTD
IARBITRATION
&
ICONCILIATIO
LacT
20 ISUIT FORICS 12-12-2025 |ARUN JULKA Vs |[RAHUL 9899218215 IRAHULSSMALHO(03-12-2025
IRECOVERY (COMM)/939/20 [DOUBLE TICK MEDIAMALHOTRA(P), [TRA@GMAIL.CO
o5 IPVT LTD M
20 ISUIT FORICS 13-12-2025 [LAKSHAY AHUJA Vs [SUNIL 9891880710 [INOT AVAILABLE [14-11-2025
RECOVERY  (COMM)/944/20 M/S JUVENTASLALWANI(P),
25 ICLOTHING
[TECHNOLOGIES  PVT]
ILTD
20 ISUIT FOR(CS 15-12-2025 [Pearl Packaging Vs [Babli kala(P), 19953249558 INOT AVAILABLE [16-10-2025
IRECOVERY ((COMM)/948/20 ISampark Industries Ltd
25
20 ISUIT FORICS 16-12-2025 M/s RAL CONSUMERmansi chadha(P), (9910772005 mansi_chadha@h [22-07-2025
[RECOVERY (COMM)/953/20 [PRODUCTS LTD Vs M/s| lotmail.com
25 IREDSON RETAIL AND|
[REALITY PVT LTD AND)
IORS
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BJECTION |OMP 16-12-2025 [DR ER RAJAINDERR 9891111129 [INOT AVAILABLE [12-12-2025
PETITION U/S(COMM)/199/20 DAINA Vs  INDUSMEHTA(P),
34 OFf25 ITOWERS LIMITED
IARBITRATION
&
ICONCILIATIO
20 ISUIT FOR(CS 16-12-2025 [SMILEY GARMENTS Vs [Neelam Malik(P), (9813226176 [NOT AVAILABLE [09-12-2025
RECOVERY  [(COMM)/952/20 S S MART RETAIL LLP
25
20 ISUIT FOR[CS 17-12-2025 [STATE BANK OF INDIA |Gopal Chand7838929829  [Sharma9683@gm [28-10-2025
[RECOVERY (COMM)/961/20 [Vs PRITY KUMARI |Sharma(P), lail.com
25
%) [SOTT FOR(CS 17-12-2025 [PRIME COMFORTBHUVANESH 9810149006  [pbhuvanesh@abcol [11-11-2025
IRECOVERY (COMM)/960/20] [PRODUCTS PVT LTD VSSEHGAL(P), lawoffices.com
25 M/s SHREE
ISIDDHIVINAYAK
TRADING COMPANY
20 [SUTT FOR[CS 18-12-2025 [STATE BANK OF INDIA ANSHUMAN [NOT [NOT AVAILABLE [27-11-2025
[RECOVERY (COMM)/964/20 Vs MS  SIMRAN|SRIVASTAVA(P), |[AVAILABLE
25 JAGGARWAL
20 [SUTT FOR[CS 20-12-2025 [LIFE LINE UNIVERSALKaushal [NOT [NOT AVAILABLE [12-11-2025
RECOVERY  |[(COMM)/974/20 PVT LTD Vs  SIOAggarwal(P), IAVAILABLE
25 [VASUNDHRA
[INTERNATIONAL PVT]
[LTD AND ORS
20 [SUTT FOR[CS [20-12-2025 [SYNAPSEINDIA [BHUVANESH 9810149006 [bhuvanesh@abcol [23-05-2025
IRECOVERY (COMM)/975/20 IOUTSOURCING PVIISEHGAL(P), lawoffices.com
25 ILTD Vs SOURCE FUSE|
[TECHNOLOGIES INDIA|
[PVT LTD AND ORS
20 [SUTT FOR[CS l22-12-2025 [TRACK [BIJENDRA 9810393638  |bijendram@gmail. [31-10-2025
IRECOVERY ((COMM)/980/20| IMANUFACTURING COSINGH fcom
25 [PVT LTD Vs M/sMETHIALA(P),
[KWALITY
[PHARMACEUTICALS
ILTD
20 ISUIT FOR[CS 23-12-2025 [AGCS ~ AGGREGATIONAyush KumanNOT [INOT AVAILABLE [09-12-2025
IRECOVERY (COMM)/983/20 IPRIVATE LIMITED Vs [Singh(P), IAVAILABLE
25 [BANSI MORENA WALA|
IAND ANR
20 ISUIT FORCS I23-12-2025 [SOBHAGYA MEDIA PVTIDAVESH 19958445115 [dvashishth@gmail [18-12-2025
[TRADEMARKS [(COMM)/982/20| ILTD Vs AUTHENTICIVASHISHTHA(P), lcom
25 [PRESS NETWORK PVT]|
ILTD AND ORS
20 IOBJECTION  [OMP 24-12-2025 JAGDISH TYRES PVTDushyant 19013173324 hargavalegal @gml20-12-2025
IPETITION U/S(COMM)/206/20 ILTD Vs INDAGBhargava(P), lail.com
34 OF25 IRUBBER LIMITED AND|
IARBITRATION IANR
&
ICONCILIATIO
LacT
20 JOBJECTION  [OMP 24-12-2025 [INTELLIGENT [Shivnath 9873198385 dv.shivnath@gm [20-12-2025
[PETITION U/S(COMM)/205/20 ICOMMUNICATION [Kumar(P), il.com
34 OF25 ISYSTEMS INDIA LTD)|
IARBITRATION [[CSIL THROUGH ITS|
8 IMANAGING DIRECTOR
ICONCILIATIO Vs DELHI JAL BOARD)
I AcT hrnArion 1]
20 ISUIT FORICS 24-12-2025 [CANARA BANK Vs [KUMAR INOT [INOT AVAILABLE [19-12-2025
IRECOVERY (COMM)/988/20] ISUMIT PUNIA VISHWJEET(P), |AVAILABLE
25
20 BJECTION |OMP 26-12-2025 [Delhi DevelopmentfPromila 9811106945 INOT AVAILABLE [24-12-2025
IPETITION U/S(COMM)/207/20 |Authority Vs Rajindenkapoor(P),
134 OHz25 IParshad Gupta
IARBITRATION
&
ICONCILIATIO
T aoT
23 |MS. SAVITA RAO,SOUTH 12, New CourtiCIVIL CASES [CS 04/12/2025 [UNION BANK OF INDIA [Sunil 9312872882 ladvlalitkumar3700/03.12.2025
IDISTRICT [Block-1 (COMM)/547/20 [Vs VARUN AGGARWAL [Choudhary(P), (@gmail.com
PUDGE(COMMERCIAL 25

ICOURT)
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12, New ICIVIL CASES  |CS 11/12/2025 |Outlook Publishing IndiaSetu Niket(P), 9873109672 mail@curarelegal. [10.12.2025
[Block-1 ((COMM)/558/20 [Private Limited Vs om
25 [Brandfosys Media and|
[Technologies
12, New CourtCIVIL CASES |[CS 15/12/2025 [CANARA BANK Vs [AJAY KUMAR|8882449168 k.lawnexus@gmail12.12.2025
[Block-I (COMM)/562/20 IDEVA ENTERPRISES  [SAINI(P), .com
25
12, New CourtiCIVIL CASES [CS 17/12/2025 [MRG CONSULTANTSSShubh Mathur(P), (9354028785  fadvshubmathur@g|16.12.2025
[Block-1 (COMM)/564/20 [PVT LTD Vs COLO: imail.com
25 IPALETTE PVT LTD
12, New CourtCIVIL CASES [CS 20/12/2025 [Amritsar Haveli CuisinefANSHUMAN(P), (9911373783 info@markshield.i19.12.2025
[Block-I (COMM)/568/20 [Private Limited Vs n
25 Kulwinder Singh
12, New CourtiCIVIL CASES [CS 24/12/2025 [Punjab National Bank Vs[Pratap Chandra [9990366723  [prana25000@gmaf23.12.2025
IBlock-1 (COMM)/573/20 Pradeep [Rana(P), il.com
25
24 [MS. ANURADHASOUTH , New CourtCommercial CS (COMM)22.12.2025 [Canara Bank Vs Kamalni,Ankur Singh 9910482995 nkursinghbhadan|i2.12.2025
HUKLA BHARDWAJ, IBlock-1 570/2025 [Prop. la@gmail.com
ISTRICT
UDGE(COMMERCIAL
'OURT)
25 [SH. SANDEEP YADAV [SOUTH 17, New CourtiCommercial CS 01/12/2025 [SMALL FARMERS ARGIShantanu Garg(P) [7535066000 |[delhi@maheshwar [12/11/2025
[Block-I (COMM)/543/20 IBUSINESS iandco.com
25 ICONSORTIUM Vs
ISHANTI INDUSTRIES
17, New CourtiCommercial CS 09/12/2025 [UNION BANK OF INDIA Sunil 9312933300,  [Not provided 01/12/2025
IBlock-1 (COMM)/556/20 s ASHISH KUMAR(Choudhary(P) 9540009991
25 ISRIVASTAVA AND ORS
17, New CourtiCommercial CS 17/12/2025 MOOL CHAND Vs [Deepak kumar(P) (9999600506  |deepakkumaro506(15/12/2025
Block-I (COMM)/565/20 ISafderjang Hospital (@gmail.com
25
17, New CourtiCommercial CS [18/12/2025 |WELLVERSED HEALTH[KUNAL 999757185 ip.kunalkhanna@g|16/12/2025
IBlock-1 (COMM)/566/20 [PRIVATE LIMITED Vs [KHANNA(P) imail.com
25 MACH NUTRITION|
ISTORE ~ Through it
[Proprietor Manish|
[Pahalwan
17, New CourtiCommercial Cs 22/12/2025 [MYSORE DEEPANIL KUMAR/980134793 Ilipcare@gmail.cof18/12/2025
Block-T ((COMM)/569/20 IPERFUMERY HOUSE [SAHU(P) m
25 Vs MANASH]
ILIFESTYLE PRIVATE
ILIMITED
17, New CourtiCommercial Cs [03/12/2025 [CANARA BANK Vs M/SSAURABH 19999797421 sk.lawnexus@gmil fo5/12/2025
[Block-I (COMM)/571/20 [DESIGN ENSURE [KUSHAWAHA(P) L.com
25
17, New CourtCommercial ICS 23/12/2025 [M/s AAKRITI TRADING[Paras Chawla (P) (9999148514 Iparas.chawla34@gf19/12/2025
[Block-1 (COMM)/572/20 ICOMPANY Vs POWER| imail.com
25 [HEALTH NUTRITION
JAND ORS
17, New CourtCommercial Cs 26/12/2025 [ANIL KUMAR RAIZADA [LALIT 9818772001 dv.lalitsharmaog [22/12/2025
[Block-I (COMM)/576/20 Vs INDUS TOWERISHARMA(P) (@gmail.com
25 ILIMITED THROUGH|
[[TS DIRECTOR/S
26 [Sh. Ajay Kumar Jain,SOUTH 29, New CourtiCommercial Cs 01/12/2025 [UNION BANK OF INDIA [DHANANJAY 9540009991  fadv.lalitkumar570 [26.11.2025
IDistrict Judge| [Block-1I (COMM)/542/20 [Vs VINAY PRASAD [KUMAR lo@gmail.com
Commercial Court) 25
Digital)-o4




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF

ION NUMBER COURT FEES

29, New CourtiCommercial ICS l04/12/2025 [Jugal Kishore ChowdhurylP.K. AGARWAL (8285230770 ffice@pkagrawal [28.11.2025
[Block-1T (COMM)/548/20 ICharitable =~ Educational dvocates.com
25 frust Vs Brace Radicall
ICredit Rating Private|
Limited
29, New CourtiCommercial ICS l04/12/2025 M/S NATURE MAGICARUNI 9540555810 Ipoddarlegal@gmailo4.11.2025
[Block-1T (COMM)/549/20 WORLD Vs ReliancePODDAR(P), .com
25 Retail Limited

29, New CourtiCommercial [Execution l05/12/2025 M/S GREATECH|NAVDEEP 9560523320, |mail.attriandattri [28.11.2025
[Block-1I ((Comm)/172/202| [TELECOM ISINGH(P), 18860751228 (@gmail.com
5 [TECHNOLOGIES ~ PVT|
[ILTD Vs SHRING CRAFT]
[[INC
29, New CourtCommercial ICS l06/12/2025 [M/S NEELAM|Deepal Goel(P), (9999048001  |deepal@deepalgoe [17.11.2025
[Block-1I (COMM)/552/20 [ENTERPRISES Vs M/S Lin
25 IMP PHARMACEUTICAL
IAND ANR
29, New CourtCommercial [ExCOMM H09/12/2025 [UGRO CAPITAL LTD VsRajiv Narain 9810318803, [leagumdelhi@gma [18.09.2025
[Block-1T JAward by Arb ISHANVI 18130224461 il.com
IComm/73/2025 [ENTERPRISES AND|
RS
29, New CourtCommercial ICS l10/12/2025 [CHIMES AVIATION PVIINAVDEEP 9811311360 singh_1908@yah[12.11.2025
[Block-IT ((COMM)/557/20 ILTD Vs THESINGH(P), 00.0.in
25 INATIONAL INSURANCEH
ICO LTD
29, New CourtCommercial ICS [13/12/2025 [KEYSTONE SOLUTIONS(Chetan Roy(P), [011-46541551, [chetan@integritasl09.12.2025
[Block-1T (COMM)/561/20 Vs AMBROSIA BRANDS| 011-45036338 [awfirm.co
25 [PRIVATE LIMITED
29, New CourtiCommercial IOMP 15/12/2025 [PRANAY ARUN PANDIT BHIDE KALYANI7709954317 [kalyanidilipbhide |04.10.2025
[Block-11 (COMM)/56/202 s M/S PIRAMALDILIP(P), (@gmail.com
5 ICAPITAL AND
[HOUSING FINANCE|
[LIMITED
29, New CourtiCommercial CS 24/12/2025 [Max Healthcare InstituteRAUNAQ 9999947699  fraunaq@ira.law  [23.12.2025
Block-IT (COMM)/575/20 Limited Vs Eye MaxKAMATH
25 [Hospital
27 [SH. LOKESH KUMARSOUTH il
HARMA, DISTRICT]
PUDGE(COMMERCIAL
ICOURT)
28 [SH. LAL SINGH,[SOUTH- 18 BLOCK 1 ICS(COMM) 974/2025 l01-12-2025 [MANTU MANDALCHANDRA 9810209981 legal.shebang@gm [26-11-2025
IDISTRICT JUDGE [EAST [PROPRIETOR MSM[SHEKHAR fail.com
[PERIPHERALS POIN’;F
Vs AVADH KISHO!
IPROPRIETOR WAKE UP|
MARKETING INDIA
ICS(COMM) 981/2025 l02-12-2025 [DR. VARUN AGARWALMANISH 9813607617 ichambersofkte@g [27-11-2025
Vs TELEGRAM FZ LLC| imail.com
IAND ORS
ICS(COMM) 991/2025 l04-12-2025 [SHRI UDIT KAUSHIK VSMADAN LAIJ9810693008  |madanlal.ml@gmali7-11-2025
ISHRI GAURAV KUMARSHARMA fil.com
IGUPTA AND ANR
ICS(COMM) 996/2025 l05-12-2025 [R K ASSOCIATES AND|VIJAY KUMARI9811264777 ijay.kundal@sara [01-12-2025
[HOTELIERS PVT LTD VSKAUNDAL fpartners.com
IM/S BLUE STAR PACK|
[KRAFT THROUGH]|
[PROPRIETOR MR|
[PARASMALJI
ICLTIIAT
ICS(COMM) 997/2025 05-12-2025 [SUNITA KALRA Vs [ANUPAM JINDAL(9891475320  |pankajsinghal.adv [26-11-2025
IADITYA BIRLA ocate@gmail.com

[FASHION AND RETAIL
[LTD
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ICS(COMM) 1006/2025 08-12-2025 [HETTICH INDIA PVT/RUPAM KUMARI [9910721966 rka.advocate@gmali2-11-2025
[ILTD. Vs M/s VCURVE| fil.com
INFRA SOLUTIONS LLP|
IAND ORS.
ICS(COMM) 1007/2025 08-12-2025 M/s MOGLI LABSTARUN VERMA (9871495838 lestarunverma@gmf18-11-2025
(INDIA) PVT. LTD. Vj fail.com
ISUPERTECH INDIA|
[PVT. LTD.
ICS(COMM) 1009/2025 09-12-2025 [THE FOUNDRY|PUNEET AHUJA [0120-4059300 [shantanu@anandalo5-12-2025
[VISIONMONGERS ndanand.com
ILIMITED Vs SRIRAM|
ICHANDRASEKARAN
IAND ANR.
ICS(COMM) 1014/2025 10-12-2025 [BANK OF INDIA Vs THEAMRENDRA 9910717081 ladvamrendra22@ 06-12-2025
[UNIQUE UNISEX|NATH SHUKLA lgmail.com
ISALON
ICS(COMM) l1027/2025 13-12-2025 [DEEPAK KUMAR VSTUSHAR 9899324444  [tharejatushar29@ [26-11-2025
IMOHD. NAZISH KHAN [THAREJA lgmail.com
ICS(COMM) l1032/2025 15-12-2025 [MAGUNTA AGR( UL ANILj9958995824 ahul@rklaw.co.in [19-08-2025
[FARMS PRIVAT: [ANNA
[LIMITED Vs M/
[EXQUISITE
[TRADELINKS LLP
ICS(COMM) 1033/2025 15-12-2025 [STATE BANK OF INDIA [SUCHITA DIXIT (8896932838 |agnihotrisuchita@ [12-12-2025
s RAJ KUMAR lgmail.com
ICS(COMM) 1039/2025 16-12-2025 ALK ENTERPRISES ANDIAKANSHA 9717321989 ladvocateakanshasi 16-12-2025
IANR. Vs RANTSISODIA lsodia@gmail.com
IAGGARWAL AND ORS.
ICS(COMM) 1049/2025 l17-12-2025 |[SOHINI SINGH Vs KRSSHALAJ MRIDUL [9810656757 ishalaj.mridul @leg j02-12-2025
[EXPORTS lcorpus.co.in
ICS(COMM) 1059/2025 18-12-2025 M/S FOREVER EXIMSAKSHI JAIN 8800214656  [sakshijain@jainch [03-12-2025
[[INDIA PVT LTD Vs M/S| lambers.com
[NUMBER ONE
IADVERTISING AND|
IMARKETING CO
ICS(COMM) 1061/2025 18-12-2025 [RAHUL SIWACH Vs|VISHAL PANWAR[9717686645 vishalpanwar2003 [23-07-2025
[VENUS ESTATE PVT)| (@gmail.com
[ILTD
[CS(COMM) 1082/2025 23-12-2025 [P. ARYAN ARTIAYUSH GUPTA (9818402326 yush@guptalegal.[18-12-2025
IGALLERY PVT. LTD. Vs fin
[EJAAZ COUTURE|
[PRIVATE LTD. AND|
IANR.
29 [SH. LALIT KUMAR ISOUTH- a ICOMMERCIAL [CS 19.12.2025 [State Bank of India Vs [NAZIA 9810021846  [sagarandsagar@liv|N/A
[LD. DJ COMM-o02, [EAST ISUIT (COMM)/1062/2 [BRIJLAL [PARVEEN(P), le.com
ISOUTH EAST| 025
IDISTRICT,
[SAKET COURT, DELHI
Cs 03.12.2025 [MOHAMMED JUNAID [Mohd Shuaibj9711876418 imohdshuaibkhano|04.11.25
(COMM)/987/20 Vs THE STARK VISASKhan(P), lo7@gmail.com
25 through its managing|
irector
ICS 01.12.2025 [MANTU MANDAL Vs [Chandra Shekharn9810209981 legal.shebang@gm [26.11.25
(COMM)/975/20 [BIMILESH KUMAR(Yadav(P), lail.com
25 IDUBEY




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF
ION NUMBER COURT FEES

ICS 03.12.2025 [M/S ALLIANC! i Pratap(9868503817 dineshchawla@ya [17.11.25
((COMM)/982/20 IQUARRIES MINES PVTSingh(P), 00.com
25 [ILTD Vs RAHUL

ISUKHWAL AND ANR
ICS 05.12.2025 [PORTRONICS DIGITALSSumit Nagpal(P), 9911995000 mail@nagpal.law [N/A
((COMM)/995/20 IPRIVATE LIMITED Vs
25 INEW SHOP CSTORE|

INETWORK PVT LTD
ICS 12.12.2025 [Shilpkar India DesignersAshok Kumar(P), (8178802330  [adv.ashokkumar8 [23.09.25
(COMM)/1019/2 land contractors private| 4@gmail.com
025 imited Vs  Buildcon|

[Developers
ICS 12.12.2025 [NUMBER ONEJRajeev Kapoor(P), 0899785517 linfo@kandbparthe(06.12.25
(COMM)/1020/2 IADVERTISING AND| [rs.com
025 IMARKETING CO Vs

TRUSTCAP PVT LTD
ICS 09.12.2025 [M/S ZOMA ENGINEERS ANURAG 9958879724 nelawnetwork@g [28.11.25
(COMM)/1012/2 Vs M/S JSC INSTITUTESINGH(P), imail.com
025 IGIPROSTROYOMOST
ICS 13.12.2025 [CANARA BANK Vs [Sanjeev 9711142200 hopra6791@gmai [10.12.25
(COMM)/1024/2 SANDEEP GAHLAWAT|Chopra(P), .com
025 [PROP KC RESTURANT]

ICHAYLO
ICS 13.12.2025 [SHRI VIJAY KUMAR[Hemant Gupta(P),9811249331 llegalteam.plc@gm [09.12.25
(COMM)/1028/2 IAGGARWAL THROUGH| il.com
025 HIS AR Vs  M/S|

[PIONEER MEGA|

[PRINTERS
ICS 11.12.2025 [DR HARRY[Rohit Taneja(P), (9810945207 jusjurisofc@gmail. [N/A
(COMM)/1017/2 [CONSULTANTS PVT) fcom
025 ILTD Vs indian oil

lcorporation limited

CS 17.12.2025 [VIJAY GARG Vs M/E\AUKESH 9810682372 [shekhawatilegal@ [10.12.25
(COMM)/1045/2 [REO GRACHEKUMAR(P), ahoo.co.in
025 REALTECH PVT LTD|
JAND ORS
ICS 18.12.2025 [BANK OF BARODA Vs [Eram Khan(P), 9717099220 leramadv2000@g [09.12.25
(COMM)/1053/2 [SHATRUGHAN KUMAR| Imail.com
025 [PODDAR
ICS 23.12.2025 [VISHWAS SINGHALSHALU 9811041494 radheyshyamadv@[16.12.25
(COMM)/1081/2 (Prop of M/s AnalcoKARDAM(P), lgmail.com
025 [[ndia Company) Vs M/S|
ISEETU KOHLI|
ICONCEPTS PV
[LTD(THR ITS
InIDCoTAD 4D
ICS 22.12.2025 [M/S RX INFOTECH PVTManeesh 9911315304 laxentlawfirm@gm [15.12.25
(COMM)/1070/2 LTD Vs M/S A PGumber(P), il.com
025 [Peripherals
ICS 24.12.2025 [MANTU MANDAL Vs [Chandra Shekhan9810209981 legal.shebang@gm [08.11.25
(COMM)/1093/2 ISHIVAM YADAV [Yadav(P), il.com
025
130 [SH. VRINDA KUMARI [SOUTH- 20 [Commercial ICS l03-11-2025 [PAI PLATFORMS PVTAMULYA 91-9807498297 [office@nmlegal.in [23.08.2025
[EAST ISuit (COMM)/884/20] [LTD Vs AVGSSUPADHYAY(P),
25 [HOSPITALITY AND|
[RESTAURANTS LLP
ICS l03-11-2025 [PUNJAB NATIONALSANCHEET 9548667393  [sssanchitog@gmaif17.10.2025

(COMM)/883/20| BANK Vs ASHISH JAIN [SHARMA(P), .com
25
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ICS l04-11-2025 [CANARA BANK Vs BDN[FAHAD KHAN(P), 9219701292 ffahadadvocatekha [25.10.2025
(COMM)/889/20] ISOLUTIONS INDIA PVT]| @gmail.com
25 [LTD
ICS l06-11-2025 [STATE BANK OF INDIA VARUN 9818365119 lchambersofvarunc [01.11.2025
((COMM)/895/20 Vs SUDHIR KUMAR|CHANDIOK(P), lhandiok@gmail.co
25 ISOLE PROP FOOT HEAL m
[ENTERPRISES
CS 11-11-2025 |Aniket Seva Society Regd [ANSHUL RAI(P), [9971846955  [anshul@dla.net.in [17.11.2025
((COMM)/904/20| Vs MS Innovative]
25 Financial Advisors Ltd
ICS 14-11-2025 |[CANARA BANK Vs [Sanjeev 9711142206 lchopra6791@gmailo7.11.2025
(COMM)/917/20 IASHOK KUMAR(Chopra(P), .com
25 IPROPRIETOR M/S A K|
ISONS
cs [14-11-2025 [STATE BANK OF INDIA [VARUN [Fo1 98183651190FFICE.CHANDI [01.11.2025
(COMM)/918/20 Vs AMAR NATH YADAV [CHANDIOK(P), [OK@GMAIL.COM
25
ICS [20-11-2025 |A AND T ENGINEERINGGAURAV 1811056644 lasimnaeemadv@g [17.11.2025
((COMM)/935/20 [PVT LTD Vs SIMPLEX[TOKAS(P), Imail.com
25 INFRASTRUCTURES
ILIMITED
ICS 20-11-2025 [VIJAY AGGARWAL Vs [Sandeep 9873938816 [Mittalpko8 @Gmai|04.11.2025
(COMM)/934/20 IM/S HANSAFLON[Kataria(P), .Com
25 [BUILDCON PVT LTD
ICS l21-11-2025 [BOYS INDIA AND ORS [YASH 18447654435 yashmundhra27@
(COMM)/942/20 s YES BANK LTD IMUNDHRA(P), lgmail.com
25
ICS 26-11-2025 [ANIL NARANG Vs [NITIN MEHTA [9891091098 mmlchamberss@g |
(COMM)/954/20 ILOKESH KUMAR niail.com
25
ICS l27-11-2025 [PETRA GLOBALJRavi Kumar(P), [7532081904, [Ravi.Kumari7@ou [14.10.2025
(COMM)/957/20 ILOGISTICS PRIVATE tlook.in
25 [LIMITED Vs ELECTRIC|
NE ENERGY PVT LTD
ICS l27-11-2025 [M/S NETLABMANOJ +91- ladvocatesindia@y [21.11.2025
(COMM)/956/20 ISOLUTIONS (INDIA)KUMAR(P), 9810675719 lahoo.co.in
25 [PVT LTD Vs AJEET]
IKUMAR SINGH|
IPROPRIETOR OF|
IANANYA COMPUTER
ICS 29-11-2025 [STATE BANK OF INDIA [Shiv Tyagi(P), 9811059032 ishvktyagii@gmail. [27.11.2025
((COMM)/968/20 Vs DEEPAK KUMAR om
25
ICS 29-11-2025 [STATE BANK OF INDIA [Shiv Tyagi(P), 9811059032 shvktyagii@gmail. [27.11.2025
((COMM)/965/20 Vs NAAFE SINGH om
25
31 [MS. ANU GROVERSOUTH- 21 [Execution [Ex - Award by03-12-2025 [UGRO CAPITAL LTD Vs[Sanjay Kumar [9810318803 leagumdelhi@gma 45946
[IBALIGA [EAST [Petition |Arb/14/2025 [KRISHNA |Singh(P), fil.com
[ELECTRONICS AND|
IORS
ICommercial ICS l03-12-2025 [M/S ANGELGAURAV 9717219890 ladvpiyalizo21@g 145967
ISuit (COMM)/989/20 INETWORKING ISEHRAWAT(P), imail.com
25 ISOLUTIONS Vs POWER|
[NETWORKS AND ORS
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[Commercial ICS l04-12-2025 [SHRI AKHILESH SINGHfrajendra yadav(P), 9312046733 adavrazen@gmaill45985
Suit ((COMM)/994/20 Vs SAARTHI l.com
25 [PEDAGOGY PVT LTD
[Commercial ICS 04-12-2025 M/s Ismartu IndialKritika Tuteja(P), [9643008880 [contact@aaalegal. 45757
Suit (COMM)/992/20 [Private Limited Vs K K] [pro
25 IOVERSEAS PRIVATE|
[LIMITED
132 [MS. NEELAM SINGH [SOUTH- 22 [Commercial ICS l03-12-2025 [CSAT SYSTEMSMD SAZIDY818499323 litigation@ashwat [28-11-2025
ILD. DJ COMM-o05, [EAST ISuit (COMM)/985/20 [PRIVATE LIMITED VSRAYEEN [hhlegal.com
ISOUTH EAST| 25 IABHINAV BIRLA AND|
IDISTRICT, IORS.
[SAKET COURT, DELHI
ICommercial ICS l05-12-2025 [M/S BIOREX|SHYAM KUMAR 9999154100 ishyamkumar@alti J14-11-2025
Suit ((COMM)/999/20 [HEALTHCARE PVT| ndialegal.com
25 ILTD. Vs M/S BIOCRUZ
[PHARMACEUTICALS
IPVT. LTD.
ICommercial ICS 13-12-2025 [Badri Prasad Goyal Vs{Arnab Pal +919899399424|palsk3 @rediffmail jo8-12-2025
ISuit (COMM)/1025/2 Gannon Dunckely And| l fcom
025 ICo. Ltd.
ICommercial CS 15-12-2025 [STATE BANK OF INDIAf[Suchita Dixit 18896932838  [agnihotrisuchita@ 12-12-2025
Suit (COMM)/1034/2 s MR. DEVENDER lgmail.com
025
ICommercial ICS 16-12-2025 [SH. PIYUSH MATHUR[Pashupati  Singh{8700295024 |dashmaheswar73 [10-12-2025
ISuit (COMM)/1038/2 Vs M/S. BIOME AlRYadav (@gmail.com
025 IPURIFIER PVT. LTD|
IJAND ORS.
ICommercial ICS 18-12-2025 [PUNJAB NATIONAL}Vikram Gola 9811244209 ikramgola2010@ [15-12-2025
ISuit (COMM)/1052/2 [BANK Vs MS. SANJANA| lgmail.com
025 CHHABRA
ICommercial CS 18-12-2025 [MASCOT HEALTH[Naveen Chandra [9810078786  [advocatenaveench [02-12-2025
ISuit (COMM)/1054/2 ISERIES PVT. LTD. Vs ndra@gmail.com
025 [MS. TRIPT]|
ISRIVASTAVA
ICommercial CS 23-12-2025 [BANK OF BARODA VsEram Khan 9717099220  feramadv2000@g [09-12-2025
Suit (COMM)/1077/2 WAGBIR imail.com
025
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[Commercial ICS 23-12-2025 [UNION BANK OF INDIAAYUSH KUMAR [9971839717 ladvpriyamagrawal [19-12-2025
ISuit (COMM)/1083/2 Vs MEENA DEVI AND| (@gmail.com
025 IANR.
[Commercial ICS 23-12-2025 [UNION BANK OF INDIAIAYUSH KUMAR [9971839717 ladvpriyamagrawal [19-12-2025
ISuit (COMM)/1084/2 Vs SHAKUNTLA AND| (@gmail.com
025 IANR.
[Commercial ICS 26-12-2025 [COMAC INDIA PVT[Kunal Kukreja 10871236226 hilcandblacklawy|30-10-2025
Suit (COMM)/1094/2 ILTD. Vs MR. CLEAN| lers@gmail.com
025 JAND ORS.
[Commercial ICS [26-12-2025 [GURUJI KA ASHRAM|Pardeep Dahiya  [9717720707 lakshitagoyal 19-12-2025
Suit (COMM)/1096/2 [TRUST Vs P J SIKAND) 121@gmail.com
025 IAND ORS.
133 |MS. NEERA[SOUTH- [Commercial ICS l03-12-2025 [THREE-N-PRODUCTS [DAVESH 70821046333 [mail@dvipattorne [26.11.2025
[BHARTHOKE, [EAST Suit (COMM)/986/20 [PRIVATE LIMITED Vs [VASHISHTHA(P), 's.com
IDISTRICT 25 TEAMEX RETAIL
PUDGE(COMMERCIAL [LIMITED
ICOURT)
[Commercial ICS 03-12-2025 [[RFAN HUSSAIN Vs [ADVOCATE 9811661342 yyubahmad@gm [28.11.2025
Suit ((COMM)/984/20 JARVIND JAIN IAYYUB lail.com
25 IAHMAD(P),
ICommercial ICS 06-12-2025 [M/S KAILASH|Abhishek 9711477106 ladvocateabhisheks|o4.12.2025
ISuit (COMM)/1002/2 [CHANDRA SAHOO Vs [Sharma(P), lharma2324@gmai
025 [HARJI ENGINEERING] .co
ORKS PVT LTD
[Commercial ICS 12-12-2025 [INDIAN BANK Vs [RAJESH KUMAR(9312993437 [shandilyalawoffice [19.11.2025
Suit (COMM)/1021/2 IRAMAN KUMAR GUPTA [SHANDILYA(P), ls@gmail.com
025
ICommercial CS [15-12-2025 |M/S FABYARN INC Vs [Shivam Bedi(P), [9810068578 dvkumarkrishan [02.12.2025
ISuit (COMM)/1035/2 [REKHA GOSWAMI| (@gmail.com
025 [PROP  M/S DAKSH]
GARMENTS CO AND|
IANR
ICommercial CS 16-12-2025 [KRISHAN KUMAR[shan Dewan(P), [8800473474  [siddharth@circlep [13.12.2025
Suit (COMM)/1040/2 IGUPTA Vs POOJA rtners.in
025 WANG
ICommercial CS 18-12-2025 [THE NAINITAL BANKManoj Gupta(P), (90999846390 [advocatemanoji6 [15.12.2025
Suit (COMM)/1057/2 LTD Vs MS POOJA| (@gmail.com
025 [YADAV
ICommercial ICS 18-12-2025 [BANK OF BARODA Vs [Eram Khan(P), 9717099220 leramadv2000@g 09.12.2025
ISuit (COMM)/1055/2 I[HARISH KUMAR Imail.com
025
ICommercial ICS 18-12-2025 [RAJBALI VERMA Vs [[shpreet Singh(P), | - [11.12.2025
ISuit (COMM)/1056/2 [FASHION FLASHER|
025 [[INDIA PVT LTD
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[Commercial ICS 19-12-2025 HORA[ISHPREET 19990325209 lisplegalsolutions@ [17.12.2025
Suit ((COMM)/1065/2 IPROPRIETOR OF M/SSINGH(P), lgmail.com
025 ISUN SHINE PRINTERS
Vs POONAM CHOPRA|
IPROPRIETOR OR
IM/SPRIME OUTDOORS
ICommercial Cs 19-12-2025 |CASIO KEISANKIDinesh 9730049704  [litigation@jotwani [17.12.2025
ISuit (COMM)/1063/2 [KABUSHIKI Vs  Potwani(P), l.com
025 [XXXXXXXXX
ICommercial ICS [22-12-2025 [M/S GRYPHON[Kishan Kumar(P), [9811113569 ladvocateashwanik [12.12.2025
ISuit (COMM)/1073/2 IAPPLIANCES LTD Vs r@gmail.com
025 IM/S NAVYA|
[ENTERPRISES
[Commercial ICS 23-12-2025 M/S  HSPS TEXTILERISHABH 199996670 IADVRISHABHME [15.11.2025
Suit (COMM)/1079/2 IPRIVATE LIMITED Vs [MEHTA(P), [HTA@GMA
025 IN SUBRAMANIAM
ICommercial CS 23-12-2025 [MOHD AKRAM Vs [Nazim uddinj9718156319 IRAASHIDAAZAM [19.12.2025
ISuit (COMM)/1078/2 IMOHAMMAD HAROON |Ahmed(P), |(@GMAIL.COM
025
134 |MS. NIRJA BHATIA, LD.,SOUTH- 30 ICS(Comm) 1008/2025 03.12.2025 [M/s Usha Aluminium Vs[Nancy Jain 9660729214  fe3legal@gmail.co [01.12.2025
IDISTRICT JUDGEEAST |Abanos furniture jm
COMMERCIAL
ICOURT-07)DIGITAL
ISOUTH-EAST, SAKET|
ICOURT
130 [CS(Comm) 1036/2025 15.12.2025 [State Bank of India Vs MrShuchita Dixit 18896932838 [agnihotrisuchita@ [12.12.2025
Ganesh Wakchaure lgmail.com
ICS(Comm) 1069/2025 22.12.2025 [Bank of Baroda Vs SanojlEram Khan 9717099220 leramadv20002gm [16.12.2025
[Kumar lail.com
ICS(Comm) 1068/2025 [22.12.2025 [Bank of Baroda Vs Anita [Eram Khan 9717099220 leramadv20002gm [18.12.2025
lail.com
I35 [MS VEENA  RANI/SOUTH- Inil
IDISTRICT [EAST
PUDGE(COMMERCIAL
ICOURT)
136 [SH. DEVENDEREAST il
[KUMAR, DISTRICT]|
DUDGE (COMMERCIAL
ICOURT)
137 [MS. RUBY ALKAJEAST il
IGUPTA, DISTRICT]
PUDGE (COMMERCIAL
ICOURT)
138 [SH. GORAKH NATHNORTH- 201, New|C.S.(COMM)  [147/2025 l01-12-2025 [State Bank of India VSSHALINI 9899408618  [shaliniupadhyay.a [27-11-2025
IPANDEY, DISTRICT[EAST [Building KKD |Abhilash Mittal [UPADHYAY [dvocate@gmail.co
PUDGE
COMMERCIAL)-01
+-do-- IC.S.(COMM) [149/2025 08-12-2025 [DBI BANK LTD VSVIVEK KUMAR [9811867703 kumarvivekadv@g [05-12-2025
ISAPNA DEVI mail.com
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IC.S.(COMM) 18-12-2025 [State Bank of India VSSUCHITA DIXIT (8896932838 [agnihotrisuchita@

[Himanshu Rathor lgmail.com

154/2025 l17-12-2025

F-do-- IC.S.(COMM) [155/2025 18-12-2025 [State Bank of India VSSUCHITA DIXIT (8896932838 gnihotrisuchita@ [17-12-2025
[Mohd Vaseem lgmail.com
F--do-- IC.S.(COMM) [156/2025 20-12-2025 [STATE BANK OF INDIA [SUCHITA DIXIT [8896932848 [agnihotrisuchita@ [19-12-2025
Vs SEEMA CHAUHAN| lgmail.com
IPROPRIETOR OF RANA
IAGRICULTURE
[INDUSTRIES
139 [SH. SUDESH KUMAR,SHAHDARA o1, New Cour{CS(COMMERCI|CS 03-12-2025 (State Bank of India VSROHIT KUMAR[26.11.2025
IDISTRICT JUDGE, [Building IAL) (COMM)/681/20 IDeep Narayan Yadav IMAHIYA
ICOMMERCIAL COURT-| 25
o1
01, New CourtiCS(COMMERCI|CS 06-12-2025 [FCB. GARMENT  TEXARPIT JAIN 23.09.2025
[Building IAL) (COMM)/685/20 [INDIA PVT LTD Vs Ma;
25 IGarments
1301, New CourtCS(COMMERCI|CS 08-12-2025 [Progressive Auto SportsPRAVEEN 03.12.2025
[Building IAL) (COMM)/688/20| s Anil Kumar Gupta IMAHAJAN
25

1301, New CourtCS(COMMERCI|CS 09-12-2025 |[STATE BANK OF INDIA[PARAS 01.12.2025
[Building (COMM)/690/20 s NARENDER KUMAR [AGGARWAL
25
1301, New CourtCS(COMMERCI|CS 12-12-2025 |JABHYUDAYA TELEA K DANISH 07.04.2025
[Building IAL) (COMM)/699/20 [INFRA Vs Zudio Trent Itd
25
1301, New CourtCS(COMMERCI|CS 12-12-2025 MOHAMMAD SAGIRIOSAMA SUHAIL [09.12.2025
Building IAL) (COMM)/700/20 MALIK Vs AZHAR|
o5 [BASHIR
1301, New CourtCS(COMMERCI|CS 15-12-2025 [Kanha Enterprises VsSUNITA GUPTA [27.01.2025
[Building IAL) (COMM)/706/20 M/s Ridhi Sidhil
25 [Enterprises
1301, New CourtiCS(COMMERCI|CS 16-12-2025 [MANOJ TEXTILESNAMRATA JOSHI|06.11.2025
Building IAL) ((COMM)/708/20 THROUGH KARTA|
25 [PRAVEEN ARORA Vs
IM/S Maa Vaishn
[Enterprises PROP OF|
[MOHAN SHARMA
1301, New CourtiCS(COMMERCI|CS 23-12-2025 [MOHIT JAIN Vs MANIRAVI BHARGAVA [11.12.2025
Building IAL) ((COMM)/719/20 ISETH
25
Ko MS. KIRAN BANSAL,/SHAHDARA ROOM NO 208 COMMERCIAL [CS 01-12-2025 [Ruchi Collection Pvt Ltd [Avinash ~ Kumar| 30.05.2025
[DISTRICT JUDGE, (COMM)/674/20 Vs  Shri Khatu Shyam|Singh(P),
COMMERCIAL COURT) 25 Megawee MartAe LLP
IROOM NO 208 [COMMERCIAL |CS l01-12-2025 [Canara Bank Vs |Amit gupta(P), 19.09.2024
(COMM)/673/20 [Ravinder Kumar
25
[ROOM NO 208 [COMMERCIAL |CS 01-12-2025 [Dharampal Arora Vs [Nitin Sharma(P), 1.12.2025

(COMM)/677/20 [Uma Devi
25
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IROOM NO 208 |COMMERCIAL |CS l02-12-2025 [Canara Bank Vs |Amit gupta(P), 18.09.2025
(COMM)/678/20 [Hrishikesh Roy
25
IROOM NO 208 |COMMERCIAL |CS l03-12-2025 |[KULDEEP M 15.05.2025
(COMM)/682/20 ICHAKRAVARTY Vs [Choudhary(P),
25 ICHANDRA KISHOR|
OSHI
[ROOM NO 208 [COMMERCIAL |CS 06-12-2025 Wrap Fashion PrivateSUNIL OJHA(P), 1.12.2025
(COMM)/687/20 [Limited Vs Bansal|
25 [Enterprises
[ROOM NO 208 [COMMERCIAL |CS 09-12-2025 [State Bank Of India Vs [PARAS 1.12.2025
(COMM)/689/20 [Braj Pal IAGGARWAL(P),
25
[ROOM NO 208 [COMMERCIAL |CS 09-12-2025 ADEERA PACKAGINGSIMRAN BRAR & 6.12.2025
(COMM)/692/20 [PRIVATE LIMITED Vs [RUCHI ANNSARI
25 [FIBS LOGISTICS INDIA|
IPRIVATE LIMITED
[ROOM NO 208 [COMMERCIAL [CS 10-12-2025 MOHD HAROON Vs [Mohd Asif(P), 31.01.2025
(COMM)/695/20 PAMIATUL HUDA
25
[ROOM NO 208 [COMMERCIAL [CS 13-12-2025 [M G Books Vs ModernfAjit Bidhuri(P), 12.08.2025
(COMM)/702/20 Book Distributors
25
[ROOM NO 208 |[COMMERCIAL |CS 15-12-2025 [State Bank of India Vs [Suchita Dixit(P), [13.12.2025
(COMM)/707/20 IBhubnesh Sharma|
25 [Proprietor of Ne
IAnuradha Engg Works
[ROOM NO 208 [COMMERCIAL |CS 16-12-2025 [Sh Akshat Jain Prop OfiVikas Bhatia(P), l15.12.2025
(COMM)/709/20 IM/s  Arihant Trader:
25 [Through SPA Holder Vs
IM/s Lueur Vestures Pvi
ILtd Through its directors
[ROOM NO 208 [COMMERCIAL [CS 19-12-2025 [BANK OF BARODA Vs [AMIT 10.12.2025
(COMM)/713/20 [RAJ NARAYANPANCHAL(P),
o5 ISHARMA
[ROOM NO 208 [COMMERCIAL |CS [20-12-2025 |SHREE BANKEY[Sehdev Rana(P), [16.12.2025
(COMM)/715/20 IBEHARI FABRICS PVT|
25 [ILTD Vs JAGDISH|
IPRASAD SWAMI PROP|
K D JEANS
[ROOM NO 208 [COMMERCIAL |CS 22-12-2025 [Bansal Enterprises Vs [Atul Sahi(P), 18.12.2025
(COMM)/717/20 [Rachil Pharma
25
IROOM NO 208 |COMMERCIAL |[CS 23-12-2025 [Canara Bank Vs Naman|Eshu [22.12.2025
(COMM)/724/20 IGrover IChaudhary(P),
25
IROOM NO 208 [COMMERCIAL |CS 23-12-2025 [V P INDUSTRIES Vs [ASHOK 7.08.2025
(COMM)/720/20 [Vaidik Electricals [KUMAR(P),
25
[ROOM NO 208 [COMMERCIAL |CS 23-12-2025 [Robin Jain / RobinfPadam Kumar 14.12.2025
(COMM)/722/20 [Kumar Jain Vs Santosh[Khanna(P),
25 [Kumar Gupta
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IROOM NO 208 |COMMERCIAL |CS 23-12-2025 |JAMAR KANT JHA Vs [Hardik [24.12.2025
(COMM)/723/20 IYUVRAJ SHARMA [Vashisht(P),
25
IROOM NO 208 |COMMERCIAL |CS 24-12-2025 [DEEPANKAR SHARMA [Varun Sikka(P), [22.12.2025
(COMM)/729/20 Vs RAJESH TANEJA
25
[ROOM NO 208 [COMMERCIAL |CS 24-12-2025 |SUNEHREE THROUGHHARSHIT 12.01.2026
(COMM)/731/20 [[TS PROP JATIN ARORAIKHANNA(P),
25 Vs THE SUNHERI
ISTUDIO
[ROOM NO 208 [COMMERCIAL |CS 24-12-2025 [OSHO OM TEXTURES [Mayank Shekhar [22.12.2025
(COMM)/728/20 Vs KEWAL SOOTIKushwaha(P),
25 IKAPDE KI DUKAN
[ROOM NO 208 [COMMERCIAL |CS 26-12-2025 [BSES YAMUNA POWER|VAIBHAV [17.12.2025
(COMM)/732/20 LTD Vs SANJAY[YADAV(P),
25 IKUMAR
41 [SH. SANJAY SHARMA-SHAHDARA 1303, New CourtjCS(COMMERCI|CS(COMM) 03.12.2025 [FCB. GARMENT  TEXARPIT JAIN [13.11.2025
lI, DISTRICT JUDGE, Building IAL) 680/2025 INDIA PVT LTD VS RV|
ICOMMERCIAL COURT [MARTS
1303, New CourtCS(COMMERCI|CS(COMM) 05.12.2025 [HASHIM ALI VS PATEL [DILSHAD ALI [04.12.2025
[Building IAL) 684/2025
Bo3, New CourtlCS(COMMERCI|CS(COMM)686/2/06.12.2025 [MS PHOOL KUMARI VSDHRUV SHARMA [04.12.2025
[Building IAL) 025 ISH. PULKIT GOEL
1303, New CourtCS(COMMERCI|CS(COMM) 09.12.2025 |STATE BANK OF INDIAJEEVAN [08.12.2025
Building IAL) 691/2025 VS PREETI SINHA IPARKASH GUPTA|
1303, New CourtCS(COMMERCI|CS(COMM) 12.12.2025 [SAVITA BATRA  VSMOHD ZAHID [09.12.2025
[Building IAL) 6908/2025 IADESH KUMAR
1303, New CourtjCS(COMMERCI|CS(COMM) 12.12.2025 [STATE BANK OF INDIASHALINI |08.12.2025
[Building IAL) [701/2025 VS NAVEEN[UPADHYAY
IAGGARWARL
1303, New CourtjCS(COMMERCI|CS(COMM) 13.12.2025 [INNOVISION LIMITEDVARUN CHUGH [17.09.2025
Building IAL) 703/2025 VS SODEXO INDIA|
ISERVICES PVT LTD
1303, New CourtCS(COMMERCI|CS(COMM) 18.12.2025 [STATE BANK OF INDIAISUCHITA DIXIT 16.12.2025
Building IAL) 710/2025 VS R K INNOVATIVE
ISOLUTIONS
1303, New CourtjCS(COMMERCI|CS(COMM) 20.12.2025 [M/S VTP FILMS VS M/SGAURAV MEHTA 8.12.2025
[Building IAL) [716/2025 IALSTONE
IMANUFACTURING PVT]
[LTD
1303, New CourtjCS(COMMERCI|CS(COMM) 23.12.2025 [RD SONS VS TIRUMALAADITI SINGHAL [15.12.2025
[Building IAL) [721/2025 [ENVELOP MAKERS|
JAND CARD CENTRE
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1303, New CourtCS(COMMERCI|CS(COMM) 24.12.2025 [CANARA BANK VS M/SKAMAL MEHTA 19.12.2025
Building IAL) 727/2025 [ROZI JEANS & ANR
42 [SH. PAWAN KUMARSHAHDARA [C. No. 304 ICOMMERCIAL [CS 01-12-2025 [M/S K K ENTERPRISES [Sunil Kumar(P), (9811144965 nga.legal@hotmail[17.11.2025
IMATTO DJ (COMM-04) ((COMM)/675/20 Vs M/S HP TILES| L.com
25 IMACHINERY
[COMMERCIAL [CS l01-12-2025 [MR GHANSHYAM DASSubhash Chandra9891323730 jainandjainadvocat|21.11.2025
(COMM)/676/20 IMOHTA Vs MS ANULochakia(P), les@gmail.com
25 IKUMARI
[COMMERCIAL |CS l02-12-2025 [NISHANT JAIN Vs [Ankush Yadav(P), [9999930291 [advocateankushya [19.11.2025
(COMM)/679/20 [PRATEEK MALHOTRA| Idav@gmail.com
25 IPROPRIETOR OF SA|
[ECOM ENTERPRISES
ICOMMERCIAL [Ex - Award byj03-12-2025 [KOTAK MAHINDRAjajay uppal(P), 9811740125 virtuous.people@ [20.08.2025
|Arb/58/2025 [PRIME LIMITED Vs lgmail. Com
I[HARENDER SINGH
ICOMMERCIAL [Execution 04-12-2025 [M/s Bansal enterprisesfAtul Sahi(P), 9873355153 latulsahi@live.com [09/04/2025
(Comm)/253/20 [Through its Partner Rohit|
25 Bansal Vs M/s Alzan|
[Pharmaceuticals PvtLtd
ICOMMERCIAL [CS l04-12-2025 |[SH JAYANT BHOLA Vs [Monica Goel(P), 19971853567 ladvocatemonicago [01.12.2025
(COMM)/683/20 IM/S TOP TUITIONS| lel@gmail.com
25 IAND COMPUTER|
ICENTRE
ICOMMERCIAL [MISC l05-12-2025 [CANARA BANK [ESHU 9711275697 leshuadvocate@gm [02/12/2025
IDJ/1094/2025 s GREESH PRAKASH |CHAUDHARY lail. Com
ICOMMERCIAL [CS 09-12-2025 [M/S ROLLING STONEmikhil singh(P), (9899699242 [sanghi.piyush@gmf17.12.2025
(COMM)/694/20 HOTELS PVT LTD Vs il.com
25 IMR Preet Pal Singh|
[Dhingra
[COMMERCIAL [CS l09-12-2025 [Ravinder Nath Vs SmtShashi Pratap9560536975 lsashipratapadv@g |09.08.2023
(COMM)/693/20 [Poonam Rajouria ingh(P), imail.com
25
ICOMMERCIAL [CS 10-12-2025 [SANJAY JAIN Vs [SACHIN KUMARI9873586359 iskjainadvocates@g|05.12.2025
(COMM)/696/20 |[Shyamal Garg AIN(P), Imail.com
25
ICOMMERCIAL [CS 11-12-2025 [M/S MAA PADMAWATIShachi Jain(P), 8800544256  [advsachijain@gmal05.12.2025
((COMM)/697/20 IFABRICS Vs  M/S| il.com
25 [KRISHNA GARMENTS|
IAND ANR
ICOMMERCIAL |CS 13-12-2025 [Shri  Bankey  BehariRAKESH 9718565756 rakesh.nautiyal2l 06.12.2025
(COMM)/705/20 [Fabrics Pvt. Ltd. VsNAUTIYAL (@zoho.com
25 |Akhlesh Sharma Prop S R|
[Collection
ICOMMERCIAL |CS 13-12-2025 [DD BLESSINGS PVT/SHAILENDER 7503040507 dvocateshail@hotjo9/09/2025
(COMM)/704/20 LTD. VS PRADEEPSINGH Imail.com
25 TEKCHANDANI & ANR.
ICOMMERCIAL [Ex. - Award byli5-12-2025 [Indusind bank Ltd VSMANOJ KUMAR [9811133644 imanojk.adv@yaho [29.10.2025
|Arb./63/2025 ISAMEER MALIK lo.com
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ICOMMERCIAL [MISC 16-12-2025 [SHAMA MOHAMMAD[DALIP ANAND (9873476464 dalipanandg91@g
IDJ/1131/2025 [Vs MR KHETADAN imail.com

20.04.2025

ICOMMERCIAL [Ex. - Award byf17-12-2025 [Kotak Mahindra PrimeMAYANK 1873347330 imayank_mahajan [27.10.2025
|Arb./65/2025 [Ltd Vs LILOO SINGH IMAHAJAN lo5@yahoo.com
ICOMMERCIAL [CS 18-12-2025 [PUNJAB NATIONALDEOKANT 9711332383 deokanttripathi2@[15/12/2025
(COMM)/711/20 [BANK VS INSHARA W/OTRIPATHI lgmail.com
25 IMOHD. SALEEM|
[PROPRIETOR OF|
[INSHARA
[ENTERPRISES
[COMMERCIAL |CS 18-12-2025 [Punjab National Bank VSDEOKANT 9711332383 deokanttripathi2@[15/12/2025
(COMM)/712/20 ISMT. PARUL  JAINTRIPATHI lgmail.com
o5 PROPRIETOR OF M/S|
THE YOGA STUDIO
ICOMMERCIAL [MISC 18-12-2025 [VLK ASSOCIATES PVTJAMAN BATRA 9582448961 lamanbatrao1@gm [31/10/2025
IDJ/1136/2025 ILTD. VS PB RETAILS lail.com
[PVT LTD.
ICOMMERCIAL [Execution 18-12-2025 |Ankit Mohata VSANUJ TOMAR 9990789695  [anujtomar.advocat(16.12.2025
(Comm.)/260/20 IRAMESH KUMAR| le@gmail.com
o5 [PAREEK
ICOMMERCIAL [CS l19-12-2025 [ABHISHEK JAIN Vs SHJROHIT  KUMAR[8445310310 frmahiya31o@gmaifi1/12/2025
(COMM)/714/20 IMANI SETH IMAHIYA .com
25

[COMMERCIAL [CS l22-12-2025 |[SH. RISHABH JAIN VSKUSHAGRA 9711443294 [kushagragoeli@g |04/12/2025
(COMM)/718/20 ISH. DEEPENDRAGOEL imail.com
o5 IGOYAL

ICOMMERCIAL [MISC 22-12-2025 [Mohd Qamar Ansari Vs [Divyanshu - - [09.06.2025
IDJ/1145/2025 IShobhit Bhushan [Tiwari(P),

ICOMMERCIAL |CS 23-12-2025 MR ALOK JAIN Vs [MANISH 9717157571 [manish_miglani@ [22.12.2025
(COMM)/725/20 [HIMANSHU SHARMA  [MIGLANI(P), ahoo.com
25

ICOMMERCIAL [CS 23-12-2025 [MS RUBY Vs M/S DSARUN KUMAR9999338484  [arunkumarsharma [26.11.2025
((COMM)/726/20 [ENTERPRISES ANDISHARMA(P), (@gmail.com
o5 IOTHERS

ICOMMERCIAL |Execution 23-12-2025 {[SHIV KUMAR GANDHI Manish Kumar(P), (9968466963  |aormanishkumar [18.11.2025
(Comm)/263/20 Vs SHRI  KHATU| (@gmail.com
25 ISHYAM MEGA MART]

ILLP

ICOMMERCIAL |Execution 23-12-2025 [VLK ASSOCIATES PVTManish Kumar(P),(9968466963  |aormanishkumar [18.11.2025
(Comm)/264/20 [LTD Vs SHARDA (@gmail.com
25 [RETAIL PVT LTD

ICOMMERCIAL |CS 24-12-2025 |[Ankur Jain Vs Rajesh]Piyush Katyal(P), (8700925528  |piyushkatyalg8@g [22.12.2025
(COMM)/730/20 [Kumar Arora [mail.com
25

ICOMMERCIAL [MISC l24-12-2025 [Punjab National Bank VSANULATA 7000041067  [jyoti_gautam2010 [03.11.2025
IDJ/1150/2025 INAYA TRADERS AND [KASHYAP(P), |@yahoo.com

IRAHUL
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0873820628

K¥3 [MS. PREETI AGARWAILINORTH- nil

IGUPTA, DISTRICT|WEST
PUDGE, (COMMERCIAL
ICOURT)

l44 [SH.DEVENDER KUMARNORTH- il
DANGALA WEST

45 [SH. JAGDISH KUMAR/NORTH il
IDISTRICT JUDGE,

ICOMMERCIAL COURT

46 SH. RAKESH KUMAR-NORTH il
I, DISTRICT JUDGE|
COMMERCIAL)

47 [SH. RAJ KUMAR,SOUTH- 03 [Commercial ICS COMM o1.12.2025 [M/S BESTECHBHARAT GARG (9711979113 Bharatgarg.lkandb [26.11.2025
IDISTRICT JUDGEWEST Suit 658/2025 [ENTERPISES VS M/S lg@gmail.com
COMMERCIAL COURT- [TANGENT INFOCOM|
o1 [PVT LTD

03 ICommercial ICS COMM Jo2.12.2025 [M/S MATRIX|[SUSHANT 8447435082  [advocatesushanttrif02.09.2025
ISuit 662/2025 [INTERTECH PVT LTD[TRIPATHI Ipathi@gmail.com
VS M/S INTOUCH]
IQUALITY SERVICE
603 [Commercial CS COMM 06.12.2025 [PARMOD MATHUR VSVINEET MALIK [9999834393 ineetmalik7785@ [24.11.2025
Suit 666/2025 INDRA lgmail.com
1603 ICommercial ICS COMM J08.12.2025 [NETSARANG [RISHI PRAKASH (8826232692  [rishioogp@gmail. [28.11.2025
ISuit 668/2025 [COMPUTERS INC VS fcom
IANUP SUHAS|
MAHAJAN AND|
IOTHERS
1603 ICommercial ICS COMM 08.12.2025 VANDANA VS CAREFHEMANTVERMA9873782800 lhemantverma82@ [29.05.2023
ISuit 669/2025 [HEALTH INSURANCE| lgmail.com
[ILTD
1603 ICommercial ICS COMM 09.12.2025 [[INDIGO IRAJESH RAT 9810573041 info@rrlegal.in 3.12.2025
Suit 672/2025 INFRAPROJECTS ~ PVT|
LTD VS COLLIERS|
[INTERNATIONAL
IPROPERTY SERVICE|
[PVT LTD
603 ICommercial ICS COMM )09.12.2025 [CHANDER MOHANRAHUL RAJPAL (9999080438  [Rahul.Rajpalg1@y 04.12.2025
Suit 673/2025 JARORA VS  QAFEQ lahoo.in
[BREWING COMPANY
603 ICommercial CsS COMM.j10.12.2025 [M/S GLOWRIVER FOODAMIT SINGH[9953575389 lamitrathore62@g [07.07.2025
ISuit 675/2025 ILABS PVT LTD VS M/SRATHORE imail.com
ISUPER MARCHE 37|
[TRADERS LLP
603 ICommercial Cs COMM]16.12.2025 [CANARA BANK VS JM[SARITA KANWAR]9560812121 info@stklegal.in 3.12.2025
Suit 690/2025 [ENTERPRISES
1603 ICommercial ICS COMM.16.12.2025 [CANARA BANK VS[SARITA KANWAR|9560812121 info@stklegal.in 3.12.2025
Suit 689/2025 [DIXON ENTERPRISES
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1603 [Commercial ICS COMM J18.12.2025 [MECHMAARCK INEERAJ GUPTA (9811267045 info@juslawoffices[22.11.2025
Suit 691/2025 IFILTECH INDIA PVT| Lcom
ILTD VS M/S CRYSTAL
IAIR SYSTEMS
1603 [Commercial ICS COMM J23.12.2025 [SUNIL SINGHAL VS OMJITENDRA 9268740063  [iitendratiwari@la [01.12.2025
Suit [700/2025 [PRAKASH [KUMAR TIWARI [wyer.com
48 |SH. BALWANT RAISOUTH- 1613 [Commercial IOMP (Iyo1-12-2025 [M/s CholamandalamlRAVI  SHANKAR[9958683230  fassociatesrsgarg2 [NA
 ANSAL, DISTRICT|WEST ISuit (COMM)/742/20 [[nvestment And FinanceGARG (@gmail.com
PDUGE, COMMERCIAL 25 ICompany Limited Vs
ICOURT-02 IDeepak Sharma
613 [Commercial IOMP (Iyo1-12-2025 [M/s CholamandalamlRAVI SHANKAR[9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/743/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
|Anil Verma
13 ICommercial IOMP (Djo1-12-2025 M/s Cholamandalam[RAVI  SHANKAR9958683230 ssociatesrsgarg2 [NA
Suit (COMM)/744/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
Mohd Anees
13 ICommercial IOMP (Djo1-12-2025 M/s Cholamandalam[RAVI  SHANKAR[9958683230  fassociatesrsgarg2 [NA
Suit (COMM)/745/20 [Investment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Shribaba Transport]
ICarrier
13 [Commercial IOMP (Djo1-12-2025 M/s Cholamandalam[RAVI  SHANKAR[9958683230  fassociatesrsgarg2 [NA
Suit (COMM)/746/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
|Shribaba Transport]
ICarrier
13 ICommercial IOMP (Do3-12-2025 JAXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
ISuit (COMM)/751/20 IRAHUL 9931 MAHAJAN lo5@yahoo.com
25
1613 ICommercial IOMP (Djo3-12-2025 JAXIS BANK LTD Vs MOMAYANK 9873347330 imayamk_mahajan [NA
ISuit (COMM)/752/20 IHASHIM 8947 MAHAJAN lo5@yahoo.com
25
1613 ICommercial IOMP (Djo3-12-2025 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/757/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs DHEERAJ]|
IRAJPUT 8895
613 ICommercial IOMP (Iyo3-12-2025 [TOYOTA FINANCIALjRahul 19013493108 ladvocateashok.1@ [NA
Suit ((COMM)/753/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs JAI
IKUMAR 5234
1613 ICommercial IOMP (IYo3-12-2025 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/754/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [ILIMITED Vs PARADISE|
[TRAVELS 5246
613 [Commercial IOMP (Iyo3-12-2025 [TOYOTA FINANCIALjRahul 9013493108  ladvocateashok.1@ [NA
ISuit ((COMM)/755/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [ILIMITED Vs JARNAIL
ISINGH 3256
1613 [Commercial IOMP (Djo3-12-2025 [TOYOTA FINANCIALjRahul 0013493108 dvocateashok.1@ [NA
ISuit (COMM)/756/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs
[HIMANSHU KUMAR]
7563
1613 ICommercial IOMP (Iyo3-12-2025 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/758/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs AKASH]
VANARDHAN  KHOSE|
599
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1613 [Commercial OMP (Djo4-12-2025 [Kotak Mahindra Bank| SHANKAR|9958683230  [associatesrsgarg2
Suit (COMM)/775/20 [Ltd Vs Saroj IGARG (@gmail.com
25
1613 [Commercial IOMP (Djo4-12-2025 [Kotak Mahindra BankRAVI SHANKAR/9958683230 ssociatesrsgarg2 [NA
Suit (COMM)/776/20 [Ltd Vs Krishan Kumar |GARG (@gmail.com
25
1613 [Commercial IOMP (Iyo4-12-2025 [Kotak Mahindra BanklRAVI SHANKAR(9958683230 [associatesrsgarg2 [NA
ISuit (COMM)/777/20 ILtd Vs Jaisingh IGARG (@gmail.com
25
613 [Commercial ~ [OMP (Djo4-12-2025 [Kotak Mahindra BankRAVI SHANKAR|9958683230  |associatesrsgarg2 [NA
Suit (COMM)/778/20 ILtd Vs Karamvir IGARG (@gmail.com
25
13 ICommercial IOMP (Djog-12-2025 [Kotak Mahindra BankRAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/779/20 ILtd Vs Dharmender IGARG (@gmail.com
25
13 ICommercial IOMP (Djo4-12-2025 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/787/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs SHEETAL
IPRAKASH SHINDE 5210
13 [Commercial IOMP (Djo4-12-2025 [TOYOTA FINANCIALJRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/788/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs SUNIL
IKUMAR 1188
13 ICommercial IOMP (Djo4-12-2025 [TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/782/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs TEJ]
INARAYAN SINGH 9082
1613 ICommercial IOMP (Djo4-12-2025 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/785/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs SUKUMAR|
'AZRADHAR
[PALYEKAR 6972
613 ICommercial OMP (Ijo5-12-2025 [Kotak Mahindra BankRAVI SHANKAR[9958683230  [associatesrsgarg2 [NA
Suit ((COMM)/808/20) ILtd Vs Ravinder Kumar [GARG (@gmail.com
25
613 ICommercial IOMP (Iyo5-12-2025 [M/s Cholamandalam[RAVI SHANKAR/9958683230  fassociatesrsgarg2 [NA
Suit ((COMM)/809/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Ravi Kumar
1613 ICommercial IOMP (IYo5-12-2025 [M/s CholamandalamlRAVI  SHANKAR9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/810/20 [[nvestment And FinanceGARG (@gmail.com
25 Company Limited Vs
IGulam Jilani
1613 [Commercial IOMP (IYo5-12-2025 [M/s CholamandalamRAVI  SHANKAR9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/811/20 [[nvestment And FinanceGARG (@gmail.com
25 Company Limited Vs
[Haseen Ahmed
1613 [Commercial IOMP (IYo5-12-2025 [M/s Cholamandalam[RAVI SHANKAR/9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/812/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
Munif J
613 ICommercial IOMP (Ijo5-12-2025 [Kotak Mahindra BankRAVI SHANKAR[9958683230  [associatesrsgarg2 [NA
ISuit (COMM)/813/20 ILtd Vs Yashpal BuildersGARG (@gmail.com
25 |And Earthmovers
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1613 [Commercial IOMP (Iyo5-12-2025 [Kotak Mahindra BanklRAVI SHANKAR[(9958683230  [associatesrsgarg2
ISuit (COMM)/814/20 [Ltd Vs Sumesta IGARG (@gmail.com
25
1613 [Commercial IOMP (Djo6-12-2025 [TOYOTA FINANCIALjRahul 0013493108 dvocateashok.1@ [NA
ISuit (COMM)/841/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs KULDEEP|
[KUMAR 7287
1613 [Commercial IOMP (Djo6-12-2025 [TOYOTA FINANCIALjRahul 0013493108 ladvocateashok.1@ [NA
ISuit (COMM)/839/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs MANJIT]
ISINGH 3592
613 [Commercial IOMP (Iyo6-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330  [mayamk_mahajan [NA
Suit (COMM)/833/20 ISHYAM SUNDERMAHAJAN lo5@yahoo.com
25 [YADAV 2491
13 ICommercial IOMP (Djo6-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
Suit (COMM)/824/20 [RAJU 3706 IMAHAJAN lo5@yahoo.com
25
13 ICommercial IOMP (Djo6-12-2025 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/842/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs THAKOR|
IMAHESHKUMAR
[PRATAPJI 2763
13 [Commercial IOMP (Djo6-12-2025 [TOYOTA FINANCIALJRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/840/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs LOKESH]
ISANJEEVA SHETTY|
0069
13 ICommercial IOMP (Djo6-12-2025 [TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/838/20] ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs RANDHIR|
ISINGH 7691
1613 ICommercial IOMP (Djo6-12-2025 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/837/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs ROHIT]
ISINGH 6882
1613 ICommercial IOMP (Djo6-12-2025 JAXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
Suit (COMM)/836/20 INKG IMAHAJAN lo5@yahoo.com
25 INFRASTRUCTURE LTD)
k494
613 ICommercial IOMP (Iyo6-12-2025 |AXIS BANK LTD Vs MAYANK 9873347330 imayamk_mahajan [NA
Suit ((COMM)/835/20 DAGTAR SINGH 6250 [MAHAJAN lo5@yahoo.com
25
1613 ICommercial IOMP (Iy0o6-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
Suit ((COMM)/834/20 INILESH KUMAR 2485 [MAHAJAN lo5@yahoo.com
25
1613 [Commercial IOMP (IY10-12-2025 [M/s CholamandalamRAVI  SHANKAR9958683230  fassociatesrsgarg2 [NA
ISuit ((COMM)/866/20 [[nvestment And FinanceGARG (@gmail.com
25 Company Limited Vs
[BSB Contractor
1613 [Commercial IOMP (I10-12-2025 [M/s Cholamandalam[RAVI SHANKAR/9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/867/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Lokesh G
1613 ICommercial IOMP (I)10-12-2025 [M/s Cholamandalam[RAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/868/20] [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Deepak V
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613 [Commercial IOMP (IY10-12-2025 [M/s CholamandalamRAVI  SHANKAR9958683230 fassociatesrsgarg2
Suit ((COMM)/869/20 [Investment And FinanceGARG (@gmail.com
25 Company Limited Vs
IChandrapal Singh
1613 [Commercial IOMP (D12-12-2025 [TOYOTA FINANCIALjRahul 0013493108 dvocateashok.1@ [NA
ISuit (COMM)/931/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs NAZMEEN|
ISAYED 3554
1613 [Commercial IOMP (Df12-12-2025 [TOYOTA FINANCIALjRahul 0013493108 ladvocateashok.1@ [NA
ISuit (COMM)/932/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs ARSHAD|
[KHAN 5839
613 [Commercial IOMP (If12-12-2025 [TOYOTA FINANCIALjRahul 9013493108  [advocateashok.1@ [NA
ISuit (COMM)/933/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs ASHWANI]
ISURJEET 7285
13 ICommercial IOMP (Df12-12-2025 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/940/20] ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs GAURAYV|
[TOURS AND TRAVELS|
[7956
13 ICommercial IOMP (Dp12-12-2025 [BMW INDIA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/934/20 ISERVICES PVT LTD Vs [Bhardwaj(P), lgmail.com
25 [MOHD ZAHAIB 9992

13 [Commercial IOMP (Df12-12-2025 [BMW INDIA FINANCIALJRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/935/20 ISERVICES PVT LTD Vs [Bhardwaj(P), lgmail.com
25 lOverseas Education An
[Career Consultants Indial
[Pvt Ltd 9204
13 ICommercial IOMP (Dp2-12-2025 [BMW INDIA FINANCIALJRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/936/20 ISERVICES PVT LTD Vs [Bhardwaj(P), lgmail.com
25 [POOJA MEHRA 2220
1613 ICommercial IOMP (Dpi2-12-2025 [BMW INDIA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/937/20 ISERVICES PVT LTD Vs [Bhardwaj(P), lgmail.com
25 ISANKALP SARANGI|
ko40
1613 ICommercial IOMP (Df12-12-2025 [BMW INDIA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
ISuit ((COMM)/938/20 ISERVICES PVT LTD Vs [Bhardwaj(P), lgmail.com
25 [Varun Vinay 5680

613 ICommercial IOMP (IY12-12-2025 [M/s Cholamandalam[RAVI SHANKAR/9958683230  fassociatesrsgarg2 [NA
Suit (COMM)/918/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
|Azad
1613 ICommercial IOMP (I12-12-2025 [M/s CholamandalamlRAVI  SHANKAR9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/919/20 [[nvestment And FinanceGARG (@gmail.com
25 Company Limited Vs
IAmit
1613 [Commercial IOMP (IY12-12-2025 [M/s CholamandalamRAVI  SHANKAR9958683230  fassociatesrsgarg2 [NA
ISuit ((COMM)/920/20 [[nvestment And FinanceGARG (@gmail.com
25 Company Limited Vs
IMohammad Ali
613 [Commercial IOMP (IY12-12-2025 [M/s CholamandalamRAVI  SHANKAR[9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/921/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs

ISeerat Transport Service|
[Prop  Deepak  Kumarj
Masson

1613 ICommercial IOMP (I12-12-2025 [M/s Cholamandalam[RAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/922/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs

IAmit Kumar
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1613 [Commercial IOMP (IY12-12-2025 [M/s CholamandalamRAVI  SHANKAR9958683230 fassociatesrsgarg2
Suit ((COMM)/923/20 [[nvestment And FinanceGARG (@gmail.com
25 Company Limited Vs
[Rahul M
1613 [Commercial IOMP (I12-12-2025 [M/s Cholamandalam[RAVI SHANKAR/9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/924/20 [Investment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
|Anil Kumar
1613 [Commercial IOMP (IN12-12-2025 [Kotak Mahindra BanklRAVI SHANKAR(9958683230 [associatesrsgarg2 [NA
ISuit (COMM)/925/20 ILtd Vs Fuel Wings IndiaGARG (@gmail.com
25 IPvt Ltd
613 [Commercial IOMP (I12-12-2025 [Kotak Mahindra BanklRAVI SHANKAR[9958683230 [associatesrsgarg2 [NA
ISuit (COMM)/926/20 [Ltd Vs Subhash Yadav |GARG (@gmail.com
25
13 ICommercial IOMP (Dp2-12-2025 [Kotak Mahindra BankRAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/927/20 ILtd Vs Riyajul IGARG (@gmail.com
25
13 ICommercial IOMP (I)12-12-2025 [Kotak Mahindra BanklRAVI SHANKAR(Q958683230  [associatesrsgarg2 [NA
Suit (COMM)/928/20 ILtd Vs Naseem Malik  |GARG (@gmail.com
25
13 [Commercial IOMP (Iy12-12-2025 [Kotak Mahindra BanklRAVI SHANKAR(Q958683230  [associatesrsgarg2 [NA
Suit (COMM)/929/20 ILtd Vs Guddu Kumar [GARG (@gmail.com
25
13 ICommercial IOMP (I)12-12-2025 [Kotak Mahindra BanklRAVI SHANKAR(Q958683230  [associatesrsgarg2 [NA
Suit (COMM)/930/20 ILtd Vs Anup Massey IGARG (@gmail.com
25
1613 ICommercial IOMP (Df3-12-2025 JAXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
ISuit (COMM)/950/20 IPRAVEEN KUMARMAHAJAN lo5@yahoo.com
25 IGURJAR 5049
1613 ICommercial IOMP (Dfi3-12-2025 JAXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
ISuit (COMM)/951/20 IDEVENDRA YADAVIMAHAJAN lo5@yahoo.com
25 1927
613 ICommercial IOMP (I)13-12-2025 [IDFC FIRST BANK LTD [MAYANK 9873347330 imayamk_mahajan [NA
Suit ((COMM)/952/20 Vs SUKHPAL SINGHMAHAJAN lo5@yahoo.com
25 18086
1613 ICommercial IOMP (I)13-12-2025 [IDFC FIRST BANK LTD [MAYANK 9873347330 imayamk_mahajan [NA
Suit ((COMM)/953/20 Vs SANJAY KUMARMAHAJAN lo5@yahoo.com
25 18170
1613 [Commercial IOMP (I)13-12-2025 [IDFC FIRST BANK LTD [MAYANK 9873347330 imayamk_mahajan [NA
Suit (COMM)/954/20 Vs RAM AVTAR 3434 [MAHAJAN lo5@yahoo.com
25
1613 [Commercial IOMP (Dp3-12-2025 JAXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
Suit (COMM)/955/20 ISURESH G 9387 IMAHAJAN lo5@yahoo.com
25
1613 ICommercial IOMP (I)13-12-2025 |AXIS BANK LTD Vs MAYANK 9873347330 imayamk_mahajan [NA
Suit (COMM)/956/20 [PAWAN SONI 5854 IMAHAJAN lo5@yahoo.com
25
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1613 [Commercial IOMP (I)13-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan
Suit (COMM)/957/20 IMAYANK 4695 IMAHAJAN l05@yahoo.com
25
1613 [Commercial IOMP (Dp3-12-2025 JAXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
Suit ((COMM)/958/20 ISONIA 1028 IMAHAJAN lo5@yahoo.com
25
1613 [Commercial IOMP (IN15-12-2025 [M/s CholamandalamlRAVI  SHANKAR[9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/966/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
[Sayyed Imran
613 [Commercial IOMP (If15-12-2025 [M/s CholamandalamlRAVI SHANKAR[9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/968/20 [[nvestment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
|Akshay Sharma
13 ICommercial IOMP (Dp5-12-2025 M/s Cholamandalam[RAVI  SHANKAR9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/969/20 [Investment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
ISunder D
13 ICommercial IOMP (Dpi5-12-2025 M/s Cholamandalam[RAVI  SHANKAR[9958683230  fassociatesrsgarg2 [NA
Suit (COMM)/970/20 [Investment And FinanceGARG (@gmail.com
25 ICompany Limited Vs
Monu B
13 [Commercial [Execution 15-12-2025 [KRT FOODS PVTISOURABH 9999031721 lsourabh@samayla [NA
[Exe (Comm.)/314/20 ILTD Vs KK TRADERS  [GUPTA in
25
13 [Commercial  [Execution l15-12-2025 [UNION  BANK  OHFKESHAV KUMAR [0999626126  |keshav.advi@gmaiNA
[Exe (Comm.)/315/20 [INDIA Vs Lalan  Kumar| .com
25 Pha
1613 ICommercial IOMP (I)16-12-2025 [M/s Cholamandalam[RAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
Suit (COMM.)/996/2 [[nvestment And FinanceGARG (@gmail.com
025 ICompany
[Limited Vs Arnab
[Banerjee
1613 ICommercial IOMP (I)16-12-2025 [M/s Cholamandalam[RAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
ISuit (COMM.)/997/2 [[nvestment And FinanceGARG (@gmail.com
025 ICompany
[Limited Vs Sahil
1613 ICommercial [Execution 12-12-2025 Ms B K  StructurallL B RAI 9810614546 INo email provided [NA
[Exe (Comm.)/313/20 IContracts Pyt
25 ILtd Vs Aarochan Projects|
Pvt Ltd
613 ICommercial [Execution 11-12-2025 [Kansai Nerolac Paint§RANEEV DAHIYA|9910685478  [raneevdahiya@gm [NA
[Exe (Comm.)/312/20 [Limited Vs M/s Khusheel il.com
25 [[nternational Coating
613 [Commercial ICS 05-12-2025 [Saurabh Kapoor Vs [PRAG CHAWLA [9810048366  [pragchawla@gmaill45965
Suit ((COMM)/665/20 [Punjab National Bank l.com
25
1613 [Commercial ICS l05-12-2025 [GULJEET SINGH Vs [Vaibhav Sinha(P), 9810472854 sinhavaibhav@red (45978
ISuit (COMM)/664/20 [FRONTIER MOTORS| iffmail.com
25 IPVT LTD
1613 ICommercial ICS 15-12-2025 [M/S SIA REALTECH LL}TRajesh 9319919165 tlas.partners@gmal46000
ISuit (COMM)/684/20 Vs M/S NKG [Khaware(P), lil.com
25 [[NFRASTRUCTURE LTD




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF

ION NUMBER COURT FEES

1613 [Commercial ICS 15-12-2025 |[CANARA BANK Vs DK[SARITA 9560812121 info@stklegal.in 45994
ISuit ((COMM)/686/20 [Enterprises [KANWAR(P),
25
1613 [Commercial [Execution l01-12-2025 [SATYA PARKASH ANDASEEM 9811062351 imehrotra- INA
[Exe ((Comm.)/289/20 [BROTHERS PRIVATEMEHROTRA laseem@yahoo.co.i
25 ILIMITED THROUGH|
TS
IDIRECTOR Vs MUNICIP
JAL CORPORATION OF|
1613 [Commercial IOMP (Df18-12-2025 [TOYOTA FINANCIALjRahul 0013493108 ladvocateashok.1@ [NA
ISuit (COMM)/1033/2 ISERVICES INDIABhardwaj(P), lgmail.com
025 ILIMITED Vs DIVYAM|
IGUPTA 5496
613 [Commercial IOMP (I)18-12-2025 [TOYOTA FINANCIALjRahul 9013493108  [advocateashok.1@ [NA
ISuit (COMM)/1034/2 ISERVICES INDIABhardwaj(P), lgmail.com
025 ILIMITED Vs ALROUGE|
[ENTERPRISES 0566
13 ICommercial IOMP (Df18-12-2025 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/1035/2 ISERVICES INDIABhardwaj(P), lgmail.com
025 ILIMITED Vs JASBIR|
ISINGH 1155
13 ICommercial IOMP (Df18-12-2025 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/1036/2 ISERVICES INDIABhardwaj(P), lgmail.com
025 [LIMITED Vs SEEMA|
IDEVI 0246
13 [Commercial IOMP (I)17-12-2025 [Kotak Mahindra BanklRAVI SHANKAR(Q958683230  [associatesrsgarg2 [NA
Suit (COMM)/1006/2 ILtd Vs Sandeep IGARG (@gmail.com
025
13 ICommercial IOMP (Dp8-12-2025 [BMW INDIA FINANCIALJRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/1037/2 ISERVICES PVT LTD Vs [Bhardwaj(P), lgmail.com
025 [MAHINDRA  STILLER|
JAUTO TRUCKS LTD|
12640
1613 ICommercial IOMP (Df18-12-2025 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/1038/2 ISERVICES INDIABhardwaj(P), lgmail.com
025 [LIMITED Vs MANGLA|
IKAUR 2773
1613 ICommercial IOMP (Df18-12-2025 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/1039/2 ISERVICES INDIABhardwaj(P), lgmail.com
025 [LIMITED Vs RAJU|
ISHARMA 2712
613 ICommercial IMISC DJj17-12-2025 [SUNSTAR IAMARNATH 9811258052 Irsaggarwalana@g [NA
[Exe IADJ/875/2025 [ENTERPRISES Vs R RAGGARWAL(P), imail.com
ICLOTHING
1613 [Commercial ICS 18-12-2025 [MECHMAARK INeeraj Gupta(P), (9811267045 info@juslawoffice. 45983
ISuit (COMM)/692/20 [INDUSTRIES PVT LTD om
25 Vs PRADEEP GARG
1613 [Commercial IOMP (I)18-12-2025 [Kotak Mahindra BanklRAVI SHANKAR(9958683230  [associatesrsgarg2 [NA
ISuit (COMM)/1040/2 [Ltd Vs Shrawan|GARG (@gmail.com
025 |[Shantaram Khairnar
613 ICommercial ~ [OMP (I}18-12-2025 [Kotak Mahindra BankRAVI SHANKAR[9958683230 ssociatesrsgarg2 [NA
Suit (COMM)/1041/2 [Ltd Vs GopallGARG (@gmail.com
025 ‘'yankatrao Hasule
613 ICommercial IOMP (I}18-12-2025 [Kotak Mahindra BankRAVI SHANKAR[9958683230 [associatesrsgarg2 [NA
Suit (COMM)/1042/2 [Ltd Vs ShivrajGARG (@gmail.com
025 Madhavrao Patil
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1613 [Commercial IOMP (I)18-12-2025 [Kotak Mahindra BanklRAVI SHANKAR(9958683230  [associatesrsgarg2
Suit (COMM)/1043/2 [Ltd Vs Dhanraj RamdasGARG (@gmail.com
025 |Ade
613 ICommercial ~ [OMP (I}18-12-2025 [Kotak Mahindra BankRAVI SHANKAR[9958683230 ssociatesrsgarg2 [NA
Suit (COMM)/1044/2 [Ltd Vs ShivratanGARG (@gmail.com
025 [Babarao Solanke
613 ICommercial OMP (I}18-12-2025 [Kotak Mahindra BankRAVI SHANKAR[9958683230  [associatesrsgarg2 [NA
ISuit (COMM)/1045/2 ILtd Vs Manisha DeepakiGARG (@gmail.com
025 |Aher
613 [Commercial IOMP (I)18-12-2025 [M/s CholamandalamlRAVI SHANKAR[9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/1046/2 [[nvestment And FinanceGARG (@gmail.com
025 ICompany Limited Vs
IGourav Bhati
13 ICommercial IOMP (Dp8-12-2025 M/s Cholamandalam[RAVI  SHANKAR9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/1047/2 [Investment And FinanceGARG (@gmail.com
025 ICompany Limited Vs
[Naseem R
13 ICommercial CS 18-12-2025 [Concertina Coils Pvt Ltd [Mohit 9811449071 [patronuslawoffices46006
Suit (COMM)/693/20 s ROBUST STEELjAggarwal(P), (@gmail.com
25 [PRODUCTS
13 [Commercial IOMP (Df20-12-2025 [TOYOTA FINANCIALJRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/1089/2 ISERVICES INDIABhardwaj(P), lgmail.com
025 [LIMITED Vs SUDHIR|
[VIDHYADHAR
INARVEKAR 3271
13 ICommercial IOMP (Dfzo-12-2025 [TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/1090/2 ISERVICES INDIABhardwaj(P), lgmail.com
025 [LIMITED Vs SAGAR|
[BALIRAM TAPKIR 9813
1613 ICommercial IOMP (Df19-12-2025 [IDFC FIRST BANK LTD [MAYANK 9873347330 imayamk_mahajan [NA
ISuit (COMM)/1062/2 Vs AVINASH KUMARMAHAJAN lo5@yahoo.com
025 ISINGH
613 ICommercial OMP (If19-12-2025 [Kotak Mahindra BankRAVI SHANKAR[9958683230  [associatesrsgarg2 [NA
Suit (COMM)/1055/2 ILtd Vs  RashidakhalGARG (@gmail.com
025 [Sandekha Pathan
613 ICommercial OMP (If19-12-2025 [Kotak Mahindra BankRAVI SHANKAR[9958683230  [associatesrsgarg2 [NA
Suit (COMM)/1056/2 td Vs  Soma SukaGARG (@gmail.com
025 [Sonawane
613 ICommercial OMP (If19-12-2025 [Kotak Mahindra BankRAVI SHANKAR[9958683230  [associatesrsgarg2 [NA
Suit (COMM)/1057/2 [Ltd Vs Ramesh UttamGARG (@gmail.com
025 |Ahire
1613 [Commercial IOMP (I)19-12-2025 [Kotak Mahindra BanklRAVI SHANKAR(9958683230 [associatesrsgarg2 [NA
ISuit (COMM)/1058/2 [Ltd Vs Shankar RamraoGARG (@gmail.com
025 [Patil
1613 [Commercial IOMP (IN19-12-2025 [M/s Cholamandalam[RAVI SHANKAR/9958683230 ssociatesrsgarg2 [NA
Suit ((COMM)/1059/2 [[nvestment And FinanceGARG (@gmail.com
025 ICompany Limited Vs
ISandeep Kumar
1613 ICommercial IOMP (IN19-12-2025 [M/s Cholamandalam[RAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/1060/2 [[nvestment And FinanceGARG (@gmail.com
025 ICompany Limited Vs
[Samit J
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[Commercial IOMP (Df19-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan

ISuit (COMM)/1066/2 INKG MAHAJAN l05@yahoo.com
025 INFRASTRUCTURE LTD|
k494
1613 [Commercial IOMP (D20-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
Suit (COMM)/1067/2 [RAJEEV KUMAR 7781 |[MAHAJAN lo5@yahoo.com
025
1613 ICommercial IOMP (Dp19-12-2025 JAXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
ISuit (COMM)/1068/2 [PREMDATT SHARMAMAHAJAN lo5@yahoo.com
025 0286
1613 [Commercial IOMP (Df19-12-2025 [NISSAN RENAULT|VARUN TYAGI(P),[7503464768  |varuntyagii426@g [NA
Suit (COMM)/1064/2 [FINANCIAL SERVICES| imail.com
025 [NDIA PVT LTD Vs
IANSARI SALIMAHMAD)
425
13 ICommercial ICS 19-12-2025 [PURANSHI EVENTS [POONAM 9643501636 contact@priogalhef46004
Suit (COMM)/697/20 IAND [RIMAL(P), ps.com
25 ICOMMUNCATIONS Vs

[Straight Solutions Pvt Ltd

13 ICommercial IOMP (Df20-12-2025 |AXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
Suit ((COMM)/1087/2 INILESH KUMAR 2485 [MAHAJAN lo5@yahoo.com
025
13 [Commercial IOMP (Df20-12-2025 JAXIS BANK LTD Vs [MAYANK 9873347330 imayamk_mahajan [NA
Suit (COMM)/1088/2 YITESH GOYAL IMAHAJAN lo5@yahoo.com
025
13 ICommercial IOMP (I}20-12-2025 [TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/1091/2 ISERVICES INDIABhardwaj(P), lgmail.com
025 [LIMITED Vs AASMA|
[TRAVELS 2231
1613 ICommercial ICS 23-12-2025 [M/s BPI India Pvt Ltd VSRAJESH 9810195013 [kumarrajeshadv@ 45926
ISuit (COMM)/699/20 Nysaa Retail Venture PvtKUMAR(P), ahoo.in
25 [Ltd
1613 ICommercial IOMP (D22-12-2025 M/s Cholamandalam[RAVI SHANKAR9958683230  [associatesrsgarg2 [NA
ISuit (COMM)/1112/2 [[nvestment and FinanceGARG |@gmail.com
25 ICo Ltd Vs Nomeshwar]
IRao Coppisetti
613 ICommercial IOMP (D22-12-2025 M/s Cholamandalam[RAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
Suit (COMM)/1116/2 [[nvestment and FinanceGARG |@gmail.com
25 ICo Ltd Vs Gore Lal
[Kumar
1613 ICommercial IOMP (D22-12-2025 M/s CholamandalamRAVI SHANKAR/9958683230  fassociatesrsgarg2 [NA

ISuit ((COMM)/1115/20| [[nvestment and FinanceGARG (@gmail.com
25 ICo Ltd Vs Pawan

1613 [Commercial IOMP (Df22-12-2025 M/s CholamandalamRAVI  SHANKAR9958683230  fassociatesrsgarg2 [NA
Suit ((COMM)/1114/20| [[nvestment and FinanceGARG (@gmail.com
25 ICo Ltd Vs Mohd Shadan
613 [Commercial IOMP (I)22-12-2025 [M/s CholamandalamlRAVI  SHANKAR[9958683230 ssociatesrsgarg2 [NA
ISuit ((COMM)/1113/20 [[nvestment and FinanceGARG (@gmail.com
25 ICo Ltd Vs  Mukesh
[Kumar
1613 ICommercial IOMP (D22-12-2025 M/s Cholamandalam[RAVI SHANKAR9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/1124/2 [[nvestment and FinanceGARG (@gmail.com
025 ICo Ltd Vs Jai Maa

[Transport Service
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1613 [Commercial IOMP (I)22-12-2025 [M/s CholamandalamRAVI  SHANKAR9958683230 fassociatesrsgarg2
ISuit (COMM)/1122/2 [[nvestment and FinanceGARG (@gmail.com
025 ICo Ltd Vs Sonu
1613 [Commercial IOMP (I)22-12-2025 [M/s Cholamandalam[RAVI SHANKAR/9958683230 ssociatesrsgarg2 [NA
ISuit ((COMM)/1121/20) [[nvestment and FinanceGARG (@gmail.com
25 ICo Ltd Vs Harinder
1613 [Commercial IOMP (Iy22-12-2025 [M/s CholamandalamlRAVI SHANKAR[9958683230  fassociatesrsgarg2 [NA
ISuit (COMM)/1119/20] [[nvestment and FinanceGARG (@gmail.com
25 Co Ltd Vs Harsh|
[Transport Service
613 [Commercial IOMP (I)22-12-2025 [M/s CholamandalamlRAVI SHANKAR[9958683230 fassociatesrsgarg2 [NA
ISuit (COMM)/1117/20 [[nvestment and FinanceGARG (@gmail.com
25 ICo Ltd Vs Mohit
13 ICommercial IOMP (Df22-12-2025 [KOTAK MAHINDRARAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/1126/2 BANK LTD Vs FuelGARG (@gmail.com
025 ings India Pvt Ltd
13 ICommercial _[CS [24-12-2025 WORKEX  SOLUTIOSKAMLESH 9990948701 fanandkamleshggg 46009
Suit (COMM)/701/20 JAND SERVICESANAND(P), (@gmail.com
25 [PRIVATE LIMITED Vs
IBLUWHEELZ MOBILITY]
ISERVICES PRIVATE|
ILIMITED
13 [Commercial IOMP (Df24-12-2025 [CHOLAMANDALAM [RAVI SHANKAR/9958683230 fassociatesrsgarg2 [NA
Suit (COMM)/1157/2 [INVESTMENT ANDGARG (@gmail.com
025 [FINANCE COMPANY|
ILIMITED Vs Farman Ali
13 ICommercial [Execution l24-12-2025 [MS SHIV BHOLAIANSHIKA(P), 18800475490  Jadv.seemagupta@ [NA
[Exe (Comm)/328/20 IFILAMENTS PVT LTD lgmail.com
25 Vs GEETA JAIN
1613 ICommercial IOMP (Dj26-12-2025 [NISSAN RENAULTIVARUN TYAGI(P),[7503464768  [varuntyagii426@g[NA
ISuit (COMM)/1167/2 [FINANCIAL SERVICES| Imail.com
025 [NDIA PVT LTD Vs
ISHNU LAL 0260
1613 ICommercial [Execution 18-12-2025 M/S PRAKASH PIPESAVTAR SINGH[9810910333 lavtarsingh78 @yah [NA
[Exe ((Comm)/320/20 ILIMITED Vs M/S JAIBHAMLOT(P), 0.cOM
25 [MAAA TARA FOOD)
IPRODUCTS
613 ICommercial IMISC DJj18-12-2025 [VLK Associates Pvt Ltd [AMAN BATRA(P), (9582448961  jamanbatra@gmail [NA
Suit IADJ/876/2025 Vs PB Retails Pvt Ltd lcom
49 [SH. GAUTAM MANAN,SOUTH- 1614 ICOMMERCIAL [CS l01-12-2025 [ZETCHEM SUPPLYMR. 19971291939 IMAIL@AGNEYLE [06.11.2025
[DISTRICT JUDGE,WEST ISUIT (COMM)/660/20] ICHAIN SERVICES VsPURUSHOTTAM IGAL.COM
ICOMMERCIAL COURT-| 25 [INDOIN BIOLIFE KR JHA
3
1614 ICOMMERCIAL [CS l01-12-2025 RHYTHM MR. SAHILj9654440009 [ADMIN@AMATR [27.11.2025
ISUIT (COMM)/661/20 [ENETERPRISES PVTICHOPTA JALEGAL.COM
25 [ILTD Vs POOJA KHETAN
614 IARBITRATION |OMP (Iyo1-12-2025 [CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/739/2 [INVESTMENT AND FIN.,SHANKAR IARG1@GMAIL.CO]
025 ICO. LTD Vs DEEPAK] (M
[KUMAR
1614 IARBITRATION [OMP (Iyo1-12-2025 [CHOLAMANDALAM MR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/740/2 INVESTMENT AND FIN./SHANKAR IARG1@GMAIL.CO]
025 ICO. LTD Vs SONU| M
ISINGH YADAV
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1614 IARBITRATION [OMP (Iyo1-12-2025 [CHOLAMANDALAM MR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/741/20 [INVESTMENT AND FIN./SHANKAR JARG1@GMAIL.CO]
25 ICO. LTD Vs SANDEEP] M
ISINGH
1614 JARBITRATION [OMP (Djo2-12-2025 [KOTAK MAHINDRAMR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/747/20| [BANK LTD Vs SOMVIRSHANKAR IARG1@GMAIL.CO|
25 ISINGH (M
1614 IARBITRATION |OMP (Iyo2-12-2025 [CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/748/2 INVESTMENT AND FIN./SHANKAR IARG1@GMAIL.CO|
025 ICO. LTD Vs FARUKH] (M
IMOHD
614 [ARBITRATION [OMP (Djo3-12-2025 |AXIS BANK LID VYMR.  MAYANK9873347330  |[MAYANK_MAHA |N/A
(COMM.)/749/2 IMAHAENDRA KUMAR [MAHAJAN WANo5@YAHOO.
025 [COM
14 [ARBITRATION [OMP (Djo3-12-2025 [AXIS BANK LID VYMR.  MAYANK9873347330  |[MAYANK_MAHA |N/A
(COMM.)/750/2 IDINESH IMAHAJAN DANo5@YAHOO.
025 ICOM
14 IARBITRATION (OMP (Iyo3-12-2025 [TOYOTA FINANCIAL/MR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/759/2 ISERVICES INDIABHARDWAJ K. .COM
025 [LIMITED Vs MOHD|
ISAJID SABIT,ALI
ISAYYED
14 [EXECUTION [Execution 04-12-2025 [KOTAK MAHINDRAMR. RAVI9911883595 ASSOCIATESRSG [N/A
(Comm.)/299/20 PRIME LTD VSSHANKAR ARG1@GMAIL.CO|
25 PVITENDER KUMAR (M
14 [EXECUTION  [Execution l04-12-2025 [KOTAK MAHINDRAMR. RAVI9911883595 IASSOCIATESRSG [N/A
(Comm.)/301/20 IPRIME LTD Vs VARUN|SHANKAR IARG1@GMAIL.CO]
25 ISHARMA M
1614 IEXECUTION  [Execution l04-12-2025 [KOTAK MAHINDRAMR. RAVI9911883595 IASSOCIATESRSG [N/A
(Comm.)/302/20 PRIME LTD VSSHANKAR JARG1@GMAIL.CO|
25 [YAJNESH KAUSHIK M
1614 IARBITRATION [OMP (Djo4-12-2025 [Kotak Mahindra BankMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/780/2 ILtd Vs Mukesh ISHANKAR IARG1@GMAIL.CO]
025 M
614 [ARBITRATION [OMP (Djo4-12-2025 [TOYOTA  FINANCIALMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM.)/783/2 ISERVICES INDIABHARDWAJ K.1@ GMAIL.COM
025 [LIMITED Vs ZAHEER|
IAHMAD
1614 IARBITRATION [OMP (IYo4-12-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/786/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 ILIMITED Vs VIJAY]
AIVIR
1614 IARBITRATION [OMP l05-12-2025 [S S MOTA SINGH VsMS. ARANYA[8826235642 [ARANYA.MOULIC|N/A
((COMM.)/21/202] IAPPALON OVERSEAS [MOULICK IK@MOULICKLA
5 |[WOFFICE.COM
1614 ICOMMERCIAL [CS l05-12-2025 [FARAH AHMED  Vs§MS. JITENDER [9911269002 IADVJITENDERG [03.12.2025
ISUIT (COMM)/663/20 [INFINITY RTETAILGUPTA [UPTA@GMAIL.C
25 [[NDIA OM
1614 IARBITRATION [OMP (Iyo5-12-2025 [Kotak Mahindra BankMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/791/20 ILtd Vs Mandeep Saroha [SHANKAR IARG1@GMAIL.CO|
25 M
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IARBITRATION [OMP (Djo5-12-2025 [Kotak Mahindra Bank] RAV19911883595
(COMM.)/792/2 [Ltd Vs Rajender Kumar [SHANKAR JARG1@GMAIL.CO|
025 M
1614 JARBITRATION [OMP (IYo5-12-2025 [Kotak Mahindra BankiMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/793/2 [Ltd Vs Sunny Kumar ISHANKAR ARG1@GMAIL.CO|
025 M
614 [ARBITRATION [OMP (Djo5-12-2025 M/s CholamandalamMR. RAVI9911883595  |ASSOCIATESRSG [N/A
(COMM.)/794/2 [[nvestment And FinanceSHANKAR ARG1@GMAIL.CO|
025 ICompany Limited Vg [V
[Yashpal Singh
614 IARBITRATION [OMP (IYo5-12-2025 [M/s CholamandalamMR. RAVI]9911883595 JASSOCIATESRSG [N/A
(COMM.)/795/2 [[nvestment And FinanceSHANKAR ARG1@GMAIL.CO|
025 ICompany Limited V: M
Munif Zameer Ahmad
14 IARBITRATION (OMP (Djos5-12-2025 M/s CholamandalamMR. RAV19911883595 JASSOCIATESRSG [N/A
(COMM.)/796/2 [[nvestment And FinancelSHANKAR ARG1@GMAIL.CO|
025 ICompany Limited V: [V
Mohd Asif
14 IARBITRATION (OMP (Djos5-12-2025 M/s CholamandalamMR. RAV19911883595 JASSOCIATESRSG [N/A
((COMM.)/797/20] [[nvestment And FinanceSHANKAR ARG1@GMAIL.CO|
25 ICompany Limited Vg M
IGurmeet Singh
14 IARBITRATION [OMP (Djo5-12-2025 M/s CholamandalamMR. RAV19911883595 ASSOCIATESRSG [N/A
(COMM.)/798/2 [[nvestment And FinanceSHANKAR ARG1@GMAIL.CO|
025 ICompany Limited V: M
Mohd Alam
14 [ARBITRATION [OMP (Djo6-12-2025 AXIS BANK LID VSMR.  MAYANK|9873347330  |MAYANK_MAHA |N/A
(COMM.)/821/2 IMOHIT KUMAR SINGH MAHAJAN WANo5@YAHOO.
o5 lcom
614 [ARBITRATION [OMP (Djo6-12-2025 AXIS BANK LID VSMR.  MAYANK|9873347330  |MAYANK_MAHA |N/A
(COMM.)/822/2 IAJAY SHUKLA MAHAJAN WAN05@YAHOO.
025 ICOM
1614 [EXECUTION [OMP (I}o6-12-2025 [AXIS BANK LTD VsMR. MAYANK|[9873347330 IMAYANK_MAHA [N/A
(COMM.)/823/2 ICHANDER PARKASHMAHAJAN WANO05@YAHOO.
025 0279 ICOM
1614 IARBITRATION [OMP (I)06-12-2025 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/825/2 ISERVICES Vs PARVEENBHARDWAJ K.1@ GMAIL.COM
025 [DHANKAR
1614 IARBITRATION [OMP (Djo6-12-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/826/2 ISERVICES Vs ABHINAVIBHARDWAJ IK.1@GMAIL.COM
025 [SINGH
1614 IARBITRATION [OMP (Djo6-12-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/827/2 ISERVICES VsBHARDWAJ IK.1@GMAIL.COM
025 [RAGHUBIR SINGH
614 IARBITRATION |OMP (I}o6-12-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 [ADVOCATEASHO [N/A
(COMM.)/828/2 ISERVICES Vs LATOOR B[BHARDWAJ [K.1@GMAIL.COM
025
614 IARBITRATION [(OMP (I)06-12-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/829/2 ISERVICES VsBHARDWAJ [K.1@GMAIL.COM
025 IMANABHAI
[KHUSHALBHAI
[PARMAR
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1614 IARBITRATION [OMP (Iy06-12-2025 [TOYOTA FINANCIALJMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/830/2 ISERVICES VsBHARDWAJ IK.1@GMAIL.COM
025 IMANSINGH BARWAD
614 IARBITRATION |OMP (I}o6-12-2025 [TOYOTA FINANCEMR. RAHUL8376049807 [ADVOCATEASHO [N/A
(COMM.)/831/20] ISERVICES Vs ROHITBHARDWAJ [K.1@GMAIL.COM
25 IBABU RATHOUR
1614 IARBITRATION [OMP (Djo6-12-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/832/2 ISERVICES Vs REHANBHARDWAJ [K.1@GMAIL.COM
025 IABDUL RASEED
1614 JARBITRATION [OMP 08-12-2025 [GOYAL AND GOELMR. NITIN[9891188839 [MITTAL782004@ [N/A
(COMM.)/22/20 ISTAINLESS STEELS VSMITTAL IGMAIL.COM
25 IPRABHAT FERTILIZER]
IAND CHEMICAL
[WORKS
14 IARBITRATION (OMP (I)10-12-2025 [BMW INDIA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/889/2 ISERVICES PVT LTD VSBHARDWAJ IK.1@GMAIL.COM
025 IAJAY ROHAN
14 IARBITRATION (OMP (I)10-12-2025 [BMW INDIA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/890/2 ISERVICES PVT LTD VSBHARDWAJ IK.1@GMAIL.COM
025 [NAVDURGA
[NFRAVENTURES
[LIMITED
14 JARBITRATION (OMP (I)10-12-2025 [BMW INDIA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/891/2 ISERVICES PVT LTD VSBHARDWAJ IK.1@GMAIL.COM
025 [VINDU BATRA
14 IARBITRATION (OMP (I10-12-2025 [BMW INDIA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/892/2 ISERVICES PVT LTD VSBHARDWAJ IK.1@GMAIL.COM
025 IASHISH CHAUDHARY
1614 IARBITRATION (OMP (I)10-12-2025 [BMW INDIA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/893/2 ISERVICES PVT LTD VSBHARDWAJ IK.1@GMAIL.COM
025 D2 GLOBAL|
[EDUCATION AND|
IMMIGRATION
614 [ARBITRATION [OMP (Dfto-12-2025 [TOYOTA  FINANCIAI]MR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM.)/894/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 [LIMITED Vs JYOTI S
1614 IARBITRATION [OMP (I10-12-2025 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/895/2 ISERVICES INDIABHARDWAJ K.1@ GMAIL.COM
025 [LIMITED Vs
INEELKANTH
ICONSTRUCTIONS
1614 IARBITRATION [OMP (I10-12-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/896/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 [ILIMITED Vs SATYPAL
ISINGH
1614 IARBITRATION [OMP (I10-12-2025 [TOYOTA FINANCIALJMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/897/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 [ILIMITED Vs FARUKH
614 IARBITRATION |OMP (Iy10-12-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 [ADVOCATEASHO [N/A
(COMM.)/898/2 ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
025 ILIMITED Vs  SONIA
[DAYORA
614 IARBITRATION [(OMP (Ij10-12-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/899/2 ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
025 ILIMITED Vs SONAL
[LUTHRA
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1614 ICOMMERCIAL [CS 11-12-2025 [VIMAL FACILITYMR. RAV19911883595 IASSOCIATESRSG [N/A
ISUIT (COMM)/677/20 ISOLUTIONS PVT LTD VSSHANKAR JARG1@GMAIL.CO]
25 ICFM FACILITIES M
1614 JARBITRATION [OMP (I)12-12-2025 [Kotak Mahindra BankiMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/911/20 [Ltd Vs Chander Prakash [SHANKAR IARG1@GMAIL.CO]
25 M
1614 IARBITRATION [OMP (IN12-12-2025 [Kotak Mahindra BankiMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/912/20] ILtd Vs Lokesh KumanSHANKAR IARG1@GMAIL.CO|
25 [Sharma M
614 [ARBITRATION [OMP (I)12-12-2025 [Kotak Mahindra BanklMR. RAVI]9911883595 JASSOCIATESRSG [N/A
(COMM.)/913/20] ILtd Vs Mahavir ISHANKAR IARG1@GMAIL.CO]
25 M
14 [ARBITRATION [OMP (Dfi2-12-2025 |[Kotak Mahindra BankMR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM.)/914/20] ILtd Vs Chandan Ray ISHANKAR IARG1@GMAIL.CO]
25 (M
14 IARBITRATION [OMP (Dp2-12-2025 M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/915/20 [Investment And FinanceSHANKAR IARG1@GMAIL.CO]
25 ICompany Limited Vg M

[Shyam Kumar

14 IARBITRATION [OMP (Dp2-12-2025 M/s CholamandalamMR. RAV19911883595 ASSOCIATESRSG [N/A
(COMM.)/916/20] [[nvestment And FinanceSHANKAR ARG1@GMAIL.CO|
25 ICompany Limited V: M

Manish Mittal

14 IARBITRATION [OMP (Dp2-12-2025 M/s CholamandalamMR. RAV19911883595 ASSOCIATESRSG [N/A
(COMM.)/917/20 [[nvestment And FinanceSHANKAR ARG1@GMAIL.CO|
25 ICompany Limited V: M

Manish Tanwer

1614 ICOMMERCIAL [CS 15-12-2025 [DOLISHA MAHANI VsMR. VIVEK|9811770164 [17.11.2025
SUIT (COMM)/682/20 IMS JYOTI ALIAS MAHIAGGARWAL
25 [LAKRA
1614 ICOMMERCIAL [CS 15-12-2025 [UNION BANK OF INDIAMR. KESHAV|9999626126 11.12.2025
SUIT ((COMM)/683/20 Vs KARANKUMAR
25 [ENTERPRISES
1614 ICOMMERCIAL [CS 15-12-2025 |[CANARA BANK Vs AMMS. SARIKAl9560812121 INFO@STKLEGA |03.12.2025
SUIT (COMM)/687/20 INFOSYSTEM [KANWAR ILIN
25
1614 IARBITRATION [OMP (Dp15-12-2025 M/s CholamandalamMR. RAV19911883595 ASSOCIATESRSG [N/A
((COMM.)/967/2 [[nvestment And FinancelSHANKAR JARG1@GMAIL.CO|
025 Company Limited Vs M
[Manoj Kumar
1614 IARBITRATION [OMP (Dp15-12-2025 M/s CholamandalamMR. RAV19911883595 ASSOCIATESRSG [N/A
((COMM.)/971/20 [[nvestment And FinanceSHANKAR JARG1@GMAIL.CO|
25 Company Limited Vs IM
[Bijender Singh
1614 JARBITRATION [OMP (Dj16-12-2025 [CHOLAMANDALAM [MR. RAV19911883595 RSG [N/A
(COMM.)/990/2 [INVESTMENT AND FIN.,SHANKAR ARG1@GMAIL.CO|
025 ICO. LTD Vs BHARAT] (M
IAGRICULTURE WORKS
1614 IARBITRATION [OMP (Dj16-12-2025 (CHOLAMANDALAM MR. RAV19911883595 ASSOCIATESRSG [N/A
(COMM.)/991/20] INVESTMENT AND FIN./SHANKAR ARG1@GMAIL.CO|
25 ICO. LTD Vs AISH| (M

IAHMED
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1614 IARBITRATION [OMP (I)16-12-2025 [CHOLAMANDALAM . RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/992/2 [INVESTMENT AND FIN[SHANKAR JARG1@GMAIL.CO]
025 ICO. LTD Vs PAWAN]| M
[KUMAR
614 IARBITRATION |OMP (Iy16-12-2025 [CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/993/2 [INVESTMENT AND FIN.,SHANKAR IARG1@GMAIL.CO]
025 ICO. LTD Vs AMIT] (M
ISHUKLA
1614 IARBITRATION |OMP (Iy16-12-2025 [CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/994/2 INVESTMENT AND FIN./SHANKAR IARG1@GMAIL.CO|
025 ICO. LTD Vs ASTHA| (M
[ROADLINES
614 [ARBITRATION [OMP (Dfi6-12-2025 [CHOLAMANDALAM __ |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM.)/995/2 INVESTMENT AND FIN/SHANKAR IARG1@GMAIL.CO]
025 ICO. LTD Vs BHAVYA (M
[ENTERPRISES
14 [ARBITRATION [OMP (Dfi7-12-2025 |AXIS BANK LID VYMR.  MAYANK9873347330  |[MAYANK_MAHA |N/A
((COMM.)/1007/2] WAHAGIR HUSSAIN MAHAJAN WANo5@YAHOO.
025 ICOM
14 [ARBITRATION [OMP (Dfi7-12-2025 |AXIS BANK LID VYMR.  MAYANK|9873347330  |MAYANK_MAHA |N/A
(COMM.)/1008/ JAINUDDEEN IMAHAJAN WAN05@YAHOO.
2025 ICOM
14 [ARBITRATION [OMP (Dli7-12-2025 [IDFC FIRST BANK LTDMR.  MAYANK|9873347330  |MAYANK_MAHA |N/A
(COMM.)/1009/ s SONU KUMAR IMAHAJAN WANo5@YAHOO.
2025 lcom
14 [ARBITRATION [OMP (Dli7-12-2025 |IDFC FIRST BANK LTDMR.  MAYANK9873347330  [MAYANK_MAHA |N/A
(COMM.)/1010/2 s BHARTI DEVI MAHAJAN WANo5@YAHOO.
025 lcom
614 [ARBITRATION [OMP (Dli7-12-2025 |IDFC FIRST BANK LTDMR.  MAYANK9873347330  [MAYANK_MAHA |N/A
(COMM.)/1011/2 Vs GAJENDER KUMAR [MAHAJAN UANo5@YAHOO.
025 ICOM
1614 ICOMMERCIAL [CS 18-12-2025 |STATE BANK OF INDIAMR. A.K. ROUT [9999132159 IAKROUTADVOCA|09.12.2025
SUIT (COMM)/694/20 [Vs VISHAL SHARMA [TE@GMAIL.COM
25
1614 IARBITRATION [OMP (I)18-12-2025 [Kotak Mahindra BankMR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/1023/2] ILtd Vs Dadarao NagoraoSHANKAR IARG1@GMAIL.CO|
lo25 [Kondle M
1614 IARBITRATION [OMP (I)18-12-2025 [Kotak Mahindra BankiMR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/1024/2] [Ltd Vs RavindraSHANKAR IARG1@GMAIL.CO]
025 |Shahebrao Ugale M
1614 IARBITRATION [OMP (I)18-12-2025 [Kotak Mahindra BankMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/1025/2] [Ltd Vs Manas KailaySHANKAR JARG1@GMAIL.CO]
025 |Ahire M
1614 JARBITRATION [OMP (Dp18-12-2025 M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/1026/2| [[nvestment And FinanceSHANKAR IARG1@GMAIL.CO]
025 ICompany Limited Vs M
IAnkur Kumar
1614 IARBITRATION [OMP (I)18-12-2025 [M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/1027/2| [[nvestment And FinanceSHANKAR IARG1@GMAIL.CO|
025 ICompany Limited Vg M
[Kdm  Public  Senior
[Secondary School
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1614 IARBITRATION [OMP (I)18-12-2025 [M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/1028/2| [[nvestment And FinanceSHANKAR IARG1@GMAIL.CO]
025 Company Limited Vs M
|Shriram Enterprises
1614 JARBITRATION [OMP (Dp18-12-2025 M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM.)/1029/2| [[nvestment And FinanceSHANKAR IARG1@GMAIL.CO|
025 ICompany Limited Vs M
|Shamshad Iliyas
1614 IARBITRATION [OMP (D18-12-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1030/ ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
2025 ILIMITED Vs AASMA|
[TRAVELS
1614 IARBITRATION [OMP (I)18-12-2025 [BMW INDIA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1031/2 ISERVICES PVT LTD VSBHARDWAJ IK.1@GMAIL.COM
025 ISUBRATA DEY
14 IARBITRATION (OMP (I)18-12-2025 [TOYOTA FINANCIALJMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1032/2] ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 ILIMITED Vs JOGINDER]
ISINGH
14 [COMMERCIAL [CS [l9-12-2025 [STATE BANK OF INDIA[SH. NIRMAI]9311131978  |ADVNIRMALMIS [09.12.2025
SUIT (COMM)/696/20 s LOVE LEDERMISHRA [HRA@GMAIL.CO
25 [EXPORTS M
14 IARBITRATION [OMP (Dp9-12-2025 M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/1069/2] [[nvestment And FinanceSHANKAR IARG1@GMAIL.CO]
025 ICompany Limited V: M
|Ashish Hooda
14 IARBITRATION [OMP (I)19-12-2025 [M/s CholamandalamMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/1070/2] [[nvestment And FinanceSHANKAR IARG1@GMAIL.CO]
025 ICompany Limited V: M
[Dharmender Kumar|
[Contractor
1614 IARBITRATION [OMP (Df19-12-2025 [Kotak Mahindra BankMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM.)/1071/2 ILtd Vs Datta MarotravSHANKAR IARG1@GMAIL.CO]
025 [Kakde M
614 [ARBITRATION [OMP (Dli9-12-2025 |[NISSAN RENAULTMR. VARUN[7503464768  [VARUNTYAGII42 [N/A
((COMM.)/1072/2| [FINANCIAL SERVICESTYAGI 6@GMAIL.COM
025 [INDIA PVT LTID Vg
ILIDHIN CHERUTHODY
1614 IARBITRATION [OMP (If19-12-2025 |AXIS BANK LTD VsMR. MAYANKI9873347330 IMAYANK_MAHA [N/A
(COMM.)/1073/2 DAGTAR SINGH IMAHAJAN DANo5@YAHOO.
025 ICOM
1614 IARBITRATION [OMP (I)19-12-2025 |AXIS BANK LTD VsMR. MAYANKI9873347330 IMAYANK_MAHA [N/A
((COMM.)/1074/2 ISHYAM SUNDERMAHAJAN DANo5@YAHOO.
025 [YADAV ICOM
1614 ICOMMERCIAL [CS 20-12-2025 [GASKON  ENGINEERSMR. SACHIN|9899804192 ISHUBHDHARWA [11.12.2025
ISUIT (COMM)/698/20 Vs M/S RUDRAPURDHAMIJA IL92@GMAIL.CO
25 IGREEN ENERGY PVT] M
[LIMITED
1614 JARBITRATION [OMP (D20-12-2025 [IDFC FIRST BANK LTDMR. MAYANKI9873347330 [IMAYANK_MAHA [N/A
(COMM.)/1095/2 Vs HARISH KUMARMAHAJAN DANo5@YAHOO.
025 IPREMI ICOM
614 [ARBITRATION [OMP (Dl20-12-2025 IDFC FIRST BANK LTDMR.  MAYANK9873347330  MAYANK_MAHA |N/A
(COMM.)/1096/2] Vs NEELU JHA MAHAJAN WANo5@YAHOO.
025 ICOM
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1614 IARBITRATION [OMP (D20-12-2025 [DFC FIRST BANK LTDMR. MAYANKI9873347330 IMAYANK_MAHA [N/A
(COMM.)/1097/2 Vs MANOJ KUMAR IMAHAJAN DANo5@YAHOO.
025 ICOM
1614 JARBITRATION [OMP (Dj20-12-2025 AXIS BANK LTD VsMR. MAYANKI9873347330 [IMAYANK_MAHA [N/A
(COMM.)/1098/ WAGDISH MAHAJAN WANo5@YAHOO.
2025 ICOM
1614 IARBITRATION |OMP (I}20-12-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 [ADVOCATEASHO [N/A
(COMM.)/1099/2] ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
025 ILIMITED Vs SATVIR]
ISINGH
1614 IARBITRATION [OMP (Iy20-12-2025 [TOYOTA FINANCIAL/MR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1100/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 ILIMITED Vs AASMA|
TRAVELS
14 [ARBITRATION [OMP (Do-12-2025 [TOYOTA _ FINANCIALMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM.)/1101/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 ILIMITED Vs AASMA|
[TRAVELS
14 [ARBITRATION [OMP (Do-12-2025 [TOYOTA _ FINANCIALMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM.)/1102/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 [LIMITED Vs SANTOSH]|
IKUMAR AGRAHARI
14 [ARBITRATION [OMP (Dl2o-12-2025 [TOYOTA  FINANCIALMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM.)/1103/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 [LIMITED Vs SUBHASH|
[PRABHAKAR PATIL
14 IARBITRATION (OMP (Dj2o-12-2025 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/1104/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 [LIMITED Vs AKSHAY|
ISURESH KAMBLE
1614 IARBITRATION [OMP (I}20-12-2025 [KOTAK MAHINDRAMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/1111/2 BANK Vs KAILASH[SHANKAR IARG1@GMAIL.CO|
025 [MADHAVRAO SHINDE M
1614 IARBITRATION [OMP (I)}22-12-2025 (CHOLAMANDALAM MR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/1118/2 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO|
025 [FINANCE Vs MANGAL M
ISINGH
1614 IARBITRATION [OMP (Df22-12-2025 CHOLAMANDALAM IMR. RAV19911883595 ASSOCIATESRSG [N/A
(COMM.)/1120/2 [NVESTMENT AND[SHANKAR ARG1@GMAIL.CO|
025 [FINANCE Vs SAIF AL]J (M
IKHAN
1614 IARBITRATION [OMP (Df22-12-2025 CHOLAMANDALAM IMR. RAV19911883595 ASSOCIATESRSG [N/A
(COMM.)/1123/2 [INVESTMENT AND[SHANKAR JARG1@GMAIL.CO|
025 [FINANCE Vs LAVIT (M
1614 IARBITRATION [OMP (Df22-12-2025 CHOLAMANDALAM MR. RAV19911883595 ASSOCIA] RSG [N/A
(COMM.)/1125/2 [INVESTMENT AND[SHANKAR JARG1@GMAIL.CO|
025 [FINANCE Vs NADIM| M
[KHAN
1614 JARBITRATION [OMP (Df22-12-2025 [CHOLAMANDALAM [MR. RAV19911883595 RSG [N/A
(COMM.)/1127/2 [INVESTMENT AND[SHANKAR ARG1@GMAIL.CO|
025 [FINANCE Vs JASMEEN| (M
ISINGH BIRDI
1614 IARBITRATION [OMP (Dfe2-12-2025 CHOLAMANDALAM MR. RAV19911883595 ASSOCIATESRSG [N/A
(COMM.)/1128/2 [INVESTMENT AND[SHANKAR ARG1@GMAIL.CO|
025 [FINANCE Vs TUSHAR| (M
IGUPTA
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IARBITRATION |OMP (Dfe2-12-2025 [CHOLAMANDALAM RAVI9911883595
(COMM.)/1129/2 [INVESTMENT AND[SHANKAR JARG1@GMAIL.CO|
025 [FINANCE Vs NAWAB R M

614 IARBITRATION |OMP (I}22-12-2025 [CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/1130/2 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
025 [FINANCE Vs IQBAL M
IALVI
1614 IARBITRATION |OMP (I}22-12-2025 [CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/1131/2 INVESTMENT AND[SHANKAR IARG1@GMAIL.CO|
025 IFINANCE A% M
IMOHAMMAD VASIM
614 [ARBITRATION [OMP (D2-12-2025 [CHOLAMANDALAM __ |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM.)/1132/2 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
025 [FINANCE Vs SUNDER]| (M
ICOMPNY
14 [ARBITRATION [OMP (D2-12-2025 [CHOLAMANDALAM __ |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM.)/1133/2 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
025 [FINANCE Vs MOHD| M
[YUSUF
14 [ARBITRATION [OMP (D2-12-2025 [CHOLAMANDALAM __ |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM.)/1134/2 INVESTMENT AND|SHANKAR IARG1@GMAIL.CO|
025 [FINANCE Vs VIJAY| M
[ENTERPRISE
14 IARBITRATION |OMP (Df23-12-2025 [CHOLAMANDALAM MR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/1148/2 INVESTMENT ANDISHANKAR IARG1@GMAIL.CO|
025 [FINANCE COMPANY| M
ILIMITED Vs AFREEN
14 IARBITRATION [OMP (Df23-12-2025 [CHOLAMANDALAM MR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM.)/1149/2 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
025 [FINANCE COMPANY| M
[LIMITED Ve
WAISHREESHYAM
[TRADERS
1614 IARBITRATION [OMP (Dl24-12-2025 [SHANKAR CRANEMS. MUSKAN 19953459292 IMUSKAN2440SA [N/A
(COMM.)/1165/2 ISERVICE \% IGAR@GMAIL.CO
025 ICHOLAMANDALAM M

INVESTMENT AND|
[FINANCE COMPANY]|

ILTD
1614 IARBITRATION [OMP (Df24-12-2025 JAMIT VsMR. SATENDER[9818422127 IS_ADVOCATE198 [N/A
(COMM.)/1166/2 ICHOLAMANDALAM ICHAUDHARY I3@YAHOO.COM
025 [INVESTMENT AND|
IFINANCE COMPANY|
[ILTD
1614 ICOMMERCIAL [CS 26-12-2025 |[STATE BANK OF INDIAMR. A.K. ROUT (9999132159 IAKROUTADVOCA[19.12.2025
ISUIT (COMM)/702/20 [Vs BACHI DEVI TE@GMAIL.COM
25
1614 ICOMMERCIAL [CS 26-12-2025 [M/s Sky Seater ToursSH. INDRAJEET[7836856036 [ADVOCATEIKMIS[23.12.2025
ISUIT (COMM)/703/20 IAnd Travels Pvt LtdKUMAR MISHRA [HRA@GMAIL.CO
25 [Through its Director M
[Rakesh Rai Vs Dheeraj
[Dogra Proprietor M/s Seal
[Education and Marine|
1614 IARBITRATION [OMP (I)26-12-2025 [NISSAN RENAULTMR. VARUN[7503464768 'ARUNTYAGII42 [N/A
(COMM.)/1168/2 [FINANCIAL SERVICESTYAGI 6@GMAIL.COM
025 [INDIA PVT LTID Vs
ISEJAL AJAY MEHTA
1614 JARBITRATION [OMP (D26-12-2025 [NISSAN RENAULTMR. VARUN[7503464768 'ARUNTYAGII42 [N/A
(COMM.)/1169/2 [FINANCIAL SERVICESTYAGI 6@GMAIL.COM
025 [NDIA PVT LTID Vg
IGAJJAR PRITIBEN|
[UMESHBHAI
614 [ARBITRATION [OMP (Dj26-12-2025 [TOYOTA  FINANCIALMR. RAHULJ8376049807  |ADVOCATEASHO |N/A
(COMM.)/1170/2 ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM

025 ILIMITED Vs JISHAD P K]
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1614 IARBITRATION [OMP (Dj26-12-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1171/2 ERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 [ILIMITED Vs KHALID
[MANIKOTH
614 IARBITRATION |OMP (Df26-12-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 [ADVOCATEASHO [N/A
(COMM.)/1172/2 [SERVICES INDIABHARDWAJ [K.1@GMAIL.COM
025 ILIMITED Vs SHIMLA D|
ICOUTH
1614 IARBITRATION [OMP (D26-12-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1174/2 ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
025 ILIMITED Vs FAISAL TH
1614 IARBITRATION [OMP (I)26-12-2025 [TOYOTA FINANCIAL/MR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1176/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 ILIMITED Vs VAGHELA
IPRAHLADJI
1614 IARBITRATION (OMP (I)26-12-2025 [TOYOTA FINANCIALJMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM.)/1179/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 ILIMITED Ve
IMITESHKUMAR
[RANUBHAI DHANANI
14 [ARBITRATION [OMP (D6-12-2025 [TOYOTA  FINANCIALMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM.)/1180/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 [LIMITED Vs AHUJA|
IDEEVESH
14 [ARBITRATION [OMP (Df26-12-2025 [TOYOTA _ FINANCIALMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM.)/1181/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 [LIMITED Vs HEMANT]
MAURYA
1614 IARBITRATION (OMP (Dj26-12-2025 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM.)/1182/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 [LIMITED Vs DINESH]
[KUMAR GURJAR
614 [ARBITRATION [OMP (Dl26-12-2025 [TOYOTA  FINANCIALMR. RAHULJ8376049807  |ADVOCATEASHO |N/A
(COMM.)/1183/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 [LIMITED Vs B M
[ENTERPRISES
614 [ARBITRATION [OMP (Dl26-12-2025 [TOYOTA  FINANCIALMR. RAHULJ8376049807  |ADVOCATEASHO |N/A
(COMM.)/1184/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
025 [LIMITED Vs MUBEEN|
IKHAN
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I50 [SH. RAKESH PANDIT, 509 ICS (COMM) 660/2025 l01-12-2025 [ZETCHEM SUPPLY|Purushottam 19971291939 mail@agneylegal.i [06.11.2025
[DISTRICT JUDGE,WEST ICHAIN SERVICES VsKumar Jha
ICOMMERCIAL COURT-| INDOIN BIOLIFE
o4
509 ICS (COMM) 659/2025 01-12-2025 M S RHYTHM[Amatra legal9654440009  jadmin@amatraleg [27.11.2025
[ENTERPRISES PVT LTDjadvocate lal.com
THROUGH ITS|
IAUTHORISED

IREPRESENTATIVE MR|
JATINDER KUMAR|

lDarrr 3 ACTIND

509 [Execution 290/2025 03-12-2025 [KOTAK MAHINDRAKushal Kumar 7009793548  [rishabh.eruditeleg
(Comm.) [PRIME LTD Vs lal@gmail.com
ISHUBHAM JAISWAL
509 [Execution 291/2025 l03-12-2025 [KOTAK MAHINDRAKushal Kumar 7009793548  [rishabh.eruditeleg
(Comm.) [PRIME LTD Vs DEEPAK] lal@gmail.com
[VERMA
509 [Execution 292/2025 l03-12-2025 [KOTAK MAHINDRA[Kushal Kumar 7009793548  [rishabh.eruditeleg
(Comm.) IPRIME LTD Vs VIJAY] lal@gmail.com
IDHANI RAM
509 [Execution 293/2025 l03-12-2025 [KOTAK MAHINDRA[Kushal Kumar 7009793548  [rishabh.eruditeleg
(Comm.) [PRIME LTD Vs RAJ l@gmail.com
[KUMAR NAIR
509 IOMP (D}768/2025 03-12-2025 [AXIS BANK LTD VsMayank Mahajan9873347330 imayank_mahajan
(COMM.) TJNESH 3185 & Co. lo5@yahoo.com
509 OMP (Iy769/2025 03-12-2025 [AXIS BANK LTD VsMayank Mahajan9873347330 imayank_mahajan
(COMM.) IAMIT KUMAR 3987 & Co. lo5@yahoo.com
509 IOMP (Iy770/2025 l03-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
[LIMITED Vs AASHISH Bj
10182
509 IOMP (Iy771/2025 l03-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIA|Co. lgmail.com

ILIMITED Vs OVO CABS|
IPRIVATE LIMITED 1601

509 IOMP (I)772/2025 l03-12-2025 [TOYOTA FINANCIALjRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIA|Co. lgmail.com
[LIMITED Vs ANKISH]
IMADHAN 6153
509 [OMP (I)773/2025 l03-12-2025 [TOYOTA FINANCIALjRahul Bhardwaj &8376049807  |advocateashok.i@
(COMM.) ISERVICES INDIA|Co. lgmail.com
[ILIMITED Vs GOGRAJ]|
[CHOUDHARY 1530
509 MP (I)774/2025 l03-12-2025 [TOYOTA FINANCIALjRahul Bhardwaj &8376049807  |advocateashok.i@
(COMM.) ISERVICES INDIAICo. email.com
ILIMITED Vs JASBIR|
ISINGH 0810
509 [Execution 204/2025 04-12-2025 [AXIS BANK Vs GEETA[Shobha Gupta 9811192158 lsrshobhagupta@g
(Comm.) [SHARMA imail.com
509 [Execution 1304/2025 l05-12-2025 [M/S AAR KAY FIN}Vikasdeep Jain 7838963403 awvikasgg@gmail
(Comm.) ILEASE PVT LTD Vg l.com

IRENDER DESHWAL
IAND ORS
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509 (Iy799/2025 l05-12-2025 [TOYOTA FINANCIALjRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
ILIMITED Vs SUNIL
[KUMAR 7875
509 MP (IY800/2025 l05-12-2025 [TOYOTA FINANCIAjRahul Bhardwaj &8376049807 dvocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
ILIMITED Vs SAQIB
IMOHAMMED GUFRAN|
ISHAIKH 6653
509 [OMP (I¥801/2025 05-12-2025 [M/s Cholamandalam|Rahul Bhardwaj &8376049807  [advocateashok.1@
(COMM.) [[nvestment And Finance{Co. lgmail.com
ICompany Limited Vg
Mehboob E
509 [OMP (I)802/2025 l05-12-2025 [M/s Cholamandalam|Rahul Bhardwaj &8376049807 [advocateashok.1@
(COMM.) [[nvestment And Finance{Co. lgmail.com
ICompany Limited V:
IShamsher Khan
509 IOMP (D803/2025 05-12-2025 M/s Cholamandalam|Rahul Bhardwaj &8376049807 dvocateashok.1@
(COMM.) [[nvestment And FinancelCo. lgmail.com
ICompany Limited V:
|Akash Saini
509 ICS (COMM) 667/2025 06-12-2025 [SHRIKANT PANDEY VsHarish Kumar 18285202359 barahamilegalservif27.11.2025
Bean Media Group PTY| lces.com
[LTD
509 IMISC DJ ADJ [836/2025 l06-12-2025 [SUDHIR GUPTA Vs ModiSidharth Dias 9810626743 siddharthdias@gm|
Marco Aldany Pvt Ltd lail.com
509 OMP (D(843/2025 06-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807  Jadvocateashok.i@
(COMM.) ISERVICES INDIACo. lgmail.com
[LIMITED Vs RITU|
[DHAMEEJA 6344
509 IOMP (I¥844/2025 06-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIA|Co. lgmail.com
[LIMITED Vs RAJNI S|
7484
509 IOMP (I¥845/2025 06-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) |ISERVICES INDIA|Co. lgmail.com
[LIMITED Vs MUKESH]
IKUMAR 3626
509 IOMP (I)846/2025 06-12-2025 TOYOTA FINANCIALjRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIA|Co. lgmail.com
[LIMITED Vs VIVEK|
IKUMAR 1183
509 IOMP (I¥847/2025 06-12-2025 [AXIS BANK LTD VsMayank Mahajan9873347330 imayank_mahajan
(COMM.) [VIDULA PANWAR 6667 {& Co. lo5@yahoo.com
509 MP (I)848/2025 06-12-2025 [AXIS BANK LTD VsMayank Mahajan9873347330 imayank_mahajan
(COMM.) IANSHU VERMA 8320 & Co. lo5@yahoo.com
509 MP (I)849/2025 06-12-2025 [AXIS BANK LTD VsMayank Mahajan9873347330 imayank_mahajan
(COMM.) IABBAS M 7773 & Co. lo5@yahoo.com
509 [Execution 307/2025 08-12-2025 [KOTAK MAHINDRASagar Mishra 7053284188  [sagarmishra2490
(Comm.) [PRIME LTD Vs (@gmail.com
HIMANSHU S
[INDERJEET
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509 [Execution 308/2025 l08-12-2025 [KOTAK MAHINDRA[Sagar Mishra 7053284188 lsagarmishra2490
(Comm.) [PRIME LTD Vs ASHWIN]| (@gmail.com
IAMARNATH
509 [Execution 1309/2025 08-12-2025 [KOTAK MAHINDRA[Sagar Mishra 7053284188 lsagarmishra2490
(Comm.) [PRIME LTD Vs ANIL (@gmail.com
IKUMAR SON OF PREM|
ISINGH
509 ICS (COMM) 670/2025 08-12-2025 [TWENTY FOUR SECUREAayush Kuman8527274542 laayush@rvslegal.i [26.11.2025
ISERVICES PRIVATE[Kuchhal n
ILIMITED THROUGH|
[TS AR MR SIVAM Vs
ISHASHA INFOTECH]
[PRIVATE LIMITED
509 ICS (COMM) 671/2025 l08-12-2025 [UMESH CHAND GARG{Ashok Kumar Jha [8368931426  [akjha.akhil@gmail [28.11.2025
Vs AWADH NARAYAN| l.com
ISINGH
509 IOMP (Df857/2025 08-12-2025 M/s Cholamandalam|Ravi Shankar Garg(9958683230 ssociateersgarg2
(COMM.) [[nvestment And Finance] (@gmail.com
ICompany Limited V:
Pogendra
509 [Execution 310/2025 l10-12-2025 [PUNJAB NATIONALSagar Mishra 7053284188 lsagarmishra2490
(Comm.) IBANK Vs SRI KANT] (@gmail.com
ISINGH
509 [Execution 311/2025 10-12-2025 [[NDUSIND BANK LTDMayank Mahajan9873347330 imayank_mahajan
(Comm.) s M/S BLACK RIVERK Co. lo5@yahoo.com
ISERVICES PVT LTD
509 ICS (COMM) 674/2025 10-12-2025 [PUMA SE Vs AshokiGautam Bhasin 9999306881 [eludication.legal@ [06.12.2025
[Kumar outlook.com
509 ICS (COMM) 676/2025 10-12-2025 [Amit Joon Vs AuroralDeepak Kumar 8588853481  [deepakpanchaladv [04.12.2025
Design Academy (@gmail.com
509 IOMP (I)870/2025 10-12-2025 [BMW INDIA FINANCIALJRahul Bhardwaj &8376049807 |advocateashok.1@
(COMM.) [SERVICES PVT LTD VsCo. lgmail.com
IKUNAL RANA 8976
509 IOMP (I)871/2025 10-12-2025 [BMW INDIA FINANCIAlRahul Bhardwaj &8376049807  [advocateashok.1@
(COMM.) ISERVICES PVT LTD VsCo. lgmail.com
[Kavita Jaiswal 1864
509 IOMP (I)872/2025 10-12-2025 [BMW INDIA FINANCIALRahul Bhardwaj &8376049807 dvocateashok.1@
(COMM.) [SERVICES PVT LTD Vs{Co. lgmail.com
IAHMAD KAMALUDDIN|
5356
509 MP (I1)873/2025 10-12-2025 [TOYOTA FINANCIAjRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
[LIMITED Vs
IGURVINDER SINGH]
2509
509 MP (I¥874/2025 10-12-2025 [TOYOTA FINANCIAjRahul Bhardwaj &8376049807 dvocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
ILIMITED Vs
[KARAMVEER SINGH]
12958
509 IOMP (I)875/2025 10-12-2025 [TOYOTA FINANCIALjRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIAICo. lgmail.com
ILIMITED Ve
I[HARENDRA R 6674
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509 (IY876/2025 10-12-2025 [TOYOTA FINANCIALjRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
ILIMITED Vs MOGAL
MOSINKHAN
[BRAHIMKHAN 6904
509 MP (I)877/2025 10-12-2025 [TOYOTA FINANCIAjRahul Bhardwaj &8376049807 dvocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
ILIMITED Vs PINTU|
[KUMAR 1534
509 [OMP (D(878/2025 10-12-2025 |AXIS BANK LTD VsMayank Mahaj 873347330 imayank_mahajan
(COMM.) [PRAVESH KUMARE Co. lo5@yahoo.com
IMISHRA 5691
509 [OMP (I¥879/2025 10-12-2025 [IDFC FIRST BANK LTDMayank Mahajano873347330 |mayank_mahajan
(COMM.) Vs AMIT KUMAR 1659 & Co. lo5@yahoo.com
509 IOMP (D880/2025 10-12-2025 [AXIS BANK LTD VsMayank Mahajan9873347330 imayank_mahajan
(COMM.) ISANDEEP KUMAR Co. lo5@yahoo.com
INISHAD 4982
509 IOMP (D)881/2025 10-12-2025 [[DFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) s JISHAN SHAH 8513 & Co. lo5@yahoo.com
509 ICS (COMM) 678/2025 11-12-2025 [SH BALVINDER SINGH-'Pankaj Kumar 9311020997 [pankajkumaradvoco9.12.2025
s MS VISHAKHA| late@gmail.com
ICHADHA
509 ICS (COMM) 679/2025 12-12-2025 [Puma Se Vs Ashok Kumar{Gautam Bhasin  [9999306881 [eludication.legal@ [01.07.2025
outlook.com
509 IOMP (IY947/2025 12-12-2025 [M/s Cholamandalam|Ravi Shankar Garg[9958683230 [associateersgarg2
(COMM.) [Investment And Finance] (@gmail.com
ICompany Limited Vs Raj
[Kumar
509 IOMP (I)948/2025 l12-12-2025 [M/s Cholamandalam|Ravi Shankar Garg[9958683230  [associateersgarg2
(COMM.) [[nvestment And Finance] (@gmail.com
ICompany Limited Vg
IAnkit Gupta
509 ICS (COMM) 680/2025 13-12-2025 [MOHIT GUPTA Vs M§VivekAggarwal 9811770164 info@aalawcorp.cof17.11.2025
MYOTI ALIAS MAH]| m
[LAKRA
509 ICS (COMM) 681/2025 15-12-2025 [Under Armour Vs AshokiGautam Bhasin (9999306881  [eludication.legal@ [13.09.2025
[Kumar utlook.com
509 ICS (COMM) 685/2025 15-12-2025 [Union Bank of India Vs FKeshav Kumar 9999626126 eshav.advi@gmai|11.12.2025
IR Services .com
l509 MP (IY977/2025 15-12-2025 [TOYOTA FINANCIAjRahul Bhardwaj &8376049807 dvocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
ILIMITED Vs SANJEEV|
[KUMAR 0646
509 IOMP (I)978/2025 15-12-2025 [TOYOTA FINANCIALjRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIAICo. lgmail.com
ILIMITED Vs AMBUJ|
[KUMAR PANDEY 1026




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF

ION NUMBER COURT FEES

l509 (IY979/2025 15-12-2025 [TOYOTA FINANCIALjRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
[ILIMITED Vs JOTIBA|
[DATTU  BHANDURGE|
19594
509 MP (Dj980o/2025 15-12-2025 [IDFC FIRST BANK LTDMayank Mahajano873347330 imayank_mahajan
(COMM.) Vs DEV ENTERPRISES& Co. lo5@yahoo.com
604
509 IOMP (D(981/2025 15-12-2025 [IDFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) Vs TUSHAR BANSAL& Co. lo5@yahoo.com
224
509 [OMP (I982/2025 15-12-2025 [IDFC FIRST BANK LTDMayank Mahajano873347330 |mayank_mahajan
(COMM.) Vs MOHD AFTAB 5872 & Co. lo5@yahoo.com
509 IOMP (D983/2025 15-12-2025 [[DFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) Vs RAJ KUMAR 5885 & Co. lo5@yahoo.com
509 IOMP (D}984/2025 15-12-2025 [[DFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) s RAVI KUMAR 0302 & Co. lo5@yahoo.com
509 IOMP (Dj985/2025 15-12-2025 [[DFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) s PUNEET DABAS& Co. lo5@yahoo.com
0182
509 OMP (I)986/2025 15-12-2025 [[DFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) s EAGLE 4 SECURITY| Co. lo5@yahoo.com
ISOLUTIONS 5406
509 IOMP (IY987/2025 15-12-2025 [[DFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) Vs RAHUL KUMAR& Co. lo5@yahoo.com
[BHARTIYA 5453
509 IOMP (I)988/2025 15-12-2025 [AXIS BANK LTD VsMayank Mahajan9873347330 imayank_mahajan
(COMM.) IROHIT KUMARK Co. lo5@yahoo.com
ISRIVASTAVA 4807
509 IOMP (IY989/2025 15-12-2025 |AXIS BANK LTD VsMayank Mahajano873347330 imayank_mahajan
(COMM.) AKIR HUSSAIN 6605 & Co. lo5@yahoo.com
509 ICS (COMM) 688/2025 16-12-2025 |[CANARA BANK Vs SK[Sarita Kanwar 0560812121 info@s&klegal.in [03.12.2025
[Enterprises
509 MP (IN1005/2025 16-12-2025 [M/s Cholamandalam|Ravi Shankar Garg[9958683230 fassociateersgarg2
(COMM.) [[nvestment And Finance (@gmail.com
Company Limited Vs
Pogender V
509 MP (Dpro18/2025 17-12-2025 [IDFC FIRST BANK LTDMayank Mahajano873347330 imayank_mahajan
(COMM.) Vs SITARAM MANDAL& Co. lo5@yahoo.com
k263
509 IOMP (D1019/2025 17-12-2025 [IDFC FIRST BANK LTDMayank Mahajan/9873347330 imayank_mahajan
(COMM.) Vs USAMA MAKHDOOM& Co. lo5@yahoo.com
IAHMED 3101




COURT DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCA ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF

ION NUMBER COURT FEES

1020/2025 17-12-2025 [[DFC FIRST BANK LTDMayank Mahajanj9873347330  [mayank_mahajan
(COMM.) Vs PRAMOD KUMARR Co. l05@yahoo.com
[0729
509 MP (Dpro21/2025 17-12-2025 [IDFC FIRST BANK LTDMayank Mahajano873347330 imayank_mahajan
(COMM.) Vs SANGEETA & Co. lo5@yahoo.com
ICHANDEL 8672
509 IOMP (Dfr022/2025 17-12-2025 [IDFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) Vs HARI SHYAM SINGH[& Co. lo5@yahoo.com
7080
509 ICS (COMM) 695/2025 18-12-2025 [STATE BANK OF INDIAA . K. ROUT &[9999132159 lakroutadvocate@g |09.12.2025
Vs SATISH CHANDASSOCIATES imail.com
IRASTOGI PROP OF M/S|
IMAHADEV ~ TRADERS|
IAND FOODS
509 IOMP (Djro48/2025 18-12-2025 [BMW INDIA FINANCIAL|Rahul Bhardwaj &8376049807 dvocateashok.1@
(COMM.) ISERVICES PVT LTD Vs/Co. lgmail.com
[Nomula Sudhakar Redd;
1796
509 IOMP (Dfto49/2025 18-12-2025 [BMW INDIA FINANCIAL|Rahul Bhardwaj &8376049807 dvocateashok.1@
(COMM.) ISERVICES PVT LTD Vs/Co. lgmail.com
ISPARSH EDUCATIONAL
[TRUST 5996
509 IOMP (Dfo50/2025 18-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807  Jadvocateashok.1@
(COMM.) [SERVICES INDIACo. lgmail.com
[LIMITED Vs BALKAR|
ISINGH 7758
509 OMP (I1o51/2025 18-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) I[SERVICES INDIACo. lgmail.com
[LIMITED Vs ASHISH]
ISINGH 2627
509 IOMP (Iy1052/2025 18-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
[LIMITED Vs VIKRAM
THAKUR 8724
509 IOMP (IN1053/2025 18-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIA|Co. lgmail.com
[LIMITED V|
ICHARANJEET  SINGH]
o221
509 IOMP (I1054/2025 18-12-2025 [TOYOTA FINANCIALjRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIA|Co. lgmail.com
[ILIMITED Vs PANKAJ]|
[YADAV 8887
509 [Execution 321/2025 19-12-2025 [M/S PRAKASH PIPESAvatar Singh &9810910333 lavatarsingh78@ya
(Comm.) [LIMITED Vs m/s GEEAssociates 00.com
[PEE  FOODS PRIVATE|
ILIMITED
1509 MP (I)1061/2025 19-12-2025 [NISSAN RENAULT|Varun Tyagi & Co. [7503464768 'ARUNTYAGI142
(COMM.) [FINANCIAL SERVICES| 6@GMAIL.COM
[INDIA PVT LTID Vs
ISAMIR KUMAR 3185
509 MP (D[1063/2025 19-12-2025 [NISSAN RENAULT|Varun Tyagi & Co. [7503464768 'ARUNTYAGI142
(COMM.) [FINANCIAL SERVICES| 6@GMAIL.COM
[NDIA PVT LTID Vg
[MUSTAFA KHAN 6962
1509 IOMP (IN1065/2025 19-12-2025 [NISSAN RENAULT|Varun Tyagi & Co. [7503464768 [VARUNTYAGI142
(COMM.) [FINANCIAL SERVICES| 6@GMAIL.COM
[NDIA PVT LID V:
[DETHALIYA  ALPESH]
MAHESHBHAI 9075




COURT

DISTRICT COURT ROOM CASE TYPE

CASE NUMBER DATE

REGISTRATRESPONDENT NAME

ION

OFPETITIONER NAME VSADVOCA

ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

509 (IN1075/2025 19-12-2025 |AXIS BANK LTD VsMayank 873347330 imayank_mahajan
(COMM.) [VIKASH MISHRA 7854 & Co. l05@yahoo.com
509 MP (Djro76/2025 19-12-2025 [IDFC FIRST BANK LTDMayank Mahajano873347330 imayank_mahajan
(COMM.) [Vs VICKY RAJVEER & Co. lo5@yahoo.com
509 IOMP (Dpro77/2025 19-12-2025 [IDFC FIRST BANK LTDMayank Mahajan9873347330 imayank_mahajan
(COMM.) Vs AMMAD HAROON & Co. lo5@yahoo.com
509 [OMP (If1092/2025 20-12-2025 [TOYOTA FINANCIAJRahul Bhardwaj &8376049807  Jadvocateashok.1@
(COMM.) ISERVICES INDIAICo. lgmail.com
ILIMITED Vs RAJESH]
IKUMAR DIXIT 8694
509 IOMP (D[ro93/2025 20-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807 dvocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
ILIMITED Vs SAYYED|
IRAZIYA JAMSHED ALIf
1958
509 IOMP (Df1094/2025 l20-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807 dvocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
[LIMITED Ve
INISAMUDEEN T 8452
509 IOMP (Dh141/2025 l22-12-2025 (CHOLAMANDALAM [Ravi Shankar Garg[9958683230 fassociateersgarg2
(COMM.) INVESTMENT AND| (@gmail.com
[FINANCE COMPANY|
ILIMITED Vs Kashif
509 OMP (Dh142/2025 l22-12-2025 (CHOLAMANDALAM [Ravi Shankar Garg[9958683230 fassociateersgarg2
(COMM.) INVESTMENT AND| (@gmail.com
[FINANCE COMPANY|
ILIMITED Vs Alimuddin
509 IOMP (D1143/2025 l22-12-2025 (CHOLAMANDALAM [Ravi Shankar Garg[9958683230 fassociateersgarg2
(COMM.) INVESTMENT AND| (@gmail.com
[FINANCE COMPANY|
ILIMITED Vs Pankaj
509 IOMP (D1144/2025 l22-12-2025 [AXIS BANK LTD VsMayank Mal 873347330 imayank_mahajan
(COMM.) ISHALU 9808 & Co. lo5@yahoo.com
509 IOMP (IN1145/2025 22-12-2025 [[DFC FIRST BANK LTDMayank Mal 873347330 imayank_mahajan
(COMM.) Vs JITENDRA JAGVEER & Co. lo5@yahoo.com
509 IOMP (I)1146/2025 l22-12-2025 [[DFC FIRST BANK LTDMayank Mal 873347330 imayank_mahajan
(COMM.) Vs BASANT BAHADURE Co. lo5@yahoo.com
ISHAHI
509 MP (IN1147/2025 22-12-2025 [AXIS BANK LTD VsMayank Mal 873347330 imayank_mahajan
(COMM.) [RAJU 3706 & Co. lo5@yahoo.com
509 [Execution 324/2025 23-12-2025 |Auro Logistics Vs GloballLegal Finitee 8470878929 [legalfinitee@gmail
(Comm.) [Logistics l.com
509 IOMP (IN1156/2025 23-12-2025 [TOYOTA FINANCIALjRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIAICo. lgmail.com
ILIMITED Vs SIB|
ISHANKAR SEN 9361




COURT

DISTRICT

COURT ROOM CASE TYPE

CASE NUMBER DATE

OFPETITIONER NAME VSADVOC.

REGISTRATRESPONDENT NAME

ION

ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-
PAYMENT OF
COURT FEES

509 [Execution 327/2025 l24-12-2025 [Kotak Mahindra BankArvind Gupta &9811317311 ladvocatearvindgup)
(Comm.) [Limited Vs MANISH|Associates ta@gmail.com
ISODHA
1509 [Execution 1329/2025 26-12-2025 |[FIRE ENGINEERING[Ravi Kant 9540222267 ravikantlaw@gmai
(Comm.) TECHNOLOGY Vs .com
IMAHESHWARI MINING
[PVT LTD
509 IOMP (Df1185/2025 27-12-2025 [NISSAN RENAULT|Varun Tyagi & Co. [7503464768  [VARUNTYAGI142
(COMM.) [FINANCIAL SERVICES| 6@GMAIL.COM
[NDIA PVT LID V:
[DHARMVATI
IGHANSHYAM
509 IOMP (D{1186/2025 27-12-2025 [NISSAN RENAULT|Varun Tyagi & Co. [7503464768  [VARUNTYAGI142
(COMM.) [FINANCIAL SERVICES| 6@GMAIL.COM
[NDIA PVT LID V:
INAVPREET KAUR|
[BHATIA
509 IOMP (Dp187/2025 27-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807 dvocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
[LIMITED Vs PRADEEP|
IKUMAR YADAV 6919
509 IOMP (D[1188/2025 27-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807 dvocateashok.1@
(COMM.) ISERVICES INDIACo. lgmail.com
[LIMITED Vs SANSKRIT]]
ISINGH 8981
509 IOMP (D[189/2025 27-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807  Jadvocateashok.1@
(COMM.) [SERVICES INDIACo. lgmail.com
[LIMITED Vs THAKOR|
JAMIT 7118
509 OMP (Dpt19o/2025 l27-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) I[SERVICES INDIACo. lgmail.com
[LIMITED Vs INDRA|
[MANI TIWARI 0428
509 IOMP (Dfr191/2025 27-12-2025 [TOYOTA FINANCIALJRahul Bhardwaj &8376049807  |advocateashok.1@
(COMM.) ISERVICES INDIA|Co. lgmail.com

ILIMITED Vs RUDRA
TOURS AND TRAVELS
3067

TOTAL

1006




IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF December 2025

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

1 |MS. NEELOFER ABIDA PERVEENICENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL|

ICOURT)-01

2 |SH. RAJESH KUMAR GOEL,CENTRAL [NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02

IMS. DEVENDER KUMAR SHARMA,,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT-03

w

4 [MS ANIL KUMAR SISODIA,CENTRAL  [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

I5 [SH. MANOJ KUMAR DISTRICTICENTRAL [NIL
WUDGE (COMMERCIAL COURT)-05

6 |SH. RAM LAL MEENA, DJ COMM-CENTRAL |NIL
06 TIS HAZRI COURT CENTRAL
IDELHI

[7 [SH. MUKESH KUMAR GUPTA,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07

8 |SH. SANJEEV KUMAR MALHOTRA,[CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT

9 [SH. DEEPAK GARG, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT-09

1o |[SH. AJAY PANDEY, DISTRICTCENTRAL [30o7 (Civil ICS 18-12-2025 IM/S S.K. EDUCATIONSROHIT (9810189223  [rohit1996v [18-12-2025
WUDGE, COMMERCIAL COURT (COMM)/13 [PVT. LTD. VS. R. JOHN[VASHIST lashist@gm
l41/2025 [PAUL & ORS. il.com




ISH. S.S RATHI, DISTRICT JUDGE,
ICOMMERCIAL COURT

CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]|
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N NUMBER ID SERVICE  OF]
PROCESS
ICS (COMM) ICS [30-05-2025 IM/s B.R. TECH TEX Vs[Piyush 8860459079 fadvpiyushpl02.12.2025
(COMM)/63 [RAJASHEKHAR M/Pahuja lhujagi@g
310 [1/2025 INALLA Prop. M/s ZIVA| Imail.com
[DYE CHEM
ICOURT [CS (COMM) ICS [31-10-2025 [S N ELECTEL PRIVATEAnant 9312401165  |phushan_a[02.12.2025
JROOM (COMM)/11 ILIMITED Vs  ALFABhushan nant@hot
310 136/2025 [DEAL PRIVATE] imail.com
[LIMITED
ICOURT [CS (COMM) ICS l07-11-2025 I[VOGESH MALIK PROP.Yeshpal [9717175409  [NA l02.12.2025
[ROOM (CcOMM)/11 OF  M/S  MALIKSingh
10 62/2025 [BOOKSELLERS  AND|
ISTATIONERS Vs
[YOGESH SETHI PROP|
F M/S VIDYARTH]|
ISETI SCHOOL WEARS
ICOURT [CS (COMM) ICS 12-11-2025 [PARAS  ALUMINIUMArun 9899104342 frunyadavi02.12.2025
JROOM (COMM)/117] [PVT. LTD Vs ASMA [Kumar n31@gmail.
10 7/2025 adav lcom
ICOURT [CS (COMM) ICS 20-09-2025 RITESH VERMA VsVishwendr (7683073187 erma.vish [09.12.2025
[ROOM (COMM)/10 INTERNATIONAL la Verma vendra@y
310 136/2025 [PRINT O PAC LIMITED hoo.co.in
ICOURT [EX (COMM) ICS 16-10-2025 PAT NARAIN RADHEYSiddhant 9999369931  iddhantba J12.12.2025
[JROOM (COMM)/11 ISHYAM CO PVT LTD Vs[Banga ngao4@gm|
310 02/2025 IDAMAN JIT SINGH] il.com
IAHLUWALIA
ICOURT [CS (COMM) ICS 04-12-2025 [Sunita Verma Proprieto[ghri Ram[7299200008  [shriramver [20.12.2025
JROOM (COMM)/12 f Ms Manoj KumarVerma 21990@g
310 88/2025 Pewellerz Vs  Abdul| Imail.com
ahid Mandal




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

12 |[SH. RAVINDER BEDI, DISTRI 26-12-2025 amdard NationalShivendra 1953394364 shivendra| [10.01.2026
WUDGE, COMMERCIAL COURT [Foundation (INDIA) &Pratap I31theacmec]
IAnr v Moonstar LifecareSingh .com

[PvtLtd & Anr

13 [SH. M.K NAGPAL, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT

14 [SH. ASHUTOSH KUMAR, DISTRICTWEST INIL
WUDGE (COMMERCIAL COURT)

15 [MS. PREETI AGARWAL GUPTA,WEST INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02

WUDGE (COMMERCIAL COURT)-03 614/2025 THE ASSISTANT ENG.BHOLA BHOLA|
& ORS (@GAMIL.C]
IOM

16 |[SH. RAGHUBIR SINGH, DISTRICTWEST ICS (Comm)23-07-2025 [RAI LUBRICANTS VsR Ki9838809822 ’]FEAJEEV 4-12-2025
R.

[OMP(I) 17-11-2025 [HDFC BANK VSMANISH [NOT INOT l03-12-2025
ICOMM ISHAYMAL ROADRICK IMENTIONED MENTION
1857/2025 [ED

7 [SH. SANJEEV AGGARWAL,WEST INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

18 |SH. RAJ KUMAR TRIPATHI,WEST INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

19 |SH. NARESH KUMAR MALHOTRA,WEST INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)

20 [SH. PULASTYA PARAMCHALA,NEW DELHI [NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N NUMBER ID SERVICE  OF]
PROCESS
21 [SH. BHUPESH KUMAR, DISTRIC ICS — COMM 615 / 2025 [05.08.2025 shappoorji Pallonji andMR. 9953858787 l02.12.2025
WUDGE (COMMERCIAL COURT) 0.  pvt. Itd. andSAURABH
IShapoorji [BINDAL
[Pallonji Qatar]
11Vs M/s NAAZ|
JAUTO ELECTRIC
ORKS
ICS — COMM 1594 / 2025 [29.07.2025 ICanara Bank Vs SubashMR. 9716431093 10.12.2025
Chandra Gautam [PRATAP
ICHANDR
A RANA
22 [MS. DEEPALI SHARMA, DISTRICTINEW DELHI [0 ISUIT FORICS 23/09/25 ICANARA BANK VS ... [EKANT (8376841313 5992
WUDGE (COMMERCIAL COURT)-03 IRECOVERY (COMM)/74 [LUTHRA
6/25
ISUIT FORICS 23/09/25 ICANARA BANK VSKUNAL (9999003674 5992
[RECOVERY (COMM)/74 [RAJNI SETHI SHARMA
7/25
ISUIT FORICS 23/09/25 ICANARA BANK VSKUNAL (9999003674 5992
[RECOVERY (COMM)/74 IARYAN SHARMA ISHARMA
8/25
ISUIT FOR[CS 05/09/24 [UCO BANK VSSHASHI (8736089618 45993
[RECOVERY (COMM)715 [BHARTIYA VIDHI|
24 [PRAKASHAN [MAURYA
ISUIT FOﬂCS(COMM)/ llo/11/25 ISTATE BANK OF INDIAIASHISH (9891223874 15994
[RECOVERY 852/25 Vs BATRA
SUTT FOR/CS(COMM)/ [19/12/24 IM/S HTL LOTIGISTICSOVI INOT 15994
[RECOVERY I5802/24 IINDIA PVT. LTD. VS [BIPNEET |AVAILABLE
i ISINGH
IPETITION U/S 9OMP (D}28/11/25 [HERO HOUSINGASHISH [9818437075 5994
IOF ARBITRATION|(COMM)/31 FINANCE LTD VS [KUMAR
& CONCILIATION|t/25 o ISINGH
IACT
ISUIT FORICS 01/09/25 IMANOJ KUMAR VS IAMIT 9811766971 15994
IRECOVERY (COMM)/68 [KUMAR
o/25




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

ISUIT S 29/01/25 IMOGLI LABS INDIA| 9250730788 45996
IRECOVERY (COMM)64/ [PVT. LTD. Vs 'ARDHA
o5 . IN
[SUIT FOR[CS [o5/08/25 [CAPT TAPAN BEHL VSSUSHANT [NOT 15997
IRECOVERY (COMM)/66 ISPICE JET PVTRAO IAVAILABLE
l5/25 [LIMITED
ISUIT FORICS llo/07/25 [PAPER DREAMS PVTMOHIT (9818110100 15999
[RECOVERY (COMM)/51 LTD. VS IAGGARW
b/25 AL
IPETITION U/S 9OMP (D}28/11/25 JAXIS FINANCE LTD. VSASHISH  [9818437075 5999
IOF ARBITRATION|(COMM)/31 [KUMAR
& CONCILIATION|1/25 ISINGH
IACT
[SUIT FORICS 14/08/25 [PUNJAB NATIONALVIKASH (9958481375 lh6003
[RECOVERY (COMM)/64 [BANK VS ....... [KUMAR
/25
ISUIT FOR[CS l07/08/25 JAMOD RAI VS ............[TARUN 19999779373 46006
[RECOVERY (COMM)/62 [DIWAN
0/25
SUIT FOR[CS 01/02/25 [TNSI RETAIL PVT LTDVARUN  [9818895165 16007
[RECOVERY (COMM)/77 S RAJA FUN FOODS|SHANKAR|
25 [PVT LTD
ISUIT FORICS l04/07/25 M/S PARAGONJAGRITI [8007218437 6008
[RECOVERY (COMM)/49 INDUSTRIES LTDPJAIN
7/25 [THORUGH ITS|
IAUTHORIZED
[REPRESENTATIVE MR|
[RAJAT SAINI VS
ISUIT FORICS 18/05/24 ISTATE BANK OFADAITA [NOT 6013
[RECOVERY (COMM)/43 [[NDIA, BRANCHKUMAR |AVAILABLE
/25 VEEVANTARA VS ROUT
ISUIT FORICS 13/08/25 IM/S MOGLI FINANCETARUN (7503622353 k6013
RECOVERY (coMM)/63 [PVT LTD VS ERMA
7/25




COURT
ROOM

CASE TYPE

CASE NO.

DATE OFPETITIONER NAME VSADVOCAT ADVOCATE
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NUMBER
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N

ADVOCAT DATE OF]

E EMAILELECTRONIC

ID SERVICE  OF
PROCESS

ISUIT FORICS 03/06/25 [PERNOD RICARDANKUR  [NOT k6014
RECOVERY (COMM)/45 INDIA PVT.LTD.VS  [SINGHAL |AVAILABLE
0/25
[SUIT FOR[CS [i7/09/25 [FMS FR. MEYERSKANISHK [NOT 16014
IRECOVERY (COMM)/72 [SOHN INDIA PVR. LTDAGARWA [AVAILABLE
3/25 VS I
BJECTION MP 27/11/25 ISANJAY GANDHIPRANAV 9873333064 k6014
IPETITION U/S 34{(COMM)/19 IMEMORIAL HOSPITAIJAIN
IOF ARBITRATION[o/25 vs
IAND
ICONCILIATION
IACT

23 [MS. SAVITA RAO, DISTRICTSOUTH INIL
WUDGE(COMMERCIAL COURT)

24 [MS ANURADHA SHUKLASOUTH 6, NewCommercial ICS COMM|21.04.2025 ISBI 'S MAHESHJRANI 9643680913  [rbhardwajal16.01.2026
IBHARDWAJ, DISTRICT] ICourt 204/25 [LAVUSHETTY [BHARDW ssociate@g
WUDGE(COMMERCIAL COURT) [Block-I AJ ail.com

16, New[Commercial ICS  COMM29.11.2025 RK & COMPANY VSVINAY (9651997182  [rangoliseth [13.12.2025
ICourt 1540/2025 [KULDEEP SINGHKUMAR (@gmail.co
[Block-I [RATHEE ERMA

16, New[Commercial ICS COMM[17.04.2025 ISBI VS PREETI DEVI UCHITA (8896932838 fagnihotrisu[23.01.2026
ICourt 195/25 IDIXIT chita@gma
[Block-I il.com

16, NewCommercial ICS COMM]|12.07.2024 JAKG SHUTTERING VSGURSAT (9811105891 ursat@gsv|16.01.2026
ICourt 1335/2024 [KDP BUILDWELLSINGH legal.com
[Block-I [PRIVATE LTD 'ACHHER|

6, NewlCommercial [cS— cOMMio.11.2025 [BANK OFKADAMBI [9871226784  [kkmudgil2 J05.01.2026
ICourt I513/2025 AHARASTRA VSNI lp@gmail.co
[Block-1 [RAKESH KUMAR [KUMAR m

MUDGIL

) New|Commercial ICS COMM03.12.2025 [PNB VS KAPIL JAIN TKRAM [9811244509  [vikramgola [27.01.2026
ICourt I544/2025 IGOLA [010@gma
[Block-I fil.com




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

6, wiCommercial [OMP (I)}o2.12.2025 CAPTIALPITENDR (8700133719  [jkschauhan|06.01.2026
ourt (COMM) [PVT LTD VS|A KUMAR (@rediffmai

Block-1 8711/2025 [BRANCLEY IMPLEX] .com

[PRIVATE LTD
3 NewCommercial [OMP (I}06.12.2025 IAXIS BANK LTD VSAVINASH [1141513189 lavinash.adv10.01.2026
ICourt (COMM) [PRAVIN [KUMAR (@gmail.co
[Block-1 8938/2025 m
16, NewCommercial MP (I}06.12.2025 JAXIS BANK LTD VSAVINASH [1141513189 lavinash.adv10.01.2026
ICourt (COMM) SHABNAM [KUMAR (@gmail.co
[Block-1 8939/2025 Im
16, NewCommercial MP (I}06.12.2025 IAXIS BANK LTD VSAVINASH (1141513189 lavinash.adv10.01.2026
ICourt (COMM) ISUMIT YADAV [KUMAR (@gmail.co
[Block-I 8940/2025 Im
6, NewCommercial ICS COMM07.07.2025 'AGO PVT LTD VS MPAYASHA [9810781705 [NOT 10.01.2026
ICourt 09/2025 [N ASSOCIATES [INKER [PROVIDE
[Block-I D
6, NewCommercial ICS COMM|03.12.2025 [SANJAY GUPTA V§kJHANDER9810652956 ICMGOYAL [27.01.2026
ICourt l545/2025 ISANJAY RASTOGI IMOHAN IADVOCAT
[Block-I [E@GMAIL,
ICOM
16, NewCommercial ICS COMM]|03.09.2025 [LUCKY GENERATORSABHINAY (9999886478 [GUPTAAB [05.01.2026
ICourt l15/2025 [PVT LTD VS OMAXEGUPTA HINAY@G
[Block-I [[INDIA THROUGH| [MAIL.COM]
[PROPRIETOR

6,  NewCommercial ICS COMM06.11.2025 IBANK OF BARODA VSeram 9717099220  feramadv20[05.02.2026
ICourt I507/2025 ISANJAY KUMARKkhan(P), lpo@gmail.
[Block-1 IGUPTA lcom

16, NewlCommercial ICS CMM|06.11.2025 IBANK OF BARODA Vieram 9717099220  feramadv20[05.02.2026
ICourt I506/2025 [RAVINDRA KUMAR  [khan(P), o@gmail.
[Block-1 lcom

) New|Commercial ICS  COMM|06.11.2025 ISTATE BANK OF INDIAeram 9717099220  feramadv20 [05.02.2026
ICourt 1505/2025 'S KRIPAL SINGH han(P), o@gmail.
[Block-I lcom




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
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6, wiCommercial ICS COMM]|25.08.2025 SMALL FARMERSANSHUL 9205089671 |ANGPART [28.01.2026
ourt uo4/2025 IAGRI BUSINESSIGUPTA INERSLAW
Block-1 ICONSORTIUM VS THE| [YES@GMA|
IGLOBAL FOOD| [[L.COM
[PRODUCTS
. NewCommercial ICS COMM30.10.2025  |[GLOBAL  MEDILIFERAJIV _ [7048945800 |par 129.01.2026
ICourt l496/2025 ISOLUTION VS ABDULBAJAJ(P), ik63@gmai
[Block-I ISALAM WANI .com
25 [SH. SANDEEP YADAV [SOUTH INIL
26 |[SH. AJAY KUMAR JAIN, DISTRICTSOUTH 29, New/Commercial MP (I)}23-08-2025 [Cnh  Industrial CapitaRAJESH 9958726491 [jangraadvo fo2.12.2025
WUDGE (COMMERCIAL COURT) ICourt (COMM)/59 [ndia Pvt Ltd Vs PANGRA( cate@gamill
((DIGITAL)-04 [Block-1T 66/2025 IAMRITPAL SINGH P), Lcom
29, New/Commercial [OMP (Djog-11-2025 [PIRAMAL CAPITALRAJESH 9958726491 Jjangraadvo [02.12.2025
ICourt (COMM)/81 IAND HOUSINGJANGRA( cate@gamill
[Block-1T 07/2025 [FINANCE LIMITED Vs [P), lcom
[KUNAL GHANGORIA
29, NewCommercial [OMP (Djog-11-2025 [PIRAMAL CAPITALRAJESH 9958726491  fjangraadvo [02.12.2025
ICourt (COMM)/81 IAND HOUSINGJANGRA( lcate@gamil|
[Block-1T 08/2025 [FINANCE LIMITED Vs [P), lcom
IABDUL SAMEER
29, NewCommercial ICS 27-11-2025 SPOTLIGHT [Himanshu [9899249819  jadv.himans|03.12.2025
ICourt (COMM)/53 [ENTERPRISES PVTKapoor(P), lhukapoor@
[Block-1T 8/2025 ILTD Vs DOPPELT11 lgmail.com
ICOMMUNICATIONS
[PVT LTD
29, NewlCommercial IOMP (Djog-11-2025 IDHARA MOTORY Kl9999855157  fadvjitenderjo3.12.2025
ICourt (COMM)/81 [FINANCE LTD Vs [YADAV(P)| adav2017
[Block-11 09/2025 ISHRI BALAJ] (@gmail.co
ICONSTRUCTION
ICOMPANY
29, New/Commercial [OMP (Dji4-11-2025 [KOTAK MAHINDRARAJESH 9958726491  fjangraadvo [03.12.2025
ICourt (COMM)/83 [PRIME LIMITED Vs JANGRA( lcate@gamill
[Block-1T k9/2025 IMANOJ KUMAR JAIN [P), Lcom
29, NewCommercial [OMP (Dji4-11-2025 ICNH INDUSTRIALRAJESH (9958726491  [jangraadvo [03.12.2025
ICourt (COMM)/83 ICAPITAL INDIA PVIJANGRA( cate@gamil
|Block-1T l47/2025 ILTD Vs ARVINDJP), lcom
MEENA
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29, wiCommercial [OMP (Dji4-11-2025 [PIRAMAL CAPITAY 9958726491  fjangraadvo [03.12.2025
ourt (COMM)/83 IAND HOUSINGJANGRA( lcate@gamill

Block-11 lu8/2025 I[FINANCE LIMITED Vs [P), lcom

[RAJESH
ISHWAKARMA

29, NewCommercial [OMP (I)}28-08-2025 IJAXIS BANK LTD Vs [Niraj 9811306559  irajkumar [03.12.2025
ICourt (COMM)/61 IMURSALIM H [Kumar(P), 1976 @gmail
|Block-11 92/2025 .com

29, New/Commercial MP (Dj30-08-2025 IJAXIS BANK LTD Vs [Shobha (9811192158 rshobhagulo6.12.2025
ICourt (COMM)/63 IDILEEP KUMAR Gupta(P), ta@gmail
|Block-11 l19/2025 om

29, New/Commercial MP (I)}30-08-2025 IAXIS BANK LTD Vs [Shobha (9811192158 rshobhagufo6.12.2025
ICourt (COMM)/63 [TOUSHIF IGupta(P), pta@gmail.
[Block-1T 21/2025 lcom

29, New/Commercial [OMP (Dfr9-11-2025 IJAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m|08.12.2025
ICourt (COMM)/84 ISUBEG SINGH MAHAJA lkhajanos@
|Block-11 I30/2025 IN(P), ahoo.com

29, NewCommercial [OMP (Df19-11-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m|08.12.2025
ICourt (COMM)/84 [LAKSHYA STONEMAHAJA lahajanos@
|Block-11 I31/2025 ICRUSHER IN(P), ahoo.com

29, NewCommercial [OMP (Dj9-11-2025 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m08.12.2025
ICourt (COMM)/84 ISATYABHAN MAHAJA hajanos@
[Block-11 132/2025 IN(P), ahoo.com

29, NewlCommercial IOMP (Dfr7-11-2025 IJAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m|08.12.2025
ICourt (COMM)/83 IAKASH SINGH IMAHAJA hajanos@
|Block-11 80/2025 IN(P), ahoo.com

29, New/Commercial [OMP (D19-11-2025 IJAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m|08.12.2025
ICourt (COMM)/84 [RAJNEESH KUMAR AHAJA hajanos@
[Block-11 29/2025 IN(P), ahoo.com

29, NewCommercial [OMP (Dj7-11-2025 IJAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m|08.12.2025
ICourt (COMM)/83 [RAM BHOOL MAHAJA lahajanos@
|Block-11 78/2025 IN(P), ahoo.com




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
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29, wiCommercial [OMP (Dp7-11-2025 IJAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m|08.12.2025
ourt (COMM)/83 [SAHID ALI MAHAJA lrhajanos@
Block-1T [79/2025 IN(P), ahoo.com
29, NewCommercial ICS 04-12-2025 Hugal KishorelP.K. 8285230770  [Office@pkal08.12.2025
ICourt (COMM)/54 IChowdhury Charitable AGARWA lgrawaladvo
|Block-11 8/2025 [Educational Trust Vs [L lcates.com

Brace Radical Credit

[Rating Private Limited
29, NewlCommercial MP (I)}28-08-2025 [PIRAMAL FINANCEANANJAY [7030378800 fasaplegalanfo8.12.2025
ICourt (COMM)/61 ILTD Vs SANTOSHSINGH(P), [dadvocates
|Block-11 88/2025 [HADA (@gmail.co
20, NewCommercial MP (I)21-08-2025 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [12.12.2025
ICourt (COMM)/58 [YASHENDRA KUMARSSingh(P), (8920586266 |@gmail.co
[Block-1T 01/2025 IDUBEY Im
20, NewCommercial [OMP (I)}28-07-2025 IJAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [12.12.2025
ICourt (COMM)/49 IAKHILESH KUMARSSingh(P), (8920586266 |@gmail.co
|Block-11 93/2025 ISANKHWAR
29, NewCommercial ICS 23-04-2025 IMALIKA  BUDHIRAJRaghavend9910609504 pff.rmp@g [12.12.2025
ICourt (COMM)/21 [D/O ANIL BUDHIRAJ fra Moha imail.com
[Block-11 l/2025 s SURKHI MATHARUBajaj(P),

[D/O SH IPS MATHARU
29, NewCommercial [OMP (I)}29-08-2025 M/S YES BANKIANANJAY [7030378800 fasaplegalanfi6.12.2025
ICourt (COMM)/62 ILIMITED Vs NAJMASINGH(P), idadvocates
[Block-1T 87/2025 BEGUM (@gmail.co

[m

29, NewlCommercial IOMP (D29-11-2025 IAXIS BANK LTD Vs [Niraj 9811306559  [nirajkumar [17.12.2025
ICourt (COMM)/86 INAGWANSHI [Kumar(P), 1976 @gmail
[Block-11 25/2025 [BUILDING MATERIAL .com
29, New/Commercial [OMP (Dji4-11-2025 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank mf17.12.2025
ICourt (COMM)/83 [DESHRAJ AHAJA lrhajanos@
[Block-11 l3/2025 IN(P), ahoo.com
29, NewCommercial [OMP (Dji4-11-2025 JAXIS BANK LTD Vs [MAYANK (9873347330 |mayank mf[17.12.2025
ICourt (COMM)/83 ISHIV NAND MISHRA [MAHAJA lthajanos@
|Block-11 l4o/2025 IN(P), ahoo.com




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N
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wiCommercial [OMP (Dji4-11-2025 IAXIS BANK LTD 9873347330 mayank_m/17.12.2025
ourt (COMM)/83 [BIHARILAL IMAHAJA lrhajanos@
Block-1T l2/2025 IN(P), ahoo.com
29, NewCommercial [OMP (Dj1o-12-2025 Axis Bank Ltd Vs [MAYANK (9873347330 |mayank mfi7.12.2025
ICourt (COMM)/90 [SAURABH SINGH MAHAJA lahajanos@
|Block-11 60/2025 IN(P), ahoo.com
29, NewlCommercial MP (Dj14-11-2025 JAXIS BANK LTD Vs [MAYANK (9873347330 |mayank_m[17.12.2025
ICourt (COMM)/83 ISONPAL IMAHAJA ahajanos@
|Block-11 8/2025 IN(P), ahoo.com
29, New/Commercial MP (If14-11-2025 JAXIS BANK LTD Vs [MAYANK (0873347330 |mayank_m[17.12.2025
ICourt (COMM)/83 [MUKESH YADAV MAHAJA hajanos5@
|Block-11 6/2025 IN(P), ahoo.com
29, New/Commercial [OMP (Djo7-11-2025 JAXIS BANK LTD Vs [MAYANK (9873347330 |mayank_mf[17.12.2025
ICourt (COMM)/81 [RAJKUMAR MAHAJA lkhajanos@
|Block-11 60/2025 IN(P), ahoo.com
29, NewCommercial [OMP (Djo7-11-2025 IJAXIS BANK LTD Vs [MAYANK (9873347330 |mayank_mf[17.12.2025
ICourt (COMM)/81 EERU SINGH MAHAJA lthajanos@
|Block-11 159/2025 IN(P), ahoo.com
29, NewCommercial [OMP (I}o7-11-2025 JAXIS BANL LTD Vs [MAYANK (9873347330 [mayank_m17.12.2025
ICourt (COMM)/81 [PRATAP NARAYAN MAHAJA hajanos@
[Block-11 I58/2025 IN(P), ahoo.com
29, NewlCommercial IOMP (Djo7-11-2025 Axis Bank Ltd Vs [MAYANK (9873347330 |mayank_m17.12.2025
ICourt (COMM)/81 [TARGET BUILDWELLMAHAJA hajanos@
|Block-11 I57/2025 [[INDIA PRIVATEN(P), ahoo.com
[LIMITED
29, New/Commercial [OMP (Djo7-11-2025 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank mf17.12.2025
ICourt (COMM)/81 ANEET SINGH AHAJA lrhajanos@
[Block-11 61/2025 IN(P), ahoo.com
29, NewCommercial [OMP (Dji4-11-2025 JAXIS BANK LTD Vs [MAYANK (9873347330 |mayank mf[17.12.2025
ICourt (COMM)/83 [RAMCHANDRA MAHAJA lahajanos@
|Block-11 l41/2025 IN(P), ahoo.com




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
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29, wiCommercial [OMP (Ijo7-11-2025 JAXIS BANK LTD Vs [MAYANK (9873347330 |mayank mf[17.12.2025
ourt (COMM)/81 IMURTAZA IMAHAJA lrhajanos@
Block-1T 62/2025 IN(P), ahoo.com
29, NewCommercial [OMP (Dji4-11-2025 JAXIS BANK LTD Vs [MAYANK (9873347330 |mayank mf17.12.2025
ICourt (coMM)/83 IAMIT KUMAR DIXIT [MAHAJA hajanos@
|Block-11 139/2025 IN(P), ahoo.com
29, NewlCommercial MP (Dj14-11-2025 JAXIS BANK LTD Vs [MAYANK (9873347330 |mayank_m[17.12.2025
ICourt (COMM)/83 ISURESH KUMAR IMAHAJA ahajanos@
|Block-11 7/2025 IN(P), ahoo.com
29, New(Commercial [cs 04-07-2025  [FFCO MC  CROP[Shubham [9407223688 shubhamsalig.12.2025
ICourt (COMM)/30 ISCIENCE PVT LTD Vs [Saigal(P), igalo6@gm|
[Block-1T /2025 [BOKAKHAT fail.com
HOLESALE

ICONSUMERS

ICOOPERATIVE STORE]

[LIMITED
29, New/Commercial ICS 13-12-2025 [KEYSTONE IChetan 011-46541551, Kchetan@intf20.12.2025
ICourt (COMM)/56 ISOLUTIONS Vs [Roy(P), |011-45036338 legritaslawfi|
[Block-1T 1/2025 JAMBROSIA  BRANDS| rm.co

[PRIVATE LIMITED
29, New/Commercial ICS 28-05-2025 ISMALL FARMER§Eumedha 9729367777  jsumedha@l20.12.2025
ICourt (COMM)/26 IAGRIBUSINESS indhu(P), lexidem.co
[Block-1T 7/2025 ICONSORTIUM Vs M/S|

SHIRDI SAI  BABA|

IGINNING AND|

[PRESSING INDUSTRY]|

IAND ANR
29, NewCommercial ICS 10-12-2025 ICHIMES AVIATIONINAVDEEP 9811311360  [nsingh_190}26.12.2025
ICourt (COMM)/55 PVT LTD Vs THESINGH(P), B@yahoo.c
[Block-11 7/2025 INATIONAL o.in

[[NSURANCE CO LTD
29, NewlCommercial [OMP (Df14-11-2025 [TATA CAPITAL LTD VsNAVEEN (9350569040 [naveenk101[26.12.2025
ICourt (COMM)/83 D S HOMESHARMA( @yahoo.c
[Block-11 I50/2025 ICONSTRUCTION P), m

[PRIVATE LIMITED
29, New/Commercial [OMP (Djo3-12-2025 AZAM Vs  MANOJANANT (9210029087 |advocaterk [26.12.2025
ICourt (COMM)/88 SEJWAL [RAO(P), lgupta1984
[Block-11 l11/2025 (@gmail.co

m

29, NewCommercial [OMP (Ijo7-11-2025 [PIRAMAL CAPITALIRAJESH 9958726491  [jangraadvo [26.12.2025
ICourt (COMM)/81 IAND HOUSINGJANGRA( lcate@gamill
[Block-II 96/2025 [FINANCE LIMITED Vs [P), Lcom

[RAMDAS CHAURASIYA|




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N
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29, wiCommercial [OMP (D)}28-11-2025 ICNH INDUSTRIAY 9958726491  fjangraadvo [26.12.2025
ourt (COMM)/85 ICAPITAL INDIA PVIJANGRA( lcate@gamill
Block-1T 90/2025 [ILTD Vs APOORVP), Lcom
ISINGH
29, NewCommercial [OMP (Djo7-11-2025 [PIRAMAL CAPITALIRAJESH (9958726491  [jangraadvo [26.12.2025
ICourt (COMM)/82 IAND HOUSINGJANGRA( lcate@gamill
[Block-1I 03/2025 [FINANCE LIMITED Vs [P), Lcom
THAYYIL
[PONMUDIYAN NIKHIL
29, NewlCommercial MP (I}o7-11-2025 [PIRAMAL CAPITALRAJESH 9958726491  fjangraadvo [26.12.2025
ICourt (COMM)/82 IAND HOUSINGJANGRA( cate@gamill
[Block-TT l02/2025 IFINANCE LIMITEDg [P), Lcom
s MONU MAHENDER|
29, New/Commercial ICS 24-12-2025 Max HealthcareRAUNAQ (90999947699  [raunaq@ir [26.12.2025
ICourt (COMM)/57 [nstitute Limited Vs [KAMATH Jaw
[Block-1T I5/2025 [Eye Max Hospital
20, NewCommercial ICS 19-08-2025 BANK OF INDIA Vs [KUMAR (9718909886, [adv.vishwjef26.12.2025
ICourt (COMM)/39 JANANDITA KUMARI ~ [VISHWJE [8882642450 [et@gmail.c
|Block-11 0/2025 [ET(P), om
27 [SH. LOKESH KUMAR SHARMA,SOUTH ko, New/Commercial ICS (COMM)06-10-2025 SHUBHAM _ GOLDIEESharvan 9810017859  [rishi@unitef17-12-2025
IDISTRICT  JUDGE(COMMERCIAIL ICourt ls5/2025 IMASALE VS [Bansal andunited
ICOURT) |Block-11 lcom
ko, NewCommercial ICS (COMM)j11-11-2025 IGD FOODSPINKY 931978335 ladvocatepi [17-12-2025
ICourt I517/2025 IMANUFACTURING [KUMARI( kyko109
|Block-11 P), (@gmail.co
[m
o, NewCommercial ICS (COMM)03-12-2025 [PARMIT SANGHUNI  |[DAVESH (7982104633 [|davesh@dvfi7-12-2025
ICourt I546/2025 'ASHISH ipattorneys
[Block-11 [THA(P), lcom
28 |[SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL
[EAST
29 |[SH. LALIT KUMAR ISOUTH- 4 Commercial Suit  [CS/COMM/ |08.10.25 TJAY KUM. UDIT (9810247240 dv.mudits [26.12.25
ILD. DJ COMM-02, DJ-COMM-2,EAST 808/2025 [THAREJA 00D od@gmail
AKET COURTS, NEW DELHI. Lcom
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ICS/COMM/ [18.07.25 BENTLEY SYSTEMS VS.JAnkur IN/A lankurkatya [22.12.25
2890/2024 IATOMGEO [Katyal @asklegal.
co.in
ICS/COMM/1j13.12.25 IVIJAY KUM emant (9811249331 egalteam.p[22.12.25
028/2025 IAGGARWAL VS. M/SGupta(P), c@gmail.c
[PIONEER MEGA fom

kchopra6791f2.12.25
(@gmail.co
m

ICS/COMM/113.12.25
024/2025

ICANARA BANK VS.Sanjeev
ISANDEEP GAHLAWAT [Chopra(P),

9711142200

ICS/COMM/ |03.11.25 IABRARI GADJETSumit Krj9599501822  |semper.fiel [22.12.25

882/2025 [TRADING VS. YOGESH|Chauhan Jus@gma
ICHANDOLA il.com

ICS/COMM/ |09.10.25 IAB PAL ELECTRICALSHarshit (9910009277 legal@g [22.12.25

819/2025 [VS. MAHESH BAL IChawla imail.com

ISH. VRINDA KUMARI

[SOUTH-
I[EAST

INIL




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
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N

NUMBER ID SERVICE  OF
PROCESS

131 [MS. ANU GROVER BALIGA [SOUTH-EAST [Execution Petition [Ex - Awardo3-12-2025 GRO CAPITAL LTD [Sanjay 9810318803  [leagumdelh]
by s KRISHNAKumar i@gmail.co
|Arb/14/2025| [ELECTRONICS ANDSingh(P), Im
IORS
ICommercial Suit  |CS 03-12-2025 M/S ANGELGAURAV |9717219890  fadvpiyali2of-
(COMM)/98 INETWORKING ISEHRAW lR1@gmail.c
l9/2025 [SOLUTIONS Vs [AT(P), m
[POWER NETWORKS|
IAND ORS
ICommercial Suit  |CS 04-12-2025 ISHRI AKHILESHfrajendra [9312046733  [yadavrazen |-
(COMM)/99 SINGH Vs SAARTHIyadav(P), (@gmail.co
la/2025 IPEDAGOGY PVT LTD m
ICommercial Suit  |CS 04-12-2025 IM/s  Ismartu IndiaKritika 9643008880 |contact@aal--
(COMM)/99 [Private Limited Vs K K[Tuteja(P), lalegal.pro
/2025 IOVERSEAS ~ PRIVATE|
[LIMITED
132 [MS. NEELAM SINGH [SOUTH- INIL
[EAST
133 [MS. NEERA BHARITHOKE,SOUTH- INIL
[IDISTRICT JUDGE(COMMERCIALIEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- 0 ICS (comm) 66/2025 23.01.2025 Eipahi Singh Vs M/§§h Yograj9811132049  fadvocageyol09.12.2025
07, SOUTH EAST DISTRICT, [EAST [ETA Engineering Pvt,Gullaiya lgraj.gullaiy
ILtd. @gmail.co
[m
ICS (comm) 785/2025 [25.09.2025 [Plus 4 U Solutions Pvt.Satya 7763088371  katyaprakas09.12.2025
ILtd. Vs M/s Pandoraprakasharal lhsharan@g
[nc. n & Imail.com
[Yashpraka
haran
ICS (comm) 937/2025  [20.11.2025 IM/S Print & EnterpriselRajendra (9312046733 adavrazen [19.12.2025
[Pvt. Ltd. Vs MauryalYadav (@gmail.co
printers Pvt. Ltd. m
ICS (comm) 947/2025  [22.11.2025 Manash Lifestyle Pvt[Ayush Dey [9818823289 [ininfo@dey}13.12.2025
[Ltd. Vs Maivam| ndkumah:
[Enterprise r.com




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

Misc(DJ) 1170/2025 [30.10.2025 SA Nitrogen Ltd. Vs|Devesh 9758321008  [lawintotoll [05.01.2026
Blue Star Limited &Kumar [p@gmail.co
IAnother Malan Im
ICS (comm) 949/2025  [22.11.2025 [E3 Panel Industries vsTarun 7827867679  fe3legal@g [13.01.2026
ishnu Kumar IGulyani Imail.com
IOMP(I) (comm)  [87/2025 23.09.2025 IM/S Bharti Airtel Ltd|Kunwar (9939181605 [KPSADVO [i5.12.2025
s Mr. Kehar Singh |Singh ICATES@G
[MAIL.COM|
[CS(comm) 617/2025  [28.07.2025 nesto Labs(Pvt.) Ltd{Sh Prabhul8750905558 llitigation@ [12.12.2025
Vs Clay Co. CosmeticsTandon lashwathhle
[Pvt. Ltd. lgal.com
ICS(comm) 645/2025  |05.08.2025 [Shashi ~ Khanna VsEh Pankaj[8800791415 [jalpalegal@|05.01.2026
Orange Overseas hagat gmail.com
ILtd.
Misc (DJ) 1244/2025 [21.11.2025 [Bank of Baroda Vs PoojalRajnish Kr9810872353  [rajnish-  [15.01.2026
[Yadav & Anr. [Banyal 122@yahoo
Lco.in
ICS (comm) [726/2025  [10.09.2025 [Prakritik ~ SamvardhanjAbhinav (9810196968 jadv.abhina [18.12.2025
[Private Limited vs BeluGarg vgarg@gm
[Devi (Sole Proprietor of| il.com
Belu Devi T/a Amit
(Glass House)
ICS (comm) 990/2025  [03.12.2025 [Petra Global Logistic PvtlLalit 9810299997  [lalit.sharm [19.01.2025
ILtd VS Thermoking AndfSharma @hotmail.
Anr fcom
ICS (comm) 1018/2025 [11.12.2025 Deepak Aggarwal VsPuneet 9899141610 orpuneet [22.01.2026
/S A V HospitalityDhawan (@gmail.co
/entures LLP & Ors. m
ICS (comm) 871/2025  [29.10.2025 IM/S Nirmal Trading Co.Stuti 9811227766 'ASONANJ15.01.2026
s Printland Digitalwason [DWASON.
India) Pvt. Ltd. IGMAIL.CO
M




COURT CASETYPE
ROOM

CASE NO.

DATE
REGISTRA'
N

OFPETITIONER NAME VSADVOCAT ADVOCATE
10 RESPONDENT NAME E MOBILE
NUMBER

ADVOCAT DATE OF]

E EMAILELECTRONIC

ID SERVICE  OF
PROCESS

IOMP (comm) I52/2025 04.08.2025 Mother Dairy EmployeelSh 9350188064 |medhanshuje1.01.2026
ICGHS Vs Sh BalajiMedhansh [@yahoo.co.|
[Projects Tripathi fin
ICS (comm) 1036/2025 [15.12.2025 [State Bank of India VsMs. 8896932838 fagnihotrisu[31.01.2026
Ganesh Wakchaure ISuchita chita@gma
[Dixit il.com
IOMP(I) (comm)  [87/2025 23.09.2025 IM/S Bharti Airtel Ltd[Kunwar [9939181605 [KPSADVO [23.01.2026
s Mr. Kehar Singh |Singh ICATES@G
[MAIL.COM|
ICS (comm) 1008/2025 [03.12.2025 IM/S Usha AluminiumNancy Jainfg660729214 |e3legal@g [16.01.2026
[Pvt. Ltd. Vs [mail.com
ICS (comm) k17/2022  [18.04.2022 Manu Sawhney & Anr VsjArjun 9810700027 rjun.dewa 09.01.2026
IM/S Athletis EOK &Dewan n85@gmail
IAnr. lcom
ICS (comm) 967/2025  [28.11.2025 IMS the sound throughMadhumit [8951780808 [advradhumfe9.01.2026
fits authorizedha ithakesava
representative viz MrfKesavan @gmail.c
[Samantak Bhadra Vg m
[[CRI Life Sciences Pvi
[Ltd.
ICS (comm) 1047/2025 [17.12.2025 [Rohit Agarwal Vs StateBhuvnesh 9810149006  sehgalbhuv|03.02.2026
[Bank of India & Ors. ISehgal mesh2gmail
Lcom
Misc(DJ) 972/2025  [15.09.2025 lirtec Electro Vision PvtiGovind  [8130909187  [litigation@ [02.01.2026
ILtd. Vs Mr. SantoshSuri surico.in
[Prop of MS M K
[Enterprise
ICS (comm) 1029/2025 [13.12.2025 IMs Akansha Gupta VsHarsh 9711513525 lgoyal.harsh}29.01.2026
/S New Shop CstorelGoyal B45@gmail
INetwork Pvt Ltd Lcom
ICS (comm) 786/2025 [25.09.2025 IAdobe Incorporated VsMs Aarshia9818061242 parsha@saif03.01.2026
[Tushal Mittal [Bel rishnaa:
ciates.com




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

S VEENA RANI, DISTRIC
UDGE(COMMERCIAL COURT)




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

136 [SH. DEVENDER KUMAR, DISTRI
WUDGE (COMMERCIAL COURT)

137 [MS. RUBY ALKA GUPTA, DISTRICTIEAST lo1 ICS COMM 248/2025 [01-09-2025 M/S MANMOH. ATYEND [9811161525  [sksingh116 J06-12-2025
WUDGE (COMMERCIAL COURT) ISINGH WADHW. (@gmail.co
ICONSTRUCTION PVTKUMAR m

LTD. V/S M/S NUQSINGH
[ENERGY PVT. LTD.

o1 ICS COMM I325/2025 [27-11-2025 ISTATE BANK OF INDIAISHALINI (9899408618 [shaliniupadjo8-12-2025
/S THAKUR[UPADHYA| hyay.advoc
[RAJNEESH & ANR. e late@gmail.
om
101 ICS (COMM) 1305/2025  [12-11-2025 ISAMIKSHA GARG &B.S. 9818717198 alvinderb [13-12-2025
IASSOCIATES V/SBAGGA gga@gmail
[DOZERS & DOZERS .com
[LTD.
101 ICS COMM 232/2025 [18-08-2025 IM/S A TO Z SOLUTIONWASI 9999938910 15-12-2025

V/SM/S 3 ELEMENTS [HAIDER

138 [SH. GORAKH NATH PANDEY,NORTH- l201, New/CS (COMM) 134/2025 [11-11-2025 [DANDONA  FINANCEY Ki9999855157 dvjitender|o1-12-2025
IDISTRICT JUDGE (COMMERCIAL)-EAST [Building [LTD [YADAV vadav2017
o1 IKKD s TUSHAR VERMA (@gmail.co
[m
|--do---- [CS (COMM) 141/2025 [18-11-2025 [DIVISHA TRADINGHIMANSH[9999309222, fcontact@utfo1-12-2025
ICOMPANY THROUGH|U 8750021607  |krishthala
[TS PROPRIETOR MSDHAWAN, Lcom
IAYUSHI JAIN SHUBHA
[Vs GSVM STEEL INDIAM JAIN
[PRIVATE LIMITED
|--do----  [CS (COMM) 108/2025 [12-08-2025 IBANK OF BARODA VSHUNNY (9650501903 [advhunnys [06-12-2025
IMR. PAWAN KUMAR |[SHARMA lharma.28 @|
lgmail.com
|--do---- |CS (COMM) 139/2025 [18-11-2025 ICENTRAL BANK OFK K|7838821105  [kkmudgil2 [08-12-2025
[[INDIA UDGIL lp@gmail.co
s INDERJEET m
|--do---- [CS (COMM) 140/2025 [18-11-2025 IG K RANGWALA ANDJ §8802200600 |dv.vsshar jog-12-2025
ICO PVT LTD ISHARMA ma@gmail.
Vs KUSUM| fcom

ICHEMICALS AND|
[PAINTS




COURT
ROOM

CASE TYPE

CASE NO.

OFPETITIONER NAME VSADVOCAT ADVOCATE
10 RESPONDENT NAME E

MOBILE
NUMBER

ADVOCAT
E EMAIL
ID

DATE OF]
ELECTRONIC
SERVICE  OF
PROCESS

ICS (COMM) 142/2025 [22-11-2025 ICENTRAL BANK O 7838821105  |[kkmudgil2 j09-12-2025
[[INDIA Vs MRS. RAJO &MUDGIL lp@gmail.co
IORS. Im
I--do---- [CS (COMM) 143/2025 [22-11-2024 ICENTRAL BANK OFK K|7838821105  [kkmudgil2 [09-12-2025
[INDIA Vs RANBIRMUDGIL lp@gmail.c
ISINGH & ORS. m
|--do---- |CS (COMM) 144/2025 [22-11-2023 ICENTRAL BANK OFK K|7838821106  [kkmudgil2 [09-12-2025
INDIA Vs MALTA DEVIMUDGIL @gmail.c
& ORS. m
F--do---- |CS (COMM) 145/2025  [22-11-2022 ICENTRAL BANK OFK K|7838821107  [kkmudgil2 [09-12-2025
INDIA Vs LAXMAN &MUDGIL lp@gmail.co
IORS. m
|--do----  [CS (COMM) 147/2025  |01-12-2025 ISTATE BANK OF INDIASHALINI (9899408618 [shaliniupadfi1-12-2025
Vs ABHILASH MITTAL [UPADHYA| yay.advoc
Iy late@gmail.
com
--do---- [CS (COMM) 150/2025 [09-12-2025 [RUVIENT PRIVATEJALOK 9953433853 floksharmali3-12-2025
[LIMITED VsSHARMA (@live.com
[MOCKBOARD
[EDUTECH PRIVATE|
[LIMITED
[—do— [CS (COMM) [38/2025 |18-11-2025 [ONION  BANK _ OHRAVI 0911118926 dvocatera [19-12-2025
INDIA IKUMAR vizo@gmai
s MOHIT TIWARI .com
|--do----  [CS (COMM) 149/2025 |08-12-2025 IDBI BANK LTD VSVIVEK 9811867703  [kumarvivekj20-12-2025
ISAPNA DEVI [KUMAR dv@gmail
com
|--do---- |CS (COMM) 146/2025  [27-11-2025 INAR BAHADUR ROKA[SHAILEN (9871381699 fhailendrap3-12-2025
s MATHURA DU [DRA -atapsingh
OSHI & ANR. [PRATAP [dv@gmail.
ISINGH m
139 [SH. SUDESH KUMAR, DISTRICTSHAHDARA 1301, New[CS [CS(COMM) [05.08.2025 [FAKHRE ALAM  VSSARVESH 18700925528 |SARVESHT|08.12.2025
WUDGE, COMMERCIAL COURT-01 ICourt COMMERCIAL) 1482/2025 ISUBHASH GAUTAM  [TYAGI YAGI123@
[Building, IGMAIL.CO
[KKD/Delh M




COURT CASETYPE
ROOM

CASE NO.

DATE

OFPETITIONER NAME VSADVOCAT ADVOCATE

REGISTRATIO RESPONDENT NAME E
N

MOBILE
NUMBER

ADVOCAT

DATE

E EMAILELECTRONIC

ID

SERVICE  OF
PROCESS

1301, New[CS ICS(COMM) [14.05.2025 BANK OF INDIA V¢ 18287291669 |ADV.VISH [20.12.2025
ICourt COMMERCIAL) [306/2025 [LOKENDRA IATH A23@G

[Building, IPRASAD IMAIL.COM|
IKKD/Delh TYAGI

1301, NewlCS [CS(COMM) [13.10.2025 MIRAJ IARUN 9810224624 |ARUNUPA [15.12.2025
ICourt COMMERCIAL) [598/2025 [ENTERTAINMENT VSUPADHYA| [DHYAY20:

[Building, AT KRISHANT e U @GMAIL.

[KKD/Delh lcoM

1301, New[CS ICS(COMM) |04.11.2025 [BANK OF BARODA VSGEETANJ (9810224624 [ADVGEET [09.12.2025
ICourt COMMERCIAL) [632/2025 IANIL KUMAR IALT IANJALIL. 05

[Building, ISHARMA (@GMAIL.C]
[KKD/Delh oM

1301, New(CS ICS(COMM) |[27.10.2023 [SURESH RASTOGI VS[SANJAY [9811151952 'AKIL.AR [08.12.2025
ICourt COMMERCIAL) [542/2023 [MOHD ADIL [RASTOGI IASTOGI@

[Building, IGMAIL.CO
[KKD/Delh M




IMS. KIRAN BANSAL, DISTRIC
WUDGE, (COMMERCIAL COURT)

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADVOCAT ADVOCATE

REGISTRATIO RESPONDENT NAME E
N

MOBILE
NUMBER

ADVOCAT DATE OF]

E EMAILELECTRONIC

ID SERVICE  OF
PROCESS

ICOMMERCIAL ICS COMM|o7-12-2024 B. L. Agro Industriesfitendra (9717930407 [pathak.jn7 [o2-12-2025
INO 208 [CIVIL 624/2025 ILimited VS Deep ShaktiNath R@gmail.co
Natural [Pathak Im
ROOM  [COMMERCIAL ICS COMMI31-10-2025 Bank of Baroda Vs )SHI &9910568669 fdvumeshi [o2-12-2025
INO 208 [CIVIL 625/2025 Manoj Tyagi IASSOCIAT shi@gmail
[ES Lcom
JROOM  |COMMERCIAL ICS COMM]07-11-2025 IMANOJ JAIN VSANIL RA &860004188  [anil.rakhra [05-12-2025
INO 208 [CIVIL 637/2025 [BASANT KUMAR IASSOCIAT @hotmail.c
[ES m
ROOM  [COMMERCIAL ICS COMM)|25-08-2025 [UNION BANK OFKamaljit 9868487861 [Kamaliitsinfi0-12-2025
INO 208 [CIVIL I520/2025 INDIA Vs MOHITSingh [Ehranot@g
ISOORMA PROP| Imail.com
ISHALIMAR JOD
ROOM  [COMMERCIAL ICS COMM|07-07-2025 LK ASSOCIATESMANISH 9968466963 formanish [10-12-2025
INO 208  [CIVIL u18/2025 [PRIVATE LIMITED VsKUMAR lkumar
TKAS KUMAR SETHIA (@gm ai 1.
o m
ROOM  [COMMERCIAL ICS COMM]|09-09-2025 M S PRECIOUSAVNISH (9871603366 favnishshuk fi2-12-2025
INO 208 [CIVIL I550/2025 INDING WIRESSSHUKLA aadvocate
[Through its proprietor Qgmail.co
partner sh Sanjay Goell Im
Vs MS Ashok Electricall
ICo Through it:
proprietor Sh  Sushill
IGupta
[ROOM [COMMERCIAL [CS COMM] 02-12-2025 (Canara Bank VSAMIT 9810224624 famitguptaa15-12-2025
INO 208 [CIVIL 678/2025 [Hrishikesh Roy IGUPTA [dv366@gm
il.com
[ROOM  [COMMERCIAL ICS COMM]|10-10-2025 ICENTRAL BANK OHFKAMAL (0868249232 [kamaly7mef16-12-2025
INO 208 [CIVIL I592/2025 [INDIA Vs RAZIA ANDGUPTA hta@gmail.
IANR fcom
JROOM [COMMERCIAL ICS COMM]|10-10-2025 ICENTRAL BANK OHRKAMAL 9868249232  |kamal77me[16-12-2025
INO 208 [CIVIL 1593/2025 [[INDIA Vs JAVEDGUPTA lhta@gmail.
[PASHA fcom
ROOM  [COMMERCIAL ICS COMMi06-12-2025 rap Fashion PrivateSUNIL 18800972470 |advocate.skj24-12-2025
INO 208 [CIVIL 687/2025 [Limited Vs BansalKUMAR jha@gmail.
[Enterprises IOJHA lcom




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

[COMMERCIAL ICS COMM]j10-11-2025 LK ASSOCIATES P’ 99068466963 |jadvocatem [24-12-2025
INO 208 [CIVIL 642/2025 [ILTD Vs NYSAA RETAILJKUMAR lanishkuma
[PRIVATE LIMITED r@outlook.
om

ROOM  [COMMERCIAL ICS COMM|09-12-2025 ADEERA PACKAGINGSIMRAN [9650204869 pfficesbki2 [p6-12-2025
INO 208 [CIVIL 692/2025 [PRIVATE LIMITED VsBRAR & B@gmail.co

[FIBS LOGISTICS INDIARUCHI m
[PRIVATE LIMITED IANNSARI

JROOM  |COMMERCIAL ICS COMMii5-12-2025 [State Bank of India VSSUCHITA (8896932833 [agnihotrisuf26-12-2025

INO 208 [CIVIL [707/2025 [Bhubnesh SharmafDIXIT kchita@gma
[Proprietor ~ of Ne fil.com
IAnuradha Engg Works

41 [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA [303, NewCS (COMMERCIALJOMP(COM [26.11.2025 [HBAS VS ALERT PESTITUSHAR (9911991166 ladv.tusharsfo1.12.2025

WUDGE, COMMERCIAL COURT ICourt M) 15/2025 ICONTROL ISANNU Annu@gma
[Building, il.com
[KKD/Delh

1303, NewlCS (COMMERCIALICS(COMM) [04.07.2025 IM/S  TIRUPATI  VSANKIT 9911704639 dv.ankit87j02.12.2025

ICourt luo7/2025 PJONU IAGGARW @yahoo.co
[Building, AL
[KKD/Delh

1303, New/CS (COMMERCIALICS(COMM) (28.11.2025 ISTATE BANK OF INDIAISUCHITA (8896932838 fagnihotrisufo2.12.2025

ICourt 671/2025 S SUPRATIM DEY [DIXIT ichita@gma

[Building, il.com

[KKD/Delh

03, NewlCS (COMMERCIALCS(COMM) [21.11.2025 [HAREY KRISHNAIABHISHE [9899799332 |sharma26a j03.12.2025
ICourt 664/2025 ICABLES PVT LTD VSK bhishek26

[Building, [HARI GROUP ISHARMA (@gmail.co

IKKD/Delh m

03, NewlCS (COMMERCIALICS(COMM) [03.12.2025 M/S FCB VS M/S RVARPIT 9811595800  farpitjain20 j03.12.2025

ICourt 680/2025 IMARTS UAIN 09@gmail.
[Building, lcom
[KKD/Delh

1303, NewCS (COMMERCIALICS(COMM) [16.10.2025 IM/S CLG GROUP VSMUNISH 9810001954 dv@thede [03.12.2025

ICourt 610/2025 [SHARIF AHMAD ISINGHAL hilawfirm.
[Building, lcom
KKD/Delh

1303, NewCS (COMMERCIALICS(COMM) [06.12.2025 [PHOOL KUMAR VSDHRUV [8587030456 Whruvshar [03.12.2025
ICourt 686/2025 [PULKIT GOEL SHARMA imaadv@g
[Building, mail.com
[KKD/Delh




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

1303, NewCS (COMMERCIALICS(COMM) [09.12.2025 'TATE BANK OF INDIA| 9810099243  fjpgadvocat [13.12.2025
ICourt 691/2025 'S PREETI SINHA [PARKASH le@gmail.co
[Building, IGUPTA m

[KKD/Delh

1303, NewCS (COMMERCIALICS(COMM) [12.12.2025 SAVITA BATRA  VSMOHD 9811750070  pahid98117 J13.12.2025

ICourt 698/2025 IADESH KUMAR ZAHID l50070@gm|
[Building, il.com
[KKD/Delh

1303, New/CS (COMMERCIALCS(COMM) [12.12.2025 ISTATE BANK OF INDIAISHALINI (9899408618 [shaliniadvofi5.12.2025

ICourt [701/2025 S NAVEEN[UPADHYA cate@gmail
[Building, IAGGARWAL Y lcom
IKKD/Delh|

1303, NewlCS (COMMERCIALCS(COMM) [12.11.2025 [BIMLESH KUMARPPRACHI 9873549477 rachi1160 [18.12.2025

ICourt 649/2025 [SINGH VS TARUN IMAHESH (@gmail.co
[Building, ART Im
IKKD/Delh|

1303, NewCS (COMMERCIALICS(COMM) [18.12.2025 ISTATE BANK OF INDIAISUCHITA (8896932838 fagnihotrisufi9.12.2025

ICourt [710/2025 VS R KINNOVATIVE  [DIXIT hita@gma
[Building, il.com
IKKD/Delh|

42 [SH. PAWAN KUMAR MATTO DJSHAHDARA |NIL
(COMM-04)

k3 [MS. PREETI AGARWAL GUPTA,NORTH- INIL
IDISTRICT JUDGE, (COMMERCIALWEST
ICOURT)




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE = ADVOCAT DATE
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC
N

NUMBER ID SERVICE  OF
PROCESS

44 [SH.DEVENDER KUMAR JANGALA [NORTH-
WEST

K5 [SH. JAGDISH KUMAR, DISTRICTINORTH INIL
WUDGE, COMMERCIAL COURT

146 [SH. RAKESH KUMAR-II, DISTRICTNORTH INIL
WUDGE (COMMERCIAL)

47 [SH. RAJ KUMAR, DISTRICT JUDGESOUTH INIL
((COMMERCIAL COURT-01 WEST

K¥8 [SH. BALWANT RAI BANSAL,SOUTH INIL
IDISTRICT JDUGE, COMMERCIALWEST
ICOURT-02

49 [SH. GAUTAM MANAN, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-03 WEST

I50 [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 (WEST

[TOTAL 181




[LIST OF TOTAL NO. OF CASES RANDOMLY ALLOCATED DURING THE MONTH OF December-2025

DISTRICT

COURT NAME

COURT CASE TYPE

NO.

CASE COUNT,|
(NO. OF CASES
RANDOMLY
ALLOCATED)

[TIS HAZARI COURT IMS. NEELOFER ABIDA PERVEEN[784 ICS (COMM) 5
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
IOMP (I) Comm n
Misc. DJ 2
[Execution (Comm) 4
2 [TIS HAZARI COURT ICENTRAL ISH. RAJESH KUMAR GOEL, DISTRICT};85 ICS (COMM) 5
WUDGE (COMMERCIAL COURT)-02
[OMP (1) (COMM) 3
IOMP (COMM) il
IM/DJ n
[EXECUTION 3
I3 [TIS HAZARI COURT ICENTRAL IMS. DEVENDER KUMAR SHARMA,786 ICS (COMM) 9
IDISTRICT JUDGE, COMMERCIAL
ICOURT-03
IOMP (I) Comm
IMISC DJ B
[Execution (Comm) 3
4 TIS HAZARI COURT ICENTRAL IMS ANIL KUMAR SISODIA, DISTRICT};87 ICS (COMM) 2
WUDGE, COMMERCIAL COURT-04
[EXECUTION (COMM) b
M-EX L
IOMP (I) (COMM) 2
IOMP (MISC.) (COMM) il
53 [TIS HAZARI COURT ICENTRAL ISH. MANOJ KUMAR DISTRICT JUDGE[788 ICS (COMM) 11
((COMMERCIAL COURT)-05
ICOUNTER CLAIM n
IMISC. DJ 2
IEXECUTION 2




[OMP (I) (COMM)

[OMP MISC. (COMM.)

6 [TIS HAZARI COURT [CENTRAL ISH. RAM LAL MEENA, DJ COMM-06 TIS[789 ICS(COMM)/OMPI/EXECUTION f24
[HAZRI COURT CENTRAL DELHI 'ARBT./MISC. DJ
7 [TIS HAZARI COURT ICENTRAL ISH. MUKESH KUMAR GUPTA, ICS(COMM) +COUNTER CLAIM [y
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07
[OMP(I) COMM + OMP(COMM) |5
IEXECUTION 6
IMISC. DJ 2
8 [TIS HAZARI COURT ICENTRAL ISH. SANJEEV KUMAR MALHOTRA,CENTRA [CS(COMM) 8
IDISTRICT JUDGE, COMMERCIALIL
ICOURT
IEXECUTION o
[OMP (I) (COMM) n
IOMP (COMM) 2
IRP (CIVIL) L
IMISC. DJ 7
MP MISC. n
9 [TIS HAZARI COURT ICENTRAL ISH. DEEPAK GARG, DISTRICT JUDGE,CENTRA [CS (COMM) 1o
ICOMMERCIAL COURT-09 IL
[EXECUTION (COMM)
IOMP (I) (COMM)
Mis DJ
1o [TIS HAZARI COURT ISH. AJAY PANDEY, DISTRICT JUDGE,[CENTRA [CIVIL
ICOMMERCIAL COURT IL
1 [TIS HAZARI COURT SH. S.S RATHI, DISTRICT JUDGE,CENTRA [TOTAL CASES E-FILED IN THERO
ICOMMERCIAL COURT IL IMONTH AND RBT
2 [TIS HAZARI COURT ISH. RAVINDER BEDI, DISTRICT JUDGE,[CENTRA |CS(COMM) 15
ICOMMERCIAL COURT IL

IOMP(I)COMM




[EXECUTION (COMM

IMISC DJ

EX COMM AWARD BY ARB]
ICOMM

1l

3 [TIS HAZARI COURT ISH. M.K NAGPAL, DISTRICT JUDGE,CENTRA [CS(COMM) + COUNTER CLAIM [
ICOMMERCIAL COURT IL
IOMP(I) COMM 3
[EXECUTION / EX. AWARD BY[p
IARBITRATOR
[TOTAL 165
4 [TIS HAZARI COURT WEST SH. ASHUTOSH KUMAR, DISTRICT789 lcs h8
WUDGE (COMMERCIAL COURT)
IOMP (I) 161
Misc DJ 23
[Execution 7
[Ex Arb Comm il
5 IMS. PREETI AGARWAL GUPTA,[790 ICS COMM 5
DISTRICT JUDGE (COMMERCIAL
ICOURT)-02
IOMP COMM 1l
[OMP I COMM lia
[EXECUTION COMM )
IMISC DJ b
16 WEST SH. RAGHUBIR SINGH, DISTRICTy91 ICS (COMM) 3

WUDGE (COMMERCIAL COURT)-03

PM(I)/ARBITRATION/MISC
ICOMM

B9

IMISC DJ

ICOUNTER CLAIM

IEXECUTION




L7

ISH. SANJEEV AGGARWAL, DISTRICT
WUDGE (COMMERCIAL COURT)

WEST

ICS (COMM)

2

[Execution (comm)

IOMP (COMM)

IOMP (I) (COMM)

b4

JARB. A (COMM)

21

[MISC. DJ 5
8 ISH. RAJ KUMAR TRIPATHI, DISTRICT|WEST ICS (COMM.) 7
WUDGE (COMMERCIAL COURT)
[EX (COMM) b
IOMP(I)(COMM) k2
IMISC(DJ) il
i) SH. NARESH KUMAR MALHOTRA|WEST [CS(COMM) g
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
IOMP(I)(COMM) 55
IEXECUTION (COMM) 4
[EXE. COMM AWARD 2
Misc.- EX 1l
IOMP (COMM) il
[TOTAL ka7
20 IPATIALA HOUSE COURT INEW DELHI  [SH. PULASTYA PARAMCHALA (4 ICS(COMM) 24
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
TRADE MARK 16
[ARBITRATION U/S 9 [
[ARBITRATRATION U/S 34 B
IOTHER ARBITRATION CASES

IMISC. DJ/ COUNTER CLAIM

[EXECUTION(COMM)

SH. BHUPESH KUMAR, DISTRICT]
WUDGE (COMMERCIAL COURT)

24

ICS (COMM)

B1




[EX(COMM)

14

lOMP (COMM)

IOMP (I) (COMM)

26

IARB. A

ICOUNTER CLAIM

IMISC. DJ

22

IMS. DEEPALI SHARMA, DISTRICT|
WUDGE (COMMERCIAL COURT)-03

SUIT FOR RECOVERY

21

ISUIT FOR TRADEMARKS

I[EXECUTION PETITION

n8

OBJECTION  U/S
IARBITRATION
ICONCILIATION ACT

34

OF
&

IAPPLICATION U/S 151 OF CPC

IPETITION U/s
IARBITRATION
ICONCILIATION ACT

[TOTAL

23

[SAKET COURT

[SouTH

IMS. SAVITA RAO, DISTRICT]
WUDGE(COMMERCIAL COURT)

614

ICS (COMM)

[EX. COMM.

[EX. COMM. AWARD

lOMP (1) COMM.

118

24

[SAKET COURT

[ISOUTH

[MS. ANURADHA SHUKLA BHARDWAJ,|
IDISTRICT JUDGE(COMMERCIAL]
ICOURT)

503

ICS (COMM)

503

[EX. COMM.

[EX. COMM. AWARD

IOMP (I) COMM.

126

25

ISH. SANDEEP YADAV

614

ICS (COMM)

[EX. COMM. (AWARD)

lOMP (1) COMM.

118

26

SH. AJAY KUMAR JAIN, DISTRICT]
UUDGE (COMMERCIAL COURT)
(DIGITAL)-04

503

ICS (COMM)

[EX. COMM.




[oMP (coM)

[EX. COMM. (AWARD)

IOMP (I) COMM.

128




27 ISH. LOKESH KUMAR SHARMA, ICS (COMM) 1
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
[EX. COMM. 2
IOMP (COMM) L
[EX. COMM. (AWARD) 3
[OMP (1) COMM. i35
TOTAL 696
28 [SAKET COURT ISOUTH-EAST [SH.LAL SINGH, DISTRICT JUDGE ICOMMERCIAL 23
18
[BLOCK 1
29 ISAKET COURT ISH. LALIT KUMAR ICOMMERCIAL [22
ILD. DJ COMM-02, DJ-COMM-2, SAKET]
ICOURTS, NEW DELHI. g
130 ISAKET COURT ISH. VRINDA KUMARI ICommercial Suit,
[Petition u/s. 34 of Arbitration and
o IConciliation Act &
[Execution Petition
131 SAKET COURT IMS. ANU GROVER BALIGA ICommercial Suit, & %3
[Execution Petition
21
132 [SAKET COURT IMS. NEELAM SINGH ICommercial Suit, 24
Petition u/s. 34 of Arbitration and|
oo IConciliation Act &
[Execution Petition
133 SAKET COURT IMS. NEERA BHARIHOKE, DISTRICT ICommercial Suit, o]
WUDGE(COMMERCIAL COURT) Petition u/s. 34 of Arbitration and)
23 IConciliation Act &
[Execution Petition
134 [SAKET COURT IMS. NIRJA BHATIA, DJ(DIGITAL)- - F
07SOUTH EAST DISTRICT,
130
135 ISAKET COURT IMS VEENA RANI, DISTRICT] CS (COMM)-13 EX-11-, MISC. DJj30
WUDGE(COMMERCIAL COURT) Fo OMP ( COMM)-2, OMP (1)
B9 (COM)-2, ARBA -0, RTI -0
[TOTAL 14
36 [KARKARDOOMA [EAST SH. DEVENDER KUMAR, DISTRICTR209 [CS(COMM-74) b3
WUDGE (COMMERCIAL COURT)
IOMP(COMM)-73 )
OMP (COMM)-78
IOMP (COMM)-75
IJARB.A COMM
37 [KARKARDOOMA [EAST IMS. RUBY ALKA GUPTA, DISTRICT[01 [CS(COMM-72) 2
WUDGE (COMMERCIAL COURT)




IOMP(COMM-73) o
IOMP (COMM)-78 o
[TOTAL 36
138 [KARKARDOOMA INORTH-EAST |[SH. GORAKH NATH PANDEY, DISTRICT}74 ICS (COMM) 11
WUDGE (COMMERCIAL)-01
IMISC. DJ 5
IEXECUTION PETITON 7
[EXECUTION (COMM) AWARD6
IBY ARB. COMM.
[TOTAL 29
39 IKARKARDOOMA [SHAHDARA [SH. SUDESH KUMAR, DISTRICTj57 [CS(Comm) o
WUDGE, COMMERCIAL COURT-01
[EXECUTION “u
IMISC.DJ CASE 1l
l4o IMS. KIRAN BANSAL 56 ICS(Comm) 3
156 [EX COMM 0
MP COMM n
IMISC DJ 1l
41 SH. SANJAY SHARMA-II, DISTRICT|303 ICS(Comm) 11
WUDGE, COMMERCIAL COURT
[EXECUTION 9
IMISC.DJ CASE
y2 SH. PAWAN KUMAR MATTO DJ ICS(COMM) 18
(COMM-04)
[Ex 7
imisc 5
IRBT/RESTORED n

[TOTAL

102




a3 ROHINI COURT INORTH-WEST [MS. PREETI  AGARWAL  GUPTA,758 [cS(coMM) b6
IDISTRICT JUDGE, (COMMERCIAL
ICOURT)
IOMP 135
IMISC DJ 1l
EX g
ICOUNTER  CLAIM/CONTEMP
IPETIION
l4a SH.DEVENDER KUMAR JANGALA 59 [cs(coMm) b1
IOMP(Comm.)/OMP (I)(Comm.) 78
IMISC DJ/RTI 1l
EX 26
[TOTAL 223
a5 [ROHINI COURT INORTH SH. JAGDISH KUMAR, DISTRICT};60 [cS(comM.) k7
WUDGE, COMMERCIAL COURT
[OMPi(COMM)& OMP (Comm) [52
IEXECUTION 19
Misc. Application DJ 6
46 INORTH SH. RAKESH KUMAR-II, DISTRICT] ICS(COMM.) 27
JUDGE (COMMERCIAL)
(OMPi(COMM)& OMP (Comm) {47
[EXECUTION o
IMISC DJ 23
[TOTAL 190
a7 [DWARKA COURTS OUTH WEST [SH. RAJ KUMAR, DISTRICT JUDGEp03 IS (COMM) i3
((COMMERCIAL COURT-01




[OMP (COM)

lOMP (I) (COMM.)

[EX COMM AWARD

us IDWARKA COURTS

ISH. BALWANT RAI BANSAL, DISTRICT]
WDUGE, COMMERCIAL COURT-02

ICS (COMM)

MP (COM)

[OMP (I) (COMM.)

153

lso [DWARKA COURTS

SH. GAUTAM MANAN, DISTRICT]
WUDGE, COMMERCIAL COURT-03

ICS (COMM)

MP (I) (COMM.)

133

ICOUNTER CLAIM

[EX COMM AWARD

150 [IDWARKA COURTS

SH. RAKESH PANDIT, DISTRICT]
WUDGE, COMMERCIAL COURT-04

1509

ICS (COMM)

13

MP (COM)

IARB (COM)

IOMP () (COMM.)

140

I[EX COMM AWARD

[TOTAL

165

IGRAND TOTAL

2213




ILIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF December-2025

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT VS RESPONDENT
ION NAME FRAMINLISTING OFAFFIDAVI AFFIDAVI WRITTEN ORAL  OTHER

G THEWITNESSES OFT OFARGUMEN ARGUME STAGES/H
ISSUES EVIDENCE WITNESS TS NTS EARING
ES DATE

MS. NEELOFER ABIDAICENTRAL 1306 ICS (COMM) |o55/2025 29.08.2025 [SHISHPAL VS MCD [03.11.20 [15.11.2025 [15.11.2025 [25.11.2025 [20.12.2025 [22.12.202
[PERVEEN DISTRICT JUDGE 5 6.12.2025 6.12.2025 [09.12.2025| 5
((COMMERCIAL COURT)-01
1306 ICS (COMM) [1338/2024 [04.12.2024 [SACHIN SHARMA|04.11.20 [20.11.2025 [20.11.2025 [28.11.202526.12.2025 [14.01.202
VS SAGHIR AHMADJ25 106.12.2025 106.12.2025 [12.12.2025 6
1306 ICS (COMM) [814/2025 18.07.2025 [ASHOK KUMAR[18.11.20 [29.11.2025 [29.11.2025 [01.12.2025[26.12.2025 (06.01.202
IRANA VS MCD 25 9.12.2025 9.12.2025 [16.12.2025 6
1306 ICS (COMM) |1387/2024 [17.12.2024 [NAHAR TRADING}19.11.20 [06.12.2025 106.12.2025 [18.12.2025[24.01.2026 [30.01.202]
ICOMPANY VSpes 9.01.2026 9.01.2026[16.01.2026) 6
IMODA COCKTAIL
1306 ICS (COMM) [66/2025 16.01.2025 [M/S SUPER INDIA/05.12.20 [20.12.2025 [20.12.2025 [16.01.2026/21.02.2026 [24.02.20
ISHOE MATERIALRS5 1.01.2026 1.01.2026 [03.02.202 26
[PVT LTD VS RAM| 6
ISARUP
2 |[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) [66/2025 16.01.2025 [M/S SUPER INDIA/05.12.20 [20.12.2025 [20.12.2025 [16.01.2026/21.02.2026 [24.02.20
[IDISTRICT JUDGE ISHOE MATERIALP25 [31.01.2026 131.01.2026 |03.02.202 26
I((COMMERCIAL COURT)-02 [PVT LTD VS RAM| 16
ISARUP
I3 [MS. DEVENDER KUMAR|CENTRAL 03, [Suit forlCS/COMM/1}13.10.2025 [BHANU VERMA VS/08.12.2005.01.2026 105.01.2026 [12.01.2026(19.01.2026 [19.01.202
ISHARMA, DISTRICT JUDGE,| [Extension [Recovery 90/2025 IMCD 25 6
ICOMMERCIAL COURT-03 [Block, Tis|
Hazari
[Courts,
Delhi
1303, [Suit forlCS/COMM/ [11.08.2025 [|CH. JANGLI SINGH[16.12.20 WITHIN TEN DAYS [ONE WITHIN
[Extension [Recovery 912/2025 IDHARAMSHALA  [25 EEK ITEN DAYS|
[Block, Tis| [TRUST VS DELHI| [BEFORE
[Hazari INAGRIK SEHKARI| INEXT
(Courts, IBANK LIMITED [HEARING
[Delhi [DATE
THAT 1Y
i
1303, [Suit forlCS/COMM/ [01.07.2025 [SHALU AIRI VSfi7.12.20 WITHIN A WEEK}13.01.2026 [WITHIN A30.01.2026 [30.01.202
[Extension [Recovery 696/2025 IMCD 25 [THAT IS 26.12.2025 WEEK 6
Block, Tis| THAT 1Y
[Hazari 26.12.2025
(Courts,
IDelhi




DISTRICT

COURT
ROOM

CASETYPE CASE NO.

DATE

ONER NAMEDATE OF CASE MANAGEMENT HEARING

RESPONDENT

4 MS ANIL KUMAR SISODIA,CENTRAL 1304 [RECOVERY [CS [15.07.2025 KUMAR}10.12.20 [PE- 12.01.2026 ANDBEFORE [BEFORE [BEFORE [03.02.20 [NIL
[DISTRICT JUDGE), [EXTENSIO COMM)8o0 IRANA VS MCD 25 13.01.2026 AND DE-PE- [DE- 03.02.2026 |26
ICOMMERCIAL COURT-04 IN  BLOCK] 2025 [27.01.2026 AND|12.01.2026 [27.01.2026]
[THC [28.01.2026
[DELHI
1304 IRECOVERY [CS 11.11.2025 |[MOHAN LATj15.12.20 [PE- 14.01.2026 ANDBEFORE [BEFORE [BEFORE |[05.02.20 [NIL
[EXTENSIO COMM)862 IRATUSARIA V/Sk5 15.01.2026 AND DE-PE- 128.01.202 |05.02.2026 [26
IN  BLOCK]| 2025 IGURLEEN KAUR [28.01.2026 ANDf14.01.2026 |6
[THC 20.01.2026
[DELHI
5 [SH. MANOJ KUMAR|CENTRAL  |NIL
IDISTRICT JUDGE|
I((COMMERCIAL COURT)-05
6 [SH. RAM LAL MEENA, DJ|CENTRAL uio ICS (COMM) [038/2025 [20.08.2025 [RAJNISH YADAV  [03.12.20 [PE-12.01.2025 &112.012025 10.01.2025[28.01.2026 [28.01.202[NA
ICOMM-06 TIS HAZRI COURT]| VS. 25 [13.01.2025 DE]
ICENTRAL DELHI MCD [19.01.2025 &
[20.01.2025
k10 ICS (COMM) [795/2025 14.07.2025 [RADHEY SHYAM 8.12.20[PE-19.01.2025 &{19.01.2025 [02.03.202 [09.02.2026 |09.02.20 [NA
VS. MCDJe5 [20.01.2025 DE| b 26
2.02.2025 &
03.02.2025
k1o ICS (COMM) [976/2025 [06.09.2025 [M/S. ‘WELCOMEJ20.12.20 [PE-27.01.2025 &27.01.2025 [10.02.202 [18.02.2026 [18.02.202[NA
JASSOCIATES 25 [28.01.2025 DE| b 6
VS. MCD 10.02.2025 &
[11.02.2025
uio ICS (COMM) [1120/2025 [27.10.2025 [SAROJ BALA 22.12.20 [PE-02.02.2025 &§02.02.2025(09.02.202 [17.02.2026 [17.02.202[NA
VS. MCD |25 3.02.2025 DE| 5
109.02.2025 &
[10.02.2025
7 |SH. MUKESH KUMARICENTRAL 8.12.2025 [08.12.2025[22.12.2025 [24.12.202[15.12.2025
IGUPTA, DISTRICT JUDGE, 5 IDE
ICOMMERCIAL COURT-07
I8 [SH. SANJEEV KUMAR|CENTRAL 6.12.2025 16.12.2025
[MALHOTRA, DISTRICT] D.E [FINAL
WUDGE, COMMERCIAL JARGUMEN|
ICOURT [TS
[15.11.2025 06.12.2025
IP.E IFINAL
[28.11.2025 IARGUMEN|
[DE TS
plaintiff [final
levidence on) larguments
01.11.2025, lon
defendant 21.11.2025
levidence o IAND
[13.11.2025 09.01.2026
nd
plaintiff final
levidence o larguments
3.11.2025, on
defendant 24.11.2025
levidence o VUDGMEN
[1.11.2025 T
12.12.2025
o [SH. DEEPAK GARG,CENTRAL [309 IRECOVERY [CS 01.07.2025 [Shivangi aggarwal |
IDISTRICT JUDGE, [EXTENSIO COMM)/712 s Municipall
ICOMMERCIAL COURT-09 IN  BLOCK] 2025 ICorporation of Delhi
THC
IDELHI




DISTRICT COURT CASETYPE CASENO. DATE OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGI RESPONDENT
1309 [RECOVERY [CS 131.03.2025 al  Rajpal Vg
[EXTENSIO COMM)/32 [Majid Ali
IN  BLOCK]| I5/2025
THC
[DELHI
1309 IRECOVERY [CS 27.03.2025 [AMBAY
[EXTENSIO COMM)/34 [FOOTWEAR Vs
IN  BLOCK| 13//2025 JASHISH TRADING
THC ICO
[DELHI
o [SH. AJAY PANDEY,CENTRAL [307 [Civil ICS/Comm./6je1/02/22  [M/S PARAS F--- F--- — - — -
IDISTRICT JUDGE, [77/2022 [INTERNATIONAL
ICOMMERCIAL COURT vS.  M/S DIPAK|
[TRADERS
1 [SH. S.S RATHI, DISTRICTICENTRAL (310 ICS (COMM) [CS 07.07.2025 [FUTURE FOCUSjo1.12.20 [LC |As per
JUDGE, COMMERCIAL COMM)/765| [NFOTECH PVTj2s5 appointed forder, list]
ICOURT 2025 ILTD Vs IDQ ffor f
[TECHNOLOGIES levidence  [witnesses
ISOLUTION  INDIA recording |be filed|
[PVT LTD within 15|
days.
1310 ICS (COMM) [CS 19.08.2025 [RADHA  PALLAVI02.12.20F F F
COMM)/93 [EXPORTS Vss
l5/2025 IGHANSHAYM
[IRARSHANBHAI
[PAGHDAL
10 °S (COMM) [CS 04.12.2024 [SONU BHATIA vsj05.12.20 [PE-15.12.2025 F =
COMM)/133 TUNICIPAL 25
/2024 ICOPORATION  OF
IDELHI
1310 ICS (COMM) [CS 11.12.2024 [M/s N S05.12.20 [PE-15.12.2025 F -
COMM)/136 ICHAUDHARY vs25
7/2024 IMUNICIPAL
ICORPORATION OF
IDELHI
1310 ICS (COMM) [CS 12.12.2024 TKAS AGGARWAL05.12.20 [PE-15.12.2025 F -
COMM)/137, S MUNICIPAL25
/2024 ICORPORATION OF|
IDELHI
1310 ICS (COMM) [CS 10.12.2024 [M/s UTTAM|06.12.20 [PE-18.12.2025 F As per
COMM)/136 [KUMAR RAJEEV[25 rder, list]
l5/2024 IKUMAR vs VISHNU| f
[TRADERS [witnesses
be filed|
within 15|
Idays.
10 [CS (COMM) [CS 10.07.2025 [MBD  ALCHEMIE0S8.12.20f} ILC IAs per]
COMM)/78 PVT LTD vs STfs5 lappointed forder, list
/2025 POHN CENTRAL for f
evidence  [witnesses
recording |be filed|
jwithin 15|
ays a
1aaa
1310 ICS (COMM) [CS 09.07.2024 [M/s. AGRICO[12.12.20 [PE-05.01.2026 F |As pe
COMM)/74 JORGANICS LTD. Vsp25 rder, list]
9/2024 PAT JAWALA| f
[TRADING [witnesses
ICOMPANY e filed|
within 15|
ays a
idad
1310 ICS (COMM) [CS 19.08.2025 |GRAPESH SHAH[12.12.20 | ILC As per
COMM)/93 IMITALI GARG 25 lappointed forder, list
13/2025 ffor lof
levidence  [witnesses
recording |be filed|
within 15|
idays ag|
:aad
1310 ICS (COMM) [CS 27.09.2025 [M/s ASHISH[16.12.20 [PE-06.01.2026 + As per]
COMM)/105| IMETALS vs JAGAT[R5 rder, list]
[7/2025 ISINGH lof
[witnesses
e filed|
within duej
course.
1310 ICS (COMM) [CS I31.10.2025 [MRKL FABf23.12.20 [PE-20.01.2026 F |As pe
COMM)/113 IPRIVATE LIMITEDj25 rder, list
7/2025 s MAHALAKSHMI| f
[TEXTILES [witnesses
be filed|
jwithin 15|
ays a
:aad




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT VS RESPONDENT
1310 ICS (COMM) [CS 01.07.2025 [M/s PREM COLOUR[24.12.20 | ILC As per
COMM)/70 HEM PVT LTDfs5 lappointed forder, list
6/2025 HROUGH ITs AR] ffor lof
Mr PANKAJ| evidence  [witnesses
HOUDHARY  vg recording [be filed|
IM/s FRISCO FAB within 15
DYEING AND| days.
loR INTING DYFT 1T
2 (SH. RAVINDER BEDL/CENTRAL [lo1 ICS COMM Us55/25 26.04.2025 [VINAY GUPTA Vs|o3.12.20
IDISTRICT JUDGE,) IM/S BENERAR5  (PH
ICOMMERCIAL COURT BEARINGS ANDf18.12.20
[PISTONS LTD 25 &
IDE
08.01.20
26 )
13 [SH. M.K NAGPAL, DISTRICTICENTRAL [o02 civil suit ICS(COMM)- [19.03.2025 [SUPRAJIT
VUDGE, COMMERCIAL 313/2025 [ENGINEERING
ICOURT [LIMITED
o2 civil suit ICS(COMM)- [30.05.2025 [RANI AGARWAL
554/2025 s
'ARUN GULATT
lho2 vil suit ICS(COMM)- [27.02.2025 [M/S My
[234/2025 ISOLUTIONS  PVT|
ILTD.
S
[THE INSTITUTE OF|
"HARTERED
JACCOUNTANT OH
farnra
o2 ivil suit ICS(COMM)- [24.09.2025 [MS RRM TRADING|
1059/2025 [INTERNATIONAL
[PVT LTD

s
IMS UNI SWIFT

4 [SH. ASHUTOSH KUMAR,WEST 'S comm cs 24-12-2019 [RAHUL  KAPOOR/08-12- [Nil INil INil INil INil INil
IDISTRICT JUDGH omm/630/2] [TRADING ASpo25
I((COMMERCIAL COURT) 19 ROYAL FIELD AND|

lcO. Vs NARESH
IKUMAR PARTNER|
OF M/S NUTAN|

IMALLEABLESS
s comm es l04-03-2025 [BALDEV SINGH Vsjog-12- [Nil INil INil INil INil INil
lcomm/178/2 'ANEET KUMARR025
lo25 JAND ANR
lcs comm ICS 15-04-2024 [M/S NITISHfj12-12-  Nil INil INil INil INil INil
COMM)/33 [ENTERPRISES  Vsl2o25
2/2024 IM/S MOHIT FOOT|
IARTS
'S comm ICS 02-05-2025 [STATE BANK OF13-12- [Nil INil INil INil [Nil [Nil
COMM)/357] INIDA Vs MUKESH [2025
2025
lcs comm ICS o1-07-2025 [M/S MITARTHf17-12- [Nl INil INil INil INil INil
COMM)/53 INDIA PVT LTDfo25
/2025 [THROUGH ITS AR|

IMR RISHI MITTAL
s MR  RAJIB|
IPATRA PROP OF
IM/S TITANIUM|

ONMDANTNTS

5 [MS. PREETI AGARWALWEST INIL
IGUPTA, DISTRICT JUDGE
((COMMERCIAL COURT)-02

16 SH. RAGHUBIR SINGH,|WEST INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)-03

7 [SH. SANJEEV AGGARWAL,WEST INIL
IDISTRICT JUDGHE
((COMMERCIAL COURT)




SR COURT DISTRICT COURT S L ONER NAMEDATE OF CASE MANAGEMENT HEARING

L ROOM RESPONDENT

18 [SH. RAJ KUMAR TRIPATHI, ST [NIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)

19 (SH. NARESH KUMAR|WEST [NIL
IMALHOTRA, DISTRICT]

WUDGE (COMMERCIAL
ICOURT)

20 (SH. PULASTYAINEW DELHI [1 ICS(COMM) 14/2024 05.04.2024 [FEDERAL-MOGUL [02.12.20 ALREADY FILED  [NOT INOT IDATE NOT|DATE IFINAL
IPARAMCHALA, DISTRICT] IGOETZE INDIAj25 [FILED [FILED IGIVEN [NOT IARGUMEN]|
WUDGE (COMMERCIAL [ILTD. VS. EMTEX]| IGIVEN [T/
ICOURT)-01 [ENGINEERING 18.02.2026

[PRIVATE LIMITED

ICS(COMM) [331/2025 05.05.2025 [PAWAN KUMAR}17.12.20 ALREADY FILED  [NOT INOT IDATE NOT|DATE [FINAL
IMITTAL VS. VIJAYjes [FILED [FILED IGIVEN INOT IARGUMEN|
IGUPTA AND ORS. IGIVEN [T/

25.02.2026]

ICS(COMM) 81/2025 01.09.2025 [MANOJ KUMAR VS.18.12.20 ALREADY FILED  [NOT INOT IDATE NOT|DATE [FINAL
IM/S HYTECH][25 [FILED [FILED IGIVEN [NOT JARGUMEN|
[PRINTING IGIVEN [T/
ISOLUTION PVT| [16.03.2026
ILTD.

21 [SH. BHUPESH KUMAR,NEW DELHI [25 ICS (COMM.) 5777/ 2024 |13.12.2024 [DR ER}z3.12.20 [NOT FILED INOT INOT IDATE NOTDATE IMISC.
IDISTRICT JUDGH RAJAINDERR 25 [FILED [FILED IGIVEN INOT [APPREAN
((COMMERCIAL COURT) AINA Vs SATYA IGIVEN |CE

IPRAKASH RAJPAL 23.02.2026]
ICS (COMM.) [318 /2024 |08.04.2024 [Ip] Biologicalsf03.12.20 [NOT FILED INOT INOT IDATE NOT[DATE  [MISC.
ILtd Vs l25 [FILED [FILED IGIVEN INOT IAPPREAN
[Pandey Krishi| IGIVEN |CE
[Kendra 27.02.2026
ICS (COMM.) [180 /2025 |07.03.2025 [M/S FAITH|i0.12.20 [NOT FILED INOT INOT IDATE NOT[DATE [MISC.
IMERCANTILE PVT25 [FILED [FILED IGIVEN INOT IAPPREAN
ILTD Vs IGIVEN [CE
SHELLZ INDIA PVT]| 20.01.2026
ILTD
ICS (COMM.) 318/ 2025 |01.05.2025 [VIJAY [16.12.20 NOT FILED INOT INOT IDATE NOT|DATE [MISC.
[KUMAR Vs NEW 25 [FILED [FILED IGIVEN [NOT [APPREAN
INDIA IGIVEN [CE
ASSURANCE CO| 27.02.2026
ILTD
ICS (COMM.) W57/2024 [28.05.2024 [SH. VIPIN GUPTAl7.12.20 NOT FILED INOT INOT IDATE NOT|DATE IMISC.
PARTNER/AR) Vs |25 [FILED [FILED IGIVEN [NOT IAPPREAN
ISH. SURENDER| IGIVEN |CE
ISINGH 26.02.2026)
ICS (COMM.) 531/ 2023 |o7.10.2023 PPFL FILMS|18.12.20 [NOT FILED INOT INOT IDATE NOT|DATE IMISC.
[PRIVATE 25 [FILED [FILED IGIVEN INOT IAPPREAN
ILIMITED Vs IGIVEN [CE
JABCN LOGISTI(| 27.03.2026
[PRIVATE LIMITED
ICS (COMM.) [219 /2025 [24.03.2025 [Prakash Legal9.12.20 [NOT FILED INOT INOT IDATE NOT|DATE [MISC.
|Advisers Vs 25 [FILED [FILED IGIVEN [NOT IAPPREAN
[ndian Bank IGIVEN |CE
09.03.2026
ICS (COMM.) 263 /2025 |05.04.2025 |[CANARA 22.12.20 [NOT FILED INOT INOT IDATE NOT|DATE [MISC.
IBANK Vs RAMO 25 [FILED [FILED IGIVEN INOT [APPREAN
IDEVI IGIVEN [CE
06.02.2026)
22|MS. DEEPALI SHARMA,/NEW DELHI NIL
[IDISTRICT JUDGE|
((COMMERCIAL COURT)-03




DISTRICT COURT CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING

L REGI RESPONDENT
23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, New(Civil Suit ICS (COMM)i10.05.2024 [Delhi Furniture04.12.20 [15.01.2026 ith in 15Nil INIL INIL INA
WUDGE(COMMERCIAL ICourt 232/24 ICompany Pvt Ltd Vs.f25 [Days
ICOURT) IBlock-1 INeeraj  Chaudhary|
|And Anr
2, New(Civil Suit ICS (COMM)0.03.2024 [Rspl Health Privatejo8.12.20}20.12.2025 INA INil INIL [NIL 20.12.2025
ICourt 114/24 [Limited Vs. Stepwayjs
Block-I [[nternational
12, New(Civil Suit ICS (COMM)09.05.2024 [M/S PRAKASH[11.12.20 [20.01.2026 ith in 15Nil INIL INIL INA
(Court I229/2024 [PIPES LIMITED VS.|25 [Days
Block-I /S. GARG|
TRADING CO. &
JANR.
24[MS. ANURADHA SHUKLASSOUTH 3 NewCommercial [CS COMM|29.07.2025 [Sato Argox India Pvt08.12.20[28.01.2026 [28.01.2026 [12.02.2026[27.03.2026 |- 3
IBHARDWAJ, DISTRICT] ICourt 364/2025 ILtd Vs Surbhif25
WUDGE(COMMERCIAL [Block-I [Satcom Pvt Ltd
ICOURT)
16, NewiCommercial [CS  COMM|20.09.2024 [Rajesh Sharma Vsf11.12.20 [07.02.2026 107.02.2026[28.02.202 [28.03.2026 |- -
(Court k49/2024 INeeraj Sharma 25
Block-I
16, NewCommercial [CS COMM08.07.2025 [M/s Peasfilll15.12.20 {05.02.2026 5.02.2026[02.03.202 [02.04.2026 |- -
ICourt 13/2025 IConsultant, a5 16
Block-I IPartnership Firm V|
IM/s Lak Exports Ltd
16, NewCommercial [CS 26.09.2025 [Avalon Labs Pvt. Ltdj17.12.20 02.02.2026 )2.02.2026/09.03.202 [09.04.2026
ICourt ICOMM449/2| s Siddhant Shah *25 6
Block-I 25 Ors
25 [SH. SANDEEP YADAV ISOUTH 7, NewCommercial [CS COMM/|06-08-2025 [Punjab Nationallo5-12-  within two weeks One weekl27/01/202} - -
ICourt 1376/ 2025 IBank vs. Pankaji2025 efore
Block-I [Kumar INDOH
26[SH. AJAY KUMAR JAIN,/SOUTH 29, NewCommercial [CS (COMM.)21.01.2025 [AARK 04.12.20 F F - - 10.02.2026
IDISTRICT JUDGE| ICourt 136/2025 [PHARMACEUTICALf25
((COMMERCIAL COURT, Block-1T IS Vs CYGNUS|
((DIGITAL)-04 IMEDICARE PVT|
ILTD.
129, NewCommercial [CS (COMM.)16.07.2025 [STATE BANK OF04.12.20 F F o - 05.02.2026
ICourt 34/2025 [[NDIA Vs 25
Block-IT IDHARMENDRA
[KUMAR
129, NewCommercial |CS (COMM.)06.05.2025 [M/S APPY PIE LLP |09.12.20} F - I - 21.02.2026
ICourt 241/2025 S MITje5
[Block-IT IVISHWASHANTT
IGURUKUL, AN IB|
ORLD SCHOOL
29, NewCommercial |CS (COMM.)21.1.2023 [SHREE  GANPATI1.12.20 | F F I - 19.02.2026
ICourt k6/2023 IMAINTENANCE 25
[Block-IT ISOLUTIONS  PVT|
[LTD. Vs
IGOLFGREEN
[NFRA PVT. LTD.
29, NewCommercial |CS (COMM.)09.04.2024 [CANARA BANK VSfi1.12.20 | + + S - 26.02.2026)
ICourt 174/2024 CHAUDHARY DEV p5
[Block-1T
129, NewCommercial [CS (COMM.)01.08.2024 [VINOD GUPTA VS [12.12.20 [ F - o - 29.01.2026
ICourt 365/2024 INTRA HOSPITALITYl5
Block-IT [LLP




DISTRICT COURT CASETYPE CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT V RESPONDENT
29, NewCommercial [CS (COMM.)03.07.2024 [CANDELA 24.12.20 [ F - - - 24.02.2026)
ICourt 1302/2024 ILIGHTING 25
[Block-1T ISYSTEMS PVT. LTD
VS ATS HOUSING|
[PVT. LTD.

27 (SH. LOKESH KUMARSSOUTH o, NewCS/COMMER [CS/COMM/3[13-01-2023 [PANASONIC LIFEfi5-01- [ 109-10- F - [Final 11-02-2026
ISHARMA, DISTRICT] ICourt ICIAL 13/2023 ISOULUTIONS 2024 2024 [Argument|
WUDGE(COMMERCIAL Block-1T [NDIA P. LTD. V¢ s
ICOURT) AMIT

[ENTERPRISES
ko, New[CS/COMMER [CS/COM/60 [26-08-2023 [IV 130-05- | + - - - 05-12-2025)
ICourt ICIAL /2023 ICOMMUNICATION [2024 [Disposed
Block-IT 'S JAKSON LTD.
ko, NewCS/COMMER [CS/COM/38 [08-06-2023 [M/S NLMK INDIAho-07- | [14-05-2025} S - [12-02-2026}
ICourt ICIAL 2/2023 ISERVICE CENTER[2024
[Block-IT VS POSCO|

IPOGGENAMP

[ELECTRICAL

ISTEEL
ko, NewCS/COMMER [CS/COM/54 [27-09-2023 JAKMY BUILDCON[25-09- [ [26-11-2024 | I - l07-01-2026}
(Court ICIAL /2023 [P. LTD. VS SMC(C]024
Block-11 [ENTERPRISES P|

[LTD.
ko,  New/CS/COMMER [CS/COMM/9[24-02-2025 [IENERGIZERS ITp8-09- F = F - 20-02-
ICourt ICIAL lo/2025 ISERVICES VS PVR[2025 2026
Block-IT [NOX LTD.

28|SH. LAL SINGH, DISTRICT[SOUTH-EAST[18 VBLOCKNIL
WUDGE s

ICS(COMM) 21/2025 [30/07/25 [STATE BANK OFg0/11/2501/12/25 o1/12/25 |06/12/25
[[INDIA \E
IDARSHAN SINGH
29 [SH. LALIT KUMAR ISOUTH-EAST |14 ICS/COMM/37| 01.10.25 JACC LIMITED VS,jo1.12.20 [Within 15 days 6.01.26 | (- - -
ILD. DJ COMM-02, DJ-COMM- 158/2024 JADHIRAJ CEMENT |25
2, SAKET COURTS, NEW,|
IDELHI.
ICS/COMM/25 [27.03.25 IREETA ~ KHANNA[01.12.20 [Within 15 days 8.01.26 | - - -
I3/2025 S. AKS INFINITY |25
ICS/COMM/17 27.02.25 ISTATE BANK OF02.12.20 [Within 15 days 6.01.26 | L [ -
l2/2025 INDIA VS. ZEBApPs5
[FIRDAUS
ICS/COMM/73| 10.09.25 ISTATE BANK OF02.12.20 [Within 15 days 06.01.26 | 7 | -
l2/2025 [NDIA VS. SATBIRf25
ISINGH
ICS/COMM/ 65 04.08.25 JARVEE TRADING{08.12.20Within 15 days 4.01.26 | | [ -
/2025 ICOMPANY VS.25
JALFA

[JELECTRONICS




DISTRICT COURT

CASE

E CASENO.

DATE

ONER NAMEDATE OF CASE MANAGEMENT HEARING

IDISTRICT JUDGHE
((COMMERCIAL COURT)

ROOM RESPONDENT

ICS/COMM/55 09.07.25 ISHRI JOG DHIANp0.12.20 [Within 15 days [20.01.26 | | -
18/2025 [HARI BHAGWAN}p5

S. HARJEET]

ISINGH
ICS/COMM/13 14.02.25 JUNION BANK OFj10.12.20 [Within 15 days 15.01.26 | (- - -
l9/2025 [NDIA VS. NISHApRs5

IRANT
ICS/COMM/ 61 0.07.25 IM/S PRECISION[12.12.20 [Within 15 days 0.01.26 | | [ -
18/2025 [TECH VS. PUNJABf25

INATIONAL BANK
ICS/COMM/ 35| 29.04.25 JAMBHA ELECTRICj7.12.20 [Within 15 days [22.01.26 | | [ -
[7/2025 ISTORE VS. G Sps

[ENGINEERING
ICS/COMM/2 18.07.24 IBENTLEY 24.12.20 [Within 15 days 7.01.26 | | | -
[890/2024 ISYSTEMSAND ORSl25

S. ATOMGEO

130SH. VRINDA KUMARI ISOUTH-EAST NIL

[31 [MS. ANU GROVER BALIGA [SOUTH-EAST|NIL

132 [MS. NEELAM SINGH ISOUTH-EAST [NIL

I33MS. NEERA BHARIHOKE,SOUTH-EAST|NIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

134 [MS. NIRJA BHATIAISOUTH-EASTNIL
[DJ(DIGITAL)-07, SOUTH]|
[EAST DISTRICT,

135 [MS VEENA RANI, DISTRICT|SOUTH-EAST[NIL
JUDGE(COMMERCIAL
ICOURT)

I36[SH. DEVENDER KUMAR,EAST 209 [RECOVERY [218/2025 l04-08-2025 [MAMTA DEVI VSJo6-12- [NIL INIL INIL INIL INIL IP.E.-08-01-]
IDISTRICT JUDGE| IDIWAN CHANDf2025 2026, 09
I((COMMERCIAL COURT) IGOYAL 01-

2026,10-
01-2026,
IDE-20-01-
2026, 21
01-
2026,22-
209 [RECOVERY [103/2025 15-12-2025 |GOEL TRADERSj15-12-  [NIL INIL INIL INIL [NIL IP.E-16-01-
S.M/S ARYj2o25 2026, 19
[NFRATECH o1~
[PVT.LTD. 2026,20-
01-2026,
ID.E. 27-014
2026, 28
01-2026,
29-01-2026]
B7[MS. RUBY ALKA GUPTAEAST INIL




DISTRICT COURT CASE E CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING

L REGI RESPONDENT
138 |SH. GORAKH NATH|NORTH-EAST|NIL
IPANDEY, DISTRICT JUDGE|
(COMMERCIAL)-01
139 [SH. SUDESH KUMAR,SHAHDARA |NIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT-01
4_0MS. KIRAN BANSALSHAHDARA |ROOM NOICOMMERCIA[CS COMM[18-02-2025 [Shri Phool Kumar Vsj02.12.20 [NOT FILED INOT INOT INO- INO IPE/06—01-
IDISTRICT JUDGE), 208 IL 106/2025 hri Deepaki2s [FILED [FILED 2026
I(COMMERCIAL COURT) |Aggarwal and Anr
[ROOM NO|ICOMMERCIAICS COMMU5713 ISH KOMALj02.12.20 [NOT FILED INOT INOT INO- INO IPE/15-01-
208 IL 120/2025 IPRASAD Vs SMTes5 [FILED [FILED 2026
ISUCHITA SINGH
IROOM NOICOMMERCIAICS COMMUs5839 IM/s Suresh Apparels02.12.20 NOT FILED INOT INOT INO- INO IPE/13-01-
208 IL 386/2025 S SHUBHAMj25 FILED  [FILED 2026
IGARG
IROOM NOICOMMERCIAICS COMM}5906 /s Suresh Apparelsjo2.12.20 [NOT FILED INOT INOT INO- INO IPE/13-01-
208 IL I543/2025 s shubham garg 25 [FILED [FILED 2026
[ROOM NOICOMMERCIAICS COMM07-08-2024 [Manish Goyal Vsj18.12.20 [NOT FILED INOT INOT INO- INO IPE/27-01-
208 IL k25/2024 IDipco Enterprises  [25 [FILED [FILED 2026
41 |SH. SANJAY SHARMA-ILISHAHDARA (303, New(CS(COMMER [CS(COMM) [04.08.2025 [M/S BANSALjo1.12.20 [Not Filed INO INot Filed [NO INO
IDISTRICT JUDGE, ICourt ICIAL) l78/2025 [ENTERPRISES ~ VSi25
ICOMMERCIAL COURT [Building IM/S YORK'S
[PHARMA & ORS
1303, NewCS(COMMER [CS(COMM) [30.07.2024 JARUN GUPTA &02.12.20 [Not Filed INO INot Filed [NO [NO
ICourt ICIAL) kho9/2024 ISONS VSj25
[Building [DEVANSHI LIQUID|
[PRODUCTS
03, NewCS(COMMER [CS(COMM) [05.05.2025 [APL APOLLO|03.12.20 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) [287/2025 [TUBES LTD VSps
[Building [RAMA RAM
1303, NewCS(COMMER [CS(COMM) [17.04.2025 [SONITA JINDAL VS 5.12.20 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) [234/2025 IRENTEASE 25
[Building INTERNATIONAL
[LLP
1303, New/CS(COMMER [CS(COMM) [29.11.2024 [M/S MANSASLUJ05.12.20 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) l601/24 ITECHNOLOGIES |25
[Building [NDIA PVT LTD V¢
IM.S PARELLEL
IGALAXIED PVT]
ILTD
1303, NewCS(COMMER [CS(COMM) [01.10.2024 [RAHUL VS KAMAIL08.12.20Not Filed INO INot Filed [NO INO
ICourt ICIAL) 515/2024 ISAPRA 25
Building
03, NewCS(COMMER [CS(COMM) (09.10.2025 [SURENDER BAJAJ| 9.12.20 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) I588/2025 SVISHALJAIN |25
[Building




DISTRICT COURT CASETYPE CASE NO. ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM RESPONDENT
1303, NewlCS(COMMER [CS(COMM) [08.07.2025 [CANARA BANK VSfi0.12.20 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) k19/2025 [TILAK 25
[Building
1303, NewCS(COMMER [CS(COMM) [15.03.2024 [MUKESH KUMAR}5.12.20 [Not Filed INO INot Filed [NO [NO
ICourt ICIAL) 172/2024 JAGARWAL VSj25
Building IPRATEEK JAIN
1303, NewCS(COMMER [CS(COMM) [12.08.2025 [NEERAJ KUMARJ15.12.20 [Not Filed INO Not Filed [NO [NO
ICourt ICIAL) k95/2025 PJAIN VS M/S5
Building AIDAYAL
[PAPERPS PVT LTD
1303, NewlCS(COMMER [CS(COMM) [18.10.2025 [STATE BANK OF15.12.20 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) 613/2025 [NDIA VS ANITA [25
[Building
1303, NewCS(COMMER [CS(COMM) [02.07.2025 [M/S JYOTI}17.12.20 [Not Filed INO INot Filed [NO INO
(Court ICIAL) 1396/2025 IPRINTERS VS M.Sl25
Building [TOP STORY MEDIA
[PVT TD
1303, NewCS(COMMER [CS(COMM) [13.08.2025 [MUKESH KUMAR}7.12.20 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) ko97/2025 IMAHAJAN VSj25
Building ISANJAY NIGAM
1303, New/CS(COMMER [CS(COMM) [14.10.2025 [CENTRAL BANK OF18.12.20 [Not Filed INO INot Filed [NO [NO
ICourt ICIAL) 603/2025 [INDIA VS5
Building IARUNESH
IKRISHNA
[TRIPATHI
1303, NewlCS(COMMER [CS(COMM) [10.07.2025 [STATE BANK OF19.12.20 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) k30/2025 INDIA VSi25
Building TRENDER SINGH|
[TOMAR
1303, NewCS(COMMER [CS(COMM) [06.10.2025 [RAHISUDDIN VS INot Filed INO INot Filed [NO INO
[Court ICIAL) I584/2025 JABDUL MANNAN [23.12.20
Building 25
1303, NewlCS(COMMER [CS(COMM) [30.05.2025 [UPGRID 24.12.20 [Not Filed INO Not Filed [NO [NO
ICourt ICIAL) 61/2025 ISOLUTIONS ~ PVTjes
Building ILTD VS ADIL
1303, NewCS(COMMER [CS(COMM) [28.05.2024 [M/S NAURASI26.12.20 [Not Filed NO INot Filed [NO [NO
ICourt ICIAL) 313/2024 [FASHION VSi25
[Building IGUDDIYA NAJMIN
l42[SH. PAWAN KUMAR MATTO[SHAHDARA [C.No 304 |COMMERCIA ICS(COMM)/ [SUSHIL [17-12-2025 INOT INOT FILED INOT INOT INOT FILED[P.E. 20
IDJ (COMM-04) IL 1363/2024 |KUMAR VS IFILED [FILED [FILED 02-2026
|SH.
[VISSAMSET
TY NAGA]
[VENKATA
[HART
ZITIAD
ICOMMERCIACS(COMM)/ [FARKHAN [18/12/2025 INOT INOT FILED INOT INOT INOT FILED[P.E. 25
IL 577/2025  |SHAIKH VS [FILED FILED  [FILED 02-2026
MOHIT
[BUDHI
[RAJA
ICOMMERCIA[CS(COMM)/ B L AGROp9-12-2025 INOT [NOT FILED INOT INOT [NOT FILED[P.E. 23
IL K66/2025 [INDUSTRIE [FILED [FILED [FILED 02-2026
IS LIMITED)
VS ROSIER]
[FOODS PVT|
ILTD.




DISTRICT COURT CASETYPE CASE NO. ONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM RESPONDENT
ICOMMERCIA |CS(COMM)/ [20-11-2025 INOT INOT FILED INOT INOT INOT FILED[P.E. 20
IL 183/2024 IFILED [FILED [FILED 02-2026
43 [MS. PREETI AGARWAINORTH- 205 Civil ICS(Comm.)/ [22.05.25 IM/s Tex Chem and| 10.12.25
IGUPTA, DISTRICT JUDGE,|WEST 372/25 ICoatings Vs. Ashish|
I((COMMERCIAL COURT) Paiswal
ICS(Comm.)/ [28.01.25 [Union Bank of Indi: [15.12.25
1/25 's. Ashwani Arora
ICS(Comm.)/ [20.08.24 IVipul Overseas (P)| [22.12.25
l503/24 ILtd. Vs. M/s RDHS|
ICorporation Ltd.
ICS(Comm.)/ [22.05.25 IM/s Tex Chem and| 24.12.25
1372/25 ICoatings Vs. Ashish|
aiswal
44 [SH.DEVENDER KUMAR| o6 Civil 308/2024  [15-05-2024 [Sharad Goel Vs Prgf
WANGALA [Pharma Pvt Ltd
16/22 01-12-2022 [DEVANS MODERN|
[BREWERIES  LTD|
Vs KAVITA|
ISHARMA
k25/19 03-12-19 INEW  MANGLAM|
ISALES \S} AQ
INARENDRA
00/21 10-11-21 JOSWAL CABLE|
[PRODUCTS PVT)
LTD Vs RISHABH]
PJAIN
182/23 14-03-23 JAT GANESH]
[ENTERPRISES PVT|
ILTD. Vs JAIVEER]
ISINGH
[265/21 30-03-21 /S SWITCHER]
INDIA LLP \E
JABHIJIT SINGH|
JAND ANR
77/23 l03-08-21 IZAKIR HUSSAIN Vs
[THE NEW INDIA|
JASSURANCE  CO, |
[LTD.
[880/23 05-12-23 JABHIJIT SINGH|
JAND ANR. Vs M/S|
ISWITCHER INDIA
[LLP
54/22 03-03-22  [MS TARAKAR]|
[MPORT AND|
[EXPORT V|
ISAINATH
ICHAUDHARY




DISTRICT COURT CASETYPE CASENO. DATE OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGI VS RESPONDENT

584/22 23-07-22 PAGRITI PLASTICS|
ILIMITED Vs
[KIRTIMAN
"EMENTS AND)|
[PACKAGING
[NDUSTRIES LTD.

515/22 10-06-22 IDIL KUMARI Vs
[HDFC ERGO|
IGENERAL
[NSURANCE
ICOMPANY
ILIMITED
[THROUGH
lop AnroTr

503/22 07-06-22  [CROCS INC Vj
RAJASTHAN
[FOOTWEAR  AND|
IORS

13/22 07-04-20  [M/S DHEERAJ
INARAYAN

JAGRAWAL HUH|
JAND ANR Vs M/S|
ISETH SUNDER LAL
AIN CHARITBALE]|
[EYE HOSPITAL
cncToTv AN ARG
254/23 03-04-23  [M/S JAI GANESH
[ENTERPRISES PVT|
ILTD. Vs AJAY|
[KUMAR

[265/21 130-03-21 IM/S SWITCHER]
[[INDIA LLP Vs
JABHIJIT SINGH|

JAND ANR

69/22 23-12-22 ISHAL PIPES|
ILIMITED Vs OM|
[TRADING
ICOMPANY

[880/23 l05-12-23 JABHIJIT SINGH|
JAND ANR. Vs M/S|
ISWITCHER INDIA

LLP
45 [SH. JAGDISH KUMAR,NORTH INIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT
KW6|SH. RAKESH KUMAR-ILNORTH [NIL
[IDISTRICT JUDGE|
(COMMERCIAL)
47 |[SH. RAJ KUMAR, DISTRICT|SOUTH 03 ICOMMERCIAICS COMM09.10.2025 [STATE BANK OF05.12.20 [20.12.2025 120.12.2025 [NIL INIL INIL INIL
JUDGE (COMMERCIALWEST IL SUIT I531/2025 [NDIA VS SATISHf25
ICOURT-01 [KUMAR
1603 [COMMERCIAICS COMMJ09.10.2025 [STATE BANK OFo5.12.20[20.12.2025 [20.12.2025 [NIL INIL INIL INIL
IL SUIT I532/2025 [NDIA VS PUSPARs5
[KUMAR CHETRI
1603 ICOMMERCIAICS COMM.25.03.2025 [M/S INEXT|08.12.20[23.12.2025 [23.12.2025 [NIL INIL INIL INIL
IL SUIT 150/2025 SLOBAL o5
[LOGISTICS

ISOLUTIONS  PVT|
ILTD \S M/S

ISINGHAL EXPORTS|
03 ICOMMERCIAICS COMM.j12.02.2025 [M/S AERME(C]09.12.20 [13.01.2026 [13.01.2026 [NIL INIL INIL [NIL
IL SUIT [76/2025 [HVAC 25

[ENGINEERING CO|
/S M/S NCUBE
[PLANNING AND|
IDESIGN PVT LTD




DISTRICT COURT CASETYPE CASENO. DATE ONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM REGIS RESPONDENT
1603 ICOMMERCIAICS COMM05.06.2025 [M/S NISHEE}17.12.20 [21.01.2026 [21.01.2026 [NIL INIL INIL INIL
IL SUIT B19/2025 INGREDIENTS PVTjes5
ILTD Vs M/S
INUTRIWELL
[LABORATORIES
1603 ICOMMERCIAICS COMM.[26.07.2025 [KONARK [17.12.20 03.01.2026 3.01.2026 [NIL INIL [NIL [NIL
IL SUIT 399/2025 [ENTERPRISES VSj25
[LAXMI
[ELECTRONIC
ISYSTEM TRADING|
JAND ANR
03 ICOMMERCIAICS COMM,08.10.2025 [STATE BANK OFj22.12.20 |06.01.2026 6.01.2026 [NTL NIL [NIL [NIL
IL 526/2025 [INDIA VS SHRIps5
[EXECUTION ISUNDER KUMAR
03 [COMMERCIAICS COMMJ30.05.2025 [CANARA BANK VS§[23.12.20 [23.01.2026 [23.01.2026 [NIL INIL [NIL [NIL
IL 305/2025 ISUBHANG 25
[EXECUTION
1603 [COMMERCIAICS COMMJ30.10.2025 [BANK OF BARODA|24.12.20 [27.01.2026 [27.01.2026 [NIL INIL INIL INIL
L I572/2025 S ABHINAYj25
[EXECUTION ISEMWAL
l48|SH. BALWANT RAI BANSAL,| 613 [Commercial |[COUNTER |09-07-2024 [PAWAN KUMAR VS |[CONNE
[IDISTRICT JDUGE,| [Suit CLAIM- IAXIOM TOURS|CTED
ICOMMERCIAL COURT-02 [24/2024 JAND TRAVELS MATTE
R
ITH
ICS
"OMM
613 ICommercial |CS 07-02-2024 [AXIOM TOURSp0-12-  [PE- 05.01.2026 TO|..
[Suit COMM)/70/| JAND TRAVELS VS [2025 1-01-2026
24 [PAWAN KUMAR [DE- 07.02.2026 TO|
[22.02.26
[Final Arguments —|
[27.02.2026
613 Commercial [CS 18-07-2022 [M/S AVANT[08-12- [PE- 12.01.2026, 13- ..
Suit COMM)/37 ICAREER PVT. LTD.f2025 1-2026
/22 S IDE- 20.01.2026 TO|
1/S ACCE GLOBAL [21.01.26
ISOFTWARE  PVT| [Final Arguments —|
ILTD. [27.01.2026
613 [Commercial [CS 26-07-2025 [M/S ALCHEMIEf12-12-  |PE- 30.01-2026
Suit COMM)/39 COMMERCE PVT.[2025 [DE- 07.02.2026
8/25 LTD. VS [Final Arguments —
INOD GUPTA [16.02.2026
49 [SH. GAUTAM MANAN | 614 ICommercial [CS(COMM) [24.09.2024 |[WINNER AWARDS05.12.20 [PE-13.01.2026, DE-NIL INIL [NIL [NIL [NIL
[IDISTRICT JUDGE,| [Suit k73/2024 JAND TROPHIES Vs 25 [23.01.2026, FINAL
ICOMMERCIAL COURT-03 [BALAJI PLYWOOD IARG- 09.02.2026
614 ICommercial [COUNTER [01.07.2025 [BALAJI PLYWOOD|05.12.20 [PE-13.01.2026, DE-NIL INIL [NIL [NIL [NIL
ISuit (CLAIM s. WINNER}]25 [23.01.2026, FINAL
[23/2025 JAWARDS AND| IARG- 09.02.2026
[TROPHIES
614 [Commercial |[CS(COMM) [30.01.2025 [Indian Overseas|o5.12.20 [PE-15.01.2026, DE-NIL INIL INIL INIL INIL
[Suit I51/2025 Bank Vs,  Arjunies [20.01.2026, FINAI
[Dhawan IARG. -11.02.2026
614 [Commercial |[CS(COMM) [11.07.2025 [Anil Kumar Vsfi0.12.20 [PE-28.01.2026, DE-NIL INIL INIL INIL INIL
[Suit 367/2025 INilesh Kumarpes [20.01.2026
[Saxena
614 ICommercial |[CS(COMM) [04.10.2024 [Prabhat Kumarfi1.12.20 [PE-19.01.2026, DE-NIL INIL INIL [INIL [INIL
[Suit k99/2024 IMaheshwari Vsles [28.01.2026
[Kamladityya
IConstruction




DISTRICT COURT CASETYPE CASENO. DATE OFP: ONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGI T VS RESPONDENT
614 [Commercial |CS(COMM) [02.01.2023 [Pawan Chauhan Vsfi3.12.20 [PE-23.01.2026, DE-NIL INIL INIL INIL INIL
ISuit 4/2023 JAsian  Constructionf2s 2.02.2026
ICompany
614 ICommercial |CS(COMM) [02.05.2025 [MNG Overseas Pvij13.12.20 [PE-27.01.2026, DE-NIL INIL NIL INIL [INIL
Suit [220/2023 ILtd  Vs. Tirupatif2s 9.02.2026
Bamboo  Products
[LLP
614 ICommercial |[CS(COMM) [21.03.2024 [Shree Shyamf18.12.20 [PE-18.02.2026, DE-NIL INIL INIL [NIL [INIL
[Suit 166/2024 ICorporate Servicel2s 109.03.2026
s. Turbo Megha
JAirways
14 ICommercial |[CS(COMM) [01.07.2025 [OM PRAKASH Vsi7.12.20 [PE-09.01.2026, DE-NIL INIL INIL INIL INIL
[Suit 31/2025 JANTRIKSH 25 [16.02.2026
[NFRATECH PVT|
[LTD
1614 Commercial |CS(COMM) [21.12.2024 [Airvak Blowers Vsf23.12.20 [PE-21.01.2026, DE-NIL INIL INIL INIL INIL
[Suit 1657/2024 lQualicom Soluations [25 2.02.2026
614 ICommercial |[CS(COMM) [18.10.2022 [Akhilesh Kumarj24.12.20 [PE- 12.01.2026 INIL INIL INIL INIL INIL
[Suit 511/2022 Supta Vs. Sarnami2s
ISingh
14 ICommercial [CS(COMM) [16.11.2024 [SITA DEVI BEDI Vs [26.12.20 [PE-12.01.2026, DE-NIL INIL NIL [NIL [NIL
ISuit 553/2024 IGANESH JEE o5 27.01.2026
l50 [SH. RAKESH PANDIT,@OUTH 509 ICS(COMM) [p30/2025 [09.05.2025 [BALBIR DOGRA VS[01.12.20 |07.01.2026 107.01.2026| [ [ [
IDISTRICT JUDGE,WEST [PARVEEN KUMAR |25
ICOMMERCIAL COURT-04
509 ICS(COMM) 03/2025  [30.05.2025 [PARVEEN KUMAR[01.12.20 |07.01.2026 107.01.2026 | _ L [ L
S BALBIR SINGHl25
IALIAS BALBIR]
IDOGRA
509 ICS(COMM) [236/2025 [13.05.2025 [PUNJAB NATIONALj04.12.20 [20.01.2026 [20.12.2026 | _ L L L
IBANK VS MADHU [25
509 ICS(COMM) 68/2024  [24.12.2024 [BANK OF BARODA|09.12.20/03.02.2026 103.02.2026| L N N
S PRITAM SINGH |25
509 ICS(COMM) jo01/2024 16.08.2024 S S SEEPAGE|11.12.20 [20.01.2026 [20.01.2026] [ [ [
ISOLUTIONS  PVTfe5
LTD. VS G ¢
IDEVELOPERS AND|
ICONTRACTORS
[PVT. LTD.
509 ICS(COMM) [|530/2024  [14.10.2024 |CONSISTANT 11.12.20 [20.01.2026 [20.01.2026| L | |
VATERPROOFING |25
ICOMPANY VS G ¢
IDEVELOPERS AND|
ICONTRACTORS
[PVT. LTD.
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[MS. NEELOFER ABIDA PERVEENICENTRAL INIL
IDISTRICT JUDGE (COMMERCIAL
[COURT)-01
[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM)/ ICS (COMM)/123/2024 [20.01.2024 ISTATE BANK OF INDIA VSJEEWAN 10810099243 [19.12.2025 699 [NA ICONTESTED INA INA ISUIT FOR|
[DISTRICT JUDGE (COMMERCIAL] IAJIT PARCHA [PRAKASH [RECOVERY
ICOURT)-02 IGUPTA
[MS. DEVENDER KUMAR SHARMA,ICENTRAL 303, Extension Block, Tis Hazar{RECOVERY OF MONEY ICS/COMM/ 969/2024 106.09.2024 M/S AB PAUHARSHIT 910009277 04.12.2025 la54 [YES IDECREE + -
[DISTRICT JUDGE, COMMERCIAL ICourts, Delhi [ELECTRICALS PVT. LTD|KHURANA
[COURT-03 VS SUHAIL AKHTAR]
IPROP. OF M/S AMAN|
IASSOCIATES
303, Extension Block, Tis HazariU/S 34 ARBITRATION ANDIOMP/COMM/106/2024  [13.12.2024 INITIN VERMA VS M/S S GAMAN YADAV | [06.12.2025 358 INO [ALLOWED
ICourts, Delhi ICONCILIATION [FABRICS PVT. LTD. &
IANR.
1303, Extension Block, Tis HazariRECOVERY OF MONEY ICS/COMM/477/2024 3.05.2025 R. K. GOEL ABHAYAVINASH 10871441764 [19.12.2025 230 [YES IDECREE
ICourts, Delhi IKUMAR JAIN VS MCD IKUMAR
[TRIVEDI
1303, Extension Block, Tis HazarfRECOVERY OF MONEY
ICourts, Delhi
1303, Extension Block, Tis HazariRECOVERY OF MONEY ICS/COMM/1249/2022 [17.05.2022 IM/S S K EDUCATIONSMITALI GUPTA [9999660747 [23.12.2025 1316 [YES [DISMISSED
ICourts, Delhi PVT. LTD. VS M/S§
IKINDER SCHOOL
[UNIFORM
[MS ANIL KUMAR SISODIA,CENTRAL 1304 IRECOVERY ICS (COMM)/1080/2024 130-09-2024 JADOR WELDINGMS. JAHANVI9810183379 [08-12-2025 l434 DAYS [YES ICONTESTED INIL INIL [RECOVERY
[DISTRICT JUDGE, COMMERCIAL [LIMITED Vs BANSAJWORAH
ICOURT-04 WELD PVT LTD
1304 [RECOVERY ICS (COMM)/1949/2022 l05-08-2022 IPUNJAB NATIONALSH. QUAISAR(9999802592 |09-12-2025 1222 DAYS [YES ICONTESTED INIL INIL [RECOVERY
[BANK Vs VISHAL PANDEYJALI
IAND Anr
1304 IRECOVERY ICS (COMM)/1201/2023 [29-08-2023 IDIVYANK BOSE VsSH. 10911142220 [11-12-2025 1835 DAYS [YES ICONTESTED INIL INIL [RECOVERY
ISUSHIL KUMAR SEHGALJPRATYAKSH
IAND ORS. IRAJ
04 RECOVERY [CS (COMM)/2324/2022  [13-10-2022 [CANARA BANK Vs M/SSH.  SUSHIIj9717568635 [9-12-2025 1163 DAYS YES CONTESTED INTL. INIL [RECOVERY
IKAUSHIK TRADINGKUMAR RAI
ICOMPANY THROUGH]
IPROP. SH. VINOD KUMAR|
ISHARMA
[SH. MANOJ KUMAR DISTRICTICENTRAL 05 EXTENSION BLOCK THCRECOVERY ICS (COMM)/1084/2024 l01-10-2024 IPawan Bansal Vs Municipalsatyendra kumarg811161525 [12-12-2025 1437 DAYS [YES ICONTESTED INIL INIL [RECOVERY
WUDGE (COMMERCIAL COURT)-05 [DELHI ICorporation of Delhi lsingh
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1305 EXTENSION JARBITRATION IOMP (COMM.)/1/2022 [03-01-2022 [UNION OF INDIA Vj 10811603482 [13-12-2025 1436 DAYS [INO PETITIONICONTESTED IARBITRATIO
IDELHI ICAPITAL ELECTECH PVTRAI IU/S 34 ORf N
ILTD IARBITRATION
IACT
05 EXTENSION BLOCK THCRECOVERY ICS (COMM)/1520/2023 [24-11-2023 IM/S B.D.R PRODUCTAbhishek 10868521167 [16-12-2025 753 DAYS [YES ICONTESTED INIL INTL [RECOVERY
[DELHI (INDIA) PVT. LTD. VsKaushik
[NAVJOT SINGH CHAWLA
305 EXTENSION BLOCK THORECOVERY [CS (COMM)/469/2023 16-03-2023 [M/S SHIVA ENTERPRISESVIKAS 0650506624 [24-12-2025 ll014 DAYS [YES ICONTESTED INTL. INTL [RECOVERY
[DELHI Vs M/S WINNER(CHHABRA
ICONSTRCUTIONS PVT)
ILTD
1305 EXTENSION BLOCK THCRECOVERY ICS (COMM)/417/2024 [02-04-2024 IPUNJAB NATIONALSanjay Kumar (9871980045 [24-12-2025 631 DAYS [YES ICONTESTED INIL INIL [RECOVERY
IDELHI IBANK Vs SUNITA
ISHARMA
1305 EXTENSION BLOCK THCRECOVERY ICS (COMM)/450/2024 109-04-2024 IDeepak Industries Vs Peeswadesh bansal [9899848679 [24-12-2025 624 DAYS [YES ICONTESTED INIL INIL [RECOVERY
IDELHI [Kay Industrial Co.
ISH. RAM LAL MEENA, DJ COMM-CENTRAL 250 ICS (COMM)/416/2024 ICS (COMM)/416/2024 [02-04-2024 JASHOK KUMAR  VS|Sh. 811161525  [22-12-2025 13 DAYS [YES IContested INA INA [SUIT FOR]
06 TIS HAZRI COURT CENTRAL [IMANOJ KUMAR ISATYANDRA IRECOVERY
[DELHI IKUMAR SINGH [OF MONEY
Kuio [27-05-2025 [ROHIT KUMAR VS. THESH. RAJESH[9811166662  [26-12-2025 15 DAYS [YES IContested INA INA [SUIT FOR|
ICS (COMM)/607/2025 ICS (COMM)/607/2025 [INEW INDIA ASSURANCEDWIVEDI IRECOVERY
|CO. LTD. [OF MONEY
[SH. MUKESH KUMAR GUPTA,CENTRAL 3oz [CS(COMM) [1090/2024 [PAWAN BANSAL VS MCD |A.K. TRIVEDI _ [9871441764 [06.12.2025 431 INTL. INTL. INTL INTL [RECOVERY
IDISTRICT JUDGE, COMMERCIAL|
ICOURT-07
1302 ICS(COMM) 13472/2021 [21.09.2021 IMUKESH GOELVS MCD |A.K. TRIVEDI (9871441764 [13.12.2025 1544 INIL [NTL INIL [NIL IRECOVERY
1302 IOMP(COMM) I58/2023 [21.04.2023 IM/S SDS METAL (I) PVT.S.S. RANA 10818202368 [26.12.2025 980 INIL [NIL INIL INIL IRECOVERY
ILTD. VS M/S UGNA
[CONSULTANCY
ISH. SANJEEV KUMAR MALHOTRA,ICENTRAL 1308 EXTENSION BLOCK THCRECOVERY ICS (COMM)/991/2023 [06-07-2023 IPRITHVI RAJRAJEEV 09-12-2025 1887 DAYS [YES ICONTESTED INIL INIL [RECOVERY
IDISTRICT JUDGE, COMMERCIAL IDELHI [THAREJA Vs MUNICIPAL [SRIVASTAVA IDECREED
ICOURT ICORPORATION OF DELHI]
08 EXTENSION BLOCK THCRECOVERY ICS (COMM)/557/2025 l17-05-2025 ’S_hivangi atyendra kumar9811161525  [12-12-2025 209 DAYS [YES ICONTESTED INIL INIL [RECOVERY
IDELHI |Aggarwal Vs Municipal lsingh IDECREED
ICorporation of Delhi
1308 EXTENSION BLOCK THCRECOVERY ICS (COMM)/634/2025 0-05-2025 [Har lal gupta Vs MS SUPRAMUKHLIS 08 11022221 [04-12-2025 188 DAYS [YES IDISMISSED INIL INIL [RECOVERY
[DELHI ICRAFT PACKAGING[Rehman ICONTESTED
IPVTLTD
1308 EXTENSION BLOCK THCRECOVERY ICS (COMM)/735/2025 [03-07-2025 [HARVINDER lsatyendra kuman9811161525 [01-12-2025 151 DAYS [YES ICONTESTED INIL INIL [RECOVERY
IDELHI IRANA Vs MUNICIPAL ingh IDECREED
ICORPORATION OF DELHI|
JAND ANR.
308 EXTENSION BLOCK THORECOVERY [CS (COMM)/4000/2021 __ [08-10-2021 [VINOD KUMAR Vs M/SRAMA YADAV [9810094557 [15-12-2025 1529 DAYS YES [DISMISSED INTL. INTL [RECOVERY
[DELHI IDHAN KUBER CHITS PVT] ICONTESTED
ILTD
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1308 EXTENSION BLOCK TH(Possession & Perpetual &CS (COMM)/1229/2023 12-09-2023 ISALWAN EDUCATIONKAKRA AND[24335694/011[20-12-2025 1830 DAYS ICONTESTED [Possession &
IDELHI IMandatory Injuction [TRUST THROUGH ITSASSOCIATES [24335440 IDECREED [Perpetual &
ISECRETARY Vs M/S BOOK| [Mandatory
ICARE CENTRE THROUGH] [njuction
IPROPRIETOR VIPIN|
o [SH. DEEPAK GARG, DISTRICTICENTRAL 1304 IRECOVERY ICS (COMM)/282/2025 l07-03-2025 [VIKAS VERMA Vssatyendra kumano81I16152 l01-12-2025 269 IContested
WUDGE, COMMERCIAL COURT-09 Municipal Corporation ofsingh(P),
Delhi

04 IRECOVERY ICS (COMM)/604/2024 l15-05-2024 [The Indian Express PrivateRajan 811797546 01-12-2025 626 IContested
[Limited Vs Signet MediaKhanna(P),
Service Pvt Ltd

1304 IRECOVERY ICS (COMM)/5256/2021 14-12-2021 [EMBUER HEALTH|LOVISH 10811547394 |02-12-2025 1449 IContested
IPRIVATE LTD Vs M/SSETH(P),
ISHREE GANESH AGENCY|
IAND ANR

1304 IRECOVERY ICS (COMM)/1293/2024 [25-11-2024 [HORIZON SATELLITEPayal Kakra(P), (0818573893 [02-12-2025 372 IContested
ISERVICES PVT LTD Vs
IAKD BUILD INDIA|

IPRIVATE LIMITED
1304 IRECOVERY ICS (COMM)/1009/2023 [11-07-2023 IAKSHIT ARORA VSFAROOQ 09-12-2025 1882 IContested
IRAKESH AROORA IAHMED(P),
o [SH. AJAY PANDEY, DISTRICTICENTRAL 1307 (Civil ICS (COMM)/1276/2024 [20/11/24 lAsha Rani VsSUMIT 10718704960 [24/12/25 1399 [YES ICONTESTED l24/12/25
WUDGE, COMMERCIAL COURT ICholamandalam MSWADHVA

IGeneral Insurance Co Ltd

1307 (Civil ICS (COMM)/2304/2022 llo/10/22 KRBL LIMITED Vs MOISUDARSHAN 26843455 03/12/25 1150 [YES ICONTESTED 3/12/25
ICOMMODITIES INDIABANSAL
IPRIVATE LIMITED

1307 [Civil ICS (COMM)/319/2024 129/02/24 ICHANCHAL SINGLA VSAMIT VOHRA [9958258255 [05/12/25 645 [YES ICONTESTED lo5/12/25

ISHRI SAGAR AGGARWAL

07 [Civil [OMP (COMM.)/31/2025 1/07/25 [SUNIL DEHAL Vs KULBIRDIGVIJAY 0313563111  |09/12/25 161 ICONTESTED
IKAUR AND ORS. INGH

07 (Civil [OMP (COMM.)/91/2024 7/10/24 IM/s HALDIRAM BHUJIAVISHWENDRA (9871704611 [12/12/25 l431 ICONTESTED
WALA Vs M/s BHAWANIVERMA
IDISTRIBUTORS

1 [SH. S.S RATHI, DISTRICT JUDGE,CENTRAL ICOURT ROOM 310 ICS (COMM) [OMP (COMM.)/17/2025 5-05-2025 IGOVERNMENT OF NCTZafar Abbas 0868122342 [11.12.2025 220 - IContested F F F
[COMMERCIAL COURT [OF DELHI Vs MS MAA|
IBHAGWATI ASSOCIATES

ICOURT ROOM 310 ICS (COMM) ICS (COMM)/658/2025 4-06-2025 [ARTHANT ELECTRICALSSurender tyagi 999993833 [06.12.2025 185 - IContested - F -

s M/s PRAMOD)|
[TELECOM PRIVATE
ILIMITED

12 |[SH. RAVINDER BEDI, DISTRICTICENTRAL ICS (COMM)/ 136/2025 [29.01.2025 [YASHPAL KHURANA VSJAGRITIJAIN (8527506427 [13.12.2025
WUDGE, COMMERCIAL COURT [M/S NARULA AND SONS [PARTESH
IBHARDWAJ

Kuo1 ICS COMM 1054/2025 [26-09-2025 WAYSON INDUSTRIES VsM.K. MIGLANI (9811081980 [13-12-2025
[MUKESH PLASTIC AND|
[ENGINEERING
[INDUSTRIES
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o1 ICS (COMM) 1060/2025 [27-09-2025 [[SHRAT FATMA VSANKIT VERMA [9899090382
ICHOLAMANDALAM MS|

IGENERAL  INSURANCE|

l17-12-2025

ICOMPANY LTD

o1 Misc DJ 899/2025 l01-12-2025 IM/s Kiran Roadways Pvt[Varun Gupta 1081047676  [16-12-2025
ILtd v M/s Unilec Engineers|
P. Ltd

13 [SH. MK NAGPAL, DISTRICTICENTRAL o2 ICIVIL SUIT ICS (COMM)/2496/2019 l17-10-2019 IKRISHAN KUMAR VsDP BHATIA [0868041789 11-12-2025 2276 IDEECRED
WUDGE, COMMERCIAL COURT ISADHNA MEDIA PRIVATE

ILIMITED AND ANR.

ho2 ICIVIL SUIT ICS (COMM)/3917/2021 5-10-2021 ISOUTH DELHISH. AMARDEEPP818451845 19-12-2025 1557 IDISMISSED
[MUNICIPAL [MAINT
[CORPORATION Vs

[MANOJ KUMAR AND|
RS.
o2 ICIVIL SUIT ICS (COMM)/662/2024 [30-05-2024 |Allied Tubes Pvt LtdUN LEGAL8527506427 [16-12-2025 589 IDEECRED
[Through Its Director MrGROUP
Rishabh Taneja Vs M/
[EKRA DECOR PVT, LTD,

o2 ICIVIL SUIT [OMP (COMM.)/42/2025 [30-08-2025 IMukesh Arora Vs KotakKARTIKEY 10899036093 [02-12-2025 132 IALLOWED
IMahindra Prime Ltd IMATHUR
o2 ICIVIL SUIT ICS (COMM)/790/2025 11-07-2025 [Pappu Seth Proprietor M/sRV LAWP560905884 [24-12-2025 182 IDEECRED
[Pappu Seth Vs MCD AndlASSOCIATES
|Another
4 [SH. ASHUTOSH KUMAR, DISTRICT|WEST ICounter claim ICounter Claim/40/2021 [26-10-2021 ISUSHAN PAL SONI VsSNEERAJ 8860141196 [08-12-2025 1504 [Yes IDISMISSED nil nil
WUDGE (COMMERCIAL COURT) IRASHI JAIN ISHARMA(P),
ICS comm ICS (COMM)/262/2021 l12-04-2021 IRASHI JAIN Vs SUSHANDINESH 8860141196 [08-12-2025 1701 [Yes IDECREE il il
[PAL SONT IKUMAR
ISABHARWAL(P
ICS comm ICS (COMM)/40/2025 16-01-2025 ISTATE BANK OF INDIA V§MANOJ 10810593131 [11-12-2025 1329 [Yes IDECREE nil nil
ISANJAY IPANDEY(P),
ICS comm ICS (COMM)/502/2024 6-06-2024 IBANK OF MAHARASTRABIJAY MOHAN[9015893668 [22-12-2025 564 [Yes IDECREE Inil nil

[Vs KANIKA CREATIONS  |[GOSWAMI(P),

5 |[MS. PREETI AGARWAL GUPTA,WEST (CS COMM) 86/2024 [30-01-2024 VAT ENTERPRISES VS IDhruv Dwivedi 9999653945 [22-11-2025 292 DAYS es ICONTESTED INIL INIL
[DISTRICT JUDGE (COMMERCIAL ICHANDAN AND|
ICOURT)-02 ICHANDAN
((CS COMM) 511/2023 lo8-07-2023  [VIVEK CHANDELA VS [28-11-2025 l469 DAYS es ICONTESTED INTL. INTL.
JANKIT JAIN
16 [SH. RAGHUBIR SINGH, DISTRICTWEST ICS (COMM)/894/2023 15269 zell Cooner Paints Vg 12/12/25 734
WUDGE (COMMERCIAL COURT)-03 Begum Hajra Alias Hazr:
[Begum
ICS (COMM)/259/2024 k5370 [The South Indian Bank Lid| 13/12/25 634

Vs Peritus Services Pvt Lt
|And Others
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ICS (COMM)/347/2024
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[Union Bank Of India Vg
|Anu Bhayana Prop|
|Ofdashmesh Enterprises

ADVOCATE
MOBILE
NUMBER
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PRE- DISPOSAL
INSTITUTION (CONTESTED
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ICS (COMM)/734/2024

{5531

ICANARA BANK V:
ISWADESH DEBNATH

18/12/25

478

17

ISH. SANJEEV AGGARWAL,|
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

WEST

ICS (COMM)

ICS (COMM)/210/2024

1/03/24

IPREMCHAND GUPTA VSsameer sidhar
IM/S GANGOTRI|
[ELECTRONICS PVT LTD.

l044446565

06/12/25

645

INA IDECREE

INil INil

[CS (COMM)

ICS (COMM)/246/2020

106/10/20

[AMRITA CHATWAL VSSuraj

ISHASANK AGGARWAL  [Aggarwal

Prakash|

9811024762

12/12/25

1893

INA IDECREE

INil INil

[CS (COMM)

ICS (COMM)/954/2023

[23/12/23

IM/S VERMA STAINLESSAshu Ralhan
ISTEEL VS M/S ARTS OF
[WOODS PRESENTATIES

10582628330

l15/12/25

723

INA IDECREE

INil INil

ICS (COMM)

ICS (COMM)/786/2023

l20/10/23

IMOHAN MEAKIN[B. P SHARMA
ILIMITED A\ ESHA|
IMEHAR

0810552424

19/12/25

791

INA IDECREE

INil INil

ICS (COMM)

ICS (COMM)/704/2024

17/08/24

IRAMAN GANDHI VSDHURV
IDINESH KUMAR SINGH |[SHARMA

19999888189

19/12/25

489

[NA IDECREE

INil INil

ICS (COMM)

ICS (COMM)/507/2019

17/10/19

ISHASHI MITTAL VS M/Schakit singhal
IAAA HOSPITALITY

10818613613

20/12/25

2256

[NA IDECREE

INil INil

ICS (COMM)

ICS (COMM)/923/2024

[4/10/24

GOYAL  VSSANJAY
FABRICATORSSEHGAL

IDEEPALI
ISONAL
IPVT LTD

9873479585

20/12/25

la22

INA IDECREE

INil INil

ICS (COMM)

ICS (COMM)/924/2024

b4/10/24

IMANAV GOYAL VSSANJAY
ICYOLIN PVT LTD EHGAL

9873479585

20/12/25

l422

INA IDECREE

INil INil

ICS (COMM)

ICS (COMM)/309/2023

[29/03/23

IM/S SHIVA IMPEX VSBharat Bagga
[M/S SANDIYA EXPORTS|
IPVT

9899584189

22/12/25

999

INA IDECREE

INil INil

[cs (comm)

ICS (COMM)/574/2021

l22/11/21

[M/S OKAYA POWER PJSHREY
ILTD. VS SAPNA SARRAFNAUTIYAL
IPROPRIETOR OF MS SEV|
JAUTOMOTIVE

9999864070

26/12/25

1495

INA IDECREE

INil INil

18

ISH. RAJ
IDISTRICT JUDGE (COMMERCIALJ
ICOURT)

KUMAR _ TRIPATHI,WEST

INIL

o

ISH. NARESH KUMAR MALHOTRA,
[IDISTRICT JUDGE (COMMERCIAL
ICOURT)

WEST

ICS (COMM)/743/2022

ICS (COMM)/743/2022

16-09-2022

IAMIT SHARMA Vi
IGLOBAL SALES INDIA

09-12-2025

[YES IDECREE

ICS (COMM)/568/2024

ICS (COMM)/568/2024

8-07-2024

[Punjab National Bank Vs
Sh Siddharth Ahuj
[Proprietor M/s Parc Inc

12-12-2025

[YES IDECREE




COURT

DISTRICT

COURT ROOM

CASE TYPE

DATE
REGISTRA'
N

OFPETITIONER NAME VSADVOCA

RESPONDENT NAME

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER

PRE-

INSTITUTION (CONTESTED

NATURE
DISPOSAL

MEDIATION  SETTLED)

TOOK PLACE

OFDA

E  OFNUMBER ACT

EXECUTIO OF DAYSSECTION

/N

FFOR

DECREE  EXECUTI

ON OF

ICS (COMM)/307/2025 ICS (COMM)/307/2025 16-04-2025 State Bank Of India Vg l17-12-2025
|Ashok Kumar
ICS (COMM)/549/2025 ICS (COMM)/549/2025 l02-07-2025 INAINI FINCAP LIMITED| 20-12-2025 [YES IDISMISSED
[Vs RAM SAGAR RAI
20 [SH. PULASTYA PARAMCHALA,NEW DELHI il IARBTN 12547/2016 7.11.2015 IRAM KAWAR HUF VSJRAM KAWAR (9810111503 [22.12.2025 13698 [NO IALLOWED INil INil [U/S 34
IDISTRICT JUDGE (COMMERCIALJ IM/S  BAJAJ  CAPITAL
ICOURT)-01 INVESTOR SERVICES|
ILTD.
IOMP(COMM) 132/2024 [13.02.2024 [RAJ SHARMA VS. THHEA.K. TRIVEDI (9871441764 [02.12.2025 658 INO IALLOWED INil INil [U/S 34
IGENERAL MANAGER|
INORTHERN
IOMP(COMM) 223/2019 109.12.2019 [NATIONAL INSTITUTE OFG.D. SHARMA (9999151328 [13.12.2025 2196 INO IREJECTED INil INil [U/S 34
IPLANT GENOME
RESEARCH  VS. M/
ISARVESH SECURITY|
ISERVICES PVT. LTD.
[OMP(COMM) 85/2023 106.06.2023 [NATIONAL SEEDSYASHVAREHAN|9650057525 [17.12.2025 925 INO IREJECTED INil INil [U/S 34
ICORPORATION LTD. VS|
[UTTAM RICE AND SEEDS|
[PVT. LTD.
MP(COMM) 22/2019 1.02.2019 IREJEEV AGARWAL VS|RAJNEESH 10810613470 [19.12.2025 2513 [NO IALLOWED INil INil [U/S 34
[INDIACAN EDUCATIONKUMAR
IPVT. LTD. AND ANR. ISHARMA
21 [SH. BHUPESH KUMAR, DISTRICIINEW DELHI 25 ICS (COMM.) 199 / 2023 [10.04.2023 IM/S TALIMART INDIAMR. SURABH[8860625759 [01.12.2025 967 [NA ICONTESTED INA INA ISUIT FOR|
WUDGE (COMMERCIAL COURT) IPVT. LTD. VS. M/SVERMA IRECOVERY
IPRIMATEL FIBCOM LTD.
[CS (COMM.) 450 / 2024 4.05.2024 [M/S WINPRO DOORSMR. NAVEEN[8860301018 [06.12.2025 562 INA ICONTESTED INA INA SUIT __ FOR|
JAND WINDOWS LIP VS. [LOHIA IRECOVERY
ISH. RAHUL CHOBEY
ICS (COMM.) 560 / 2024 18.07.2024 [SUNIL. KUMAR GUPTA |MR. KISLAYA{9654968449 [16.12.2025 517 [NA ICONTESTED INA INA [SUIT FOR|
[VS. SILVERGLADES [MISHRA [RECOVERY
INFRASTRUCTURE PVT|
ILTD.
ICS (COMM.) 69 / 2023 4.07.2023 ISSKAN AVIATION PVT/MR. BHABNA9899886971 |[17.12.2025 1898 [NA ICONTESTED INA INA ISUIT FOR|
ILTD. AIRPORTSDAS [RECOVERY
JAUTHORITY OF INDIA|
JAND ANR.
ICS (COMM.) 1309 / 2022 [22.12.2025 [TCI EXPRESS LIMITED [MR. NITIN|9810131533 [30.03.2022 1364 INA ICONTESTED INA INA ISUIT FOR|
[VS. M/S  ARIHANT|PANDEY [RECOVERY
[PRINTERS
22 [MS. DEEPALI SHARMA, DISTRICTINEW DELHI 20 JARBITRATION CASE IOMP (Dp1/09/25 IKOTAK MAHINDRAAMIT KUMAR[9999814620 [02/12/25 82 [NO IDISPOSED INIL [NIL ISECTION ¢
VUDGE (COMMERCIAL COURT)-03 (COMM.)/202/2025 PRIME LTD VS NKGSINHA loF
[[NFRASTRUCTURE LTD IARBITRATIO
IN &
ICONCILIATT
SUIT FOR RECOVERY [CS (COMM.)/326/2023  30/05/23 [AXIS BANK LTD VS ANKITANUPAM 9654926809 [06/12/25 l921 [VES [DECREED INTL INTL SUIT  FOR|
[VIJ ISINGH [RECOVERY
ISUIT FOR RECOVERY ICS (COMM.)/914/2022 l21/11/22 ISHRI ANIL  RANBIRAnand Kuman9650428291 [12/12/25 1117 [YES IDISMISSED INIL INIL ISUIT FOR|
ILEEKHA THROUGH SPADubey [RECOVERY
[HOLDER VS KOTAK|
IMAHINDRA BANK LTD.




COURT DISTRICT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N FFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON

ISUIT FOR RECOVERY ICS (COMM.)/723/2022 l24/08/22 10871709035 [23/12/25 IDISMISSED
[VS SHIRISH KOTMIRE INGH PAL [RECOVERY
23 |[MS. SAVITA RAO, DISTRICTSOUTH 12, New Court Block-I ICivil Suit ICS (COMM)/14/2024 [06-01-2024 EMU LINES PVT LTD VsjSh. Uday Kumar 9810868162 [05-12-2025 699 [Yes IDECREED INA INA [Suit for
WUDGE(COMMERCIAL COURT) [Munuswamy Ramesh [Recovery
[Proprietor Shri
Manjunatha Cargo Services
12, New Court Block-I [Civil Suit ICS (COMM)/236/2023 [24-04-2023 IDHARAMVIR SINGH VsSh. Vishal Maan 9899934315 [11-12-2025 962 [Yes IDECREED INA INA [Suit foy
IKNEWTON ACADEMY| [Possession,
ISOFTECH SOLUTION PVT| [Recovery  off
ILTD |Arrears
12, New Court Block-I ICivil Suit ICS (COMM)/635/2022 11-11-2022 IASHA ENTERPRISESSh. Sanjay|9810959432 [20-12-2025 1135 [Yes IDECREED INA INA [Suit foy
IPRIVATE LIMITEDBansal [Recovery
THROUGH SHRI V
ISHARMA DIRECTOR V:
INATIONAL BUILDIN
12, New Court Block-I ICivil Suit ICS (COMM)/114/2024 106-03-2024 IRspl Health Private Limited|Sh. SK Bansal 9650682928 [20-12-2025 654 INo IDECREED INA INA Suit U/s 134
s Stepway International 135 and 29 off
the Tradmark]
Act
24 [MS. ANURADHA SHUKLASOUTH 16, New Court Block-T [Commercial ICS COMM 336/2021 l01.10.2021 South  Delhi ~ MuncipalPraduman 10313170405 [06.12.2025 1528 - IContested - F F
[BHARDWAJ, DISTRICT] ICorporation Vs  VarunKumar Aggarwal
WUDGE(COMMERCIAL COURT) [Chhabra Proprietor]
IGlamour Advertising
25 |SH. SANDEEP YADAV [SOUTH 17, New Court Block-I [Commercial MP (COMM.)/ 28/2024  [11-09-2024 ISHRI VENKATESHWARAPPRIYADARSHI (9560633441 [05-12-2025 450 [NA IContested INA INA |Arbitration &
[ONIVERSITY Vs  M/SGOPAL(P) [Conciliation
IKONARK ENGINEER |Act, 1996--34
17, New Court Block-I [Commercial IOMP (COMM.)/ 58/2022  [28-11-2022 ICENTRAL IKUNAL 981117595 23-12-2025 1121 INA IContested INA INA |Arbitration &
[WAREHOUSING ISABHARWAL(P IConciliation
[CORPORATION Vi lAct, 1996-
RADHEY SHYAM| ISECTION, 34
[MAURYA
17, New Court Block-I ICommercial ICS (COMM)/ 277/2019 [20-09-2019 IM/S L.G. PRINTER PVT[PANKAJ [Not available [26-12-2025 2289 [Yes IContested INA INA Recovery  of
LTD. Vs M/SAGGARWAL(P) Money--74
[IDOCTORWINDOWN PVT,
ILTD. AND ORS.
17, New Court Block-I ICommercial ICS (COMM)/ 96/2021 l08-02-2021 [M/S DOCTOR WINDOWNISANDEEP 10811426617  [26-12-2025 1782 INA IContested INA INA [Suits fo
IPVT. LTD. AND ORS. VSVERMA(P) recovery and|
IM/S I.G. PRINTER PVT|| [Damages--
ILTD. ICIVIL SUIT
|26 [SH. AJAY KUMAR JAIN, DISTRICTSOUTH 29, New Court Block-II [Commercial ICS (COMM.) 289/2022 2.05.2022 [M/S DARSHANA AGRO [ANIS 10971412326, [03.12.2025 1311 [YES IContested INIL INIL [Suit for
WUDGE (COMMERCIAL COURTY) VS LIQUIDMOHAMMAD (7011889400 [recovery
(DIGITAL)-04 I[ENTERTAINMENT & ORS.
29, New Court Block-IT ICommercial ICS (COMM.) 447/2022 2.08.2022 IM/S AC IMPEX VS |UTKARSH 10818000850, [06.12.2025 1222 [YES IContested INIL INIL [Suit foy
IVIKAS CHAUDHARY,MATHUR ANDI9899858596 Irecovery
IPARTNER, M/S RAMDEV|SUDHIR
IMETAL INDUSTRIES MATHUR




COURT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N FFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

29, New Court Block-1I [Commercial ICS (COMM.) 470/2022 [20.08.2022 [EMU LINES PVT. LTD. VSUDAY KUMAR [9810868162, [01.12.2025 1199 IContested [Suit for]
HAJEE JAFFER SHARIFF] 8882303942 [recovery
JAND CO.

27 [SH. LOKESH KUMAR SHARMA,SOUTH 4o, New Court Block-1T [Commercial IOMP (COMM) 24/2024 14-08-2024 INDIA SKILLS P. LTD. VSVIPIN KUMA§|§17867224 l05-12-2025 1478 - IDISMISSED F F IOBJECTION/
IDISTRICT JUDGE(COMMERCIALJ ISEKH ABDUL SAMIM [MARYA [PETITION
ICOURT) [U/S 34 OH

IARBITRATIO
IN &
o, New Court Block-IT ICommercial ICS(COMM) 609/2023 7-11-2023 V. COMMUNICATION VSRAHUL KUMAR[9310972268 [05-12-2025 759 [YES IDECREED F F ISUIT FOR|
JAKSON LTD. [RECOVERY
o, New Court Block-1I [Commercial ICS(COMM) 585/2023 [25-10-2023 IANIKA CREATIONS VSMADHU SINGH (9953417765 [18-12-2025 785 [YES IDECREED F F ISUIT FOR|
[M/S AMWBSHOP INDIA [RECOVERY
o, New Court Block-1I [Commercial ICS(COMM) 608/2023 [08-11-2023 M/S BLUE ROSEPRAVEEN 10811657595 [18-12-2025 771 - IDISMISSED F F ICOUNTER
IFASHION VS M/S SUKHKUMAR SINGH ICLAIM
ISAGAR SILIK & SAREE
4o, New Court Block-IT ICommercial ICS(COMM) 62/2022 [23-09-2020 [M/S SUKH SAGAR SILK &AAYUSH 10711048605 [18-12-2025 1912 - IDECREED - F ISUIT FOR|
ISAREE VS M/S BLUEMALHOTRA [RECOVERY
IROSE FASHION
|28 [SH. LAL SINGH, DISTRICT JUDGE [SOUTH-EAST 18 BLOCK 1 ICS (COMM) 621/2025 [30-07-2025 ISTATE BANK OF INDIA VSNIKHAT 10643242952 |04-12-2025 127 - IDECREED - F-
IDARSHAN SINGH [PARVEEN
IDIVYA NARAIN
MP (I) (COMM.) 195/2025 6-10-2025 IBRIJBASI FIRE SAFETY[TAMIM QADRI9899959499 [10-12-2025 65 - IDISMISSED - F-

ISYSTEM PVT. LTD. Vs& GURINDER [& 9811176622
INUVIA INDIA PVT. LTD,|

JAND ANR.

ICS (COMM) 1387/2024 [20-05-2024 ILALLAN PRASAD GUPTADAVENDRA INOT 18-12-2025 577 - IDECREED - -
Vs M/s FYLFOT CHITSKUMAR &MENTIONED
IPVT. LTD. AND ORS. [YOGESH [N PLAINT

IKAUSHIK

[CS (COMM) 810/2022 [20-08-2022 INDOSPIRIT BEVERAGESANAND 10899617989 [22-12-2025 1220 - IDECREED - -
IPRIVATE LIMITED Vs M/SSHANKAR &&
[MORNING STORES NKMM.L 8920884085
IPVT LTD ICHAUDHARY

[OMP(COMM) 05/2024 16-01-2024 IM/S GLOBAL HEALTH|A.V SHUKLA &0810024147 &24-12-2025 708 - IDISMISSED - -
ICARE SERVICES VS ER[SANJEEV 10811418837
ISHIVA PRASADCHAUDHARY
IPENTYALA

ICS DJ 1792/2018 [19-12-2018 [HARINDER SINGH VSANIL KUMAR &9891995763 &26-12-2025 2564 - IDECREED - =
RAHUL NARANG IDEVESH 9953686474

ICHAUHAN
29 |SH. LALIT KUMAR ISOUTH-EAST m ICS (COMM)/351/2024 ICS (COMM)/351/2024 09.05.24 [M/S INTEX FURNITUREKARAMVEER |N/A 13.12.25 583 IVES [DISMISSED [ F F
D. DJ COMM-02, DJ-COMM-2, IPVT. LTD. Vs Ahluwali IDECREED
AKET COURTS, NEW DELHI. IContracts India Limited|

[Through Its Managing|
[Director

[OMP (COMM.)/51/2025 [OMP (COMM.)/51/2025 [24.07.25 SHYAM  SUNDER  VSHARDIK IN/A 23.12.25 152 [YES IDISMISSED F F
ISURENDER SINGH[SANGWAN

[VERMA




COURT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

30 [SH. VRINDA KUMARI ICOMMERCIAL SUIT [CS (COMM)/266/2023 li5003 IGREENZ GARDEN SHOPPPRACHI 0810240038
[Vs N K SHAH|VASHISHT
INFRAPROJECTS GREENZ GARDEN | pp s oy
18.03.2023 SHOP Vs N K SHAH VASHISHT 9810240038 01.12.2025
INFRAPROJECTS
ICOMMERCIAL SUIT ICS (COMM)/3774/2024 “5579 IKULJEET SINGH[KUNAL MADAN[9717468652 KULJEET SINGH -
IPROPRIETOR OF M/ PROPRIETOR OF
IKAY DEE IRON TRADERS| M/S KAY DEE IRON
Vs M/S AMBASY| 14.10.2024 TRADERS Vs M/S KUNAL 9717468652 04.12.2025
ICONTRACTORS PVT. LTD. AMBASY MADAN
ICONTRACTORS PVT.
LTD.
ICOMMERCIAL SUIT ICS (COMM)/283/2021 k4425 M/S DHANLAKSHMISIDDHANT 10873047772 IM/S DHANLAKSHMI| =
IBUILDING [KUMAR BUILDING
IDEVELOPMENT PRIVATE| DEVELOPMENT SIDDHANT
LIMITED Vs ECO RRB| 17.08.2021 PRIVATE LIMITED KUMAR 9873047772 10.12.2025
[INFRA PRIVATE LIMITED Vs ECO RRB INFRA
PRIVATE LIMITED
ICOMMERCIAL SUIT ICS (COMM)/2917/2024 5499 ISTATE BANK OF INDIA VS§VARUN 10818365119 -
IBALJIT SINGH ICHANDIOK
STATE BANK OF VARUN
26.07.2024 INDIA Vs BALJIT CHANDIOK 0818365119 15.12.2025
SINGH
ICOMMERCIAL SUIT ICS (COMM)/79/2025 5685 IPUNJAB NATIONALJVIKRAM GOLA (9811244209 -
BANK Vs AJEET SHARMA
PUNJAB NATIONAL
28.01.2025 BANK Vs AJEET [VIKRAM GOLA| 9811244209 16.12.2025
SHARMA
131  [MS. ANU GROVER BALIGA [SOUTH-EAST 21 ICOMMERCIAL SUIT ICS COMM/60/2020 3854 ICHANDAN MUNJAIMS. AKANKSHA9560274717 24/01/20CHANDAN MUNJAL MS. 9560274717 12/12/25--
(SOLE PROPRIETOR OHRNEHRA ((SOLE PROPRIETOR AKANKSHA
[MEDICAL SQUAD Vs. RC| IOF MEDICAL SQUADNEHRA
[HEALTHCARE PRIVATE [Vs.RC
ILIMITED [HEALTHCARE
ICOMMERCIAL SUIT ICS COMM/599/2021 k4523 ICHETNA GUPTA  Vs/SH. SHEKHAR|9868790800 23/11/211CHETNA GUPTA Vs. |SH. SHEKHAR 9868790800 22/12/254--
IKARVY REALTY INDIAGUPTA [KARVY REALTY GUPTA
ILTD INDIA LTD
I32 |MS. NEELAM SINGH [SOUTH-EAST 22 ICOMMERCIAL CASE ICS DJ/793/2019 16-09-2019 IM/S LUCKY|GAGANMEET |- 03-12-2025 2270 [YES IContested = =
IPHARMACEUTICALS PVTSINGH
ILTD Vs M/S MOOLCHAND|
IKHATRATI RAM|
I[HOSPITALS
[COMMERCIAL CASE [OMP (COMM.)/26/2020  [20-03-2020 [TELECOMMUNICATIONS [M/S SIKRI - 13-12-2025 2094 [YES IContested - -
ICONSULTANTS INDIA|
[LIMITED Vs M/
ICREDIBLE
IMANAGEMENT AND|
ICOMMERCIAL CASE ICS (COMM)/72/2020 1-01-2020 M/S KARSHIVNIKIASHOK Kf-- 05-12-2025 2135 [YES IContested - -
INTERNATIONAL PVTISINGH
LTD Vs M/S GOLH
INTERNATINAL
ICOMMERCIAL CASE ICS (COMM)/115/2020 [20-02-2020 IMOL LOGISTICS INDIAPANKAJ SINGH}--- 13-12-2025 2123 [YES IContested - -
IPVT LTD Vs FASHION|
ICLUB GLOBAL
[EXECUTION [EX/310/2020 108-09-2020 M/S CREDIBLESUMIT Kf-- 13-12-2025 1922 [YES IContested - -
IMANAGEMENT ANDBATRA
ICONSULTANT PVT. LTD|
[Vs
[TELEOMMUNICATIONS
[COMMERCIAL CASE ICS (COMM)/956/2023 [13-10-2023 IKUCHIPUDI DANCEVAIBHAV - 12-12-2025 791 [YES IContested - -
ICENTER AND ANR. VsVUTTS
[MS.
[PURVADHANASHREE
JAND ORS.




COURT

DISTRICT

COURT ROOM

CASE TYPE

ICOMMERCIAL CASE

IOMP (COMM.)/7/2025

DATE
REGISTRA'
N

[23-01-2025

OFPETITIONER NAME VSADVOCA

RESPONDENT NAME

[RAJ KUMAR SINGH Vsshanker Kashyap|
IROHITBAWA (SINCH
IDECEASED)

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

18-12-2025

329

OFDAYS FOR DISPOSALWHETHER

PRE-

NATURE OFDA

DISPOSAL

INSTITUTION (CONTESTED

MEDIATION
TOOK PLACE

SETTLED)

(Contested

E  OFNUMBER ACT
EXECUTI
N

O OF DAYSSECTION
FFOR

DECREE  EXECUTI

ON OF

[EXECUTION

[EXECUTION
(COMM.)/317/2025

[10-09-2025

[M/S VARQ FOODS Vs M/SGEETIKA
IS AND S FOOD INC. KAPUR

l19-12-2025

[YES

(Contested

133

IMS. NEERA BHARIHOKE,
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)

SOUTH-EAST

=

ICOMMERCIAL CASE

ICS (COMM)/308/2021

[27-08-2021

TPIN ARORA Vs NIVANandwani &
IBUPA HEALTHAssociates
INSURANCE COMPANY|
[LIMITED

9810528802

l9-11-2025

1545

ICONTESTED

U/S 34

IOMP (COMM.)/47/2025

lo4-07-2025

ISMT. RAMAN GUPTA VsD.R. JAIN LA
IAXIS BANK LTD. [FIRM

10868503030

18-11-2025

228

[YES

ICONTESTED

ICOMMERCIAL CASE

ICS (COMM)/513/2023

30-05-2023

INDIA OFFSET PRINTERDinesh Tiwari &f
PVT  LTD Vs  M/SSeema Mishra

I[LEARNING HUB|
[THROUGH ITS|
IPROPRIETOR SH,|

990195020

11-11-2025

1896

[YES

ICONTESTED

ICOMMERCIAL CASE

ICS (COMM)/820/2023

[06-09-2023

M/S FASTSURANCEStellar Legal
ICONSULTANTS PVT. LTD|
[Vs UTTAM BHAKAT

818930209

06-11-2025

792

ICONTESTED

34

[MS. NIRJA BHATIA, LD. DISTRICT]
VUDGE (COMMERCIAL  COURT-|
07)DIGITAL, SOUTH-EAST, SAKET]
ICOURT

ISOUTH-EAST

3o

lcs (COMM)

23/2025

4.01.2025

IVIPIN AGARWAL VS SGagan Kumary
IAND S SURGICARE |Singhal

19958295989

02.12.2025

322

IDECREED

Bo

lcs (COMM)

242/2024

3.04.2024

IM/S CONVERGIA[Rajesh Kumar
IDIGITAL EDUCATION V§
[HANS INTERNATIONAL

0810195013

08.12.2025

614

IDISMISSED

135

[MS VEENA RANI, DISTRICT]
WUDGE(COMMERCIAL COURT)

ISOUTH-EAST

139

[cs7coMm

1352/20

[02.12.2020

[MODI  INFOSOL _ V/SSURUCHI
IPRIME ABGP PVT.LTD. |[MITTAL ANDy
IABHISHEK
IGAUTAM

[9711357001,
10811000519

102.12.2025

1826

INO

ICONTESTED/DECR
[EED

IN.A.

IN.A

[cs7coMM

2872/24

12.07.2024

PRAHALAD SINGH V/SPANKAJ
IPAYTEL FINANCIALJKUMAR
[TECHNOLOGIES PVT|
ILTD.

10990008067

[22.12.2025

528

INO

IDISMISSED/CONTE
ISTED

IN.A.

IN.A

b6

ISH. DEVENDER KUMAR, DISTRICT
WUDGE (COMMERCIAL COURT)

I[EAST

209

IRECOVERY

20/2023

[26-08-2023

IPROPYOGI ADVISOR P,
ILTD.V S. ROYALGOLF
ILINK CITY PROJECTS P,
ILTD.

06-12-2025

830

ICONTESTED

INIL

INIL

209

SECTION 34

8/2024

lo1-07-2024

[RCTC  VS.
[FOOD SERVICES

EXPRESS|

INIL

16-12-2025

530

[YES

ICONTESTED

INIL

INIL

209

[SECTION 34

lo/2024

o1-07-2024

[RCTC  VS.
[FOOD SERVICES

EXPRESS|

[16-12-2025

530

ICONTESTED

INIL

INIL

209

SECTION 34

11/2024

12-07-2024

IRCTC  VS.
IFOOD SERVICES

EXPRESS|

[16-12-2025

519

ICONTESTED

INIL

INIL

209

IRECOVERY

[193/2024

2-07-2024

IPUNJAB
IBANK VS.
IPLASTICS

NATIONAL
KOHILI|

INIL

l17-12-2025

530

[YES

ICONTESTED

INIL

INIL




COURT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N FFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
[02-07-2024 IPUNJAB NATIONAL 17-12-2025 530 ICONTESTED
[BANK VS. SAI PLASTIC

209 IRECOVERY 194/2024

209 IRECOVERY 01/2025 [03-01-2025 RAKESH KUMAR| INIL 17-12-2025 1344 [YES ICONTESTED INIL INIL
ISHARMA VS. M/
[IKANWAR ENTERPRISES

209 IRECOVERY I55/2025 19-02-2025 IBANK OF MHARASAHTRA| INIL 16-12-2025 297 [YES ICONTESTED INIL INIL
[VS. M/S NIRANJAN]
IENTERPRISES

209 IRECOVERY 146/2025 18-04-2023 ICANARA BANKV S SCALE| INIL 06-12-2025 958 [YES ICONTESTED INIL INIL
[N SKILL

209 IRECOVERY 1362/2024 [28-11-2024 ISTATE BANK OF INDIA| INIL 08-12-2025 375 [YES ICONTESTED INIL INIL
S. VEERENDRA SINGH]
IGURJAR

137 [MS. RUBY ALKA GUPTA, DISTRICTEAST o1 ICS Comm 191/2022 107.06.2022 JARUNA MAITHEL VS[LAKSHAY 10999852428 [19.12.2025 1291 [YES IDECREED [19.12.2025 [NIL
JUDGE (COMMERCIAL COURT) IARCHANA BHASIN OSHI

101 ICS Comm 118/2024 9.04.2024 ILINKEXPRESS ISEEMA GUPTA (9212412289 [17.12.2025 617 [YES IDISMISSED F INIL
[LOGISCTIC PVT LTD. V§
ELOCE LOGISTIC PVT]

ILTD.

138 [SH. GORAKH NATH PANDEY,NORTH EAST 201, New Building KKD IC.S. (COMM) 143/2024 [20-04-2025 IDEEPAK SINGH Vs MR- o 01-12-2025 o o ICONTESTED INo F
IDISTRICT JUDGE (COMMERCIAL)-| [NASEEM AHMED [Execution
o1 ffiled till date]

IC.S. (COMM) 130/2025 [20-10-2024 M/S VISHWAKARMA- S 04-12-2025 - - ICONTESTED INo F
[ENGG. WORKS Vs M/S§ [Execution

IKHUNTHUNATH POWER ffiled till date|

IC.S. (COMM) 69/2025 6-12-2024 ICENTRAL BANK  OF- S 06-12-2025 - - ICONTESTED INo F
[INDIA Vs SURESH| [Execution

IKUMAR AND ORS. ffiled till date]

-do-- IC.S. (COMM) l101/2025 [23-01-2025 IBABLI Vs HARPREET} o 06-12-2025 - - ICONTESTED INo F
ISINGH THETHI [Execution

ffiled till date]

+-do-- IC.S. (COMM) 64/2025 l05-07-2025 RAKESH VERMA Vs F 08-12-2025 - - ICONTESTED [No F
IPRANESH KUMAR [Execution

ffiled till date

F-do-- IC.S. (COMM) 02/2024 [28-05-2025 IVIKAS GUPTA Vs MSk S 10-12-2025 - - ICONTESTED INo F
IRAFEEQ TRADING CO| [Execution

JAND ANR ffiled till date|

t--do-- IC.S. (COMM) 48/2025 l08-08-2025 [INEERAJ AGGARWALF o 17-12-2025 - - ICONTESTED INo F
IPROP M/S AGGARWAL [Execution

[TRADING COMPANY V: ffiled till date]

ILSLAMUDDIN

130 [SH. SUDESH KUMAR, DISTRICTSHAHDARA IShahdara/KKD/Delhi 1301, New Court Building (CS(COMMERCIAL) MISC. DJ/ji18.07.2025 [PUNJAB  AND|SH. 9810980834 23.12.2025 158 [YES JALLOWED [NIL INIL

WUDGE, COMMERCIAL COURT-01 ISHD/KKD/Delhi 58/2025 [SINDH BANKJAISHREE
VS DEEPABBADOURIA
ICHAUHAN

THAPA




COURT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE

hahdara/KKD/Delhi 1301, New Court Building (CS(COMMERCIAL) ICS(COMM)/217 (04.05.2024 WVAMMU AND[SH. RAHUL9953459952 24.12.2025 IDECREED
ISHD/KKD/Delhi 2024 IKASHMIR ISHARMA
[BANK LTD V¢
IATUL SHARMA
Ehahdara/KKD/Delhi 01, New Court Building (CS(COMMERCIAL) ICS(COMM)/456[31.08.2025 M/S AYUSHISH. RASHIKAl9958871701 24.12.2025 480 [YES IDECREED [NIL INIL
ISHD/KKD/Delhi 2024 [DENIM LLP VSVED
MANOJ
IKUMAR KHERA|
IPROP. OF M/§
4o |[MS. KIRAN BANSAL, DISTRICTSHAHDARA [ROOM NO 208 ICommercial ICS 24-12-2021 ISUBODH IBIJENDER 9899205088 23-12-2025 1460 [Yes IDECREED [Execution [nil
WUDGE, (COMMERCIAL COURT) COMM)/574/2 IKUMAR IGAUTAM mot filed
21 IKHANDEL WAL
Vs PRAMOD|
IKUMAR SINGH
IROOM NO 208 [Commercial ICS 02-03-2023 IKOMAL IKARTIK JAIN|8368060074 18-12-2025 1022 [Yes IDECREED [Execution [nil
COMM)/106/2 IPRASAD ot filed
1023 ISINGHAL
[PROP. OF M/S
IPRAKASH
IROOM NO 208 [Commercial ICS [20-08-2024 ICanara Bank VSKRISHAN 19990577700 13-12-2025 480 [Yes IDECREED [Execution [nil
COMM)/446/2 Pai Mata DiKUMAR ot filed
024 IGoods Carrier
[ROOM NO 208 ICommercial ICS 23-09-2024 ISARAOGI IKANHAIYA [9650525711 l05-12-2025 l438 [Yes IDECREED [Execution [nil
COMM)/501/2 ISUPER  SALESKUMAR Inot filed
24 [PVT LTD Vi
[VISHWASH
[KUMAR
41 [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA 1303, New Court Building(CS (COMMERCIAL ) ICS(COMM) 647/2024 [20.12.2024 ISURESH JAIN VS RAHULP K KHANNA 9818539988 [09.12.2025 354 [NO IDECREED INA INA
WUDGE, COMMERCIAL COURT [SHD/KKD/Delhi IGUPTA
1303, New Court Building(CS (COMMERCIAL ) ICS(COMM) 140/2025 105.03.2025 [ASHWINI THUKRAL VSU K SINGHAL [9599043045 [09.12.2025 279 INO IDECREED INA INA
ISHD/KKD/Delhi LOKESH
1303, New Court BuildingCS (COMMERCIAL ) ICS(COMM) 205/2025 05.04.2025 INARENDER KUMAR JAINS B PANDEY 0313780408 [10.12.2025 249 INO IDECREED INA INA
[SHD/KKD/Delhi [VS YASHU MAKKAR
03, New Court Building|CS (COMMERCIAL ) ICS(COMM) 459/2025 [25.07.2025 [VIKAS GOEL VS MCD IAMBAREEN 8287138358 [12.12.2025 140 [NO IDECREED INA INA
[SHD/KKD/Delhi
03, New Court Building|CS (COMMERCIAL ) ICS(COMM) 224/2024 108.04.2024 IBAJRANG LAL VS M/S JgﬂKESH 10810266298 [20.12.2025 621 INO IDECREED INA INA
[SHD/KKD/Delhi IAVIATIONS SERVICESKUMAR GUPTA
[PVT LTD
1303, New Court Building(CS (COMMERCIAL ) ICS(COMM) 176/2025 [20.03.2025 ISTATE BANK OF INDIA VSMADHUSUDAN (9310967985  [22.12.2025 277 [YES IDECREED INA INA
[SHD/KKD/Delhi IASHA SHARMA
1303, New Court Building|CS (COMMERCIAL ) ICS(COMM) 617/2024 l05.12.2024 IPUNJAB NATIONALJYOTI GAUTAM 9109315391  [23.12.2025 383 INO IDECREED INA INA
ISHD/KKD/Delhi BANK VS RAEES|
ISALMANIT
1303, New Court Building(CS (COMMERCIAL ) ICS(COMM) 313/2024 [28.05.2024 IM/S NAURAS FASHIONRRA. KUMAR[9643555136 [26.12.2025 577 INO IDECREED INA INA
[SHD/KKD/Delhi [VS GUDDIYA NAJMIN IDHINGIYA




COURT

COURT ROOM

CASE TYPE

DATE
REGISTRA'
N

RESPONDENT NAME

OFPETITIONER NAME VSADVOCA

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER

PRE-

INSTITUTION (CONTESTED

NATURE
DISPOSAL

MEDIATION  SETTLED)

TOOK PLACE

OFDA
EXECUTIO

E  OFNUMBER AC

OF DAYSSECTION

/N FFOR

DECREE

EXECUTI
ON OF

03, New Court Building|CS (COMMERCIAL ) ICS(COMM) 259/2023 [17.05.2023 IM/S ROHAN BOO! 0717345345 [26.12.2025 954
HD/KKD/Delhi ICOMPANY PVT LTD V¢
[FUTURE KOLKATA
1303, New Court Building,(CS (COMMERCIAL ) ICS(COMM) 146/2024 [26.02.2024 [MOHD ANJUM VSAKASHDEEP (9268602801 [26.12.2025 669 [NO IDECREED INA INA
[SHD/KKD/Delhi [VISHAL GROVER IARYA
iz |SH. PAWAN KUMAR MATTO DJSHAHDARA 1304 [COMMERCIAL ICS (COMM)/181/2025 BANK OFj27-03-2025 [UMESH JOSHI 9910568669 [06-12-2025 258 DAYS - IDECREED [Execution
(COMM-04) [BARODA  V§ not filed till
ISARVESH ate
[KUMAR
1304 [COMMERCIAL ICS (COMM)/487/2024 TISSAMSETTY [13-09-2024 IKANISH 10999457850 [17-12-2025 l460 DAYS - IDECREED [Execution
INAGA IKHARBANDA Inot filed till
VENTAKA date
[HARI KUMAR)
S SH. SUSHIL
[KUMAR
i3 [MS. PREETI AGARWAL GUPTA,NORTH-WEST o6 (Civil ICS(COMM)/66/2020 [14-02-2020 IGULSHAN [22-12-2025 IContested
[DISTRICT JUDGE, (COMMERCIALJ INTERNTIONAL P LTD V:
ICOURT) IM/S PRIME SOLES AND|
JANR
o6 Civil ICS (COMM.)/140/2020 [25-08-2020 M/S LETS DESIGN| 17-12-2025 IContested
[ENGINEERING,THROUG
[H ITS PARTNERS SH|
IKARAN DHALLAND SH|
[YOGENDRA MOHAN|
o6 ICivil ICS (COMM.)/697/2021 l10-12-2021 IPRADEEP KUMAR GUPTA| 06-12-2025 IContested
Vs M/S NAYYAR]
IELECTRONIC WORLD|
JAND ORS
106 ICivil ICS (COMM.)/739/2022 16-09-2022 [TIMES l24-12-2025 IContested
INFRASTRUCTURE PVT|
ILTD Vs BAKSH]I|
[ENTERPRISE
o6 Civil [OMP (COMM.)/26/2023  [20-02-2023 IKENDRIYA VIHAR] 23-12-2025
IAPARTMENT OWNER|
[WELFARE ASSOCIATION]
s SATISH KUMAR AND|
JIORS
44 |[SH.DEVENDER KUMAR JANGALA 205 ICivil ICS(Comm.)/512/2022 [09.06.2022 [Texzium International (P)IChopra IN.A 12.12.25 1282 Days [Yes IContested IN.A IN.A
[Ltd. Vs. Natura Products|
ILtd.
205 (Civil ICS(Comm.)/800/2022 12.10.22 [Napin Impex Ltd. Vs. UltraShubham IN.A 17.12.25 1162 Days [Yes (Contested IN.A IN.A
Industries [Bhardwaj
205 Civil ICS(Comm.)/108/2023 [04.02.23 ISpace 4 Business SolutionsAmit Kr. IN.A 04.12.25 1034 Days [Yes IContested IN.A IN.A
IPvt. Ltd. Vs. DCP
o5 Civil ICS(Comm.)/761/2023 [07.10.23 [M/s Krish Infratel (P) Ltd[Rajbir Singh IN.A l10.12.25 795 Days [Yes IContested IN.A IN.A
's. M/s Solar Smith Energy
(P) Ltd.
205 ICivil ICS(Comm.)/819/2023 [26.10.23 [Kuldeep Solanki Vs. HDF(C|Ujjwal KrN.A 12.12.25 778 Days [Yes IContested IN.A IN.A
[Ergo General Insurance Co.Goswami
ILtd.




COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

ks [SH. JAGDISH KUMAR, DISTRIC
WUDGE, COMMERCIAL COURT

ué6 [SH. UMED SINGH, DISTRICTNORTH INIL
WUDGE (COMMERCIAL)

l47  [SH. RAJ KUMAR, DISTRICT JUDGESOUTH WEST 03 ICOMMERCIAL SUIT ICS COMM. 472/2023 12.10.2023 [RITA RIKH VS ARVINDROHIT 10555570447, [12.12.2025 793 [YES IDECREED INIL INIL [RECOVERY
((COMMERCIAL COURT-01 IKUMAR GAUTAM [BANSAL, 10910808880 ISUIT
IABHIMANYU
[LALL

1603 ICOMMERCIAL SUIT ICS COMM. 444/2024 [02.09.2024 IMASCOT HEALTH SERIES[NAVEEN 10810078786, [22.12.2025 la76 [YES IDECREED INIL INIL [RECOVERY
IPVT LTD VS M/S SHREECHANDRA, 10810206600 ISUIT
IBALAJI DISTRIBUTORS |[SUDHANSHU
[TOMAR

U8 [SH. BALWANT RAI BANSAL,SOUTH WEST 1613 [Commercial ICS (COMM)/316/2024 l01-07-2024 [Hill And Associate India PvijSh. Awanishig873334481 [08-12-2025 525 IDISMISSED  |.... [Recovery
IDISTRICT JDUGE, COMMERCIAL Suit ILtd vs Piccadily Hotels PvtjSrivastava f Money
ICOURT-02 ILtd

k4o [SH. GAUTAM MANAN, DISTRICTSOUTH WEST 614 ICOMMERCIAL SUIT ICS(COMM) 232/2024 24.04.2024 UAS FORWARDINGMR. SIDHANT|8851519396 [23.12.2025 608 DAYS INIL INIL INIL INIL
JUDGE, COMMERCIAL COURT-03 ‘ORLDWIDE Vs TURBOAWASTHI
IMEGHA AIRWAYS

5o [SH. RAKESH PANDIT, DISTRICTSOUTH WEST 509 [CS(COMM) 89/2022 12.10.2022 |AEROSHIP LOGISTIC%anjay Mishra (9810135522 [03.12.2025 1184 Days IContested Dismissed
WUDGE, COMMERCIAL COURT-04 IPVT LTD  VsNIPPON|
JAUDIOTRONIX PVT LTD

509 ICS(COMM) 60/2024 [27.01.2024 [BABY RANI ALAS BABY|SAKSHI 10266060127 [11.12.2025 684 Days IContested Decreed
[VERMAVsGurgaon [PANCHAL
[Packaging Pvt Ltd

509 ICS(COMM) 43/2022 108.02.2022 IANS Manish Sharma (9811515778  [15.12.2025 1406 Days IContested Decreed
IGLOBALVSSECRETARY
[NATIONAL MEDICAL
ICOMMISSION

509 ICS(COMM) 221/2024 [20.04.2024 [RAJNIT IS K BANSAL 0350328112  [16.12.2025 605 Days IContested Decreed
IDOBHALVSMEENAKSHI
IPANT

1509 ICS(COMM) I545/2024 104.11.2024 M/S BALAJI PETNarendra 10811152646  [16.12.2025 l407 Days IContested Dismissed
INTERNATIONALVsM/S |KUMAR
ISHINE LIFE BEVERAGES

1509 ICS(COMM) I562/2022 [19.12.2022 [VIKRAM [PUNEETT 8826687687 [17.12.2025 1094 Days IContested Decreed
IDIWANVSUNIQUE FINGHAL

[PLTARMA

509 ICS(COMM) ku67/2023 7.10.2023 IM/S PRAKASH PIPESGURBAKSH 1081091033  [17.12.2025 802 Days IContested Decreed
[LIMITED Vs MRISINGH
WJITENDER KUMAR
509 ICS(COMM) I540/2024 [28.10.2024 WASVINDER [VIKAS DAHIYA (9910330139 [18.12.2025 l416 Days IContested Decreed
ISINGHVSWELCOME
509 ICS(COMM) 194/2025 [27.02.2025 [B2B Hospitality Pvt[NISHANT 10631082831 [18.12.2025 204 Days IContested Decreed
ILtd.VsFortune Inn Garzia |[VERMA
509 ICS(COMM) 292/2024 3.06.2024 [Canara BankVsSkyraEKANT 8376841313 [19.12.2025 564 Days IContested Decreed
|Advanced Systems Pvt Ltd |[LUTHRA
509 ICS(COMM) 68/2025 [10.02.2025 [DBI BANK LTDVsM/SNISHI 10899154299 [26.12.2025 319 Days IContested Decreed
IKAMRAN ENTERPRISES |[CHAUDHARY




SUMMARY OF COMMERCIAL CASES FOR THE MONTH OF December 2025

Name of the Court

IMS. NEELOFER ABIDA
[PERVEEN, DISTRICT JUDGE
(COMMERCIAL COURT)-01

District

Central

No. of cases Total No. of No. of cases Total Total
pendingon number cases identified  number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer
during
the
month

commercial/ disposed pending at
during the transferred during the the end of
the month

month during the month
from other month to

courts other courts

190 )

24 179

SH. RAJESH KUMAR GOEL,
[IDISTRICT JUDGE
(COMMERCIAL COURT)-02

Central

139 135

ISH. DEVENDER KUMAR|
SHARMA/MS. ILLA RAWAT,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-03

Central

152 18 o o 38 132

SH. ANIL KUMAR SISODIA
IDISTRICT JUDGE
(COMMERCIAL COURT)

Central

171 154

5a

ISH. MANOJ KUMAR DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-05

Central

184 22 o o 25 181

6A

SH. RAM LAL MEENA,
ICOMM-06 TIS HAZRI COURT]
ICENTRAL DELHI

DJ/Central

173 24 o o 21 176

7A

ISH. MUKESH KUMAR GUPTA,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-07

Central

175 20 1 ) 21 175

8A

ISH. SANJEEV KUMAR
IMALHOTRA, DISTRICT]
JUDGE, COMMERCIAL COURT]

ICentral

131 32 o 1 122

40

ISH. DEEPAK GARG, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-09

ICentral

208 21 1 o 40 190

10

SH. AJAY PANDEY, DISTRICT]
JUDGE, COMMERCIAL COURT

ICentral

162 18 1 1 22 158




11

Name of the Court

SH. S.S RATHI, DISTRICT]
JUDGE, COMMERCIAL COURT

District

ICentral

No. of cases Total

pending on
the 1st day of of cases

month

137

number cases

instituted transfer
during

month

20

received bynon

from other month to
other courts

No. of cases Total

cases

month

34

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
the month

119

12

ISH. RAVINDER BEDI,
[DISTRICT JUDGE,
ICOMMERCIAL COURT

ICentral

157

26

20

165

13A

SH. M.K NAGPAL, DISTRICT]
JUDGE, COMMERCIAL COURT]

ICentral

184

18

36

166

14A

SH. ASHUTOSH KUMAR,
[IDISTRICT JUDGE
(COMMERCIAL COURT)

West

291

89

64

316

15A

[MS. PREETI AGARWAL
IGUPTA, DISTRICT JUDGE
(COMMERCIAL COURT)

West

423

84

59

448

16A

SH. RAGHUBIR SINGH,
DISTRICT JUDGE
(COMMERCIAL COURT)-

03

West

415

60

69

406

17

ISH. HARISH KUMAR,
IDISTRICT JUDGE
(COMMERCIAL COURT)

West

374

75

128

320

SH. RAJ KUMAR TRIPATHI,
[IDISTRICT JUDGE
(COMMERCIAL COURT)

West

308

65

35

338

19

SH. NARESH KUMAR
[MALHOTRA, DISTRICT]
JUDGE (COMMERCIAL
COURT)

West

321

86

81

326

20

MS PULASTYA|
[PREAMACHALA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01

INew Delhi

957

64

41

983

21

ISH. BHUPESH KUMAR|
[IDISTRICT JUDGE
(COMMERCIAL COURT)

INew Delhi

1022

82

51

1053




22A

Name of the Court

S. DEEPALI SHARMA,
[IDISTRICT JUDGE
(COMMERCIAL COURT)-03

District

INew Delhi

No. of cases Total

pending on
the 1st day of of cases

month

1002

month

65

No. of
number cases

instituted transfer
during

month

courts

No. of cases Total
identified

received bynon cases

month

31

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
during the
from other month to
other courts

the month

1035

23A

IMS. SAVITA RAO, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

South

369

156

115

410

24A

IMS. ANURADHA SHUKILA|
IBHARDWAJ, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

South

472

138

58

56

167

445

25

ISH. SANDEEP
[DISTRICT
JUDGE(COMMERCIAL
ICOURT)

YADAV,

South

563

165

95

634

26A

SH. AJAY KUMAR JAIN,
IDISTRICT
JUDGE(COMMERCIAL
COURT)

South

574

142

92

624

27

ISH. LOKESH KUMAR
ISHARMA, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

South

690

240

183

748

28

SH. LAL SINGH, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

ISouth-East

276

23

18

282

29

SH. LALIT KUMAR, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

South-East

236

22

31

228

30

[MS. VRINDA KUMARI/SH.
AJAY KUMAR JAIN, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

South-East

298

29

30

300

31

IMS. ANU GROVER BALIGA,
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

'South-East

260

31A

MS SUNENA
IDISTRICT
(COMMERCIAL
W/E/F 04.12.2025

SHARMA,
JUDGE
COURT)-04,

'South-East

19

270

32A

IMS. NEELAM
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

SINGH,

South-East

270

24

39

257




33A

Name of the Court

S. NEERA BHARIHOKE,
[IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

District

'South-East

No. of cases Total

pending on
the 1st day of of cases

month

169

number cases

instituted transfer
during

month

29

received bynon

from other month to
other courts

No. of cases Total

cases

month

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
the month

175

34A

IMS NIRJA BHATIA DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

South-East

190

23

18

196

35

IMS VEENA RANI, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

South-East

224

30

245

36a

ISH. DEVENDER KUMAR,
[IDISTRICT JUDGE
(COMMERCIAL COURT)

[East

262

41

36

269

37a

IMS. RUBY ALKA GUPTA,
IDISTRICT JUDGE
(COMMERCIAL COURT)

[East

655

24

28

654

38A

ISH. GORAKH NATH PANDEY,
[IDISTRICT JUDGE
(COMMERCIAL)-01

INorth-East

158

29

15

174

39A

ISH. SUDESH KUMAR,
IDISTRICT JUDGE
(COMMERCIAL COURT)

Shahdara

249

16

17

248

40

MS. KIRAN BANSAL,
IDISTRICT JUDGE,
(COMMERCIAL COURT)

Shahdara

226

34

34

225

41

SH. SANJAY SHARMA-II,
IDISTRICT JUDGE,
ICOMMERCIAL COURT

Shahdara

179

23

30

172

42A

SH. PAWAN KUMAR MATTO,
IDISTRICT JUDGE,
(COMMERCIAL COURT)

Shahdara

338

30

25

344

43

SH. DEVENDER  KUMAR
JANGALA, DISTRICT JUDGE,
COMMERCIAL COURT

INorth-West

2185

85

126

2146

44

SH.VINOD YADAYV, DISTRICT]
JUDGE, (COMMERCIAL|
ICOURT)

INorth-West

1341

135

102

1375




45A

Name of the Court

SH. JAGDISH KUMAR/SH.
AMIT KUMAR, DISTRICT]
JUDGE, COMMERCIAL COURT,|

District

North

No. of cases Total

pending on
the 1st day of of cases
instituted transfer

month

1009

during
the
month

104

No. of
number cases

month

courts

No. of cases Total
identified

received bynon cases

month

51

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
during the
from other month to
other courts

the month

1062

47

[DR. RAKESH KUMAR-II,
[DISTRICT
JUDGE(COMMERCIAL
ICOURT)

North

1133

86

58

1163

48

SH. RAJ KUMAR, DISTRICT]
JUDGE, COMMERCIAL COURT,]

SOUTH
WEST

350

155

74

433

49

ISH. BALWANT RAI BANSAL,
[IDISTRICT JUDGE,
ICOMMERCIAL COURT

SOUTH
WEST

411

144

82

472

49A

ISH. GAUTAM MANAN,
[IDISTRICT JUDGE,
(COMMERCIAL COURT-03

SOUTH
WEST

486

142

23

606

50

ISH. RAKESH PANDIT,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-04

SOUTH
WEST

359

114

102

371

GRAND TOTAL

21208

3134

108

76

2569

21805




List of cases received for Pre-Institution Mediation and Settlement during the month December 2025

Delhi Mediation Centre Total numberTotal Total Total Total Total
of applicationsnumber ofnumber ofnumber ofnumber ofNumber o
pending on theapplications cases non-starter cases FailedApplication
1st day of thereceived settled cases during thes Pending at
month during theduring theduring theMonth the end o
month month month the Month

It Central 194 o277 o 209 l 206
2 West W54 191 i oo ] 543
13 [East 159 56 i1 139 1 74
l INorth-East 9 o4 o 7 o 26
5 IShahdara 114 105 It 73 l1 144
6 ISouth 229 o5 lo 69 o 255
7 ISouth-East 1337 l141 o 1232 [ l246
8 INew Delhi 221 lt04 3 106 l 212
o INorth ko7 llo2 125 o 182
io  |North-West 169 116 o ltoo It 184
11 ISouth-West 1274 72 o 131 It 1314
Total 12267 1233 8 1091 153 12386
12 IDHCLSC 229 72 I U8 1 251
lOverall Total 12496 1305 o 1139 16 2637
INote: Application received through NALSA App during the month:- Nil
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